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HOWTOUSE11IE1NDIX 

The Index is arranged alphabetically with the Subject Index .lCpII"Itedfrom NamcJnclcx 
and printed in the following order: Part I-SUBJECT INDEX; Part D-NAME INDEX. 
At the end of every entry. the Debate Number is given in numerical and Voiume Number 
is given In Roman numerals' followed by the date of the Debates In piraltheaia ad 
column number or numbers. as the cue may be is given immediately aftor that printed 
• (Deb. 3, Vol. XXXVII, 04-12-2003) Col. 154-156. 

All the Bills are alphabetically arranged under the main heading "BiII(i)". 1'Ile 
stages of the Bills are liven at the end of title in form of Int., Consid .• Consid. and Pus 
etc. The matter pertaining to Papers Laid on the 1able is shown under the headin, PLT. 

Each keyword is reflective of the subject matter it pertains to, for example, a matter 
pertaining to Agriculture may be found under the heading Aartculture besides the 
appropriate head. Similarly matter related to all types of diseases II put under the 
heading 'Disease and matter related to Health Care under heading Health Care. 

The names of Institutions, Programmes, Schemes are put under the heading of the 
name of such Institution, Scheme, Programmes. 

The matter pertaining to Committees are put under the heading Committee(s), Port 
under Ports, Airport under Airports, Airline under Airlines, River under Rivers. The 
Committee report stages are reflected at the end of title by the word PraentcdlLaid. 

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under Rule 
193 as (OUR 193). 

Information pertaining to Railways has been indexed under the various main headinp 
commencing with the word Railways e.g. "Railway Lines", "Railway Trains" etc:. 

Information regarding variOUI States in India and the varioul forcigncountries has 
been indexed under their respective namel. 

A list of abbre¥talions used in the Index is given below:-

A.M. 
C.A. 

Int. 
Consid. &: Pass 
OUR 193 
MUR377 
PLT 
Res. 
Sub. 
St. 

(iii) 

Adjournment Motion 
Calling Attention to Matter of Urgent 
Public Importance 
Introduction Stqe or ~U1 
Considenltion &: Adoption Stap of a BiU 
Discussi.n Under Rule 193 
Matter Lnder Rule 377 
Papers L.aid on the 1able 
Resolution 
Submission by Member 
Statement 
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LOK SABHADEBATES 
(JIOlJR1'EENl1ISUIFS) 

VOWMES XXX TO XXXI 

November IS, 2007 10 December 7,2007 

Kartika 24, 1929 (Saka) to Agrahayana 16, 1929 (Saka) 

1WELFI1IS~ION OFTHE FOURTEENTH LOKSABHA 

PART I 
SUBJECT INDEX 

A. V. Slnlb Committee 
Recommendations of A. V. Singh 

Cormtittee 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.3S7-5S 

Accelerated Power Developmeat and 
Rerorms Pl'OIramme 

Accelerated Power Development and 
Reforms Programme 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 32-60 

APDRP 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 167 

Accelerated Runl Wlter Supply 
PrOiramme 

Training und~r ARWSP 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 204 

Accelerated Urban Water Supply 
Procnmme 

Accelerated Urban Water Supply 
Programme 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 401-14 

Changes in AUWSP Scheme 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 110 

Aceident(s) 
Causes of Increasing Road Accidents 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 290-93 

High Level Meeting on Road Accidents 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 169-71 

Setting up of an Accident Data Base 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 384-85 

Act(s) 
Age Limit for Enrolment as Lawyer 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 66 

Amendment in Arms Act 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. liS 

Amendment in the Emigration Act 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 533·34 

Amendment of Coastal Regulation Act 
(Deb. 14, Vol. XXXI, 04.12·2007) 
CoI.IOI"()2 

Applications Received under RTI 
(Deb. 4, Vol. XXX, 21·11·2007) 
CoI.SSI-83 

Awareness about Child Marriage Act 
(Deb. 8, Vol. XXX, 27·11·2007) 
Col. 39-40 
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Cases Registered under MRTP Act 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col. 87..90 

Cleek on Excess Expenditure in Election 
(Deb. 17, Vol. XXXI, 07·12·2007) 
Col. 245 

Companies Act, 1956 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col. 127·28 

Cruelty to Animals 
(Deb. 4, Vol. XXX, 21-11·2007) 
Col. 114-16 

Debt Recovery under RDB Act. 1993 
(Deb. 6, Vol. XXX, 23·11-2007) 
Col. 138·39 

Denial oflnformation under RTI Act 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 274--7S 

Domestic Violence Act 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 386-87 
(Deb. J 7. Vol. XXXI, 07-12·2007) 
Col. 257 

Evaluation ofRTI ..tct 

National Highways Act, 2002 
(Deb. IS, Vol. XXXI, 05·12-2007) 
Col. 63 

Need for effective Implementation of Child 
Labour (Prohibition and Regulation) 
Act. t 986 (CA) 
(Deb. S, Vol. XXX, 27-11-2007) 
Col. 500-507 

Need t-o accord approval to the 
amendments made by the Mllharashtra 
Legislative Assembly to the Prevention 
of Food Adulteration Act, 1954 
(MUR377) 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col.S27 

Need to expedite the issuance of 
notification regarding the Scheduled 
Tribes and other Traditional Forest 
Dwellers (Recognition of Forest 
Rights), Act. 2006 (Sub.) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 378 

Pending Petitions 
(Deb. 4, Vol. XXX, 21·11-2007) 
Col. ISS 

(Deb. 4, Vol. XXX, 21-11-2007) Press and Registration of Books Act, 1867 
Col. 65 (Deb. 8. Vol. XXX. 27-11-2007) 

Evidence Act Col. 330 
(Deb. B. Vol. XXX, 27-11-2007) Private Power Supply Companies under 
Col. 104 RTIAct 

Exemption of State Maritime Board from (Deb. II, Vol. XXXI, 30-11-2007) 
IT Act CoI.I33-34· 
(Deb. 2. Vol. XXX, 19-11-2007) Registration of Births and Deaths 
Cott07 (Deb. 8, Vol. XXX, 27-U-2007) 

Forest Right Act CoI.3~1 

(Deb. 6. Vol. XXX. 23-11-2007) Repeal ofOfticial SeaetsAct, 1923 
Co1.379-80 (Deb. 8,Vol. XXX, 27-11·2007) 

Impact of Forest Right Act on National 
Parks/Sanctuaries 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 482 

Impact ofTnbal Act on Wildlife 
(Deb. 9, Vol. XXX, 28·11·2007) 
Col. 238 

CoI.4-8 
Revenue Deficit and Fiscal Liability 

(Deb. 6, Vol. XXX, 23-11·2007) 
Col. 291 

Revenue from FERA and MRTP 
(Deb. 6, Vol. XXX, 23·11·2007) 
Co1.4t9~20 
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Review of Police Act 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 311-13 

Road Transport Act 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 101-02 

IUIAct,200S 
(Deb. 1 S, Vol. XXXI, 05-12.2007) 
C01.30S-06 

Rules under Forest Rights Act 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 21 

Tribal ForestAcl, 2006 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 83-84 

Administntive Relonns 
Cadre Review in MES 

(Deb. 13, Vol. XXXI, 03-12-2007) 

Funds Sanctioned for Advertisement 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 396-400 

Growth of Advertising Industty 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col 180 

Hoarding in Govt. Colonies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 270 

Misleading Advertisement by Media 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 375-76 

New Advertisement Policy 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 194-207 

Revenue by Selling Advertising Space 
(Deb. 5, Vol. XXX. 22-11-2007) 
0,1.231-32 

Col. 361 Revenue from Advertisements 
Increasing Retirement Age (Deb. 10, Vol. XXX. 29-11-2007) 

(Deb. 15, Vol. XXXI, 05-12-2007) I Col. 259-62 
Col. 304 TUMel Advertisements in Delhi Metro Rail 

Retirement Age of Pilots (Deb. 2, Vol. XXX, 19·11·2007) 
(Deb. I, Vol. XXX, 15-11-2007) Col. 72-73 
Col. 191 Afforestation 

Advertisement Afforestation Project 
Advertisement in Regional Language, (Deb. 1 S, Vol. XXXI, OS-12-2007) 

Newspapers I Col. 14144 . 
(Deb. 8, Vol. XXX. 27-11-2007) I Collection of Funds for Afforestation 
Col. 27S-76 (Deb. I S. Vol. XXXI, 05-12-2007) 

Broadcasting in, Non-empanelled 
Programmes ofDAVP 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 395-96 

Comprehehsive Advertisement Policy 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 370-.71 

Expenditure of Advertisement 
(Deb. i6, Vol. XXXI, 06-12-2007) 
Col. 97-98 

Col. 133-34 

Compensatory Afforestation on Land 
(Deb. 9, Vol. XXX, 28.11·2007) 
Col. 325-30 

Need to undertake Afforestation work 
along four Lane Express Highway from 
Multhaun to Maharajpur in Sagar, 
Madhya Pradesh (MUR 377) 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 526 
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Tarletl and Achievements under 
Afforestation Pro .......... 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.2IS.Q 

World Baak Assistance for AftOrestation 
Propnme 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoL 127-29 

ArahaDistaD 
Indo-Afghanistan Agreement on Health 

Care and Medicine 
(Deb. 4,Vol. XXX, 21-11-2007) 
CoL 148 

Mega Projects 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 244-50 

MoU with Afghanistan on Small 
Development Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. S33 

Afrb 
Investments in the African Countries for 

Fuel Supply 
(Deb. J 0, Vol. XXX, 29-1 J -2007) 
Col. 121 

A,rXaltaFe 
AsrariIl1 Crisis 

(Deb. '2, Vol. XXX, 19-11-2007) 
Col. 53-54 

Agricultural ~elopment 
(Deb. 2, Vbl. XXX, 19-11-2007) 
Col. 297.1J9 

Agricultural Growth 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 419-20 

Agricultural Growth Rate 
(Deb. 13, Vol. XXXI, 03-.12-2007) 
Cal. 97 .. 98 

Agriculturallnforrnation 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 478-79 

ApicuJtural Land 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL 272-74 

Aaricultural Policies 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL4S9-61 

Agricultural Projects 
(Deb. 2, Vol. XXX, 1 §a..1l-2007) 
CoI.3S6 

Agricultural Subsidy 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.SI-S3 

Agriculture Cost 
(Deb. 7, Vol. XXX, 26-lJ -2007) 
CoUNI 

Agriculture Rural Credit Programme 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoL 38-39 

Agro"Climatic Zones 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 189-90 

Area under Cultivltion 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 428 

Assistance from World Bank fbr National 
Agricultunl Tochnolol)' Project 
(Deb. 2, Vol. XXX, 19.11·2007) 
Col. 328-30 

Centrally Sponsored Schemes 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 367 

Centrally Sponsored Schemes for 
Agricultural Development 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 412·13 

Child Labow' in Cotton Field 
(Deb; 13, Vol. . XXXI, 0-3-12·2007) 
CoL 193-94 

Coconut Production 
(Deb. 7, Vol. XXX, 26·11.2007) 
CoI.I03..()6 
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Collection of Real Time Data on Crops 
(Deb. 6, Vol. XXX, 23-1I-~007) 
Col. 204-05 

Committee on Crop Insurance 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.332-3~ 

Contract Fannin, 
(Deb. 2, VoL XXX, 19-11-2007) 
CoL 314-1S 

Credit Facility to Agriculture Sector 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 210-12 

Crop Improvement and Management 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.3~ 

Crop Insurance Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 48748 

Cultivation in Vidharbha 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 325 

Cuhivation ofB.T. Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 246 

Employment to Aaricultunl Graduates 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 151-59 

Export of Asricultural Produdl 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 393 

Financial Assistance to farm 1eCIor-
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.217-IS 

OUjarat Farmers 
(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 74 

Import of Agro Products 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 135 

Import of Cheap Agricultural Produets 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 435-46 

Improvement in Agriculture Sector 
(Deb. 7, Vol. XXX, 26-11.2007) 
CoI.I02'()3 

Indo-US Agri Knowledge Initiative 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 229 

Information on OM Foodcrops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.421-25 Decline in Agricultural Production 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 99 . Infrastructure for Soil, Seeds and Crops 

Development ofOrazing Land 
(Deb. 7, Vol. XXX, 26-11-2007) 
~~~4344 

Disbursal ofFahn Loan 

(Deb. 7, Vol. XXX, 26-11-2007) 
toL72 

Investment in Agriculture 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 175-76 

(Deb. II, Vol. XXXI, 30-11-2007) Irr.ilatect Agri<:ultural Land 
Col. 378-82 (Deb. 2, Vol. XXX,_ 19-11-2007) 

Dryland Fanning Col. 369-76 
(Deb. 13, Vol. XXXI, 03-12-2007) Laboratories Closure 
Col.l~9 (Deb. 13, Vol. XXXI, 03-12-2007) 

Employment Opportunities in Agricultural 
Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.58-~9 

Co1.263~5 

Land under Paddy 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL 324-25 
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Loss of Land Due to Soil Erosion 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 197-98 

New Technologies for Agriculture 
Development 
(Deb. 7, Vol. XXX, 26-11-2007) 

Losses to Cotton Crops 
(Deb. 13, Vol. XXXI, 03-12-2007) Opening of New AJricultural Accounts 

CoI.414-IB 

COI.3S9-60 (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 103'()S 

Lower Interest Rates 
(Deb. 2, Vol. XXX, 19-11-2007) Organic Fanning 
Col. 427-28 (Deb. 17, Vol. XXXI, 07-12-2007) 

National Land Reforms Council 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 221-22 

Col. 22-26 
. Oxytocin Injection 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 344 

Need to accelerate the growth in . 
Agriculture Sector (MUR 377) Paddy Processing Research Centre 
(Deb. 1 S. Vol. XXXI, OS-12-2007) I (Deb. I, Vol. XXX, 15-11-2007) 
CoI.416-17 CoI.ISo-SI 

N cd . M" S P' ti /: Pesticides used by Fanners e to rals~ InI~um upport nee or (0 b 13 \It I XXXI 03-12-2007) 
Paddy wtth a view to promote Paddy Co~ 12S ' o. , 
cultivation (MUR 377) /' . . 
(Deb. 14, Vol. XXXI. 04-12-2007) PolicyonExportofAgriculturaJProduc:ts 
CoI.S22 I (Deb. 3, Vol. XXX, 20-11-2007) 

Need to restart the soil treatment project I Col. 28S-302 
for maintenance of land fertility in Post Harvest Loss 
Bharuch Parliamentary Constituency I (Deb. 2. Vol. XXX, 19-11-2007) 
(MUR 3 n) I Col. 476-78 
(Deb. 8, Vol. XXX, 27-11-2007) . Prices of Aero Products 
Col. SIO-II (Deb. 7, Vol. XXX, 26-11-2007) 

Need to take measure to facilitate CoL202'()3 
availability of farm credit @ 7% to Production ofKharifCrops 
fanners in Gujarat(MUR 377) I (Deb. 7, Vol. XXX. 26-11-2007) 
(Deb. 4. Vol. XXX. 21-11-2007) I COI.SS-S8 
Col. 760~ I Programmes for Women 

Needtotakestepstoamelioratetheplight I' (Deb. 13, Vol. XXXI, 03-12-2007) 
of paddy growers (MUR 377) Col. 273-76 
(Deb. 4, Vol. XXX. 21-11-2007) I PrornotionofAgricultW'aIGrowth 
Col. 765-66 (Dcb. 7. Vol. XXX, 26-11-2007) 

Need to usher in second Green Revolution '1 Col. 28 1-84 
in the country (MUR 377) /' Rabi and KharifDues 
(Deb. 8, Vol. XXX,·27-1 )-2007) (Deb. 7, Vol. XXX. 26-11-2007) 
<';01.510 I Col. 2-6 

j 

New Technologics for Agriculture " Restructurina of Agricultural Loans 
(Deb. 2. Vol. XXX, 19-1.1-2007) (Dcb. 2. Vol. XXX. 19-11-2007) 
Col. 326-28 i Col. 238-41 
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Second Green Revolution 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 226-27 

Soil Tests 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 10-14 

Agro and Runllndultry(.) 
Development of Agro and Rural 

Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 159-60 

StrengtheniDg of Agricultural Sector' 
through Science 

Employment in Agro and Rutallndustry 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 127-32 (Deb. 6, Vol. XXX, 23-11.2007) 

Col. 33-36 
Supply of Fodder and Drugs 

(Deb. 13, Vol. XXXI, -03-12-2007) 
Col. 253-54 

Supply of Seeds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 230-34 

Switchover to Organic Farming 
(Deb. 2. Vol. XXX, 19-11-2007) 
CoI.63~ 

Tax Related Benefits to Farm Sector 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 251 

Technologies for Food Production 
(Deb. 1, Vol. XXX, 19-11-2007) 
Col. 244-45 

Terminal Markets 
(Dcb. 13, Vol. XXXI, 03-12-2007) 
Col. 282-93 

Transportation of Agriculture Products 
through Rail Network 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 277-78 

Unemployment in Agriculture 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoJ.327-30 

Use of RaiJ'way Surplus Land for 
Agricultural Purposes 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 270-71 

Aarlc:ulture Export Zone 
Setting up of Agriculture Expon Zone 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 177-78 

Promotion of Agro Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 32-38 

Subsidy on Products of Rural Industries 
(Deb. 8, Vol. XXX, 27- 11 -2007) 
Col. 206-07 

Subsidy to Agro Based Industries 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 300-02 

Air Acddent(s) 

Bird Hit Incidents 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 34-3S 

Flight Safety Record of Services 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 196-97 

Narrow Escape to Mumbai-bound Flight 
(Deb. I. Vol. XXX, 15-11-2007) 
Col. 186 

Near Air Collision 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 236-37 

Planes Skidding off Runway 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 21 1-12 

Study on Air Crashes 
(Deb. 2,' Vol. XXX, 19-11-2007) 
Col. 433 

Air Force 

Aerobatics Shows by Air Force 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 218 
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Induction of AJT in Air Force 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 320-21 

Shortage of Light Combat Aircraft in Air 
Force 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. lOS 

Study on Air Crashes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 433 

Supply of Sub-Standard Equipment by 
BEL to Air Force 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.I94-9S 

Utilisation of Services oflAF Pilots 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 212 

AlrlacUa 
Cancellation of Flights from Calicut 

(Deb. S, Vol. XXX, 22-1I~2007) 
Col. 277-78 

Caual Employees of Air India in CIAL 
(Qeb. 16, Vol. XXXI, 06-12-2007) 
Col. 266 

Delay of Air India Flights 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL239-40 

Delay/Cancellations of AI Flights 
(Deb. 10, Vol. XXX, 29-11-2007) 
C01.3S2-S3 

Employees of Merged Airlines 
(Deb. 10, Vol. XXX, 29-11-2007) 
COI.94-9S 

Freighters of AI Cargo 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 24041 

Merger oflA and AI 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoI.204-OS 

Non-Stop Flights of AI 
(Deb. 5, Vol. XXX, 22-11-2007) 
CeI.215-17 

Operation of AI Express to Gulf Countries 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 8) 

Air Serviea 
Air Service from 80dhgaya 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 96-97 

Air Services from Allahabad 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 129 

Air Services from Kamataka 
(Deb. J, Vol. XXX, 15- J 1-2007) 
Col. 177-7' 

Cancellation of Flights 
(Deb. I, Vol. XXX, IS-11-2007) 
Col. 106-07 

Magazines Provided During Flight 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 61-62 

Need to augment operation of direct flights 
between Calicut (Kerala) and Gulf 
Countries (MUR 377) 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 331 

Need to provide air connectivity to 
Sholapur, Maharashtra(MUR 377) 
(Deb. 16, Vol. XXX), 06-12-2007) 
Col. 354 

Upgradation of Air Services in Winter 
Holiday Season 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 49 

Wine and Beer on the Domestic 'Flights 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 51 

Air Trame CODtrol 

Recruitment and Training of Air Traffic 
Controllers 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 9S-96 

Separation of ATC from AAI 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 160-61 



• 

SUBJECI' INDEX 9 

Aircrafl(.) 
Purchase of Aircrafts 

(Deb. S, Vol. XXX; 22-11-2007) 
Col. 28S-86 

Purchase of New Aircrafts 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 49-S0 

Airline(.) 
Airlines to Fly Overseas 

(Deb. I, Vol. XXX, 15-11-2007) 
CoI.IS8 

Appointment of Foreign Nations by the 
Domestic Airlines 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. lSI-52 

Cartelisation by the Airline Companies 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 2-4 

Congestion Charges from Air Travellers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 120-21 

Customer Satisfaction by the Airlines 
Services 
(Deb. 10. Vol. XXX. 2'9-11-2007) 
Col. 138-39 

Expenditure on Refreshment 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 127 

Fares in Private Airlines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. IB3-85 

Foreign Airlines from Kozhikode and 
Cochin Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. B0-81 

Impact of Low Fare Airlines 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 159-60 

Incentives to the Regional Airlines 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 274-75 

Investments by Foreign Airline Companies 
(Deb. 10, Vol. XXX, 29-11-2607) 
Col. 137 

Need to permit operation o( intemationa.1 
flights from Calicut airport to 
Gulf Countries by foreign Airlines 
(MUR377) 
(Deb. IS, Vol. XXXI, 05-12~2007) 
CoI.417-1B 

New Regional Airlines 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 195-96 

Permission to Private Airlines to Fly on 
Gulf Countries 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.l7-18 

Permission to Private Airlines to Fly to 
Foreign Destinations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 223-26 

Routes of Low Cost Domestic Airlines 
(Deb. 16, Vol. XXXI, 06-12~2001) 
Col. 134 

Airport Eeonomic ReguJatoryAuthority 
Setting up of AERA 

(Deb. 10; Vol.· XXX, 29-11-2007) 
Col. 149-50 

Airport(s) 
Aerodrome in Bilaspur 

(Deb. I, Vol. XXX, 15-11-2007) 
Col. 187 

Airport at Greater Noida 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 230 

Airport at Navi Mumbai 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 176-77 

Airports for Private Jets 
(Deb. I. Vol. XXX, 15-11-2007) 
Col. 108-09 

Airports in Himachal Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 58-59 
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Airports in Tamil Nadu 
(Deb. I, Vol. XXX, 15- J 1-2007) 
Co1.l7~79 

Airports in the NE Region 
(Deb. 16, Vol. XXXI, 06-12-2007) 
cOL 109-10 

Airports Operated by AAIIIAF 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 195-96 

Bird Hit Incidents 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 34-35 

Cargo Operations at Thiruvananthapuram 
Airport 
(Deb .. 10, Vol. XXX, 29-11-2007) 
Col. 91 

Commercial Use of Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.23! 

Construction of HeJipads 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 303-04 

Construction of Hotels Near International 
Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 112-13 

Conuption in Immigration Department 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.259~ 

Daltonganj Airport 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 248 

Decongestion Plan at Delhi Airport 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoL 274 

Development of Airports in Kamataka 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col.l7S-77 

Development of Airports in the Country 
(Deb. 16, Vol. XXXI, 06.12.2007) 
Col. 167·76 

Development of Airstrips 
(Deb. ) 0, Vol. XXX, 29-11-2007) 
Col. 299-300 

Development ofDibrugarh Airport 
(Deb. 7, Vol. XXX, 26-1 )-2007) 
Col. 353-S4 

Diversion of Revenues by GMR 
(Deb. 16, Vol. XXXI, 06-) 2-2007) 
Col. 214-15 

Facilities at the Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 81-82 

Facilities/Services at the Metropolitan 
Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 320-21 

Flights from Kolkata Airport 
(Deb. ) 0, Vol. XXX, 29-1) -2007) 
Col. 198-99 

Flow of Flights in Bangalore Airport 
(Deb. 16, Vol. XXX), 06-12-2007) 
Col. 270 

Foreign Airlines from Kozhikode and 
Cochin Airports 
(Deb. ) 0, Vol. XXX, 29-) 1-2007) 
Col. 80-81 

Greenfield Airports Policy 
(Deb. 5, Vol. XXX, 22-)) -2007) 
Col.Il-18 

Ground Handling Services at Airports 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 238-39 

Inter-Ministerial Group on Greenfield • 
Airports 
(Deb. 5, Vol. XXX, 22-1) -2007) 
CoI.2)8 

Issuance of Visa at Airports 
(Deb. 8, Vol. XXX, 27-1) -2007) 
Col. 205 

Kannur Airport 
(Deb. ) 6, Vol. XXXI, 06-12-2007) 
Col. 70-71 
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Keonjhar Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.312 

Khajuraho Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.89~ 

Kota Airport 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 84 

loss/Profit-Making Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 206-16 

Management Strategy for Winter Fog 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 255-56 

Merchant Airports 

Need to modernize Belpum Airport in 
Kamataka (MUR 371) 
(Deb. 15, Vol. XXXI,05-12-2007) 
CoL411-I2 

Need to provide aerobridges at airports 
to avoid accidents on tarmac: (Sub.) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 513-17 

Need to upgrade the Agra airport to the 
level of an International Airport 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col 380 

Need to upgrade the domestic airports at 
Silsuan and Barbjl in Orissa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 522 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 281 New Ground Handling Policy for Airports 

Mini Aerodrome at Badami 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.159~ 

Modernisation of Airport in West Bengal 
(Deb. 16, Vol. XXXI, 06- J 2-2007) 
Col. 189 

Modernisation of ~irports 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 108-28 

Nagpur Airport 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 103 

Nagwan Airport 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 166 

Need to declare Biju Patnaik Airport at 
Bhubaneshwar as an International 
Airport (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. SI2 

Need to establish an Airport at Dindigul 
in Tamil Nadu (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 508 

(Deb. I, Vol. XXX, 15-11-2007) 
CoI.IS4-55 

Night LandinglTake-Off Facilities at 
AirportS 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoI.2S1-52 

Packing Facilities at the Airports 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 228 

Planes Skidding off Runway 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 21 1-12 

Policy on Handling of Air Traffic 
(Deb. I, Vol. XXX, 15-11-2007) 
0>1.184 

Private Airports in Andhra Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 189-90 

Projects for Expansion of Airports. 
(Deb. 10, Vol: XXX, 29-11-2007) 
Col. 313-14 

Proposal for Construction of Airports 
(Deb. 5, Vol. XXX, 22-11~2007) 
Col. 291-92 



12 LOK SABHA 

Proposals for New Airports in 
Uttar Pradesh 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 72 

Requirement of Funds for Airports/ 
. Infr8structure 
(Deb. I, Vol. XXX, 15-11-2007) 
CoI.I07~8 

Security at the Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 231-32 

Security Lapses at Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 13940 

Seaing up of ABRA 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 149-50 

Setting up of International Airports 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 252 

Setting up of Low-Cost Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 40-46 

Setting up of Small Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoL 228 

Setting up of Subsidiary Companies for 
Ground Handling 
(Deb. J6, Vol. XXXI, 06-12-2007) 
Col. 298-99 

Speedy Clearance of Cargo Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 34 

Thiruvananthapuram Airport 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 186-87 

Unauthorised Constructions in the 
Airport Areas 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 34 

Upgradation of Airfields in North-East 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.2IS 

Upgradation of Small Airports 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 159-60 

Utilisation of Funds for ILS 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 69 

Airports Authority of Jndia 
Agreement between GMR and AAI 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 95-96 

Earning of Revenues by AAI 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 234-42 

Investment of Money 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 89 

Outstanding Dues of AAI 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.331-32 

Revenue Policy of AAI for DIAL 
(Deb. 16, Vol. XXXI, 06.12-2007) 
Col. 9S-99 

Separation of ATC from AAI 
. (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 160-61 

Akasbwani 
All India Radio and Doordarshan in North 

East Region 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 136"37 

Benefits for Employees of All India Radio 
and Doordarshan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 392-93 

Broadcasting of Political Activities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 164-65 

Computerization of All India Radio 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 462-63 
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Coverage of Akashwani and Doordarshan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 233-34 

Doordarshan and FM Studio in Karnataka 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 147-49 

Income from Doordarshan and Akashwani 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 435-48 

New Doordarshan and All India Radio 
Kendras 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 57-59 

Perfonnance of All India Radio 
(Deb. 14, Vol. XXXI, 04- I 2-2007) 
Col. 255-58 

Setting up of Radio Stations and 
Doordarshan Kendras 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 376-78 

Alcoholism 
Addiction of Alcoholism 

(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 51-52 

All India Institute of Medical Sciences 

Expansion of Health Services in AIIMS 
(Deb. 9, Vol. XXX, 28- 11-2007) 
Col. 282 

Need to expedite the setting up of AIIMS 
at Patna (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 381 

Strikes by Doctors in AIIMS 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 47S-76 

Andaman and Nicobar 
Condition of Primitive Tribal Groups 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 136-37 

Creation of SEZ in A&N Islands 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 200 

Garbage Disposal 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 227-28 

Influx of General Population inAndamln 
and Nicobar Islands 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 181-82 

Inter-Island Connectivity 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 276-77 

Need to appoint regular college lecturers 
in Andaman & Nicobar' Islands 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 507-08 

Need to check the_further spread of 
'Leppropyrocis' in Andaman and 
Nicobar Islands (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 522-23 

Promotion of Tourism in Andaman and 
Nicobar 
(Deb. S, Vol. XXX, 22- I I -200i) 
Col. 234 

Public Private Partnership for FPI in 
Andaman and Nicobar Islands 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 121-22 

Tsunami Relief Fund 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 172-74 

Use of Fireworks during Diwali inA& N 
Islands 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 251-52 

Vacant Post of Teachers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 367-68 

Water crisis in Andaman and Nicobar 
Islands 
(Deb. 2, Vol. XXX, 19~11-2007) 
Col. 266 
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ADd ..... Pradesb Minority Concentrated Districts 
(Deb. I, Vol. XXX, 15-11-2007 
Col. 86 Allocation for Educational 8glcmes 

(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 16S~8 Model Schools 

(Deb. 8, Vol. XXX, 27-11-2007) 
Bio-diesel Plant in Andhra Pradesh 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 166 

Central Scheme for Boarding and Hostel 
F ac:ilities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COI.S9~ 

Cottage Indu'stry 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 258-S9 

Delay of Work on Newly-Declared NH 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI:S46-47 

Development of the Outer Ring Road 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoJ.182 

Educational Status ofMusJims 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 284-8S 

Flourosis Mitigation Centre 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 124 

Gas Reserves Discovered at Krishna 
Godavari Basin 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 197-98 

Khadi Institutions 
(Deb. i4, Vol. XXXI, 04-12-2007) 
Col. 295-96 

Krishnapattanam Ultra Mega Power 
Project 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 136 

CoI.IS7-S8 
Naxal Activities 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 178-79 

Need to construct railway line linking 
Bhadrachalam-Kovvur and Manugur-
Ramagundam in Andhra Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 381-82 

Need to depute a Central team to repon 
on the causes of disease affecting 
people in Srikakulam district, Andhra 
Pradesh (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.SI7 

Need to revive the Bharat Heavy Plate and 
Vessels Limited, Visakhapatnam 
(MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 409-10 

NIMH ~odel Special Education Centres 
for Disabled 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 293 

Post Tsunami Construction Activities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 51 

Pre and Post Litigation Disputes 
Settlement Centre 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 126-27 

Prediction of Monsoon 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 125 

Madarsas and Makhtabs Private Airports in Andhra Pradesh 
(Deb. 14, Vol. XXXI. 04-12-2007) 'I (Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 103-04 Col. 189-90 
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Release of Funds to Andhra Pradesh 
(Deb. 9, Vol. XXX, 28-11-2001) 
Col. 169-72 

Residential Public Schools 

World Bank Assistance to Andhra 
Pradesh 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col 70 

(Deb. 14, Vol. XXXI, 04-12-2007) Aapawadi 
Col. 431-32 

Revenues Earned from the Tourist Spots 
in Andhra Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.I~7 

Revival of Cooperatives in Andhra 
Pradesh 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 236-37 

Science and Technology Proposals frorri 
Andhra Pradesh 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 54-55 

Setting. up of Petrochemicals Refinery 
Complex at Vishakhapatnam, Andhra 
Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 115-16 

Setting up of School of Planning and 
Architecture 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 109 

Spices Park 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 334 

Anganwadi Centres 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. I 34-3S 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 22S-26 

Anganwadi Scheme 
(Deb. 6, Vol. XXX, 23-11.2007) 
Co1.363~S 

Anganwadi Workers 
(Deb. 11, Vol. XXXI, 30-11-20(7) 
Col. 189-90 

Data on Malnutrition 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 22-23 

Payment to Employees of Mini-
Anganwadi Centres 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 292-93 

Relocation of Anganwadi Centres 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.III-12 

Services of Anganwadi Workers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 50 

World Banks Assistance 
(Deb. 17, Vol. XXXI, 07-12-2007) 

Stone Age Paintings Col. 283-84 
(Deb. ,I, Vol. XXX, 15-11-2007) AnimalHusbandry 
Col. 90-91 

Subsidy on Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 238-39 

Supply of Naphtha 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 137-38 

Urban Services for Poor in Andhra 
Pradesh 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 149 

Cattle Research Centres 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.404-Q8 

Foot and Mouth Disease 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 332-38 

Need to provide loans on easy terms to 
farmers engaged in Animal Husbandry 
Sector (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.4lO 
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Production from Animal Husbandry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 209-11 

Promotion of Animal Husbandry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 494-9S 

Promotion of Animal Husbandry and 
Poultry in Rajasthan 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 73-74 

ADI .... 

. Recommendations of A. V. Singh 
Committee 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.3S7-SS 

Rejection of indigenous Weapons by 
Armed Forces 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 119-20 

Representation of Minority Communities 
in Armed Forces 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.SS 

Cruelty to Animals Research on Food Products for Jawans 
(Deb: 4, Vol. XXX, 21-11-2007) (Deb. 7, Vol. XXX. 26-11-2007) 
Q,L 114-16 Col. 262~3 

Shortage of Medicines for Dog Bites 
(Deb. 9, Vol. XXX, 28-11-2007) 
COl. 18-21 

AaCyodyaADu Vojna 

BudJd for AAY 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.220-24 

AppointIDeatoaCompe ....... teGroimds 
Appointment on Compassionate Grounds 

inDVC 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 244 . 

Arclaaeological Survey ollndi. 
Amendment in Existing Rules of 

Construction 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 138 

Dwarka"('j(y 
(Deb. S. Vol. XXX, 22-11-2007) 
Col.l~S 

A ... edFon:es 
Field Hospitals of Army 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 308 

Linking of Military Hospitals 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 79 

Arms.nd Ammunition 
Export of Arms by Ordnance Factories 

(Deb. 13, Vol. XXXI. 01-12-2007) 
Co1.361~2 

Land Mines and Arms recovered from 
Nandigram 
(Deb. 14. Vol. XXXI, 04-12-2007) 
COI.4S6-S7 

Licencing of Arms 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 257-58 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 80-81 

Rejection of indigenous Weapons by 
Armed Forces 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.1l9-20 

Smuggling of Weapons 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 114-18 

Army 

De-Classification of Post Records of Wars 
(Deb. 7, Vol. XXX. 26-11-2007) Col. 84 

Occupation of Land by Army 
(Deb. 7. Vol. XXX, 26-11-2007) 
COl.8S 
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Anand Culture 
Cultural Hubs 

(Deb. 16, Vol. XXXI, 06-]2-2007) 
Col. 91 

Decline of Art and Culture 
(Deb. 5, Vol. XXX, 22.11-2007) 
Col. 263 

Dissemination of Indian Art and Culture 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. ]58-59 

Integration of Tribal Art and Culture with 
Tourism 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 240-4] 

Promotion of Culture in Bihar 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 84-85 

Promotion of Culture in West Bengal 
(Deb. ] 6, Vol. XXXI, 06-12-2007) 
Col. 235-38 

Roricck Art Gallery 
(Deb. S, Vol. XXX, 22- /1-2007) 
Col. 102·03 

ArtifIm 
Export of Artifacts 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 164 

Artisan 
Loan to Farmers/Artisans 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 142-43 

Rajiv Gandhi Shilpi Swasthya Bima Yojana 
(bel,. /3, Vol. XXXI, 03-12-2007) 
CoI.4l3-IS 

Welfare scheme for Artisans 

Artists 
Incentives to National Level Artists 

(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.304~S 

Aninachal Pndab 

Kameng Hydro Power Project in 
Arunachal Pradesh 
(Deb. 11, Vol. XXXI, 30.11-2007) 
CoL3S9-60 

Lower Subansiri Hydro Power Project 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.117-IS 

Maintenance ofNH-S2 by ~RO 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 244-4S 

Need to resist reported violation in Indian 
territory by China at Tawang in 
Arunachal Pradesh (MUR 377) 
(Deb. S, Vol. XXX, 27-11-2007) 
Col. 518 

Tourism Development in Arunachal 
Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 21 7-22 

Asbestos 

Study of Indian Bureau of Mines on 
Asbestos 
(Deb. 8, Vol. XXX, 27-] 1-2007) 
Col. 230-31 

Asia 
Decline in Poverty in South Asian Region 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.1S6 

(Deb. 2, Vol. XXX, 19-11-2007) Look East Policy 
Col. 474-76 (Deb. 14, Vol. XXXI, 04-]2-2007) 

Artisan Credit Cards 
Self Employment Credit Card Scheme 

(Deb. 7, Vol. XXX, 26-1 1-2007) 
CoI.3SS-S6 

Col. 181-82 

Trade with South West Asian Countries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 338-39 
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Alia-Puiflc EcoDomlc CooperitloD ! Construction of Bridge Over Brahmaputra 
Fonam ' (Deb. 4, Vol. XXX. 21-ll~2007) 

Asia-PacifIC Economic Cooperation Forum 
(APEq 

Col. 482-83 

(Deb. 14, Vol. XXXI, 04-12-2007) : 
Development of Chand ubi Lake, Guwahati 

(Deb. S. Vol. XXX, 22-11-2007) 
Col. 233 Col. 43-44 

Alian Development Bank Development of Dibrugarh Airport 
AssistancefTomAsian Development Bank (Deb. 7, Vol. XXX. 26-11-2007) 

for Power Project in J&K Col. 3S3-54 
(Deb. II, Vol. XXXI, 30-11-2007) I Erosion due to diversion from 
Col. 126 Brahmaputra Channels 

Change in Conditionalities of World Bank (Deb. 13, Vol. XXXI, 03-12-2007) 
Loans and ADB Loans Col.1I3-1S 
(Deb. 17, Vol. XXXI. 07-12-2007) Expansion. Modernisation and 
Col. 48-49 Diversification of Refineries in Assam 

Funds from Asian Development Bank (Deb. 16, Vol. XXXI, 06-12-2007) 
(Deb. 16, Vol. XXXI, 06- I 2-2007) Col. 249-S 1 
Col. 6-7 Exploration and Production of Hydro 

UN Report on Health and Family Welfare Carbon Resources in Assam 
(Deb. IS, Vol. XXXI, 05-12-2007) (Deb. S, Vol. XXX, 22-11-2001) 
Col. 205-06 Col. 85-86 

Alum Flood Control in Assam due to Dikrong 

Activities ofULFA River 
(Deb. 3. Vol. XXX. 20-11-2007) (Deb. 6, Vol. XXX, 23-11-2001) 
Col. 33-34 CoI.1I4-IS 

Assam Government's Proposal for NH-S2 
(Deb. I S. Vol. XXXI, OS-12-2007) 
Col. 222 

Assam Renewal Project by ONGC 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 13 

Asset offices in West Bengal. Assam and 
North East 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 147-48 

Condemning acts of terr.orism and 
expressing condolences to bereaved 
families due to serial bomb blasts in 
Uttar Pradesh arid Assam 
(Deb. 7, Vol. XXX. 26-11-2007) I 
Col. I 

Fund for Development of Assam Medical 
Colleges 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 238-39 

Grants to Tezpur and Assam Universities 
(Deb. 14, Vol. XXXI. 04-12-2001) 
CoI.22S 

Maintenance ofNH-S2 by BRO 
(Deb. 13. Vol. XXXI. 03-12-2001) 
Col. 244-45 

Need to give financial assistance under a 
Special Central Scheme to non-
commercial Public Educational 
Institutes in Assam (MUR 311) 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 334-35 
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Need to provide modern health care 
services in Hospitals situated in the 
Tea Estates of Assam (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.SSO 

Need to undertake the flood control 
measures to minimize the damage 
caused by river Brahmaputra in Assam 
(MUR377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 535 

Occupation of Land by Army 
(Deb. 7, Vol. XXX, 26-11-2007) 
COl.8S 

Production of Crude Oil and Natural Gas 
in Assam 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 27S-78 

Production of Gas in Assam 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 152-54 

Security in Militancy Affected Districts 
of Assam 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 434-35 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November. 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 480-511 

Threat by ULFA Militant to ONGC in 
Assam 
(Deb. 11>, Vol. XXX, 29-11-2007) 
Col. 348 

Association of South East Asian Nations 
ASEAN Conference 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 112-15 

Free Trade Agreement with ASEAN 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.3SS-S6 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.416-17 

ADstnUI 
Supply of Uranium to India by Australia 

(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.8S-86 

Automated Teller MlclUae 
ATM Facility 

(Deb. J 7, Vol. XXXI, 07- J 2-2007) 
Col. 156-57 

Fraudulent withdrawal of Money through 
ATM 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 134 

Installation of ATMs in Trains 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 276 

Withdrawal of Biometric ATMs 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 163-04 

Automobile(l) 
Fuel Efficiency Norms tor Automotive 

Sector 
(Qeb. 9, Vol. XXX, 28-11-2007) 
Col. 125-26 

Inter-Ministerial Group for Auto Policy 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 293-94 

Updation of National Resister of Citizens 
(Deb. 3, Vol. XXX, 20-11-2007) Irregularities in Motor Vehicle Insurance 
Col. 240 Claims Settlement 

Violence by All Adivasi Students I (Deb. 17, Vol. XXXI, 07-12-2007) 
Association of Assam (AASAA) on Col. 132 
24th November, 2007 (St.) Mandatory Fuel Efficiency Standards 
(Deb. 8, Vol. XXX, 27-11-2007) (Deb. 16, ·Vol. XXXI, 06-12-2007) 
Col. 455-59 Col. 206 
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Overloading of Vehicles 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 495-97 

Balawadls 
Balawadis in the country 

(Deb. 6, Vol. XXX, 23-11-2007) 
Setting up of Vehicles Inspection Centre Col. 294-95 

(Deb. 15, Vol. XXXI, 05-12-2007) BaUb Samridbl Yojana 
Col. 268 

Uniform Registration for Transport 
Vehicles 
(Deb. 15, Vol. XXXI, 05.:12-2007) 
Co1.J51 

Aviation 1\arbine Fuel 
Reduction in ATF Prices 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 157 

Award 
Facilities to Awardees of Fire Service 

Medal 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 245 

~ 
Regional Research Centres for Ayurveda 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 95 

Standardization of Ayurvedic Drugs 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 64-65 

Backward Ara(s) 
Enrolment of Students from Educationally 

Backward Districts 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 87-89 

Funds Allocated from Backward Regional 
Grant Fund 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 197-226 

Projects undertaken under BRGF Scheme 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 23540 

Bahnin 
Welcome to Parliamentaly Delegation from 

Bahrain 
(Deb. ) 0, Vol. XXX, 29-11-2007) 
Col. ) 

Balika Samridhi Yojana 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 102 

Bamboo 
Depletion of Bamboo Forest 

(Deb. 13, Vol. XXXI, 03-11'~2007) 
CoI.IOl'()2 

National Bamboo Mission 
'(PCb. 13, Vol. XXXI, 03-12-2007) 
Col. 267 

Bangladesh 
Activities ofHUJI 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 110-11 

Border Fencing 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 3940 

Devastation caused by recent cyclone 
that struck the coastal areas of 
Bangladesh (St.) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 510-11 

Diversion of Foodgrains to Bangladesh 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 489-90 

Fencing and Flood Lighting of Borders 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 433-34 

Home Secretary Level Talks 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 262-63 

Huji Militants in Bangladesh 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 183-84 

Joint Boundary Conference of BSF and 
BDR 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 414-15 
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Land Dispute at Indo.Sangladesh Border Closure of Banks in Rural Areas 
(Deb. 3, Vol. XXX, 20·1l·2007) (Deb. 11, Vol. XXXI, 30.11·2007) 
Col. 370·71 CoI.3S8 

Loss of several thousands of lives and 
large scale damage to property caused 
by severe cyclone 'Sidr' that struck the 
coastal areas of Bangladesh 
(Deb. '2, Vol. XXX, 19·11-2007) 
CoI.S09 

Need to conduct an inquiry into the works 
undertaken by NBCC ill border fencing 
along Indo-Bangladesh border 
(MUR377) 
(Deb. 7, Vol. XXX, 26- 11-2007) 
Col. 494 

Negotiations with Bangladesh and Bunna 
For Laying Pipelines 
(Deb. 10, Vol. XXX, 29· 11 -2007) 
CoI.IS8-S9 

Collection of Bad Debts 
(Deb. 6. Vol. XXX, 23-11 .. 2007) 
Col. 23()"31 

Commercial Banking Network in Rural 
Areas 
(Deb. ll, Vol. XXXI, 30-11-2007) 
CoI.3S7-S8 

Corruption Cases in Banks 
(Deb. 1 I, Vol. XXXI, 30-11-2007) 
Col. 422-26 

Corruption in Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 413-14 

Credit Target of Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
C01.4S7-S8 

Spying by Bangladeshi Intruders Debts from Banks 
(Deb. 8, Vol. XXX,27-11-2007) (Deb. II, Vol. XXXI, 30-11.2007) 
Col. 383--84 Col. 441 

Stay ofMs.Taslima Nasreen in India (St.) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 351-52 

Sugar Export to ~angladesh 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 333·34 

Bank(s) 

Amalgamation/Closure of Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.414 

ATM Facility 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 156-57 

Banking'Services through Mobile Phones 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 132 

Cash Reserve Ratio 
(Deb. 17. Vol. XXXI, 07-12~2007) 
Col. 136-37 

Delay in Disbursement of Loan 
(Deb. 11, Vol. XXXI, 30·11·2007) 
Col. 231 

Depositors in Financial Institutions 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col. 289-90 

Differential Rate oflnterest 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 118-19 

Direction to Locker Holders 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 135-36 

Disbursement of Loan by Canara Bank to 
Micro and Small Industry Units 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 180-81 

Expanding Financial Inclusion in India 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 388 
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Extension of Bankins Hours in Urban 
Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 450-S I 

Extension ofRuni Credit 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.34S 

Fair Practice Code in Recovery of Loans 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 137 

Frauds in Banks 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 182-87 

Frauds in Regional Rural Banks 
(Deb. II. Vol. XXXI, lO-II-2007) 
Col.4S9 

Fraudulent withdrawal of Money through 
ATM 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 134 

Functioning ofTriveni Gramin Bank 
(Deb. II, Vol. XXXI, lO-II-2007) 
COI.4S4-SS 

General Insurance by SBI 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. I 24-2S 

Grievances ofSC/ST Employees in Banks 
(Deb. (;, Vol. XXX, 2l-II-2007) 
C01.30S-06 

Hidden Charges on Loan 
(Deb. II, Vol. XXXI, lO-II-2007) 
Col. 228-29 

Indian Bank Branches abroad 
(Deb. 6, Vol. XXX, 2l-II-2007) 
Col. 91-92 

I ... Rate on Shoo Term Deposit 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 197-99 

Interest Rates on Second Home 
(Deb. 2, Vol. XXX. 19-11-2007) 
CoI.llS-36 

Irregularities in Selection of Board of 
Directors in Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.IS8 

Issuing Demand Drafts by Rural Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 442-4l 

Liquidation of Cooperative Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 144 

Loan for Cooperative Banks 
(Deb. II, Vol. XXXI, lO-II-2007) 
Col. 191-92 

Loans by Cooperative Banks 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.l42-4S 

Loss of Cheques 
(Deb. II, Vol. XXXI, lO-II-2007) 
Col. 427-28 

Losses in Cooperative Banks in Tribal 
Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 460-66 

High Charges by Private and Foreign Losses of Regional Rural Bank 
Banks (Deb. 2, Vol. XXX, 19-11-2007) 
(Deb. II, Vol. XXXI, lO~II-2007), Col. IS7-58 
Col. 97-98 i 
•. • • I Merger of State Bank ofTravancore 

ImprovmgCustomerServlcemBanks : (Deb. 6, Vol. XXX, 2l-II-2007) 
(Deb. 17, Vol. XXXI, 07-12-2007) I Col ISO-51 
Col. 14l-44 I . 

. . Minority Cell in Nationalised Banks 
Increase m Cash Reserve RatiO . (0 b 17 Vi I XXXI 07-12-2007) 

(Deb. 6, Vol. XXX. 23-11-2007) I e 40 ' o. . 
Col. 123-24 I Col. I 
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Need to give exemption of tax to co-
operative Bank~ In the country 
(MUR377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 412 

Need to monitor and augment Bankina 
Services in San thai Parganas, 
Jharkhand (MUR 377) 
(Deb. 15., Vol. XXXI, 05-12-2007) 
Col. 417 

Need to take suitable action on the 
demands of employees working in 
Regional Rural Banks (MUR 377) 
(Deb. 13, Vol. XXXI, 03- I 2-2007) 
Col. 547 

New Promotion Policy in Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.4~5 

Opening of Bank Account 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 168-77 

Opening of Bank Branches in SEZs 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 420-22 

Opening of Branches of Cooperative 
Banks 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 134-35 

Opening' of Overseas Branches by 
Nationalised Banks 
(Deb. 11. Vol. XXXI. 30-11-2007) 
COl.3S1 

Outstand ing Amount against State 
Government 
(Deb. 6, Vol. X XX. 23-11-2007) 
Col. 229-30 

Outstanding Banking Activities in Rural 
Areas 
(Deb. 6. Vol. XXX. 23-11-2007) 
Co1.378-79 

Policy of Reservation in RRBs 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 198 

Presentation of Petition - Presented 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 442 

ProfitlLosses by lndian Bank Branches 
Abroad 
(Deb. 17, Vol. XXXI. 07-12'-2007) 
Col. 52-53 

Rate of interest on RRB Deposit 
(Deb. 6. Vol. XXX, 23-1 1-2007) 
Col. lSI-52 

Recognition of Association of RRBs 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 258 

Recovery of Loan by ICICI Bank 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 166-67 

Recovery of Loans 
(Deb. 2, Vol. XXX, 19-1 1-2007) 
Col.7I,I46-47 

Recruitment in Banks 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 46-47 

Reduction in Fixed Deposit Rates by 
Nationalised Banks 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 35-36 

Reforms in Banking Sector 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 367-68 

Reforms in Rural Banks 
(Deb. I I, Vol. XXXI, 30-11-2007) 
Col. 442 

Regional Rural Banks in the country 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 61-63 

Revision of Pay Elements in RRB 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 345 
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Robbery in Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 217-22 

Rural Banks in the country 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 270-71 

Self Employment Scheme 
(Deb. 6. Vol. XXX, 23~ 11-2007) 
Col. 199-200 

Shortage of Manpower in Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 427 

Small Saving Schemes 
(Deb. 17, Vol. XXXI, 07-J2-2007) 
Co/.JI-J2 

Strengthening Balance Sheets ofRegianal 
Rural Banks 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 224-25 

Strikes in Banks 
(Deb. 17, Vol. XXXI;07-12-2007) 
Col. 148 

Strikes in PSBs 
(Deb. 2, Vol. XXX, 19-1 1-2007) 
Col 110 

Survey for Opening of Rural Bank 
Branches 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 167-68 

Vacant Posts in Banks/Insurance 
Companies 
(Deb. ll, Vol. XXXI, 30-ll-2007) 
Cell. 383 

Withdrawal of Amount by Cheques 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 194 

Withdrawal of Biometric ATMs 
(DeE>. 2, Vol. XXX, 19-11-2007) 
Col. 163-64 

Beedt Workers 
Acts for Welfare of Beedi Workers 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 490-91 

Beedi Workers Welfare Fund 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 294-98 

Facilities to Beedi Workers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 237-38 

Need to ensure adequate wages and social 
security to Bee(1i workers in Bhandara 
and Gondia districts of Maharashtra 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 376 

Welfare Schemes for Deed; Workers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 379-18 

BIu.,... Atomic Raearcb Centre 
Dc-contamination Kit by BARC 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 197 

Shant Aluminium Company Umited 

Dividend earned by BALCO 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 378-79 

Bhant Ohan Scheme 

Bharat Dhara Scheme 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 4445 

Dbarat Electronics Limited 

Supply of Sub-Standard Equipment by 
BELtoAir Force 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 194-95 

Dharat Heavy Electric.Is Limited 
Parli and Paras Plants 

(Deb. I, Vol. XXX. 15-11-2007) 
Col. 174-75 

Shortage of Manpower in BHEL 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.244-4S 
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Bbant Heavy Plates aDd V .... Umited Decline in Quality ofBSNL Services 
Need to revive the Bhant Heavy Plates 

and Vessels Limited, Visakhapatnam 
(MUR371) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 409-10 

Revival ofBHPV 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 130-31 

Bbant Nlnnan 
Status of implementation of Components 

of Bharat Nirman relating to the 
Ministry ofRl!ral Development (St.) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 467-72 

Dbant Petroleum Corporation Umited 
Closed Oil Depot oflndian Oil and Bharat 

Petroleum 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 162-63 

Complaint against BPCl Officials 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 309-10 

Dbant Ratn. Award 

(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 325 

Extension of One India Plan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 209-11 . 

Increase in Mobile Towers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 301-03 

Investment by BSNL 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 483·84 

Mobile Switching Centres 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 265 

Need to augment BSNL mobile servic~ in 
Amreli Parliamentary Constituency in 
Gujarat (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493 

Need to improve the mobile services 
provided by MTNL and BSNL in the 
country (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 375-76 

Statement Correcting reply to unstarred Poor Mobile Service ofBSNl 
question No. 53fJ Dated 15.5.2007 (Deb. 7, Vol. XXX, 26-11-2007) 
regarding Bharal Ratna Awards (St) C.ol. 60 
(Deb. 14, Vol. XXXI, 04-12-2007) I Strike in BSNL 
Col. 500-01 (Deb. 13, Vol. XXXI, 03-12-2007) 

Rhant Sanehar Nigam Limited 

Action Plan by BSNL and MTNL 
(Deb. 2, Vol. XXX, 19-1 1.2007) 
Col. 484-86 

BSNLTower 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.·1 09:1 0 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 300-01, 345 

Col. 454-55 
Supply of Equipments 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Cot 307-10 

Telephone Tower on Rent 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 377-418 

TV on Mobile Service 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 222-23 

CDMA Mobile Service Waiting List for BSNL SIM Cards 
(Deb. 7, Vol. XXX, 26-1l-2007J (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 53-55 Col. 207~8 
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Bhasha SammanAward 
Bhasha Samman Award 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 71-72 

Bhu~D 

Mega Projects 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 244-S0 

Bihar 
Benches of High Court in Bihar 

(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.129 

Food Adulteration Testing Labs 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoL 302-03 

Foodgrain Production in Bihar 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 107-09 

Implementation ofSwajaldhara Scheme in 
Bihar 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 68-69 

Misappropriation of Funds 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL36U8 

Need to construct an underpass and a 
pedestrian over bridge under Golden 
Quadrilateral Roads Project in 
Aurangabad Parliameritary 
Constituency in Bihar (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
COI.S09 

Need to expedite laying of railway line 
between Maharajganj and Mashrakh 
in Bihar(MUR 377) 
(Deb. 4, Vol. XXX, 21-1 1-2007) 
Col. 763 

Need to expedite the construction of a 
bridle on river Bhutahi.balan in Bihar 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 3'8 

Need to expedite the setting up of AUMS 
at Patna (MUR 377) 
(Deb. 9, Vol. XXX, 28- t 1-2007~ 
Col. 381 

Need to fonnulate a plan to check water 
logging and siltation in rivers flowing 
through Chhapra &. Siwan Districts of 
Bihar(MUR377) 
(Deb. 8, Vol. XXX, 27- 11-2007) 
Col. SI6 

Need to open a Centrally-aided Polytechnic 
in Samastipur marliamentary 
Constituency, Bihar(MUR 377) 
(Deb. 8, Vol. XXX, 27- I 1-2007) 
Col. SI4 

Need to open an I.I.T. in Patna, Bihar from 
the academic session 2008-09 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.S26 

Need to reopen Indian Oil Corporation 
depot in Forbesganj, district Ataria, 
Bihar (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 320-2 I . 

Need to set up a railway halt on Grant 
Chord Railway Line at Godhina, district 
Aurangabad, Bihar (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 526-27 

Need to start developmental work in Patna • 
and Bodhgaya under Jawahar Lal 
Nehru National Urban Renewal 
Mission (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007)' 
CoI.S48-49 

Project in Bihar through HUDCO 
Assistance ... 
(Deb. 11. Vol. XXXI. 30-11-2007) 
Col. 249 

Promotion of Culture in Bihar 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 84-85 
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8111(1) 
All India Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill. 2007 - Consid. & Pass 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 335-424 

Appropriation (No.4) Bill, 2007-lnt., 
Consid. & Pass 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 4434S 

Appropriation (No.5) Bill, 2007-lnt., 
Consid. & Pass 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 44546 

Appropriation (Railways) No.4 Bill, 
2007-lnt., Consid. & Pass 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 622-24 

Armed Forces Tribunal Bill 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. I 23-2S 

Armed Forces Tribunal Bill, 2007-
Consid. and Pass 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 362-63 

Authority for AdvlDce Rulings on Central 
Taxes Bill, 2007-lnt 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.31S 

Bill for Housing Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 72 

Bill on Special Economic Zone and 
Designated Areas Act, 2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 278 

Broadcasting Service Regulation Bill 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 228-29 

Compulsory Registration of Marriages 
Bill, 2007 by Shri L. Rajagopal-Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
COl.S67 

Constitution (Amendment) Bill, 2007 
(Insertion of new Article 24 A) by 
Shri Mohan Singh-Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.S73 

Constitution (Amendment) Bill, 2007 
(Amendment of the Eighth Schedule) 
by Shri Shahnawaz Hussain -Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.S7I 

Constitution (Amendment) Bill, 2007 by 
Shri Mohan Singh - Consid. and 
Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 573-94 

Constitution (One Hundred and Seventh 
Amendment) Bil~ 2007 (Amendment of 
Articles 244 and 332}-lnt. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.S37 

Constitution (Scheduled Castes) Order 
(Amendment of the Schedule) by 
Shri Hansraj GAhir -Int. 
(Deb. 1 'i, Vol. XXXI, 30-11-2007) 
COl.S70 

Constitution (Scheduled Castes) Order 
(Amendment) Bill, 2007 byShri L. 
Rajagopal-Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.S67~8 

Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2007 (Amendment 
of the Schedule) by Dr. R. Senthil-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
COl.S73 

Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2007 (Amendment of 
the Schedule) by Shri Tapir Gao -Int 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.S72 
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Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2007 by Shri Hansraj 
GAhir-Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 571 

Displaced. Fanners (Rehabilitation and 
Other hcilities) Bill, 2007 by 
Shri Hansraj GAhir -Int. 
(Deb. 11, Vot. XXXI, 30-11-2007) 
Col. 569-70 

Electoral Reforms Commission Bill, 2006 
by Shri C.K. Chandrappall-Consid. 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoUII-18 

G~jarat Control Organised Crime Bill, 2003 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 471-72 

Gujarat Motor Vehicles Regulation Bill 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 275 

High Court of Andhra Pradesh 
(Establishment of a Permanent Bench 
at Vijayawada) Bill, 2007 by Shri L. 
Rajagopal-Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 568 

Indian Boilers (Amendment) Bill, 2007-
Consid. and Pass 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 545-66 

Indira Gandhi National Tribal University 
Bill, 2007 (Consid.) 
(Deb. 14, Vol.. XXXI, 04-12-2007) 
Col. 608-14 

Indira Gandhi National Tribal University 
Bill, 2007 - Consid. &. Pass 

. (Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 419,460-91 

Inter-State River Water Regulatory 
Authority Bill, 2007 by Shri Mohan 
Singh -Consid. and Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
Co1.594~10 I 

Land f\cq\1\S\\\()" ~~\'t\e"n\'t\e,,\) \\\\\, 
2007-Int. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.3S1 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007 - Consid. & 
Pass 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 491-S36 

Motor Vehicles (Amendment) Bill, 2007 
(Amendment of8ection 129) by Dr. R. 
Senthil -Int. 
(Deb. 11, Vol. XXXI, 30- II -2007) 
Col. 572 

Motor Vehicles Regulation Bill 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 68-69 

National Capital Territory of Delhi Laws 
(Special Provisions) Bill, 2007 -2.. 

Withdrawn 
(Deb. S, Vol. XXX, 22-11 -2007) 
Col. 327 

National Capital Territory of Delhi Laws 
(Special Provisions) Second Bill, 2007 
-Int. 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 327-28 

NationaJ Commission for Youth Bill, 2007 
by Shri A/ok Kumar Mehta -Jnt. 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.S69 

NEPA Limited (Disinvestment of 
Ownership) Bill, 2007 - Jnt. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 329 

Paramedical and Physiotherapy Central 
Councils Bm, 2007-lnt. 
(Deb. 14, Vol. XXXI, 04- 1 2-2007) 
Col. SOl-02 

Payment and Settlement Systems Bill, 2006 
-Consid. 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.'SOO-09 



(Deb. 7, Vol. XXX, 
CoI.S87~18 

PaymentofBonus(AmIIIdma)Bn~2007 
-Int. 
(Deb. S, Vol. XXX. 22.11-2007) 
Col. 328-29 

Prohibition on use of Cute or Religious 
Title Bill, 2007 by Shri L. Rajlllopai-
Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.S68 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007 - Consid. &: 
Pass 
(Deb. 13, Vol. XXXI, 03·12-2007) 
Col. 512-40 

Rehabilitation and Resettlement Bill, 2007 
-Int. 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Co1.351-52 

Right to Education 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 465-66 

Sashastra Seema Bal Bill, 2007 - Consid. 
& Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 38-72 

Sixth Schedule to the Constitution 
(Amendment) Bill, 2007-lnt 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 536-37 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill. 2007-Consid. 
& Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 520-71 
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The State Bank of India (Amendment)Bill, 
2007-Assented 

The Appropriation (No.3) Bill, 2007-
Assented 

The Appropriation (Railways) No.3 Bill, 
2007-Assented 

The Inland Vessels (Amendment) Bill, 
2007-Assented 

The Apprentice (Amendment) Bill, 2007-
Assented 

The Carriage by Road Bill, 2007-
Assented 

The Constitution (Scheduled Castes) 
Order (Amendment) Bill, 2007-
Assented 

The Warehousing (Development and 
Regulation) Bill, 2007-Assented 

The Cigarettes and Other Tobacco 
Products (Prohibition of Advertisement 
and regulation ofTrade and Commerce, 
Production, Supply and Distribution) 
A.ntendment Bill, 2007-Assented 

The Competition (Amendment) BiU, 
2007-Assented 

The Merchant Shipping (Amendment) 
BiII,2007-Assented 
(Deb. 2, Vol. XXX, 19- I 1-2007) 
Col. 514 

Tyre Corporation of India Limited 
(Disinvestment of Ownership ) Bill, 2007 
-Consid. 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 424-25 

Tyre Corporation of India Limited 
(Disinvestment of Ownership ) BiI~ 2007 
- Consid. &: Pass 
(Deb. 6, Vol. XXX, 23-1I-2007) 
Col. 481-500 
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Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2007 by Shri Hansraj 
GAhir-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 571 

Displaced. Farmers (Rehabilitation and 
Other flcilities) Bill. 2007 by 
Shri Hansraj GAhir -Int. 
(Deb. 11, Vo~. XXXI, 30-11-2007) 
COI.S69-70 

Electoral Refonns Commission Bill, 2006 
by Shri C.K. Chandrappall-Consid. 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoJ.61J-18 

G~jarat Control Organised Crime Bill, 2003 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 471-72 

Gujarat Motor Vehicles Regulation Bill 
(Deb. 3, Vol. XXX, 20-11-2007) 
COl.27S 

High Court of Andhra Pradesh 
(Establishment of a Permanent Bench 
at Vijayawada) Bill, 2007 by Shri L. 
Rajagopal-lnt 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 568 

Indian Boilers (Amendment) Bill, 2007-
Consid. and Pass 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.S45-66 

Indira Gandhi National Tribal University 
Bill, 2007 (Consid.) 
(Deb. 14, Vol .. XXXI, 04-12-2007) 
Col. 608-14 

Indira Gandhi National Tribal University 
Bill, 2007 - Consid. &. Pass 

. (Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 419, 460-91 

Inter-State River Water Regulatory 
Authority Bill, 2007 by Shri Mohan 
Singh -Consid. and Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
Co1.5~10 i 

Land Acquisition (Amendment) Bill, 
2007-lnt 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.3SI 

Maintenance ar:td Welfare of Parents and 
Senior Citizens Bill, 2007 - Consid. &. 
Pass 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 491-536 

Motor Vehicles (Amendment) Bill, 2001 
(Amendment of Section 129) by Dr. R. 
Senthil- Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 572 

Motor Vehicles Regulation Bill 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 68-69 

National Capital Territory of Del hi Laws 
(Special Provisions) Bill, 2007 ~ 
Withdrawn 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 327 

National Capital Territory of Delhi Laws 
(Special Provisions) Second Bill, 2007 
-Int. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 327-28 

National Commission for Youth Bill, 2007 
by Shri Alok Kumar Mehta -Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 569 

NEPA Limited (Disinvestment of 
Ownership) Bill, 2007 -Int. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 329 

Paramedical and Physiotherapy Central 
Councils BiU, 2007-lnt. 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.SOl~2 

Payment and Settlement Systems Bill, 2006 
-Consid. 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 500-09 



SUBJECf INDEX 29 

Payment and Settlement Systems BiI~ 2006 
- Contd. (Consid. & Pass) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.S87-618 

Payment of Bonus (Amendment) BiI~ 2007 
-Int. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 328-29 

Prohibition on use of Caste or Religious 
Title Bill, 2007 by Shri L. Rajagopal-
Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 568 

Rajiv Gandbi Institute of Petroleum 
Technology Bill, 2007 - Consid. & 
Pass 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 512-40 

Rehabilitation and Resettlement Bill, 2007 
-Int. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 351-52 

Right to Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 465-66 

Sashastra Seema Bal Bill, 2007 - Consid. 
& Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 38-72 

Sixth Schedule to the Constitution 
(Amendment) Bill, 2007-lnl 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 536-37 

Statl:ltory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance. 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill. 2007-Consid. 
& Pass 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 520-71 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Analdmert) BilI,2007 -Conm. &: Pa 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.S71~3 

The State Bank oflndia (Amendment) Dill, 
2007-Assented 

The Appropriation (No.3) Bill, 2007-
Assented 

The Appropriation (Railways) No.3 Dill, 
2007-Assented 

The Inland Vessels (Amendment) Bill, 
2007-Assented 

The Apprentice (Amendment) Dill, 2007-
Assented 

The Carriage by Road Bill, 2007-
Assented 

The Constitution (Scheduled Castes) 
Order (Amendment) Bill, 2007-
Assented 

The Warehousing (Development and 
Regulation) Bill, 2007-Assented 

The Cigarettes and Other Tobacco 
Products (Prohibition of Advertisement 
and regulation oITrade and CoI11Jllel'Ce, 
Production, Supply and Distribution) 
o\mendment Dill, 2007-Assented 

The Competition (Amendment) DiU, 
2007-Assented 

The Merchant Shipping (Amendment) 
BiII,2007-Assented 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 514 

Tyre Corporation of India Limited 
(Disinvestment ofOwncrship) Bill, 2007 
-Consid. 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 424-2S 

Tyre Corporation of India Limited 
(Disinvestment of Ownership ) Bill, 2007 
- Consid. & Pass 
(Deb. 6, Vol. XXX. 23-11-2007) 
CoI.481-S00 
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Bio-Diesel Blood Banks 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 489-90 

Bio-Diesel PtBnt inAndhra Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col 166 Financ::ial Assistance to Blood Banks 

Bio-Diesel Units 
(Deb. 16, Vol. XXXI, 06-12-2007) 

(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.13S-37 

Col. 138-39 Settin8 up of Blood Storagf/ Centres 

Development of Cheaper Bio-Diesel by 
NO.. 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.2S3 

Policy on Bio-Diesel 
(Deb. S, Vol. XXX, 22-11-2007) 
Co1.14l44 

Research Institute for Bio-gas and Bio-
diesel Energy 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 23-29 

Bio-Fuel 

InCleased Use of Environment Friendly 
Bio-Faels 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 22S-26 

Bio-Gas 
Research Institute for Bio-gas and Bio-

diesel Energy 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 23-29 

Rio-TecbnolOlY 

(Deb. 9, Vol. XXX, 28-11-2007) 
CoL 68 

Boob 
Publication of Books 

(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.30S-24 

Border Area(l) 
Border Fencing 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 39-40 

Construction of Roads in Border Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 99 

Cross Border Smugglin8 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.IS7 

Electronic Alarm System for Detection of 
Infiltration 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 118 

Fencing and Flood Lightin8 of Borders 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 433-34 

Bio-Technology Policy 
(Deb. II, Vol. XXXI, 30-11-2007) lSI Activity at Indo-Nepal Border 
Col.l 16-17 (Deb. I, Vol. XXX, 27- I 1-2007) 

Col. 224-2S 
BlackMo~ 

Strengthening Financial Intelli8ence 
Network 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.46S~7 

Blood Baak 
Assessment regarding shortage of Blood 

Banks 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 3340 

Need to conduct an inquiry into the works 
undertaken by NBCC in border fencing 
along Iodo-Ban8ladesh border 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 494 

Border Road OrpDlsation 
Maintenance ofNH-52 by BRO 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.244-4S 
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Border SKurity Foree 
Joint Boundary Conference of BSF and 

• BDR 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.414-1S 

'Brahmaputra Cracker and Polymer 
Umlted 

Commissioning of Gas Cracker Projects 
by BCPL 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 134-36 

Brain Drain 
Brain Drain' 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 81 

Brazil 
Acquiring Land in Brazil for Sugarcane 

Production 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 303 

Co-operation between Brazil, Russia, India 
and China 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 323 

Bridge(s) 
Bridges on the Railway Crossing 

(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 85 

Construction of Bridge Over Brahmaputra 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 482-83 

Construction of Fly over on NH-2 between 
Delhi and Faridabad 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 122-23 

Construction of ROB in Ajmer and Jaipur 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 82-84 

ConstructionlReplacement of Bridge on 
NH 
(Deb. IS. Vol. XXXI, 05-12-2007) 
Col. 174-78 I 

Funds for Inter-State Bridges and Roads 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 181-86 

Irregularities in Completion ofFlyover near 
Akshardham Temple 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 278 

Need to construct a by-pass and railway 
over bridge on N.H.24 in Bareilly 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 354-55 

Need to construct a flyover on Railway 
Crossing No. 122-C in Lucknow-
BareiJIy division, Uttar Pradesh (MUR 
3TT) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 499 

Need to construct a new bridge at 
Dharmadam-Muzhappilangad on N.H.-
17 in KBMur district. Kcrala (MUR 377) 
(Deb. 4, Vol. XXX, 21-1-1-2007) 
Col. 761-62 

Need to construct a road over-bridge at 
Koshi railway crossing in Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. -XXXI, 06-12-2007) 
C01.3S6-S7 

Need to construct an underpass and a 
pedestrian over bridge under Golden 
Quadrilateral Roads Projet=t in 
Aurangabad Parliamentary 
Constituency in Bihar (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 509 

Need to expedite the construction of a 
bridge on river Bhutahi-balan in Bihar 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 358 

Need to reconstruct the 'Mahesara Setu' 
on NH29 (E) between Gorakhpur and 
Sonauli in Uttar Pradesh (MUR 377) 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Co 1.3 19-20 
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Over Bridge at Mehar Railway Crossing 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 94 

Road Over Bridge in Ropar, Nangal and 
Garhshankar 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 24647 

ROBIRUB in Kamataka 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col: 139-40 

Status of Bridges on the Narkhed Railway 
Line 
(Del5.. 5, Vol. XXX, 22-11-2007) 
Col. 114~15 

Bt.Cotton 
Bt. Cotton 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 254-56 

FakeBt. Cotton Seeds 
(E>eb. 13. Vol. XXXI, 03-12-2007) 
Col. 2 1-24 

Bulgaria 
Indo-Bulgaria Agreement on Atomic 

Energy 
(Deb. IS, Vol. XXXI. 95-12-2007) 
Col. 265 

Bunclelkhand 
Need to form a New State of Bundelkhand 
~UR371) 

(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 332-33 

Bureau of indian Standards 
BIS Marking on Tyres 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 242-43 

Burma 

Negotiations with Bangladesh and Bunna 
for Laying Pipelines 
(Deb. 10, Vol. XXX. 29-11-2001) 
Col. IS8-59 

BUllness Proc:ess OutJoun:ina 
Boost in Outsourcing 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 274 

Health Policy for BPO Employees 
(Dob. 9, Vol. XXX, 28-11-2007) 
Col 273 

Calamity ReUefFunci 
Grants under CRF 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 81-82 

Calling Attention 
Need for effective Implementation of Child 

Labour (Prohibition and Regulation) 
Act, 1986 (CA) 
(Deb. 8, Vol. XXX, 27-11-260107) 
Col. 500-507 

Situation arising due to supply ofinferior 
quality wheat to BPL families under the 
Public Distribution system and steps 
taken by the Government in this regard 
(CA) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 450-57 

Situation arising out offall in the level of 
ground water, reSUlting in scarcity of , 
water in the country panicularty in nnJ 
areas and steps taken by the 
Government in this regard (CA) 
(Deb. 12. Vol. XXXI, 01-12-2007) 
Col. 6-21 

Situation arising out of High Cost ofHeaJth 
Services and Need to Evolve Laws to 
Regulate Private Nuning Homel (CA) 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI.30J-IS 

Situation arising out of shortage of 
fertilizers in various parts of the 
country and steps taken by the 
Government in this regard (CA) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 364-93 
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Situation arising out of spread of 
Encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.4n..t)9 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 480-S 11 

c.a.da 
Bilateral Cooperation 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 239 

Free Trade Agreement with Ottawa 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COl.4S7 

Use ofNeem Toothpaste 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 338-39 

Carpet 
Assistance to Carpet Industry 

(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 240 

Clsh Rnenoe Ratio 
Increase in Cash Reserve Ratio 

(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 123-24 

Cittle 
Cattl~. S!JTVey 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 263-66 

Cement 
Hike in Cement Price 

(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.4S4-S7 

Import of Cement 
(Deb. 8, Vol. XXX. 27-1 J -2007) 
Co1.202~ 

Registration of Cement with Bureau of 
Indian Standards 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 178-79 

Use of Fly Ash in Cement 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.312-13 

Cement Corpol'ltion oflndll Umited 
Privatisation ofCCI Units 

(Deb. I, Vol. XXX, J S-II-2007) 
COl.18S 

Centl'll Board Of'Secondlry Education 
Affiliation of Schools b.y CBSE 

(Deb. 3, Vol. XXX, 20-11-2007) . 
Col. 427-28 

CBSE Affiliated Schools in Foreign 
Countries 
(Deb. S, Vol. XXX, 27-11-2007) 
Col.170-n 

Introduction of New Courses by CBSE 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 243 

Centl'll BUrelu oflnvestiption 
Cases Deposited by CBI 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 116-18 

CBI Coordination with Kamataka Police 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 238-39 

C~I Inquiry Against Officers 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 279-80 

CBllnquiry Against Revenue Officers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 246-47 

CB I Probe Sting Operation ofTehelka 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 284 

CBI Raid on Delhi Police 
(Deb. 3: Vol. XXX, 20-11-2007) 
Col.211 
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Need to conduct a CBI Inquiry into the 
free of cost excess spectrum allotted 
to private GSM Operators (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.415 

Central Government Health Scheme 
CGHS Facilities to CSIR Pensioners 

(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.317-IS 

CGHS Facilities to Govenunent Employees 
(Deb. 9, Vol. XXX, 28-11-20Q7) 
Col. 27S-76 

Construction ofCGHS Dispensary 
(Deb. 4, Vol. XXX, 21-11-2007) 
C01.12S-26 

Irregularities in CGHS 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 487-88 

Non-availability of Vaccines in CGHS 
Dispensaries 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 131 

Simplification of Medical Reimbursement 
Rules 
(Deb. 4, Vol. XXX. 21-11~2007) 
Co1.365~6 

Strike by Chemists 
(Deb. I S. Vol. XXXI. OS-12-2007) 
CoLS3-SS 

Supply of Medicines to CGHS 
Dispensaries 
(Deb. 4, Vol. XXX. 21-11 -2007) 
Col.4S-SO 

Central Information Commlaion 
Non-Compliance with CIC Instructions 

(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 83 

Recommendation of Central Information 
Commission 
(Deb. 9, Vol. XXx. 28-11-2007) 
Col. 324-2S 

Centnllllltitute for Ftshery nehnolOlY 

Central Institute for Fishery Technology 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 434 

Central Road Fund 

Increase in the Quantum of CRF 
(Deb. 4, Vol. XXX, 21-11-2007) 
COI.S86-89 

Need to provide road connectivity from 
Thuravoor on N.H.-47 to Main Central 
Road in Kerala under Central Road 
Fund Project (MUR 377) 
(Deb. 2, Vol. XXX. 19-11-2007), 
CoI.S2S 

Utilisation of Central Road Fund 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 40-44 

Central Villianee Commission 
CVC on Corruption 

(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 290-91 

Centrally Sponsored Scbeme(s) 
Central Sponsored Scheme 

(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 118 

Delay in Implementation of Central 
Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 471-74 

Discontinuation of Centrally Sponsored 
Scheme 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 45-46 

Funds for Schemes 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.362~3 

Funds Provided to NGOs through 
Centrally Sponsored Schemes 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 126-27 
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Funds Saved due to Discontinuation of 
Schemes 
(Deb. IS,. Vol. XXXI, 05-12-2007) 
Col. 257 

Status of Centrally Sponsored Schemes 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL IOS"()8 

Chemical 
Production of Ammonium Sulphate 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 117-19 

Production of Gypsum 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 229 

Setting up of Liquid Gas Based Chemical 
Plants 
(Deb. 5, Vol: XXX, 22-11-2007) 
Col. 244-45 

Chhattisearh 
Aerodrome in Bilaspur 

(Deb. I. Vol. XXX, 15-11-2007) 
Col. 187 

Allotment of LPG Agencies in 
Chhattisgarh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 112-13 

Construction of Seepat Power Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 148-49 

Department for International Development 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 259 

Development of Railways in Chhattisgarh 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 168-69 

Environment Clearance 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 221 

Export of Minerals 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 61-63 

Information Technology Institutes 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL ISS-56 

Kanhar Irrigation Project 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 377 

Livelihood from Integrated Forest 
Activities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 228 

Loss of Lives in Landmine Blast in 
Chhattisgarh 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.I 

Naxal Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 178-79 

Need to include 'Sanwara' Community of 
Chhattisgarh in the list of Schedule 
Tribe Category (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.4IO-11 

New Railway Line in Chhattisgarh and 
lharkhand 
(Deb. S, Vol. XXX. 22-11-2007) 
Col. 271-72 

Pending Proposals 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 363-64 

Proiiuction of Steel in Chhattisgarh 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 124-25 

Single Railway Track in Madhya Pradesh 
and Chhaltisgarh 
(Deb. S, Vol. XXX, 22-11-2007) 
Col.18S 

Special Central Assistance to 
Chhattisgarh 

_ (Deb. 2, Vol. XXX. t 9- t 1-2007) 
Col. 100-101 
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Child Labour 
Bonded Child Labour 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 420-23 

Child Labour in Carpet and Glass Industry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 60-61 

Child Labour in Cotton Field 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 193-94 

Child Labour in Textile Industry 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 257-58 

Children Working in Restaurants and 
Hotels 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 418-22 

Education to Child Labour 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 493 

Eradication of Child Labour 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 247-48 

Increase in Child Labour 
(Deb. 2. Vol. XXX. 19-11-2007) 
Co1.351-53 

Need for effective Implementation of Child 
Labour (Prohibition and Regulation) 
Act, 1986 (CA) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 500-507 

Project Proposals under NCLP 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 238-39 

Residential Schools fOr Child Labour 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 389-91 

Utilization of Fund under Abolition of 
Child Labour Programme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 452-S6 ! 

, 

CbHdre. 
Admission to Poor Children 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 128-29 

Adoption Issues 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.S7-S8 

Adoption of Children 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col.l17 

Anaemia in Teenaged Girls and Pregnant 
Women 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Co1.63~ 

Availability of Child Care Housing 
(Deb. 2. Vol. XXX, 19-11-2007) 
Co1.18S-87 

Awareness about Child Marriage Act 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 39-40 

Care of Orphans 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.3n-78 

Cases Against Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 70 

Child Adoption 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 209 

Child Obesity 
(Deb. 9, Vol. XXX, 28-1 t -2007) 
Col. 71 

Child Protection 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 203-04 

Child Sex Tourism 
(Deb. 6. Vol. XXX, 23-11-2007) 
Co 1.3 13-14 

Crime Against Children 
(Deb. 11. Vol. XXXI, 30-11-2007) 
Col. 407-08 
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Education and Training of Helpless 
Children 
(Deb. I, Vol. XXX, 15-11-2007) 
CoI.S6 

Encouragement to Registration of Birth 
of Girl Child and Girl Education 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoUIS 

Financial Assistance for the Girl Child 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 548-49 

Financial Assistance to the Cancer 
Affected Children 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 551-52 

Girl Child Day 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 243 

Infant and Young Child Feeding 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 151-54 

Insurance Cover for Girl Child 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 405 

Integrated Child Protection Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 172 

Malnutrition among Children 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 268-69 

Malnutrition and Underweight among 
Children upto Three Years 
(Deb. II, Vol. XXXi, 30-11-2007) 
Col. 428-38 

Mother-Child Care Plan 
(Deb. 6, Vol. XXX. 23-11-2007) : 
Col. 366 I 

Nutrition for Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 166 

Orphans 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 414-15 

Pending Proposals 
(Deb. 6, Vol. XXX, 23- 11-2007) 
Col. 363-64 

Policy on Adoption of Children 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 245 

Rehabilitation of Children Living on 
Footpath 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 373-74 

ResidentiallNon-Residential Schools for 
Scheduled Castes Children 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 35-40 

Review of Legislation regarding Women 
and Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 264-66 

Schemes for Handicapped Orphan 
Children 
(Deb. 16, Vol. XXXI, 06- I 2-2007) 
Col. 162-63 

Schemes for Women and Child 
Development 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 204 

Trafficking of Women and Children 
(Deb. 3, Vol. XXX. 20-1 1-2007) 
Col. 342-45 

. . .. i Treatment for Cleft Lip Palate Defect 
New GUldehnes for AdoptJOn of Child i (0 b 9 V I XXX 28-11-2007) 

(Deb .. II, Vol. XXXI, 30-11-2007) i C el 84' , o. , 
Col. 437-39 ~ 0 . 

NHRC Directions to CBI on Missing I China 
Children i Acceptance of China-Taiwan Relationship 
(Deb. 14. Vol. XXXI, 04-12-2007): (Deb. IS, Vol. XXXI, 05-12-2007) 
Col 326-27 I Col. 126-27 
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An Agreement with China Regarding 
Freight Corridor Project 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 102 

Chlranjcev yo ..... 
Chiranjeev Yojana and Janani Suraksha 

Yojana 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 386-87 Border Dispute between India and China 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 309-10 Civic AnaeDltles 

Co-operation between Brazil, Russia, India 
and China· 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 323 

Financial Assistance from China for the 
Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 127-28 

Import of Goods from China 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 326-28 

India-China Bilateral Trade 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 337-38 

India-China Discussions on Water 
Sharing 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 156 

Indo-Cbina Border Talks 
(De~. 4, Vol. XXX, 21-11-2007) 
Col. 509-10 

Need to resist~rted violation in Indian 
Territory f)y China at Tawang in 
Arunachal Pradesh (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.518 

Remittance in the Country 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.2S3-54 

Trade between India and China 

Awareness Campaign for Toilet Facilities 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.l17-18 

Civil AvtatioD 
Air Service and Training Institute in NER 

(Deb. 16, Vol. :XXXI, 06-12-2007) 
Col. 211-12 

Air Travel Fare 
(Deb. I, Vol. XXX, 15-11-2007) 
Co1.102~3 

Airbus Engineering and Training Centre 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 294 

ApplicatiOPS for Overseas Services 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 180 

AutisticlMentally Retarded Passengers 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. I 74-7S 

Aviation Master Plan for Gujarat 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 230 

Aviation Museums 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 87-88 

Aviation Univenity 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 39 

. (Deb. 14, Vol. XXXI, 04-12-2007) Ban on Night Flights 
Col. 237-38 (Deb. 16, Vol. XXXI, 06-12-2007) 

Visit of Extemai Affairs Minister to China 
and Russia 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 336--37 

CoI.267~ 

Bonus Points on Air-Mileage 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 89-91 
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Civil Aviation Projects in Uttar Pradesh 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 179-80 

Collection of Tax from Domestic Air 
Passengers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 187-88 

Discount to Physically Challenged 
Passengers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 126 

Dues Outstanding against State 
Governments 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 269-70 

Need to review the serving ohlcohol in 
domestic flights in the country 
(MUR377) 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 517 

New Cargo Hubs 
(Deb. I, Vol. XXX, 15-11-2007) 
CoL IS3-54 

New Civil Aviation Policy 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 229-30 

Norms for Distribution offtow of Air Traffic:: 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 259-60 

Operation of Cargo Flights 
(Deb. 16, Vol. XXXI, 06-12-2007) 

Fares in Private Airlines Col. 2S] -53 
(Deb. S, Vol. XXX, 22-11-2007) Penalty on Delay/Cancellation of Flights 
Col. 183-85 (Deb. 5, Vol. XXX, 22-11-2007) 

FDI in Aviation Sector Col. lSI 
(Deb. I, Vol. XXX, ]5-11-2007) Regulator for Domestic Carriers 
Col. 157 (Deb. 5, Vol. XXX, 22-11-2007) 

Flying/Gliding Clubs 
(Deb. I, Vol. XXX, I S-J 1-2007) 
Col. 182-83 

Foreign Pilots in Indian Carriers 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. In 

Fuel Effici~ in the Aviation Sector 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 52 

Growth of Air Cargo 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 134-36 

Investment by PIO in the Aviation IndustJy 
(Deb. JO, Vol. XXX, 29-11-2007) 
Col. 248 

Losses due to Delay of Flights 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 149-50 

Management Strategy for Winter Fog 
(Deb. t'-t Vol. XXXI, 06-12-2007) 
COI.2SS-~ 

Col. 161 
Route Dispersal Guidelines 

(Deb. I, Vol. XXX, ] 5-] ] -2007) 
Col. 189-90 

Setting up of Medical Evaluation Centres 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 246-47 

Setting up of Subsidiary Companies for 
Ground Handling 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 298-99 

Trained Pilots for Low Visibility Foggy 
Conditions 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 253-54 

Transportation of Cargo by Air 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 175-76 

Coal 
Acquisition of Coking Coal Assets 

(Deb. I, Vol. XXX, 15-11-2007) 
Col.46. 
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Allocation orCol1 Blocks 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 107~8 

Allocation of Coal Blocks to MSMC 
(Deb. 9, Vol. XXX, 28-11-2001) 
Col. 258-59 

Allocation of Coal to Gujarat from Nearby 
Mines 
(Deb. 4, Vol. XXX, 21-1 1-2007) 
Col. 279 

Allotment of Coal Blocks 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 77-78 

Allotment of Land to Aryan Coal 
Beneficiation Limited 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 254 

Auction of Coal Blocks 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 103-04 

Binda Colliery at Bhandaria 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 171 

Closure of Coal Mines 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 11-16 

Coal Blocks to Bellary Power Project 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 160-61 

I 
Coal Gasification 

(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 104-05 

Coal Production from Underground Open-
Cast Mines 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 219-22 

Compensation for Delay in Revision of 
Coal Royalty Rates 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 57-58 

Conversion of Hard Coke into Soft Coke 
(Dcb. 9, Vol. XXX, 2'-J 1-2001) 
Col. 323 

Cor'porate Social Responsibility of 
Government Coal Companies 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.SS-56 

Energy Coordination Committee 
Recommendation on Allocation of Coal 
Blocks 
(Deb. 9, Vol. XXX, 28-11-2001) 
Col. 282-83 

Excess Payment to Coal Contractors 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 101 

Families Displaced due to Acquisition of 
Land by Coal Mines 
(Deb. 4, Vol. XXX. 21-11-2007) 
CoI.4S3-S9 

Female Workers in Coal Sector 
(Deb. IS, Vol. XXXI, OS-12-2001) 
Col. 179-82 

lIIegal Coal Mining 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 3S-42 

Infrastructure Status for Coal S~tor 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. S 10-11 

Investment in Coal Mines Abroad 
(Deb. 15. Vol. XXXI, 05-12-2007) 
CoI.S7-58 

Coal Production in NECF I Joint Exploration of Coal 
(Ueb. 9, Vol. XXX, 28-11-2007) (Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 288-89 I Col. 27S-16 

Coal Shortage in Power Plants I Losses due to Aryan Coal Company 
(Deb. II, Vol. XXXI. 30-11-2007) I (Deb. 15. Vol. XXXI. OS-12-2OO7) 
Col 223-24 Col. 61-62 
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Mini RatnaAward to CCL 
u>eb. I~, Vol. XXXI, 0~-12-2007) 
Col. 224-26 

Need to flX8tion of royalty on coal and 
other minerals. at 20% of sale price on 
ad valorem basis (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
0,1.527-28 

Need to start production of Coal in 8eaur 
and Nanded units of Western Coal 
Fields Limited in Maharashtra 
(MUR377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 315 

New Coal Distribution Policy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 226-21 

New Coal Mines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 266-70 

Proposal from SASOL for Conversion of 
Coal into Oil 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. ISO-51 

Regulatory Authority for Coal Sector 
(Deb. 4, Vol. XJcX, 21-11-2007) 
Col. 229 

Request for Supply of Additional Coal 
(Deb. 4, Vol: XXX, 21-11-2007) 
Col. 547-48 

Request to Augment the Capacity of 
Aryan Coal Washery 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 90 

Reservation of Coal Blocks for Power 
Generation 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 53 

Safety Arrangements in Coal Mines 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 230-34 

Sale of High Grade Coal at Lower Prices 
(Deb. IS, Vol. XXXI, OS-12-2()()7) 
Col. 312 

ShonageofCoalSrock 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 477-78 

Supply of Sub-standard Coal to Power 
Plants 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 89-91 

Underground Coal Mines 
(Deb. 9, Vol. XXX, 21-11-2007) 
CoL 269-73 

Unused Coal 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoL 311-12 

Coal India Unaited 

Curtailment of Staff Strength in CIL 
Su~sidiaries 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 148-50 

Funds Collected from Coal India LImited 
Employees for Prime Minister's Relief 
Fund 
(Deb. 4, Vol. XXX, 21-)) -2007) 
Col.SII-ll 

Outsourcing of Work by CIL 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 132-33 

Coastal Are.(s) 
Comprehensive Scheme on Coastal 

Security 
(De~. 14, Vol. XXXI, 04-12-2007) 
Col. 61-64 

Global Warming on Indian Coasts 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.Il4-35 

Pollution on Sea Coasts in Indian Sub-
continent 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 199-200 
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Coconut 
Bud Root Disease in Coconut 

(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.301~2 

Conversion of Coconut into Virgin Oil 

College(.) 

Accreditation 
Universities 

of Colleges and 

(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.S4-5S 

(Deb. 2, Vol. XXX, 19-11-2007) Allocation of Funds to Colleges 
Col. 300-301 (Deb. 3, Vol. XXX, 20-11-2007) 

Export Duty on Coconut CoL 216-19 
(Deb. 17, Vol. XXXI, 07-12-2007) Armed Forces Medical College in Orissa 
Co1.l67~8 (Deb. 7, Vol. XXX, 26-11-2007) 

Need to evolve proper mechanism to 
provide relief to the Coconut growers 
in Kerala distressed due to adverse 
market situations (MUR 377) 
(Deb: 2, Vol. XXX, 19-11-2007) 
CoI.S25 

Need to fix remunerative price of Coconut 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 360-61 

Co. 
Export ofCotree 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 414-16 

Cofr 
.ASIDE Scheme for Promotion of Coir 

Products 
(Deb. 14, Vol. XXXI, 04-12-2()07) 
Col 334-35 

Coir Workers Welfare Scheme 
(Deb. 14, V~I. XXXI, 04-12-2007) 
Col. 413 

Encouragement to Coir Industry 
(Deb. 3, Vol. XXX. 20-11-2007) 
CoI.40-44 

Export ofCoir Products 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 108-23 

Modernisation of Coir Industry 
(Deb. 3, .Vol. XXX, 20-11-2007) 
Col. 463-6S 

Col. 239 

Decrease in Medical Seats 
(Deb. I S, Vol. XXXI, OS-12-2007) 
Col. 232-36 

Deemed University Status for AFMC, Pune 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 199-200 

Engineering Colleges for Blind 
(Deb. 8, Vol. XXX, 27-11-2007) 
COl.2S6 

Fake Universities and Colleges 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 264-66 

Financial Assistance to NGOs and 
Medical Colleges 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 129-31 

Fund for Development of Assam Medical 
Colleges 
(Deb. 9, Vol. XXX, 28-1] -2007) 
Col. 238-39 

Modernisation of Sree Chilra Tirunal 
Institute for Medical Science and 
Technology 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 125-26 

Need to open a Centrally aided Polytechnic 
in Samastipur Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.SI4 
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Need to uPJI'ade Malviya Engineering 
College at Jaipur to the level of Indian 
Institute of Technology (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 383 

Opening of Engineering Colleges 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 23940 

Opening of New Polytechnics 

CommemonUveSiamp 
Need to release a commemorative postal 

stamp in honour ofPandit Parmanand, 
a great freedom fighter fram 
Bundelkhand region of Uttar Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-1l-200'1) 
Col. 380-81. 

Commlttee(') 
(Deb. 8, Vol. XXX, 27-11-2007) Central Supervisory Board-Election 
Col. 3'3 (Deb. " Vol. XXX, 22-11-2007) 

Pathetic Condition of College Education 
and Laboratories 
(Deb. 14, Vol. XXXI, {)4-12-2007) 
Col. 93-94 

Quality Education in Colleges 
(Deb. 8,. Vol. XXX, 27-11-2007) 
Col. 216 

Recognition to Medical Colleges 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 1-8 

Scraping State Level Common Entrance 
Tests 
(Deb. 15, Vol. XXXI,~05-12-2007) 
Col. 111-12 

Shortage of Professors in Medical 
Collages 
(Deb. 4, Vol. XXX, 21-11-2007) 
C.oI. 549-52 

Strengthening of Ayush Colleges 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 297-98 

Command Area Development and Water 
Management Proanmme 

Command Area Development and Water 
~agementProgramme 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 212-16 

Commemontive Coins 
Releasing of Commemorative Coins 

(Deb. II, Vol. XXXI, 30-11-2067) 
Col. 140-42 

Col. 302 
Commiul=e ofPrivileges 9th Report- Laid 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 298 

Committee on Absence of Members from 
the Sitting of the Hou!IC - 9th Report 
,..- Presented 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 357 

Committee on Absence of Members from 
the Sittiags of the House-Minutes-
Laid 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 364 

Committee on Empowerment of Women 
- 14th Report - Presented 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 475 

Committee on Empowerment of Women-
Statement-Laid 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 495 

Committee On Estimates-Election 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 607 

Committee on Papers Laid on the Table-
14th and 15th Reports -- Presented 
(Deb. 9, Vol.. XXX, 28-11-2007) 
COl.3S0 

Committee on Petitions - 35th and 36th 
RepOI1l - Presented 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 357-58 
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Committee on Petitions-32nd to 34th 
Reports-Presented 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 494 

COllUDittee on Petroleum and Natural Gas 
- 10th, II th and 13th Report - Laid 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.474-75 

Committee on Private Members' Bills and 
Resolutions - 33rd Report - Presented 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 356 

Committee on Public Accounts -
~ I st Report - Presented 
(Deb. 12, Vol. XXXI, 01-12-2007) 

. Col.3 
Committee on Public Undertakings -

23rd Report - Presented 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 473 

Committee on Public Undertakings -
21 st and 22nd Reports - Presented 
(Deb. 9, Vol. ~XX, 28-11-2007) 
Col. 350 

Committee on Public Undertakings-
24th Report - Presented 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 490 

Committee on Public Undertakings-
Action Taken Statement-Laid 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 357 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes - 24th 
and 25th Reports - Presented 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 4 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes -
Statement - Laid 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 289 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 446-622 

Estimates Committee - 15th Report -
Presented 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 356-57 

Public Accounts Committee -57th Report 
- Presented 
(Deb. 5, \\11. xxx. 22-11-2007) Col. 298 

Public Accounts Committee-60th and 
62nd Reports-Presented 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 493-94 

Railway Convention Committee-
Statements-laid 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 5 . 

Reports of Public Accounts Commi~ 
58th and 59th Reports - Presented 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 441 

Resolution Re: Approval of 
- Recommendations of Railway 

Convention Committee 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 399-400 

Standing Committee on Agriculture-
33rd to 36th Reports-Presented 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 494-95 

Standing Committee on Chemicals and 
Fertilizers - 21st to 24th Reports -
Presented 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 502-03 

Standing Committee on Coal and Steel-
28th to 30th Reports - Presented 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 309 
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Standing Committee on Energy -
24th Report - Presented 
(Deb. Ii, Vol. XXXI, 01-12-2007) 
Col. 4 

Standing Committee on ~nergy-
22nd Report - Presented 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 441-42 

Standing Committee on Energy-
23rd Report-Presented 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 449 

Standing Committee on External Affairs-
17th, 18th and 19th Reports-Presented 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.S03 

Standing Committee on Finance-
58th Report-Presented 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 449 

Standing Committee on Finance-
59th to 65th Report - Presented 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 490-91 

Standing Committee on Health and Family 
Welfare - 25th and 26th Reports-Laid 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 309 

Standing Committee on Human Resource 
Development ~ 201 st to.206th Reports 
-Laid 
(Deb. I S, Vol. XXXI, 05-12-2007) 
CoI.3S8-S9 

Standing Committee on Human Resource 
Development-199th and 200th 
Reports-Laid 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. S16 

Standing Committee on Information 
Technology-S lst to 54th Reports-
Presented 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 491-92 

Standing Committee on Labour -
2Sth Report - Presented 
(Deb. 13, Vol. XXXI, 03-12~2007) 
CoL 473 . 

Standing Committee on Petroleum and· 
Natural Gu-ISth, 16th and 17th 
Reports -Presented 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. SIS 

Standing Committee on Petroleum and 
Natural Gu-18th Report-Presented 
(Deb. 4, Vol. XXX, 21.':011-2007) 
Col. 604 

Standing Committee on Railways-
32nd, llrd and 34th Reports-
Presented 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 515-16 

Standing Committee on Railways-
3Sth Report-Presented 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 492 

Standing Committee on Science and 
Technology, Environment and 
Fo~177th to 183rd Rcports-,--Laid 
(Deb. 8, Vol. XXX,' 27-11-2007) 
COl.~'-SO 

Standing Committee on Transport, 
Tourism and Culture - 124lh, 125th 
and I 26th Reports - Laid 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.S04 

Standing Committee on Urban 
Development -2Sth·to 27th Reports 
- Presented 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 299-300 

Standing Committee on Water 
Resources- 8th Report - Presented 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 300 
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Coauaoawea .... Ga_ 
Commonwealth Games Village 

(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 191 

ConunonweaJth Games, 20 I 0 
(Deb. 4, Vol. XXX, 21-11-2007) 
eol.2BI-84 

Commonwealth Youth Games 
(Deb. I S, Vol. XXXI, os- I 2-2007) 
Col. 242-44 

Housing Facilities for Commonwealth 
Games 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.30r-Q2 

Status of Commonwealth Games Projects 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL J 12-14 

Tunnel Between J.N. Stadium and Games 
Villages in East Delhi 
(D.b. 2, Vol. XXX. 19-11-2007) 
Cot 74 

Com~fonwealtb Parliamentary 
Conference 

Report on Participation of Indian 
Parliamentary Delegation at the S2nd 
Commonwealth Parliamentary 
Conference held alAbuja (Ni&cria}-Laid 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 490 

Communal Riots 
Compensation for Riot Victims 

(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 151·56 

Firing at SeWfi Hari Masjid 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 73-74 

Company(.) 
Cases· of Fraud Before Company Law 

Board 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 119-22 

Changes in Company Law 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 99-100 

Check on Fraudulent Activities of 
Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. J2Or21 

Committee to Check the Increase of 
Litigations 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 8-9 

Development and Societal Target for 
Corporate Sector 
(Deb. 17, VDI. XXXI, 07-12-2007) 
Col. 194 

Fine against Companie~ 
(Deb; 6, Vol. XXX, 23-11-2007) 
Col. 307 

Implementation of Labour Laws in 
Companies 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 241-42 

Increase in the Expenditure on Charitable 
Work by Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 76-77 

Non-Compliance of Corporate Regulation 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 205-06 

Policy regarding Merger/Acquisition of 
Companies 
(Deb. 17, VoL XXXI. 07-12-2007) 
Col. 55 

Private Power Supply Companies under 
RTIAct 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 133-34 

Wire Transfer Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 101-02 

CogJpetition Commission 
Competition Commission 

(Deb. 6, Vol. XXX. 23-11-2001) 
Col. 177 
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Compnued Natural Ga. 
CNG Facilities 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 216-17 

Hydrogen lUcnded CNG 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.16S 

Opening ofCNG Outlets 
(Deb. 5, Vo-/. XXX, 22-11-2007) 
Col. 175-76 

PNG/CNG Facilities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 193-95 

Computer' 
Computer Education in PanchayatS 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 183-8S 

Computer Literacy'in Rural Areas 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 375-80 

Provision for Laptop to Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 229-30 

Purchase of Super Computer for Weather 
Forecasting 
(Deb. 2, Vol. XXX, 19- 11-2007) 
Col. 183-84 

Reductio.n in Prices of Computers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 348-50 

Computerisation 
Computerisation of Panchayats 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 469-70 

Conf'erenc:elSeminaF 
ASEAN Co.nference 

(Oeb. 1~, Vol. XXXI, 05-12-2007) 
Col. 112-15 

Conference of Chief Ministers on Internal 
Security 
(Oeb. 14, Vo.l. XXXI, 04-12-2007) 
Col. 451-53 

Co.nference o.fPo.lice Chiefs and Heads of 
PMF 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 303 

Co.nference o.n Repro.ductive Sexual 
Health and Rights 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 239-40 

Implementatio.n of the Recommendations 
ofBth World Hindi Conference 
(Deb. 'IS, Vol. XXXI, 05~12-2007) 
Col.lll 

International Conference on Federalism 
(Deb .• , Vol. XXX, 27-11-2007) 
CoL 143 

International Conference on Po.verty 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 58-S9 

Joint Boundary Conference of BSF and 
BDR 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 414-15 

Constitution 

Declaration on Fundamental Principles 
and Right at Work 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 78 

Need fo.r harmo.nious functioning o.fthree 
organs of State i.e. Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 527-608 

Need to include 'Angika' language in the 
Eighth Schedule to. the constitution 
(MUR371) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
COI.S44-4S 

Need to include 'Bhojpuri' language in the 
Eight Schedule to the Co.nstitution 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 523-24 
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Publicatio'n of Latest Edition of the 
Constitution 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 252-53 

Review of the Working of the Constitution 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 171 

Right to Education 
.(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 465-66 

CODSumer(') 

Change in Consumer Laws 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 168-76 

Loan to CorIswJKnIFanners in Rural Areas 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 39 

-coopentive 

Corruption in DDA 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 4446 

Corruption in Immigration Dep8l1ment 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 259-60 

CVC on Corruption 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 290-91 

Frauds in Regional Rural Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 459 

lnegularities in Completion ofFlyover near 
Akshardham Temple 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 278 

Irregularities in K VS 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 144 

Revival Packages for Cooperatives 
(Deb. 17, Vol. XXXI, 07-12-2007) JalBoardScam 
Col. 226 (Deb. 8, Vol. XXX, 27-11-2007) 

Col. 144-45 
Corruption 

CBllnquiry against Revenue Officers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 246-47 

Complaint against BPCL Officials 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 309-10 

Corruption Cases in Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 422-26 

Corruption in Appointment of Notaries 
(Deb. 6, Vol. XXX, 23-11-2007) 
CpI.I89-94 

Corruption in Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 413-14 

Corruption in Central Educational 
Institutions 
(Deb. 14, Vol. XXXI, 04-12-2(07) 
Col. 219-24 

Raids against FCI Officials 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 237 

Scam in Pawan Hans Helipcopter Limited 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 141-42 

Strengthening Financial Intelligence 
Network 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 465-67 

Swindling of funds under Rural 
Development Schemes 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.3~1 

UN Convention against Corruption 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 199-201 

Vigilance Cases against Bureaucrats 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 294-98 
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Cottap ladliltry 
Cottage Industry 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 258-59 

Foodgrains Processed by Cottage 
Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 72-73 

Package for Cottage Industry 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.4S-S2 

Coaon 
Increase in Import Duty on Cotton 

(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.n 

Minimum Support Price for Cotton 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.58~· 

Production and Demand of Cotton Thread 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 387-90 

Production of Cotton 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 1'91-92,391-92 

Cotton Corporation oflndla 
Refund of Loss 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 299 

Council for Advlncement or Peoples 
Action Ind Rural TechnolOlY 

Allocation of Funds for Tribals under 
CAPART 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI:371 

Implemeniatton of Hammed Committee 
Report on CAPART 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 127 

Council for Scientific Ind Industrill 
Research 

CGHS Facilities to CSIR Pensioners 
(Deb. 6, Vol. XXX. 23-11-2007) 
Co1.317-18 

Non-functional Pay Scales in CSIR 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. ISS 

Court(.) 
Appeal Filed against CAT 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 334-35 

. Benches of High Court in Bihar 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 129 

Benches of High Court of Orissa at 
Sambalpur and Mayurbhanj 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.lIS 

Benches of Supreme Court 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 97 

Constitution of Nyaya Panchayats 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. ISS 

ENEM by Delhi High Court 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 149-50 

Fake Orders in the Name of Courts 
(Deb. 17, Vol. xxxI.' 07-12-2007) 
CoI.14S-46 

Fast Track Courts 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 140-41 

Funds for Fast Track Courts 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 121-24 

Grant to Evening Courts 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 294 

Immediate Implementation of Bail Order 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 408 

Labour Courts and Tribunals 
(Deb:13, Vol. XXXI, 03-12-2007) 
Col. 455-56 
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LokAdalats 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.13S-36 

Mercy Petition 
(Deb. a, Vol. XXX, 27-11-2007) 
CoL 306-08 

Need to enhance the strength of judges 
with a view to reduce the pendency of 
cases in the courts (MUR 377) 
(Deb. 13, Vol. XXXI. 03-12-2007) 
CoI.S42 

NHRC Suggestion to Courts and Union 
Government 
(Deb. a, Vol. XXX, 27-11-2007) 
Col.2aa 

Vacant Posts in Labour Courts 
(Dcb. 7, Vol. XXX. 26-U-2007) 
Col. 374-7S 

Women Courts 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 197 

Working days in High Courts 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 124-26 

Cow SlllIIbter 
Need to bring a legislation banning cow 

slaughter in the country (MUR 377) 
(Deb. 16, Vot XXXI, 06-12-2007) 
C01.3S1-59 

Non-functional Benches of High Courts Credit Cards 
(Deb. 17, Vol. XXXI, 07-12-2007) Exorbitant Rate of Interest on Credit Cards 
COl.24S 

Pending Court Cases 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 3740 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 369-72 

Permanent Court of Arbitration 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 42 

Re: Need to reconsider the proposal for 
use of Hindi as a language in High 
Court and the Supreme Court 
(Deb. 9, Vol. XXX, 2a-II-2007) 
Col. 363-66 

Transaction 
(Deb. 17. Vol. XXXI, 07-12-2007) 
CoJ.246 

Special Credit Cards to Farmers 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 171-73 

Crlme(s) 
Anti-Dowry Laws 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col2"-Sa 

Cases of Fraud before Company Law 
Board 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 119-22 SecW"ily Armngement at Tis Hazari 

(~eb. a, Vol. XXX, 27-11-2007) Cases with Economic Offences Wing 
CoI.2SS-S6 (Deb. II, Vol. XXXI, 30-11-2007) 

Shortage of Manpower in Courts Col.3al 

(Deb. 6, Vol. XXX, 23-11-2007) CognizableCrimes 
CoI.I54-S6 (Deb. 8, Vol. XXX, 27-11-2007) 

Special Court under Electricity Act 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 193 

Supreme Court Directives on 
Setusarnudram Project 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 113 

Col. 62-72 
Crime against Children 

(Deb. 11, Vol. XXXI. 30-11-2007) 
Col. 407'()8 

Crimes in the Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 14546 
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Crime Rates in Metro Cities 
(Deb. 3, Vol. XXX, 20-11-2007) 
COI.S7-S9 

Cyber Crimes . 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 4-24 

Eve-teasing and Manhandling with 
Women in Passenger Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 80-11 

Fake Degree 
(Deb. 3, Vol. XXX, 20:11-2007) 
Col. 41S-16 

False Implication in Dowry Death Cases 
(Deb. 2, ·Vol. XXX, 19-11-2007) 
CoI.161~2 

Federal Crimes 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 328-30 

Incidents of Looting of Passengers in the 
Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 141-44 

Investigation Agency for Crime against 
National Security 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 83-84 

Juvenile Crime 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 122-23 

Kidnapping Cases in Delhi 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 379-82 

Narcotic Crimes 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 208-1 I 

Nexus between Naxals and the Underworld 
(Deb. 14, Vo\. XXXI, 04-12-2007) 
Col. 463 

N ithari Case 
(Deb. 6, Vo\. XXX, 23-11-2007) 
Col. 399-400 

Petty Crimes 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col.19S 

Proof of Demand for Dowry 
(Deb. 17, Vol. XXXI, C7-12-2007) 
Col. 260-61 

Punishment in Dowry Death Cases 
(Deb .• , Vol. XXX, 27-11-2007) 
Col. 207 

Relief and Incidental Action regarding 
Rate Victims 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 367 

Relief to Rape Victims 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 33S-36 

·Robbery in Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 217-22 

Training for Cyber Crime Cases 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.311 

Crude Oil 
Cess on Crude Production by National Oil 

Companies 
(Deb. I, Vol. XXX, I S-I1-2007) 
Col. 43-44 

Hike in Prices of Crude Oil at International 
Level 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 121-22 

Increase in Dependence on Import of 
Crude Oil 
(Deb. I, Vol. XXX, IS-II-2007) 
Col. 86-87 

Oil Prices 
(Deb. S, Vol. XXX, ~2-11-2007) 
Col. 123 

Production of Crude Oil and Natural Gas 
in Assam 
(Deb .. ) 6; Vo\. XXXI, 06-12-2007) 
Col. 27S-7. 
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Refining of Crude Oil by "RefinerieS/Oil 
Companies 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 230-34 

Strategic Crude Oil Reserves 
(Deb. I, Vol. XXX, 1 S- II -2007) 
Col. 49-S0 

Currency 
Appreciation of Rupee 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. ISO-SI 

Fake Currency 
(Deb. 2, Vol. XXX, 19-1 1 -2007) 
Col. 98-99 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 371-82 

Gain due to Appreciation of Rupee 
(Deb. 1 I, Vol. XXXI, 30-1 1 -2007) 
CoI.3n-78 

International Co-operation on Fake 
Currency 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 180-83 

Minting of Visual Handicapped Friendly 
Coins 
(Deb. 6, Vol. XXX, 23- 11-2007) 
Col. 99 

Shortage of Small Denomination Currency 
Notes -
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 272-73 

Strengthening of the Rupee 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 86-87 

Dairy 
Closure of Military Dairy Farm 

(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 367 

Consolidated Dairy Development Plan 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 229-30 

Growth of Dairy Sector 
(Deb. 13, Vol. XXXI. '0)-12-2007) 
Col. 206-07 

Impact of Private Sector in Dairy Industry 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 167 

Daman and Diu 
NH Projects in Daman and Diu 

(Deb. IS. Vol. XXXI, OS-12-2007) 
CoI.9S-96 

DamsIReservoin 
Mulla Periyar Dam 

(Deb. 7. Vol. XXX. 26-11-2007) 
CoI.369-71 

Need to grant clearance for the 
construction of Chandia dam project 
in district Sagar. Madhya Pradesh 
(MURl77) 
(Deb. 9. Vol. XXX. 28-11-2007) 
CoI.l77-78 

Safety of Dams 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 164-68 

Subarnarekha Project 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 177-78 

Deen »ayal Hatbkareba Prot.ahan 
YoJa .. 

Deen Dayal Hathkargha Protsahan Yojana 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 342-43 

Defence 
Acquisition of Defence Equipment 

(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 340-41 

Allotment of Defence Lands for 
Commercial Use 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 428 

Anusandhan Vikas Ratna to Private 
Companies 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 238 
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Assistance to Families of Martyrs 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoJ.476 

Auditing of Defence Purchases 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 294 

Cadre Review in MES 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 361 

Capacity Utilisation of Ordnance 
Factories 
(Deb. 13, Vot. XXXI, 03-12-2007) 
CoI.2S8-64 

Charging of Octroi by Cantonment Board 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.l8}-83 

Closure of Military Dairy Farm 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 112 

Closure of Ordnance Factories 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.22S 

Conference of Flight Safety 
(Deb. ~, Vol. XXX: 19-11-2007) 
CoL 326 

Creation of Buffer Zone in Belgaum, 
Kamataka 
(Deb. 2, Vol. XXX, '19-11-2007) 
Col. 335 

Deemed University Status for AFMC, Pune 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 199-200 

Delay in Naval Projects 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 292 

Delays in J»roject at MDL 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 307 

Egg Scam in Armed Forces 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 396-97 

Eleventh Defence Five Year Plan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
COJ.39S-96 

Encroachment of Defence Lands 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.3S4-SS 

Encroachment on Indian Nautical Region 
(Deb. 13, Vol. XXXI, 03-12-2007) 
COl.23S 

Establishment of Aerospace Command 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL41S 

Establishment ofSainik Nigam 
(Deb. 13, Vol. XXXI, 03-12-2007) 
C01.207-OS 

Export of Arms by Ordnance Factories 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 361-62 

Export of Defence Systems 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 333 

Fire Incidents in Ordnance Depots 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 332-33 

Incentives to Defence Institutions 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 237 

Increase in Civil Area under Cantonment 
Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 491-92 

Inter-Cantonment Transfer of Staff 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. liS 

Joint development of futuristic Combat 
Aircraft 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 338-39 

Judicious use of Defence Lands 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 236 
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Meeting of Army Commanders 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.217 

Military Transport Aircraft 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 404 

Need to allot the remaining land earmarked 
by Defence Ministry for residential 
purpose to Ex-servicemen in Bijnore, 
Uttar Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 389 

Need to conduct a special recruitment drive 
in Akhnoor, Jammu and Kashmir for 
recruitment of youths in Defence and 
Para-Military Forces (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 520 

Need to give compensation to dependents 
of security personnel who laid down 
their lives in counter-insurgency 
operations, at par with martyrs ofKargil 
(MUR377) 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 546 

Recruitment in Defence Establislvnents 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 222-23 

Recruitment of Defence Personnel 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 121-37 

Relocation ofPartcing Space in Lansdowne 
Cantonment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 442 

Research Centre in Ordnance Factory 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.3IS-16 

Sale of Ration in Open Market 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 100-01 

Setting up of Defence Production Unit in 
RuraJArea 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 109 

Shortage of sse Officers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 112-13 

Stagnation in Defence Services 
Online Redressal of Grievances of (Deb. 7, Vol. XXX, 26-11-200J) 

Personnel CoI.314-15 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 387-88 

Participation of private sector in Defence 
Production 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 161-63 

Periodical Evaluaiionof Defence 
Equipment 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 193 

Private Sector in Defence Production 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 217-18 

Procurement of Intelligence Gathering 
Equipment 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 360 

'lbeft of Explosives 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 310-11 

Theft of Strategic Information from 
Defence Establishment 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Co1.303~ 

Time-Scale Promotion in Armed Forces 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 320 

Training to Soldiers on Bomb Disposal 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 341-42 

Upgradation of A irtie Ids in North-East 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 218 
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Delhi 
Agreement between GMR and AAI 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 95-96 

Award of degrees to DU Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 71 

Cases of Unauthorised Construction 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.1I!! 

Cases Registered against Blueline Buses 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 324-25 

CBI Raid on Delhi Police v 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.2II 

Compensation for Riot Victims 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 151-56 

Compensation to Victims of Delhi Bomb 
Blasts 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 193-94 

Concessional Treatment io Poor and BPL 
Persons 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 1S4-55 

Construction in Violation of Court Order 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 124 

Construction ofNDMC Navyug Schools 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 145-47 

Construction Work on Yamuna River Bed 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 195 

Corporatisation ofDMS 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 201 

Death of Endangered Deer in DeJhi Zoo 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 303-04 

Decongestion Plan at Delhi Airport 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 274 

Demolition in Lutyen's Bungalows Zone 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 148-49 

Dengue Cases in MCD and NDMC Areas 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 201-02 

Deployment of Tamil Nadu Police at 
Tihar Jail 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 82 

Diagnostic Facilities in Safdarjung 
Hospital 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 137-39 

Diversion of Revenues by GMR 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 214-15 

Earning of Delhi Metro Rail 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col.218 

Encroachment on DDA Parks 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 159 

ENEM by Delhi High Court 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 149-50 

Facelift of NDMC Markets 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 84-86 

Fake Encounter 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 249-54 

Fire in IT Department Buildings 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 187-88 

Government Quarters 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 228-38 
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Grievances ofSCIST Employees in NOMe Land Allotment to Societies/Cultural 
(Deb. 8, Vol. XXX, 27-11-2007) Association 
Col. J J J (Deb. 6, Vol. XXX, 23-"-2007) 

Heritage Route Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 221-23 

Hotels Without Licence in Delhi 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 373-74 

Illegal Beef Trading 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 426-27 

Implementation of Master Plan Delhi 2021 
(Deb. 11, Vol. X~XI, 30-11-2007) 
Col. 372-78 

Introduction of Traffic System Integrated 
Transport Management 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 279-80 

Involvement of Officials of MCD in 
Unauthorised Construction 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.371-72 

Involvement of Police PersoMel in Illegal 
Activities 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 429-32 

Irregularities in COmpletion of Fly over near 
Akshardham Temple 
(Deb. 17. Vol~ XXXI. 07- I 2-2007) 
Col. 278 

Jal Board Scam 
(Deb. 8, Vol. XXX., 27-11-2007) 
Col. 144-45 

Kidnapping Cases in Delhi 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 379-82 

Killing of Persons by Blue Line Buses 
(Oeb. 8, Vol. XXX, 27-1 1-2007) 
Col. 288-91 

Land Allotment to Political Parties 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col.~5 

Col. 32844 

Land Allotted to NGOs by the L & DO 
inNDMCArea 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 253-54 

Management Strategy for Winter Fog 
(Dob. 16, Vol. XXXI, 06-12-2007) 
CoI.255-~6 

MCD Under Control of Home Affain 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 416 

Militant base in Delhi 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 436-37 

Non-availability of Food Items at Old Delhi 
Railway Station 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 73-74 

Obstruction in Delhi Metro Rail Work 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 110 

People Living in Unauthorized Colonies 
in Delhi 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 149-50 

Pollution in Delhi 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.I~S 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 327-28 

Rail Museums 
(Deb. 16, Vol. XXXI. 06- I 2-2007) 
Col. 87-88 

Revenue Policy of AAI for DIAL 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 98-99 

Security Arrangement at Tis Hazari 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 255-56 
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Shortqe of Land in Delhi for Residential 
Purposes 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 141 

Statue of Sree N .... yana Guru 
(Deb. II, Vol. XXXI. 30-11-2007) 
Co1.4S6-57 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance. 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second BiI~ 2007-Comid. 
" Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 520-71 

Supply of Water to Delhi 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 451-52 

Trauma Centres in Delhi 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 102 .. 03 

Auctioning of Vacant DDA Plots 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 261 

Building Plans Pending with DDA 
(Deb. II. Vol. XXXI. 30-11-2007) 
CoL 127-29 

Convenion fiom Leasehold to Freehold 
(Deb. 17. Vol. XXXI. 07-12-2007) 
CoL262~3 

Corruption in DDA 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col 44-46 

Encroachment on DDA Land 
(Deb. 11. Vol. XXXI. 30-11-2007) 
CoL362~ 

Filling False Affidavits 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 255-56 

IrregUlarities in DDA Flats 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 142 

TUMel Advertisements in Delhi Metro Rail Land Auction by DDA at Low Rates 
(Deb. 2, Vol. XXX, 19-11-2007) (Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 72-73 Col.Ill 

Utilisation of Funds for ILS 
(Deb. 16, Vol. XXXI; 06-12-2007) 
Col. 69 

Water Supply in Delhi 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.I52-5l 

Workers of Closed Industrial Units in Delhi 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 185-86 

Delhi Development Authority 
,Appointment of Director in DDA 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 41 1-12 

Auction of MIG and HlG Flats by DDA 
(Deb. 2, Vol. XXX, 19 .. 11-2007) 
Col. 128-29 

POC, CC from DDA 
(Deb. 2, Vol. ,,"XX, 19-11-2007) 
CoI.I3a.39 

Private Consultants in CPWD, DDA and 
HUDCO 
(Deb. 17, Vol. XXXI. 07-12-2007) 
CoI.267~ 

Procedure for Filling up Post of Director 
inDDA 
(Deb. 17, Vol. XXXI, 07 .. 12 .. 2007) 
COl.27S 

Recruitment Rules in DDA 
(Deb. 17, Vol. XXXI, 07 .. 12-2007) 
Co1.268~ 

Time Limit for Construction of Houses 
(Deb. 2, Vol~ XXX, 19-11-2007) 
Col. 199-200 
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Demands for EseeIS Gnnts (Genenl)-
200S-2006 

Demands for Excess Grants (General), 
2005~ 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 506 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General), 2005-06 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 603-21 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 383-413 

Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 

(Deb. 10, Vol. XXX. 29-11-2007) 
Col.44~22 

Demands for Supplementary Grants 
(Railways) 2007-2008 - Presented 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 445 

Devadlsi Practice 

Abolition of Devadasi Practice 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 255 

Diamond 

(Deb. 10, Vol. XXX, 29-11-2007) Production of Gold and Diamond 
Co1.390-444 (Deb. S. Vol. XXX. 27-11-2007) 

Demands for Supplementary Gnnts I Col. 24749 

(Genenl)-2007-2008 I Directorate or Advertising and Visual 
Publicity 

Demands for Supplementary Grants 
(General), 2007-08 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 505-06 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General), 2005-06 

(Deb .• , Vol. XXX, 27-11-2007) 
Col. 603-2 I 

(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.J83-413 

(Deb 10, Vol. XXX, 29-11-2007) 
CoL390-444 

Demlnd. ror Supplementary Grlnts 
(Railways)-lOO7-2008 

Demands for Supplementary Grants 
(RaiIways)2007-DS and Resolution Re: 

Broadcasting in Non-empanel/ed 
Programmes ofDAVP 
(Deb. 8, Vo/. XXX, 27-11-2007) 
Col. 395-96 

Payment by Directorate of Advertising and 
Visual Publicity 
(Deb. 3, Vo/. XXX, 20-11-2007) 
Col. 283-84 

Disabled 

Artificial Limbs for Poor Disabled Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 130-31 

AutisticlMentally Retarded Passengers 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. I 74-7S 

Children with Special Needs 
(Deb. 3, Vo/. XXX, 20-11-2007) 
C01.4S7-5S 
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Concession Policy for Handicapped 
'People in Railways 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 244 

• Creation of Vacancies for Persons with 
Disabilities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 130-31 

Demand and Supply of Supporting 
Equipment for Handicapped Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.IS7 

Discount to Physically Challenged 
Passengers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 126 

Employment to the Disabled Persons in 
the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 210-11 

Engineering Colleges for Blind 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.2S6 

Funds for Special Employment Exchanges 
for Physically Handicapped Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 104-05 

Integrated Education for the Disabled 
Children 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 53-56 

Jobs for Physically Challenged Persons 
(Deb. 5, Vol. XXX, 22-11-2.007) 
Col. 67 

Jobs to Handicapped Persons 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.,269-74 

Minting of Visual Handicapped Friendly 
Coins 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 99 

National Centres and Model Schools· for 
Disabled Persons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 79-80 

NIMH Model Special Education Centers 
for Disabled 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 293 . 

Opening of Schools for Blind Persons 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 79-81 

Powers and Functions of Chief 
Commissioner for PWD 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 287-89 

Recruitment of Physically Challenged 
Persons in PSUs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 269-70 

Representation on Projects for 
Handicapped Persons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 147-48 

Schemes for Handicapped Orphan 
Children 
(Deb. 16. Vol. XXXI, 06-12-2007) 
CoI.162~3 

Technology for Welfare and Rehabilitatioa 
of the Handicapped 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 99-100 

Training to Unemployed Handicapped 
Youths 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 87-88 

Welfare Schemes for Disabled Persons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 110-11 

World Disability Day 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.I 
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Dileullioa Uader Rule 193 

lndo-US Nuclear Asr-neat (OUR 193) 
(Deb. 9, Vol. XXX, 28-]J -2007) 
Col. 4 1 1 -592 

Collaboration on Surveillance of Diseases 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 267 

Deep Vein Thrombosis Disease 
Internal Security(DUR 193) 

(Deb. 15, Vol. XXXI, 05-12-2007) 
CoL 421-59 

Need for hannonious ftmctioning ofthrec 
organs of State - Legislature, 
Judiciary and Ex~utive (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 551-629 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 527-608 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(DUR193) 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 608-756 

Dise.se(.) 

Action Plan to Combat Water-Borne 
Diseases 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 278-79 

Anaemia in Teenaged Girls and Pregnant 
Women 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoJ.63-64 

Arsenic Pollution Diseases 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.202~ 

Cues of Mental Oisorders 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 552-60 

·Child Obesity 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 71 

Coding Scheme for Kala-Azar 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 265-66 

(Deb. IS, Vol. XXXI"OS-12-2007) 
Col. 62-63 

Dengue Cases in MCD and NDMC Areas 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.20l"()2 

Diabetes Cues 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 49-51 

Disease Due to Depleting Ozone Layer 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 318-19 

Eradication of Leprosy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 304-06 

Eradication of Polio 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 52-55 

Eradication ofTS 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 299-301 

Financial Assistance to the Cancer 
Affected Children 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 551-52 

Flourosis Mitigation Centre 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.124 

Grants to NGOs for Eradication of Cancer 
and AIDS 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 270-71 

Hepatitis-E Vaccine 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 513 

Increase in Cancer Cases 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 170-71 
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Increasing Cases of Arthritis and 
Osteoporosis 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 161 

Law Commission recommendations for 
Tenninally ill Patients 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 27S-76 

Life Style Diseases 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 27<t-75 

Multi-Modal Treatment for Cancer 
Patients 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 121-22 

Need to depute a Central team to report 
on the causes of disease affecting 
people in Srikakulam district, Andhra 
Pradesh (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 517 

NewTBDrug 
(Deb. 4, Vol. XXX, 21-11-2007) 
C01.3S7-S8 

NGOs Working for Blindness 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 216-24 

Persons affected by Hepatitis - E 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 110-22 

Prevention of Diabetes 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 476-77 

Regional Leprosy Training and Research 
Institutes 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 232-36 

Setting Up of Committee to Study Spread 
of Plague 
',Deb. 4, Vol. XXX, 21-11-2007) 
Col. 541-44 

Setting Up of Regional Cancer Centre at 
Shillong 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 170 

Situation arisin, out of spread of 
Encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 477-99 

Spread of Blindness 
(Deb. 4, Vol. XXX, 21-11-2007) 
COI.S3S-42 

Study on Chikungunya 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 241-42 

Study on Cholera 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 92-9J 

Surgery for Diabetic Patients 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 122-23 

Survey on Leprosy Patients 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 302-03 

Survey Regarding Cancer Disease 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 258-59 

T.B. Eradication Programme 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 123 

Rise in T. B. Cases I TBControl 

(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 247-52 

Satellite Technology for Curing Diseases 
(Deb. I S. Vol. XXXI, OS-12-2007) 
Col. 103-04 I 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 51-55 

Treatment for Cleft Lip Palate Defect 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 84 
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XDR and MDR forofT.B. 
(Deb. 9. Vol. XXX. 28-IJ-2007) 
Col. 75-,76 

DIIIDYestDieDt 
Disinvestment Policy 

(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 293-94 

Sale of Equity Share 
(Deb. 6, Vol. XXX, 23-11-2007) 
CeI.28,.a6 

Tyre Corporation of India Limited 
(Disio\'eSllnenl of Ownership ) BiI~ 2007 
- Consid. It, PISS 
(Deb. 6, Vol. XXX, 23-11-2007) 

-Col. 411-500 
Diltiitt Rllnl DeYelo.,.. ... DCY 
Allocation of Funds to DRDAs 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 30-31 

Need to absorb the employees of District 
Rutal Development A.ency, Uttar 
PI'ad~ in Panchayati RJg Department 
of the State (MUR 377) 
(Deb. 17. Vol. XXXI. 07-12-2007) 
CoL 322 

Deetor(s) 
Negligence by Doctors 

(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.)47-4. 

Shortage of Neuro Swpons 
(Deb. 4, Vol. XXX, 21-11-2007) 
COl.3S1 

Boonlllaba. 
All India Radio and Doordanhan in North 

East Region 
(Deb. 3, Vol. XXX, 20~11-2007) 
Col. 136-37 

Benefits for Employees of All India Radio 
and DoordInhan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 392-93 

Bio.raphy of Freedom Fi.hters on 
Doordarshan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 398-402 

Broadcasting of Political Activities 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.I64~' 

Coverage of Aklshwani and Doorclll'lhln 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 233-34 

Doordarshan and FM Studio in Kamataka 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 147 ... 9 

Doordlrshan Buildin. 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.' 13-14 

Income fiom Doordarshan and Aiwhwani 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 43''''8 

Installation of Metro Channel Transmitter 
(Deb. I, Vol. XXX, 27-11·2007) 
Col. 437-38 

New Doordarshan and All India Radio 
Kendru 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI."-'9 

Settin. up of Radio Stations and 
Doordarshan Kendru 
(Deb. 8, Vol. XXX, 27.11-2007) 
Col. 376-78 

Dr. s. ••• a Rao C ... 1ttee 

Committee on Mandatory Rural Services 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 14' 

Dr •• ldas Water 
Community Manapd Drinkina Wiler 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 70-71 

Drinkina Water Quality in Cities in UP 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 49 



SUBJECf INDEX 63 

Mandatory Permission from NHAI 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 154 

Mandatory Test for Soft Drink Water 
(Deb. IS, Vol. XXXI, 05-12-2007). 
Col. 124 

Millennium Development Goals 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 8-17 

Need to expedite the Darjeeling Drinking 
Water Project of Balasan in West 
Bengal (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.S21 

Need to give an early approval to the water 
projects under JNNURM for supply of 
drinking water in Ajmer, Rajasthan 
(MUR377) 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 545-46 

Supply of Water to Delhi 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 451-52 

UN Assistance for Drinking Water Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 51-52 

Use of NaQo-Technology to Filter the 
Polluted Water 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 183-85 

Water crisis in Andaman and Nicobar 
Islands 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 266 

Water Supply in Delhi 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 152-53 

Water Supply in Rural Areas 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 198-99 

Poisonous Chemicals in Water Drugs aad Medldaes 
(Deb. 16. Vol. XXXI. 06- I 2-2007) I AdditionlExclusion of Medicines from the 
Col. 85-87 List of Controlled Medicines 

Purification of Water I (Deb. 5, Vol. XXX, 22-11-2007) 
(Deb. 2. Vol. XXX. 19-11-2007) Col.l-II 
Col.217 ' Adverse Drug Reaction Monitoring 

Review of Drinking Water and Sanitation 
Programmes 
(Deb. II. Vol. XXXI. 30-11-2007) 

Centres 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 265..09 

Col. 81-83 Availability of medicines in the Market 
Review of Drinking Water Schemes (Deb .. 10, Vol. XXX, 29-11-2007) 

(Deb. 17, Vol. XXXI, 07-12-2007) I Co1.3~7 
Col. 115-20 Ban on Life Saving Drugs 

Scarcity of Drinking Water in Cities 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 238-39 

Scarcity of Water 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 59-60 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 261-62 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 257-58 

Ban on Manufacturers of Spurious Drugs 
(Deb. 4, Vol. XXX, 21-11.-2007) 
Col. 142-43 

Collection of Samples of Medicines by 
NPPA 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 339-40 
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Development of Various Cheaper Systems 
of Medicines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 305-06 

DiIIbetes Drup under Charak Samhita 
(Deb. 9, Vol. XXX, 28-11-2007) 
0,1.307 

Drug Producing Small Salle Units 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 136 

Evaluation of Drua Policy and Price 
Controlling Mechanism 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 203-04 

Fixed 'Dose Combinations 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 190-216 

Higher Toxic content in Traditional 
Moct;cines 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 121 

Improvement in Quality of Medicines 
(Deb. IS. Vol. XXXI, 05-12-2007) 
Col. 321-22 

Inclusion of Medicines in the List of 
Controlled Medicines 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 166-67 

Increase in the Drug Retail Prices 
(Deb. 10, Vol. XXX. 29-11-2007) 
CoI.I64~S 

Infertility DruSS 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.2SI-S9 

Manufacturing of Cheaper Iron Tablets 
(Oeb. S. Vol. XXX, 22-11-2007) 
Col. 114 

MlOUfKlurina of Drup 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoL 161-70 

Missina Files Pertainina 10 Oven:haraina 
of Prices of Medicines 
(Deb. 16, Vol. XXXI; 06-12-2007) 
Col. 101-09 

NcwTBDrug 
(Deb. 4, Vol. XXX, 21-11-2007) 
C01.3S7-S8 

Norms for Research Work by MNC Drug 
Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 266-68 

Opening of Retail Outlets of Drug 
Manufacturing Companies 
(Deb. 16, Vol. XXXI, 06-12-2807) 
Col. 197 

Paediatric Doses of Anti-Retroviral Drugs 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.2SI-S2 

Patent on Ayurvedic Medicines 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.63~ 

Prices of Cancer Medicines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 113-14 

Prices of Commonly Used Medicines 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 20-22 

Prices of Generic Drugs 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 220 

Quality and Prices of Drugs 
(Deb. I. Vol. XXX. I S-II-2007) 
Col. 50-51 

Settina up of New Body for Promotion of 
Drugs . 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 73-75 

Setting Up of Testing Laboratories 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 372-10 

Shortage of Medicines for Dog Bites 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 11-21 

Shonqe of Medicines in Hospitals 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 124-2S 
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Smuggling of Medicine Out of th~ 
Country 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 68 

Spurious Drugs in Hospital 
(Deb. 7, Vol. XXX, 26-11-2007) Col. 7S 

Standardization of AYUr'Vedic Drugs 
(Deb. 9, Vol. XXX, 21-11-2007) 
CoI.~S 

Uniform Rate of Drugs 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 223-24 

Unknown Drugs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 66-67 

Dry Fruit. 
Need to set up a Cashew Board with 

headquarters in Kochi, Kerala 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.SSO-SI 

E-EDenIion 
Introduction ofE-Emigration Facility 

(Deb. IS, Vol. XXXI. OS-12-2007) 
Col. 161-69 

Ji.GoverullCe 

Cities covered under E-governance 
Programmes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 161 

E-Waste 

Dumping ofE-waste 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 392 

Guidelines for E-Waste 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 296-97 

Earth Seiene" 
Change in the Shape of the Earth 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 246-47 

Clean Development StrateI)' for Climate 
Change 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 109-10 

Climate Change 
(Deb. 4, Vol. XXX. 21-11-2007) 
CoI.S62-6S 

Dependence on Rain 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 424-28 

Disease Due to DepletinlOzone Layer 
(Deb. I S. Vol. XXXI, OS-12-2007) 
CoI.318-19 

Effect of Climate Chanle on People 
Residing in Forests 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 93 

Effect of Climate Change on Wetland 
(Deb. 9, Vol. XXX, 21-1\ -2007) 
Co1.141-i9 

Impact of Climate Chan Ie on World 
Heritage Sites 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. ISS-56 

Measures to Check Depletion of Ozone 
Layer 
(Deb. IS. Vol. XXXI. OS-12-2007) 
Col. 237 

Meteorology Service System 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 114-16 

Monsoon Forecasting System 
(Deb. II.· Vol. XXXI. 30-11-2007) 
Col. 446-41 

Prediction of Monsoon 
(Deb. 2. Vol. XXX. 19-11-2007) 
CoI.12S. 

Purchase of Super Computer for Weather 
Forecasting 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 113-14 
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Rainfall During Monsoon 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 288 

Strengthening of Agricultural Sector 
through Science 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 33-36 

Weather Forecast for Farmers 
(Deb. 17" Vol. XXXI, 07-12-2007) 
Col. 52 

Weather Forecasting 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 41-42 

Eastern Coalfields Limited 

Need to stop outsourcing of services in 
Eastern Coalfields Ltd. and implement 
community development schemes for 
the welfare of the workers engaged in 
Raj Mahal Lalmatia Project in 
Jharkhand (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 764~5 

Eco-Clty Project 

Eco-City Project 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.66~8 

Economic Growth Rate 
Economic Growth Rate 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 231-32 

Edible OU(s) 

Edible Oil 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 84-94 

Import Duty on RBD Palmolein 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 269-70 

Import of Palm Oil 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 39 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.298-99 

Influence of Coconut Oil on Cardiac 
Health 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 259 

Rise in Prices of Edible Oil 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 171-73 

Education 
Additional Condition for Education Loan 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 223 

Adolescent Education Programme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 149-54 

Adult Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 387-91 

Allocation for Educational Schemes 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.165~8 

Allocation to Education Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 391-92 

Allocation to Educational Institutions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 186-90 

Compulsory Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 345-46 

Computer Aided Learning Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 60-61 

Computer Education in Panchayats 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 183-85 

Conference on Higher Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.412-13 

Corruption in Central Educational 
Institutions 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 219-24 
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Credit Guarantee Fund for Education Loan 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 140 

Decline in the Standard of Medical 
Education 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 293-94 

Digitization of Material for Higher 
Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 132-33 

Disaster Preparedness Course 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 421 

District Institutes of Education and 
Training 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 283-85 . 

Drop Out Rate 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 457-62 

Education and Training of Helpless 
Children 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 56 

Education Cess 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 186-88 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 67-68 

Education Loan 
(Deb. 2, Vol. XXX. 19-11-2007) 
CoI.A2-44 
(neb. 1I,.vol. XXXI, 30-11-2007) 
Col. 456 

Education Societies 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 119-20 

Education to Child Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 493 

Educational and Loan Facilities to 
Minority and Backward Community 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 129-30 

Educational Institutions for Minority Girl 
Students 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 253 

Educational Status of Muslims 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 284-85 

Educational Technology Scheme in 
Schools 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 145 

Edusat Scheme ofiSRO 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 223-24 

Encouragement to Registration of Birth 
of Girl Child and Girl Education 
(Deb. 6. Vol. XXX, 23-11-2007) 
CoUIS 

Enrolment of Students from Educationally 
Backward Districts 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 87-89 

Enrolment of University Level 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 174-76 

Evaluation of Answer Sheets 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 394-95 

Evaluation of School Readers and 
TextBooks 
(Deb. 8, Vol. XXX. 27-11-2007) 

. Col. 356-57 
Expansion of Education Sector during 

Eleventh Plan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 219-90 

[xpenditure on Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 314-15 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 301 
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FakeDcgree 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.41S-16 

Fee Structure of Higher Education 
(Deb. I, Vol. XXX, 27-11-2007) 
eel. 258 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 177-78 

Free and Compulsory Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 303-04 

Funds for Free and Compulsory 
Education 
(Deb .• , Vol. XXX, 27-11-2007) 
Col. 249-50 

Funds for Higher Education 
(Deb .• , Vol. XXX, 27-11-2007) 
Col. 283-14 

Intearated Education for the Disabled 
Children 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 53-56 

Intel1l8lional Education Fair 
(Deb .• , Vol. XXX, 27-11-2007) 
Col. 112-13 

Introduction of Nano-Technology 
Courses 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 334 

Irregularities in Indian Education System 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 215-86 

Language of Entrance Examinations 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 29-30 

Leaking of Entrance Test Papers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 142-43 

Gap between Rural and Urban Education 
(Deb. 8, Vol. XXX, 27-11-2007) Literacy Programme 
CoI.J06-o7 (Deb. 3, Vol. XXX, 20-11-2007) 

Col. 324-26' 
Grants to Private Educational Institutions 

(Deb. 8, Vol. XXX, 27-11-2007) LitcracyRateAmongSC/ST 
Col. 292-93 (Deb. 8, Vol. XXX, 27-11-2007) 

Col. 271-76 
High Powered Committee on Education 

(Deb. 8, Vol. XXX, 27-1'1-2007) Madarsas and Makhtabs 
CoI.40 (Deb. 14, Vol. XXXI, 04-12-2007) 

Col. 103-04 
Higher Education to Rural Youth 

(Deb. 3, Vol. XXX, 20-11-2007) 
Cot.412-13 

Improvement of Science Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 76 

Inclusion of Waste Manag~ment in 
School Curriculum 
(Deb. 8, Vol. XXX, 27-11-2007) I 
Col. 239-40 

Inequality in Educat,ion 
(Deb. 3, Vol. XXX, 20-11-2007) 
eo1.345-46 

NCC Training in Educational Institutions 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 299-300 

Need to give financial assistance under a 
Special Central Scheme to non-
commercial Public Educational 
Institutes in Assam (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 334-35 

New Professional Courses 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 44-45 
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NIMH Model Special Education Centers 
for Disabled 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 293 

Non-availability of Medical Books in 
Hindi Medium 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 132 

Operation Black Board 
(Deb. 8, .Vol. XXX, 27-11-2007) 
Col. 131-32 

Out-of-School Children 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 192-93 

Pathetic Condition of College Education 
and Laboratories 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 93-94 

Patriotism and Human Values as a Subject 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.163~ 

Physiotherapy and Occupational Therapy 
Graduates 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 196 

Poor Standard of Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 256-57 

Private Institutes for Marine Engineering 

Progress in Higher and Compulsory 
Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 301-04 

Promotion of Education for Girls 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 294-302 

Quality Education in Colleges 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 216 

Ragging in Educational Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 34041 

Recognition under NCTE 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 74-75 

Reformation of Education Policy 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.IS3 

Reforms in Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 262-63 

Reforms in Secondary Education 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col.S9-60 

Reservation in Educational Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 384-15 

(Deb. 9, Vol. XXX, 28-11-2007) Review of Higher Medical Education 
Col. 257 (Deb. 4, Vol. XXX, 21-11-2007) 

Private Investment in Technical and 
Higher Education 
(Deb. 3, Vol. XXX, 20~ 11-2007) 
Col. 446-47 

Private Participation in Educational 
Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 142 

Professional Educational Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 164-68 I 

Col. 583-84 

Sachar Committee 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 403-04 

Scholarship for Post Graduate Course 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 227 

Scholarships for Higher Education to 
Students 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 199 



70 LOK SABHA 

School of Open Learning 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 292 

Scraping State Level Common Entrance 
Tests 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 111-12 

Semester System in Existing Examination 
System 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 14041 

Setting up of Centre of Excellence in Life 
Science 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 416 

Setting up of Geomatic and Environment 
Management 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 457 

Setting up of Institutes of Science 
Education 
(D.eb. 14, Vol. XXXI, 04-12-2001) 
Col. 323 

Setting up of Schbol of Planning and 
Architecture 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 109 

Setting upon Nursing and ANM Schools 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 21-26 

SEZ for higher education 
(Deb.S. Vol. XXX, 27-11-2007) 
Col. 377-78 

Shifting of Education from Concurrent List 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 452 

Short term Computer Operator Training 
Course 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 184 

Standard of Higher Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 143-44 

Students Undergoing CA Courses 
(Deb. 2, Vol. XXX, t 9- t 1-2007) 
Co1.162~3 

Survey by NUEPA 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 180-81 

Target for Elementary Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 281-82 

Uniform Syllabus in Educational 
Institutions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 24-28 

Universalisation of Elementary Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 280-82 

Universalisation of Elementary Education 
Progranune 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 332-33 

Universalisation of Secondary Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 183 

Unrecognized Law College 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 323-24 

Upgradation of Medical Education and 
Teaching Skills 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 295-96 

Utilisation of Funds for Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 461-63 

Vocational isation of Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 33940 

Vocationalisation of Secondary Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 14142 

Women Quota in Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 205-«; 
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Election 

Ban on Criminal Ground People 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 263-64 

Check on Excess Expenditure in Election 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.24S 

Defacing of Walls 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 111-14 

Election of Student Union 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 171-72 

Electoral Reforms 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 182-83 

Legislation Regarding Model Code of 
Conduct 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 26-27 

Single Voter List 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.2S1 

Election Commission 

Legislation Regarding Model Code of 
Conduct 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 26-27 

Electoral Reforms 

Electoral Reforms 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 182-83 

Electronic Stamping 

Electronic Stamping 
(Deb. 6, Vol. xxx, 23-11-2007) 
Col. 97-98 

Eleventh Five Year Plan 

Complete Overhaul of Accounting System 
(Deb. 15, Vol. XXXI, 05-12-29°7) 
Col. 293-95 

Eleventh Defence Five Y~ar Plan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 395-96 

Rural Self Employment Scheme in the 
Eleventh Plan 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 158-59 

Target under SSA 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 483 

EmbassylHiah Commission 
Agricultural Wing at Rome 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 126-28 

Allotment ofLand to Embassies 
(Deb. 9, Vol. XXX, 28'..11-2007) 
Col. 329-32 

High Commissioners and Ambassadors 
Posted in Indian Mission 
(Deb. IS, Vol. XXXI, OS-12-2007) 
C01.2S9-60 

Employees Provident Fund 
,Pending Cases ofEPF 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 442-4S 

Rate ofinterest on EPF 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.62~3 

Regional EPF Appellate Tribunals 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 66 

Transfer ofEPF Share 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 271-72 

Employees Provident Fund Orpnisation 
Amendment in EPFO Rules 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 253 

Employees State Insurance Corporation 
Swasthya 8ima Yojana for Unorganised 

Workers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 253-56 
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Employment 
Employment in Agro and Rural Industry 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 127-32 

Employment in Manufacturing Sector 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 465-66 

Employment Information Service 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 103 

Employment Opportunities for Women 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 1-9 

Employment Opportunities in Agricultural 
Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 58-59 

Employment Opportunities in 
Unorganised and Organised Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.415-16 

Employment to Agricultural Graduates 
(Deb. 13, Vol. XXXI, 03-12-2001) 
Col. 158-59 

Getting Employment by Fake Certificate 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 382-90 

ILO Project for Creation of Employment 
Opportun itles 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 287-89 

Employllleat Elle ...... 
Funds for Special Employment Exd1anps 

for Physically Handicapped Penona 
(Dcb. 10, Vol. XXX, 29-11-2007) 
CoI.I04~5 

Inter Connection of State Employment 
Exchanges 
(Deb. 2, Vol. XXX, 19-)J -2007) 
Col. 455-57 

Review the Functioning of Employment 
Exchanges 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 412 

Eneroac:h ... t 
Cases of Unauthorised Construction 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 115 

Encroachment at Railway Tracks 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 56-57 

Encroachment on DDA Parks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 159 

Encroachment on Railway Land 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 197-98 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 29-35 

Involvement of Officials of MCD in 
Unauthorised Construction 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 371-72 

Loan for Self-employment Regularisation of Unauthorised Colonies 
(Deb. 8, Vol. XXX, 27-11-2007) . (Deb. 6, Vol. XXX, 23- I 1-2007) 
Col. 387-92 Col. 318-20 

Recruitment of Personnel on Contract 
Basis 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 143-44 

Rural Self Employment Scheme in the 
Eleventh Plan 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 158-59 

Unauthorised Construction in 
Government Colonies 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 143 

Unauthorised Constructions in the 
Airport Areas 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 3-4 
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Unauthorised t:onstructions on 
Commercial and Residential Properties 
ofOovemment 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 359 

,E ...... 
Direct Funding to a Panchayat by U.K. 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 223-24 

EDviroDment 
Alternative Advanced Clean Fuel 

(Deb. I, Vol. XXX, 15-11-2007) 
Col. 192 

Carbon Credit Scheme 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 93 

Eco-City Project 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 66-68 

Environment Clearance 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 221 

Environment Damage Caused by Plastics 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 585-86 

Schemes for Controlling Industrial and 
Environmental Pollution 
(Deb. 4, Vol. XXX, 21-11-2007) 
COl.S67-82 

Setting up of Eco-Clubs 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 336-38 

Settirig up of Environment Statistics Cell 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 295 

Simplification of Process of Grant of 
Environmental Clearance 
(Deb. 4, Vol. XXX, 2 1-ll'~2007) 
Col. 593-94 

Violation ofEIA Notification, 2004 
(Deb. 4, Vol: XXX, 21-11-2007) 
Col. 256-57 

Ethanol 
Concession for Ethanol Production 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 48-49 

Ethanol Blended Petrol 
(Deb. I, Vol: XXX, 15-11-2007) 
Col. 46-47 

I Productic>n of Ethanol 
Environmental Clearance for Ports (Deb. 5, Vol. XXX, 22-11-2007) 

(Deb. 15, Vol. XXXI, 05-12-2007) Col. 194-95 
Col. 59-60 

Environmental Clearance for Setting Up 
of INS Vikrant 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 230-31 

Environmental Degradation 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 166-67 

Increased Use of Environment Friendly 
Sio-Fuels 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 225-26 

National Environment Awareness 
Campaign 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 560-62 

Production of Ethanol from Sugarcane 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 453-54 

Purchase of Ethanol 
(Deb. 10, Vol. XXX, 29-11-20(7) 
Col. \06-10 

Ethiopia 
BIPPA with Ethiopia and Mozambique 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 447-51 

Europe 

Import ofFish 
(Deb. 3, Vol. XXX, 20-11·2007) 
Col. 473-78 
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European VDIon 
AJrecmen.t on Mutual Trade 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 129-30 

F.ree Trade A,reement with European 
Unton 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 331-32 

Decline in Export ofToxtilea 
(Deb. 13', Vol. XXXI, 03-12-2007) 
CoJ.~7 

Decrease in Export ofSTPI 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 199 

Export and Import of Commodities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.217 

FTA wfth European Union 
(Deb. 3, Vol. XXX. 20-11-2007) Export by Micro and Medium Enterprises 
Col. 22J-22 (De~. 8, Vol. XXX, 27-11-2007) 

Col. 196-97 
Ex-se~meD 

Need to allot the remaining land eannarked 
by pefence Ministry for residential 
purpose to Ex-servicemen in Bijnore, 
Utsar Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 389 

Iseedlive 
Need fOr harmonious functioning of three 

or,ans of State - Legislature, 
Judiciary and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.S51~29 

ExploSive 
Wide Spread Pilferage of Explosives 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 34849 

Export(s) 
Ban on Export oflron Ore 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 461=72 

Ban on Export of Non-Bas mati Rice 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.213-14 

Ban on Rico Export 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 309 

Decline in Export oflndian Tea 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 223-24 

Export Growth Rate 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 216-17 

Export of Agricultural Products 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 393 

Export of Artifacts 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 164 

Export of Coffee 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.414-16 

Export ofCoir Products 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 101-23 . 

Export of Defence Systems 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 333 

Export of Flowers 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.259~1 
(Deb. I, Vol. XXX, 27-11-2007) 
CoI.IB5-86 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 49-50 

Export of Food Products 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 43S-37 

Export ofFoodarains 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 182-13 
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Export of Handicrafts and Carpet I Export of Spices 
(Deb. 2, Vol. XXX, 19-11-2007) (Deb. 3, Vol. XXX, 20-11-2007) 
Col. S07-09 Col. 13840 

Export of Handicrafts and Handlooms (Deb. 8, Vol. XXX, 27-11-2007) 
Products Col. 263 
(Deb. 7. Vol. XXX, 26-11-2007) ExportofTextilelGarments 
Col. 68-70 (Deb. 13, Vol. XXXI, 03-12-2007) 

Export ofIron Ore Col. 183-88 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 64 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 188-89 

Export of Iron-Ore by Private Lease 
Holders 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 176-78 

Export of Knitwear 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 402-03 

Export of Leather 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 252-53 

Export of Maize 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 206-12 

Export of Major Minerals 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 162-63 

Export of Woolen Textile 
(Deb. Il, Vol. XXXI, 03-12-2007) 
Col. 314-32 

Export Oriented Units 
(Deb. 14, Vol. XXXI, 04-12-2Q07) 
Col. 123-25 

Export Strategy for Horticulture 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 133 

Export-Import 
(Deb. 8, Vol. XXX, 27-1 t -2007) 
Col. 278-79 

Global Trade in Seeds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 33-34 

Gmin Export Scam 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 138-39 

fllegal Export ofReadymade Garments 
Export of Man-made Textile Fibre . (Deb. II, Vol. XXXI, 30-11-2007) 

(Deb. 13, Vol. YXXI, 03-12-2007) Co 1.382-83 
Col. 33940 

Export of Meat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 393-96 

Export of Minerals . 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 61-63 

Export of Onions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 8-17 

Export of Pulses 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 236 

Lifting of Ban on Export of Milk 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 329-30 

Lifting of Ban on Rice Export 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 173-76 

Loss Suffered by Exporters 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 38-42 

Losses suffered by Exporters 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 392-94 
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Misuse of Concessions by Exporters of 
Handicrafts 
(Deb. 13, Vol. XXXI, 03-J2-2007) 
Col. 175 

Misuse of Export Oriented Units Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 193-94 

New Economic Zones and Export 
Processing Zones 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 211-13 

Policy on Export of Agricultural Products 

Textile Design Exhibition 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 488-89 

Family Disputes 
Increase in Divorce Rate 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 397-98 

Farmer(.) 
Aaricultural Information 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 478-79 

(Deb. 3, Vol. XXX, 20-11-2007) Assistance to Sugarcane Growers 
Col. 285-302 (Deb. 13, Vol. XXXI, 03-12-2007) 

Rice Export CoL 407-08 
(Deb. 14, Vol. XXXI, 04-12-2007) Availability of Fertilizers to Farmers 
COI.lOO (Deb. 5, Vol. XXX, 22-11-2007) 

Rice Export "olicy Col. 152-56 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 392-93 

Special Package for Exporters 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 41 1-12 

Sugar Export to Bangladesh 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 333-34 

Target for Export of Goods under SEZI 
EOUs 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 483-84 

rox Benefits to Exporters 

Compensation on Road and Rail Freight 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 178 

Compensation to Farmers by ONGC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 311-12 

Compensation to the Family Members of 
Farmers Committing Suicide 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 102 

Farmers Insurance Income Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 450-51 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 251-52 Gujarat Farmers 

Tax-Evasion by Export Oriented Units 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 129-31 

Tax Related Incentives to Exporters 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 392-96 

FainlExblbltions 
Organisation of Exhibition on Indian 

Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 186 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 74 

Indebtedness of Farmers 
(Deb. 2, Vol. XXX, 19~ 11-2007) 
Col. 479-81 

Loan at Reduced Rate to Fanners 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 14748 

Loan to ConsumerslFarmers in Rural Areas 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 39 
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Loan to Farmers/Artisans 
(Deb. 2, Vol XXX, 19-11-2007) 
Col. 14243 

Loan to Small Fanners 
(Deb. 6, Vo'" XXX, 23-11-2007) 
Col. 353 

Rehabilitation PacJcaae to Fanners 
(Deb. 7, Vol. XXX, 26-Jl-2007) 
Col. 42-44 

Special Credit Cards to Fanners 
(Deb. 7, Vol. XXX, 26-11-'007) 
CoI.l71-73 

National Policy for Farmers, 2007 (St.) Special Package for Digain, of Wells 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 44041 Col. 223 

Need to ensure adequate availability of 
seeds and chemical fertilizers to the 
fanners in the country (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 500 

Need to ensure availability offertilizer to 
fanners in Uttar Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 386 

Need to provide adequate compeflJation 
to the fanners of Nag pur whose land is 
being acquired for seuing up of Special 
Economic Zone (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 523 

Need to provide loans on easy terms to 
farmers engaged in Animal Husbandry 
Sector (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.4lO 

Need to provide subsidy to farmers 
directly with a view to improve their 
conditions (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 377 

Need to take steps to ameliorate the plight 
of paddy growers (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 765~ 

Package for Farmers 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.44446 

Pliaht of Onion Growers 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.301~3 

Subsidy on Power to Farmers 
(Deb. 6, Vol. XXX, 23-1 i ":'!;O',') 
Col.9S-97 

Suicides by Fanners 
(Deb, 2, Vol. XXX, 19·1: ' :'07) 
Co1.4S8~ 

Survey on Farmer Profile 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.3S9~1 

Use of Water Soluble Fertilizers by' 
Farmers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 183-84 

Weather Forecast for Farmers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.S2 

Farmen Tralnlna1nltltut. 
Setting up of Fanners Trainin. Institute 

in Orissa 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 233-34 

F.lblon TecbnololY 
Opening of New Fashion and, Textile 

Technology Institutes 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 324-25 

Felicitation by tbe Speaker 
Congratulatin, Indian Cricket team 

winning the one day leries I,ainst 
Pakistan 
(Deb. 2. Vol. XXX. 19-11-2"007) 
Col.I 



78 LOK SABHA 

Conaratulating Parliament Eleven Cricket 
Team on winntng a match against 
Haryana Chief Minister's Eleven 
QicketTeam 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 442-43 

Distribution of Urea 
(Deb. ]0, Vol. XXX, 29-]J-2001) 
Col. 77-78 

Drawing of Unauthorized Sub.ldy by 
Fertilizer Companies 
(Deb. ~, Vol. XXX, 22-11-2007) 

Congr:atulatin, woman archer Ms. Dola Col. 98-99 
Banerjee for winnln, World Archery Movement of Fertilizers 
Championship and felicitating the (Deb. 5, Vol. XXX, 22-11-2007) 
Indian Cricket Team on their victory Col. 67-69 
a,ainst Pakistan . 
(Deb. 7, Vol. XXX, 26-11-2007) Need to ensure adequate availability of 
Col. 43 I -32 seeds and chemical fertilizers CO the 

Fertfllser CorpontioD or ladl. 
Need CO re-open the closed unit of Fertilizer 

Corporation of India in Oorakhpur, 
Uttar Pradesh (MUR 377) 
(Deb. S, Vol. XXX, 22-] 1-2007) 
Col. 333 

Fertlllser(') 
Allocation of Fertilizers 

(Deb . .5, Vol. XXX, 22-1 ]-2007) 
('o/. 124-26 

Appointment of.Dealers by Fertilizers 
Companlel 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 83-84 

Appropriate use of Fertilisers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 77 

Availability of Certifjed Seeds and 
Fertilisers 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoJ.81 

Availability of Fertilizers to Fanners 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 152-56 

Concession Scheme on Sale of De-
CQntrolied Fertilizers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 132-33 

Criterion of Supply of Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 46·'1 

farmers in the country (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 500 

Need to ensure availability offertlUzer CO 
fanners in Uttar Pradesh (MUR 377) 
(Deb. ] 0, Vol. XXX, 29-11-2007) 
CoJ.386 

New Fertilizer Investment Policy 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoJ.247-49 

New Fertilizer Projects 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 39-40 

Organic Fertilizers 
(Deb. 13, Vol. XXXI, 03-12-2007) , 
Co1.l21-24 

Outstanding Amount of Subsidy 
(Deb. ]6, Vol. XXX], 06-12-2007) • 
Col. ]8~-86 

Prices of Chemical Fertilizers 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 143-45 

Production of Fertilizers 
(Deb. 5, Vol. XXX, 22-1] -2007) 
Col. 45-58 

Production of SSP Fertilizers 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 201.03 

Production of Urea 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 82 .• 
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Reduction in Production of Certain 
Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 306 

Requirement of Urea 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.S6-58 

Use of Subsidy by Fertilizert Producin, 
Units 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 227 

Use of Water Soluble Fertilizen by 
Farrnen 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 183-14 

Recail Price of Complex Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) Ftlm(.) 
Col. 199 Guidelines for Film CenificalJor 

Revi aJ fCI __ "HS' kF '1' U'" I (Deb. 8, Vol. XXX, 27-;1,_ ..;/) 
V 0 OIKl\ll IC crt, lzer nl.. Col 1-4 

(Deb. S, Vol. XXX, 22- 11-2007) . 
Col. 139-42 Patriotic Fi~ms , 

(Deb .. >, Vol. XXX, ;ZO~11 1(: , .I 

Selling of Sub-standard Fertilfzers 
(Deb. 16, Vol. XXXI, 06-12.2007) 
Col. 114-15 

Setting up ,of Liquid Gas Bued Chemical 
Planta 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoI.244-i' 

Shortap of Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 142-44 

Shortqe of Rake Pointl for Fertllizen 
(Deb. 16, Vol. XXXI, ,96-12-2007) 
Col. 247-48 

Situation arlsing-out of shortage of 
fertilizer. in various parts of the 
cou"try and steps taken by the 
Government in this regard (CA) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 364-93 

Sub.idy on Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 79,243 

Timely Supply of Chemical Fertillzen' to 
State. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 18-19 

Use of Chemical Fertilisen 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 199-200 

CoI.304-12 
Procedure for Shootine of f'ilm* 

(Deb. 8, Vol. XXX, 27-1 J -2007) 
Col. 221-2l 

Flnanee CommiuloD 
13th Finance Commission 

(Deb, 6, Vol. XXX, 23-11-2007) 
Col. 297 

Fire 
Facilities to Awardees of Fire Service 

Medal 
(Deb. 101. Vol. XXXI, 04-12-2007) 
CoI.24S 

Fire in IT Department Bulldinp 
(Deb. 17, Vol. XXXI, '07-12-2007) 
Col. 187-88 

Forest Fire Control Device 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 264-6S 

Flnt War 01 Independ.ce 
Memorials of Martyrs of First 

Independence Stru881e of 1 IS? 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.l~3·S4 

Fllhermen 
Propolall for Jammu and Kuhmlr for 

Welfare ofFishermon 
(Deb. 7, Vol. XXX, 26-11·2007) 
Col. 219-92 
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Fuhery(s) 
Budget Allocation for Fisheries 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 33 1-32 

Deep Sea Tuna Fishing 
(Deb. 2, Vol. XXX, 19- J J -2007) 
Col. 495 

Fish Production 
{Deb '3, Vol. XXXI. 03-12-2007) 
Col. 403 

Fishermen Development Rebate on HSD 
Oil 
(Deb. 13, Vol. XXXI, 03-]2-2007) 
Col.213-J4 

Fishery Development 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 196-97 

Import ofFish 
(Deh. 3, Vol. XXX, 20-] 1-2007) 
CoI,473-78 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CuI. 219 

lrrawaddy Dolphins 
(Deb. 9, Vol. XXX. 28-] 1-2007) 
CoI.181-S2 

Need to evolve a policy on deep sea 
fishjng with a view to protect the 
interest oflndian fishermen (MUR 377) 
(Deb. 14, Vol. XXXI, 04-]2-2007) 
Col. 525 

Need to Include the fishermen 
.communities of Kerala in the list of 
SchedulCftt Castes (MUR 377) 
(Deb. 14, Vol. XXXI, 04-] 2-2007) 
Col. 523-24 

Prawn Culture 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 316-20 

Research on Livestock and Fisheries by 
leAR 
(Deb. 7. Vol. XXX. 26-] 1-2007) 
Col.lS7 

Survey of Fisheries 
(Deb. 13, Vol. XXXI, 03-12-2007), 
CoI.409-JO 

Floriculture 
Export of Flowers 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 259-61 

Flower 
Export of FlowerS 

(Deb. 8, Vol. XXX, 21-11-2007) 
Col.lSS-86 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 49-50 

Fly Ash 
Promotion of Fly Ash Bricks 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 162 

Usc of Fly Ash in Cement 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 312-13 

Fodder 
Shortage of Fodder 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 290-91 

Food 
Food Adulteration Testins Labs 

(Deb. 4, Vol. XXX, 21·11-2007) 
Col. 302'()3 

Food Management 
(Deb. 13, Vol. XXXI, 03.12-2007) 
Col. 347-48 

Food Security 
(Deb. 7, Vol. XXX, 26.11-2007) 
Col. 86 

Food Security Mission 
(Deb. 7, Vol. XXX, 26·11·2007) 
Col. 34-38 

Food Security Scheme 
(Deb. 7, Vol. XXX, 26-11·2007) 
Co1.2S9-60 

.' 
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Food Subsidy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Cot. 290-91 

Food Corporation olinda. 
Demand of Workers ofFCI 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 203-05 

Hirin,ofOodowns 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 240-41 

Payment of Transportation Charges 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col.Ilo-lI 

Procurement Cost under Decentralised 
Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 49 

Quality of Foodgrains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 268 

Raids Against FCI Officials 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 237 

Food Processing Units 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 40-46 

Food Testing Laboratories 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 255-56 

Fruit Pulp Industries 
(Deb. 5, Vol. XXX, 22-11-2001) 
Co1.63~ 

Incentives to Private Entrepreneurs in FPIs 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 143-47 

Investment in Food Processing Sector 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 69-72 

Public Private Partnerlhip for FPI in 
Andaman and Nicobar Islands 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 121-22 

Quality of Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 118-20 

Foodlnln(l) 
Rotten Foodgrains 

(Deb. 13, Vol. XXXI, 03-12-2001) Ban on Export ofNon-Bumati Rice 
Col. 241-42 (Deb. 3, Vol. XXX, 20-11-2007) 

Col. 213-14 
Food Proeelllnllndultry(l) 
Biscuit Industries 

(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.I~7 

Food Parks 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 333-3S 

Food Processing Ihdustries in Gujarat 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 72-73 

Food Process ins Industries in Kamataka 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 93-98 

Food Processing Industries in the States 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI,I80-84 

. Ban on Rice Export 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 309 

Co~Grains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 341 

COlt Recovery for Pilfered Foodgrains 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL 411 

<;:ultivation ofBT Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 246 

Decline in Procurement of Wheat and Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoJ.63-64 
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Diversion of Foodgrains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 497-500 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.263~ 

Diversion of Food grains to Banaladesh 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 489-90 

Excess Withdrawal of Food grains 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 256 

Export of Foodgrains 
(Deb. 14, Vol. XXXI. 04-12-2~07) 
Col. 182 .. 3 

Hike in Central Issue Price 
(Deb. 2. Vol. XXX, 19-Jl-2007) 
Col. 465 

Hoardin, of Wheat 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 331 

Import ofFoodpna 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 56-58 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 176 

Import of Wheat 
(Deb. 13. Vol. XXXI, 03-12-2007) 
CoI.IS9~1 

Export ofMaizc Import ofWhellt (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) (Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 206-12 Col.319 

Foodarain bued Schemes for Homeless Loans Against Foodstock 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 439-41 Col. 222 

Foodgrain Policy Loss pflmported Wheat 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 198 Col. 113 

Foodarain Production in Bihar 
(Deb. 13, yol. XXXI, 03-12-2007) 
CoI.I07~ 

Foodgrain Quota to States 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 46-54 

Foodarains for Mid-Day Meal Scheme 
(Deb. " Vol. XXX, 27- t t -2007) 
Col. 208 

Foodgraiits Processed by Cottaee 
Industries 
(Deb. 8, Vol. XXX, 27-11-20D7) 
Col. 72-73 

Foodpins Production 
(Deb. 7, Vol. XXX, 26-11-~007) 
Col. 3'-41 

Grain Export Scam 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 138-39 

Minimum Support Price for Wheat and 
Pulses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 338 

Need to enhance the quota o( rice (or 
MizorIm(MUR377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.418 

Need to fix a hieher Minimum Support 
Price (or paddy (MUR 377) 
(Deb. 2, Vol. XXX, .19-11-2007) 
Col. 520-21 

Need to open Procurement Centres In 
paddy growlne areas (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 379 

New GodoWIU in Oris .. 
(Deb. 7, Vol. XXX, 26- t 1-2007) 
Col. 240-41 
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Nonna forBuft'er Stock Rice Export 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 106-07 Col. 100 

Patent on Wheat Rice Export Policy 
(Deb. 14, Vol. XXXI, 04-12-2007) (Deb. 7,. Vol. XXX, 26-11-2007) 
Col. 243-44 Col. 392-93 

Per-Capita Consumption ofFoodsrains Rotten Foodlrains 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 95-97 Col. 241-42 

Poor Quality Poodlrailtl 
(Deb. 13, Vol. XXXI. 03-12-2007) Scheme for Distribution ofFoodarains 
Col. 191-93 (Deb. 2, Vol. XXX. 19-11-2007) 

Col. 312-13 
Poor QuaUty Wheat 

(Deb. 2, Vol. XXx. 19-11-2007) 
CoI.61~2 

Price ofFoodarains Under MOM Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 1'89-90 

Procurement of Rice 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 77-83 

Procurement of Wh~t 
(Deb. 13, Vol. XXXI, 03-12·2007) 
Col.341 

Procurement Price of Wheat 
(Deb. 2, Vol. XXX, 19-11·2007) 
Col. 257·51 

Production and Consumption of Rice 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col. 292-94 

Production of Wheat 
(Deb. 7. Vol. xxx, 26-11.2007) 
Col. 107-08 

Purchase of Food pins ftom Open Market 
(I;>eb. 2, Vol. XXX, 19-11·2007) 
Col. 437 

Quality of Foodarains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 268 

Removal of Ora ins from future Trade 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 105.()6 

Shorta,e of Foodarains 
(Deb. 7, Vol. XXX, 26·11-2007) 
Col. 201.02,261 

Shortfall in Wheat Procurement 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col. 336-37 

Situation arisin, due to supply of inferior 
quality wheat to 8PL families under the 
Public Distribution system and stepa 
taken by the Government in this reaard 
(CA)-
(Deb. 6. Vol. XXX, 23-11-2007) 
Co1.450-S7 

Sona Masoori Rice 
(Deb. 7, Vol. XXX, 26-11·2007) 
Col. 225 I 

Stock of Wheat 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 325-26 

Storaae and Transit Losses 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.397-401 

Subsidy on Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 238·39 

Survey on Consumer Preference for 
F oodarains 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 204 
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Survey Re,ardin, Demand of Food, rains 
(Deb. 2, Yol. XXX. 19-11-2007) 
Col. 464 

Toxic Rice 

Recommendation ofPlannin, CommiSlion 
onFDJ 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 453 

(Deb. 13. Vol. XXXI. 03-12-2007) Retail Trade 
Col. 294-95 (Deb. 13, Yol. XXXI, 03-12-2007) 

Forel,a Dlred Investment 
FDI Guidelines 

(Deb. 17, ·Yol. XXXI, 07-12-2007) 
Col. 152 

FOI in Aviation Sector 
(Deb. I, Vol. XXX, I S- 1 1 -2007) 
Col.IS7 

FDf in Broadcasting Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 77-7a 

FDI in Industries 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 1-6 

FDI in Insurance Sector 
(Deb. II, Vol. 'XXXI, 30-11-2007) 
CoI.4Sa 

Forei,n Direct Investment 
(Deb. 2, Yol. XXX, 19-11-2007) 
Col. 36 

Foreian Direct Investment in Special 
Economic Zones 
(Deb. a, Vol. XXX, 27- I 1-2007) 
CoI.2S7-5a 

Foreian Direct Investment in the 
Petroleum Sector 
(Deb. I, Vol. XXX, 1 S~ 11-2007) 
Col. 1 Jo-3 I 

Foreign Direct Investment in TV Channels 
(Deb. 8, Vol. XXX. 27-1 1-2007) 
Col. 76-77 

Guidelines on FDI 

Col. 139-40 
Forel,n Elcb.nle 
FERA Violation 

(Deb. 6, Yol. XXK, 23-11-2007) 
Col. 124 

Foreign Exchange Reserve 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col.412 

Forelan Flnanelallnstltutions 
FFl's in Domestic Share Market 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 21-22 

Foreian Instltutionallnveston 
Rules for Foreign Institutional Investors 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 163-64 

Rules for Foreisn Institutional Investon 
(Deb. J J, Vol. XXXI, 30-1 1-2007) 
Col. 231-32 

ForeilD Vlait 
Prime Minister's Visit to Russia 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 129 

Visit of Extemal Affairs Minister to China 
and Russia 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 336-37 

Visit of PM to African Countries 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 255 

(Deb. 3. Yol. XXX, 20-11-2007) Forat(l) 
CoI.334~0 

loint Venture on FDI 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 74-7' 

Construction Activities in Forest Area for 
Socio Economic Purpose 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 329 
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Decreasing Forest Cover in the Country 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 479-81 

Definition of Forest 
(Peb. 9, Vol. XXX, 28-11-2007) 
Col. 126 

Definition of Forest under Forest Laws 
(Deb. 4. Vol. XXX, 2)-) )-2007) 
Col. 242 

Depletion of Bamboo Forest 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 101-02 

Effect of Climate Change on People 
Residing in Forests 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 93 

Environment Clearance 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 221 

Fast-Track Mega Forest Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 510 

Forest Cover in the Country 
(Deb. 4, V~1. XXX, 21-11-2007) 
Col. 191-96 

Forest Fire CO,ntrol Device 
(Deb. 4, Vol. XXX, 21-11-2007) 

. Col. 264-65 

Forest Right Act 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 379-80 

Forest Villages 
(Deb. 6, Vot XXX. 23-11-2007) 
Col. 371-73 

Impact of Forest Right Act on National 
ParkS/Sanctuaries 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 482 

Increase Forest Cover 
(Deb. IS, Vol. XXXI, 05-1.2-2007) 
Col. 151-53 

Integrated Forest Protection Scheme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 65-66 

Livelihood from Integrated Forest 
Activities 
(Deb. 17, Vol. XXXI, 07-12.2007) 
Col. 228 

Loss due to Forest Fire 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 95-96 

Loss of Forest cover due to Setting Up of 
SEls 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 240 

Mining Projects on Forest Land 
(Deb. 4, Vol. XXX, 21-11.2007) 
Col. 395-454 

Protected Forest Land 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 140-41 

Sale of Forest Land 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 179 

Salient Features of Deemed Forest 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 241-42 

Smuggling of Norkya Vanaspati from the 
Forests 
(Deb. 9, Vol. XXX, 28-11 ~2007) 
Col. 294 

System to Assess Degraded Forest 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 292-94 

Tropical Dry Forest 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 145-46 

Use of Forest Land for Public 
Development Scheme . 
(Deb. 9, Vol. XXX, 28-11 ·2007) 
Col. 336 

Valuable Minerals in Forest Areas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 70 
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rom .... 'I'ndIIII 
Forward Tradinl of Refinery Products 

(Deb. 2. ·Vol. XXX, 19-11-2007) 
Col. 226 

rfllDCe 

Arrest of Indian in France 
(Deb. J5, Vol. XXXI, 05-12-2007) 
Col. 166 

Indo-French Defence Cooperation 

Need to release a commemorative poataJ 
stamp in honour ofPandit Parmanand, 
a Ireat freedom fiahter from 
Bundelkhand res ion of Uttar Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 380-81 

Pension to Widows of Freedom Fi,hters 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.27B-IO 

(Deb. 13, Vol. XXXI, 03- I 2-2007) Fruit5lod Vegetables 
Col. 22S-26 

Free Trade Alreement 

FTA between. India and other Countries 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.S6-S8 

Freedom fiehter 

Biography of Freedom Fighters on 
Doordarshan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 398-402 

Denial of Central Freedom Fighter Pension 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 339 

Encyclopaedia of Revolutionaries and 
Freedom Fighters 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.2S0 

Memorials for Freedom Fighters 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 103 

National Policy on Freedom Fighters 
(Deb. 3. Vol. XXX, 20-11-2007) 
Co1.4S8-62 

Need to grant Swatantra Sainik Samman 
Pension to the survivors of freedom 
struggle in Kerala (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 38S-86 

Cultivation of Vegetables 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 173-74 

Export of Onions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 8-17 

Import of Bad Quality Apples from 
America 
(Deb. 2, Vol. XXX, 19-1/-2007) 
Col. 334-3S 

Insects in Apples 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 73-74 

Onion Cultivation 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 226 

Plight of Onion Growers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 301-03 

Promotion of Horticulture and Vegetative 
Crops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 388-92 

Rise in Prices orOnion 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 431-33 

Utilization of Fruits and Vegetables 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.S9-60 
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fuad(1) 

Utilization Cenificate 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 14344 

GeIDIaDd Jewellery 
International Diamond Trade Centre 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. SO-52 

GAIL(lDdIa) Umlted SEZ for Gems and Jewellery 
(Deb. 3, Vol. XXX. 20-11-2007) 

Expansion of Pipeline Network by GAIL Col. 404-05 
(Deb. 1. Vol. XXX, IS-11-2007) Gender Budletinl 
Col. 166-67 

Foreign Tours by Officials of GAIL (India) 
Limited 
(Deb. ~6, Vol. XXXI. 06-12-2007) 
CoI.I07~ 

Revival ofRllna&iri Gas and Power Private 
Umited 
(Deb; 16, Vol. XXXI, 06-12-2007) 
Co1.20S-06 

Ga. Pipeline 
Expenditure incurred on Indo-Iran Gas 

Pipeline 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. 101-02 

Ind~lran Gas Pipeline 
(Deb. I, Vol. XXX, 15-11-2007) 
COI.444S 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col 292-93 

Iran Gas Pipeline Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.lS6 

N .. otiations with Bana1adesh and Burma 
For Laying Pipelines 
(Deb. 10, Vpl. XXX, 29-11-2007) 
CoI.ISI-S9 

Petroleum and Natural Gas Regulatory 
Board 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 127 

Turkmenistan-Afghanistan-Pakistan Gas 
Pipe Line Project 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 83-84 

Gender Budgeting 
(Deb. 6. Vol. XXX. 23-11-2007) 
CoI.413 

Gender Gap 
Gender Gap 

(Dob. 17. Vol. XXXI, 07-12-2007) 
Col. 210 

Germany 
Agreement between India and Gennany 

for Scientific Cooperalion 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 201-02 

Technical Cooperation with Germany 
(Deb. I. Vol. XXX, 1 S-II-2007) 
Col. 157-58 

Visit o(German Chancellor to India 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 283-94 

Girls 
Boarding Facilities for Girls 

(Deb. 14. Vol. XXXI. 04-12-2007) 
CoI.S2-S3 

Oro]> Out Rate among Girls 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 401-02 

Glaciers 
Research on Himalayan Glaciers 

(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 264-65 

Global Warmiag 
Global Warming 

(Deb. 4, Vol. XXX. 21-11-2007) 
COl.S34 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.2IS 
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Global Warming on Indian Coasts 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 1 34-3S 

UN Conference on Global Warming 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 135-36 

Goa 
Need to expedite the survey work for 

upgradatioil of National Highway 
No. 17 in Goa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 521 

Training Institute in Goa 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 148-49 

Q*I 

Hoarding in GOYl. Colonies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 270 

Illegally Occupied Government 
Bungalows 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 290-92 

Maintenance of Bungalows of MPs 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 256-51 

Maintenance of Government Bungalows 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 183-84 

Government Department(l) 
Candidate Under Sports Quota 

(Deb. ]3, Vol. XXXI, 03-12-2007) 
Estimated Gold Reserves in the Country Col. 367-68 

(Deb. 3, Vol. XXX, 20-11-2007) DGS&DCertificates 
Col. 466-68 

(Deb. 14, Vol. XXXI, 04-]2-2007) 
Gold Deposit in Orissa Col. 235-36 

(Deb. 14, Vol. XXXI, 04-12-2007) . 
Col. 340-42 Enhancement in Postal Technology 

Import of Gold 
(Deb. II, Vol. XXXI, 30-]] -2007) 
Col. 228 

Production of Gold and Diamond 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 247-49 

Sale of Gold Coins 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 141-42 

Golden QlUldrilateral Project 
Nted to construct an underpass and a 

pedestrian over bridge under Gol4en 
Quadrilateral RQads Project in 
Aurangabad Parliamentary 
Constituency in Bihar (MUR 377) 
(Deb. 8, Vol.. XXX, 27-11-2007) 
Col. 509 

GovemmentAecommodadon 
Government Quarters 

(Deb. 17, Vol. XXXI, 07-f2-2007) 
Col. 228-38 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 64-66 

Modernisation of Postal Department 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 111-12 

Modernization of Government of India 
Presses 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 185 

Regional Branch Secretariat Offices of 
MEA 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 315 

Government Employee(s) 
CGHS Facilities to Government Employees 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 27S-76 

Declining number of Class III & IV 
Employees 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 112-13 
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Employees under New Pension ~cheme 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.107'()8 

Increase in Maternity Leave to 
Government Employees 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 12S-26 

LTC to North-East Region 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 161-62 

Need to extend the enhanced productivity 
linked bonus to all the employees of 
the Central Government (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S26-27 

Government Service(s) 
Absorption of Deputationists 

(Deb. 17, Vol. XXXI, 07-12-2007) 
COI.2S4-SS 

Committee to Review ICS Syllabus 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 99 

Declining Regular Po~ts 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 262 

Need to ensure required quota of job 
reservation toOBCs in Government 
Departments (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 387 

Norms for Central Deputation for 
Bureaucrats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 239-40 

Official Language Cadre 
(Deb. 7, Vol. XXX, 26-11-2007) 
0>1.82-84 

Promotion to lAS Cadre 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 227-28 

Recruitment of Group 'C' & '0' Posts. 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
Col.302 . 

Recruitment of Pakistanis in Government 
Jobs in Jammu and Kashmif 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 393 

Revised Criteria for CSS Officers 
Empanelment 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 322-23 

Grain Banks Scheme 

Performance of Grain Banks Scheme 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 67-70 

Gnm Paryatan Pariyojana 

Gram Paryatan Pariyojana 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 104-12 

Greenhouse Gases 

Emission of Greenhouse Gases 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. SO-52 

Reduction of Greenhouse Gas Emission 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 257-58, 337-38 

Ground Water 

Cess on Exploitation of Ground Water 
(Deb. 13, Vol. XXXI, 03-12-2_007) 
Col. 333 

Over-Exploitation of Ground Water 
(Oeb. 13, Vol. XXXI, 03-12-~007) 
Col. 187-88 

Situation arising out offall in the level of 
ground water, resulting in scarcity of 
watt;r in the c0l!ntry particularly in rural 
areas and steps taken by the 
Government in this regard (CA) 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 6-21 



90 LOK SABHA 

Gajarat 
AJlocation of Coal to Gujarat from Nearby 

Mines 
(Deb. 4, Vol. XX~, 2] -] ] -2007) 
Col. 279 

Aviation Master Plan for Gujarat 
(Deb. S. Vol. XXX, 22-11-2007) 
Col. 230 

Bhiradi-Delhi-Ahmedabad Railway Line 
Into Broadgauge 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 134-35 

Cattle Re.earch Centres 
(Deb, n, Vol. XXXI, 03-12~2007) 
Col. 404-08 

Community Managed Drinking Water 
(Deb. 2, Vol. XXX, 19-11-2007) 
Cot. 70-71 

'DWaEka City 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoL 164-65 

Food Processing Industries in Gujarat 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 72-73 

Grants under CRF 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 81-82 

Gujarat Control Organised Crime Bil~ 2003 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 471-72 

Gujarat Farmers 
(Deb. 1, Vol. XXX, 26-11 .. 2007) 
Col. 74 

Gujarat Motor Vehicles Regulation Bill 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 275 

Industrial Infrastructure Upgradation 
Scheme 
(Deb. 14, Vol. XXXI, 04-12-2001) 
Col. 376-79 

Need to accord priority for convenion of 
metre-,au,e railway line to broad-
gauge line in Saurashtra re,ion of . 
Gujnl (MUR371) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 540-41 

Need to augment BSNL mobile service in 
Amreli Parliamentary Constituency in 
Gujarat (MUR 371) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493 

Need to' convert the Bharuch-Jambusar 
railway line into broad-gauge and 
restart the railway line between Netra 
and Ankleshwar extending it upon 
Nandurbar (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 522 

Need to declare the roads Iinkina Palanpur-
Kandla-Khed Braha-Shyamia and 
Ahmedabad-Abu road as National 
Highways (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 353 

Need to expedite widen in, of N.H. 33 
between Rajkot and Bhavnagarin 
Amreli Parliamentary Constituency, 
Gujarat(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 757-58 

Need to implement 'Swajaldhara' scheme 
in Mehsana Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 521-22 

Need to restart the soil treatment project 
for maintenance of land fertility in 
.Bharuch Parliamentary Constituency 
(MUR377) 
(Deb .• , Vol. XXX, 27-11-2007) 
Col. 510-11 
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Need to restore local rail service between 
Palanpur & Oandhidham, and 
augmentation of DMU rail service 
between Palanpur and Ahmedabad 
(MURli7) 
(Deb. "1.. Vol. XXX, 26-11-2007) 
CoI.494-9S 

Need to take measure to facilitate 
availability of farm credit @ 7% to 
fanners in OUjarat (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.7~1 

Vocationalisation of Secondary Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 141-42 

Widening of NH between Vadodara and 
Surat 
(Deb. 4, Vol. XXX, 21-11-2007) 
C01.2S2-S3 

GulfCoUDtries 

Assistance to Workers Deported 'fi:om Gulf 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 364-6S 

NH Projects in Gujarat Free Trade Agreement with Gulf Countries 
(Deb. 4,Vol. XXX, 21-11-2007) (Deb. l, Vol. XXX, 20-11-2007) 
Col. 227-28 Col. 472-74 

Notaries in Gujarat 
(Deb. 11, Vol. XXXI, lO-11-2007) 
Col. 216-17 

Opening of LPG Agencies in Gujarat 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 70-71 

Pipavav Power Project 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 136-37 

Plot for Construction of Post Office 
Buildings 
(Deb. 13, Vol. XXXI, Ol-12-2007) 
Col. 117 

Projects/Proposals from Gujarat Finance 
and Development Corporation 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 280-81 

Indian Workers in Gulf 
(Deb. 4, Vol. XXX,21-11-2007) 
Col. 144-45 

Indian Workers in Gulf Countries 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 110-11 

Need to augment operation of direct flights 
between Calicut (Kerala) and Gulf 
Countries (MUR 377) 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col.l3) 

Need to permit operation of international 
flights from Calicut airport to Gulf 
Countries by foreign Airlines 
(MUR377) 
(Deb. 15, Vol. XXXI. OS-IM007) 
Col. 417-18 

Re-Survey of Tribal Area 
(Deb. 6, Vol. XXX, 23-11-2007) Operation of AI Express to Gulf Countries 
Col.312 (Deb. 5, Vol. XXX, 22-11-2007) 

Sardar Sarovar Project 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 330-31 

Setting up ofPCPIRlMEC 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 243-44 

Universalisation of Elementary Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 280-82 

Col. 81 

Permission to Private Airlines to Fly on 
Gulf Countries 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 17-18 

Haj 

Air Fare for Haj Pilgrims 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.1034l 
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Facilities for Haj Pilgrims 
(Deb. 4, Vol. XXX, 2 J - J J -2007) 
CoJ.473-75 

Half-a.-Hour 0 ...... 0. 

Non-issuance of visas and passports to 
Indians Hving abroad (HAH 
Discussion) 

• (Deb. 7, Vol. XXX, 26-11-2007) 
Col. 577-37 

Hammed Committee 
Implementation of Hammed Committee 

Report on CAPART 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 127 

Iblldicnft(s) 
Assistance to Handicrafts Corporation 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 250-56 

Development of Handicrafts and Textile 
Sectors 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 449-50 

Export of Handicrafts and Carpet 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 507-09 

Export of Handicrafts and Handlooms 
Products 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 68-70 

Indian Share in world Handicraft Market 
(Deb'. 7, Vol. XXX, 26-11-2007) 
Col. 243-46 

Misuse of Concessions by Exporters of 
Handicrafts 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 175 

Promotion of Handicrafts Industry 
(Deb. 2, Vo I. XXX, 19-11-2007) 
Col. 353-54,469-70 

Setting up of Handicrafts Complexes 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 297 

IfancIoom 
Export of Handicrafts and HandJooms 

Products . 
(Deb. 7, Vol. XXX, 26-11-2007) 
CQ1.68-70 

Financial Package to Handloom Sector . 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 416-17 

HI lit Pfldesh 
Need to carve out a new state of Harit 

Pradesh from the Western Parts of Uttar 
Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-)2-2007) 
Col. 542-43 

Ibryana 
Construction ofFlyover on NH-2 between 

Delhi and Faridabad 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 122-23 

LPG Agencies in Rohtak 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 123 

Sharing of River Water by Rajasthan and 
Haryana 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 321-23 

HawaIa 
Hawala Transactions 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 95-96 

Hawkers 
National Policy for Hawkers 

(Deb. 11, Vol. XXXI, 30-11-2007) . 
Col. 235-36 

Health 
Agreement for Diagnostic and ... 

Therapeutic Technologies 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 273 

Alternate Medical Therapy 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.309-11 
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Banning on Pre-Natal Diagnostic Test 
(Deb. I S, Vol. XXXI, OS-] 2-2007) 

, Co1.l77-79 
Cadaveric Transplantations 

(Deb. IS. Vol. XXXI, OS-12-2007) 
Col. ]98-99 

Functioning of Health Centres 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 248-S2 

Fund for Development of Assam Medical 
Colleges 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 231-39 Cafeteria Model System of Medicine 

(Deb. 15, Vol. XXXI, OS-12-2007) Funds for Healthc:are Facilities 
COU17-18 (Deb. 4, Vol. XXX, 21-11-2007) 

Clinical Trials by Multinational Companies 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 30].()2 

Complaints against Quacks 

Co1.4S9-70 
Funds for National Family Welfare 

ProJl1ll1ll1le 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoL 186-90 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 18S-86 Genetically Modified 0rpIliIma 

(Deb. IS, WI. XXXLJB-12-2007) 
Con:Ution of Health Services Col. 197-98 - - , 

(Deb. 9, Vol. XXX, 28-11;.2007) 
Col. 82-83 . Genetically Modificd-organisms in 

Processed F ood_-_ . 
Conference on Reproductive Sexual 

Health and Rights 
(Deb. IS, Vol. XXXr;-DS-12-2007) 
Col. 2S7-S8 --

(Deb. 9, Vol. XXX, 28-] ]-2007) 
Col. 239-40 

- ""--
Health Insurance Scheme 

(Deb. 6, Vol. XXX, 23-11-2007) 
Death due to Snake Bites and Monkey Col. 278-79 

Bites Health Melas 
(Deb. 4, Vol. XXX, 21-11-2007) (Deb. 4, Vol. XXX, 21-11-2007) 
Col. 3~7 CoI.497-S04 

Developm~nt of Various Cheaper Systems Health Policy for BPO Employees 
of Medicines (Deb. 9, Vol. XXX, 28-11-26(7) 
(Deb. 4, Vol. XXX, 2]-] 1-2007) Col. 273 
C01.30S-06 

Health Schemes for Poor People 
Display of Pesticides Limit on Food Items (Deb. 4, Vol. XXX, 21-11-2007) 

(Deb. IS, Vol. XXXI, 05-12-2007) Col. 65-18 
Col. 307-08 III Effects of Tobacc:o 

Expansion of Health Services inAIIMS (Deb. 9, Vol. XXX, 28-11-2007) 
(Deb. 9, Vol. XXX, 28-11-2007) Col. 259-61 
Col. 282 Indo-Afghanistan Agr~ent on Health 

Eye Donation Care and Medicine 
(Deb. IS, Vol. XXXI, OS-12-2007) (Deb. 4, Vol. XXX, 21-11-2007) 
Col. 161-66 Col. 148 

Family Welfare and Rural Health Schemes Infant and Young Child Feeding 
(Deb. 4, Vol. XXX, 21-1] -2007) I (Deb. 9, Vol. XXX, 28- 11--2007) 
Col. 391-92 Col. ISI-S4 
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Infertility in Women 
(Deb. 4, Vol. XKX,2J-JJ-2007) 
Col.5B4-85 

Influence of Coconut 'l>iI on Cardiac 
Health 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 259 

Iron and Iodine Deficiency Problem 
(Deb. J 5, Vol. XXXI, 05-12-2007) 
Col. 283-84 

Irregularities in Health Insurance 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 140-41 

Law Commission recommendations for 
Terminally ill Patients 
(Deb. 17, Vol. XXXI, 07~12-2007) 
Col. 275-76 

Leech Therapy 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 252 

Life Expectancy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 241-43 

Life Style Diseases 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 274-75 

Limits on Use of Pesticides 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 222-23 

Malnutrition and Underweight among 
Children upto Three Years 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 428-38 

Marketing of Health Care Products 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 308 

Maternal Mortality Rate 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 186-90 . 

National Family and Health Survey-3 
(Deb. 4, Vol. XXX, 21-11-2007) 
('01. 307-09 

National Urban Health Million (NUHM) 
(Deb. 4, Vol. XXX. 21-11-2001) 
Col. 121 

Need to check the further spread of 
'Leppropyrocis' in Andaman and 
Nicobar Islands (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S22-23 

Need to constitute a separate fund for 
extending flnancial help to poor 
patients in the country (MUR 377) 
(Deb. 10, Vol. XXX. 29.11'.2007) 
Col. 389 

Negligence by Doctors . 
(Deb. 4, Vol. XXX, 21·11-2007) 
Col. 147-48 

NGOs in Health Sector 
(Deb. IS, Vol. XXXI, 05.12-2007) 
Col. 228-32 

NHRC Report on Health 
(Deb. IS, Vol. XXXI. 05-12·2007) 
Col. 237-38 

Norms for Manufacturin, of Health 
Friendly Paints 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 58-59 

Oral Substitute Therapy Programme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 16-88 

Organ Retrieval Bank Orpnisation 
(Deb. 9, Vol. XXX, 28-:11-2007) 
CoJ.335-36 

Organ Transplantation Facilities 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 493-96 

Paralysis caused due to Conjectivitis 
(Deb. 9, Vol. XXX, 28-11-2007) • 
Col. 149-51 

Patent for Traditional Indian System of 
Therapeutic Practices 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 243-45 
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Physiotherapy and Occupational Therapy 
Graduates 
(Deb. I', Vol. XXXI, 0'-12-2007) 
CoJ.I96 

Setti'll up of Independent Natjonal 
Commission for Naturopatb)r and Yoga 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 146 

Pictorial WlI1lina on Junk Food Packets 
(Deb. 15, Vol. XXXI, 05-12-2007) Setting up of Medical Parks 
Col. 94-95 (Deb. IS, Vol. XXXI, OS-ll-2001) 

Pre-Import Inspection of Vaccines 
(Deb. 9, Vol. XXX, 28-11-200~) 
Col.,,-,. 

Programme to Check Malnutrition 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 509 

Promotion ofVasectomyffuboctomy 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.ISU2 

Punishment for Denial of Emergency 
Treatment 
(Deb. 15,' Vol. XXXI, 05-12-2007) 
Col. 102'()3 

Questionnaire on NFHS 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 72-73 

R&D Activities in Public Health 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 171 

Recognition to Medical Colleges 
(Deb. 9, Vol. xxx. 21-11-2007) 
Col. I .. 

Review of National Mental Health 
Programme 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 14647 

Rural Health Schemes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 196-97 

Setting up of Blood Storage Centres 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 68 

Setting Up of Community Health Centres 
(Deb. 4, Vol'. XXX, 21-11-2007) 
Col. 131-38 

Col. 64 

Setting Up of Primary Health Centres in 
Backward Villages 
(Deb. 4, . Vol. XXX, 21-11-2007) 
CoI.t50-60 

Setting upon Nursing and ANM Schools 
(Deb. IS. Vol. XXXI, 05-ll.20Q7) 
Col. 21-26 

Shortage of Doctors, Nurses and Para-
Medical Staff 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 295-97 

Shortage of Medicines for Dog Bites 
(Deb. 9, Vol. XXX, 21-n-2007) 
CoI.t8-21 

SibJatioil arising out of High Cost of Health 
Services and Need to Evolve Laws to 
Regulate Private Nursing Homes (CA.) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 303-11 

Special Drive for Immunization 
(Deb. 9, Vol. XXX, 21-11-2007) 
~1.319-22 

Sp~al Suicide Prevention Programme 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 260-04 

Statement Correcting reply to ~starred 
Question No. tl16 dated 29-08-2007 
regarding Financial Assistance to Poor 
and Needy Patients (St.) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 605-06 
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Statement on Convention No. 187 and 
Recommendation No. 197 concerning 
the Promotional Framework for 
Occupational Safety and Health 
adopted by the International Labour 
Conference at its 9Sth Session held in 
Genev~inJune,2006 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 460 

StenrCell 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.2S0 

Study ofICRIER 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. I TJ.,. 73 

Entry Fee 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 299-300 

Heritage Route Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 221-23 

Impact of Climate Change on World 
Heritage Sites 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. ISS-56 

Need to confer the status of a classical 
language to Kannada (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 382-83 

Supply of Food to Patients in Govcnlment Project for Identification of Heritage Sites 
Hospitals (Deb. 16, Vol. XXXI. 06-12-2007) 
(Deb. IS, Vol. XXXI, OS-12-2007) C I 161 JC.2 
CoI.lI8 I . o. ~ . . . 

Survey on Health Facilities for Rural I Shlmla Toy Tram m the ~orld Heritage 
People List 
(Deb .. 4, ,Yol. XXX, 21-11-2007) (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 16-35 Col. 345-46 

TBControJ 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.51-SS 

Trauma Centres in Delhi 

World Heritage Status to Kalka-5himIa Rail 
Track 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.2S3 . 

(Deb. 9, Vol. XXX, 28-11-2007) Hilly Area(l) 
Col. 102'()~ 

Treatment of Spinal Injury through Stem 
Cell 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 93-94 

Vacant Posts in Primary Health Centres 
(Dcb-. 4, Vol. XXX, 21-11-2007) 
Col. 381-82 

Heavy EopoeeriQg Corporation 
Rev,ivalofHEC 

(Deb. 10, Vol. XXX,. 29-11-2007) 
Col. 129-30 

Heritage 
Development of Badami Monuments 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 214 

Medicinal Plants in Hilly Areas 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.3SS-59 

Himachal Pradesh 
Airports in Himachal Pradesh 

('Deb. 16, Vol. XXXI, 06-12-2007) 
COI.S8-59 

Foreign Assistance for Urban Slums in 
Himachal Pradesh 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 69 

Inclusion of Lavana Caste in the List of 
Scheduled Tribes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 161 
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Oustees ofBBMB HIV/AIDS 
(Deb. 6, Vol. XXX, 23- I 1-2007) AIDS Awareness Programme 
Col. )01-02 (Deb. 4, Vol. XXX, 2 J - J J -2007) 

Rorieck Art Gallery Co/. 89-96 
(Deb. 5, Vol. XXX, 22-JJ-2007) 
Col. 102-03 

Himalayas 
Study in Glaciers Conducted by ISRO 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 88-89 

Study on Himalayan Glaciology 
(Deb. 17, Yol. XXXI, 07-12-2007) 
Col. 45-46 

Hindi Salahur Samltl 

Constitution of Hindi Salahkar Samiti 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.372 

Hlndustan Antibiotics Limited 
Revival oflDPL and HAL 

(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 275-76 

Hlndustan Fertiliser Corporation 
Umited 

Sale ofHaldia Unit ofHFCL 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 257-58 

Status of Petitions Submitted by 
Employees ofHFCL, Durgapur 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 25B-59 

Hlndustan Machine Thols Limited 
Revival ofHMT Watches Limited 

AIDS Control Programme 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 167-68 

Grants to NGOs for Eradication of Cancer 
and AIDS 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 270-71 

Legislation ofHIY / AIDS 
(Deb. IS, Vol. XXXI, 05- J 2-2007) 
Col. 253-55 

NACO Proarammes 
(Deb. IS, Yol. XXXI, 05-12-2007) 
Col. 97 

Need to launch campaign for prevention 
of AIDS among women (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S41-42 

PSUs for fighting HIV / AIDS 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 141-42 

Recruitment of HI V Positive Persons 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 245-46 

Study on Autopsies of AIDS Deaths 
(Deb. IS, Vol. XXXI, 05-12-2007) 
9>1.272 

Train for AIDS Awareness 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 306 

(Deb. 16, Vol. XXXI. 06-12-2007) World AIDS Day 
C01.21S-16 (Deb. 12, ·Yol. XXXI, 01-12-2007) 

Hlndustan Steelworks Construction 
Umlted 

Staff Quarters ofH.S.C.L. 
(Deb. 16, Yol. XXXI, 06-12-2007) 
Col. 213 

Col. 2 
Holiday Homes 
Hotiday Homes 

(Deb. 6-, Vol. XXX, 23-11-2007) 
Col. 255-56 
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a..oeop.dry 
Promotion ofHomoeopathy 

(Deb. 9, Vol. XXX, 28-J 1-2007) 
CoI.2so.al 

Hordeultun 
Export Strategy for Horticulture 

(Deb .. 14, Vol. XXXI, 04-12-2007) 
Col. 133 

Losses in Horticulture 
(Deb. 2, Vol. XXX, 19-1) -2007) 
Col. 64-65 

National Horticulture Board 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.357~3 

Promotion of Horticulture and Vegetative 
Crops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 388-92 

HOIpItaI(l) 

AIIMS-Type Super Speciality Hospitals 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 55-58 

ConcessionaJ Treatment to Poor and BPL 
Persons 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.IS4-55 

Diagnostic Facilities in Satdarjung 
Hospital 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoL 137-39 

Medical Facilities in Railway Hospital, 
Kota 
(Deb. J, Vol. XXX, I5-JI -2007) 
Col. 57-58 

Need to four-lane N.H. 9 and N.H. J3 in 
Sholapur Parliamentary COnstituenc:y, 
Maharashtra and settin, up of 
Accident Trauma Centres .'ona the 
hiahways (MUR 371) 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 759 

Need to provide modern healm care 
services in Hospitals situated in the 
Tea Estates of Assam (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
COl.5SO 

Regional Leprosy Training and Research 
Institutes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 232-36 

Setting Up of Regional Cancer Centre at 
Shillong 
(Deb. 4, Vol. XXX, 21-11-2007) 

. Col. 170 

Shortage of Medicines in Hospitals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 124-25 

Supply of Food to Patients in Government 
Hospitals 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoUI8 

Field Hospitals of Army 
(Deb. 7, Vol. XXX, 26-11-2007) Upgradation of Mental Hospitals 
Col. 308 (Deb. 9, Vol. XXX, 28-11-2007) 

Co1.261~2 Infection in Operation Theatres (On 
(Deb. 4, Vol. XXX, 21-11-2007) Hostel(l) 
Col. 385 Renovation of Hostels for the Students 

Linking of Military Hospitals 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 79 

Mandatory Treatment of Poor Patients in 
Hospitals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 179-80 

of Scheduled Tribes 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.65~ 

Central Scheme for Boarding and Hostel 
Facilities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.59~2 
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Day Care Centres in Hostels for Working I Allotment of Houses under Indira Awas 
Women Yojana 
(Deb. II, Vol. XXXI, 30-11-2007) (Deb. 6, Vol. XXX, 23-11-2007) 
Col. 8446 Col. 223-24 

Hostel Facilities for SCs 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. In 

Hostels for SC Students 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 147 

Hostels for ST Students 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 139-40 

Hostels for Working Women 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.~8 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 12-23 

Revision in Hostel Scheme for Other 
Backward Classes (OBCs) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 1.86 

Hotel(l) 

Budget Hotels 
(Deb. 10, Yol. XXX, 29-11-2007) 
Col. 323-24 

Construction of Hotels Near International 
Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 112-13 

Demand-Supply ()fHotel Rooms 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 327-28 

Hotels Without Licence in Delhi 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 373-74 

HOURDI 
Allocation for Housing 

(Deb., II, Vol. XXXI, 30-11-2007) 
Col.l64-66 

Bill for Housing Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 72 

Construction of Multi-Storeyed 
Apartments for MPs 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 178-79 

Dcsisn for Houses Constructed under lAY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 203 

Development of Group Housina and 
Commercial Projects by the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 196 

Dwelling Units for Urban Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 400-10 

Government Plans to Start Housing Index 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 343-44 

Habitat Infrastructure Plan 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 55 

Housing Facilities for Commonwealth 
Games 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.301~2 

Houses for the Slums 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 403 

Houses for Weaker Sections 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 24-28 

Housing Construction Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 69-70 

Housins Facilities for Urban Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 103-12 



100 LOK SABHA 

Housing Schemes for Rural Landless 
Labour 

Utilisation of IHSDP Fund for 
Infrastructure 

(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.I64~S 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 32-36 

Interest Rates on Second Home 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.13S-36 

Labour Housing Scheme 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 304-06 

Loan for BuiJders/Developers 
(Deb. 17, Vol. XXXI, 01-12-2001) 
Col. 145 

New Housing Policy 
(Deb. J 7, Vol. XXXI, 07-12-2007) 
CoI.l41 

People without Dwelling Unit 
(Deb. II, Vol. XXXI, 30-1 1-2007) 
Col. 229-30 

Proposal From UP 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoJ.120-22 

Rajiv RatnaAwas Yojana 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.271-72 

Self Finance Housing Schemes for Weaker 
Sectio/,!s 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoJ.293 

Short Stay Homes Scheme for Women 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 107 

Shortage-ofLand in Delhi for Residential 
Purposes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.148 

Subsidy Scheme for Housing for Urban 
Poor 
(Deb. II. Vol. XXXI, -l0-11-2007) 
Col.17S 

Time Limit for Construction of Houses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 199-200 

Works under Central Housing Scheme 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 28f-83 

Housinl and Urban Developmeat 
~orporadon Umlted 

Loans by HUDCO to Jharkhand 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.3I1-12 

Private Consultants in CPWD, DDA and 
HUDOO 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.267~ 

Project in Bihar th~ough HUDCO 
Assistance 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 249 

Human RJlhts 
Constitution of Human Rights 

Commission in States 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 399-401 

Suggestion on Violence in Police Custody 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.167~9 

Violation of Human Rights by Police 
Personnel . 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.303 

Human TraftlcldDI 
Missing Persons 

(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.3S6-68 

Trafficking ofWorrien and Children 
(Deb. 3, Vol. XXX, 20-II-2007) 
COJ.342-4S 

Illiteracy 
Adult Illiteracy 

(Deb. 8, Vol. XXX, 27-11-2007) 
CoJ.332-S2 
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Illiteracy Among Youth 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.417-18 

Illiteracy in India 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 402-03 

Import(.) 

Ban on Import of Prawns 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 449-S2 

Duty on Import of Petroleum 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 187-88 

Export and Import of Commodities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 217 

Export-Import 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 278-79 

Import of Agro Products 
(Deb. 3, Vol. XXX, 20-11-2007) 
COI.13S 

Import of Bad Quality Apples from 
America 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 334-3S 

Import of Cement 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 202-04 

Import of Cheap Agricultural Products 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 43S-46 

Import of Component for Bilaspur Power 
Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 398-99 

Import ofFish 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 473-78 

Import of Flour 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.312 

Import of Food Items without Prescribed 
Checks 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 266 

Import of Foodgrains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 56-S8 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 176 

Import of Gold 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 228 

Import of Goods from China 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 326-28 

Import of LNG from Qatar 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 7-8 

Import of Mercwy 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 83 

Import of Oil seeds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 448-49 

Import of Palm Oil 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 39 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 298-99 

Import of Pepper, Cardamom and Rubber 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.l91-92 

Import of Pulses 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 223-25 

Import of Sandalwood 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 8, Vol. XXX, 27-11-2007) 
Col. 219 Col. 353-54 
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Import of Seeds India .. Airlines 
(Deb. 13, Vol. XXXI, 03-12-2007) Air Services ofIA 
CoI.l97-200 (Deb. I, Vol. XXX, 15-11-2007) 

Import of Steel Scrap Col. 180-81 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. J034f 

Import ofTmile Machinery 
(Deb. 13, Vol. XXXI, 03-12-2001) 
CoJ.2Jl-J2 

Import of Waste 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 282-83 

Import of Wheat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.IS~1 

Increased in Dependence on Import of 
Crude Oil 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 86-87 

Loss of Imported Wheat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.lI3 

Oil Imports 

Emergency Landin, due to Technical 
Snals 
(Deb. 5, Vol. XXX, 22-11-2001) 
CoLJ31 

Employees of Merged Airlines 
(Deb. J 0, Vol. XXX, 29-0-2007) 
Col. 94-95 

Loss Suffered by Indian Airlines 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 169 

Merger of IA and AI 
(Deb. S, Vol. XXX, 22-11-2007) 
COI.204-OS 

Indian Bureau of Mines 

Study of Indian Bureau of Mines on 
Asbestos 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 230-3 I 

(Deb. 10, Vol. XXX, 29-11-2007) lndi8n Coff. Board 
Col. 321-23 

Pre-Import Inspection of Vaccines 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.S7-S1 

Quota for Importing Marble Blocks 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 98 

Sugar Import 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 22S-26 

Ind. Tourism Development Corponttion . 

ITDC Hotels in the Country 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 328-30 

Sale ofiTOCHotels 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 199-200 

Need to include Khadi and Village 
Industries Commission and Indian 
Coffee Board in the terms of reference 
of Sixth Central Pay Commission 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 321 

Indian CouncU of Aerkultunt. Research 
Handover of Institute to ICAR 

(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 347 

Official Language Cadre 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 82-84 

Recommendations ofICAR 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 486-87 
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Indian Coundl of Sodal Sdnce ladlanlutituteofCorporateAfIIIln 
Raearch 

Implementation of Recommendations on 
ICSSR 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.2~7 

Indian DrulS aad Pharmaceuticals 
Umited 

Revival oflDPL and HAL 

Setting up ofindian Institute of Corporate 
Affairs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 271-78 

Indlaa IDItItute orMa_paleat 
Review ofFunctionina of IIMs 

(Deb. 8, Vol. XXX, 27-11-2007) 
CoL 2S4-SS 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 27S-76 IDdiaD lutitute OfndlDoIoI)' 

lacUaa Ecoaomy 
Decline in Industrial Growth Rate 

Foreign Students in IlTs 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COI.23S 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 276-77 MoU signed by liT, Kanpur 

Economic Growth in Six Core Sectors 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.IS3-S4 

Effects of Interest Rate on Economy 
(Deb. 11, Vo\. XXXI, 30-11-2007) 
Col. 415-17 

Growth of Economic Development 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 230 

Making Indian Economy Strong 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.IS2 

Rate of Growth of Various Sectors 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 123-24 

Threatto Indian Economy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.lg7~8 

Indian Farmers Fertiliser Co-operative 
Umlte4 

Need to resolve the issue of concession! 
subsidy claimed by IFFCO on purchase 
of surplus Ammonia from Oman India 
Fertilisers Company Limited (MUR 377) 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Co1.414-IS 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 251 

Need to open an I.I.T. in Patn., Bihar 
from the academic session 2008-09 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
COl.S26 

Need to set up an Indian Institute of 
Technology at Palakkad in Kerala 
(MUR377) 
(Deb. 7: Vol. XXX, 26-11-2007) 
Col. 499 

Openinl of IITs 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.SI-S8 

Teacher-Student Ratio in IlTs 
(Deb. 14, Vo\. XXXI, 04-12-2007) 
CoI.204~ 

Indian OU Corporation Umited 

Backlog ofSCslSTs in IOC 
(Deb. 10,. Vol. XXX, 29-11-2007) 
C01.16S-66 

Closed Oil Depot ofindian Oil and Bharat 
Petroleum 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.162~3 
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Losses of Subsidiary Company of IOC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 336 

Minor Legal Heirs 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 97-98 

Need to rcopen Indian Oil Corporation 
depot in Forbesganj, district Araria. 
Bihar(MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 320-21 

Design for Houses Constructed under lAY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 203 

Plantation in Villages under lAY 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 76 

Sanitation Facility for Houses under lAY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 178 

Violation of Provisions for Natural 
Calamity Fund under lAY 
(Deb. 6, Vol. XXX, 23-11-2007) 

Pre-paid Cards for Fuel Col. 271-72 
(Deb. 16, Vol. XXXI, 06-12-2007) Indjn Candbi Rasbtriya UdanAcademy 
Col. 242-43 

Setting up ofa Refinery in Turkey by 10C 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 160 

Training of Officers of Indian 0;1 
Corporation 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 248-50 

Indian Space Research Organisation 

Compulsory Working in ISRO by Students 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 488-89 

Edusat Scheme ofiSRO 
(Deb. '5, Yol. XXXI, 05-12-2007) 
Col. 223-24 

Study in Glaciers Conducted by ISRO 
(Dcb. 9, Vol. XXX, 28-11-2007) 
Col. 88-89 

Indihl Awas Yojana 

Allocation of Additional Fund from lAY 
in Flood Affected Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.102~3 

Allotment of Houses under Indira Awas 
Yojana 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 223-24 

Management ofiGRUA 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.2G4 

Industrial Tninlnllnstltute 
National Steering Committee 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col.ln-79 

New Courses in Industrial Training 
Institutes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 466-69 

Upgradation of Industrial Training 
Institutes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 55 

Industry(s) 
Centres of Excellence 

(Deb. I, Vol. XXX, 15-11-2007) 
Col. 182 

Decline in Industrial Growth Rate 
(Deb. 17, Vol. XXXI, 07-.12-2007) 
Col. 276-n 

Declining Industrial Growth 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 219-22 

Disinvestment in Mining Industry 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 432-33 
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Establishments of Industrial Units 
(Deb. 10, Vol. XXX,. 29-11-2007) 
Col. 33640 

Exemption from Cost Audits 
(Deb. 11, Vol. XXXI, 07-12-2007) 
Col. 146 

FDI in Industdes 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col.l~ 

Growth Centres 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.150~0 

Growth oflndustrial Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 160-63 

Increase in Number of Shifts 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 238 

Industrial Corridor Projects 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.l17-19 

Industrial Infrastructure Upgradation 
Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 376-79 

Industrial Park Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 269-70 

Interest Free Loan to Industrial Backward 
Districts 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 396-98 

Modernisation of Traditional Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 163 

National Commission for Enterprises in 
Unorganised Sector 
(Deb. 8, Vol. XXX, 27- t 1-2007) 
Col. 216-18 

Pending Industrial Projects 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 265-66 

Revenue from Carbon Credits 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 187 

Rural Industries 
(Deb. 14, Vol. XXXI, 04-12-2087) 
Col. 84-90 

Scheme of Fund for Rcsonemioa of 
Traditional Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 197-200 

Setting Up of Industrial Clusta's 
(Deb. 14, Vol. XXXI, ·04-12-2007) 
Col. 433-35 

Sick h,,:lustries 
(Deb. 3, VoL XXX, 20-) )-2«;)07) 
Col. 34-38 

Special Incentive" for Industrial 
Infrastructure 
(Deb. 8, Vol. XXX, 27-1 )-2007) 
Col. 86-87 

Workers of Closed Industrial Units in Delhi 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 185-86 

Infiltration 
Electronic Alann System for Detectton of 

Infiltration 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 118 

Infiltration in Jammu and other Area 
(Deb. 8, Vol. XXX, 27-11-2007} 
Col. 354-S6 

Installing Cameras at Borders 
(Deb. 14, Vol. XXXI, ·04-12-2007) 
Col. 404 

Infllltion 

Calculation of Rate ofInflation 
(Deb. ) 7, Vol. XXXI, 07-12-2007) 
Col. 283 I 

Committee on Price Rise 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 423 
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Consumer Price Index Labour Welfare Mea&lIftII in rr!ector 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 7, Vol. XXX, 26-11-2007) 
Col. 87-92 Col. 373 

(Deb. 15, Vol. XXXI, 05-12-2007) NumberofEmpJoyees in IT Sector 
CoJ.JII-92 (Deb. 13, Vol. XXXI, 03-12-2007) 

Difference in Retail and Wholesale Price Col. 428-30 
(Deb. 7, Vol. XXX, 26- 11-2007) Progress ofIT Companies 
CoI.346-50 (Deb. 7, Vol. XXX, 26-11-2007) 

Inflation Col. 68 
(Deb. 6, Vol. XXX, 23-)] -2007) 
Col. 273-7S 

Report on Price Rise 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 226-27 

Rise in Price of Consumer Items 

Promotion oflT in Orissa 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 177 

Rural Information Technology Network 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 140-41 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 93-99 Safety and Security 0fI. T. Employees 

WPI and Inflation 
(Deb. 2, Vol. XXX, 19-11 -2007) 
Col. 144-46 

IDformation 1iehnology 
Assistance for IT Companies 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 243 

Development of IT in Indian Languages 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 410-13 

Development oflT in Rural Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 342-43 

I.T. Professionals 
(Deb: 13, Vol. XXXI, 03-12-2007) 
Col. 342-43 

Improvement of Quality of Engineers 
. (Deb. 8, Vol. XXX, 27-11-2007) 

Col. 89-90 

Information Technology Institutes 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.1SS-S6 

Investments Potential of IT Industry in 
NER 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.l18-21 I 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 195-96 

Semi-conductors Manufacturing Units 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 137-38 

Setting up ofl.T. ParkS/Centres 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. ISO 

Setting up of Information Technology 
Institute 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 77-78 

Setting up of IT Investment Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 312 

Setting up ofSTPI 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.311-14 

Task Force on IT and IT-Related Services 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 408-09 

Inf .... trudure 

Committee on Infrastructure 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 294 
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Development of Infrutructure Sector 
(Deb. 1~, Vol. XXXI, 0~-12-2007) 
Col. 1-6 

ECB Norms for Infrastructure Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col 137 

External Borrowing for Infrastructure 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 306 

Infrastructure Projects 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 129·31 

Investment in Infrastructure Development 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 197 

Plan for Improving Infrastructure 
(Deb. I~, Vol. XXXI, 0~-12-2007) 
Col 289-90 

Rural Infrastructure Development Fund 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 201 

Slow Progress ofInfrastructure Projects 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 233-34 

Special Purpose Vehicle 
(Deb. 4, Vol. XXX, '21-11-2007) 
Col. 113-14 

Status of Infrastructure Sector to Steel 
Sector 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoL 246 

Urban Infrastructure Project in North East 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 324-25 

Utilisation of IHSDP Fund for 
Infrastructure 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 32-36 

Institute orHotel Manalement 

Institutes of Hotel Management 
(Deb. 16, Vol. XXXI, 06-12·2007) 
CoL 271-73 

Instrumentation Umited 
Merger oflnstrumentation Limited 

(Deb. ~, Vol. XXX, 22-11-2007) 
Col. 23S-36 

Insurance 
AamAadmi Beema Yojana 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 262 

Committee on Crop Insurance 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 332-33 

Crop Insurance Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 487-88 

Farmers Insurance Income Scheme 
(Deb. 2, Vol. XXX,. 19-11-2007) 
Col. 450-51 

FDI in Insurance Sector 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 458 

Fire Insurance 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 73 

General Insurance by SB I 
(Deb. IT, Vol. XXXI, 07-12-2007) 
CoL 124-25 

Health Insurance Policy 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 36-37 

Health Insurance Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 278-79 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 146 

Insurance Claims of Flood Victims in 
Maharashtra 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 244 

Insurance Cover for Girl Child 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 405 
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Insurance for Rural People 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 56-57 

fmaularities in Health Insurance 
(Deb. 6, Vol. XXX, 23-11-2001) 
CoLl40-41 

lrregularities in Motor Vehicle Insurance 
Claims Settlement 
(Deb. 17, Vol. XXXI, 01-12-2001) 
€oI.132 

Lapse ofLIC Policies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 189 

Law Regarding Professionals 
(eeb. II, Vol. XXXI, 30-11-2007) 
CoL 109 

LivestQck Insurance Scheme 
(Deb. 7. Vol. XXX, 26-11-2001) 
Cot.1S 

MCdiCJaim Policy by NBCC 
(Deb. 17, Vol. XXXI, 07-12-2001) 
COL61-68 

Payment of Insurance Amount 
(Deb. 17, Vol. XXXI, 07-12-2001) 
Col. 209 

Private Insurance Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
~.141-42 

RAljiv Gandhi Shilpi Swuthya Bima Yojana 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.413-IS 

Rehabilitation and Health Insurance; for 
Textile Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 446-48 

Re~ing Norms for Health Insw:ance 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COL 168 

Seed InaUf'IN:C 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 321 

Vacant Posts in Banks/Insurance 
Companies 
(Deb. II, Vol. XXXI, 30-I1-2007) 
CoI.3S3 

Weaven UeaJth Insurance Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.3S4-SS 

lDsurance Retalltory and Development 
Autborlty 

Insurance Regulatory and Development 
Authority 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 161-62 

Review of the Functioning of IRDA and 
SEBI 
(Deb. II, Vol. XXXI, 30-11 -2007) 
Col. 136 

Inteerated Cbild Development Servlees 
Integrated Child Development Services 

(ICDS) Scheme 
(Deb. II, Vo1. XXXI, 30-11-2001) 
Col. 349-S0 

Integrated Child Development Services 
Scheme 
(Deb. 6, Vol. XXX, 23-11-20(17) 
C01.3S3-62 
(Deb. II, Vol. XXXI, 30-11-2001) 
Col. 3-11 

Malnutrition in Tribal Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 247-S4 

World Bank Sponsored Nutrition 
Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 201-02 

lateerated Houslnl and Slum 
Development Programme 

Utilisation of IHSDP Fund for 
Infrutructurc 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 32-36 
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lateFated Rural Enel'l)' Prop-amme 
!REP 

(Deb. 11, Vol. XXXI, 30-JI-2007) 
O>l175-77 

lateDeetual Property RJpa 
Need to undertake measures to increase 

the ·Intellectual Property Rights fillings 
by India(MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 415 

later-State Council 
Inter-StatC Council 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 75 

Internal Seeurity 
Internal Secwity(DUR 193) 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 421-59 

latem.tlonal Border 
Clearance at Borders 

(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.361~2 

Installing Cameras at Borders 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 404 

ILO Project for Creation of Eroplo)111ent 
Opportunities 
(Deb. 2, Vol. XXX,19-11-2007) 
Col. 287-89 

International Monetary Fuad 
Poverty Alleviation Measures by IMF IIId 

World Bank 
(Deb. 2, Vol. XXX, 19-11·2007) 
Col. 73-74 

Internet 
Anti-Spam Law 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 76 

Booking of Railway Tickets on Internet 
(Deb. 16, Vol. XXXI; 06-12-2007) 
CoL ISO-51 

Closure of Broadband Service 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 220-22 

Internet Protocol Television 
(Deb. 8, Vol. XXX, 27-11 ~2007) 
Col. 55-56 

Law Relating to Internet Service Provider 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 210-15 

Land Dispute at Indo-Bangladesh Border Setting up ofCyber Cafes 
(Deb. 3, Vol. XXX, 20-11-2007) (Deb. 7, Vol. XXX, 26-11-2007) 
Col. 370-71 Col. 209 

laternatlonal Labour Conference 
Statement on Convention No. 187 and 

Recommendation No. 197 concerning 
the Promotional Framework for 
Occupational Safety and Health 
adopted by the International Labour 
Conference at its 95th Session held in 
Geneva, in June, 2006 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 460 

International Labour Organisation 
Declaration on Fundamental Principles 

and Right at Work 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 78 

Investment 
Foreign Investment in Steel Sector 

(Deb. I, Vol. XXX, 15.11-2007) 
Col. 48-49 

Increase in the Domestic and Foreign 
Capital Investment 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 43-45 

Industrial Investment 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 242-50 

Invest India Savings and Income Survey 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 227-28 
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Investment by MTNL 
(D~b. 2, Vol. XXX, 19-11-2007) 
Col. 24) 

Iran Gas Pipeline Project 
(Deb. 1'6, Vol. XXXI, 06:12-2007) 
Col. 156 

Investment by Non-Resident Indians US Sanctions Imposed on Iran 
(Deb. 8, Vol. XXX, 27-) )-2007) (Deb. 9, Vol. XXX, 2'-11-2007) 
Col. 99-102 Col 179 

Investment of Profit within Country by 
Foreign Banks and Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. IS) 

Investment Proposals from NRIs 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. JOB 

Manufacturing Investment Region Policy 
(Deb. B, Vol. XXX, 27- I 1-2007) 
Col. 305-06 

New Fertilizer Investment Policy 
(Deb. 5, Vol. XXX, 22-IJ-2007) 
Col. 247-49 

N()rth East India Investments 
Opportun ities 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.3B8-91 

Private Investment in Technical and 
Higher Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 446-47 

Inn 
Expenditure incurred on Indo-Iran Gas 

Pipeline 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. )01-02 

Irrt,.don 
Benefits to Drousht Areas Due to Sardar 

Sarovar Project 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 340-41 

Census ofIrrigation Projects 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 243-44 

Development oflniption 
(Dob. 7, Vol. XXX, 26-11-2007) 
Col. 11-34 

Divenion of Excess Water 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 302-01 

Gosikhurd Irrigation Project 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. III 

Inclusion ofGosikhurd Irrigation Project 
as National Project 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.1~7 

Irrigated Agricultural Land 
(Deb. 2, Vol. XXX, 19-IJ-2007) 
Col. 369-76 

1ndo-Itao. Co-operation in Power Sector Kanhar Irrigation Project 
(Deb. 6, Vol. XXX, 23-11-2007) (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 285 Col. 377 

Ind()-Iran Gas Pipeline 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 44-4S 

(Deb. 5, Vol. XXX, 22-IJ-2007) 
Col. 292-93 

Ind()-Iran Gas Pipeline Project 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 331-39 

Micro Irrigation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 102-05 

NABARD Assistance for Irrigation 
Projects 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 61-62 
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Need to embark on 'Kanhar Irrigation 
Project' iri'Jharkhand (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 416 

Need to expedite the completion ofKonar 
Canal Irrigation Project in District 
Kodenna, Jharkhand (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 528 

Need to install tubewells in Bundelkh-
and region of Uttar Pradesh facing 
acute shortaae of water for irrigation 
(MUR377) 
(Deb. 7, Vol. XXX, 26-1) -2007) 
Col. 495 

Need to provide three phase power supply 
for irrigaiion purpose under Rajiv 
Gandhi Gramin Vidyutikaran Scheme 
(MUR377) 
(Deb. 7, Vo I. XXX, 26-.JJ -2007) 
COI.SOO 

Safety of Dams 
(Deb. 7, Vol. XXX, 26-11'-2007) 
Col. 164-68 

Jail(s) 
Deployment of Tamil Nadu Police at Tihar 

Jail 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 82 

Jail Reforms 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoL 310-27 

Pilot Project for Central Jail 
(Deb. ~, Vol. XXX, 20-11-2007) 
Col. 332-34 

Recommendation of NHRC on JaU 
Conditions 
(Deb. 14, Vol. XXXI, 04-·12-2007) 
Col. 330-32 

Release of Life Convicts 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 133-34 

Setting up of Administrative-Reforms 
Institute for Jail Administration 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.17S 

Sardar Sarovar Project 
(Deb. 2, Vol. XXX, 19-11-2007) Jal Grabaa YoJaaa 
Col. 330-31 Need to release funds for' Jal Graban 

Scarcity of Water for Irrigation Yojana' in Udaipur district, Rajasthan 
(Deb. 13, Vol. XXXI, 03-12-2007) (MUR377) 
Col. 427-28 (Deb. 17, Vol. XXXI, 07-12.;2007) 

Special Package for Digging of Wells 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 223 

Subamarekha Project 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 177-78 

Israd 
Indo-Israel Defence Deal 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 413 

Procurement of Rail Security System from 
Israel 
(Deb. 10, Vol. X XX, 29-11-2007) 
Col. 140 

Col. 321 

Jammu and Ka*bmir 
Assistance from Asian Development Bank 

for Power Project in J &. K 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 126 

8aglihar Power Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 237-38 

Dossier Oft Terrorism in Jammu and 
Kashmir 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 28S.-86 
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Improvement of NH 
Pondicherry 

in J&Kand StatusofDeemedUniversitytoCIBS,Leh 

(Deb. IS, Vol. XXXI, 05-12-2007) 
CoL 79-84 

Infiltration in Jammu and other Areas 
(D~b. 8, Vol. XXX, 27-11-2007) 
Col. 354--56 

Killing of Hindus in J&K 
(Deb. I, Vol. XXX, 27-11-2007) 
CoL 215 

Killins of own Colleague by Personnel of 
PMF -
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.4n-79 

Need 10 Condua a special recruibnent drive 
- .in Akhnoor, Jammu and Kashmir for 

recruitment of youths in Defence and 
Para Mili1ary Forces (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.S20 

Need to extend the construction of 
: jl!1ampur-Baramulla railway line to 
J\.·jpwara in Jammu and Kashmir 
(MUR371) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 525-26 

Pollution Free Transport System 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
CoI.96JJ7 

Proposals for Jammu and Kashmir for 
Welfare of Fishermen 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 289-92 

Recruitment ofPakistanis in Government 
Jobs in Jamnw and Kashmir 
(Deb. 14, Vol~ XXXI, 04-12-2007) 
Col. 393 -

Safeguards against Grenade and lED 
Explosives 
(Deb. 3, Vol. XXX, 20-11-2007) 
r()1. 242 

(Deb. 16, Vol. XXXI, 06-12-2007) 
C01.12S-26 

Surrender and Rehabilitation of Militants 
(Deb. 3, Vol. XXX, 20- t 1-2007) 
Col. 142-44 

Threats to Non-Kashmiris in J&K 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 91-92 

Udhampur-Baramulla Rail Line 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.2S4-SS 

Uranium Found in Ladakh 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 237-38 

Jan Kerosene Pariyojana 
Jan Kerosene Pariyojana 

(Deb. I, Vo I. XXX, 15-11-2007) 
Co!. 171-73 

Jananl Suraksha Yojana 
Chiranjeev Yojana and Janani Suraksha 

Yojana 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 386-87 

Janani Suraksha Yojana " '. 
(Deb. 4, Vol. XXX, 21-11-200") 
Col. 339-40 

Japan 
Currency Swap Agreement 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 239-40 

Industrial Corridor Projects 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 117-19 

Jatropha 
Assistance for Jatropha Plantation 

(D.~b. II, Vol. XXXI, 30-11-2007) 
Col. 20-25 

" 
Jawaharlal Nehrll. NattolLlil.llrlla. -. 

RCJle~al MintOn ." . 
Achievements under mNURM· . 

(Deb. 6, Vol. XXX, 23-11-2007) 
Co!.4Q:6Q 



SUBJECT INDEX tl3 

DPR under JNNURM for Maharashtra 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 391402 

Implementation of JNNURM 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co 1.1 77-79 

Inclusion of Cities under JNNURM 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 2OO..()4 

Matching Amount under JNNURM 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 366 

Need to include Aurangabad under 
lawahar Lal Nehru National Urban 
Renewal Mission (MUR 377) 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 387-88 

Need to include Mirzapur in Uttar Pradesh 
under lawahar Lal Nehru National 
Urban Renewal Mission (MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 549 

Need to ~tart developmental work in Patna 
and Bodhgaya under J awahar Lal 
Nehru National Urban Renewal 
Mission (MUR 377) 

-(beb. 13, Vol. XXXI, 03-12-2007) 
Col. 548-49 

Proposal under JNNU RM from Assam 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 453-54 

Safer Transport System under JNNURM 
(Deb. 17, Vol.· XXXI, 07-12-2007) 
Col. S6 . 

Target in Respect of Urban Development 
under JNNURM 
(Deb: II, Vol. XXXI, 30-11-2007) 
Col. J 42-46 . 

Jbarkhand 
Assistance to Non-Governmental 

Organisation 
(Deb. 9, Vol. XXX, 2a-II-2007) 
Col. 332-33 

Binda Colliery at Bhandaria 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 171 

BSNLTower 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. ]09-10 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.3~1 

Daltonganj Airport 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 248 

Growth Centres 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.ISO-6O 

Kanhar Irrigation Project 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 377 

Loans by HUDCO to Jharkhand 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 311-12 

Metro Rail for Jharkhand 
(Deb. 11, Vol. XXXI. 30-n-2007) 
Col. 252 

Nagwan Airports 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 166 

Naxal Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 178-79 

Need to embark on 'Kanhar Irrigation 
Project' in Iharkhand (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 416 

Need to expedite the completion ofKonar 
Canal Irrigation Project in District 
Koderm.a, Jharkhand (MUR 377) 

. . (Deb. 2, Vo.f. XXX, 19-11-_2007.) 
. CbI.~8 

Need to.JnoJ1itor and augment Banking 
Setvlces' in Santhal Paraanas, 
Jharkhand (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-20(1) 
ColA 17 
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Need to release funds for Rajiv Gandhi 
Gramin Vldyutikatan Yojana in Ramgarh 
& Hazaribagh districts of Jharkhand 
(MVR377) 
(Deb. 8, Vol. XXX, 27- J 1-2007) 
Col. 515-16 

Need to stop outsourcing of services in 
Eastern Coalfields Ltd. and implement 
community development schemes for 
the welfare of the workers enPied in 
Raj Mahal Lalmatia Project in 
JhIrkhand (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 764-65 

New Railway Line in Chhattisgarh and 
Jharkhand 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 271-72 

Judiela. Reforms 
Release ofLife Convicts 

(Deb. 3, Vol. XXX. 20-JJ-2001) 
Col. 133-34 

Judlel.,y 
Compensation regarding Delay in Justice 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 55-56 

Construction in Violation ofCoun Order 
(Deb .• 7, Vol. XXXI, 07-12-2007) 
Col. 124 

Development of Infrastructure for 
Judiciary in Tamil Nadu 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 350-51 

Faith of people in Judiciary 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 127-28 

Opening of LPG Agencies in Jharkhand Filing of Property Return by Judges . 
(Deb. 5, Vol. XXX, 22-11-2007) (Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 227 Col. 68-69 

Outstanding Funds of Jharkhand Towards 
the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 88-89 

Prospecting Licence for Iron-Ore 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 244 

Ram Setu Stones 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 69-70 

JU:iVY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 67-68 

Need for harmonious functioning of three 
organs of State - Legislature, 
Judiciary and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 55]-629 

Operation of Foreign Law Firm in the 
Country 
(Deb. 2, Vol. XXX, ] 9-] ] -2007) 
Col. 154 

Protection of Witnesses 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 2]2-13 

Salaries of Judicia I Officers 
(Deb. 17, Vol. XXXI, 07-12-2007) 

Supply of Kerosene Oil to Jharkhand Col. 269 
(Deb. ], Vol. XXX, ] 5-11-2007) Strengthening Legal System 
Col. 53·55 (Deb. 6, Vol. XXX, 23-11-2007) 

Swindling of funds under Rural 
Development Schemes 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 360-61 

CoI.416-17 
Vacant Posts of Judges 

(Deb. ]7, Vol. XXXI, 07-12-2007) 
Col. 2-9 
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Jute 
Closed Jute Mills 

(Deb. Il, Vol. XXXI, 03-12-2007) 
Col. 368-72 

Jute Advisory Board 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 352-55 

Klm.tlka 
Review ofNonns for Expenditure under 

CRF 
(Deb. 3, Vol'. XXX, 20-11-2007) 
Col. 144-45 

Abolition ofDeVldui Practice 

Creation of Buffer Zone in Belgaum. 
Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 335 

Delay in Bangalore Metro Rail Projcc:t 
(Dett. 17, Vol. XXXI, 07-12-2007) 
Col.I I3 

Depletion of Bamboo Forest 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 101~ 

Development of Airports in Kamataka 
(Deb. 1, Vol. XXX, 15-11-2007) 
CoL 175-77 

Doordanhan and FM Studio in K.arnataIca 
(Deb. 6, Vol. XXX, 23-11-2007) (Deb. 3, Vol. XXX, 20-11-2007) 
Col. 255 Col. 147-49 

Air Services ftom KarnataIca 
(Deb. 1, Vol. XXX, 1 '-11-2007) 
Col. 177-78 

Auto and Food Cluster Project in 
Kamataka 
(Deb. 1', Vol. XXXI, 0'-12-2007) 
Co1.296-97 

Economic Backwardness of Weavers 
Community 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 335-36 

Elected Members in Panchayati Raj 
Institutions 
(Deb. IS, Vol. XXXI, 05-12-2007) 

Bangalore Metro Project Col. 74-78 
(Deb. II, Vol. XXXI, 30-11-2007) Establishment of Postal Office 
Col. 138-39 (Deb. 2. Vol. XXX, 19-11-2007) 

Banneraghatta Biological Park Col. 313 
(Deb. i5, Vol. XXXI, 05-12-2007) 
Col. 107 

CBI Coordinetion with Kamataka Police 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 238-39 

Coal BlDcks to BeUary Power Project 
CDeb. 11, Vol. XXXI, 30-11-2007) 
Col.l~i 

Compensation Package regarding 
Bangalore Metro Rail 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 153-S4 

Construction of Bellary-Hospet Road in 
Kamataka 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 298 

Fishermen Development Rebate on HSD 
Oil 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.213-14 

Flow of Flights in Bangalore Airport 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 270 

Fodder Development in Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 208 

Food Processing Industries in Karnataka 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 93-98 

Funds for~chcmcs 
(Deb. 7, Vol. XXX, 26-11-2007~ 
Col. 362-63 
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Funds from Asian Development Bank 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 6-7 

Harihar Railway Stations 
(Deb. I, Vol. XXX. J 5-11-2007) 
Col. 57 

Increase ofPJan Outlay 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 276-71 

Krishi Shramik Samajik Suraksha Yojana 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 308-10 

Need to release Central assistance for 
providing relief and rehabilitation 10 
the flood-affected people in KamatIka 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.318-J9 

Need to sanction new railway projects in 
KamataJca (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL 492-93 

New Railway Line between Satyamanlla 
and Bangalore 
(Deb. 16, Vol. XXXI, 06-12-2007) 

Loan Under PMRY Col. 242 
(Deb. 6, Vol. XXX, 23-11-2007) New Railway Tracks in Kamataka 
Col. 89-:91 (Deb. 10, Vol. XXX, 29-11-2007) 

LPG Based Community Kitchens Col. 292 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 74-75 

Mobile Tower in Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 207 

Nanotechnology Centre 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 37-39 

Need to enhanee annual allocation of 
funds for doubling of railway line 
between Ramanagaram-Mysore 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 519-20 

Need to modernize Belgaum Airport in 
Kamataka (MUR 377) . 
(Deb. IS, Vol. XXXI, OS-~2-2007) 
Col. 411-12 

N~ to re-sc:hedule.andreduce the travel 
timings of~Rani Chennarnma Express" 
between Bangalore & Belgaum 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 495-96 

Non-Presence of Route Maps 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 114 

Passenger Train between Bangalore and 
Mangalore 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 78-79 

Passenger Train between Harihar and 
Birur 
(Deb, 10, Vol. XXX, 29-11-2007) 
Col. 76-77 

Plight of Employees in Garment Industries 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 64 

Power Generation from AlmatiDam 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 189 

Proposal for Youth FestivalslProgrammes 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 180-81 

Protection of Monuments in Bagalkot, 
Karnataka 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 177-78 
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Rail Connectivity ofMysore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.lII-12 

Railway Projects in Kamataka 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 8344. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 285-93 

Recognition under NefE 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 74-75 

Regional Science Centie Pilikula 
Mangalore 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 55 

ROBIRUB in Kamataka 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 139-40 

Scheme for Distribution of Food grains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 312-13 

Trade Fair 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoL 261-76 

Kendrtya Bbaadar 
Approval of the General Budget of 

Societies 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 452-53 

){endrtya Vldyalaya 
Coupons for Admission in. Kendriya 

Vidyalayas 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 38S-86 

Leasing of Swimming Pools of Kendriya 
Vidyalayas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 287-88 

Need to open Kendriya Vidyalayas in 
district Kaushambi, Uttar Pradesh 
(MUR377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 534 Setting up.ofHandicrafts Complexes 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 297 Opening of Kendriya Vidyalayas 

Sound and Light Shows 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 204-05 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Kamataka(Res.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 502-16 

Stoppage of Passenger Train at 
Hll.C:hfiavvanchalli Village 
(Deb. I. Vol. XXX. 15-11-2007) 
Col. 164 

Sugarcane Prices 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 95 

Terrorist Threat to Kamataka 
(Deb. 14, Vol. XXX~ 04-12-2007) 
Col. 3.\3-44 

(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 187-88 

Opening of New Kendriya Vidyalayas 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 429-32 

Kendrtya Vldyalaya Sanpthan 
Irregularities in KVS 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 144 

Kenya 
Lo""s to other Countries 

(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 389-90 

Kerala 
Bud Root Disease in Coconut 

(Deb. 2, Vol XXX, 19-11-2007) 
Col. 301-02 
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Cancellation of Flights from Calicut 
(Deb. S, .Vol. XXX, 22-11-2007) 
Co1.2n-78 

Cargo Operations at lbiruvananthapurarn 
Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 91 

Developm~nt of Tourism in Kerala 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 115-16 

Excavation and Drilling in Cochin-High 
(Deb. I, Vol. XXX, 15-11-2007) 
CoL 15 

Import ofFish 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 219 

Inclusion into the List of Scheduled 
Tribes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.IS9-60 

Increase in Cancer Cases 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 170-71 

Introduction ofSubw-ban Trains in Kerala 
(Deb. 1, Vol~ XXX, 15-11-2007) 
Col. 85-86 

Kannur Airport 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 70-71 \ 

Need to augmenf operation of direct flights 
be~ween Calicut (Kerala) and Gulf 
Countries (MUR 377) 
(Peb. 5, Vol. XXX, 22-11-2007) 
Col. 331 

Need to construct a new bridge it 
Dharmadam-Muzhappilangad on N.H.-
17 in Kannur district., Kerala (MUR 377) 
(Deb. 4, Vol. XXX. 21-11-2007) 

·Col. 761-62 

Need to declare Erumeli in Kerala as a 
National Pilgrim Centre (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 333-34 

Need to evolve proper mechanism to 
provide relief to the coconut growers 
in Kerals distressed due to adverse 
market situations (MUR 311) 
(Deb. 2, Vo'. XXX, 19-11-2001) 
CoJ.52S 

Need to expedite the consWiction of 
Quiton (Kollam) by-pass in Kera'a 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-20~7) 
CoI.3S6 

Need to expedite the construction of 
Thalassery-Mahe by-pass in Kerala 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 513 

Need to grant Swatantra Sainik Samman 
Pension to the survivors of freedom 
struggle in Kerala (MUR 371) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 315-16 

Need to include the fishermen 
communities of Kerala in the list of 
Scheduled Castes (MUR 371) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.S23-24 

Need to provide road connectivity from 
Thuravoor on N .H.-4 7 to Main Central 
Road in Kerala under Central Road 
Fund Project (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 525 

Need to set up a Cashew Board with 
headquarters in Kochi, Kerala 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 550-51 

Need to set up an Indian Institute of 
Technology at Palakkad in Kerala 
(MUR377) 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 499 

NH Project on BOT Basis in Kerala 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.311 



SUBJECT INDEX 119 

Planning at Grass-Root Levels by the 
Panchayats 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 13-21 

Railway Facilities for Sabarimala 
Pilgrimage in Keraia 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 145 

Regional Research Centres for Ayurveda 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 95 

Setting up of a National Marine Police 
Academy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 170 

Shortage of LPG 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 29-34 

Thiruvananthpuram Airport 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 186-87 

Voting Right 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 114-15 

Kerosene 
Adulteration in Petrol, Diesel and 

Kerosene 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 9-10 

Allocation of Kerosene and LPG to States 

Kerosene for Printing Press 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 102 

Prices of Diesel, Petrol, Cooking Gas and 
Kerosene 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoL 146-SO 

Shortage of Kerosene in Maharuhtra 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.n-79 

Subsidy on LPGlKerosene Oil 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 4-6 

Supply of Kerosene Oil to Jharkhand 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 53-55 

Kerosene Lamp 
Energy Efficient Kerosene Lamps 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 427 

Kbadi and Viii. Ie Indu.trie. 
Commis.ioD 

Achievement of Target by KVIC 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 189-204 

Allocation for Khadi and Village Induitry 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 41 8-20 

(Deb. 5, Vol. XXX, 22-11-2007) Collaboration ofKVICwith Big Industrial 
Col. 72-80 Houses 

Blackmarketing ofKerosene 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.I 71-73 

Distribution of Kerosene 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.lOO~2 

Import ofSKOlKerosene 
(Deb. 16, Vol. XXXI, 06-12:-2007) 
Col. 65-66 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.302~3 

Khadi Sales Outlets 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 23 1-33 

Modernisation of Khadi and Village 
Industry Training Centres 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 296-302 
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Need to include Khadi and Village Kfshori Shlkti VojlDI 
Industries Commission and Indian Kishori Shakti Yojana 
Colfee Board in the terms of reference (Deb. J I, Vol. XXXI. 30-11-2007) 
of Sixth Central Pay Commission Col. 96-97 
(MUR 377) KBowledae CHy 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 321 

Public Private Partnership in Collaboration 
with KVIC 
(Dcb. 8, Vol. XXX, 27-11-2007) 
CoI.IJ3 

Quality Product ofKVIC 
(Dcb. 14, Vol. XXXI. 04-12-2007) 
Col. 394-95 

Trade Fair 
(Dcb. 3, Vol. XXX, 20-11-2007) 
Col. 261-76 

Khadland Village Industry(s) 

Khadi Institutions 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 295-96 

Establishment of Knowledge City 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 160 

Krishl Vigyln Kendn 
Krishi Vigyan Kendra 

(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.208~ 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 379-86 

Kutir-Jyoti Yojana 
Kutir-Jyoti Yojana under Tribal Sub Plan 

(Deb. 6, Vol. XXX, 23- 11 -2007) 
Col. 397 

Kuwait 

Arrest oflndian by Kuwaiti Government 
(Dcb. 15, Vol. XXXI, 05-12-2007) 

Production of Khadi Col. 126 
(Deb. 3, Vol. XXX, 20-11-2007) Compensation for Kuwait War Victims 
Col. 235-37 (Deb. 4, Vol. XXX. 21-11-2007) 

Workshed Scheme Col. 298-99 
(Deb. 3. Vol. XXX. 20-11-2007) Labour(s) 
Col. 453-54 

Khadi KarigarJlnashree 8ima Yojana 
Khadi Karigar Janashree Bima Yojana 

(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 388:.92 

Kisln Credit Card 
Kisan Credit Cards 

(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 127 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 272-74 

Kisan Sahayak Kendn Scheme 

Kisan Sahayak Kendra Scheme 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 131-33 

Amendment in Labour Laws 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 228-29 

Assistance to Workers Deported from Gulf 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 364-65 

Committee on Contract Labour 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 164-65 

Declaration on Fundamental Principles 
and Right at Work 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 78 

Demand of Indian Workers Abroad 
(Dcb. 15. Vol. XXXI. 05-12-2007) 
Col. 324 
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Economic Security to the Workers of 
MITCO 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 146-47 

Exploitation of Employees by Banking and 
Insurance Companies 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 247 

Exploitation of Employees in Unorganised 
Sectors 
(Deb. 7, Vol. XXX, 26~ 11-2007) 
Col. 230 

Female Workers in Coal Sector 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 179-82 

GrievanCes of Textile Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 23940 

Housing Schemes for Rural Landless 
Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.I64~5 

Implementation of Labour Laws in 
Companies 
(Deb. II, Vol. XXXI,~30-11-2007) 
Col. 241-42 

Increase in Bonus Limits 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 76-77 

Indian Workers in Gulf 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 144-45 

Krishi Shramik Samajik Suraksha Yojana 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 308-10 

Labour Housing Scheme 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.304~ 

Labour Laws in Textiles Industry 
(Deb. 2, .vol. XXX, 19-11'-2007) 
Col. 376-77 

Labour Problems 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 226-27 

Labour Welfare Measures in IT Sector 
(Deb. 7, Vol. XXX, 26-11-2001) 
Col.373 

Minimum Wages for MaidslNurses in 
Overseas Countries 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.215-16 

National Floor Level Minimum Wages 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 225-26 

Need to stop outsourcing of services in 
Eastern Coalfields Ltd. and implement 
community development schemes for 
the welfare of the workers engaged in 
Raj Mahal Lalmatia Project in 
Iharkhand (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 764~5 

Pending In~ustrial Cases 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 355-57 

Regularisation of Daily Wagers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 150 

Rehabilitation and Health Insurance for 
Textile Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 446-48 ' 

Rehabilitation of Bonded Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 287-90 

Rehabilitation of Employees Affected by 
Sealing oflndustrial Units 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 252 

Study on Problems of Labourers 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 233 
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Temporary Employees in Public and 
Private Sectors 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.502~ 

Textiles Workers Relief Fund Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 70-71 

Upliftment of Construction Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
0>1.64-66 , 

Wage Parity 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 305-06 

Wages to Agricultural Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 6-14 

Welfare Scheme for Tobacco Workers 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 251-52 

Welfare Scheme for Unorganised Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 472-74 

Workers in Retail Sector 
(Deb. 13, Vol XXXI; 03-12-2007) 
Col. 280-82 

Workers of Closed Industrial Units in Delhi 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 185-16 

Lake 
National Lake Conservation Plan 

LaDp8ae(l) 
Bhasha Samman Award 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 71-72 

Grants for development of Tamil and 
Kannada Languages 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.2S1 

Hindi In Science E,..,ress 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 98-101 

Need to confer the status of a classical 
language to Kannada (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 511-12 

Need to confer the status of a classical 
language to Kannada (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 382-83 

Need to include 'Angika' language in the 
Eighth Schedule to the constitution 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 544-45 

Need to include 'Bhojpuri' language in the 
Eight Schedule to the Constitution 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 523-24 

(Deb. 9, Vol XXX, 28-11-2007)' Preservation of Languages 
Col.l41 (Deb. 8, Vol. XXX, 27-11-2Q07) 

Pending Lake Conservation Projects 
(Deb. 4, Vo\. XXX, 21-11-2007) 
Col.2SS-56 

Lakshldweep 
Inter-Island Connectivity 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 276-77 

LaDd Reforms 
Committee on Land Reforms 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 84 

Col. 309 
Preservation of Minor Languages 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 401-02 . 

Revival of Sanskrit Language 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 327 

Lather 
Export of Leather 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 252-53 
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Leather Clusten 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 374-75 

LeJblatun 
Need for harmonious functioning of three 

organs of State - Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 551-629 

UberbaD CommluioD 

Liberhan Commission 

Supply of LNG for Dabhol Plant 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 241 

Withdrawal of LPG Subsidy for PAN Card 
Holders 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 245-46 

Uquefted Petroleum Ca. 
Adulteration in the LPG 

(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.2S7-51 

Allocation of Kerosene and LPG to States 
(D~b. 3, Vol. XXX, 20-11-2007) (Deb. 5, Vol. XXX, 22-11-2007) 
Col. 210 Col. 72-80 

Ubrary 
Promotion of Rural Libraries 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 22-38 

Ure InsuraDet CorpontioD or India 
Commission for LIC Agents 

(Deb. II, Vol. XXXI, 30~11-2007) 
Col. 443-44 

Lapse ofLiC Policies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 189 

Life Insurance Corporation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.IS6 

Mismanagement in LlC 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 389 

Welfare Measures for LIC Agents 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 97-98 

Uquefted Natunl Cas 
Import of LNG from Qatar 

(Deb. I, Vol. XXX, 15-11-2007) 
Col. 7-8 

LNG Terminal at vallaipadam 
. (Deb. 4, VoL XXX, 21-11-2007) 
CoL 23 1-32 

Artificial Scarcity of LPG • 
(Deb. 10, Vol. XXX, 29-11-2007) 
. Col. 133 

Black Marketing of LPG 
(Deb. 5, Vol. XXX, 22-11-2001) 
Col. 157-59 

Commercial Use of Domestic LPG 
Cylinders 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 66-68 

Cut in LPG Production by Reliance 
Industries Ltd. 
(Deb. I, llo!. XXX, 15-11-2007) 
Col. 106 

LPG Based Community Kitchens 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 74-75 

Need to ensure adequate supply of LPG 
in Hoshiarpur Parliameotary 
Constituency, Punjab (MUR 377) 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col:330 

Prices of Diesel, Petrol, Cooking Gas and 
. Kerosene 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 146-50 

Sale ofCommerciall:PG by Distributors 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 59 
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SbonIp ofLPG 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 29-34,191-99 

Spurious 0.. Cylinders 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 4.-42 

Opening of LPG Agencies in the Country 
(Deb. I, Vol. XXX, 15- J 1-2007) 
Co1.17S-76 

Opening of LPG Agencies in V.P. 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. lSI-54 

Subsidy on LPGlKerosene Oil Opening of LPG Gas Agency in Rajasthan 
(Deb. 16, Vol. XXXI, 06-12-2007) (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 4-6 Col. 102-03 

Supply o(LPG Cylinders 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.207-OS 

Sale of Gas Stove, Gas Rubber Pipes by 
Gas Agencies 
(Deb. 10, Vol. XXX, 29-11-2007) 

Supply ofLPG in the Himalayan States Col. 6S-69 
(Deb. 10, Vol. XXX, 29-11-2007) Uquor 
Co1.178-79 

Uquefled Petroleum Gas Agency(s) 
AJlotment of LPG Agencies in 

Chhattisgarh 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 112-13 

Atlotment of Petrol Pumps and LPG 
Agencies 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 269 

LPG Agencies in Rohtak 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 123 

Opening of Gas Agencies 
(D.eb. 10, Vol. XXX, 29- I 1-2007) 
Col. 131-32 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 24l-44 

Opening of Gas Agency in Punjab 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.316 

Opening of LPG Agencies in Gujarat 
(Deb. 10, Vol. XXX, 29-11 -2007) 
Col. 70-71 

Opening of LPG Agencies in Jharkhand 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 227 

Involvement of Police in Illegal Liquor 
Trading 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 232-33 

Ute racy 
Literacy Programme 

(Deb. 14, Vol. XXXI; 04-12-2007) 
Col. 404-08 

Performance of NGOs in Literacy 
Campaign 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. SS-SS . 

U"estock 
Improvement in Quality of Buffaloes 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 71-72 

Livestock Insurance Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 75 

National Livestock Policy 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 93-94 

Research on Livestock and Fisher,ies by 
ICAR 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col.2S7 
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Technology Mission for Livestock 
Developmein 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoJ.346 

LuRl.adAdvances 
Additional Condition for Education Loan 

(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.223 

Agriculture Rural Credit Programme 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 38-39 

Change in Conditionalities of World Bank 
Loans and ADB Loans 
(Deb. 17,. Vol. XXXI, 07-12-2007) 
Col. 4849 

Collection of Bad Debts 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 230-3 I 

Credit Facility to Aariculture Sector 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 210-12 

Credit Guarantee Fund for Education Loan 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 140 

Debt Recovery under RDB Act, 1993 
(Deb. 6, Vol. XXX, 23-11 ~2007) 
Col. 138-39 

Defaulters of loans 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.64-6S 

Disbursal of Farm Loan 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 378-82 

ECB Norms for InfrastructW'C Projects 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 137 

Education Loan 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 42-44 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col.4S6 

Educational and Loan Facilitiel to 
Minority and Backwlrd Comnn.aUty 
(Deb. I, Vol. XXX, IS-1I-2007) 
Col 129-30 

External Debt 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.lS4-SS 

Foreign Loan for Sarva SIUkshaAbhiylll 
(Deb. 3, Vol. XXX, 20-11 -2007) 
Col. 219-20 

Interest Free Loan to Industrial Backward 
Districts 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 396-98 

Interest Subvention Scheme 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.204-0S 

Investigation on.Formula One Car Racing 
(Deb. 17, Vol. Xx,xl, 07-12-2007) 
Col. 49-SO 

Loan for BuilderslDevelopers 
(Deb. 17, Vol. XXXI, 07-12-2001) 
COl.14S 

Loan for Self-employment 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 387-92 

Loan to ConaumersIFannen in RuralAreII 
(Deb. 17, Vol. XXXI, 07-12-.2D07) 
Col. 39 

Loan to Small Fanners 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.3S3 

Loan to Small Units ' 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoJ.203..()4 

loan to Sugar Mills 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoUll 

Loan under PMRY 
(Deb. 6, Vol. XXX, 23- tt-2007) 
Col. 89-91 
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Loans apinst Foodstoek I RostrvChlrins of Asriculturaf Loans 
(Deb. 2, Vol. XXX, )9-) )-2007) (Deb. 2, Vol. XXX, 19-)1-2007) 
Col. 222 CoL 23 .... 1 

-Loans by Cooperative Banks Revenue from Carbon Credits 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 342-45 Col. 117 

Loans by HUDeO to Jharkhand 
(Deb. 6, Vol. XXX,.23-11-2007) 
CoI.311-)2 

Loans by NABARD 
(Deb. 7, Vol. XXX, 26-11-2007) 
CotJ76-77 

Loans to Weavers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 267-72 

Need to provide loans on easy terms to 
farmers engaged in Animal Husbandry 
Sedor (MUR 377) 
(geb. 15, Vol. XXXI, 05-12-2007) 
CoI.4lO 

Need to take measure to facilitate 
availability of farm credit @ 7% to 
farmers in Gujarat (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 760-61 

Non-Govemment Financing Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 243-4S 

Priority Sector Credit Target for 
Underprivileged Sections 
(Deb. 11, Vol.. XXXI, 30-11-2007) 
Cor.441-49 

Recovery of Loan 
(Deb. 2, Val. XXX, 19-11-2007) 
Col. 71 

Recovery of Loan by ICICI Bank 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 166-67 

Reduction in Interest Rate on Loans to 
SHGs 
(Deb. 6, Vol. XXX, 23-11-2007) 
c<,J.I57-59 

Senin, up of Funds for the Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 217 

Target an4 Achievement of Rural Credit 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 191-99 

World Bank Aid or Rural Finance System 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 193 

LokAdalats 
LokAdalats 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 135-36 

Lottery 
Committee to Ban Lottery Trade 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 225-26 

4'nadoh Committee 

Election of Student Union 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.171-72 

Madana 
Madarsa Modernisation Proaramme 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 386 

Madarsas and Makhtabs 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 103.()4 

Madhya Pndelh 
Assistance to Families of Martyrs 

(Deb. 2, Vol. xXX, 19-11-2007) 
Col. 476 

Awards to Tribal Students 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 306-07 
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Electrocudon ofRwming Train Ncar Bend 
(MP) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 216.-87 

GDP ofBimaru States 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 104-08 

Grant of Financial Aid 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 85-86 

Infonnation Technology Institutes 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. ISS-56 

Khajuraho Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 89-90 

Need to ensure adequate supply of power 
from central pool to Madhya Pradesh 
(MUR377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoJ.330 

Need to expedite the four laning ofNH-3 
passing through Murena Parliamentary 
Constituency, Madhya Pradesh 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 320 

Need to grant clearance for the 
construction of Chandia dam project 
in district Sagar, Madhya Pradesh 
(MUR377) 
(Deb. 9, Vo!. XXX, 28-11-2007) 
Col. 377-78 

Need to release the Central subsidy for 
the Solar Energy Schemes proposed 
to be implemented in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 533-34 

Need to repair stretches of National 
Highway from Aan to Mumbai and 
Indore to Baitul in Sbajapur 
Parliamentary Constituency, MJdhya 
Pradesh (MUR 371) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL 495 

Need to restore the orilinaJ quota ofPDS 
. to Madhya Pradesh (MUlt 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S44 

Need to set up a Mlnpn.rare Plant in 
Rewa district, Madhya Prade.h 
(MUR317) 
(Deb. 1S, Vol. XXXI, 05-12-2007) 
Col. 413 

Ne~ to Undertake Afforestation work 
along four Lane Express Hipway ftom 
Multhaun to Mabarajpur in Sa,ar, 
Madhya Pradesh (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.S26 

Need to undertake repair works on N.H. 7 
and N.H. 75 passin, through Satna 
Parliamentary Constit~ncy in 
Madhya Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 383-84 

Over Bridge at Mehar Railway Crossiba 
(Deb. 9, Vol. XXX, 2S·J 1-2007) 
Col. 94 

Poach in, of Tigers in Dudhwa National 
Park 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 216-19 

Poisonous Chemicals in Water 
(Deb. 16, Vol. XXXI, 06-12-2007) 
COI.SS-87 

Rural Livelihood Projects 
(Deb. 17, Vol. XXX), 07-12-2007) 
Col. 192-93 

Setting up of Auto Tracing Track 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 384 
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Single Railway T~k in Madhya Pradesh 
and Chhatiisgarh 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI.18S 

Supplying Gas through HBJ Pipeline 

Maharashtn 
Action Plan to Combat Water-Borne 

Diseases 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 278-79 

(Deb. 10, Vol. XXX, 29-11-2007) Airport at Navi Mumbai 
CoJ.]01-02 (Deb. S, Vol. XXX, 22-11-2007) 

Textiles Workers Relief Fund Scheme 
Col. 176-77 

(Deb. 7, Vol. XXX, 26-11-2007) Allocation of Coal Blocks to MSMC 
Col. 70-71 (Deb. 9, Vol. XXX, 28-11-2007) 

CoI.2S8-59 
Timely ~pply of Chemical Fertilizers' to 

States' 
(Deb. 16, Vol. XXXI, 06-)2-2007) 
Col. )8~19 

Mlh8jln Commission 
Boundary Dispute 

(Deb. 8, Vol. XXX, 27-1 t -2007) 
CQf. )S~S9 

MahaDlprTelepbone Nip. Limited 

Action Plan by BSNL and MTNL 
(Deb. 2, Vol. XXX, ) 9- It -2007) 
Col. 484-86 

Invesbnent by MTNL 
(Deb. 2, Vol. XXX, ) 9-11-2007} 
CoI.l4) 

Mobile Tower by MTNL 
(Deb. 2, Vol. XXX, ) 9-) 1-2007) 
CoI.3Il 

Need to improve the mobile services 
provided by MTNL and BSNL in the 
country (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 375-76 

Reduction in Subscribers ofMTNL 

Atomic Power Plants in Tarapur 
(Deb. 9, Vol. XXX, 28-))-2007) 
Co1.143~ 

Baba Saheb Ambedkar Smarak 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 20S..()6 

Candidate Under Sports Quota 
(Deb. 13, Vo~. XXXI, 03-12-2007) 
Col. 367-68 

Changes in AUWSP Scheme 
(Deb. 11, Vol. XXXI, JO-1I-2007) 
Col. ))0 

Compensation on Road and Rail FreiJht 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 178 

Cultivation in Vidharbha 
(Deb. 7, Vol. XXX, 26-It-2007) 
COl.32S 

Development Plan ofEutem Coutal Part 
ofMumbai 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 139-40 

Digging of Wells 
(Deb. 13, Vol. XXXI, 03-12-2001) 
Co1.2S4 

(Deb. 2, Vol. XXX, 19-11-2007) DoublingofJalgaoriandUdhanaRail-Llne 
Co1.339-40 (Deb. 16, Vol. XXXI, 06-12-2(01) 

Col. 128-29 
Zonal Tenders for Building Works DPR under JNNURM for Maharuhtra 

(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 99-100 CoI.J91-402 
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Drying up of Riven in Maharuhtra 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 113 

Multi Product Special Economic Zone 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 398-400 

Environmental Restoration Projects Mumbai as International Financial Centre 
(Deb. I S, Vol. XXXI, OS-12-2007) (Deb. II, Vol. XXXI, 30-11-2007) 
CoI.2So-SI Col. 110 

Excavation and Drilling in Cochin-High 
(Deb. I, .Vol. XXX, 15-11-2007) Nagpur Airport 
CoI.SS (Deb. 5, Vol. XXX, 22-11-2007) 

Col. 103 
Firing at Sewri Hari Masjid 

(Deb. 8, Vol. XXX, 27-11-2007) Navodaya Vidyalayas 
Col. 73-74 (Deb. 3, Vol. XXX, 20-11-2007) 

Frequency for Radio Communication 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 219-20 

Funds Allocated to Maharashtra 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 100-01 

Funds for Ongoing Projects in 
Maharashtra 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 133-34 

Gosikhurd Irrigation Project 
(Deb. 7. Vol. XXX, 26-1J -2007) 
Col. lSI 

Inclusion ofGosikhurd Irrigation Project 
as National Project 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 166-67 

Col. 29 
Need to accord approval to the 

amendments made by the Maharashtra 
Legislative Assembly to the Prevention 
of Food Adulteration Act, 1954 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S27 

Need to create separate Development 
Board for Konkan region (MUR 377) 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 514 

Need to ensure adequate wages and social 
security to Beedi worken in Bhandara 
and Gondia districts of Maharash&ra 
(MUR377) 
(Deb. 9, Vol. XXX, 2S-II-2007) 
Col. 376 Installation of Metro Channel Transmitter 

(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 437-38 Need to four-lane N.H. 9 and N.H. 13 in 

Insurlnoe Claims of Flood Victims in 
Maharashtra' 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 244 

Minimum Support Price for Cotton 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 58-64 

Modernisation of Railway Stations in 
Maharashtra 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 23940 

Sholapur Parliamentary Constituency, 
Maharashtra and settin& up of 
Accident Trauma Centres alon& the 
highways (MUR 377) 
(Deb. 4, Vol. XXX,·21-11-2007) 
Col. 759 • 

Need to live Central Excise Duty 
exemptipn to Sugar Mills in 
Maharashtra (MUR 377) 
(Deb. 4, Vol. XXX. 21-1 J -2007) 
Col. 758 
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Need to include Aurangabad under 
Jawahar Lal Nehru National Urban 
Renewal Mission (MUR 317) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 387-88 

Need to provide air connectivity to 
Sholapur, Maharashtra(MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 354 

Need to provide stoppage of Lokmanya 
Tilak Express (Train No. 2142) at Nasik 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007)' 
Col. 356-57 

Need to set up a Central University in 
Gadchiroli district, Maharashtra 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 497-98 

Need to start production of Coal in Besur 
and Nanded units of Western Coal 
Fields Limited in Maharashtra 

Plot for Construction of Post Office 
Buildings 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoUJ7 

Private Companies in Telecom Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 69-72 

Project Proposils under NCLP 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 238-39 

Projects from Maharashtra under 
UIDSSMT 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 467 

Refund of Loss 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 299 

Rehabilitation of Slum Dwellen 
(Deb. I, Vol. XXX, 1 S-II-2007) 
Co1.l81-82 

Request for Supply of Additional Coal 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 54748 

Rural Telephone Exchanges 
(MUR377) (Deb. 13, Vol. XXXI, 03-12-2007) 
(Deb. 10, Vol. XXX, 29-11-2007) Co1.214-17 

I Col. 385 I • Scarcity of Water 
Need to wllive ofTthe condition of NET/ 

SET examination for University 
lecturers appointed prior to 04.04.2000 
in Maharashtra and Goa (MUR 377) 
(Deb. 7, Vol. XXX, 26·11-2007) 
Col 496 

New Railway Lines in Maharashtra 
(Deb. 5, Vol. XXX. 22·11-2007) 
Col. 229 

New Train between Nasik and Pune via 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 261-62 

Science and Technology Proposals from 
Maharashtra 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 179-80 

Separate Statutory Development Board for 
North Maharashtra 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 179-80 

Setting up of New Steel Plant in 
Kalyan Maharashtra 
(Deb. 16. Vol. XXXI, 06-12-2007) (Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 113 I Col. 113-14 

Paralysis Caused due to Conjectivitis i Shortage of Kerosene in Maharashtra 
(Deb. 9, Vol. XXX, 28-11-2007)' (Deb. 16. Vol. XXXI, 06-12-2007) 
Co1.149-51 ! Col. 77-79 
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Smualing ofNorkya Vanaspati from the 
Forests 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 294 

Special Pack8ge for digging of Wells 

Marine Produet(.) 

Ban on Import of Prawns 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 449-S2 

(Deb. 2, Vol. XXX, 19-11-2007) Protection to Marine Species 
Col. 223 (Deb. 4, Vol. XXX, 21-11-2007) 

Supply of LNG for Dabhol Plant Col. 229-30 
(Deb. 16, Vol. XXXI, 06-12-2007) Matten Under Rule 377 
Col. 241 

Support Price for Crops 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 427 

Mahatma GandhJ 
Documents of Mahatma Gandhi in 

Custody of Private TV Production 
Company 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 91-92 

Ma"~ 

Import of Wheat (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.319 . 

Need to absorb the employees of District 
Rural Development Agency. 
Uttar Pradesh in Panchayati Raj 
Department of the State (MUR 377) 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 322 

Need to accelerate the growth in 
Agriculture Sector(MUR 377) 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Col. 416-17 

Alleled harassment meted out to 
participants of the rally organised by 
the Hindu Rights Action Force 
(HNDRAF) in Kuala Lumpur on 
2S November, 2007 and subsequent Need to accord approval to the 
related matters - (St) amendments made by the Maharashtra 
(Deb. 11. Vol. XXXI. 30-11-2007) Legislative Assembly to the Prevention 
Col. S4S-46 of Food Adulteration Act. 1954 

Malnutrition (MUR377) 
Data on Malnutrition (Deb. 2. Vol. XXX. 19-11-2007) 

(Deb. 2. Vol. XXX. 19-11-2007) I' Col. 527 
Col. 22-23 Need to accord priority for conversion of 

Maln"\ltfition among Children metre gauge railway line to broad gauge 
(Deb. 6, Vol. XXX. 23-11-2007) line in Saurashtra Region of Gujarat 
CoI.268~9 (MUR377) 

Maapvve (Deb. ,13. Vol. XXXI. 03-12-2007) 
Destruction of Mangroves Col. 510-41 . 

(Deb. 15. Vol. XXXI, 05-12-2007) Needtoallottheremaining\andearmarked 
Col. 136 by Defence Ministry for residential 

Manlpur rurpose to Ex-servicemen in Bijnore. 
FM Station in Imphal . Uttar Pradesh (MUR 377) 

(Deb. 14, Vol. XXXI. 04-12-2007) I (Deb. 10. Vol. XXX. 29-11-2007) 
Col. 144-45 Col.389 
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Need to announce early special Incentive 
Price for paddy in the country 
(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 757 . 

Need to appoint a nodal agency for 
monitoring the Special Central 
Assistance to Tribal Sub-Plan in States 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 378-79 

Need to appoint regular college lecturers 
in Andaman and Nicobar Islands 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.507-o8 . 

Need to augment SSNL mobile service in 
Amreli Parliamentary Constituency in 
Gujarat (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493 

Need to augment operation of direct flights 
between Calicut (Kerala) and Gulf 
Countries (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col.331 

Need to bring a legislation banning cow 
slaughter in the country (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 358-59 

Need to bring forth a legislation for 
re8ulating the functioning of travel 
agencies in the country (MUR 377) 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 384 

Need to carve out a new State of Harit 
Pradesh from the Western Parts of Uttar 
Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 542-43 

Need to check recurring tlobdtl' in the 
Eastern parts of Uttar Pradesh caused 
due to the rivers emanating from Nepal 
(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 762 

Need to check the further spread of 
• Leppropyrocis' in Andaman and 
Nicobar Islands (MU'R 377) 
(Deb. 2. Vol. XXX, 19-11-2007) 
CoI.S22-23 

Need to check the problem of recurring 
. floods in Kheri Parliamentary 
constituency of Uttar Pradesh by 
constructing dams on rivers originating 
from Nepal (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 415-16 

Need to conduct a CBI Inquiry into the 
free of cost exeess spectrum allotted 
to private GSM Operators (MUR 377) 
(Deb. 15. Vol. XXXI, 05-12-2007) 
CoI.4IS 

Need to conduct a speciaL recruitment drive 
in Akhnoor, Jammu and Kashmir for 
recruitment of youths in Defence and 
Para Military Forces (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 520 

Need to conduct an inquiry into the works 
undertaken by NBCC in border fencina 
alon& Indo-Sanaladesh border 
(MUR377) 
(Deb. 7, Vol.' XXX, 26-11-2007) 
Col. 494 

Need to confer the status of a clusical 
language to Kannada (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 51 1-12 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 382-83 
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Need to constitute a separate fund for 
extending financial help to poor 
patients in the country (MUR 377) 
(Deb. 10, Vol. XXX, 29- ))-2007) 
Col. 389 

Need to construct a by-pass and railway 
over bridge on N.H. 24 in BareilJy 
(MUR377) 
(Deb. 16, Vol. XXXI, 06- I 2-2007) 
Col. 3S4-SS 

Need to construct a tlyover on Railway 
Crossing No. 122-C in Lucknow-
Bareilly division, Uttar Pradesh 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 499 

Need to construct a new bridge at 
Dharmadam-Muzhappilangad on 
N.H.-J7 in Kannur district. Kerala 
(MUR377) 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 761-62 

Need to construct a new railway line 
between Kollengode to Thrissur in 
Southern Railway (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 321-22 

Need to construct a road over-bridge on 
N.H. 8 in Behrod, Rajasthan (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493 

Need to construct a road over-bridge at 
Koshi railway crossing in Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 356-57 

Need to construct an underpass- and a 
pedestrian over-bridge under Golden 
Quadrilateral Roads Project in 
Aurangabad Parliamentary 
Constituency in Bihar (MUR 377) 
(Deb. 8, Vol. XXX1 27-11-2007) 
CoI.S09 

Need to construct railway line linking 
Bhadrachalam-Kovwr and Manugur-
Ramagundam in Andhra Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 381-82 

Need to convert NH-8 between New Delhi 
and Jaipur into six lane (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.3S4 

Need to convert the Bharuch-Jambusar 
raHway line into broad-gauge and 
restart the railway line between Netra 
and Ankleshwar extending it upon 
Nandurbar (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.S22 

Need to cover more villages under 'Rajiv 
Gandhi Gramin Vidyutikaran Scheme' 
in Rajasthan (MUR 377) 
(Deb. 2, Vol. XXX, 19-1] -2007) 
Col. 524 

Need to create separate Development 
Board for Konkan region (MUR 377) 
(Deb. 8, Vol. XXX, 27-1] -2007) 
CoI.514 

Need to declare Biju Patnaik Airport at 
Bhubaneswar as an International 
Airport (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.SI2 

Need to declare Erumeli in Kerala as a 
National Pilgrim Centre (MUR 377) 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 333-34 

Need to declare the roads linking Palanpur-
Kandla-Khed Braha-Shyamia aad 
Ahmedabad-Abu road as National 
Highways (MUR-J77) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
COl.3S3 
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Need to depute a Central team to report 
on the causes of disease affecting 
people in Srikakulam district, Andhra 
Pradesh (MUR 377) 
(Deb. I, Yo I. XXX. 27-11-2007) 
Col. 517 

Need to develop a 'Ram Path' connecting 
all the pilgrim places having an 
association with Lord Rama (MUR. 377) 
(Deb. 16,. Vol. XXXI, 06-12-2007) 
Col. 353-54 

Need to embark on 'Kanhar Irrigation 
Proj~' in !harkhand (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 416 

Need to enhance annual allocation of 
funds for doubling of railway line 
between Ramanagaram-Mysore 
(MUR377) 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 519-20 

Need to enhance the quota of rice for 
Mizoram (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 418 

Need to enhance the strength of judges 
with a view to reduce the pendency of 
cases in the courts (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.54~ 

Need to ensure adequate availability of 
seeds an& ch~mical fertilizers to the 
farmers in the country (MUR 377) 
(De~. 7, Vol. XXX, 26-11-2007) 
COl. 500 

Need to ensure adequate supply of LPG 
in Hoshiarpur Parliamentary 
Constituency, Punjab (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 330 

Need to ensure adequate supply of power 
itom Central poorto Madhya Pradesh 
(MUR377) . 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 330 

Need to ensure adequate wqes and social 
security to Beedi worken in Bhandara 
and Gondia districts of Maharashtra 
(MUR377) 
(Deb. 9, Vol. XXX, 21-JJ·2007) 
Cof.376 

Need to ensure availability offertilizer to 
farmers in Uttar Pradesh (Mllk 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 386 

Need to ensure regular supply of power 
from NTPC Diviyapur to the farmers of 
District Auriya, Uttar Pradesh 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 525-26 

Need to ensure required quota of job 
reservation to OBCs in Government 
Deparunents (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 387 

Need to establish an Airport at Dindigul 
in Tamil Nadu (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 508 

Need to evolve a policy on deep sea 
fishing with a view to protect the 
interest oflndian fishermen (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 525 

Need to evolve proper mechanism to 
provide relief to the coconut growers 
in Kerala distressed due to adverse 
market situations (MUR 37'n 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 525 

Need to expedite four-Ianing of NH-7 
between Tuticorin and Tirunelveli in 
Tamil Nadu (MUR 377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 535 
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Need to expedite implementation ofRajiv 
Gandhi Gramin Vidyutikaran Yojana in 
Jajpur district, Orissa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 527 

Need to expedite laying of railway line 
between Maharajganj and Mashrakh 
in Bihar(MUR 377) 
(Deb. 4, Vol. XXX,' 21-11-2007) 
Col. 763 

Need to expedite the completion ofKonar 
Canal Irrigation Project in District 
Kodenna, Jharkhand (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.S28 

Need to expedite the construction of a 
bridge on fiver Bhutahi-Balan in Bihar 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.3S8 

Need to expedite the construction of 
Khurda Road-Bolangir railway line in 
Orissa (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 311 

Need to expedi~e the construction of 
Quiton (Kollam) by-pass in Kerala 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.3S6 

Need to expedite the construction of 
Thalassery-Mahe By-pass in Kerala 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.S13 

Need to expedite the Darjeeling Drinking 
Water ,Project of Balasan in West 
Bengal (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 521 

Need to expedite the four laning ofNH-3 
passing through Murena Parliamentary 
Constituency, Madhya Pradesh 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 320 

Need to expedite the pending Railway 
projects in Bareilly, Uttar Pradesh 
(MUR377) 
(Deb. II, Vol. XXXI, 30-11 -2007) 
Col. 532-33 

Need to expedite the setting up of AIIMS 
atPatna(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 311 

Need to expedite the setting up of Rail 
Coach Factory (Repairing and 
Maintenance Unit) at Jhansi, 
Uttar Pradesh (MUR 377) 
(Deb. J3, Vol. XXXI, 03-12-2007) 
CoI.S4748 

Need to expedite the survey work for 
upgradation of National Highway 
No. 17 inGoa(MUR377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 521 

Need to expedite widening of N.H. 33 
between Rajkot and Bhavnagar in 
Amreli Parliamentary Constituen~y, 
Gujarat (MUR 377) 
(Deb. 4, Vol. XXX, 21-11.2007) 
Col. 757-58 

Need to extend the construction of 
Udhampur·Baramulla railway line to 
Kupwara in Jammu and Kashmir 
(MUR377) 
(Deb. 14, Vol. XXXI, 04·12-2007) 
CoI.S2S-26 

Need to extend the enhanced productivity 
linked bonus to all the employees of 
the Central Govem~ent (MUR 377) 
(Deb. 2, Vol. XXX, 19·11·2007) 
Col. 526-27 
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Need to fix a higher Minimum Support 
Price for paddy (MUR 317) 
(Deb. 2, Vol. XXX, 19-JJ -2001) 
Col. 520-21 

Need to fixremuneradve Minimum Support 
Price for paddy and make arrangements 
for procurement of paddy directly from 
the fanners(MUR 317) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 38A-89 

Need to fix remunerative price of coconut 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 360-61 

Need to fix remunerative price of sugarcane 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 357-58 

Need to fixation of royalty on coal and 
.other minerals at 20% of sale price on 
ad valorem basis (MUR 317) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 527-28 

Need to form a New State ofBundelkhand 
(MUR377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 332-33 

Need to. forll'iulate a plan to check water 
logging and siltation in rivers flowing 
through Chhapra and Siwan Districts 
of Bihar (MUR 377) 
(Deb. 8, \'pI. XXX, 27-11-2007) 
Col.SI6 

Neodto formulate and embark on a plan 
to prevent erosion of sea-beaches in 
Orissa (MUR 377) 
(Deb. 8, Vol. XXX. 27-11-2001) 
CoI.514-15 

Need to four-lane N.H. 9 and N.H. 13 in 
Sholapur Parliamentary Constituency, 
Maharashtra and setting up of 
Accident Trauma Centres along the 
highways (MUR 317) 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.7S9 

Need to generate electricity usina Coal 
Bed Methane in Nagaur, R.uasthan 
(MUR311) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 543 

Need to give an early approval to the WIder 
projects under JNNURM tbr supply of 
drinking water in Ajmer, Rajasthan 
(MUR377) 
(Deb. 13, VDI. XXXI, 03-12-2007) 
Col. 54546 

Need to give Central Excise Duty 
exemption to Sugar Mills in 
Maharashtra (MUR 317) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 758 

Need to give compellsation to dependents 
of security personnel who laid down 
their lives in counter insurgency 
operations, at par with martyrs ofKargil 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2.007) 
Col. 546 

Need to give exemption of tax to 
co-operative Banks in the country 
(MUR317) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 412 

Need to give financial assistance under a 
Special Centrar Scheme to non-
commercial Public Educational 
Institutes in Assam (MUR}77) 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 334-35 

Need to grant clearance for the 
construction of Chandia dam project 
in district Sagar, Madhya Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 377-78 
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Need to grant lincences to Sugar Mills in 
Maharlshtra (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 549-SO 

Need to grant Swatantra Sainik Samman 
Pension to the .survivors of freedom 
struggle in Kerala (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 385-86 

Need to implement 'Swajaldhara' scheme 
in Mehsana Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S21-22 

Need to improve the mobile services 
provided by MTNL and BSNL in the 
country (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 375-76 

Need to improve the service conditions 
of drivers of ExpressIMaii trains in 
Sealdah and Howrah Divisions of 
Eastern Railways (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 498-99 

Need to include' Angika' language in the 
Eighth Schedule to the Constitution 
(MUR317) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 5444S 

Need to include 'Bhojpuri'language in the 
Eighth Schedule to the Constitution 
(MUR371) 
(Deb. 2, Vol. XXX, 19-11-2007) 
COI.S23-24 

Need to include 'Sanwara' Community of 
Chhattisgarh in the list of Schedule 
Tribe Category (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.4IO-11 

Need to include Aurangabad under 
Jawahar Lal Nehru National Urban 
Renewal Mission (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 387-88 

Need to include Khadi ~nd Village 
Indllstries Commission and Indian 
Coffee Board in the tenns of reference 
of Sixth Central Pay Commission 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.321 

Need to include Mirzapur in Uttar Pradesh 
under lawahar Lal Nehru National 
Urban Renewal Mission (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 549 

Need to include people belonging to 'Kol' 
community under backward caste 
category in Uttar Pradesh (MUR 377) 
(Deb. 8, Vol.· XXX, 27-11-2007) 
Col. 513 

Need to include the fishermen 
communities of Kerala in the list of 
Scheduled Castes (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2(07) 
CoI.S2J-24 

Need to install tubewells in Bundelkhand 
region of Uttar Pradesh facing acute 
shortage of water for irrigation 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 495 

Need to introduce an express train between 
Bhubaneshwar and Tatanagar via 
Keonjhargarh and extend Howrah-
Barbil Jana Shatabadi Express upto 
Keonjhargarh (MUR 377) 
(Deb. 4, Vol. XXX, 2)·1) -2007) 
Ccl761 

Need to introduce helicopter services for 
pilgrims visiting Thiruvannamalai, a 
temple town ofTamil Nadu (MUR 377) 
(Deb. 7. Vol. XXX, 26·11-2007) 
Col. 50) 
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Need to introduce rail services in 
Maharajganj Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.4 12':'1 3 

Need to launch campaign for prevention 
of AIDS IIDOnl women (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 541-42 

Need to lift ban on production of' Khesari 
dat' (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col: 355-56 

Need to modernize Belgaum Airport in 
Karnataka (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 411-12 

Need to monitor and augment Banking 
Services in San thai Parganas, 
Jharkhand (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 417 

Need to open a 'Sainik School' in Churu 
Parliamentary Constituency, Rajasthan 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 512-13 

Need to open a Centrally aided Polyteclmic 
in Samastipur Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb~ 8, Vol. XXX, 27-11-2007) 
Cots 14 

Need to open an I.I.T. in Patn&, Bihar from 
the academic session 2008-09 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 526 

Need to open Kendriya Vidyalayas in 
di.trict Kaushambi, Uttar Pradesh 
(MUR377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col 534 

Need to open Procurement Centres in 
paddy growing areas (MUR 377) 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 379 

Need to permit operation of international 
flights from Calicut airport to Gulf 
Countries by foreign Airlines 
(MUR377) 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Co1.417-18 

Need to provide 2004 reservation in jobs 
to the people belonging to General 
Category on the basis of their 
population (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col 766 

Need to provide adequate compensation 
to the fanners ofNagpur whose land is 
being acquired for setting up of Special 
Economic Zone (MUR 377) 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 523 

Need to provide air connectivity to 
Sholapur, Maharashtra (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 354 

Need to proyide loans on easy terms to 
farmers engaged in Animal Husbandry 
Sector (MUR 377) 
(Deb. 15, Vol. XXXI. 05-12-2007) 
CoI.41O 

Need to provide road connectivity from 
Thuravoor on N.H. -47 to Main Central 
Road in Kerala under Central Road 
Fund Project (MUR 377) 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. S2S 

Need to provide stoppage at Sattur &. 
Kovilpatti in Tamil Nadu for train no. 
266512666 (MUR 377) 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 502 
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Need to provide stoppage of Lokmanya 
Tilak Express (Train No. 2142) at Nasik 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 356-57 

Need to provide subsidy to farmers 
directly with a view to improve their 
conditions (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoU77 

Need to provide three phase power supply 
for irrigation purpose under Rajiv 
Gandhi Gramin Vidyutikaran Scheme 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 500 

Need to raise Minimum Support Price for 
paddy with a view to promote paddy 
cultivation (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.5~ 

Need to raise the Minimum Support Price 
for paddy (MUR 377) 
(Deb. 4, Vol. XXX, 21-1l-2007) 
Col. 759-60 

Need to re-opcn the Closed unit of Fertilizer 
Corporation of India in Gorakhpur, 
Uttar Pradesh (MUR 377) 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 333 

Need to re-schedule and reduce the travel 
timings of"Rani Chennamma Express" 
between Bangalore & Belgaum 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL495-96 

Need to reconstruct the 'Mahesara Setu' 
on NH29 (E) between Gorakhpur and 
Sonauti in Uttar Pradesh (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 319-20 

Need to regularize the services of 
volunteers trained by Sashastra Seema 
Bal in Gorilla Warfare in Uttarakhand 
(MUR377) 
(Deb. 13, Vol. XXXI, Ol~12-2007) 
Col. 544 

Need to release a commemorative postal 
stamp in honour ofPandit Parmanand,-
a great freedom fighter from 
Bundelkhand region of Uttar Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28·11~2007) 
Col. 380-81 

Need to release Central assistance for 
providing relief and rehabilitation to 
the flood-affected people in Karnataka 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.318-19 

Need to release funds for • Jal Grahan 
Yojana' in Udaipur district, Rajasthan 
(MUR377) 
(Deb. 17,. Vol. XXXI, 07·12·2007) 
Col. 321 

Need to release funds for Rajiv Gandhi 
Gramin Vidyutikaran Yojana in R.amgarh 
& Hazaribagh districts of Iharkhand 
(MUR377) 
(Deb. 8, Vol. XXX, 27~ 11-2007) 
Col. 515-16 

Need to release the Central subsidy for 
the Solar Energy Schemes proposed 
to be implemented in Madhya Pradesh 
and_ Rajasthan (MUR 377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Cot: 533-34 

Need to renovate Monuments of 
Archeological Importance at Kalai 
Nagar in lalaun ParJiamfntary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 14, Vol. XXXI, 04~12-2007) 
Col. 523 
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Need to reopen Indian Oil Corporation 
depot in Forbesganj, district Araria, 
Bihar(MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 320-21 

Need to repair stretches of National 
Highway frorn Agra to Mumbai and 
Indore to Baitul in Shajapur 
Parliamentary Constituency, Madhya 
Pradesh (MUR 371) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 495 

Need to repair the stretch of N.H. 215 from 
Paniloili to Rajamunda in Orissa 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col.318 

Need to resist reported violation in Indian 
territory by China at Tawang in 
Arunllchal Pradesh (MUR 377) 
(Deb. 8. Vol. XXX, 27-11-2007) 
CoI.518 

Need to resolve the issue of concession! 
subsidy claimed b:v IFFCO on purchase 
ofsurplus Ammonia from Oman India 
Fertilisers Company Limited (MUR 377) 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
Col. 414-15 

Need to restart the s:JiI treatment project 
for maintenance of land fertility in 
Bharuch Parliamentary Constituency 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
O:)l510-11 

Need to restore local rail service between 
Palanpur & Gandhidham, and 
augmentation of DMU rail service 
between Pa\an9ur and Ahmedabad 
(M\JR311) 
(Deb. 7, Vo\. XXX. 26-11-2()()7) 
Col. 494-9S 

Need to restore the original quota ofPDS 
to Madhya Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 544 

Need to review the allocation of spectrum 
to the private GSM operators in 
Telecom sector(MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 524-25 

Need to review the decision regarding 
privatization of distribution of power 
for allocation to States from mega 
power projects (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 361 

Need to review the licensing policy for 
allotment of shops in the 'Puja 
Complex' a railway property in 
Kharagpur, West Bengal (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 356 

Need to review the serving of alcohol in 
domestic flights in the country 
(MUR377) 
(Deb. 8, Vol. XXX, 27·11-2007) 
Col. 517 

Need to revive the Bharat Heavy Plate and 
Vessels Limited, Visakhapatnam 
(MUR377) 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 409·10 

Need to sanction new railway projects in 
Kamataka (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 492·93 

Need to send a Centra\ team to SUf'/ey 
and recommend measures for 
renovation of 'Gopamau', a historical 
place at Hardoi district, Uttar Pradesh 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.SOO-oI 
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Need to set up a Cashew Board with 
headquarters in Kochi, Kerala 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 550-51 

Need to set up a Central University in 
Gadchiroli district, Maharashtra 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 497-98 

Need to set up a Central University in 
Gadchiroli district, Maharashtra 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 497-98 

Need to set up a Manganese Ore Plant in . 
Rewa district, Mfldhya Pradesh 
(MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 413 

Need to set up a railway halt on Grant 
Chord Railway Line at Godhina, district 
Aurangabad, Bihar (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 526-27 

Need to start production of Coal in Beaur 
and Nanded units of Western Coal 
Fields Limited in Maharashtra 
(MUR377) 
(Deb. 10, Vol. XXX, 29·11-2007) 
Col. 385 

Need to stop outsourcing of services in 
Eastern Coalfields Ltd. and implement 
community development schemes for 
the welfare of the workers er.gaced in 
Raj Mahal Lalmatia Project in 
Jharkhand (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 764-65 

Need to take measure to facilitate 
availability of fann ~credit @ 7% to 
fanners in Gujarat (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 760-61 

Need to take steps to ameJioratethe pliaht 
of paddy growers (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 765-66 

Need to take steps to monitor the proaress 
in implementation of reservation-for 
other Backward Classes (MUR :177) 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 763-64 

Need to set up an Indian Institute of Need to take suitable action on the 
Technology at Palakkad in Kerala I demands of employees worki", in 
(MUR377) I Regional Rural Banks (MUR377) 
(Deb. 7. Vol. XXX. 26-11-2007) I' (Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 499 Col. 547 

Need to shift the railway gate at Burai in 
Etawah. Uttar Pradesh (MUR 377) 
(Deb. i 3, Vol. XXXI, 03-12-2007) 
Cot. 548 

Need to Undertake Afforestation work 
along four Lane Exprm Highway from 
Multhaun to Maharajpur an SaBar, 
Madhya Pradesh (MUR 377) 
(Deb. \4. Vol. XXX" 04-12-2007) 

Need to stan developmental work in Patna! Col. 526 
and Bodhgaya under Jawahar Lal !I Need 10 undertake gauge conversion of 
Nehru National Urban Renewal: Gwalior·Sheopurrailway line in Jhansi 
Mission (MUR 377) Division (MUR377) 
(Deb. 13. Vol. XXXI. 03-12-2007) (Deh. 8. Vol. XXX, 27-11.2007) 
Col. 548-4Q Col. 51 I 
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Need to undertake measures for desiltation 
and beautification of Anna Sagar Lake 
and Pushkar Sarovar in Ajmer, 
Rajasthan (MUR 377) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 531-32 

Need to undertake measures to increase 
the Intellectual Property Rights fillings 
by India (MUR 377) 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
CoIAI5 

Need to undertake measures to prevent 
accidents on NH-S and NH-5A at 
Chudikhol Crossing. Orissa 
(MUR377) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
COl.S3S 

Needto undertake repair works ofN .H. 92 
b.etween . Gwalior and Bhogaon 
(MUR377) 
Web. 10, Vol. XXX, 29-11·2007) 
Col. 384-85 

Need·to undertake repair works on N.H. 7 
and N.H. 75 passing through Satna 
Parliamentary Constituency in 
Madhya Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29·11-2007) 
Col. 383-84 

Need to undertake the flood control 
measures to minimize the damage 
caused by river Brahmaputra in Assam 
(MUR377) 
(Deb. 11, Vol. XXXI, 30-11·2007) 
COJ.S3S 

Need to undertake the restoration work of 
'Suryl'Mandir' a historical monument 
in Bundelkhand region of Uttar Pradesh 
(MUR377) 
(Deb. 17, Vol. XXXI, 07·12-2007) 
Col. 322·23 

Need to upgrade Himmatnagar· Vijayapur-
Mehsana-Radhanpur State Highway in 
Rajasthan to the level of a National 
Highway (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493-94 

Need to upgrade Malviya Engineering 
Collego at Jaipur to the level oflndian 
Institute ofTcchnology (MUR 377) 
(Deb. 10, Vol. XXX, 29·11·2007) 
Col. 383 

Need to upgrade the Agra airport to the 
level of an International Airport 
(MUR377) 
(Deb. 9, Vol. XXX, 28·11·2001) 
Col. 380 

Need to upgrade the domestic airports at 
Silsuan and Barbil in Orissa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 522 

Need to upgrade the existin, State 
Highway No. 26 linking Barei1ley-
Pillibhit-Basti in Uttar Pradesh to the 
level of National Highway (MUR 377) 
(Deb. 2, Vol. XXX, 19·11·2007) 
CoL 526 

Need to usher in second Green Revolution 
in the country (MUR 377) 
(Deb. 8, Vol. XXX, 27-11·2007) 
CoI.SIO 

Need to waive off the condition of NET I 
SET examination for University 
lecturers appointed prior to 04..()4·2000 
in Maharashtra and Ooa (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 4% 

MauJana Azad Educatioa FoUDdadoD 

Maulana Azad Education Foundation 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 186 

Mauritius 

Agreement with Mauritius 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 259-60 
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MeM 
Export of Meat 

(Deb. i3, Vol. XXXI, 03-12-2007) 
0,1.393-96 

lIJega) Beef Trading 
(Deb. 13. Vol. XXXI. 03-12-2007) 
0,1.426-27 

Med18 CoOmmlllion 

Media Commission 
(Deb. 3. Vol. XXX, 20-11-2007) 
o,I.2J5 

Medic.1 Grants CommiuJon 

Medical Grants Commission 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 358 

Medicinal Plants 

Cultivation of Herbal Crops 
(Deb. 4. Vol. XXX. 21-11-2007) 
CoI.lI7-18 

Density of Herbal Plants 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 26-33 

Medicinal Plants 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 382-84 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 401 

Medicinal Plants in Hilly Areas 
(Deb. 4, Vol. XXX, 21-11-2007) 
Cot. 358-59 

Setting up of Medicinal PJants Board 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Cot. 98 

Mep.lay. 
Setting Up of Regional Cancer Centre at 

Shillong 
(Deb. 4. Vol. XXX, 21-11-2007) 
Cot. 170 

MemberoIP.rIia .... t 
Coupons for Admission in K.n4riya 

Vidyalayas 
(Deb. 3, Vol. XXX, 20-11-20'07) 
Col. 385-86 

Member 01 Parliament Local Area 
Developmeat Sdae_ 

Hurdles in the implementation ofMPLAD 
Scheme 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 125 

Implementation ofMPLAD Scheme 
(Deb. 4,Vol. XXX, 21-11-2007) 
Col. 486 

Utilisation ofMPLAD Fundi 
(Deb. 4, Vol. XXX, 21 .. 11-2007) 
0,1.352-56 

Memben Swora 

Shrj Francisco Sardinha 
(Deb. I, Vol. XXX, 15-11-2007) 
Col.I 

Metal(l) 

Import ofMerc:ury 
(Deb. IS, Vol. XXXI, 05-12-2007) 
0,1.13 

License for Quality ofIron Ore 
(Ptb. a, Vol. XXX, 27-11-2007) 
Col. 277-78 

Need to set up a Manpnese Ore Plant in 
Rewa district, Madhya Pradesh 
(MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 413 

Production of Aluminium 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 426-27 

(Deb. 14, Vol. XXXI. 04-1'·2007) 
Col. 173-74 
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Metro Rail 
BlU)galore Metro Project 

(Deb. JJ, Vol. XXXI, 30-JJ-2007) 
Col. 138-39 

Compensation Package regardinB 
Bangalore Metro Rail 
(Deb. 1" Vol. XXXI, 07·12-2007) 
CoJ.1S1-S4 

Increase in Mid-Day-Mea. Scheme 
Allocation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.9S.lJ7 

Mid-Day Meal Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 331 
(Deb. 8, Vol. XXX, ~7-11-2007) 

Detay in Bangalore Metro Rail Project Col. 29-32 
(Deb. 17, Vol. XXXI, 07-12-2007) School Milk Programme 
Col. 113 (Deb. 14, Vol. XXXI, 04-12-2007) 

Eamlnj of Delhi Metro Rail Col. 67 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 218 

MetroJtail for Jharkhand 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 252 

Ob~ion in Delhi Metro Rail Work 

Serving of Sub-Standard Food under 
Mid-Day Meal Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 233-36 

Migration 

(Deb. 2, Vol. XXX, 19-11-2007) Migration ofRurafVouth . 
CoI.HO (Deb. 3, Vol. XXX, 20-11-2007) 

TUlmel Advertisements in Delhi Metro Rail Col. 318-23 

(Deb. 2, Vol. XXX, 19-11-2007) Migration ofVouth 
Col. 72-73 (Deb. 17, Vol. XXXI, 07-12-2007) 

Viability<Jap Funding for Metro Proj~1 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 166 

Mid-Day Meal Scheme 

Cooking System under Mid-Day Meal 
Scheme 
(Deb. ~4, Vol. XXXI, 04-12-2007) 
Col. 132-33 

Col. 53-54 

Milk Ind Milk Products 

Lifting of Ban on Export of Milk 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 329-30 

Production of Milk 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 49-50 

Crisis in Mid-Day Meal Scheme Production of Milk in States 
(Deb. 3, Vol. XXX, 20-11-2007) (Deb. 7, Vol. XXX, 26-11.2007) 
Col. 188-92 Col. 1 ()()..() I 

Extension of Mid-Day Meal Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) Mlne(l) 
Col. 3S5~ Allocation of Coal to OujlU1lt ftorn NeIl'by 

Foodgrains for Mid-Day Meal Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 208 

Mines 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 279 
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Allotment of Small Mining Blocks 
(Dcb. 8, Vol. XXX. 27-11-2007) 
Col. 222-23 

Clearancc of Mining Lease Applications 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 71-72 

Coal Production from Underground 
Open-Cast Mines 
(Deb. IS. Vol. XXXI, OS-12-2007) 
Col. 219-22 

DisinvcSbncnt in Mining Industry 
(Dcb. 14. Vol. XXXI, 04-12-2007) 
Col. 432-33 

Growth of Mining Industry 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. I I 1-12 

Linking oflron Orc Mincs in the Country 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 278-79 

Mining Lease 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 105-07 

Mining Policy 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 141-43 

Mining Projccts on Forest Land 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 39S-454 

New Coal Mincs 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 266-70 

Power to Statcs for Mining 
(Deb. 8, Vol. XXX. 27-1 1-2007) 
Col.28? 

Safety Arranscments in Coal Mines 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 230-34 

Safcty Measure in Mines 
(Dcb. 13. Vol. XXXI, 03-12-2007) 
Col. 248-53 

Special Mining Zoncs 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.I 19 

Underground Coal Mines 
(Dcb. 9, Vol. XXX, 28- 1 1-2007) 
Col. 269-73 

UMmployment in Mining Industry 
(Dcb. 3, Vol. XXX, 20-11-2007) 
Col. 220-21 

Mlneral(l) 

Ban on Export ofiron Ore 
(Dcb. 3, Vol. XXX, 20-11-2007) 
Col. 468-72 

Exploration ofMincrals 
(Dcb. 8, Vol. XXX, 27-11-2007) 
COI.304-0S 

Export oflron Ore 
(Dcb. 10, Vol. XXX,_ 29-11-2007) 
Col. 64 
(Dcb. 14, Vol. XXXI, 04-12-2007) 
Col. 188-89 

Export of Iron-Orc by Privatc Lcasc 
Holders 
(Dcb. 3, Vol. XXX, 20-11-2007) 
Col. 176-78 

Export of Major Minerals 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.162~3 

Export ofMincrals 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.61~3 

IIIcgal Mining oflron Orc 
(Dcb. 14, Vol. XXXI, 04·12-2007) 
Col. 27·38 

limeStone 
(Dcb. 8, Vol. XXX, 27-1 1-2007) 
Col. 82-83 

Mincrals ReserVcd Areas 
(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 100-01 
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Need to fixation oJ royally on c;oal and 
other minerals at 20% of sale price on 
ad valorem basis (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S27-21 

Prospecting Licence for lron.()re 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 244 

Rates oflron OrelFinished Goods 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 163 

Royalty Rates 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 132 

Valuable Minerals in Forest Areas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 70 

Minimum Support Price 
Minimum Support Price for Cotton 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.SS-64 

Minimum Support Price for Wheat and 
Pulses 
(Deb. 2, Vol. XXX, 19-] 1-2007) 
Col. 338 

Minimum Support Prices 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 297-302 

MSP for Crops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 107-08 

MSPofRice 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.6S~ 

Need to announce early special Incentive 
Price for Paddy in the country· 
(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) ~ 

Col. 757 I 

Need to fix a higher MinilJllllJl Support 
Price for paddy (MUR 377) 
(Deb. 2. Vol. XXX, 19-1 J -2007) 
CoI.S20-21 

Need 10 fix remUl1Cl1llive Minimum Support 
Price for paddy and make arrangements 
for procurement of paddy directly from 
the farmers (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.3SS-I9 

Need to fix remunerative price of coconut 
(MUR377) 
(Deb. 16, Vol. XXXI. 06-] 2-2007) 
Col. 360-61 

Need to fix remunerative price of suprcane 
(MUR377) 
(Deb. ]6, Vol. XXXI, 06-]2-2007) 
CoI.3S7-S8 

Need to-raise Minimum Support Price for 
paddy with a view to promote paddy 
cultivation (MUR 377) . 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.S22 

Need to raise the Minimum Support Price 
for paddy (MUR,377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.7S9-60 

Suaarcane Prices 
(Deb. ]3, Vol. XXXI, 03-12-2007) 
Col. 95 

Support.Price for Crops 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 427,434-38 

System for Fixing ~nimum Support Price 
(Deb. 13, Vol. XXXI, 03-12.-2007) 
Col. 75-76 

WithdrawalofMSP 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.2J9-20 
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Miaia, aadAlUed Machiaery 
Corporation Umked 

Revival ofMAMC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 200-20 I 

MiDOrity(.) 
Allocation and release of funds for 

Minority Concentration Districts 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 291 

Allocation of Fair Price Shops for 
Minorities 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.310 

Minority Concentrated Districts 
(Deb. I, Vol. XXX, 15-1 J -2007) 
Col. 86 

Monitoring of 15 Point Programme for 
Minorities 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.3~1 

National Mission for Development of 
Skills ofDalits and Minorities 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 111-12 

New Programme for Welfare of Minorities 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 169-70 

Classification oflnstitutes for Minorities NGOs Engaged in Minority Education 
(Deb. 14, Vol. XXXI, 04-12-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 154-55 Col. 153-54 

Committee on Implementation of Sachar 
Committee Recommendations 
(Deb. 10; Vol. XXX, 29-11-2007) 
Col. 92 

Development of Muslim Artisans 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 226-27 

Discrimination against DaJits and Muslims 
in Securing Jobs in the Private Sector 
(Deb. 5, Vol. XXX, 22-11-2007) 
C01.20S-06 

Educational and Loan Facilities to 
Minority and Backward Community 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 129-30 

EdUdationallnstitutions for Minority Girl 
Students 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.2S3 

Educational Status of Muslims 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.284-8S 

Minority Cell 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 463 

Recruitment of Muslims in PMF 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 160-61 

Representation of Minority Communities 
in Armed Forces 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 15 

Representation of Religious Minorities in 
Police and Para Military Forces 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 17 

Reservation for Muslims/Christians in 
TlmilNadu 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 162-63 

Reservation in Jobs for Minorities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 140 

Selection of Minority Students for Publici 
Private Coaching Institutions 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 179-80 

Survey of Muslim Dominated Districts 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 95 
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Task Force on Civic Needs to Minority 
Community 
(Deb. I , Vol. XXX, 15-1 1-2001) 
Co1.l13-14 

Task Force on Socia-Economic Conditions 
of Minorities 

CDMA Mobile Service 
(Deb. 7, Vol. XXX, 26-11-2001) 
Col. 53-55 

Collusion Among GSM Operators 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.371-12 

(Deb. I, Vol. XXX, 15- I I -2001) Decrease in GSM Subscribers 
Col. 14-15 (Deb. 1, Vol. XXX, 26-1 J -2001) 

Mlulle(') 
Brahmos Missile 

(Deb. 1, Vol. XXX, 26-11-2001) 
Col. 363 

Mlmnm 
Need to enhance the quota of rice for 

Mizoram (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 418 

New Railway Line in Mizoram 
(Deb. 10, Vol. XXX, 29-11-2001) 
Col. ISO 

MMTCUmited 
Economic Security to the Workers of 

MITCO 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 146-47 

Mobile Telepbone(s) 
Allocation of Spectrum 

(Deb. 2, .Vol. XXX. 19-11-2007) 
Col. 245-46 

Allotment of Scarce Electromagnetic 
Spectrum 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 238 

Banking Services through Mobile Phones 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 132 

Basic Numbers in Mobile Phones 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 200-01 

BSNL Towers 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 300-0 I. 34S 

Col. 23()'33 
Directions to New Mobile Companies 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 206-07 

Harm in Health For Use of Mobile Phones 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 287 

III-Effects of Mobile Phones 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.4n-79 

Increase in Mobile Towers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 301-03 

Increase in Rates of Mobile Service 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 320-24 

Misuse of Mobile Phones by Terrorists 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 444-46 

Mobile COMections 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 473 

Mobile Signals 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 347-48 

Mobile Tower by MTNL 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.3ll 

Mobile Tower in Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 207 

Need to augment BSNL mobile service in 
Amreli Parliamentary Constituency in 
Gujarat(MUR377) 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 493 
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Need to improve the mQbile services 
provided by MTNL and BSNL in the 
country (MUR 377) 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 375-76 

Non-Functional Mobile Towers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.296 

Non-issue of SIM 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.2S7-S9 

Poor Mobile Service ofBSNL 
(Deb. 7, Vo/. XXX, 26-11-2007) 
Col. 60 

Share of Public and Private Sector 
Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 242-43 

Telephone Tower on Rent 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 377-418 

TV on Mobile Service 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 222-23 

Use of Mobile Phone 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 130 

Use of Mobile Phone while Driving 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.218-19 

Verification of Subscribers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co~67-68 

Violation of Guidelines by Private 
Operators 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 54-5S 

Monopolie. and Restrictive Trade 
Practices Commi.loa 

Pending Cases against Manufacturers 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Co1.39) 

Moaumenl(.) 

Baba Saheb Ambedkar Smarak 
(Deb. 13, Vol. XXXI, 03-)2-2007) 
Col. 205.()6 

Conservation of Archaeological Sites 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 353-54 

Development of Badami Monuments 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 214 

Entry Fee 
(Deb. 16, Vol. XXX), 06-12-2007) 
Col. 299-300 

Financial Assistance to the State 
Governments 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.30S-IO 

Foreign Assistance 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 220-22 

Need to renovate Monuments of 
Archaeological Importance at Kalai 
Nagar in Jalaun Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 523 

Need to send a Central team to survey 
and recommend measures for 
renovation of 'Gopamau', a historical 
place at Hardoi district, Uttar Pradesh 
(MUR3n) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 500-01 
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Need to undertake the restoration work of Financial Assistance to the State 
'Surya Mandir' a historical monument 
in Bundelkhand region of Uttar Pradesh 
(MUR371) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 322-23 

Preservation of Forts in Rajasthan 
(Deb. I, Vol. XXX, J 5- JJ -2007) 
CoL 152 

Preservation of Historic Monument -
Kappe Arabetteda Shasana 
(Deb. S, Vol. XXX. 22-11-2007) 
Col. 162 

Protection of Monuments in Bagalkot. 
Karnataka 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.ln-7S 

Renovation of Ancient Forts and Temples 
(Deb. I, Vol. XXX, 1 S-II-2001) 
Col. 11-13 

Stone Age Paintings 
(Deb. I, Vo I. XXX, I S-II-2007) 
Col. 90-91 

Ticketing System in the Protected 
Monuments 
(Deb. 10, Vol: XXX, 29-11-2007) 
Col. 261-90 

Motber Dairy 

Governments 
(Deb. 16. Vol. XXXI. 06-12-2007) 
CoI.30S-IO 

MurualFund 
Investment in Mutual Funds 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 262 

Mutual Funds Scam 
(Deb. II, vor. XXXI, 30-11-2001) 
Col. 243-44 

M)1IIUIUIr 

Agreement with Myanmar for Exploration 
of Oil 
(Deb. I, Vol. XXX, 1 S-Il-2007) 
Col.62~3 

Import of Pulses 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 223-25 

India-Myanmar-Thailand Highway 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 323 

Indo-Myanmar Trade 
(Deb. 14, Vol. XXXI, 04-12-2007) 
C01.263~S 

Mother Dairy Booths Naphtha 
(Deb. 13, Vol. XXXI, 03-12-2007) Implementation of Excise Duty on Naphtha 
Col. 429-3 I (Deb. 16, Vol. XXXI, 06-12-2007) 

Review of Performance of Mother Dairy Col. ISS-56 
(Deb. 13, Vol. XXXI, 03-12-28(7) 
Col. 297 Narcotics 

Mozambique 
BIPPA with Ethiopia and Mozambique 

(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 447-51 

Museum 
Environmental Clearance for Setting Up 

oflNS Vikrant . 
(Deb. 4, Vol. XXX. 2 t -11-2007) 
Col. 230-31 

Narcotic Crimes 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.20S-11 

New Opium Policy 
(Deb. 2, Vol. XXX, t 9-11-2007) 
Col. 107-09 

Smuggling of Narcotics 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 136-37 
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National Afforestation and Eco-
Development &ard 

National Afforestation and Eco-
Development Board 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 62-64 

National Alrlcultural Cooperative 
Marketinl Federation of India 
Umlted 

NAFED 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.I84-8S 

Procurement by NAFED 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 266-67 

National Alriculture Insurance Scheme 
Norms for NAIS 

(Deb. 7, Vol. XXX, 26-11-2007) 
COl.3SO-S1 

National Aluminium Company Umlted 
Aluminium Units in Foreign Countries 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 293 

Proposal for Growth Plan by NAlCO 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 276-77 

National A.them 
National Anthem was played 

(Deb. I, Vol. XXX, 15-11-2007) 
Col.I 

National Backward Classes Finance and 
Development Corporation 

Disbursement of loans by NBCFDC and 
NSFOC 
(Deb .. 10, Vol. XXX, 29-11-2007) 
CoJ.176 

National Bamboo Miaion 
National Bamboo Mission 

(Deb. 7, Vol. XXX, 26-11-1007) 
Col. 27S-S0 I 

National BlInk for Alric:ulture and Rural 
Development 

Implementation of Rural Development 
Project by NABARD 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 132-34 

loans by NABARD 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 176-77 

Micro Credit Requirement 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 448 

NABARD Assistance for Irrigation 
Projects 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 61-62 

NABARD Fund for Construction of Ponds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 208-09 

National BulIdlDI Construction 
Corporation Umited 

Medi-Claim Policy by NBCC 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 67-68 

Need to conduct an inquiry into the works 
undertaken by NBCC in bord~r fencing 
along Indo-Bangladesh border 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 494 

National Cadet Corps 
NCC Training in Educational Institutions 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 299-300 

National Capital Reston 
Hike in Property Price in NCR 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col.263~ 
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National COlDmillioD for Backward 
Classel 

Employees Strength in National 
Commission for Backward Classes 
(Deb. JO, Vol. XXX, 29-J 1-2007) 
Col. 32S-26 

National Commission for Enterprises in 
U noraaailed Sector 

National Commission for Enterprises in 
Unorganised Sector 
(Deb. a, Vol. XXX, 27-11-2007) 
Co1.216-la 

National Commission for Minorities 
National Commission for Minorities 

National Council of Educatlo.a. 
Reteareb and TninlD, 

Online Board Examination 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 238-39 

National Council ofTeacben Education 

Recognition ofB.Ed. Courses byNCTE 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 99-100 

Recognition under NCfE 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 271-78 

National Crime Record. Bureau 

(Deb. 5, Vol. XXX, 22-11-2007) NCRBReportonDeathandSuicideCases 
Col. 173-74 (Deb. 14, Vol. XXXI, 04-12-2007) 

Recommendation ofNational Commission 
for Minorities 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.\ 13 

National Commission for Women 
National Commission for Women 

(Deb. II. Vol. XXXI, '30-11-2007) 
Col. 224-28 

National Commission on Scheduled 
Tribes 

Administrative and Legal Right to ST 
Commission 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.4SS-S6 

National Communal Harmony Award 
Communal Harmony Awards 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 256-57 

National Cooperative Developme .. t 
Corporation 

NCDC Assistance for Setting up of Cold 
Storages 
(Deb. 13, Vol. XXXI, 03-12-2007) I 
Col. 373-80 

Col. 162-74 

National Culture Fund 

National Culture Fund 
(Deb. S, Vol. XXX, 22-11-2007) 
C01.2S6-60 

National Discipline Scheme 

National Discipline Scheme 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 71-72 

National Emblem 

Dispute on National Emblem 
(Deb. 3, Vol. XXX. 20-11-2007) 
Co1.2S5-S6 

National Film Development Corporation 

Loss Suffered by National Film 
Development Corporation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 346-S4 

National Food for Works Procramme 

Irregularities in Implementation ofNFFWP 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 279-82 
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National Highway(s> 
Assam Government's Proposal for NH-S2 

(Deb. IS. Vol. XXXI. 05-12-2007) 
Col. 222 

Assessment ofNHDP under 10th Plan 
(Deb. 4. Vol. XXX. 21-11-2007) 

. Col. 259-64 
By-Pass Roads Around Jaipur City 

(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 256-57 

By-Passes along NH-52 and NH-37 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoL 89-90 

Construction of Fly over on NH-2 between 
Delhi and Faridabad 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 122-23 

Construction Work on NH in Orissa 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoL 280-81 

ConstructionIMaintenance of NH 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 522-32 

Construction/Replacement of Bridge on 
NH 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoL 174-78 

Delay in East-West Corridor Project 
(Deb. 15, Vol. XXXI, 95-12-2007) 
Col. 206-16 

Delay in Four Laning ofNH 
(Deb. 9, VoL XXX, 28-11-2007) 
Col. 145-46 

Delay of Work on Newly-Declared NH 
(Deb 4, Vol. XXX, 21-11-2007) 
Col. 546-47 

_Dilapidated Condition ofNH in Orissa 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 294-95 

Four-Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 27-5 I 

Fund~ for Construction ofNH 
(Deb. 9, Vol. XXX, 28-11-2'(07) 
Col. 123-24 

Improvement of NH in J&K and 
Pondicherry 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 79-84 

Inter-State Check Post on NH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 300 

Maintenance ofNH-52 by BRO 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 244-45 

Mandatory Permission from NHAI 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 154 

National Highways Act, 2002 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 63 

National Highways during II th Five Year 
Plan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 234-38 

Need to construct a new bridge at 
Dharmadam-MUlhappilangad on N.H.-I 7 
in Kannur district, Kerala (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 161,(;2 

Need to construct a road over bridge on 
N.H. -8 in 8ehrod, RJYasthan (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493 

Need'to convert NH-S between New Delhi 
and Jaipur into six lane (MUR 377) 
(Deb. 16,' Vol. XXXI, 06-12-2007) 
Col. 354 

Need to declare the roads linking Palanpur-
Kandla-Khed, 'Braha-Shyamia and 
Ahmedabad-Abu road as National 
Highways (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 353 
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,"eed to expedite four-Ianing of NH-7 
between Tuticorin and Tirunelveli in 
Tamil Nadu (MUR 3 77) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 535 

Need to expedite the construction of 
Quilon (Kollam) by-pass in Kerala 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 356 

Need to expedite the four laning ofNH-3 
passing through Murena Parliamentary 
Constituency, Madhya Pradesh (MUR 
3Tl) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.320 

Need to expedite the survey work for 
upgradation of National Highway 
No. 17 in Goa(MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 521 

Need to repair the stretch ofN.H.-21 5 from 
Paniloili to Rajamunda in Orissa 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 378 

Need to undertake measures to prevent 
accidents on NH-5 and NH-5A at 
Chandikhol Crossing, Orissa 
(MUR377) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 535 

Need to undertake repair works ofN.H.-92 
between Gwa/ior and Bhogaon 
(MUR377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co/.384-8S 

Need to undertake repair works on N.H- 7 
and N.H.-7S passing through Satna 
Parliamentary Constituency in 
Madhya Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 383-84 

Need to upgrade Himmatnagar-Vijayapur-
Need to1Cpedite widening of N.H.-33 Mehsana-Radhanpur State Highway 

betwee.1 Rajkot and Bhavnagar in in Rajasthan to the level of a National 
Amreli Parliamentary Constituency, Highway (MUR 377) 
Gujarat (MUR 377) I (Deb. 7, Vol. XXX, 26-11-2007) 
(Deb. 4, Vol. XXX, 21-11-2007) Col. 4:J3-94 
Col. 757-58 , Need t upgrade the existing State 

Need to four-lane N.H. 9 and N.H.-13 in High\ :.y No. 26 linking Bareilley-
Sholapur Parliamentary Constituency, 
Mabarashtra and setting up of 
Accident Trauma Centres along the 
Highways (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 759 

Need to repair stretches of National 
Highway from Agra to Mumbai and 
Indore to 8aitul in Shajapur 
Parliamentary Constituency, Madhya 
Pradesh (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 495 

Pillibhit-Basti in Uttar Pradelth to the 
level of National Highway (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 526 

New National Highways 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 25-27 

NH across the Core Area of Project Tiger 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 66-72 

NH Project on BOT Basis in Kerala 
(Deb. 4, Vol. XXX, 2 f-11-2007) 
CoI.311 
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NH Projects in Daman and Diu 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 95-96 

• NH Projects in Gujarat 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 227-28 

• NH Projects in North-East 

Widening of NH between Vadodara and 
Surat 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 252-53 

Widening ofNH in Orissa 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. !I7 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 134-35 National Human Rights Commillion 

Pending NH Projects 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 324-28 

Per Capita Length ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 161-66 

Plantation along Agra-Gwalior 
Expressway 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 97-98 

Cases Registered with NHRC 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 17-24 

NHRC Directions to CDI on Missing 
Children 
(Deb. 14, Vol. XXXI, 04-12.2(07) 
Col. 326-27 

NHRC Report on Health 
(Deb. IS, Vol. XXXI, 05-12-2(07) 
Col. 237-38 

Policy for Allocation of Funds NHRC Report on Nandigram 
(Deb. 9, Vol. XXX, 28-11-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 283-87 

Progress ofNH Projects in Rajasthan 
(Deb. 4, Vol. XXX,21-11-2007) 
Co1.171-82 

Proposal for Four baning ofNH 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 51-52 

Repair and Maintenance ofNH in Tamil 
Nadu 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 232 

Representation Received Regarding Four 
LaningofNH 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 134-35 

Six-Laning ofNH 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 98-110 

Upgradation of Highways and Roads. I 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 271-78 I 

Co1.3n-73 

NHRC Suggestion to Courts and Union 
Gove~nt 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 288 

Recommendation of NHRC on Jail 
Conditions 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 330-32 

National Informatics Centre 

Training of Officers Abroad 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 449-52 

National Institute of Food Technology 
Management 

National Institute of Food Technology 
Management 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 161-62 
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NadolUlliastltuteorOceaa Technology Report of National Knowledge 
National Institute of Ocean Technology, Commission 

Chennai (Deb. 4, Vol. XXX, 21-11-2007) 
(Deb. 6, Vol. XXX, 23-11-2007) I Col. 225-27 
Col. 178-79 National Legal Sen-ice Authority 

Nationl IDstitute or Pharmaceutical I; Pre and Post-Litigation Disputes • 
Edaeadoa aDd Research Settlement Centre 

National Institute of Pharmaceutical (Deb. 2, Vol. XXX, 19- J 1-2007) 
Echlcation and Research, Hyderabad, Col. 126-27 
(Deb. 10, Vol. XXX, 29- JI-2007) Nation.1 Literacy Mission 
Col. 195-96 

Publishing of Papers and Patents through 
NIPER 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 96-97 

NadoDlllnv~entFUDd 

National Investment Fund 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 111-13 

National JUdicial Council 
National Judicial Council 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 223 

Natlbaal Knowledge Commission 
Achievements of National Knowledge 

Commission 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 195-96 

'National Knowledge Commission 
Recommendation 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col 393-95 

Recommendation of National Knowledge 
Conunission 
(Deb. 3. VoE XXX, 20-11-2007) 
Col 420-21 

Recommendations of NKC on Survey 
Outcomes 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
Col. 170-71 

National Literacy Mission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 280-83 

National Marine Police Academy 
Setting up of a National Marine Police 

Academy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 170 

National Mental Health Programme 
Review of National Mental Health 

Programme 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 146-47 

National Minorities Development and 
Finance Corporation 

Increase in the Share Capital ofNMDFC 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 154 

Poor Loan Recoveries byNMDFC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 99-100 

National Population Commission 
Re-structure of National Population 

Commission 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 227 

National RiverConsen-ation Programme 
Release of Funds to Andhra Pradesh 

(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 169-72 
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I 

National Rural Employinent Guarantee 
Scheme 

Average Number of Working Days under 
NREGS 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 170-73 

Awards under NREGS 
(Deb. II, Vol. XXXI, 30-11-2007) 
Co1.361-62 

Role of Panchayati Raj Institutions in 
Implementation ofNREGS 
(Deb. 6, Vol. XXX, 23- t 1-2007) 
Col. 327-28 

Social Audit ofNREOS 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 343-4S 

Status of National Rural Employmont 
G uarantee Act (NREGA) (5t.) 
(Deb. 8, Vol. XXX. 27-11-2007) 

Construction of Basement under NREGS Col. 460-67 
(Deb. 6, Vol. XXX, 23-11-2007) I T' d M t' Stud' d NREGS Ime an 0 Ion ~ les un er 
Co1.376-77 (Deb. 17. Vol. XXXI. 07-12-2007) 

Diversion of Funds Meant for Rural lob Col. 186 

Scheme I Unemployment Allowance 
(Deb. 6, Vol. XXX, 23-11-2007) I (Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 298-99 Col. 61-63 

Extension ofNREGS 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 115-16 

Utilisation of Funds under NREGS 
(Deb. 11, Vol. XXXI. 30-11 wlOO 7) 
Col. 45 I-54 

Facilities at Work Sites under NREGS Works and Monitoring under NREGS 
(Deb. 17. Vol. XXXI. 07-12-2007) I (Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 222 i Col. 250-52 

Increase in Working Days under NREGS National Runl Health Mluion 
(Deb. 2, Vol.. XXX. 19-11-2007) Utilisation Certificate 
Col. 75-76 (Deb. 9, Vol. XXX, 28-11-2007) 

InvolvementofPRls in NREGS Col. 100-101 
(Deb. 17, Vol. XXXI, 07-12-2007) National Sanskrit Sanstban 
Col. 112 

Non-payment of Wages under NREGS 
(Deb. 17. Vol. XXXI. 07-1'2-2007) 
Col. 72-110 

• Payment of Extra Wages under NREGS 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.37 

Publicity ofNREGS 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 169-70 

Role of Nehru Youth Ce"tJ~S in 
implementation ofNREGS 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 65-66 

Assistance by National Sanskrit Sansthan 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 243-48 

National Scheduled Cutes Finaace and 
DevelopmentCorpontioa . 

Disbursement of Loans by NBCFDC and 
NSFOC 
(Deb. 10, Vol. XXX. 19-11-2007) 
Col. 176 

National Security 

Investigation Agency for Crime against 
National Security 
(Deb. 8, Vol. XXX, '" 'I'-li-2007) 
Col. 83-84 
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Nationl SmatllDdultria Corporation 
Uadted 

National Small Industries Corporation 

Benefits to Drought Prone Areas 
(Deb. 7, Vol. XXX, 26-1 J -2007) 
Col. 189 

(Deb. 14, Vol. XXXI, 04-12-2007) Calamity Relief Fund 
CoL 409-12 (Deb. 3, Vol. XXX, 20-11-2007) 

National So ... 
National Song - Played 

(Deb. 1.1, Vol. XXXI, 07-12-2007) 
CoI.3l6 

Nttional 'JeDile Corporation Umlted 
Modified Voluntary Retirement Scheme 

(Deb. 7, Vol. XXX, 26-11-2007) 
C01.203-GS 

NTC Mills Under Joint Ventures 
(Deb. 7, Vol. XXX, 26-11-2007) 
Cot 292-96 

National University of Educational 
Plan'" and Administntion 

Survey by NUEPA 
(Deb. 3, Vol. XXX, 20-11-2007) 
Cot 180-81 

C01.2S-29 
Disaster Preparedness Course 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 421 

Disaster Risk Management Programme 
(Deb. 8, Vol. XXXI 27-11-2007) 
Col. 225-26 

Drought Affected States 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 300 

Drought Conditions in Some Districts 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 14-20 

Erosion due to diversion from 
Brahmaputra Channels 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 113-15 ' 

Flood and Cyclone Warning System 
National Urban Health Mission 
National Urban Health Mission (NUHM) 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 121 

(Deb. II, Vol. XXXI, 30-11-2007) • 
Col. 187-90 

Natlonl Water Development Aaency 
Funds for National Water Development 

Agency 
(Deb. 7, ,Vol. ~XX, 26-11-2007) 
Col. 24S-S0 

Natural CaJaauty(l) 

Review of Norms for Expenditure under 
CRF 
(Deb. 3" Vol. XXX, 20-11-2007) 
CoI.I444S 

Asian Ministerial Conference on Disaster 
Risk Reduction 
(Deb. 8. Vol. XXX, 27-11-2007) 
CoI.SI-54 

Flood Control in Assam due to Dikrong 
River 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 114-15 

Insurance Claims of Flood Victims in 
Maharashtra 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 244 

Landslides/Snow Avalanches in 'the 
Country 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 103-04 

Monsoon Forecasting System 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 446-48 

.. 
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National Flood Control Commission 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 236 

Need to check recurring floods in the 
Eastern pariS of Uttar Pradesh caused 
due to the rivers emanating from Nepal 
(MUR371) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 762 

Need to check the problem of recurring 
f1o(\ds in Kheri Parliamentary 
constituency of Uttar Pradesh by 
constructing dams on rivers originating 
from Nepal (MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
C01.41S-16 

Need to release Central assistance for 
providing relief and rehabilitation to 
the flood-affected people in Karnataka 
(MUR377) 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Co1.318-19 

Need to undertake the flood control 
measures to minimize the damage 
caused by river Brahmaputra in Assam 

. (MUR377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 535 

Proactive . Measures for Disaster 
Management 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 336-37 

Rehabilitation Work in Tsunami Affected 
Areas 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 243-48 

Strengthening of Disaster Response 
Force 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 255 

Study on Landslides and Avalanches 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 95-98 

Survey of Earthquake Prone Zones 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 123-26 

Training of Disaster Management to 
Foreign Countries 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 237 

Tsunami 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 191-92 

Tsunami and Earthquake Identification 
Centre 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col. 29S-96 

Tsunami Rehabilitation Project 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 293-94 

Tsunami Relief Fund 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 172-74 

Tsunami Warning Centres 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.316-17 

Tsunami Warning System 
(Deb. 2, Vol. XXX, 19-11·2007) 
CoI.1S2-S3 

Violation of Provisions for Nafural 
Calamity Fund under lAY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 271-72 

Navodaya Vldyalaya 
Jawahar Navodaya Vidyalayu 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 432-44 

Navodaya Vidyalayas 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 29 

Residential Accommodation to Students 
ofNVs 
(Deb. 8, Vol. XXX 27-11-2007) 
Col. 185 
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Review of Functioning ofNVS 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 349 

NMy 
De~leasing of Property by Navy 

(Deb. 2, Vol. XXX, 19-11 -2007) 
Col. 46S-66 

Management Centre for Navy 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.431 

Procurement of Aircraft for Indian Navy 
(Deft. 7, Vol. XXX, 26-11-2007) 
Col. 241 

NlllJism 

Anti Naxal Activities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 169-70 

Assistance to Combat Maoist Threats 
(Deb.· 14, Vol. XXXI, 04-1~-2007) 
Col: 19 

Committee to Study Naxalism 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.3iJ-74 

Ma"ist Intrusion in Illdi: 
(Deb. a, Vel. XXX, 27-11-2007) 
Col. 14546 

Naxal.ctivities 
C eb. 3. 'lol. XXX. 20-11-2007) 
r. I. 178-79 

Naxal Affected Districts in Orissa 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 463-65 

Naxalites and Mafia Cauatrt in Sanctuaries 
and Tiger Reserves 
(Deb. 9, Vol. XX". 28-11-:2007) 
Col. 103 

Nexus between Naxais and the Underworld 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 463 

Proposed Dialogue between Naxals and 
the Government 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 401-02 

Neem Project 

Neem Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 294-95 

Nehru Yuva Kendra 
Role of Nehru Youth Centres in 

implementation ofNREGS 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 65-66 

Nepal 
lSI Activity at Indo-Nepal Border 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 224-25 

Mega Projects 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 244-50 

Need to check recurring floods in the 
Eastern parts of Uttar Pradesh caused 
due to the rivers emanating from Nepal 
(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 762 

Need to check the problem of recurring 
floods in Kheri Parliamentary 
constituency of Uttar Pradesh by 
constructing dams on rivers originating 
from Nepal (MUR 377) 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
Col. 41S-16 

Utilisation of Excess Water from Nepal 
(Deb . ." Vol. XXX, 26-11-2007) 
CoI.J56-S7 

Netherlands 
Agreement with Netherlands 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 192 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 156-57 
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New Ec:onomJc Zone 

New Economic Zones and Export 
Processing Zones 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 21 1-13 

Newspapers and Periodicals 

Advertisement in Regional Language 
Newspapers 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 275-76 

Neyveli Lianlte Corporation 
Inviting tender for NLC in Bikaner I 

(Deb. IS, Vol. XXXI, 05-12-2007) I 
CoI.313 

Nigeria 
Defence Pact with Nigeria 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 373-74 

Report on Participation of Indian 
Parliamentary Delegation at the 52nd 
Commonwealth Parliamentary 
Conference held alAbuja (Nigeria)-Laid 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 490 

NMDCUmlted 

Merger ofOMC with SAIL and NMDC 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 270-71 

Setting up of New Plants by NMDC 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.Sl 

No .... Banldnl Plnanelllintermediary 
Fake Auto Finance Companies 

(Deb. 11, Vol. XXXI, 07-12-2007) 
0:./. i ;;,~-87 

Money Deposited in Non-Banking 
Fina: ce Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 307-09 

Non-C'onventional Enel'lY Sourees 
Bio-Mass in Rice Mills 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 237 

Biomass Co-generation Power Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 126 

Development of Renewable Energy 
(Deb. 2, Vol. XXX, 19- 11-2007) 
Col. 153 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 171-72 

(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.206-JS 

Durgaduani Tidal Power Project in West 
Bengal 
(Deb. 17, Vol. XXXI, 07.-12-2007) 
Col. 64 

Electricity from Wind Generators 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 347-48 

Energy from Urban and Industrial Waste 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 24S-S2 

Installation of Wind Mills 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 68-72 

National Rating System for Green 
Buildings 
(Deb. II, Vol. XXXI. 30-11-2007) 
CoI.~7 

Need to release the Central subsidy for 
the Solar Energy Schemes proposed 
Do be implemented in Madhya Pradesh 
ind Rajasthan (MUR 377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 533-34 

New Technology for Renewable Energy 
(Deb. 6; Vol. XXX. 23-11-2007) 
CoI.314-IS 
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Policy on Renewal Energy 
(Deb~ 17, Vol. XXXI, 07-12-2007) 
Col. 125 

Promotion of New and Renewable Energy 
Sources 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 30-36 

Setting up of Energy Parks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 111-20 

Setting Up of Renewable Energy Projects 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 265 

Setting up of Wind Power Plants 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 177-78 

Cases against blacklisted NGDs 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 271 .. 1 

Contribution made by NGOs 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 211-20 

Financial Assistance to NOOs and 
Medical Colleges 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.l29-3 1 

Funds Provided to NGOs through 
Centrally Sponsored Schemes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 126-27 

Grant-in-aid to NGOs in West Bengal 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 193-94 

Solar Energy 
(D b 2 H I XX Independent Regulatory Authority for e. ,vO. X, 19-11-2007) 
Col. 167-70 NGOs (Deb. 2, Vol. XXX, 19-11-2007) 
(Deb. 17, Vol. XXXI, 07-12-2007) Col.l29 
Col. 132-34 I Integrated Education for the Disabled 

Village Electrification through Solar and I Children 
Bio-GasEnergy (Deb. 3, Vol. XXX, 20-11-2007) 
(Deb. II, Vol. XXXI, 30-11-2007) Col. 53-56 
Col. 25-31 Land Allotted to NGOs by the L& DO in 

Wind Energy I NDMCArea 
(Deb. 2, Vol. XXX, 19-11-2007) . (Deb. II, Vol. XXXI, 30-11-2007) 
Col. 197-99 I Col. 2S3-54 

Wind Energy Generation by NTPC NGO's in Urban Development Schemes 
(Deb. 17, Vol. XXXI. 07-12-2007) (Deb. 17, Vol.. XXXI, 07-12-2007) 
Col. 47-48 Col.l23 

Non-GovernmentaIOrpnisation(s) 

Allocation to Non Governmental 
Organisations 
(Deb. 3, Vol. XXX, 20-11-2007) 
C01.3S3-55 

Assistance to Non-Governmental 
Organisation 
(Deb. 9. Vol. XXX, 21-11-2007) 
Col. 332-33 

NGOs Engaged in Minority Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.IS3-S4 

NOOs in Health Sector 
(Deb. IS,Vol. XXXI, OS-12-2007) 
Col. 221-32 

NGOs Working for Blindness 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 216-24 
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Non-Submission ofUtilizadon Certificate 
byNGOs 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 146-47 

Performance of NGOs in Literacy 
Campaign 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 55-58 

Reservation Policy in VOsINGOs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 91-92 

Non-Perrormlnl Asset. 

Recovery ofNPA 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 129-30 

Non-Resident Indian(s) 

Attacks on Indians Working Abroad 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 490-93 

Demand of Indian Workers Abroad 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 324 

Foreign Fund Inflows 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 113-14 

Investment by Non-Resident Indians 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 99-102 

Investment by PIO in the Aviation Industry 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 248 

Investment Proposals from NRIs 

Suicides Deaths and Injuries to the Indian 
National Abroad 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 139 

Voting Right 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 114-15 

North Eutern Coal Fields 
Coal Production in NECF 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 288-19 

North Eastern Development Finance 
Corporation 

Funds Disbursed by NEDFC 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 245-48 

North-Eastern Region 

Agreement with Foreign Oil Companies 
for Exploration of Oil and Gas in North-
East 
(Dcb. 5, Vol. XXX, 22-11-2007) 
Col. 170-71 

Air Scrvice and Training Institute in NER 
(Dcb. 16, Vol. XXXI, 06-12-2007) 
Col. 211-12 

Airports in the NE Rcgion 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 109-10 

All India Radio and Doordarshan in North 
Eastcrn Rcgion 
(Dcb. 3, Vol. XXX. 20-11-2007) 
Col. 136-37 

(Deb. '14, Vol. XXXI, 04-12-2007) Allocation for North East 
Col. 108 (Deb. 9, Vol. XXX, 21-11-2007) 

Non-issuan~~ cf visas and passports to 
f!l(r·;;'lS living abroad (HAH 
Disctls'iltm) 
(O,·b. 7, Vol. XXX, 26-11-2007) 
Co, 5T1-87 

Remittances by NRI 
(Dcb. 11, Vol. XXXI, 30-11-200.7) 
Col. 364-70 

0,1.106-08 
Asset offices in West Bengal. Assam and 

North East· 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 147-48 

Boundary Dispute 
(Dcb. 8, Vol. XXX. 27-11-2007) 
Col. ISS-59 
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CBI Enquiry in PDS Operation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 150-51 

Central Pool Fund for Deptt. of North-
Eastern Region (Doner) 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 289-90 

Development of North-Eastern Region 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 589-92 

Eleventh Plan Proposal ofNEC 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 293-94 

Extortion by Militants in North Eastern 
States 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 57-61 

Financial Sources of Terrorists 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 341 

GOP Growth Rate in North-Eastern Region 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 24041 

Horns in Captivity 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 238-39 

Introducing Smart Card 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 137 

Introduction of Nano-Technology 
Courses 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 334 

Investments Potential of IT Industry in 
NER 

LTC to North-East Region 
(Deb. 17, Vol. XXXI, 01,;;T2-2007) 
Col. 161-62 

Negotiations with Bangladesh and Burma 
For Laying Pipelines 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 158-59 

NH Projects in North East 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 134-35 

Non-Utilization of Sanctioned 
Development Funds 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 24041 

North East India Investments 
Opportunities 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 388-91 

Power Shortage 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 10-20 

PSUs in North-Eastern Region 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 278-79 

Rail Projects to Connect the North-East 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 164-65 

Rehabilitation of Militants in NE Region 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 189-91 

Restructuring of NEC 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 340-50 

Shukla Commission Report on NE Region 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 169-70 

(Deb. 4, Vol. XXX. 21-1 J -2007) I Slow in Implementation of North-East 
Col. 118-21 Industrial and Investment Promotion 

Look East Policy Policy, 2007 
(Deb. 14, Vol. XXXI, 04-12-2007) (Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 181-82 Col. 125-27 
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Special LTC Packages for Employees of 
North-East Region 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 138 

Special Package for North-Eastern Region 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.565~7 

Talks with Militant Organisations in NE 
Region 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 369-70 

NTPC Limited 
Clearance to NTPC Projects 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 126 

Illegal Construction of Road on NTPC 
Land 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 380 

Misappropriation of Funds in NTPC 
Power Projects 
(Deb. 17, Vol. XXXI, 0,'-12-2007) 
Col. 140-41 

Terrorist TrainingCamps in Neighbouring Pollution by NTPC Power Plants 
Countries (Deb. 17, Vol. XXXI, 07-12-2007) 
(Deb. 14, Vol. XXXI, 04-12-2007) Col. 248-50 
Col. 147-49 Sale of Equity Share 

Upgradation of Airfields in North-East (Deb. 6, Vol. XXX, 23-11-2007) 
(Deb. 2. Vol. XXX, 19-11-2007) I Col. 285-86 
Col. 218 ' Setting up of Power Project by NTPC at 

Urban Infrastructure Project in North-East 
(Deb. 6. Vol XXX. 23-11-2007) 
Col. 324-25 

Norway 
Agreement by ONGC with a Norwegian : 

Company i 
(Deb. 16, Vol. XXXI. 06-12-2007) , 
Col. 75-76 I 

Cheyyur in Tamil Nadu 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.65~6 . 

Setting up of Power Stations by NTPC 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 39-44 

Wind Energy Generation by NTPC 
(Deb. 17. Vol. XXXI. ~7-12-2007) 
Col. 47-48 

: Nuclear Energy 
Notary Public i 

: Atomic Power Plants in Tarapur 
Appointment as Notary I (Deb. 9, Vol. XXX, 28-11-2007) 

(Deb. 17. Vol. XXXI. 07-12-2007)' Col. 143-44 
Col. 270 ; Closure of Nuclear Power Generation 

Corruption in Appointment of Notaries 
(Deb. 6. Vol. XXX. 23-) 1-2007) : 
Col. 189-94 

Units 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 148-49 

. . ' Generation of Nuclear Power 
Female Public Prosecutors and Notanes! (Deb. IS, Vol. XXXI. 05.12.2007) 

(Deb. II. Vol. XXXI. 30-11-2007); Co 1.3 15-16 
Col. 161-63 

i Indigenous Uranium for Nuclear Power 
Notaries in Gujarat Plants 

(Deb. II. Vol. XXXI. 30·11·2007)· (Den 4. Vol. XXX. 21·11-2007) 
Co1.216-17 Col. 303-04 
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Indo-US Civil Nuclear Deal 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.304~5 . 

Indo-US NuclearAgreement(DUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.4I1-592 

New Atomic Energy Research Centre 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 6-12 

Power Generation from Atomic Energy 
Sources 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 160 

Production of Heavy Waler 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 58 

Proliferation of Nuclear Weapons 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 265-66 

Radio-Activity Leakage in Atomic Power 
Plants 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 14748 

Review of the Functioning Atomic Power 
Plants 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 168 

Setting Up ofAlomic Power Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 369-70 

Setting Up of Nuclear-Power Plants 
(Deb. 4, Vol. XXX, 21-11-2001) 
Col. 369 

Shortage of Fuel in Nuclear Power Units 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 371-72 

Upgradation ofSafcty at Nuclear Power 
Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.363~ 

Use of Thorium as Fuel 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 1-/6 

Nune. 
Shortage of Trained Nurses 

(Deb. 4, Vol. XXX, 21- /1-2007) 
CO/.S8-61 

Obituary Reference 
Sad demise ofShri Sarju Prasad Saroj 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 1-2 

Sad demise of Shri T.A.Patil and 
Shri Chennaiah Odeyar 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 1-2 

Sad demise of Shri Vijay Kumar 
Khandelwal, Shri Manjay Lal, 
Shri Yashwant Borole, Shri Lala Ram 
Ken and Dr.L.M. Singhvi 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 1-6 

Official Languale 
Implementation of Official Language, 

Hindi 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 203--04 .. 

on and Natural Gas Corporation Limited 
Agreement by ONGC with a Norwegian 

Company 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 75-76 

Assam Renewal Project by ONGC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 73 

Asset offices in West Bengali Assam and 
North-East 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 14748 

Change in Specification of 'Paryte' 
Material 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 24748 
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Compensation to Farmers by ONGC 

(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.3J1-12 

Exploration of Gas Reserves by ONGC 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoJ.38-39 

Oil Company(s) 
Losses Incurred by the Oil PSUs 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 53-56 

Losses to Oil Companies 
(Deb. I, Vol. XXX, 15-11-2007) 

Fire Incidents at ONGC Production Areas Col. 61 ~2 
(Deb. S, Vol. XXX, 22-11-2007) Oil Bonds 
Col. 201 (Deb. 5, Vol. XXX, 22-11-2007) 

Handing over Oil wells back to Families 
after Extracting Oil and Gas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 279 

Helicopters Hired by ONGC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 76 

ONGC KG Basin Management 

Col. 166 
Profit of Oil Companies due to Rise in 

Vaiue of Rupee 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 105 

Selling of Government Shares in Public 
Sector Exploration Company 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 199-200 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 105 Oil Exploration 

ONGC Projects 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 273-74 

PRBS Scheme ofONGC 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 94-95 

Profit Earned by ONGC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 249 

Re-Development of Mumbai High by 
ONOC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 235 

Threat by ULFA Militant to ONGC in 
Assam 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 348 

Training Institute in Goa 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 141-49 

Achievements Reports from NELP 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 274-75 

Agreement with Foreign Oil Companies 
for Exploration of Oil and Gas in North-
East 
(Deb. 5, Vol. XXX, 22-11--2007) 
CoI.I7Q.71 

Agreements with Foreign Countries for 
Oil ExplorationlProduction 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 25-32 

Excavation and Drilling in Cochin-High 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 15 

Exploration in Mahanadi Basin of Orissa 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 87-90 

Exploration of Gas Reserves by ONGC 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoJ.38-39 
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Exploration of Oil and Gas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Co1.l89-91 

ExplorationlDrillinglRefming of Petroleum 
and Natural Gas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 264-68 

Handing over Oil wells back to Families 
after Extracting Oil and Gas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 279 

Model Production Sharing Contract 
(Deb. 10, Vol. XXX, 29-11-2007) 
COl.20S-06 

ONGC KG Basin Management 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 105 

Return of One Oil Block in Kutch by 
Reliance Industries 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 169-70 

Old Age Homes 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 140-41 

Or'ssa 
Air and Water Pollution in Orissa 

(Deb. 9, Vol. XXX, 2&0:11-2007) 
Col. 91-92 

Allocation to Non Governmental 
Organisations 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 353-55 

Armed Forces Medical College in Orissa 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 239 

Benches of High Court of Orissa at 
Sambalpur and Mayurbhanj 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.J IS 

Construction Work on NH in Orissa 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 280-81 

Selling of Government Shares in Public Delay of Work on Newly-Declared NH 
Sector Exploration Company (Deb. 4, Vol. XXX, 21-11-2007) 
(Deb. 5, Vol, XXX, 22-11-2007) Col. 546-47 

Col. 199-200 I DeveloPl11ent of Primitive Tribal Groups 
Supply of Deep Water Rigs (Deb. 17, Vol. XXXI, 07-12-2007) 

(Deb. 10, Vol. XXX, 29-11-2007) Col. 132 
Col. 93 

Dilapidated Condition ofNH in Orissa 
OUseed(s) (Deb. 4, Vol. XXX, 21-11-2007) 
Import of Oil seeds I Col. 294-95 

(Deb. 2, Vol. XXX, 19-11-2007) Exploration in MahanadiBasinof Orissa 
Col. 448-49 (Deb. 10, Vol. XXX, 29-11-2007) 

Production of Ground nut Col. 87-90 
(Deb. 13, Vol. XXXI, 03-12-2007) Expo Orissa 2007 Fair 
COI.3S8-59 (Deb. 8, Vol. XXX, 27-11-2007) 

Production of Pulses and Oilseeds Col. 213-15 
(Deb. 2, Vol. XXX, 19-11-2007) Gold Deposit in Orissa 
Col.SI (Deb. 14, Vol. XXXI, 04-12-~007). 

Old Ale Homes 
Grants for Old Age Homes 

(Deb. 16, Vol. XXXI, 06-12-2007) I 

Col. 138 I 

Col. 340-42 

Grants Under Tribal Sub-Plan (TSP) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 127 
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Irrawaddy Dolphins 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 181-12 

Keonjhu:Airport 
(Deb. 1 Q, Vol. XXX. 29-11 -2007) 
Col. 312 

Naxal Affected Districts in Orissa 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 463-65 

Need to declare Biju Patnaik Airport at 
Bhubaneswar as an International 
Airport (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.SI2 

Need to expedite implementation ofRajiv 
Gandhi Gramin Vidyutikaran Yojana in 
Jaipur district, Orissa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COl.S27 

Need to expedite the construction of 
Khurda Road-Bolangir railway line in 
Orissa (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 388 

Need to formulate and embark on a plan 
to prevent erosion of sea-beaches in 
Orissa (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.SI4-IS 

Need to introduce an express train between 
Bhubaneshwar and Tatana.gar via 
Keonjhargarh and extend Howrah-
Barbil Jana Shatabadi Express upto 
Keonjhargarh (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 761 

Need to repair the stretch ofN .H.21 5 from 
Paniloili to Rajamunda in Orissa 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 378 

Need to undertake measures to prevent 
accidents on NH-S .nd NH-SA at 
Chandikhol Crossing, Orissa 
(MUR377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.S3S 

Need to upgrade the domestic airports at 
Silsuan and Barbil in Orissa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.S22 

New Godowns in Orissa 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 240-41 

New Initiatives for Orissa 
(Deb. IS, Vol. XX~I, OS-12-2007) 
Col. 32o-2r 

Nutan Deep Scheme in Orissa 
(Deb. I, Vol. XXX, 15-"'-2007) 
Col. 83-84 

Operation Gaja 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 299 

Promotion ofIT in Orissa 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 177 

Rail Link between Puri and Konark 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 188-89 

Setting up ofa Refinery Plant at Orissa 
(Deb. 10, Vol. XXX, 29-.11-.200-1) 
CoI.312-13 

Setting up of Clusters 
(Deb. 3, Vol. XXX~ 20-11-2007) 
Col. 64-128 

Setting up of Farmers Training Institute 
in Orissa 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 233-34 

Setting up of Information Technology 
Institute 
(Deb. 7, Vol. XXX, 26- t 1-2007) 
Col. 77-78 
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Setting up of Plants by IOC at Haldia 
Refinery and Paradip in Orissa 
(Deb. I, Vol. XXX, 15-11-2007) 
CoI.IS6-57 

Setting up of Ports and Shipyards 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 287-88 

Shatabdi Express between Puri and 
Paradip 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 230 

Damage to the House of Indian High 
Commissioner in Islamabad 
(Deb. 15, Vol. XXXI, 05-12-2Q07) 
Col. 203-05 

De-Classification of Post Records of Wars 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.B4 

Demolition of Lord Buddha Statue in 
Pakistan 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 117-18 

Specialised Design Centre Indo-Pak Trade 
(Deb. 8-, Vol. XXX, 27-11-2007) (Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 361 Co1.341-44 

Widening ofNH in Orissa Infiltration from POK 
(Deb. 4. Vol. XXX. 21-11-2007) (Deb. 14, Vol. XXXI. 04-12-2007) 
Cal.l17 Col. 414 

Oriisa..Mlnes Corporation 
Merger otoMC with SAIL and NMDC 

(Deb. 5~ Vol. XXX, -22-11-2007) 
Col. 270-71 

OutRow ofFunels 
Outflow of Funds from the Country 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 116-17 

raiats 
Norms for Manufacturing of Health 

Friendly Paints 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 58-59 

Pakistan 

Baglihar Power Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 237-38 

Introduction of Business Visa between 
India and Pakistan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 95-96 

lSI Activities in India 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 333-34 

lSI Activity at Indo-Nepal Border 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 224-25 

Issue of Visa to Pakistani Cricket Fans 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 392-93 

Recruitment of Pakistanis in Government 
Jobs in Jammu and Kashmir 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 393 

Border Fencing Trade with Pakistan 
(Deb. 3, Vol. XXX, 20-11-2007) (Deb. 3, Vol. XXX. 20-11-2007) 
Col. 39-40 Col. 149-50 

CarlO Shipping Service with Pakistan 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 19 

(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 344-45 
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PanchaYlti Raj I PCO Connection at Panchayat Level 
Capacity BuilCling for Panchayats (Deb. 7, Vol. XXX, 26-11-2007) 

(Deb. 4, Vol. XXX, 21-11-2007) Col. 319-20 
Col. 370.71 

Computer Education in Panchayats 
(Deb. 9, Vol. ,XXX, 28-11-2007) 
Col. 183-85 

Computerisation of Panchayats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 469-70 

Decentralisation of Powers 
(Deb. 4, Vol. XXX, 21-11-'2007) 
Col. 191 

Delegations of Financial Powers to 
Panchayats 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 268-70 

Effective Functioning of Local-Self 
Government 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.361-6J 

Elected Members in Panchayati Raj 
Institutions 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 74-78 

Functioning ofPanchayati Raj 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 544-46 

Funds for Strengthening PR Institutions 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 123-25 

Funds to Panchayats 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 68-70 

Linking of Villages through Satellite 
(Deb. 4, Vol. XXX, 21-11-2007) 
Cot. 109-12 

Payment to Local Bodies 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoL 183 

Planning at Grass-Root Levels by the 
Panchayats 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 13-21 

Post Office in Panchayat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. III 

Role of Panchayati Raj Institutions in 
Implementation ofNREGS 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 327-28 

Strengthening of Panchayati Raj 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 128-31 

Utilisation of Funds by thePanchayats 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoL 228-30 

Paper 
Handmade Paper Manufacturing Unit 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 309-10 

Production of Paper 
(Deb. 14, Vol. XXXI, 0'4-12-2007) 
CoL 402-04 

Papers Laid on the Table 
202nd Report of the Law Commission on 

Proposal to Amend Section 304-B of 
Indian Panel Code - October, 2007 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 290 

37th Valuation Report of the Life Insurance 
Corporation of India under section 29 
of the Life Insurance Corporation Act, 
1956 
(Deb. 17, Vol. XXXI, 07-1.2-2007) 
Col. 298 
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9th Propeu Report on the Action Taken 
pursuant to the ReCommendations the 
loint Parliamentary Committee on 
Stock Market Scam 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 287 

A copy of Dakshin Kraoti (Freedom 
Struggle in South India) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 343 

A copy of the Youth in Panchayati Raj 
Campaign -A Report 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 343 

ActjQn Taken Memorandum on the 
Seventh Report of the National 
Commission for Scheduled Castes and 
Sc:hed.uled Tribes, New Delhi, for the 
}'aI' 200 1-2002 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.3S4 

Annual Accounts of the Delhi 
Development Audlority, New Delhi, for 
~ year 2004-2005 together with Audit 
Report thereon, under sub-section (4) 
dfSection 25 of the Delhi Development 
Act, 1957 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 421 

Annulll Administration Report of the 
Cantonment Boards for the year 
2007-2008 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 459 

.Annual AdminiSlrltioi1 Report of the Delhi 
DeveIopmentAUIhority, New Delhi. for 
the)'Cal' 2006-2007 
(Oelb. 11, Vol. XXXI, 30-11-2007) 
Col. 477 

Annual Administrative Report, Audited 
Accounts and Review of the working 
of the Tamil Nadu State Mission of 
Education for All (Sarva Shiksha 
Abhiyan) Chennai, for the year 
2004-2005 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI,477 

Annual Re~1rt of the Central Agricultural 
University, Imphal, for the year 
1 993-J 994 along with Accounts 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 436 

Annual Report and Audited Accounts of 
the Canara Bank, Bangalore, and the 
United Bank ofIndia, Kolkata, for the 
year 2006-2007 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 440 

Annual Report and Audited Accounts of 
the Univenity of Delhi, Delhi, for the 
year 2003-04 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoL 492 

Annual Report and Audited Accounts of 
the Visva Bharati, Santiniketan, for the 
year 2005.()6 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 492 

Annual Report and Audited Accounts of 
the working of the Aligarh Muslim 
University, Aligarh, for the year 
20()6.()7 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.30S 

AMual Report and Audited Accounts of 
th~ ~orking of the Rashtriya Arogya • 
Nldhl, New Delhi, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 297 

Annual Report and Audited Accounts of 
the National Capital Region PllMing 
Board, New Delhi, for the year 
2005-2006. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 477 
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Annual Report and Audited Accounts of 
tbe National Institute of. 
Pharmaceutical Education and 
Research, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.29S 

Annual Report and Audited Accounts of 
the State Bank of Saurashtra for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 300 

Annual Report and Audited Accounts of 
the Union Government under Article 
I S I (1) of the Constitution 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 301 

Annual Report and Audited Accounts of 
the working of the Delhi Urban Art 
Commission, New Delhi, for the 
year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 476 

Annual Report and Review by the 
Government of the working of the 
Protection of Plant Yarietles and 
Farmers' Rights Authority, New Delhi, 
for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 463 

Annual Report and B.eview of the working 
of the National Institute ofTechnology, 
Silchar. for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) I 
COl.30S 

Annual Report of the Central Agricultural 
University, lmphal, for the 

Annual Report of the Central Agriclu1tura1 
University, Impbal, for the 
year 1996-1997 along with Accounts 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 437 

Annual Report of the Central Agricultural 
University, Imphal, for tbe 
year 1997-1998 along with Accounts 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 437 

Annual Report of the Central Aaricultural 
University, lmphal, for the 
year 1999-2000 together with Audit 
Report thereon 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 437 

Annual Report of the Central Agricultural 
University, Imphal, for the 
year 2000-2001 together with Audit 
Report thereon 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 437 

Annual Report of the Central Asricultural 
University, Imphal, for the year 
2001-2002 together with Audit Report 
thereon 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 437 

Annual Report of the Central Electricity 
Regulatory Commission, New Dclh~ for 
the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 286 

Annual Report of the Central Vigilance 
Commission, New Delhi for the 
year 2006 
(Deb. 1~, Vol. XXXI, 05-12-2007) 
Col. 334 

year 1994-1995 along with Accounts 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 436 

• I Annual Report-of the Development 
Annual Report of the Central AgTlcultural Council for Sugar Ind1lStry, for the 

University. Imphal. for the year200S-2006 
year 1995-1996 along with Accounts (Deb. 7. Vol. XXX, ~'i.1l-2007) 
(Deb. 7, Vol. XXX. 26-11-2007) Col. 436 
Col. 436 
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Annual Report of the Development 
Council for sugar Industry, for the 
year 2006-2007 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 436 

AMual Report of the National Human 
Rights Commission, New Delhi, for the 
year 2OOS..()6 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 297 

Annual Report of the National Statistical 
Commission, New Delhi. for the 
year 2006-07 
(Deb. 15, Vol. XXXI, OS-12-2007) 
Col. 337 

Annual Report of the Press Council of 
India, New Delhi, for the year 2006-2007 
(Deb. 14. Vol. XXXI, 04-12-2007) 
CoI.472 

Annual Report. Audited Account and 
Review of the working of the Sarva 
Shiksha Abhiyan, Itanagar. for the 
year 2004-2OOS 
(Deb. 8, Vol. XXX, 27-1 1-2007) 
Col. 44142 

Annual Report, Audited Account and 
Review of the working of the Sarva 
Shiksha Abhiyan, Itanagar, for the year 
2005-2006 
(Deb. 8, Vol. XXX, 27-11-200:7) 
Col. 442 

Ann..uar Report, Audited Accounts and 
Review by the Government of the 
Central Adoption Resource Agency, 
New Delhi, for the year 2000-200 I 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 431 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Adoption 
Resource Agency, New Delhi, for the 
year 2004-2OOS 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.431 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Social Welfare 
Board, New Delhi, for the year 
2OOS-2006 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoJ.432 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Indian Silk Export 
Promotion Council, Mumbai, for the 
year 2006-2007 
(Deb. 7, Vol. XXX, 26-11 -2007) 
Col. 438 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the International Centre for 
Alternative Dispute Resolution, 
New Delhi, for the year 2006-2007 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 429-30 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Bank for 
Agriculture and Rural Development, 
Mumbai, for the 'year 2006-2007 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.43S 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Synthetic and Rayon 
Textiles Export Promotion council. 
Mumbai, for the year 2006-2007 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 438 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Aeronautical 
Development Agency, Bangalore, for 
the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 459 

Annual Report, Audited Accounts acd 
Review by the Government of the 
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working of the Ahmedabad Textile 
Industry's Research Association, 
Ahmedabad, fur the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.471 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the All India Federation of 
Cooperative Spinning Mills Limited, 
Mumbai, for the year 2006-2007 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 436-37 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Andhra Pradesh State 
Irrigation Development Corporation 
Limited, Hyderabad, for the 
year 2003-2004 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 471 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Apparel Export 
Promotion Council, New Delhi, for the 
year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 468 

Annual RepoR; Audited Accounts and 
Review by the Government of the 
working of the Sharat Dynamics 
Limited, H,yderabad, for the 
year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12.2007) 
Col.4S8 

Annual R~port, Audited Accounts and 
Review by the Government of the 
working of the Bharat Earth Movers 
Limited, Sangalore, for the 
year 2006-2007 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 432 

Annual Report. Audited Accounts and 
Review by the Government .of the 
working of the Bharat Electronics 

Limited, Bangalor" for the 
year 2006-2007 
(Deb. 7, Vol. XXX, 26-'1 i-2007) 
Col. 432 

Annual Report, Audite,d Accounts and 
Review by the Government of the 
work ina of the Bombay Textile 
Research Association, Mumbai, fur the 
year 2006-2007 
(Deb. 13, Vol. XXXI, 03- J 2-2007) 
Col. 467 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Silk Board, 
Bangalore, for the year 2006-2007 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 439 

Annual Report, Audited Acco"nts and 
Review by the Government of the 
working of the Central Warehousing 
Corporation, New Delhi, for the 
year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.472 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Wool 
Development Board, Jodhpur, for the 
year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 467 

Annual Report, Audited Accountaand 
Review by the Government of the 
working of the Centre for Development 
of Advanced Computing, Pune, for the 
year 2006-2007 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 461 

Annual Report. Audit:,J Acc(lunts and 
Review by the GOllernment of the 
working of the Centre for Materials for 
Electronics Te~hnl·logy (C-MET). 
Pune, for the year 2006-2007 
(Deb. 13. Vol. X)' 'no C':;~12-2007) 
Col. 462 
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Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Cotton Textiles Export 
Promotion Council of India, Mumbai, 
for the year 2006-2007 
(Deb: 13, Vol. XXXI, 03-12-2007) 
Col. 469 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the DOEACC Society, New 
Delhi, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 462 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the ERNET India, New Delhi, 
for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 462 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Garden Reach 
Shipbuilders and Engineers Limited, 
Kolkata, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.4S7-S8 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Goa Shipyard Limited, 
Goa, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 458 

Annual Report, Audited Accounts and 
Rev.iew by the Government of the ! 

working of the Hindustan Aeronautics 
Limited, Bangalore, for the year 
2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
COl.4S8 

Annual Report, Audited Accounts and 
. Review by the "Government of the 
working of the Indian Jute Industries 
Research Association, Kolkata, for the 
year 2005-2006 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 467 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Indian Society of 
Agricultural Statistics, New Delhi, for 
the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
COJ.46S 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Indian Society of 
Agricultural Economics, Mumbai, for 
the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.464 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the ITI Limited, Bangalore, 
for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 461 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Jute Corporation oflndia 
Limited, Kolkata, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 469 

Annual Report, Audited Accounts and 
Review by the Government of the 
working ofthe Karnataka Cashew 
Development Corporation Limited, 
Mangalore, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co\. 464 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Kerala Agro Industries 
Corporation Limited, 
Thiruvananthapuram. for the year 
2001-2002 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 436 
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Annual Report, Audited Accounts and 

Review by the Government of the 
working of the Mazgaon Dock Limited, 
Mumbai, for the year 2006-2007 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col.4S8 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Mishra Dhatu Nigam 
Limited. Hyderabad, for the year 2006-
2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 457 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Agricultural 
Co-operative Marketing Federation of 
India Limited, New Delhi, for the year 
2006-2007 
(Deb. 13, Vol. XXXI. 03-12·2007) 
Col. 463 

Annual Report, Audited Accounts and 
Review by tbe Government of the 
working of the National Centre for Jute 
Diversification, Kolkata, for the year 
2005·2006 
(Deb. 13, Val. XXXI, 03·12·2007) 
Col. 469 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Cooperative . 
Agriculture and Rural Development I 
Banks' Federation Limited, Navi 
Mumbai, for the year 2006·2007 I 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 436 

Annual Report. Audited Accounts and 
a~\'iew by th.:: Government of the 
working of the National Federation of I 

State Cooperative Banks Limited. Navi 
Mumb.1i. for the year 2006·2007 
(Deb. 7. Vol. XXX, 26·11-i007) 
Col. 436 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Handloom 
Development Corporation Limited, 
Lucknow, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.4S9 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Informatics 
Centre Services Inc., New Delhi, for the 
year 2006-2007 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 434 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Institute of 
Agricultural Extension Management. 
Hyderabad. for the year 2006·2007 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 464 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the National Instructional 
Media Institute. Chennai, for the year 
2006-2007 
(Deb. 13. Vol. XXXI, 03·12-20Q7) 
Col. 460 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the National Seeds 
Corporation of India Limited. New 
Delhi. for the year 2006·2007 
(Deb. 13, Vol. XXXI, 03-12·2007) 
Col. 465 

Annual Report, Aud ited Accounts and 
Review by the Government of the 
working of the Northern India Textile 
Research Association, Ghaziabad, for 
the year 2006·2007 
(Deb. 13, Vol. XXXI, 03·12-2007) 
Col. 470 
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Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Powerloom 
Development and Export Promotion 
Council, Mumbai, for the year 
2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 468 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Rural Electrification 
Corporation Limited, New Delhi, for the 
year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.47S 

Annual Report, Audited Accounts and i 
Review by the Government of the I 
working of the Sardar Vallabhbhai Patel ! 
Institute of Textile Management, ; 
Coimbatore, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 470 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Society for Applied 
Microwave Electronics Engineering 
and Research (SAMEER) Mumbai, for 
the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 461-62 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Software Technology 
Parks ofIndia, New Delhi, for the year 
2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2907) 
Col. 462 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the South India Textile 
Research Association, Coiinbatore, for 
the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 468 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the State Farms Corporation 
of India Limited, New Delhi, for the year 
2006-2007 
(Deb. 13. Vol. XXXI, 03-12-2007) 
CoI.46S 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Synthetic and Art Silk 
Mills' Research Association, Mumbai, 
for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 470 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Telecom Regulatory 
Authority of India, New Delhi, for the 
year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 460-61 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Textile Committee, 
Mumbai, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 468 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Water and Power 
Consultancy Services (India) Limited, 
New Delhi, for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 460 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Wool and Woollens 
Export Promotion Coun~il, New Delhi, 
for the year 2006-2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 467 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Wool Research 
Association, Thane. for the year 2006-
2007 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 470 
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Annual Report, Audited Accounts and 
Review of the working of Maharashi 
Sandipani Rashtriya Veda-Vidya 
Pratishthan, Ujjain, for the year 
2002-03 to 2005-06 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 498-99 

Annual Report, Audited Accounts and 
Review of the working of the Fluid 
Control Research Institute, Palakkad, 
for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 315 

Annual Report, Audited Accounts and 
Review of the working of the National 
Research Development Corporation, 
New Delhi, for the year 2006-07 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 292 

Annual Report, Audited Accounts and 
Review of the working of the Rashtriya 
Chemicals and Fertilizers Limited, 
Mumbai, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 323 

Annual Report, Audited Accounts. and 
Review of the working of the 
Agricultural and Processed Food 
Products Export Development 
Authority, for.the year 2006-07 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 491 

Annual Report, Audited Accounts and 
Review of the working of the All Dental 
Council oflndia, New Delhi, for the yea' 

2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 296 

Annual Report, Audited Accounts and 
Review of the working of the All India 
Handloom Fabrics Marketing 
Co-operative Society Limited, New 
Delhi, for the year 2006-2007 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL 432-33 

Annual Report, Audited Accounts and 
Review of the working of the All India 
Institute of Speech and Hearing, 
Mysore, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 296 

Annual Report, Audited Accounts and 
Review of the working of the Andrew 
Yule and Company Limited, Kolkata, 
for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 328 

Annual Report, Audited Accounts and 
Review of the working of the Antrix 
Corporation Limited. Bangalore, for the 
year 2006-07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoL3S) 

Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
l'.;vic:.'. of the wOlking of the Airports I Review of the working of the Atomic 
Authority of India, New Delhi, for the Energy Education Society, Mumbai, for 
yet 2006-2007 the year 2006-07 
(Deb. 10. Vol. XXX, 29-1.1-2007) (Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 359 Col. 35 I 
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Annual Report, Audited Accounts and 
Review of the working of the 
Automotive Research Association of 
India. Pune, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 332 

Annual Report, Audited Accounts and 
Review of the working of the Balmer 
Lawrie and Company Limited, Kolkata. 
for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.315 

Annual Report, Audited Accounts and 
Review of the working of the Balmer 
Lawrie Investment Limited, Kolkata, for 
the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.316 

Annual Report, Audited Accounts and 
Review of the working of the Basic 
Chemicals, Pharmaceuticals and 
Cosmetics Export Promotion Council 
(CHEMEXCIL) Mumbai, for the year 
2006-2007 
(Deb. 14, Vol XXXI, 04-12-2007) 
Col. 482-83 

Annual Report, Audited Accounts and 
Review of the working of the Bharat 
Yantra Nigam Limited and subsidiaries, 
Allahabad, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 331 

Annual Report, Audited Accounts and 
Review of the working of the Bhartiya 
Nabhikiya Vidyut Nigam Limited, 
Chennai, for the year 2006-07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 350 

Annual Report, Audited Accounts and 
Review of the working of the Birbal 
Sahni Institute of Palaeobotany, 
Lucknow, for the year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 482 

Annual Report, Audited Accounts and 
Review of the working of the Board of 
Apprenticeship Training (Northern 
Region), Kanpur, for the year 2005-06 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 495 

Annual Report, Audited,Accounts and 
Annual Report, Aud ited Accounts and Review of the working of the Board of 

Review of the working of the Bharat Apprenticeship Training (Western 
Heavy Electricals Limited, New Delhi, Region), Mumbai, for the year 
for the year 2006"()7 200&-2007 
(Deb. 5, Vol. XXX, 22-11-2007) I (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 296 Col. 487-88 

Annua~ Report, Audit~d Accounts and I Annual Report, Audited Accounts and 
ReView of the workmg of the Bharat Review of the working of the Bombay 
Immunologicals and Biologicals . 
C . L' . d Bid h h ti Dock Labour Board, Mumbal, for the orporatlon Imlte, u an saar, Or ear 2006-07 
the year 2006-2007 y 
(Deb. II, Vol. XXXI, 30-'11-2007) I (Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 480 I Col. 289 

Annual Report, Audited Accounts and 
Review of the working of the Bharat 
Petroleum Corporation Limited, 
Mumbai, for the year 2006-07 
(Deb. 16, Vol. XXXI. 06-12-2007) I 
Co1.316-17 

Annual Report. Aud ited Accounts and 
Review of the working of the Broadcast 
Engineering Consultants india Limited, 
New Delhi, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 471-72 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Building' Review of the working of the Central 
Materials and Technology Promotion Footwear Training Institute, Agra for 
Council, New Delhi, for the year the year 2006-2007 
2OO6-m (Deb. 14, Vol. XXXI, 04-12-2007) 
(Deb. 17, Vol. XXXI, 07-12-2007) Col. 467-68 
Col. 293-94 

Annual Report, Audited Accounts and 
Review of the working of the Bureau 
of Energy Efficiency, New Delhi, for the 
year 2005-2006 
(Deb. 11, Vol. XXXI, 30-11-2007) 
COl.47S 

Annual Report, Audited Accounts and 
Review of the working of the Cashew 
Export Promotion Council of India, 
Kochi, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 303 

Annual Report, Audited Accounts and 
Review of the working of the Cement 
Corporation of India Limited, New 
Delhi, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 330 

Annual Report. Audited Accounts and 
Review of the working of the Central 
Civil Services Cultural and Sports 
Board, New Delhi, for the year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 334 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Electronics Limited, New Delhi, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 292 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Footwear Training Institute, Chennai, 
for~year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 468 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Government Em~loyees Welfare 
Housing Organisation, New Delhi for 
the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 293 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Hand Tools, Jalandhar for 
the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 469 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Plastics' Engineering and 
Technology, Chennai, for the year 
2()()6..()7 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 294-95 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Tool Design, Hyderabad, 
for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 467 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Power Research Institute, Bangalore 
for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 286 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Pulp and Paper Research Institute, 
Sharanpur, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.303 



)82~ LOK SABHA 

Annual Report, Audited Accounts and 
Revi~w of the working of the Central 
Tool Room and Training Centre, 
Kolkata, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 470 

Annual Report, Audited Accounts and 
Review of the working of the Centra' 
Tool Room and Training Centre. 
Bhubaneswar, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.469 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Tool Room, Ludhiana, for the year 
2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 468 

Annual Report, Audited Accounts and 
Review of the working of the Central 
WaqfCouncil, New Delhi, for the year 
~7 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 314-15 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Zoo Authority, New Delhi, for the year 
200S-2006 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co\. 602 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Development Economics, Delhi 
school of Economics, Delhi, for the 
year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col 485 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for DNA Fingerprinting and 
Diagnostics, Hyderabad, for the year 
2006-2007 
(Deb. 11, Vol. XXXI. 30-11-2007) 
Col. 480 

Annual Report, AJJdited Acc~unts and 
Review of the working of chi Centre 
for Environment Education, 
Ahmedabad, for the year 2006-07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 355 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Liquid Crystal Research, Bangalore, 
for the year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 482 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Policy Research, New Delhi for the 
year 2006-2007 
(Deb. I), Vol. XXXI, 30-11-2007) 
Col. 485 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for the development of Glass Industry, 
Firozabad, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 467 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Wind Energy Technology, Chennai, 
for the year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 484 

Annual Report, Audited Accounts and 
Review of the working of the Chemicals 
and Allied Products Export Promotion 
Council (CAPEXIL), Kolkata, for the 
year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 483 

Annual Report, Audited Accounts and 
Review of the working of the Chennai 
Port Trust, Chennai, for the year 
2006-07 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 339 
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Annual Report, Audited Accounts and 
Review of the working of the Civil 
Services Officers' Institute, New Delhi, 
for the year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.33S 

Annual Report, Audited Accounts and 
Review of the working of the Civil 
Services Society. New Delhi, for the 
year 2006-07 
(Deb. I S, Vol. XXXI, OS: 12-2007) 
COl.33S 

Annual Report. Audited Accounts and 
Review of the working of the Cochin 
Port Trust, Cochin, for the year 
2006-07 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 333 

Annual Report, Audited Accounts and 
Review of the working of the Cochin 
Port Trust, Cochin, for the year 
2~7 

(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 332 

Annual Report, Audited Accounts and 
Review of the working of the Cochin 
Shipyard Limited, Kochi, for the year 
2~7 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 331 

Annual Report, Audited Accounts and 
Review of the working of the Coffee 
Board. Bangalore, for the year 
2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 484 

Annual Report, Audited Accounts and 
Review of the working of the Coir 
Board, Kochi, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.2S7 

Annual Report, Audited Accounts and 
Review of the working of the 
Construction Industry Development 
Council, New Delhi, for the year 
2~7 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 349-S0 

An!'ual Report, Audited Accounts and 
Review of the working of the 
Consultancy Developm(nt Centre, 
New Delhi, for the year 2006· 07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 292 

Annual Report, Audited Accounts and 
Review of the working of the Container 
Corporation of India Limited, New 
Delhi, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 326 

Annual Report, Audited Accounts and 
Review of the work ina of the Cotton 
Corporation of India Limited, Navi 
Mumbai, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2(07) 
Col. 300 

Annual Report. Audited Accounts and 
Review of the working of the CPR 
Environmental Education Centre, 
Chennai, for the year 2006-07 
(Deb. I S, Vol. XXXI, OS-12-2007) 
Col. 355 

Anl\.ual Report, Audited Accounts and 
Review of the working of the Credit 
Guarantee Fund Trust for Micro and 
Small Enterprises, Mumbai, for the year 
2~7 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 287-88 

Annual Report, Audited Accounts and 
Review of the working of the Delhi 
Public Library, New Delhi, for the year 
2005-2006 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 356 
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Annual Report, Audited Accounts and 
Review of the working of the District 
Primary Education Programme and 
Sarva Shiksha Abhiyan, Kolkata, for 
the year 2005-2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 478 

Annual Report, Audited Accounts and 
Review of tile working of the Donyi 
Polo Ashok Hotel Corporation Limited, 
Itanagar, for the year 2005-06 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 297 

Annual Report, Audited Accounts and 
Review of the working of the Dr. B.R. 
Ambedkar National Institute of 
Technology, Jalandhar, for the 
year 2004 to 2006 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 493 

Annual Report, Audited Accounts and 
Review of the working of the Dredging 
Corporation of India Limited, 
Visakhapatnam. for the year 2006-2007 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 594 

Annual Report, Audited Accounts and 
Review of the working of the 
Electronics and Computer Software 
Export Promotion Council, New Delhi, 
for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 297 

Annual Report, Audited Accounts and 
Review of the working of the 
Electronics Service and Training 
Centre, Nainital, for the year 2006-2007 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 469 

Annual Report, Audite~ Accounts and 
Review of the working of the 
Engineering Export Promotion Council, 
Kolkata, for the year 2006-2007 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 483 

Annual Report, Audited Accounts and 
Review of the work'fti of the 
Engineering Projects (India) Limited, 
New Delhi, for the year 2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 362 

Annual Report, Audited Accounts and 
Review of the working of the Engineers 
India Limited, New Delhi, for the 
year 2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 363 

Annual Report, Audited Accounts and 
Review of the working of the Ennore 
Port Limited. Chennai, for the year 
2006-2007 
(Deb. 4, Vol. XXX, 21-11-2007) 
COI.S94 

Annual Report, Audited Accounts and 
Review of the working of the Export 
Credit Guarantee Corporation oflndia 
Limited, Mumbai, for the year 
2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 481 

Annual Report. Audited Accounts and 
Review of the working of the Export 
Inspection Council and Export 
Inspection Agencies, New Delhi, for 
the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 303 

Annual Report, Audited Accounts and 
Review of the working of the Export 
Promotion Council for EOUs and SEZ 
Units, New Delhi, for the year 
2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 480 



SUBJECT INDEX 18S 

Annual Report, Audited Accounts and 
Review of the working of the FCI 
Aravali Gyspsum and Minerals India 
Limited, Jodhpur, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
('-01. 323-24 

Annual Report, Audited Accounts MId 
Review of the working of the Fertilizers 
and Chemicals Travanc:ore Limned, 
Kochi. for the year 20()6..()7 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Cot 323 

Annual Report. Audited Accounts MId 
Review of tile worIbftg.gfthc FClIIIiliBn 
Corporation oflndia Limited, IC.oIkata, 
for the yea'2~7 
(Deb. 16, Vol. XXXI, 06-12-2007)' 
Cd,322 

Annal ileport, Alidited A«:ounts aad 
Review of the working oftlw FOOtwear 
Design and Devefopmen1 Institute, 
Noida, fOJtheyear~2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 410 

Annual Report, Audited Accounts and 
Review oftheworking of the Fragrance 
and Flavour Development Centre, 
K.annauj. for the year 2906-2007 
(Deb., 14, Vol .. XXXI,. 04-12-2007) 
Col. 468 

Annual Report. Audited Accounts and 
Review of1he workina of1he Goa Sarva 
Shiksha Abhiyan Society, Panaji, for 
the ~200'-2006 
([)d). 14, Vol. XXXI, 04-12-2007) 
Col. 4" 

Annuat Report, Audited Ac:eotInts and 
Rnicw of the working of the Grih 
~ Kendra, New Delli., for the 
)'S' 2006-07 
(Dctt. I', Vol. XXXI, 0'-'2--2007) 
Col3J.4-3' 

Annual JItcpoft. AIIdited Accounts and 
Review of die wortina of'" OUjarat 
MaIi.S ... I. Socidy,NIndabId, 
... ,..,2005-2006 
(M. l4. Vol. XXXf, 04-12-2007) 
Cot. 416 

Aamu8I R.eport. Audited Aaeants and 
Ilnn G,f 11M wMki.,. of the 
Hand'ia'afts and HandI'OOInS Exports 
Corporation of India limited, 
New Delhi. tor the year 2006-07 
(Deb. '7, Vol. XXXI, 07-12-2007) 
Cot. 3M 

Annual Report, Audited Accounts and 
Ilnicw of. working of the Handloom 
Export'romotion Council, CIImai, for 
• .,.. 2006-2007 
(J)eh. 2, Vol. XXX, 19-11-200.7) 
CoI.'13-14 

Annual Report, Aadited Accounts and AnllUal Report, Audited Accounts and 
Review of the WGrkin& of the Gem and 1e:Yiew of the working of tie Harish 
Jewellery Expol't Promotion Council. Chandra Research Institute. Allahabad, 
Mumbai, for the 'JfII' 2006-2007 kIM year 2006-07 
(De&. l4, VoL XXXI, ~-r2'-2&07)" 4D*. !S', VM. }EX~I, 91 .. 12-2007) 

CoIA80 h' I Cdti3~ '," 
Al\nual keport, Amtiiited: Accouats and I An ..... JIkpe1rt. Audited Accoun .. and! 
~w of 1M Wl9fIti"f ()f 1I\e, GeMlraj, bview' of lIM w~f'li Illf .., ~. 
IMUf.U C,'MJ)'GT,:l'l!iolt. 01" F.n4Wt'11 bJ'j~t''' C9.1!atj.o,. Um~. 
Mumhlii., Alr dies y.rar 2006 .. 200'1 aandftt. _*"GI' 1ft~-Q'7 " 
(Deb. 11, Vol. XXX" 30-11-2'007) I (~, n". ~" XXXt ~Vl.2007) 
Cot. 492 I Col. 329' 
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Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Cables Limited, Kolkata, for the year 
2006-07 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Salts Limited, Jaipur, for the year 
2~7 

(Deb. 16, Vol. XXXI, 06-12-2007) I 
Col. 331 I 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 328-29 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Insecticide Limited, New Delhi, for the 
year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 321-22 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Organic Chemicals Limited, Mumbai, 
for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 294 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Paper Corporation Limited, New Delhi, 
for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.327-28 I 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Petroleum Corporation Limited, 
Mumbai, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.317 

Annual Report. Audited Accounts and 
Review of the working of the Hindustan 
Photo Films Manufacturing Company 
Limited, Ootacamund, for the 
year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 330 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Prefab Limited, New Delhi, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 293 I 

Annual Report. Audited Accounts and 
Review of the working of the Hindustan 
Shipyard Limited, Visakhapatnam. for 
the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 289-90 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Steelworks Construction Limited, 
Kolkata, for the year 2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 363 

Annual Report. Audited Acco,.nts and 
Review of the working of the HMT 
Limited, Bangalore, for the 
year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 330 

Annual Report, Audited Accounts and 
Review of the working of the Hooghly 
Dock and Port Engineers Limited, 
Kolkata, for the year 2006-07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 331 

Annual Report, Audited Accounts and 
Review of the working of the HSCC 
(India) Limited, Noida, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 295 

Annual Report, Audited Accounts and 
Review of the working of the Ind.a 
Railway Finance Corporation Limited, 
New Delhi. for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 323 
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Annual Report, Audited Accounts and 
Review of the working of the India 
Trade Promotion Organisation, 
New Delhi, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 481 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Association for the Cultivation of 
Science, Kolkata, for the year 2006-2007 
(Deb. I I, Vol. XXXI, 30-11-2007) 
Col. 483 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council for Cultural Relations, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.28S 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council of Forestry Research and 
Education, Dehradun, for the 
year 2006-07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 354-55 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Diamond Institute. Surat, for the 
year 2006-07 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 492 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Astro-physics, Bangalore, 
for the year 2006-07 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 291 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Foreign Trade. New Delhi, 
for the year 2006-2007 
(Deb. 14. Vol. XXXI. 04-12-20(7) 
Col. 482 I 

Annual Report, Audited Accounts and 
Review of the working of the lhdian 
Institute of Forest Management, 
Bhopal, for the year 2006r07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 355 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Geomagnetism, 
Navi Mumbai, for the year 2006-2007 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 482-83 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Management, Calcutta, for 
the year 2005-06' 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 501 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Management, Ko%hikode, 
for the year 2005-06 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 498 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Management, Lucknow, for 
the year 2005-06 
(Deb, 3, Vol. XXX, 20-11-2007) 
Col. 498 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Packaging, Mumbai, for the 
y~ar 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 483 

Annual Report, Audited Accounts and 
Review of the-working of the Indian 
Institute of Public Administration. 
New Delhi, for the year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 335 
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Antiua! Repm1. Audite' A~ounts and 
ll£o'it':W of the working of the Indian 
Jutiiute of Tourasa. ami Travel 
M~."a&cInCllt. G"al~, for Cbe 
'JC¥2Q06..lOO7 I 
(Df~. 10. Vel. XXX. 29-11-2001) I 

(;oll~9 

Annual Report, Audited Accounts and 
Review of dte WGf'ki1il of dae IIIdian 
Plywood h,duwics Ilesearch aU 
trainina 1nILitute. BaltpIore, for die 
~20Q6.01 
([)d,. IS. Vol. XXXI. OS-12-2007) 
(".01.354 

An ..... Report, Audited Accounts and 
Annal Report, AIMIiIed AcCOUllb ... lcview of the work .. at tile ... 

Review of die --.. of.. ..... aailway COidCr'" .. d Towi,. 
Instttu&e ofTropicaJ McteorDtocY.· CorjiONlioel"1 ~.NewDdli,,,,* 
Pune,. Cot the ,..-1CJ06.-lOO1 ,... .... .,-
{Deb. 11. Vol. XXXIy ~-11-2o.7) (Dee.. 10, Vol XXX. 29-Jl-2H7) 
C{)j.479 CCJlJ60 

(\.llllual Report, Audited AccoUlib and A--' ItqorI. Allliled Acc:GIiftU ... 
Jl~view of &k woRiAB oI11tc ..... · kYicw .......... 1M ..... 
MMicirJes 1'IIII ...... CGrf'A.... a.. E81IIa Lila_I'" at ' '. fDr tk 
Lim~fDr1tw)Gr~ ,..~ 
(Deb. 17, Vol. XXXI, 01- t2--2Oe7) (DD. u. Vol. XXX~ ""'2-2007) 

CGl.l" Col 295 
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Anauat R.eport. Audited Accountl and I Annual Report. Audited Acc.oUJtt::. and 
IeYiew ofCbe WOItia& oftbe IadiIn Reliiew of die wortciug of the Indo 
SCnfccic retroaa.laerwa lJnIiIcd, DaniItt Tool Room, Jamsbedpur, for the 
NewDeiai. iwlhe)'M' 2.006-2007 )al'2OO6-2OO1 
(Deb. 10, Vol. XXx. 29-11-2007) (Deb. 14, Vol. XXXI. 04·J2·1U07) 
OIllSS CoL 470 

Annual Report. Audited ACCOUIItS .ad 
Review of the WOIting of the IadiID 
Vaccines Corporation Limited, 
Giqaon, forlheyear2006-2007 . 
(Deb. II, Vol. XXXI, 10·11-2007) 
CoU.1 

Annual Report. Audited Accounts and 
Review of the workina of the Indira 
Oandhi National Centre for the Arts. 
New Delhi, for the year 2003.04 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoUll 

Annual Report, Audited Accounts and 
Review of the working of the Indira 
Gandhi National Centre for the Arts, 
New Delhi. for the )UI' 2004-0S 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 319 

Annual Repon, Audited Accounts and 
Review of the working of the Indira 
Gandhi RaihDiya Manav Sangtahalaya, 
Bhopal, for the year 2006-07 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 320-2l 

Annual Report, Audited Accounts and 
Review of the working of the Indo 
German Tool Room. Ahmedabad, for 
the year 2006·2007 , 
(Deb. 14. Vol XXXI. 04-12-?007} I 

Annual Report, Audited Accounts and 
Review of the working of the Indo 
German Tool Room, Indore, for the 
)'I:nr 2~2007 

(Deb. 14, Vol. XXXI, 04-12-2007) , 
Col. 408 I 

AIBIaI Ilcport. MdiIed ACCOUIIls aad 
Review of tbe working of CIte Indo 
Gena.. Tool RooIn, Aurwapbtd. for 
Ihe,...~ 
(Deb. 14. Vol. XXXI. 0+-12-2007) 
Col. 469 

Anaual Report. Audited Accountt and 
Rmew ofebe wortins of the Institute 
for Desip of Electral Mcuurmg 
Instruments, Muntbai, for the 
)'til' 2006-2007 
(Deb. 14. Vol. XXXI, 04-12-200;) 
CoL46U7 

Annual Report, Audited Accounts and 
Review of tile working of~ In.'!titulp 
for Plasma Research. Gandhinigar, (tlf 
the year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoL3S2 

Annual Report, Audited Accounts and 
Review of tile working of the Institute 
for Social and Economic Chan,,,. 
Bangalore, for the y.r 2()()6.2007 
(Deb. 11, Vol. XXXI. 30-11-2007) 
Col. 485 

Annual Report, Audited Accounts and 
Review of the working of the institute 
for Studies in Induatriallnvelopment. 
New Delhi. tor the year 2006-2007 
(Deb. n .. Vol. XXXI;, ~O·l: -7~1.)7) 

Annual Report, Audit61' Accounts ,nd 
Review of the working of tho Insti1ute 
of Bioresources lind SUltainable 
Development, Imphal, for the 
year 2006-.2007 
(Deb. 11, Vol. XXX', 30~1I-2007) 
CoJ.481 
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Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Economic Growth (Development 
Planning Centre), Delhi, for the 
year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 349 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
ot'Life Sciences, Bhubaneshwar, for the 
year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 480 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Mathematical Sciences, Chennai, for 
the year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 353 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Physics, Bhubaneshwar, for the 
yP.ir 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.3SI-52 

Annual Report, Audited Accounts and 
Review of the working of the 
Instrumentation Limited, Kota. for the 
year 2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 362 

Annual Report, Audited Accounts and 
Review of the working of the 
International Institute for Population 
Scien~s, Mumbai, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 296-97 

Annual Report, Audited Accounts and 
Review. of the working of the Ireon 
International Limited, New Delhi, for 
the year 2006-2007 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 360 

Annual Report, Audited Accounts and 
Review of the working of the Jammu 
and Kashmir Development Finance 
Corporation Limited, Jammu, for the 
year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 479 

Annual Report, Audited Accounts and 
Review of the working of the JawaharlaJ 
Nehru Port Trust, Navi Mumbai, for the 
year 2006-07 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 339-40 

Annual Report, Audited Accounts and 
Review of the working of the Kandla 
Port Trust, Gandhidham, for the 
year 2006-07 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoJ.339 

Annual Report, Audited Accounts and 
Review of the working of the Kandla 
Port Trust, Kandta, for the 
year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 333 . 

Annual Report, Audited Accounts and 
Review ofthe working of the Kendriya 
Bhandar, New Delhi, for the 
year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 335 

Annual Report, Audited Accounts and 
Review of the working of the Kerala 
Mahila Samakhya Society, Trivandrum, 
for the year 2005-2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 47S-76 

Annual Report, Audited Accounts and 
Review of the working of the Khadi 
and ViJlage Industries Commission, 
Mumbai, for the year 2006'()7 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 288 
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Annual Report, Audited Accounts and 
Review of the working of the Kolkata 
Port Trust, Kolkata, for the 
year 2006-07 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 342 

Annual Report, Audited Accounts and 
Review of the working of the Konkan 
Railway Corporation Limited, 
New Delhi, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 326 

Annual Report, Audited Accounts and 
Review of the working of the Life 
Insurance Corporation ofIndia, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 298 

Annual Report, Audited Accounts and 
Review of the working of the M.P. 
Ashok Hotel Corporation Limited, 
Bhopal, for the year 2005-2006 
(Deb. 10, Vol. XXX, 29-11-2007) 
C01.3S6 

Annual Report. Audited Accounts and 
Review of the working of the Madras 
Fertilizers Limited, Chennai, for the 
year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 322 

Annual Report, Audited Accounts and 
Review of the working o(the Madras 
School of Economics. Chennai. for the 
year 2006-2007 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 486 

Annual Report, Audited Accounts and 
Review of the working of the Malaviya 
National Institute of Technology, 
Jaipur, for the year 2OO4-OS 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 494-9S 

Annual Report, Audited Accounts and 
Review of the working of the Maulana 
Azad National Institute ofTechnolol)', 
Bhopal, for the year 2005-2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 486 

Annual Report, Audited Accounts and 
Review of the working of the Maulana 
Azad National Urdu University, 
Hyderabad, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 488 

Annual Report, Audited Accounts and 
Review of the workins of the MMTC 
Limited, New Delhi, for the 
year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 481 

Annual Report, Audited Accounts and 
Review of the working of the 
Mormugao Port Tru.t, Goa, for the 
year 2006-07 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 340 

Annual Report, Audited Accounts and 
Review of the working of the 
Mormugao Port Trust, Monnugao, for 
the year 2006-07 
(Deb. IS, Vol. XXXI, OS-12-2007) 

d· dAd Col. 332 Annual Report. Au Ite ccounts an 
Review of the working of the Mahatma I Annual Report, Audited Accounts and 
Gandht Institute of Medical Sciences Review of the working c,f the MSTC 
and Kasturba Hospital, Sevagram, for Limited and its subsidiaries, Kolkata, 
the year 2006-07 for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) (Deb. 16, Vol. XXXI. 0";·12-2007) 
Col.29i Col. 333 
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AnauaJ &q»n., Audited AccountI ad 
Review «die WOItiIJI olthe Mumbai 
Port Trult. M.llmbai, for the 
year lO()6..O7 

(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 340 

Annual Repwt. A~ AIaMID" and 
Re¥iew4lfae ........ _.Mt: t • 

P.... Tn... MtteNi. ,., tile 
)IIiIII' 2006-47 
(Deb. IS, Vol. XXXI, 05 .. 12-2007) 
CoJ.332 

Annual Report, Audited A~UIatS and 
Reviewoflbewor1tiaaof* Mumbei 
Port Tlult. Pension Filild Tru.t, 
MWlIbIi. for die )WIll" 2006-07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 333 

AMUlI Report. Audited Accounts and 
Review of tho working of the Mumbai 
Railway Vikas Corporation Limited, 
Mumbai, for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL 32S.26 

Annual Report. Audited AccoUIIU and 
Review of the workina of the Napland 
University, Kohima, for the 
.-2006-07 
(Deb. 17, Vol. XXXI, 07-12·2007) 
Col. 304-05 

Annual Report, Audited Accounts and 
Review of the working of the National 
Academy of~ciences India. Allahabad, i 
for the year 2006-07 
(Deb. 17. Vol. XXXI, 07-12-2007) 
QL291 

AIUlU81 ,Jleport. ~ ~. fl _ .. 

Revicw"'''~'''''''F t Almo"'" .. " .. l ...... 1)',. 
0 ........... ,...:J11U7 
(a.. IS, va XXXI. fj-1J..aI7, 
COI.3S4 

Anlwal Report, Audited Accounts and 
Revjew of tho workina of the ~ational 
Backward Classes Pinance and 
Development Corporation, New Delhi, 
for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Cal 327 

Anaual R.eport. Audited Accounts and 
Ileview oldie WOItins of the NItionaJ 
8iqde Corpontion orlndia Limited, 
Mumbai. for1heyear2006-07 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col 331-32 

Annual Repon, Audited Accounts and 
Review of the worltina of the National 
Brain ReIearc:h Centre. MIneAr. for the 
year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.479 

Annual Report, Audited A~untl and 
Review of the working of the National 
Buildinp Construction Corporation 
Limited, New Delhi, for the 
)'W 2006-2007 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 476 

Annual Report. Audited Accounts end 
Review of the working of the National 
Centre for Antarctic and Ocean 
Research, Goa, for the year 2006-2007 
(Deb. 11. Vol. XXXI, 30-11-2007) 
Col. 479 

Annual Report, Audited Accounts and 
Review orthe working of the National 
Centre for Cell Science, Pune, for th{' 
year 2006-2007 
(Deb. \ I, Vol. XXXI, 3(\·11·~OC7~ 
CoL4iO 

AMuaI Report., Audited Accounts and 
&mow of the wor1tina of the National 
eo-illioe for Backward Classes, 
'NtwDdli.lnhe year 200'-2006 
(Deb. 10, Vol. XXx.. 29-11-1007) Cat". 
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Annual Report, Audited Accounts and 
Review orthe working orrhe National 
Commission for Minority Educational 
Institutions, New Delhi. for the 
)'ell' 200S.()6 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col..,., 

Annual Report, Audited Accounts and 
Review oflhe work ... ordle National 
Cooperative Houainc Federation of 
India, New Delli. for die )'C8' ~ 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 293 

Annual Report, Audited AccountJ and 
Review ofebe working of the National 
Council for Applied Economic 
Research, New Delhi, for the 
ye. 2006-1IYJ7 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoL 416 

Annual Report, Audited Accounts and 
Review of the workin, of the National 
Council for Cement and Buildin, 
Materials, New Delhi, for the 
year 2006-07 
(Deb. 17, Vol. XXXI. 07-12·2007) 
Col. 302 

Annual Report. Audited Accounts and 
Review of the workina orthe National 
Council for Hotel Management and 
Catering Technology, New Delhi, for 
the year 2006-07 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 321 

Annual Report, Audited Accounts and 
Review of the working of the' National 
Council of Rural Institute, J Iyderabad, I 

for the year 2006-07 ! 

Annual Report. Audited Accounts 8ftd 
Review of the wortin. orthe National 
DUy Oevdopntent BoIrd, AMnd, for 
die year 2006-07 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 291 

Annual Report. Audited AccoWlb IIId 
Rmcw of the work .. ofdle NItioaaI 
Federation of Urban Co-operativc 
Banks and Credit Societies Limited, 
New Delhi, forChe)'al' 2006-2007 
(Deb. 2, Vol. XXX. 19-11-2007) 
CoI.SIl 

Annual Report. Audited Accounts and 
Review ofdle workina ofdle National 
Fertilizers Limited, New Delhi, for the 
~2006-07 

(Deb. 16, Vol. XXXI. 06-12-2007) 
CoLJ22·2J 

Annual Report, AuditeCt AccounU and 
Review of the working of the National 
Hydroelectric Power Corporation 
Limited. Faridabad, for. the 
year 2006-07 
(Deb. 17, Vol. XXXI. 07.12-2007) 
Col. 285 

Annual Report, Audited Accounts and 
Review ofthc work!n, of the National 
Institute for Entrepreneurship and 
'Small BUilneu Development, Noida, 
for the year 2006-2007 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 471 

(Deb. r:. V~J' XXXi. 1}7.~, ·200;) • Annual Report. Audited Accounts and 
Col. 304 I Review of the workina.ofthe National 

"",,,ut~ Report. Audj~d Accounts. and I Institute jbr Micro. Small and Medium 
kl'':View ,;~ the working of me National I Enterprises, Hyder.bad, for the 
COmlCi: of Science Museums, Kolkala, year2006-2007 

(t100r tmb ;;ar~:~5~x. 22-11-2"7) (Deb. 111, Vol. XXXI. 04-]2-2007) 
e. , iO'..J 41G-11 Col. 296 --. 
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Annual Report, Audited Accounts and 
Review ofthe working of the National 
Institute for Plant Genome Research, 
New Delhi, for the year 2006-2007 
(Deb. Jl, Vol. XXXI, 30-11-2007) 
CoI.481 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Design, Ahmedabad, for 
the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.479 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute ofHomoeopathy, Kolkata, for 
the year 2005-06 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 338 

Annual Report. Audited Accounts and 
Review of the working of the National 
Institute of Immunology, New Delhi, 
for the year 2006·2007 
(Deb. II, Vol. XXXI, 30·11-2007) 
Col. 481 

Annual Report, Audited Accounts and 
Review of the working oftlw National 
Institute of Technology, Agartala, for 
the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12·2007) 
Col.30S 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Harnirpur, for 
the year 2005·06 
(Deb. 3, Vol. XXX, 20·11·2007) 
Col. 493 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Jarnshedpur, 
for the year 2005·2006 
(Deb. 14, Vol. XXXI, 04·12·2007) 
Col. 487 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Karnataka, 
Surathkal, for the year 2005·06 
(Deb. 3, Vol. XXX, 20·11·2007) 
Col. 494 

Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of the working of the National Review of the working of the National 
Institute of Open Schooling, Institute of Technology, Kurukshetra, 
New Delhi, for the year 2006·2007 for the year 2005-06 
(Deb. 14, Vol. XXXI, 04-12-2007) (Deb. 3, Vol. XXX, 20.11-2007) 
Col. 478 . Col. 496 

Annual Report. Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the National Review of the working of the National 
Institute of Public Finance and Policy, Institute of Technology, Patna, for the 
New Delhi, for the year 2006-07 year 2004.2005 
(Deb. 17, Vol. XXXI, 07-12-2007) (Deb. 14, Vol. XXXI, 04.12.2007) 
Col. 299 C(l1. 484-85 

Annual Report, Audited Accounts and 
Review of the working oflhe National 
Institute of Rural Development, 
Hyderabad for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 304 

Annual Report, Audited Accounts and 
Review of the working ofthc National 
Institute of Technology, Srinagar, for 

. the year 2005·2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 487 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, 
Tiruchirappalli, for the year 2004-05 and 
2005.()6 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 496-97 

Annual Report, Audited Accounts and 
Review ofthe working of the National 
Institute of Technology. 
Tiruchirappalli, for the year 2003-04 
(Deb. 3, Vol. XXX, 2.()-11-2007) 
Col. 494 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Urban Affairs, New Delhi, 
for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 286-87 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institution of Biologicals, Noida, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07- J 2-2007) 
Col. 290-91 

Annual Report, Audited Accounts and 
Review of the working of the National 
Instruments Limited, Kolkata, for the 
year 2006-07 
(Deb. 16, Vol. XXXI. 06-12-2007) 
·Co1.329 

Annual Report. Audited Accounts and 
Review of the working of the National 
Insurance Company Limited, Kolkata. 
for the year 2006-2007 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 491 

Annual R"port, Audited Accounts and 
R(.;vi\',~ crthe working of the National 
Labolor Cpoperatives Federation of 
Indi ! Limited, New Delhi, for the 
year !006-2007 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 512-13 

Annual Report, Audited Accounts and 
Review of the working of the National 
Minorities Development and Finance 
Corporation, New pelhi, for the 
year 2006-07 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 296 

Annual Report, Audited Accounts and 
Review of the working of the National 
Remote Sensing Agency, Hyderabad, 
for the year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 353 

Annual Report, Audited Accounts and 
Review of the working of the National 
Rural Roads Development Agency, 
New Delhi, for the year 2006-2007. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 478-79 

Annual Report, Audited Accounts and 
Review of the working of the National 
Scheduled Castes Finance and 
Development Corporation, New Delhi, 
for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 327 

Annual Report, Audited Accounts and 
Review of the working of the National 
Scheduled Tribes Finance 
Development Corporation, New Delhi, 
for the year 2006-07 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 289 

Annual Report, Audited Accounts and 
Review of the working of the National 
Ship Design and Research Centre, 
Visakhapatnam, for the year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 333-34 

Annual Report, Audited Accounts and 
Review of the working of the National 
Small Industries Corporition Limited, 
New Delhi, for the year 2006-2007 
(Deb. (4, Vol. XXXI, 04-12-2007) 
Col. 470 
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Aftaual Report, Audited Accounts and 
Review of Ihe wortinJ of the Nehru 
V ...... Kendra Sanpdaan. New Delhi, 
fiJr the )aI' 200S.()6 
(Deb. 9, Vol. XXX, 21-11-2007) 
CotJ.41 

Annual Report, Audited ~unts and 
Review of die wodting 0; die HEPA 
Limited, Nepanagar. for the 
)al'2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Cof.362 

Annual Report, Audited Accounts and 
Review orthe working ofd1e New India 
A.ISurance Company Limited, Mumbai. 
for the year 2006-2007 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 491 

Annual Report, Audited Accounts and 
ReView of the workang of the New 
Mangalore Port Trust, Mangalore, for I 
the year 2006-07 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 341 

Annuaf Report, Audiled Account. and 
Rmew of die WOIDIc of the NTPC' 
Limited. New Delhi, for the year 
2006-07 
(Deb. 17. Vol. XXXI, 07-12-2007) 
c.of.m. 

Annual Repcm. Audited AclcountJ and 
Review ordle wortm& ofdae Nucar 
Power Corpcntion of India Limired, 
MumhIi. for die year 2006-07 
(Deb. U, Vo .. XXXI.OS-J2-2007) 
ColJSO 

Annual Report. Audited Accounts and 
Review ofdlc world. ofdlc Council 
(or Leather Exports, OIennai, for the 
year 2()()6.2007 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 410 

Annual Report. Audited Accounts and 
Review o(the world. of the Oil and 
Naturel Gas Corporation Limited, 
New Delhi, for the year 2006-2007 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 355 

Annual Report, Audited Accounts and 
Review of the working of the New Annual Report, Audited Accounts and 
Manplore Port Trust, Mangalore, for Review of the work ina of the Oil India 
the year 2006-07 Limited, Duliajan, for the year 2006-07 
(Deb. 15. Vol. XXXI, 05-12-2007) (Deb. 16. Vol. XXXI, 06-12-2007) 
COl. 333 Col. 316 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the werking of the North Review of the working of the Oil 
Eastern Electric Power Corporation Industry Development Beard. 
Limited, Shillong for th.e y~ar 20()6..l\7. New Delhi, for the year 2006-07 
\DII;~ 17, Vol. '1( ,~X!. Oi-: 2-:007) I (D~h 1.6, Vol. XXX), 06··12.,2007) 
Coi.~86 I CoUI7-1& 

Annual Report. Audited J\ccounts and I Anl1U1d Report. Audited Accounts and 
Review of the working of the North Revif.W of the workirag of the Oriental 
Eastern Space Applications Centre, Insurance Company Limited, 
Shillong, for the year 2006'()7 New Delhi, for the year 2006-2007 
(Deb. IS, Vol. XXXI, OS-12-2007) (Deb. II, Vol. XXXI. 30-11-2007) 
COL3S3-54 Col. 491 
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Annual Report, Audi1eJ Accounts and I 

Review of die wonin! of the Paradip i 
Port Trust. Paradip, for the 
year 2006-07 . 
(Deb, 9. Vol. XXX, 28-11-2007) 
Col. 34) 

Annual Re~ ~ieed Accounts and 
Review f1f the wortin, of die PEe 
Limit". New Delfti, for the 
year~20G7 

(Deb. 14, Vot. XXXI. 04-12-2007) 
Col. 412 

A ...... t Repost. AudW AC~Qts &Ad 
Review 01 .. wottiaJ of the Physical 
RacardI a..waeory. Ahmedabad, for 
llleyear 2Uf)6o.4)1 
(Deb~ l~~ VoL XXXI. OS.12-2001) 
Cel3S4 

Annoal Rcporc, A_ned Accouats and 
RMew 01,. wcdiRg of tire Plastics 
Exports PrOllllllliat eo.at.. Mumt!a~. 
tOr theyar 2066-20&7 
(J)eb. J4. Vol. XXXI, 04-12-2001) 
Col, 484 

AnauaJ Ilcporc, A~d' Accounts and 
R.tvWw of &M wOfk~nl' Gf 1M 
Ponclic.hcrry AMok HOIeI CorporaciM 
Lhnne.. POAdkherry. for tk 
year lOOS-2f)f)6> 
(on. 10. Vol. XXX. 29-1 '-2001) 
ColJS6 

Centre, Lucknow; Population Researdl 
~n&re Udaipur; Popula&ion Research 
Centre, Bbubaneswar; Population 
Research Centre. Dharwad; Population 
Research Centre. Sapr; Population 
R"earch Centre, Gandbiaram; 
Population Research Centre, G~ 
Popufatioa ~'nrct. Cewe, 
Chandigarh; PoplI!alion Rescarcb 
Centre. Bangalore,fordle) ... 2006-07 
(Deb. IS, Vol. XXXI. "'·12-2007) 
Col. 338--39 

Annual Report, Audited Accounts and 
Review of the workml of lbe 
Poputation Research ea... ShiDa,. b 
1hC',ea" 2Of)6.01 

(Deb. 11. Vol XXXI. 07-12-2007) 
CoI.~ 

Annual JteP'>ft, Audited Accounts and 
Review of rile work .. oIlbc Power 
finance CorporatioD li .. ited~ 
New DdU, bthe ,ar .... 29&7 
(Deb. II. Vol. XXXI. »-U-2007) ca...,. 

AaaaJ· RcpOft, A*,ite4 Aeeotmts .-
Anicw ef the WVFkitIc of ... Powar 
omJ Corpenr_ till .... .....-.r, 
New DdIf..- llleyal2f*..20G7. 
(Ddt. n, Vol. XXXI. JO..U-2OG7) 
COI.47S 

Anaual JtqOrt, Au4ieed. ~tmts anct A...r 1t4lpott, Audited Accounes. ... 
Rcview 0" fk worU., of ... In. ~_ ~~ ... rrwa. 
hpftatiIow a..e.d. c..... ~ aAlGJ ,.,C!)ftc, £)net .... Cnere~ 
lastit* of Policies and EcOft01llic, Apat.,for"JCII'~-2't07 
Pune; Poputatioftl ltcMat'cb CcmcPl, (I)d., l4,. V.l XXX'. N-l2-1007) 
1!'aif,"_~am'; P'G,.I~ ca IJfI1 

~H~ C_II', Virs~~ I ARftHlIli . A •• ~ ... 
,~,IIeseafdlc-...e,. V~. I ep<M. n_ Acc:oUllh 
t:1WO ~' fCc!JClld! Cemn:. I .... iew of. WGI'liag of. ",...... 
C ..... P'Op1HaCiImf aaea.,", CIIIn ProcNa ~ CIfttN. 
CcatJc; ra..;. '.~ laealJld. Meerut', ", •. y.-..20&7 een... Defllr, h~ ..... ctt. ~~, P4J, Vet· X.XX", .... WZ-2W7) 
ee.., S.iMpr~P9pufariOW: Raeard\. i Col. 466 

I 
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Annual Report, Audited Accounts and 
Review of the working of the Punjab 
Ashok Hotel Company Limited, 
Chandigarh, for the year 2005-06 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 320 

Annual Report, Audited Accounts and 
Review of the working of the Quality 
Council of India, New Delhi, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 302 

Annual Report. Audited Accounts and 
Review of the working of the Rail Vikas 
Nigam Limited. New Delhi. for the 
year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 325 

Annual Report, Audited Accounts and 
Review of the working of the Railtel 
Corporation of India Limited, 
New Delhi, for the year 2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 360 

Annual Report, Audited Accounts and 
Review of the working of the Rajiv 
Gandhi Shiksha Mission Chhattisgarh. 
Raipur. for the year 2004-2005 and 
2005-2006 
(Deb. 14, Yolo XXXI, 04-12-2007) 
Col. 475 

Annual Report. Audited Accounts and 
Review of the working of the Raman 
Research Institute, Bangalore, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 291 

Annual Report, Audited Accounts and 
Review of the working of the Ranchi 
Ashok Bihar Hotel Corporation 
Limited. Ranchi, for the year 2005-06 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 297 

Annual Report, Audited Accounts and 
Review of the working of the 
Rehabilitation Plantations Limited, 
Punalur, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.472-73 

Annual Report, Audited Accounts and 
Review of the working of the 
Repatriates Cooperative Finance and 
Development Bank Limited, Chcnnai, 
for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 473 

Annual Report, Audited Accounts and 
Review of the working of the RITES 
Limited, New Delhi, for the 
year 2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 360 

Annual Report, Audited Accounts and 
Review of the working of the Rubber 
Board, Kottayam, for the 
year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 483 

Annual Report, Audited Accounts and 
Review of the working of the Saha 
Institute of Nuclear Physics, Kolkata, 
for the year 2006-07 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 352 

Annual Report, Audited Accounts and 
Review of the working of the Sahitya 
Akademi, New Delhi. for the 
year 2005-2006 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 356 

Annual Report, Audited Accounts and 
Review of the working of the Salim Ali 
Centre for Ornithology and Natural 
History, Coimbatore, for the 
year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 356 
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Annual Report, Audited Accounts and . 
Review of the working of the Sambhar 
Salts Limited, Jaipur, for the 
year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 328 

Annual Report, Audited Accounts and 
Review of the working of the Sangeet 
Natak Akademi, New Delhi, for the 
year 2005-06 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.318 

Annual Report, Audited Accounts and 
Review of the working of the Sardar 
Swaran Singh National Institute of 
Renewable Energy, Kapurthala, for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 293 

Annual Report, Aud ited Accounts and 
Review of the working of the Sardar 
Vallabhabhai National Institute 
of Technology, Surat, for the 
year 2003-04 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 493 

Annual Report, Audited Accounts and 
Review of the working of the Sardar 
Vallabhbhai National Institute of 
Technology, Surat, for the 
year 2004-2005 and 2005-2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 485 

An~ual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan, Rajya Mission, 
Tripura, for the year 2004-2005 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 474 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abiyan (SSA) UT Mission 
Authority, Port Bla1.", for the 
year 2004-2005 and 2005-2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 474 

Annual Report, Audited Accounts and 
Review of the working of the Satluj Jal 
Vidyut Nigam Limited, New Shimls, for 
the year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 476 

Annual Report, Audited Accounts and 
Review of the working of the Satyajit 
Ray Film and Television Institute, 
Kolkata, for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 472 

Annual Report, Audited Accounts and 
Review ofthe working of the School of 
Planning and Architecture, New Delhi, 
for the yeai2005-06 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 495-96 

Annual Report, Audited Accounts and r Annual Report, Audited Accounts and 
Review of the working of the Sardar I Review of the working of the Scooters 
Vallabhbhai National Institute of India Limited, Lucknow, for the 
Technology, Surat, for the year 2006-2007 
year 2006-2007 (Deb. 10. Vol. XXX, 29-11-2007) 
(Deb. 14, Vol. XXXI, 04-12-2007) i Col.362 
~~ . d 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan Society, U.T. 
Chandigarh, for the year 2003-2006 I 
(Deb. 14, Vol. XXX I, 04-12-2007) I 

Col. 476-77 

Annual Report, Audited Accounts an 
Review ofthe working of the Seamen '5 
Provident Fund Organisation (Navik 
Bhavishya Nidhi), Mumbai, for the 
year 2006-{l7 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 290 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Securities Review of the work ins of the Sports 
and Exchange Board of India, Mumbai, Goods Export Promotion Council, New 
for the year 2006-07 D.:lhi. for the year 2006-2007 
(Deb. 17, Vol. XXXI, 07-12-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 298-99 Col. 48) 

Annaal Report. Audited Accounts and 
Review of Ute workilll of De 
SemiconductorCompbLimited,.SAS. 
Nagar. for .. year 2006-07 , 
(Deb. 15, Vol. XXXI, 05-12-2007) I 
Col. 351 

Annual Report, Audited Accounts and 
Review of the warkiAg of the Semi-
Conductor Laboratory, Chandigarh, for 
theycar~7 
(Deb. 15. Vol. XXXI. 05-12-2007) 
COUS3 

AnAual Report, Audited A"ouats and 
Review of the wOTkiR8 of the 
Sethusamudram Corporation Limited. 

Annual Report. Audited Accounts and 
Review of the working of the State 
Mission AMcbority, Sarva Shik.a 
Abhiyan. Union Territ1lr), of Andaman 
and N icobar Islands. Port Blair, for 1M 
year200s.06 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 490 

Annual Report. Audited Accounts and 
Review of the workiq of the Slate 
Trading Corporation oflnda Limited, 
New Delhi, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 303-04 

Cbennai for d1c year 2006-07 Annual Report, Audited Accounts and 
(Deb. IS, Vol. XXXI, 05-11'-2007) Review of the workina.&fdlc STCL 
CoD3) I Limited. 8aA,alore, for the 

IUII .. al Report. Auctited A"outtts and year 2006-07 
Revnof1heWOlkiAroftheShippins (Deb. 3, Vol. XXX, 20-11-2007) 
Corporation oflRdia LiInitcd, MumtIai, Col. 491 
b lheyear 2086-07 . Annual Report. Audited AceoUllb and 
{Dclt. l~. Vol. XXXI. 05-12-2007), D_· f.&.- ....t. ..... f"'-' _ ...... , 

I _vu:w 0 ~ w"' ....... ° . __ .. 
Q)t.. 331 Aut1'IGric)l DfJadia Limited, New'DdU, 

AIIRU8I Report, Audited Accounts and for the".. 2086-07 
R.e\liew of she WGtIting of the South (Det.. 16, ~t. XXXI. 06-12~2007) 
CCltll'al ZoneCIIftwalCcnQle, Nauw. Col. 332-33 
for • year 2066-07 
f~· .'., Vo" XXXI, 06-12-2907) 
c.t~)2& 

An ... · ~ ~ Acco .... 6 
• PH til .. wwItiAs of ... · Sptca 
Board .. CodIiII, for 1M yaw lOMo-2067 
(on.. ~4~ Vel XXXI •. (M. r.2'-2107) 
Cet4M 

Annual R.,-n, ~ Aecoafl act 
i!.eviswef ....... ., ... ,.... 
VW~ ..... f.*-.. &(. 
RchafMl ..... .., ..... _a.a ... 
CiIaIadC:. .... ,. MJ.-a. 
(Deb. l"~ VGf. XU,. l".U .. 1W1) 
Col36J 
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Annual Report, Audited Accounts and 
Review of the working of the Tariff 
Authority for Major Ports, Mumbai, for 
the year 2006-07 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 342 

Annual Report, Audited Accounts and 
Review of the working of the Tata 
Institute of fundamental Research, 
Mumbai, for the year 2006-07 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 352 

Annual Report. Audited Accounts and 
Review of the working of the Tata 
Memorial Centre, Mumbai, for the 
year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Co1.352 

Annual Report, Audited Accounts and 
Review of the working of the 
Technology Information Forecasting 
and Assessment Council, New Delhi, 
for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 292 

Annual Report, Audited Accounts and 
Review of the.. working of the Tehri 
Hydro Development Corporation 
Limited, Tehri, for the year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 286 

Annual Report, Audited Accounts and 
Review of the working of the Tool 
Room and Training Centre, Guwahati, 
for the year 2006-2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 469-70 

Annual Report, Audited Accounts and 
Review of the working of the Tribal 
Cooperative Marketing Development 
Federation oflndia Limited, New Delhi, 
for the year 2006-2007. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 478 

Annual Report, Audited Accounts and 
Review of the working of the Tuticorin 
Port Trust, Tuticorin, for the 
year 2006-07 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 332 

Annual Report, Audited Accounts and 
Review of the working of the Tyre 
Corporation oflndia Limited, Kolkata, 
for the year 2006-07 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 329-30 

Annual Report, Audited Accounts and 
Review of the working of the United 
India Insurance Company Limited, 
Kolkata, for the year 2006-2007 
(Deb. II, Vol. XXXI, 30-Jl-2007) 
Col. 491 

Annual Report, Audited Accounts and 
Review of the working of the University 
of Hyderabad, Hyderabad, for. the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 304 

Annual Report, Audited Accounts and 
Review of the working of the Uranhlm 
Corporation of India Limited, 
laduguda, for the year 2006-07 
(Deb. 15,-Vol. XXXI, 05-12-2001) 
Col. 350-51 

Annual Report, Audited Accounts and 
Review of the working of the 
Uttar Pradesh Mahila Samakhya 
Society, Lucknow, for the year 2005·2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 476 

Annual Report, Aud ited Accounts 
and Review of the working of the 
Vigyan Prasar, New Delhi, for the 
year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 483 
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Annual Report, Audited Accounts and 
Review of the working of the 
Visakhapatnam Dock Labour Board. 
Visakhapatnam, for the year 2006-07 
(Deb. J 5, Vol. XXXI, 05- I 2-2007) 
Col. 334 

Annual Report, Audited Accounts and 
Review of the working of the 
Vishakhapatnam Port Trust, 
Vishakhapatnam, for the year 2006-07 
(Deb. 9, Vol. XXX, 28-1 )-2007) 
Col. 340-41 

Annual Report, Audited Accounts and 
Review of the working of the Wadia 
Institute of Himalayan Geology, 
Dehradun, for the year 2006-2007 
(Deb. 11. Vol. XXXI, 30-11-2007) 
Col. 482 

Annual Report., Audited Accounts and 
Review of the working of the Wildlife 
Institute of India. Dehradun, for the 
year 2005-2006 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 663 

Annual Reports and Audited Accounts 
of the Regional Rural Banks for the 
year ended the 31 st March, 2007 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 432-34 

Annual ReportS of the Institute of Hotel 
Management, Catering Technology 
and Applied Nutrition, Goa, Chennai, 
Gwalior, Ahmedabad, Gurdaspur" 
Bangalore, Buhbaneshwar, Hajipur, I 
Bhopal. Chandigarh, Hyderabad, 
Guwahati, Kolkata, Lucknow, Jaipur, 
Mumbai, New Delhi, Shillong, Shimla, 
Srinagar, Thiruvananthapuram, for the 
year 2006-2007 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 357-58 

Annual Reports under sub section (8) of 
section 10 of the Banking Companies i 
(Acquisition and Transfer of 1 

Undertakings) Act, 1970 and 1980 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 298-300 

Audited Accounts of the Jawaharlal 
Nehru University, New Delhi, for the 
year 2005-06 
(Deb. 3, Vol. XXX, 20- J 1-2007) 
Col. 501 

Audited Accounts of the Nagaland 
University, Kohima, for the 
year 2003-2004 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 486 

Audited Accounts of the North-Eastern 
Hill University, Shillong, for the year 
2005-2006 
(Deb. 14, Vol. XXXI, 04~ 12-2007) 
Col. 486 

Audited Accounts of the University of 
Delhi, Delhi, for the year 2004-2005 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 486 

Copy of the National Rehabilitation and 
Resettlement Policy, 2007 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 430 

Copy of the National Urban Housing and 
Habitat Policy - 200r 
(Deb. 17, Vol. XXXI, 07-12·2007) 
Col. 293 

Memorandum of Action Taken on the 
Annual Report ofthe National Human 
Rights Commission, New Delhi, for the 
year 2005·06 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 298 

Memorandum ofthe Action Taken on the 
recommendations of the National 
Commission for Minority Educational 
Institutions, New Delhi. for the 
year, 2005-06 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 497·98 
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Memorandum of Understanding between 
the Educational Consultants India 
Limited and the department of Higher 
Education, Ministry of Human 
Resource Development for the 
year 2007-08 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 497 

Memorandum of Understanding 
between the Hindustan Prefab 
Limited and the Ministry of Housing 
and Urban Poverty Alleviation for the 
year 2007-2008 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 432 

Memorandum of Understanding between 
the Indian Renewable Energy 
Development Agency Limited and the 
Ministry of New and Renewable 
Energy, for the year 2006-2007 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 484 

Memorandum of Understanding between 
the National Backward Classes 
Finance and Development Corporation 
and the Ministry of Social Justice and 
Empowerm~nt for the year 2007 -2008 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 361 

Memorandum of Understanding between 
the National Scheduled Tribes Finance 
and Development Corporation and the 
Ministry of Tribal Affairs for the 
year 2007·2008 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 421 

Memorandum of Understanding between 
the North Eastern Handicrafts and 
Handlooms Development Corporation 
Limited and the Ministry of 
Development of North Eastern Region, 
for the year 2007-08 
(Deb. 9, Vol. XXX, 28-11-2001) 
Col. 343 

Memorandum of Understanding between 
the North Eastern Regional Agriculture 
Marketing Corporation Limited and the 
Ministry of Development of North 
Eastern Region, for the year 2007-OS 
(Deb. 9, Vol. XXX, 28-Jl-2007) 
Col. 343 

Mid Year Review for the year 2007-08 
under sub section (I) of Section 7 of 
the Fiscal Responsibility and Budget 
Management Act, 2003 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 287 

Notification for constituting a Finance 
Commission in pursuance of .article 210 
of the Constitution and of the' Finance 
Commission (Miscellaneous 
Provisions) Act, 1951 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 488 

Notification issued under Income Tax 
Act, 1961 
(Deb. 17, Vol. XXXI, 07-12--2007) 
Col. 287 

Notification issued under Section 10 of 
the Khadi and Village Industries 
Act, 1956 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.2S8 

Notification issued under section 29A of 
the Cost and Works Accountants 
Act, 1959 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 430 

Notification issued under section 3 of the 
Environment (Protection) Act, 1989 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 348 

Notification issued under section 620A of 
the Companies Act, 1956 
(Deb. 6 Vol. XXX, 23-11-2007) 
Col. 430-3 I 
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Notification issued under Telecom 
Regulating Authority oflndia Act, 1997 
(Deb. 7, Vol. XXX, 26-)) -2007) 
Col. 434 

Notification Section 8 of the Sports 
Bruadcasting Signals (Mandatory 
Sharing widt Prasar Bharati) Act, 2007 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 438-39 

Notification under section 18G of the 
Industries (Development and 
Regulation) Act, 195) 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.490 

Notification under article 356 (3) of the 
ConstitJjtion 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoUI2 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 64748 . 

Notification under National Commissi.on 
for Protection of Child"ltights RJ,lles, 
2006 
(Deb. 6,. Vol. XXX, 23-11-2007) 
Col. 431 

Notification under National Commission 
for Protection of Child Rights Act, 2006 
(Deb. 11, Vol. XXXI. 30-n -2007) 
Col. 483-84 

Notification under Railways Act, 1989 
(Deb. 5, Vol. XXX, 22-11-2001) 
Col. 298 

Notification under Section (3) of the 
Customs tariff Act, 1975 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 489 

Notification under section 10 of the 
National Highways Act, 1956 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 340-47 

Notification unda'Section 10/ of the Food 
Safety and Standards Act, 2006 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.m 

Notification under section 11 of the 
National Highways Authority of India 
Act, 1988 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 348 

Notification under section 179 of the 
Electricity Act, 2003 
(Deb. II, Vo/. XXXI, 30- I 1-2007) 
Col. 474-75 

Notification under Section 17 A of the 
Mines and Minerals (Development and 
Regulation) Act, 1957 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 478 

Notification under section 18 G of the 
Industries (Development and 
Regulation) Act, 1951 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 302 

Notification under section 199 of the 
RailwaysAct, 1989 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 297 

Notification under Section 22 of the 
Central Vigilance Commission Act, 2003 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 344 

Notification under section 26 of the 
Environment (Protection) Act, 1986 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 356 

Notification under section 3 of the 
Dangerous Machines (Regulation) 
Act,1983 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 463 

Notification under section 43 of the 
Airports Authority of India Act, 1994 
(Deb. 10, Vol. XXX, 29-1/-2007) 
Col. 359 
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Notification under Section 57 of Delhi 
DevelopmentAct, 1957 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 477 

Notification under section 6 of the 
Coinage Act, 1906. 
(Deb. II, Vol. XXXI, 30- I 1-2007) 
Col. 487 

Notitication under section 6 of the Control 
of National Highways (Land and 
Traffic) Act, 2002 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 349 

Notification under section 77 of the 
Disaster Management Act, 2005 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 501 

Notification under section 8 of the 
Cinematograph Act, 1952 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.472 

Notification under Sections 94,95 and 113 
of the Finance Act, 2007 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 492-93 

Notification under sub section (1) of 
section 20 of the Control of National 
Highway (Land and Traffic) Act, 2002 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 348-49 

Notification under sub section (I) of 
Section 4 ofthe Government Securities 
Act. 2006 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 301-02 

Notification under sub section (3) of 
section 11 of the State Emblem ofIndia 
(Prohibition oflmproper Use) Act, 2005 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 488 

Notification under sub section (3) of 
section 141 of the Border Security 
Force Act, 1968 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 488-89 

Notification under sub section (3) of 
section 156 of the Indo-Tibetan Border 
Police Force Act, 1m 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 489 

Notification under sub section (3) of 
section 22 of the Central Industrial 
Security Force Act, 1968 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 488 

Notification under sub section (3) of 
section 3 of the Environment 
(Protection) Act, 1986 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 356 

Notification under sub section (3) of 
section 32 of the Government Securities 
Act, 2006 
(Deb. 17, Vol. XXXI, 07-12-2007} 
Col. 301 

Notification under sub section (4) Dr 
section 6A of the' Oil Fields (Regulation 
and Development) Act, 1948 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 298 

Notification under sub-section.(1) -of 
section 59 olthe Energy Conservation 
Act, 2001 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 420 

Notification under sub-section (I) of 
section 8 of the Cable Television 
Networks (Regulation) Act, 1995 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 471 

Notification under sub-s,:ction 12) of 
section II of the Salaries and 
Allowances of Ministers Act, 1952 
(Deb. 6, Vol. XXX 23-11-2007) 
Col. 421 
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Notification under sub-section (2) of 
section 3§ of the Dangerous Machines 
(Regulation) Act, J 983 

Notification under sub-section (3) of 
section 38 of the SecuritiSation and 
Reconstruction of Financial Assets 
and Enforcement of Security Interest 
Act, 2002 

(Deb., 13, Vol. XXXI, 03-12-2007) 
Col. 463 

Notification under sub-section (2) of 
section 7 of the Employees' Provident 
funds and Miscellaneous Provisions 
Act; 1952 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 512 

Notification under sub-section (~) of 
section 8 of the Central Vigilancp. 
Commission Act, 2003 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 595 

Notification under sub-section (3) of 
section (3) of the Agricultural 
Produce (Grading and MarUling) 
Act, 1937 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 464 

Notification under sub-section (3) of 
section II B of the Industries 
(Development and Regulation) 
Act.19S1 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 479 

Notification under sub-section (3) of 
. section 13 of the Central Silk Board 
Act, 1948 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col:-469 

Notification under sub-section (3) of 
section 30 of the Regional Rural Banks 
Act, 1976 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI,492 

Notification under sub-section (3) of 
section 31 of the Cantonments 
Act, 2006 
(Deb. '3, Vol. XXXI. 03-12-2007) 
Col. 458 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 492 

. Notification under sub-section (3) of 
section 48 of the Coffee Act 1942 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 492 

Notification under sub-section (3) of 
section 55 of the Special Economic 
Zones, Act, 2005 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 482 

Notification under sub-section (3) of 
section 642 of the Companies Act, 1956 
(D.eb. 6, Vol. XXX, 23-11-2007) 
Col. 430 

Notification under sub-section (4) of 
Seciion 46 of the Wealth Tax Act, 1957 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 478 

Notification under sub-section (4) of 
section 74 of the Indian Post Office 
Act, 1898 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 433 

Notification under sub-section (5) of 
Section 396 of the Companies Act, 1956 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 293 

Notification under sub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955 
(Deb. 7, Vol. XXX, 26-11-200,7) 
0)1.438 

Notification under sub-section (8) of 
section 18 of the Explosives Act. 1884 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 479 
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Notifications issued under sections 23A 
and 23D of the Regional Rural Banks 
Act, 1976 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 43940 

Notifications issued under sections 8, 4 
and 2(F) of the Delimitation Act, 2002 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 421-25 

Notifications issued under sub-section (1) 
of section 10 of the Delimitation 
Act, 2002 
(Deb. 6, Vol. XXX, 23-11-2007) 

. Col. 425-29 

Notifications under section 10 of the 
National Highways Act, 1956 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 597-602 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 34448 

Notifications under section 159 of the 
Customs Act, 1962 
(Deb. 6. Vo!. XXX. 23-11-2007) 
CoI.437 

(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 489-90 

Notifications under section 28 of the Khadi 
and VilIage Industries Commission 
Act, 1956 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 288 

Notifications under section 296 of the 
Income Tax Act, 1961 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 477-78 

NotificationS' under section 31 of the 
Securities and Exchange Board ofIndia 
Act, 1992 

. (Deb. 1I, Vol. XXXI. 30-11-2007) 
Col. 492 

Notifications under section 37 of the 
Telecom Regulatory Authority ofIndia 
Act,J997 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 433-34 

Notifications under section 39 of the 
Bureau ofindian Standards Act, 1986 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 466 

Notifications under section 40 of the 
Andaman and Nicobar Islands Khadi 
and Vi lIage Industries Board 
Regulation, 1988 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.288-89 

Notifications under section SO of the 
National Dairy Development Board 
Act, 1987 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 466 

Notifications under sections 12 and 1 ~ of 
the Environment (Protection) Act, 1986 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 603 

Notifications under sub-section (I )of 
Section 2 of the Sports Broadcastiag 
Signals (Mandatory Sharing with 
Prasar Bharati) Act, 2007 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 438 

Notifications under sub-section (]) of 
section 37 of the Administrative 
Tribunal Act, 1985 
(Deb. 4, Vol. XXX, 21-] 1-2007) 
Col. 595-96 

Notifications under sub-section (2) of 
section. 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. 4, Vol. XXX, .;;! -tl-2007) 
Col. 596-97 

Notifications under sub-section (2) of 
section 3 of the All India Services 
Act, 1951 
(Deb. 15, Vol. XXXI. .o!l-12-2007) • 
Col. 336-37 
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Notifications under sub-section (2) of 
section 30 of the Regional Rural Banks 
Act, 1976 
(Deb. 6, Vol. XXX,. 23- 11 -2007) 
Col. 439 

Notifications under sub-section (2) of 
section 38 of the Central Excise 
Act, 1944 
(Deb. 11, Vol. XXXI, 30-11-2007) 

. Col. 488 
Notifications under sub-section (2) of 

section 38 of the Central Excise 
Act,I!l94 
(Deb. 6.,. Vol. XXX, 23-11-2007). 
Co1438~39 

N'otifications under sub-section (3) of 
section 21 of the Coinage Act, 1906 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 486 

Notifications under sub-section (3) of 
seelion-37 of the Apprentices Act, 1961 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 433 

Notifications under sub-section (3) of 
section 9 of the Sugar Development 
Fund Act, 1982 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 471-72 

Notifications under sub-section (4) of 
section 94 of the Finance Act, 1994 
(Deb. 6, VoJ. XXX, 23-11-2007) 
Col. 438 

Notificati-ons under sub-section (7) of 
section 9A of the Customs Tariff 
Act, 1975 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 435-36 

Notifications under sub-section (7) of 
section 9A of the Customs tariff 
Act, 1975 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 487-88 

Notifications under sub-section (3) of 
Section 156 of the Indo-Tibetan Border 
Police Forte Act, 1992 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 473 

Proclamation dated 9th October, 2007 
issued by the President under Clause 
(I) of article 356 of the constitution in 
relation to the State of Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 511 

Production Sharing between the 
Government of India and the Gujarat 
State Petrochemical Corporation 
Limited, India and Niko Resources, 
Canada with respect to contract area 
Identified as Hazira Field. 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 355 

Report of the Government of Kamataka 
dated the 8th October, 2007 to the 
President 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.511 

Report of the National Rural Employment 
Guarantee Act, 2005 for the 
year 2006-07 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 290 

Review of the performance of Regional 
Rural Banks as on 31 st March 2007 
(Deb. IJ, Vol. XXXI, 30-11-2007) 
Col. 493 

Special Order No. 5/3/07-M&G dated 27th 
November, 2007 issued by the 
President authorizing Governor of Goa 
for additional expenses of Schedule-II 
to the Governors (Allowances and 
Privileges) Rules, 1987, issued under 
Section 12 of the Governors 
(Emoluments, Allowances and 
Privileges) Act, 1982 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.473 
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Statement on Convention No. 117 and 
Recommendation No. 197 concemina 
the Promotional Framework for 
Occ.pation.' S.fety .nd He.lth 
adoplld a,y die IlIIemItional Labour 
Confennc:e II itl95dt Session held in 
Geneva, in June, 2006 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 460 

Statement on Quarterly bView of the 
trends in roceiptl and ex~nd iture in 
relation to the budJct at the end of the 
financial year 2006-2007, under sub-
section (I) of Section 7 of the Fiscal 
Responsibility and Budget 
Manapment Act, 2003. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col 417 

Statement under sub section (I) of section 
7 of the Fiscal Responsibility and 
Budget MlnlgementAct, 2003 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 302 

The "th Annual Report and 
Memorandum explaining reasons for 
non-acc:epcance oflCtYice of the Union 
Public Service Convniuion , New Delhi 
for the year 2006-07 

Third Annual Statement on Pending Law 
Commission Reports - December 2007 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 290 

White Paper on Disinvestment ofCentraJ 
Public Sector Enterprises 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 421 

Panuallltary 'orca 
Killin, of own Colleague by Pencnnel of 

PMF 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 477-79 

Missing Security Personnel 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 176-77 

Recruitment of Muslims in PMF 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 16().61 

Representation of Religious Minorities in 
Police and Para Military Forces 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 87 

Strenpenin, of Police and PMF 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 185-16 

(Deb. 9, Vol. XXX, 28-11-2007) Termination of Services of Officials of 
CoI.:u4 PMf 

The National Capital Territory of Delhi (Deb. 8, Vol. XXX, 27-11-2007) 
Laws (Special Provisions) Second Col. 95-96 
Ordinance, 2007 (No. 7 of 2007), PIIrtAaaea .. " Deleptton 
pronwlpSed by the President on the Welcome to P.liamentary Delegation from 
I 5th September, 2007 
(Deb. 2, Vol. XXX, 19-1 1-2007) : 
Col. ~12 

Bahrain-
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 1 

The ~Ilj~"t of BolIo (Amendment) • 
Ordinanef', 2007 (No.8 of 2007), Passpwt 
pror utaated by the President on the Improvement in the Working of Passport 
27th October, 2007 Offices 
(Deb. 2, Vol. XXX, 19-11-2007) (Deb. 9, Vol. XXX, 28-11-2007) 
Col. 512 Col. 225-26 
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Inspection of Passport Offices 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 130-33 

Non-issuance of visas and passports to 
Indians living abroad (HAH 
Discussion) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 577-81 

Streamlining Passport Offices 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 98-100 

Employees under New Pension Scheme 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.107~8 

Evaluation of Employees Pension Scheme, 
1995 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 432 

Indira Gandhi National Old Age Pension 
Scheme (IGNOAPS) (St.) 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 494-96 

Time Schedule for Issue of Passports Need to grant Swatantra Sainik Samman 
(Deb. 9. Vol. XXX. 28-11-2007) Pension to the survivors of freedom 
Col. 72 struggle in Kerala(MUR 377) 

Patent (Deb. 10, Vol. XXX. 29-11-2007) 
Filing of Patents in India Col. 385-86 

(Deb. 8. Vol. XXX. 27-11-2007) Old Age Pension Scheme 
Col. 104-06 (Deb. 17. Vol. XXXI, 07-12-2007) 

Patent for Traditional Indian System of Col. 195-96 
Therapeutic Practices Old Age Pension through Post Office 
(Deb. 9, Vol. XXX, 28-11-2007) (Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 24345 Col. 165 

I . 
Patent for Yoga I Pension for Unmarried Daughter 

(Deb. 14. Vol. XXXI. 04-12-2007) (Deb. 9, Vol. XXX. 28-11-2007) 
Col. 449 Col. 96-97 

Patent on Ayurvedic Medicines 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 63-64 

Patent on Wheat 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 243-44 

Pawa. Hans Helicopter Umited 

Pension of Seafarers 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 299-300 

Pension to Senior Citizens 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 181 

Pension to Widows of Freedom Fighters 
Scam in PawanHans HeticopterLimited (Deb. 3, Vol. XXX, 20-11-2007) 

(Deb. S, Vol. XXX, 22-11-2007) I Col. 278-80 
Col. 141-42 . 

I Re-Introduction of Pension Scheme 
Penlion (Deb. 6. Vol. XXX. 23-11-2007) 
Criteria for Fixation of Retirement Salary Col. 310-11 

(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 445-46 

Denial of Central Freedom Fighter Pension 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 339 

Per Capita Income 
Per Capita Income 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 182-83 
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Pesticide( s) 

Air Pollution Due to Pesticides 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 329-30 

Display of Pesticides Limit on Food Items 
(Deb. IS. Vol. XXXI. 05-12-2007) 
Col. 307-08 

Limits on Use of Pesticides 
(Deb. IS. Vol. XXXI, 05-12-2007) 
Col. 222-23 

Pesticides used by Farmers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 125 

Petition 
Presentation of Petition - Presented 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 442 

Petrochemical 
Investment in Petrochemical Sector 

(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 60-62 

Petrochemical Research and Development 
Fund 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 237-38 

Petrol Pump(l) 
Allotment of Petrol Pumps and LPG 

Agencies 
(Deb. S, Vol. XXX, 22-1 \-2007) 
Col. 269 

CIQscd"Gas Outlets 
(Deb. 5, 'Vol. XXX, 22-11-2007) 
Col. 290-91 

I8P's COCO Outlets 
([,~b. 10, Vol. XXX, 29-11-2007) 
Col. 247 

Illegal Oi Business by C?il Mafias in the 
Country 
(Deb. 10, Vol. XXX, 29-11.2007) 
Col. 317-20 

Kisan Sahay~ Kendra Scheme 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 131-33 

Mandatory Pennission from NHAI 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 154 

Opening of Petroleum Retail Outlets by 
Private Sector 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 124-25 

Policy on Company Owned Company 
Operated (COCOs) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.163~ 

Petroleum and Natural Cas 

Availability of Natural Gas from Krishna-
Godavari Basin 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 289-90 

Bids for Sale of Natural Gas 
(Deb. 16, Vol. XXXI. 06·12·2" - 7) 
Col. 68-69 

City Gas Distribution Networks 
(D~b. 16, Vol. XXXI, 06-12-2007) 
Col. 160-61 

Competitive bidding FonnulalMechanism 
(Deb. 10, Vol. XXX, 29.11-2007) 
Col. 193-95 

Demand of Petroleum ProductslNatural 
Gas 
(Deb. 16, Vol. XXXI, 06·12·2007) 
Col. 121·24 

Duty on Import of Petroleum 
(Deb. 2, Vol. XXX, 19-11-2007) • CoJ.187-81 

Exploration and Production of Hydro 
C&rboa Resources in Assam 
(Deb. 5, Vol. XXX, 22-11-2007)-
CoI.IS-86 



21Z LOK SABHA 

Explol'ltim'DrillinglRefining ofpetroleurn Production of Gas by Public :~;"tor Oil 
and Natural Gas Companies 
(Deb. 5, Vol. XXX, 22-11-2007) (Deb. 5, Vol. XXX, 22-1 J -2007) 
CoI.26UI Col. 238-39 

Fixation ~ ChIrps orOts .. Production orOll in Assam 
(Deb. 5. Vol. XXX. 22.11.2007) (Deb. 16. Vol. XXXI. 06-12-2007) 
Col. J67-61 Col. 152-54 

Foreign Direct Investment in the 
Petroleum Sector 
(Deb. I. Vol. XXX, 15-11-2007) 
Col. 130-31 

Proposal from SASOL for Conversion of 
Coal into Oil 
(Deb. 10, Vol. XXX, 29-11-2007) 
COl.150-S1 

Gas Pipeline Network by PNGRB Royalty of Gas and Petroleum 
(Deb. 10, Vol. XXX, 29-11-2007) (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 75-76 Col. 173 

Gas Reserves Discovered at Krishna 
Godavari Basin 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 197-98 

Inadequate Supply of Gas to Power Plants 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 120-21 

Natural Gas Grids 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.212-13 

Oil Industry Safety Directorate(OISD) 
under the Regulator 
(Deb. 1, Vol. XXX, IS-II-2007) 
Col. 127-28 

Oil Security 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 11-24 

Pipeline Transmission Network 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 169-71 

Pricing of Gas from Auctioned Acreages 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 289 

Production of Crude Oil and Natural Gas 
in Assam 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 275-78 

Royalty on Gas and Oil 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 56-58 

Sale of Gas by the Reliance Company 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 79-80 

Setting up of Institutional Mechanism to 
Procure International Energy Deals 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 136-38 

Sixth Natural Gas Conference 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 99-101 

Status of Oil Reserves 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 160-61 

Supply of Gas to Gas Based Projects 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 157-58 

Supply of Gas to Power Projects 
(Deb. 10, Vol. XXX, 29- II -2007) 
Col. 227-28 

Supplying Gas through HBJ Pipeline 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 101..02 
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Petroleum Produd(l) . Kerosene Mixed Petrol and Diesel 
Adulteration in Petrol, Diesel and (Deb. 10, Vol. XXX, 29-11-2007) 

Kerosene Col. 341-44 
(Deb. I, Vol. XXX, I S-Il-2007) Oillmportl t 

Col. 9-10 . (Deb. 10, Vol XXX. 29"11~2007) 
Alternative Advanced Clean Fuel Col. 321-23 . 

(Deb. I, Vo I. XXX, 1 S-11-2007) Oil Pilferage from Trains 
CoI.l92 (Deb. S, Vol. XX~, 22-Jl-2007) 

Alternatives for Petrol and Diesel Col. 123-24 

(Deb. 10, Vol. XXX, 29-11-2007) Pilferage of Petrol and Diesel 
Col.64~ (Deb. I, Vol. XXX, IS-II-2007) 

Cess on Diesel and Petrol 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 272 

Cess on Petrol and Diesel 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 157-60 

Committee on Prices Fixation of Petroleum 
Products 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 295-98 

Demand and Supply of Petroleum Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 212-22 

Demand of Petroleum ProductslNatural 
Gas 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 121-24 

Ethanol Blended Petrol 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 4647 

Forward Trading of Refinery Products 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 226 

Hike in Prices of Petroleum Products 
(Deb. 5. Vol. XXX. 22-11-2007) 
Col. 254-55 

Jan Kerosene Pariyojana 
(Deb. 1. Vol. XXX. 15-11':2007) 
Col. 171-73 I 

Col. 187-88 

Price Hike of Petroleum Products 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 23-24 

Prices of Diesel. Petrol, Cooking Gas and 
Kerosene 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 146-50 

Prices of Petrol and Diesel 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 153 

Pricing and Tariff Structure for Petroleum 
Products 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 191-92 

Schemes/Projects Received by State 
Governments 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 223 

Subsidy on the Petroleum Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 174-75 

Taxes Levied on Diesel and Petrol 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 208-12 

Petroleum Refinery(s) 
Bhatinda Refinery Project 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 113-14 



214 LOK SABHA 

Expansion, Modernisation and 
Diversificat,ion of Refineries in Assam 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 249-5 I 

Increase in Refming Capacity of Crude Oil 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 148-49 

Profit Earned by PSU Refineries 
(Deb. J 0, Vol. XXX, 29-11-2007) 
Col. 228-30 

Refining of Crude Oil by Refineries/Oil 
Companies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 230-34 

Setting up of a Refinery Plant at Orissa 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.312-13 

Setting up of Oil Refineries 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 125-26 

Setting up of Petrochemicals Refinery 
Complex at Vishakhapatnam, Andhra 
Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoLI 15-16 

Setting up of Plants by IOC at Haldia 
Refinery and Paradip in Orissa 
(Deb. I, Vot. XXX, 15-11-2007) 
Co1.1S6-57 

Petroleum, Chemical and Petrochemical . 
Investment Region 

Investment in PCPIR 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 69-70 

Pharmaceutical(s) 

Cancellation of Licences of Pharmaceutical I 

Equity Investments in Phanna Retail Sector 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 71 

Investment by Multinational Pharma 
Companies 
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 180 

Outsourcing of Manufacturing and 
Research to India 
(Deb. 5, Vol. XXX, 22-1 1-2007) 
CoJ.165 

Pharmaceutical Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 69-70 

Prices of Pharmaceutical Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.l37-38 

Research and Development by Pharma 
Industries 
(Deb. 10, Vol. XXX, 29- t 1-2007) 
Col.2S0-51 

Pilot(s) 
Commercial Pilot Training to SC/ST 

Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 204-05 

Compensation to the Dependents of 
Deceased Pilots 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 144-45 

Curtailment of Flight Hours for CPL 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 251-52 

Fee for Commercial Pilot Training Course 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 200 

Companies Foreign Pilots in the Cockpit 
(Deb. I. Vol. XXX, 15-11-2007) (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 165-66 Col. 173 
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Indian Aspirants in the Flying Schools 
Abroad 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 203..()4 

Issuance of Indian Commercial Pilots 
Licence 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 348-49 

Retirement Age of Pilots 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 191 

Shortage of Pilots 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 1 94-9S 

Piped Natural Gas 

PNG as Domestic Fuel 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 71-72 

Supply ofPNG 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 307-10 

PlantadoD 

Plantation Sector 
(Deb. 8, Vol. XXX. 27-1 ~-2007) 
CoU81-83 

Plastics 

Enhancement of Assistance for 
Modernisation of Police 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 134-3S 

Expenditure incurred on GRP (Railway 
Police) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 135-36 

Fake Encounter 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 249-S4 

Implementation ofCIPA Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 303-04 

Involvement of Police in Illegal Liquor 
Trading 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 232-33 

Involvement of Police Personnel in Illegal 
Activities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 429-32 

Modernisation of Police 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 228 

Registration of FIR 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 127-28 

Environment Damage Caused by Plastics I 
(Deb. 4 Vol. XXX 21-1 I -2007) Representation of Religious Minorities in 
Col. S8S~6' Police and Para Military Forces 

Police 

CBI Coordination with Karnataka Police 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 238-39 

CBI Raid on Delhi Police 
(Deb. ·3. Vol. XXX, 20-11-2007) 
Col. 21 I 

Conference of Police Chiefs and Heads of 
PMF 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 303 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 87 

Review of Police Act 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoUII-l3 

Setting up of a National Marine Police 
Academy 
(Deb. I. Vol. XXX, 27-11-2007) 
Col. 170 

Strengthening of Police and PMF 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 185-86 
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Strengthening of Police Intelligence 
Agencies 
(Deb. 3, Vol. XXX, 20-1 f-2007) 
Col. 392 

Suggestion on Violence in Police CUJtody 
(Deb. B, Vol. XXX, 27-11-2007) 
Col. 167-69 

Violation of Human Rights by Police 
Personnel 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 303 

Pollution 

Environmentallteltoration Projects 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 250-51 

lncreasina ~ ofNltro,.. in die Air 
(Deb. 9, Vol. XXX, 2'-' 1-2007) 
CoI.B4-15 

Most Polluted Cities 
(Deb. 9, Vol. XX.X, 2'-11-2007) 
Col. 253-56 

National Rating System for Green 
Buildings 
(Deb. 11, Vol. XXXI, 30-11-2007) 

Air and Noise Pollution Col. 66-67 
(Deb. 9, Vol. XXX, 28-11-2007) Policy to Chedt Pollution in Cities 
Col. 59-61 (Deb. 4, Vol. XXX, 21-11-2007) 

Air and Water Pollution in Orissa Col. 95-98 
(Deb. 9, Vol. XXX, 28-11-2007) Polluting City 
Col. 91-92 (Deb. 4, Vol. XXX, 21-11-2007) 

Air Pollution Due to Pesticides Col. 149-50 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 329-30 

Alternative Advanced Clean Fuel 

Pollution by Cement Industries 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 61-62 

(Deb. I, Vol. XXX, 15-11-2007) 
Col. ] 92 Pollution by NTPC Power Plants 

(Deb. 17, Vol. XXXI, 07-] 2-2007) 
Col. 248-S0 Arsenic Pollution Diaeues 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 202-04 

Cleaning Of Polluted R.ivers 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 333-34 

COQtainers of Waste Oil Lying in Ports 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 33S-36 

Discharge ofIndustrial Waste into Rivers 
(Deb. 9, Vol. XXX, 28-.11-2007) 
Col. 56-57 

Emission of Gaseous Pollutants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 360-61 

Environment Damage Caused by Plastics 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 585-86 

Pollution Control Equipment in Sponge 
Iron Industries 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 59 

Pollution Free Transport System 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 96-97 

Pollution in Delhi 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 104'()S 

(Deb. 1 S, Vol. XXXI, OS-12-2007) 
Col. 327-28 

Pollution on Sea Coasts in Indian Sub-
continent 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 199-200 
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Schemes for Controlling Industrial and 
Environmental Pollution 
(Deb. 4. Vol. XXX, 21-11-2007) 
Cq1.567-82 

Use of Nano-Technology of Filter the 
Polluted Water 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 183-85 

Poadicberry 
Improvement of NH in J&K and 

Pondicherry 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 79-84 

Population 
Promotion of Vasectomyrrubectomy 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.lS4~2 

Working Group on Population 
Stabilization 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 46-49 

Port(s) 
Autonomy to Major Ports 

(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 144-45 

Cargo Handling by Ports 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 308-10 

Container Handling by Ports 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.62~5 

Containers of Waste Oil Lying in Ports 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 335-36 

Dumping of Urban Waste by Developed 
Countries 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Cor.6~1 

Environmental Clearance for Ports 
(Deb. IS,' Vol. XXXI, 05-12-2007) 
Co\.59~0 

Inade'luate Port Facilities 
(Deb. 9, Vol. XXX, 2.8-11 .... 2007) 
CoI.21-25 

Increase in the Depth oflndian Porta 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 368 

Modernization of Ports 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 128-30 

Navigation Facilities at JNPT 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 297 

PPP in Port Sector 
(Deb. 4, Vol. XXX, 21-11-2007) 
COI.SS9~ 

Rail-Road Linking of Ports 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co\. 308-16 

Scrap at Ports 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 124-25 

Setting up of Ports and Shipyatds 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 281-88 

Post omce(l) 

Agents in Post Offices 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 156-58 

Closure of Post OffICe 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 227-28 

Computerisation of Post Offices 
{Deb. 2, Vol. XXX, 19-11-2007) 
Col. 470-71 

Delay in Speed Post Service 
(Deb. 2, Vol. XXX, t 9-·11-2007) 
Co\. 223-25 . 

Domestic Freighter Service 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 482-83 
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E, Mail, Internet and Computer Facility 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 323-24 

Enhancement in Postal Technology 
~Deb. 7. Vol. XXX. 26-11-2007) 
Col. 64-66 

Regulation of Courier Services 
(Deb. 2, Vol. XXX, 19- 11-2007) 
Col. lSI 

Relaxation in Openin, of Post Ollices 
(Deb. 2, Vol. XXX. 19·11 -2007) 
Col. 440-47 

Establishment of Postal Office I Setting up of New Post Offices 
(Deb. 2, Vol. XXX 19-11-2007) (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 3 J3 Col. 261-65 

Foreign Currency Excl •• 1ge Counter 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI,19O-91 

Grameen Oak Workers 
(Deb. 2, Vo'/. XXX, 19-11-2007) 
Col.J42 

Money Order Service 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 284-85 

Small Saving Schemes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 31-32 

Speed Post Facility in Rural Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 46-48 

Vacant Plots W1der the Postal Department 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 267-88 

National Electronic Fund Transfer System Withdrawal of Money 
(Deb. 2, Vol. XXX. 19-11-2007) (Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 348-52 Co/. 433-36 

Old Age Pension through Post Office 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 165 

Poultry 

Assistance to Poultry Farms 
, (Deb. 7, Vol. XXX, 26-11-2007) 

Pin Code for Speedy Posral DeJ:very I Col. 35 I-52 
(Deb. 13, Vol. XXXI, 03-12-2007) . M' ~ P I aIle .or ou try 
Co1.3II-12 (Deb. 13, Vol. XXXI, 03-12-2007) 

Plot for Construction of Post Office Col. 307 
Buildings 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 117 

POSl Office in Panchayat 
(Deb. 13, Vol. XXXI. 03-12-2007) 
CoI.111 

Reduction in Rate_of Postal Material 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 439 

Reduction in Sale of Postal Items 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 457 

Poultry Fanning 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 258-62 

Promotion of Animal Husbandry and 
Poultry in Rajasthan 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 73-74 

Poverty 
AIm Aadmi Beema Yojana 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 262 
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Accommodation to the Poor in Urban 
Areas 
(Deb. 11. Vol. XXXI. 30-11-2007) 
Col. 204-14 

Admission to Poor Children 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 128-29 

Basic Services to Urban Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 144-46 

BPL Families 
(Deb. 6, Vol. XXX, 23-11-2007) I 
Col. 368-71 

BPL People in ~etros, Big and Small Cities 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 255-56 

Civic Facilities to Urban Poor 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 137-38 

Concessional Treatment to Poor and BPL 
Persons 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. I 54-SS 

Decline in Poverty in South Asian Region 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.IS6 

Display ofBPL List 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. I 55-S6 

Dwelling Units for Urban Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 400-10 

Foodgrain Quota to States 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 46-54 

Free Legal Aid to Poor 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 236-41 

Health Schemes for Poor People 
(Deb. 4, Vol. XXX. 21-11-2007) 
CoI.6S-88 

Increase in BPL Population 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 200 

International Conference on Poverty 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 58-59 

Introducing Smart C.ard 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Col. 137 

Loan under Poverty Alleviation 
Programmes by Private Banks 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. I 54-S6 

Mandatory Treatment of Poor Patients in 
Hospitals 
(Deb. 9. Vol. XXX, 28-11-2M7) 
Col. 179-80 

Need to constitute a separate fund for 
extending financial help to poor 
patients in the country (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 389 

Poverty Alleviation Measures by IMF and 
World Bank 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 73-74 

Setting up of Funds for the Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.2J7 

Subsidy Scheme for Housing for Urban 
Poor 
(Deb. II, VoL XXXI, 30-11-2007) 
Cpl.175 

Urban Poverty Alleviation Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 259-62 

Urban· Services for Poor in Andhra 
Pradesh 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 149 
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Generation and Shortage of Power in 
States 

(Deb. 6, Vol. XXX, 23·1 J ·2007) 
CoI.2B-33 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 67-&0 

Hydro Power Policy 
A~is1ancefromA.tianDeveJopmenrBank (Deb. 2, Vol. XXX, 19-11-2007) 

for Power Project in J Ii K I Col. J 81-83 
(Deb. II, Vol. XXXI, 30-lJ -2007) Import of Component for Bilaspur Power 
Col. 126 . Project 

Baglihar Power Proje:."': I (Deb. 6, Vol. XXX, 23-1 )-2007) 
(Deb. 6, Vol. ,:XX, 23-1 J -2007) Col 398-99 
CoL 237-38 Inadequate Generation of Additional 

Captive Power Generation 
(Deb. ]7, Vol. XXXI, 07-12-2007) 
CoJ.63-64 

Coal B locks to Bellary Power Project 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col.I~1 

Coal Linkase.for Farakka and Hahalgaon 
PowerP .... 
(Deb. 17. Vol. XXXI, 01-12-2007) 
Col. 223-24 

Coal Shonq.iIt Power Plants 
(Deb. II, Vol. XXXI, 30-11-2007) 

I 

Power 
(Deb. ]7, Vol. XXXI, 07-'2-2007) 
Col. 9-13 

i Inadequate Supply of Gas to Power Plants 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 121}. 21 

Inter-State Transfer of Electricity 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.473 

Kameng Hydro Power Project in 
Arunachal Pradesh 
(Deb. 11, Vol. XXXI. 30-11-2007) 
CoL 359-60 

Col. 223-24 Kayamkulam Power Project 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.IS8-S9 Completion ofNudear PO\Wr Projects 

(Deb. IS, Vol. XXXI. OS-I 2-2007) 
{'.o1.296 

Construction of Seepat Power Project 
(Deb. 6, Vol. XXX, 23-] 1-2007) 
Col. 148-49 

Consumer Redressal Mechanism 
(Deb. 6, Vol. XXX, 2:·; 1-2007) 
Col. 142-43 

. Energy Conservation Code 
(Deb. 6, Vo1. XXX, 23-11-2007) 
CoI.24S-46 

Gas based ·Power Project 
(Deb. 17, Vol. XXXI, 01-12-2007) 
CoL 171-14 

Krishnapattanam Ultra Mega Power 
Project 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoJ.136 

Land Losers of Mejia Thermal Power 
Stations 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 188-89 

Lower Subansiri Hydro Power Project 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.l17-18 

Manufacturing of Power Generation 
Equipmentl 
(Deb. II, Vol. XXX'I, 30·11-2007) 
Col. 200-01 
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Mega Power Plant Status 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 189-91 

Meters of Private Power Supply 
Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 419-20 

Misappropriation of Funds in NTPC 
Power Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 140-41 

Oustecs ofBBMB 
(Deb. 6, Vol. XXX, 23·1 !-2007) 
CoI.IOl'()2 

ParU and PIU'II Planta 
(Deb. I, Vol. XXX, IS-11-200?} 
Col. 174-75 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07.12~2007) 
Col. 13-19 

Pipavav Power Projett 
(Deb. 11, Vol. XXXI, 30~!I-2007) 

Mobilization of Funds Col. 136-37 
(Deb. 6, Vol. XXX, 23-11-2007) PollutionbyNTPCPowcrPIar. .. 
CoI.IJI (Deb. 17, Vol. XXXI, 0';,12-2007) 

Need to ensure adequate supply or power CoL 248-50 
from central pool to Madhyi Pradesh 
(MURJ77) 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI.J30 

Need to ensure regular supply of power 
from NTPC Diviyapur to the farmeraof ' 
District Auriya, Uttar Pradesh 
(MURJ77) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S2S-26 

Need to generate electricity using Coal 
Bed Methane in Nagaur, Rajasthan 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.S43 

Need to review the decision regarding 
privatization of distribution of power 
for allocation to States from mega 
power projeq!1 (MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.361 

Non-Utilization of Electricity by States 
(Deb. 2, Vol. XXX, 19-11-2007) 

Power from Urban Waste 
(Deb. 6, Vol. XXX, 2)~H-2007) 
Co1309-10 

Power Generation and Power Theft 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 73-80 

Power Generation from Almati Oem 
(Deb. 6, Vol. XXX, 23~11 .. 2007) 
CoJ.189 

Power Generation from Atomic EnorsY 
Sources 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 160 

Power Generation Target 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.4~9-60 

Power Projects 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.4-S 

Power Shortage 
(Deb. 2, Vol. XXX, 19-1J-2007) 
Col. 10-20 

Col. 5-8 
Ongoing Power Projects 

(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 217-22 

I Price Prefcrcnce to Domestic Power 
Equipment Manufacturing Companies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 190-92 
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Private Power Supply Companies Under 
RTIAct 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 133-34 

Re-Structuring ofSEBs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 1·12 

Refonns in P~wer Sector 
(Deb. 6, Vol. XXX, 23-11·2007) 
Co1.266-68 

Rehabilitation of People Displaced by 
Power Projects 
(Deb .. 2, Vol. XXX, 19·11-2007) 
Cot. 114·16 

Repair Work in Chandrapur Unit 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 103-04 

Reservation of Coal Blocks for Power 
Generation 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 53 

Review of Thermal Power Plants 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 256-344 

Setting up of Energy Management Centre 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 116-17 

Setting up of New Power Projects in the 
States 
(Deb. 11, Vol. XXXI, 30-11·2007) 
Col.llo.20 

Setting up of Power Exchanges 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col 159 

Setting up of Power arid Stations 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col. 299-306 

Setting up of Power Monitorina Paner 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col2S6-57 

Setting up of Power Project 
(Deb. Z, Vol. XXX, 19-11.2007) 
Col. 151 

Setting up of Power Stations by NTPC 
(Deb. 17, Vol. XXXI, 07-12-2001) 
Col. 39-44 

Setting up of Sma" Power Projects 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 141-42 

Setting Up of Ultra Mega Power Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 71·72,156-57 

Small Hydro Power Projects 
(Deb. 17, Vol. XXXI, 07·12-2007) 
Col. 48 

Subsidy on Power to Fanners 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 95-97 

Summit on EnCfJY Co-operation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 152·53 

Supply of Gas to Power Projects 
(Deb. 10, Vol. XXX, 29·11-2007) 
Col. 227·28 

Supply of Naphtha 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 137-38 

Supply of Sub-standard Coal to Power 
Plants 
(Deb. 9, Vol. XXX, 28·11·2007) 
Col. 89-91 

T and D Losses 
(Deb. 6, Vol. XXX, 23-1 )-2007) 
Col. 120-22,395-96 

Testing of Samples ofElectro~ic Meters 
(Deb. 17, Vol. XXXI, 07·12·2007) 
Col. 58-59 
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Timely Clearance to Power Projects 
(Deb. n, Vol. XXXI, 30-11-2007) 
COl. 439 

TractlnlofElectricity 
(Deb. 11, Vol. XXXI, 07-12-2007) 
Col. 142-:43 

Tuirial Hydel Power Project 
(Deb. II, Vol. XXXI, 30-11.2007) 
Col. 194 

Ultra Mela Power Projects 
(Deb. 17,. Vol. XXXI, 07-12-2007) 

PradhaD MaDtri Gram §adak VoJalla 
Core Network of Roads under P\tOSY 

(Deb. 6, Vol. XXX, 23-11.2007) 
Col. 380-82 

Irregularities in PMGSY 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.16S-66 

Linking of Villages throulh M.CltaJled 
Roads 
(Deb. 2, Vol. XXX, 19·; ,:·20\17) 
Col. 160 

Col. 157-51 Pendinl Proposals under PMOSV 
Unifonn Power TiriffPolicy 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 312-13 

Use of Chinese Machinery 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 449 

Utilization ofFly-Alh 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 149-54 

Violation of Norms by Private Power 
Distribution Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 179-10 

(Deb. II, Vol. XXXI, 30-11-200') 
CoI.3B4-86 

Perform~ce of National Level Moniton 
underPMOSY 
(Deb. II, Vol. XXXI, : n-II-2007) 
CoI.4S8-S9 

Relaxation in Nonns ofPMOSY 
(Deb. 6, Vol. XXX, 21.11-2007) 
Col. 98·99 

Shoncominls under PMOSY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.215-17 

Slow Progress of Work under PMOS Y 
(Deb. 2, Vol. XXX, 19-11-2007) 

Water Crisis In Reservion Col. 130-34 
(Deb. 17, Vol. XXXI, 07-12-2007) Utilisation Cenlflcate under rMOSY 
Col. 200-01 (Deb. 11, Vol. XXXI, 30-11-2007) 

Pow.r Finance CorpontJon Col. 201.03 

Mobilization 'ofFunds by PFC Pndhan Mantrl RoJprYoJa". 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 194-95 

PowerGrtd Col']Nndon oflndll Umlted 
Equity Investment by POCIL 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. I •• 

JIOCJL 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 168-69 

Complaints under PMRY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.I02-OJ 

Loan under PMRY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 89-91 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 102-06 
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Merger ofPMRY and REGP 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 194-96 

Pradhan Mantri Rozgar Yojana 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 208-12 

(Deb. J 4, Yol. XXXI, 04-J 2-2001) 
Co1.2B6-94 

Pndll.n Mantri Swa.thya Sunksha 
YojInI 

Allocation of Funds from PMSSY 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 319-20 

Pnnmbblk Sblksha Kosh 
Prarambhik Shiksha Kosh 

Private Security Alenetes 

Private Security Apneies 
(Deb. 8, Yol. XXX, 27-11-2007) 
Co/. 238 

Provision olVrban AlRenltlesln Runl 
Areas 

PURA Schemes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 375-76 

Publle Di.trlbutJOD System 

Allocation of Fair Price Shops for 
Minorities 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 310 

(Deb. 14, Vol. XXXI, 04-12-2007) CBIEnquiry in PDSOperation 
Col. 419-28 (Deb. 13, Vol. XXXI, 03-12-2007) 

Pruar ahanti 
Service'Conditions ofPrasar Bharati 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. ]08 

PrelereDtial Tnde AlreelRent 
Preferential Trade Agreement 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 186-87 

Press 

Privatisation of Government oflndia Text 
Book Presses 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 221-22 

P rest Council 01 India 
Media CommissioA 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col.21S 

Prime Mlnlaters RelielFund 
Funds Collected from Coal India Limited 

Employees for Prime Minister's Relief 
Fund 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoLSll-13 

. CoI.ISO-5] 

Distribution under PDS 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 209-10 

Foodgrain Quota to States 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.46-S4 

Grievances ofPDS beneficiaries 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 385-86 

Hike in Central Issue Price 
(Deb. 2, Vol. XXX, 19-11-2007) 
COI.46S 

Need to restore the original quota ofPDS 
to Madhya Pradesh(MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S44 . 

PDS in Tribal Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 151-54 

Poor Quality Wheat 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.61~2 
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Procurement of Wheat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 341 

Scheme for Distribution of Food grains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.312-13 

Situation arising due to supply of inferior 
quality wheat to BPL families under the 
Public Distribution system and steps 
taken by the Government in this regard 
(CA) 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.4SO-57 

Training for PDS Employees 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 178-82 

Wadhwa Committee on PDS 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 243-44 

Public Sector 
Ad-hoc Group of Experts 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 351-52 

Closure of Central Industrial Units in 
Rajasthan 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 346 

CRR Schemes in CPSEs 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 171-73 

Excellence Awards 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.3lo,.ll 

Investments in Undertakings 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 126 

Loss Making Public Sector Undertakings 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 4-29 

Losses incurred by the Oil PSUs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 53-56 

Losses of PSUs 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 131-40 

Navratna Status PSUs 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. 188-89 

Need to revive the Bharat Heavy Plate and 
Vessels Limited, Visakhapatnam 
(MUR377) 
(Deb. 15, Vol. XXXI. OS-12-2007) 
CoJ.409-IO 

Non-Government Directors in Navratna 
and Miniratna Companies 
(Deb. I, Vol. XXX, 15-11-2007) 
CoJ.lS-22 

Pay Revision ofPSU '5 Employees 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.9S-96 

Policy Initiative by Top Management in 
Undertakings 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 192-94 

Production of Gas by Public Sector Oil 
Companies 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 238-39 

Profit to Public Sector Steel Plants 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 196-98 

PSEs under BRPSE 
(Deb. I, Vol. XXX. 1S-11-2007) 
Col. 89-90 

PSUs for fighting HIV! AIDS 
(Deb. 9, Vol. XXX, 28-11-2007) 
cOl. 141-42 

PSUs in North Eastern Region • (Deb. IS, Vol. XXXI, 05-12-2007) 
CoJ.278-79 

Public Sector)n Retail Business 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 209 
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Public Sector Undertakings 
(Deb. 5, Vol. XXX, 22-11 -2007) 
Col. 88-98 

Purchase Preference Policy 

Viability Status ofUnns Under BVFCLMd 
APL 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 132-33 

(Deb. I, Vol. XXX, 15-11-2007) Pulll(') 
Col. 183-84 

Recruitment of Physically Challenged 
Persons in PSUs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 269-70 

Revival ofHMT Watches Limited 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.215-16 

Revival of Sick PSUs 
(Deb. I, Vol. XXX, 15-1\-2007) 
Col. 131-44 

Khesari Oaf 
(Deb. 7. Vol. XXX, 26-11-2007) 
CoL 22. 

e"port of Pu'", 
(Deb. J3, Vol. XXXI, OJ~Il-lOO1) 
Col. 236 

Import of Pul ... 
(Deb. 13. Vol. XXXI, 03-12·l007) 
Col. 223·25 

Minimum Support Price for What and 
Revival of Viable PSUs Pull" 

(Deb. 5, Vol. XXX, 22-11-2007) I (Deb. 2, Vol. XXX. 19-11-2007) 
Col. 245-48 Col. 331 

Sale of Surplus Land of Sick CPSU. I Need to lift ban on production of'Kheuri 
(Deb. I, Vol. XXX, 15-11-2007) DaJ'(MUR377) 
Col. 168 (Deb. 16, Vol. XXXI, 06-12-2007) 

Selling of Government Shares in Public 
Sector Exploration Company 
(Deb. 5, Vol. XXX,22-ll-2007) 
Col. 199-200 

Setting up of Joint Venture Projects by 
RCF 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 352 

Col. 355-56 
Production of Pul ... and Oilllld. 

(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 51 

PuajIb 
Bhatinda Reflnery Project 

(D.b. 10, Vol. XXX, 29- I 1-2007) 
Col. 113-14 

Shortage of Manpower in BHEL Dev.lopment Projects for Punjlb 
(Deb. 10, Vol. XXX, 29-11-2007) (Deb. 15, Vol. XXXI. 05.12.2007) 
Col. 244-4S 

Targets and Achievements under Public 
Sector Undertakings 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 98 

Vacant Posts in Central Government and 
Public Sector Undertakings 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 256 

Col. 73 
Fixed Do .. Combinations 

(Deb. 9, Vol. XXX. 2.- I 1·2007) 
Col. 190-216 

Need to enlure adequate lupply of LPO 
in HOlhiarpur Parliamentary 
Constituency, Pul\iab (MUR 377) 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 330 
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Road Over Bridge in Ropar, Nangal and 
Garhshankar 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 246-47 

Setting up of New Power Projects in the 
States 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 12-20 

Qlltar 

Import of LNG from Qatar 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 7-8 

Rabindranath 'Ilt101'e 

AccidentsIDerailmentlFire in Trains 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 63-82 

Compensation to Accident Victims 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 51-54 

Derailment of Varanasi-Ranchi Intercity 
Express 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 206 

Electrocution of Running Train Near Betul 
(MP) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 286-87 

Missing of Tag ore's Noble Medal RaU Caule Convenlon 
(Deb. 16, Vol. XXXI, 06-12-2007) I J3hiradi-Delhi-Ahmedabad Railway Line 
Col. 93-94 • into Broadgauge 

Radio (Deb. 16, Vol. XXXI. 06-12-2007) 

Community Radio Stations 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 184-85 

FM Radio Frequency 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 364-70 

FM Radio Station 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 161-62 

FM Station in Imphal 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 144-45 

TVlRadio Relay Centre 
(Deb. 8, Vol. XXX, 27-11·2007) 
Col; 402-34 

Raalnl 
Legislation on Ragging 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 401 

Rail A«ldent(s) 
Accidents Due to Rail Fracture in Winter 

(Deb. 16. Vol. XXXI, 06·12·2007) 
Col. 152 

Col. 134-35 
Gauge Conversion for Shimoga-

Talaguppa Railway Line 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 98 

Gauge Conversion ofBhimapur-Nagbhid 
Railway Line 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 219 

Gauge Conversion of Gwalior-
Shyopurkala 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 233-34 

Need to accord priority for conversion of 
metre gauge railway line to broad gauge 
line in Saurashtra region of Gujarat 
(MUR3n) 
(Deb. 13, Vol. XXXI. 03-12-2007) 
CoI.S40-41 

Need to convert the Bharuch-Jambusar 
railway line into broad-gauge and 
restart the railway line between Netra 
and Ankleshwar extending it upon 
Nandurbar(MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 522 
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Need to undertal(e aau8e conversion of 
Gwalior-Sheopur railway line in Jhansi 
Division (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 511 

Slow Pace ofGau8e Conversion 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 104 

Ibilway Une(s) 
Broad Gauge line between Shapur to 

Kudachi 
(Deb. 10, Vol. XXX, 29- II -2007) 
Col. 259 

Broad Gau8e line between Villupuram and 
Dindigul 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 114-15 

Cost of Laying New Rail Line 
(Deb. 5, Vol. XXX, 22-11-2007) 
COl.S3 

Disruption of Rayagada to Koraput 
Railway Line 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 349-50 

Expenditure on Track Renewal 
(Deb. I, Vol. XXX, 1 s-11-2007) 
Col. 47-4S 

Lands for Lalitpur-Singrauli Rail Line 
(Deb. 15, Vol. XXXI, 05- I 2-2007) 
Col. 243-44 

Laying of New Railway Line through 
Pl,lblic-Private Partnership 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 294-95 

Loss Making Rail Routes 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 122-23 

Need to construct railway line linking 
Bhadrachalam-Kovvur and Manugur-
Ramagundam in Andhra Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 381-82 

Need to enhance annual allelcation of 
funds for doublina of railway line 
between Ramanagaram-Mysore 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S19-20 

Need to expedite laying of railway line 
between Maharajganj and Mashrakh 
in Bihar (MUR 377) 
(Deb. 4, Vol. XXX, 21- 11-2007) 
Col. 763 

Need to expedite the construction of 
Khurda Road-Bolangir railway line in 
Orissa (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 3 .. 

Need to extend the construction of 
Udhampur-Baramulla railway line to 
Kupwara in Jammu and Kashmir 
(MlJR377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.S2S-26 

New Railway Line between Satyamangla 
and Bangalore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 242 

New Railway Line in Chhattisgarh and 
Jharkhand 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 271-72 

New Railway Line in Mizoram 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. ISO 

New Railway Lines in Maharashtra 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 229 

Railway Line to Tirumala via Tirupati 
(Deb. 10, Vol. XXX, 29-1 1-2007) 
Col. 251 
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Survey for New Railway Lines 
(Deb. I, Vol. XXX, 15-11-2007) 
CoJ.3I-42' 

Udhampur-Baramulla Rail Une 
'(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.2S4-SS 

RaJw.yP~~DFo~ 

Arrest ofPenons by RPF/GRP 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 173 

Railin, of Platform at Jhar,ram and 
Sardiha Railway Stations, Welt Benpl 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoJ.141 

Removal of Vendors from Railway Stations 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 10344 
(Deb. 10, Vol. XXX, 29-11-2007) 
COI.S. 

Restructuring ofRPF/SRPF Stampede at Muahalsarai Railway Station 
(Deb. 16, Yol. XXXI, 06-12-2001) (Deb. 5, Vol. XXX, 22-11-2007) 
,Col. 204 Col. 241-43 

Railway Statlon(l) 
Cleanliness Drive at Railway Stations 

(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 58-59 

Harihar Railway Stations 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 57 

Modernisation of Railway Stations in 
Maharashtra 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 239-40 

Modernisation of Railway Stations into 
World Class Stations 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 6-7 

Non-availability of Food Items at Old Delhi 
Railway Station 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 73-74 

Norms for Setting up of Railway Stations 
(Deb. 10, VOl. XXX, 29-11-2007) 
Col. 61-62 

Providing Amenities by Industrialists on 
the Railway Stations 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 63-64 

Railway Stations having ISO 9000 and ISO 
14QOO Certificates 
(Deb. I, Vol. XXX, IS-I t -2007) 
Col. 90 

Touch Screen Terminals at the Railway 
Stations 
(Deb. 10, Yol. XXX, 29-11-2001) 
Col. 197-98 

Unhygienic Public Conveniences at 
Suburban'Railway Stations 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. lSI-52 

Upgradation of Chikkajajur Railway 
Station 
(Deb. 10, ·Yol. XXX, 29·11·2007) 
Col. 326-27 

Railway Tnln(s) 
Convenion of Fast Passenger Train into 

Express Train 
(Deb. S, Vol. XXX, 22·11·2007) 
Col. 137·). 

Crimes in the Trains 
(Deb. 16, Vol. XXXI, 06·12·2007) 
Co1.14S-46 

Eve-teasing and Manhandling with 
Women in Passenger Trains 
(Deb. 16, Yol. XXXI, 06·12·2007) 
Col. 80-81 

Incidents of Looting of Passengers in the 
Trains 
(Deb. 16. Yol. XXXI, 06-12·2007) 
Col. 141-44 
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Installarion of ATMs in Trains RaUwIYS 
(Deb. 5, Vol. XXX, 22-11-2007) Acquisition of Railway Land 
Col. 276 (Deb. 5, Vol. XXX, 22-11-2007) 

ISO Certified Trains and Fllcilities Col. 191 
Provided in such Trains Amritsar Sahib Rail Project 
(Deb. 5, Vol. XXX, 22-11-2007) (Deb. 10, Vol. XXX, 29:, 11-2007) 
Col. 128-30 Col. 92-93 

Luxury Tourist Trains by Private Anti-Fog Equipments and Machines for 
Companies Trains 
(Deb. 5, Vol. XXX, 22-11-2007) (Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 38 CoI.3I1-13 

New Train between Bangalore and Armed Women's Battalion/Women 
Vijaywada Commandos in Trains/Stations 
(Deb. 5. Vol. XXX, 22-11-2007) (Deb. I 0, ~ol. XXX, 29-11-2007) 
Col. 129-30 Col. 24546 

New Train between Nasik and Pune via Arrest of Persons by RPF/GRP 
Kalyan (Deb. 5, Vol. XXX, 22-11-2007) 
(Deb. 16, Vol. XXXI, 06-12-2007) Col.l73 
Col.113 

Assessment of New Railway Zones 
New Trains between Nangal and Haridwar (Deb. 10, Vol. XXX, 29-11-2007) 

(Deb. 16, Vol. XXXI, 06-12-2007) Col. 196-98 
Col. 76-77 

Automatic Ticket Vending Machines 
Passenger Train between Barvadih and (Deb. I, Vol. XXX, I 5-1J -2007) 

Bhavnathpur Col. 92-93 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 100 Basic Amenities at the Platforms 

(Deb. 10, Vol. XXX, 29-11-2007) 
Re-naming of a Train between Hubli and Col. 54-56 

Bangalore 
(Deb. 16, \fQ1. XXXI, 06-12-2007) Beating of Students in Jammu Tawi 
Col. 126-27 Express 

Sha1abdi Express between Puri and (Deb. 5, Vol. XXX, 22-11-2007) 
Paradip Col. 218-19 
(Deb. 16. Vol. XXXI, 06-12-2007) Blockage ofNagaon-Juria-Balikatia Road 
Col. 230 (Deb. 16, Vol. XXXI, 06-12-2007) 

Col. 84-85 Special Trains 
(Deb. 5, Vol. XXX. 22-11-2007) BookingofRailwayTicketsonlntemet 
Col. 262 (Deb. 16, Vol. XXXI. 06-12-2007) 

Stoppage of Through Trains at Major Col. ISO-51 
Terminals Bridges on the Railway Crossing 
(Deb. I. Vol. XXX. 15-11-2007) I (Deb. 5, Vol. XXX, 22-11-2007) 
Col. 60-61 Col. 85 
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Cancellation Char,es on the Reserved 
Tickets 
(Deb.S. Vol. XXX, 22-11-2007) 
CoI.I6 

Capacity Au,mentation on Saturated 
Routes 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI.S9-62 

Catering Policy ofthe Railways 
(Deb. I, Vol. XXX, 15-11-2007) 
CoI.lO-11 

Cleanliness of Railway Tracks and 
Stationary Coaches 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.302"()3 

Closing of Go sal pur Dundi Siding 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 155-56 

Closure of Unmanned Level Crossing 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 119-20 

Committee for Fixing Menu and Tariff of 
Standard Meals 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. ISS-S6 

Compensation Claims Cases before RCT 
(Deb. I, Vol XXX, 15-11-2007) 
Col. 161-63 

Compulsory Security Checks in the Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 140-41 

Computerised Rail Ticket Counters 
(Deb. 16, Vol.· XXXI, 06-12-2007) 
Col. 141-50 

Concession Policy for Handicapped 
People in Railways 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 244 

Congestion in Integrated Train Enquiry 
System 
(Deb. 10, Vol. XXX, 29-11 ~2007) 
Col. 176 

Control Charting System 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 79 

Creation of New Railway Track Capacity 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 62-64 

Crisis Management Committee 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 81-82 

Criteria for Construction of New Rail Track 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 96-98 

Dedicated Freight Corridor Project 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 226 

Dedicated Security Force for Railways 
Security 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 241 

Derailed Railway Projects in Rural and 
Backward Areas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 260-61 

Development in Railways 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 178-79 

Development of Group Housing and 
Commercial Projects by the Rai Iways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 196 

Development of Railways in Chhattisgarh 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 168-69 

Device to Spot the Damage to Tracks 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 186 

Direct Rail Linkage between Amritsar and 
Ferozpur 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 142-43 
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Doubling of Jalgaon and Udhlna Rail Line 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 128-29 

Electrification of Railway Lines 

.Financial Assistance from China for the 
Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 127-28 

(Deb. 10, Vol. XXX, 29-11-2007) Fire Testing Lab in DRSO 
Col. 54 (Deb. 10, Vol. XXX, 29-" -2007) 

Employment to the Disabled Persons in 
the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 210-11 

Encouragement of Railway Siding to 
Industrial Units 
(Deb. S. Vol. XXX, 22-11-2007) 
Col. 82 

Encroachment at Railway Tracks 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. S6-S7 

Encroachment on Railway Land 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 197-98 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 29-35 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 67-68 

Entry of Male Passengers into Ladies 
Coaches 
(Dcb. 5, Vol. XXX, 22-11-2007) 
Col. 249-51 

Expenditure incurred on GRP (Railway 
Police) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 135-36 

Extension of Railway Lines 
(Deb. 5, Vol. XXX, 22-11-20Q7) 
Col. 57-59 

Facilities for unaccompanied Train 
Passenger 
(Deb. S, Vol. XXX. 22-11-2007) 
Col. 217-18 

Female Train Drivers in Kota Division of 
West Central Railway 
(Deb. J 0, Vol. XXX, 29- J 1-2007) 
Col.315 

CoL 252-53 
Fire-Retardant Coaches 

(Deb. 5, Vol. XXX, 22-11-2007) 
CoUI 

Foreign Investment in the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 302 

Freight Carriqe 
(Deb. 10, Vol. XXX,2"~11-2007) 
Col. 314-15 

Freight Corridor Routes 
(Deb. I 0, Vol. XXX, 29-11-2007) 
Col. 120-21 

Fund for Railway Colonies 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 99-100 

Funds for Ongoing Projects in 
Maharashtra 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 133-34 

Global Carbon Trading Market 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 257 

Grant for Railway Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.IS8 

Harassment to Passengers by TIEs and 
Security Staff 
(Deb. 10, Vol. XXX, 79-11-2007) 
Col. 156-57 

Headquarters for New Railway Zones 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 90-91 

High Power Committee 
(Deb. to, Vol. XXX, 29-11-2007) 
Col. 325 
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I:JiSh Power Committee on the 
Orlanisation of Railway Zones 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoJ.3So-SI 

lUegallron Ore in the Wagons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 193 

Income Earned by the Railways from the 
Passenger and Goods Trains 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 101-02 

Infrastructure and Technological 
Upgradation 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 128-29 

Insurance Cover to Rail Passengers and 
Goods 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 24445 

Integrated Train Enquiry System 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 52-53 

Intercity Express between Hubli and 
Bangalore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Cot. 199-200 

Introduction ofBio-Toilet in Trains 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 167-68 

Introduction of Electric-Cum-Diesel 
Hybrid Locomotives 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 225-26 

Introduction ofGarib Rath Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
COl. 192 

Introduction of Suburban Trains in Kerala 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 85-86 

Investment for Railway Modernisation 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 327 

Joint Venture Company 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 151 

Kirloskar Pneumatic for Road Railers 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoI.163~ 

Lack of High Speed Goods Trains and 
Wagons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 203-04 

Linkage of Kedarnath and Badrinath to 
Rishikesh 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 159-60 

Linking oflron Ore·Mines in the Country 
(Deb. 5, Vol. XXX. 22-11-2007)" 
Col. 278-79 

Manufacturing Units under the Railways 
(Deb. 16, Vol. XXXI. 06-12-2(07) 
Col. 200-02 

Medical FllciJities in Railway Hospital, 
Kota 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 57-51 

Misbehaviour with Passengers by Railway 
Staff 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 272 

Misuse of Passenger Train Services 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 125 

ModernisationofMiraj Railway Junction 
(l;>eb. 10. Vol. XXX, 29-11-2007) 
Col. 93-94 

Modular Kitchens in the Trains 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 329-31 

Need to construct a by-pass and railway 
over bridge on N.H.24 in Bareilly 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 3 S4-5 5 
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Need to construct a new .railway line 
between Kollengode to Thrissur in 
Southern Railway (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 321-22 

N~ to expedite the pending Railway 
projects in Bareilly, Uttar Pradesh 
(MUR377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoL 532-33 

Need to expedite the setting up of Rail 
Coach Factory (Repairing & 
Maintenance Unit) at Jhansi, 
Uttar Pradesh (MUR 377) 
(Deb. ll, Vol. XXXI, 03-12~2007) 
Col. 547-48 

Need to improve the service conditions 
of drivers of ExpresslMail trains i~ 
Sealdah and Howrah Divisions of 
Eastern Railways (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 498-99 

Need to introduce an express train between 
Bhubaneshwar and Tatanagar lIia 
Keonjhargarh and extend Howrah-
Barbil Jana Shatabadi Express upto 
Keonjhargarh (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007). 
Col. 761 

Need to· introduce rail services in 
Mabarajganj Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 412-13 

Need to provide s~oppage at Sattur & 
Kovilpatti in Tamil Nadu for train 
No. 266512666 (MUR 377) 
(Deb. 7, Vol. XXX, 2~-11-2007) 
Col. 502 

Need to provide stoppage of Lokmanya 
Tilak Express (Train No.2 J 42) at Nuik 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 356-57 

Need to re-schedule and reduce the travel 
timings of "Rani Chennamma Express" 
between Bangalore & Belgaum 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 495-96 

Need to restore local rail service between 
Palanpur & Gandhidham, and 
augmentation of DMU rail service 
between Palanpur and Ahmedabad 
(MUR377) 
(Deb. 7, Vol. XXX, 26-1] -2007) 
Col. 494-95 

Need to review the licensing policy for 
allotment of shops in the 'Puja 
Complex' a railway property in 
Kharagpur, West Bengal (MUR 377) 
(Deb .• 6, Vol. XXXI, 06-12-2007) 
Col. 356 

Need to sanction new railway projects in 
Kamataka (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 492-93 

Need to set up a railway halt on Grant 
Chord Railway Line at Godhina. district 
Aurangabad, Bihar (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 526-27 

Need to shift the railway gate at Basrai in 
Etawah, Uttar Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 548 

New Complaint forms for Catering Service 
in Trains 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 86-87 

New Enquiry Committee on Godhra 
Incident 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.310-11 
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New Mobile Exhibition Train 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.64-6S 

New Railway Line from Narkhed to 
Amravati 
(Deb. " Vol. XXX. 22-11-2007) 
Col. 143 

New Railway Tracks in Kamataka 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 292 

New Terminals in Metropolitan Cities 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 159 

Non-Presence of Route Maps 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 114 

Oil Fired Steam Engine 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 116.-17 

Oil Pilferage from Trains 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 123-24 

Passenger Train between Harihar and 
Birur 
(Deb. 10, Vol: XXX, 2~1I-2007) 
Col. 76-77 

Passengers Amenities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL 223-26 

Passengers Travelling Without Tickets 
and Carrying Unbooked Luuage in 
the Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.ln-B2 

Plantation of'Vativer Grass' by KRC 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 209-10 

Power Saving Pilot Project in the Railways 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 183 

Procurement of Rail Security System from 
Israel 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 140 

Open Toilet System in Railway Coaches 
(Deb. I, Vol. XXX, 15-11-2007) Quality of Food in Trains/Stations 
Col. 24-2S (Deb. S, Vol. XXX, 22-11-2007) 

Opening of Level Crossings 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 146-47 

Outsourcing of Parcel Services 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 324-25 

Outstanding Funds of Jharkhand Towards 
the Rail~ys 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 88-89 

Col. 282-8'S 
Quota ofTatkal Tickets 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 85 

Rail Connectivity of Mysore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 111-12 

Rail Link between Puri and Konark 
(Deb. 16, Vol. XXXI, 06-12-2007) 
cot. 188-89 

Palace on Wheels 
Ahmedabad-Udaipur Route 

on Rail Linkage from 8hiwani and Hissar to 

(Deb. 1, Vol. XXX, 15-11-2007) 
CoI.SI 

Passenger Train between 8angalore and 
Mangalore 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 78-79 

Shirdi 
(Deb. 5, Vol. XXX, 22~11·2007) 
Col. 100-01 

Rail Museums 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 87-88 
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Rail Projects to Connect the North-East 
States 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 164-65 

Railway Facilities for Sabarimala 
Pilgrimage in KeraJa 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 145 

Railway Passes to Hockey Players 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 202-03 

Railway Projects in Kamalaka 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 83-84 

(Deb. 16, Vol. XXXI,06-12-2007) 
Col. 285-93 

RaHway Projects in West Bengal 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.260-66 

Railway Staff Quarters 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL 184-85 

Railway Zones 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.2S6-S7 

RanoteAicaRaiI SamparkYojana 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 163-64 

Revenue by Selling Advertising Space 
(Deb. S, Vol. XXX, 22-11-2007) 
Cot:23 1-32 

ROBIRUB in Kamataka 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL 13940 

Running of Garib Rath Train between 
Delhi and Jammu/Udhampur 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 100 

Satellite Imagine for Rail Navigation 
(SIMRAN) . 
(Deb. 5, Vot XXX, 22-11-2007) 
Col. 61-63 

Scrap Stolen from Railway Godowns 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 72-73 

Security of Railway Passengers and 
Properties 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 268 

Setting up of Call Centres by the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 293-94 

Setting up of Zonal Offices 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 133-34 

Shimla Toy Train in the World Heritage 
List 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 345-46 

Signals which have outlived their Lives 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 158-59 

Single Railway Track in Madhya Pradesh 
and Chhattisgarh 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 185 

SKN Boards in Different Languages 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 305 . 

Smoking in Bogies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 129-30 

Smuggling of Gold and Silver through 
Parcel Wagons 
(Deb. 5, Vol. XXX, 22-1 1-2007) 
Col. 116-19 

Sonpur-Canning Track Doubling Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 1 54-S5 . 

Statement Correcting Reply to Starred 
Question No. 603 Dated 17th May, 2007 
regarding Exodus of Employees from 
Railways and Reasons for Delay in 
Correcting the Rep1y (St.) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 372 
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Status of Bridges on the Narkhed Railway 
Line 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 114-15 

Status of Porters 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 326 

Stoppage of Passenger Train at 
Huchhavvanchalli Village 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 164 

Stoppage of Trains 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 164-65 

Surplus Land of Railways 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 191 

Surveillance Technology Across the 
Country 
(Deb. I, Vol. XXX, 15- U-2007) 
Col. 59-60 

Takeover of Rolling Stock Sick Units 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 145-46 

Talcher Bimlagarh Rail Project 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 144 

Task Force for Railway Security 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 185 

Technical Cooperation with Germany 
(Deb. I, Vol. XXX, 15-1 1-2007) 
Col. 157-58 

Terms for Allotment of Kiosks at the 
Railway Stations 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 2-3 

Theft of Goods During Transportation by 
the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 279-86 

Third Railway Terminal to Connect 
Bangalore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 175 

Threatening of Railway OfficiaJs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 99-100 

Time Table for Goods Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 20 

Touts and Uqauthorised Travel Agents 
(Deb. I, Vol. ~XX, 15-11-2007) 
Col. 152-53 

Train Manufacturing by the Private Sector 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 159 

Transparency in Awarding Kiosks 
Contracts 
(Deb. 10, Vol. XXX, 29-11-20(7) 
Col. 332-33 

Transparency in Sale of Scrap 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 237 

Transportation of Agriculture Products 
through Rail Network 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 277-78 

Use of Railway Surplus Land for 
Agricultural Purposes 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 270-71 

Use of Saline Land by the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 85 

Violation of Rail Tourist Agents Rules 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 35-38 
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World Heritage Status to Kalka-Shimla Rail 
TI'IICk: 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 253 

Ralar.11 
Rainfall During Monsoon 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. US 

RaJutlHtn 
Arrangement at Ajmer Sharif~argah 

(Deb. 5, Vol. XXX, 22-11-2007) 
Col. SI-12 

By-Pass Roads Around Jaipur City 
(Deb. J5, Vol. XXXI, 05-12-2007) 
CoJ:2S6-57 

CloslH'e of Central Industrial Units in 
Rajasthan. 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 346 

Closure af Post Office 
(Deb. ~, Vol. XXX,· 19-11-2007) 
COi.227-2S 

Collection of Toll on Banas Bridge 
(Deb. 9, Vol. XXX, 28-11.2007) 
Col. 94-9S 

Construction of ROB in Ajmer and Jaipur 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 82-84 

Excavation of Site in Rajasthan 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoL liS 

Inviting tender for NLC in Bikaner 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoL313 

Jobless due to closed industrial .units in 
Rajasthan 
(Deb. 13, Vol. XXXI, 03-12·2007) 
CoL 362-66 

Kota Airport 
(Deb. I, Vol. XXX, I S-11-2007) 
CoLM 

Kutir-Jyoti Yojana undor Tribal Sub Plan 
(Deb. 6, Vol. XXX, 23-11 -2007) 
CoL 397 

Legislation for Protecting the Interest of 
Depositors 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. II 1-12 

Medical Facilities in Railway Hospital, 
Kota 
(Deb. I, VOL XXX, 15-11-2007) 
Col. 57-5S 

Misappropriation of Funds under Area 
Development Programmes 
(Deb. 2, Vol. XXX, 19- 11-2007) 
Col. 139-40 

Need to construct a road over bridge on 
N.H.S in 8ehrod, Rajasthan (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493 

Need to convert NH-8 between New Delhi 
and Jaipur into six lane (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL 354 

Need to cover more villages under 'Rajiv 
Gandhi Gramin Vidyutikaran Scheme' 
in Rajasthan (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL 524 

Need to generate electricity using Coal 
Bed Methane in Nagaur, Rajasthan 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 543 

Need to give an early approval to the water 
projects under JNNURM for supply of 
drinking water in Ajmer, Rajasthan 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12·2007) 
CoI.S45-46 

Need to open a 'Sainik School' in C~uru 
Parliamentary Constituency, Rajasthan 
(MUR377) 
(Deb. " Vol. XXX, 27-11-2007) 
Col. 512-13 
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Need to release funds for 'Jal Graban 
Yojana' in Udaipur district, Rajasthan 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 321 

Need to release the Central subsidy for 
the So1ar Euergy Schemes proposed 
to be implemented in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 11, Vol. XXXI, 30-11 -2007) 
Col. 533-34 

Project Proposals from Rajasthan Finance 
and Development Corporation 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.207~8 

Promotion of Animal Husbandry and 
Poultry in Rajasthan 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 73-74 

Proposal from Rajasthan under IHSDP 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 218-22 

Need to undertake measures for desiltation Rabi and Kharif Dues 
and beautification of Anna Sagar Lake (Deb. 7, Vol. XXX, 26-11-2007) 
and Pushkar Sarovar in Ajmer, Col. 2-6 
Rajasthan (MUR 377) Rajasthan Forestry and Bio-Diversity 
(Deb. II, Vol. XXXI, 30-11-2007) Project 
Col. 531-32 (Deb. 4, Vol. XXX, 21-11-2007) 

Need to upgrade Himmatnagar-Vijayapur-
Mehsana-Radhanpur State Highway in 
Rajasthan to the level of a National 
Highway (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493-94 

Opening of LPG Gas Agency in Rajasthan 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.102·.OJ 

Overloading of Vehicles 
(Deb. 4, Vol. XXX, 21-11-2007) • 
Col. 495-97 

PNG/CNG Facilities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 193-95 

Preservation of Forts in Rajasthan 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 152 

Primary Weav~rs Cooperative Societies 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.407-11 

Progress ofNH Projects in Rajasthan 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 171-82 

Col. 381 
Schemes of Urban Development in 

Rajasthan 
(Deb. 6, Vol. XXX,23-"11-2007) 
Col. 346 

Share of Rajasthan Under Baidyanathan 
Revival Package 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 244-45 

Sharing of River Water by Rajasthan and 
Haryana 
(Deb. 7, Vol. XXX, 26-H;.2007) 
Col. 321-23 

Rajiv Gandhi Gramin Vidyutikarao 
Yojana 

Need to cover more villages under 'Rajiv 
Gandhi Gramin Vidyutikaran Scheme' 
in Rajasthan (MUR 371) 
(Deb. 2, Vol. XXX, 19-11-2007) 
COI.S24 

Need to expedite implementatio~ ofRajiv 
Gandhi Grilmin Vidyutikaran Yojana in 
jajpur district, Orissa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 527 
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Need to provide three phase power supply 
for irrigation purpose under Rajiv 
Gandhi Gramin Vidyutikaran Scheme 
(MUR377) 
(Deb. 7 • Vol. XXX, 26-)) -2007) 
Col . .soo 

Need to release funds for Rajiv Gandhi 
Gramin VJdyutikaran Yojana in Ramgarfl 
&, Hazaribagh districts of Jharkhand 
(MUR377) 
(Deb. 8, Vol. XXX, 27-) )-2007) 
Col. 515-16 

ROJVY 
(Deb, .2, Vol. XXX. 19-11-2007) 
Col. 77-86 
(De.b. 6, Vol. XXX, 23-11-2007) 
Col. 67-68.163-74 

RaJiv llama Awas YoJ .... 
RaJiv RatnaAwas Yojana 

(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.2?1-72 

RuhtAy. Is .. t Ntpm Unaited 

Bonus to the Workers ofRINL 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 167-68 

Expansion Programme of SAIL and RINL 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col 271 

Rubtriya Swasthya Rima Yoj.na 
Rashtriya Swasthya Bima Yojana 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 227 

Reference bytb, Deputy Speaker 

Loss of Lives in Landmine Blast in 
Chhattisgarh 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. I 

Reference by the Speaker 
Condemning acts of terrorism and 

expressing condolences to bereaved 

families due to serial bomb blasts in 
Uttar Pradesh and Assam 
(Deb. 7. Vol. XXX, 26-IJ.2007) 
Col. I 

Loss of several thousands of lives and 
large scale damage to property caused 
by severe cyclone 'Sidr' that struck the 
coastal areas of Bangladesh 
(Deb. 2, Vol. XXX. ) 9-1) -2007) 
Col. 509 

World AIDS Day 
(Deb. 12. Vol. XXXI, 01-12-2007) 
Col. 2 

World Disability Day 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 1 

Registration of MarrialCs 
. Registration of Marriages 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 159-60 . 

Rehabilitation 
Families Displaced due to Acquisition of 

Land by Coal Mines 
(Deb. 4, Vol. XXX. 2) - t t -2007) 
Col. 453-59 

New Resettlement and Rehabil-itation 
Policy 
(Deb. 6, Vol. XXX. 23-)) -2007) 
Col. 8)-83 

Oustees ofBBMB 
(Deb. 6, Vol. XXX. 23-1) -2007) 
Col. 101-02 

Project Proposals under NCLP 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 238-39 

Rehabilitation of Bonded Labourers 
(Deb. 7, Vol. XXX. 26-) 1-2007) 
Col. 287-90 

Rehabilitation of Children Living on 
Footpath 
(Deb. 6, Vol. XXX, 23-1) -2007) 
Col. 373-74 
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Rehabilitation of Displaced Persons 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 226-27 

Rehabilitation of Employees Affected by 
Sealing oflndustrial Units 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.2S2 

Rehabilit'ltion of Militants in NE Region 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 119-91 

Rehabilitation Package to Farmers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 4244 

Rehabilitation Programme for the Oustees 
of TehriDam 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.2S4-SS 

Rehabilitation Work in Tsunami Affected 
Areas 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 243-41 

Technology for Welfare and Rehabilitation 
of the Handicapped 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 99-100 

Tsunami Rehabilitation Project 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 293-94 

Utilisation of Tsunami Rehabilitation 
Funds 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoL 30-33 

Workers of Closed Industrial Units in Delhi 
(~~~., 7, Vol. XXX, 26-11-2007) 
CoI.IIS-86 

Religious Pllce(l) 
Anti National Activities at Religious Places 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 421-29 

Arrangement at Ajmer SharifDargah 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 81-82 . 

Construction of Roads along Mansarovar 
Route 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 226 

Development of Amamath Caves 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.IS6-S7 

Facilities for Vaishno Devi Pilgrims 
(Deb. I, Vo/. XXX, I S-II-2007) 
Col. 11-19 

Firing at Sewri Hari Masjid 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 73-74 

Linkage of Kedamath and Badrinath to 
Rishikesh 
(Deb . . S, Vol. XXX, 22-11-20'07) 
CoI.IS9-60 

Management of Shrine of Moinuddin 
Chisti 
(Deb. S, Vo/. XXX, 22-11-2007) 
Col. 168 

Need to declare Erumeli in Kerala as a 
National Pilgrim Centre (MUR 377) 
(Deb. S, Vol. XXX, 22-11-20D7) 
Col. 333-34 

Need to develop a • Ram Path' connect"'g 
all the pilgrim places having an 
association with Lord RaIna (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.3S)-S4 

Need to introduce helicopter services for 
pilgrims visiting Thiruvannamalai, a 
temple town oITamil Nadu (MUR 377) 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. SOl 

Railway Line to Tirumala \lia Tirupati 
(Deb. 10, Vol. XXXi 29-11-2007) 
Col.2S1 • 

Subsidy to Amamath Pilgrims 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 302 
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Trust for Badrinath. Kedamath Temples 
(Deb. I, Vol. XXX, I S-II-2007) 
CoI.SI-S2 

Remote Area 
Remote Area Rail Sampark Yojana 

(Deb. I, Vol. XXX, IS-I 1-2007) 
CoI.163~ 

Reservation 
Governance of Reservation Policy 

(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 284-1S 

Need to ensure required quota of job 
reservation to OBCs in Government 
Departments (MUR 377) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 387 

Need to provide 200/0 reservation ill jobs 
to the people belonging to General 
Category on the basis of their 
popUlation (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 766 

Need to take steps to monitor the progress 
in implementation of reservation for 
other Backward Classes (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 763~ 

Policy of Reservation in RRBs 
(Deb. II,. Vol. XXXI, 30-t 1-2007) 
Col. 198 

Reservation for Muslims/Christians in 
TamilNadu 
(Deb. 5, Vol. XXX, 22-11-2007) 
Co1.162~3 

Reservation in Educational Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 384-15 

Reservation in Jobs for Minorities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 140 

Reservation Policy in VOs/NOOs 
(Deb. I. Vol. XXX, I S-II-2007) 
Col. 91-92 

Reserve Blnk of IndJI 
Appointment of Marketing and Recovery 

Officers by RBI 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 271 

Effects of Interest Rate on Economy 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.415-17 

Increase in CRR by RBI 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 230 

Priority Sector Credit' Target for Under 
privileged Sections 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.44N9 

RepoRate 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 137-38 

Review of Interest Rate 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 174-75 

Reslenadon By Member 
Maj. Gen. (Rdd.) B.C. Khanduri- Resigned 

(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.514-IS 

Resolution(s) 

Free and Compulsory education \lpto 
Higher Secondary Level by Shri Ram 
Kripal Yadav (Res) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 510-19,23-56 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Karnataka (Res) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. SOl-I 6 
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R.etall Sector 

Corporate Sector in Retail Business 
(Deb. 7, Vol. XXX, 26-)) -2007) 
CoI.8S-86 

Public Sector in Retail Business 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 209 

Retail Trade 
(Deb. 13, Vol. XXXI, 03--12-2007) 
Col. 139-40 

Workers in Retail Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 280-82 

ReveDue Deficit 
Revenue Deficit and Fiscal Liability 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 291 

River(s) 

Bharat Ohara Scheme 
(Deb. 15, Vol. XXXI, 05-12-2007) 
COI.444S 

Cleaning of Polluted Riven 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 333-34 

Construction of Bridge Over Brahmaputra 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 482-83 

Construction Work on Yamuna River Bed 
(Deb. 17, Vol. XXXI, 07-) 2-2007) 
CoI.19S 

Discharge ofl~ustrial Waste into Riven 
(Deb. 9, Vol. XXX, 28-) )-2007) 
Col. 56-57 

Diversion of Excess Water 
(Deb. 2, Vol. XXX, ) 9-11-2007) 
Col. 302-08 

Drying up of Rivers in Maharuhtra 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 183 

Erosion due to d.iversion from 
Brahmaputra Channels 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 113-15 

Global study on Indian Rivers 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. )45-46 

Need to formulate a plan to check water 
logging and siltation in rivers flowing 
through Chhapra &. Siwan Districts of 
Bihar(MUR3n) 
(Deb. 8, Vol. XXX, 27-)) -2007) 
Col. 5)6 

Revamping or National River 
Conservation Programme 
(Deb. 9, Vol. XXX, 28-)) -2007) 
Col. 61-62 

Review orOanga and Yamuna Action Plan 
(Deb. 9, Vol. XXX, 28-) 1-2007) 
Col. 279-80 

Sharing of River Water by Rajasthan and 
Haryana 
(Deb. 7, Vol. XXX, 26-) 1-2007) 
Col. 32)-23 

World Bank Study on River Development 
(Deb. 7,' Vol. XXX, 26-)) -2007) 
Co1.3S4 

RoacI(s) 

Blockage ofNagaon-Juria-Balikatia Road 
(Deb. )6, Vol. XXXI, 06-)2-2007) 
Col. 84-85 

Causes of Increasing Road Accidents 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 290-93 

Construction of Bellary-Hospel Road in 
Karn8taka 
(Deb. 4,. Vol. XXX, 2) -11-2007) 
Col. 298 

Construction of Roads along Mansarovar 
Route 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 226 
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Construction of Roads in Border Areas 
(Deb. 13. Vol. XXXI. 03-12-2007) 
CoL 99 

Core Network of Roads under PMGSY 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 380-&2 

Development of the Outer Ring Road 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 182 

Road of Strategic Importance 
(Deb. 9. Vol. XXX. 28-1 1-2007) 
Col. 262-66 

Rubberised Roads 
(Deb. 9. Vol. XXX. 28-1 1-2007) 
Col. 144 

Upgradation of Highways and Roads 
(Deb. 4. Vol. XXX. 2 I -11-2007) 
Col. 271-78 

Funds for Inter-State Bridges and Roads Royalty 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 181-86 

HighLevel Meeting on Road Accidents 
(Deb. 3. Vol. XXX. 20- I 1-2007) 
Col. 169-71 

Illegal Construction of Road on NTPC . 
Land 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 380 

Imposition ofTolI Tax on the Users offour 
Lane Roads 
(Deb. 4. Vol. XXX. 21-1 1-2007) 
Col. 483-86 

Independent Regulatory Authority for 
Road Development Projects 
(Deb. 4. Vol. XXX. 2 I -11-2007) 
Col. 112 

Linking of Villages through Metalled 
Roads 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 160 

Need to declare the roads IinkiAg PaJanpur-
Kandla-Kbed Braha-Shyamia and 
Ahmedabad-Abu road as National 
Highways (MUR 377) 
(Deb. 16, Vol. XXXI,06-12-2007) 
Col. 353 

Need to expedite the construction of 
Thalassery-Mahe Bye pass in Kerala 
(MUR377) 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 513 

Royalty on Gas and Oil 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 56-58 

Royalty Rates 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 132 

Rubber 

Rubber Plantations 
(Deb. 8, Vol. XXX. 27-1 1-2007) 
Col. 363-64 

Rubber Board 
Rubber Board 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 237 

Rural Are_(I) 

Addiction of Alcoholism 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 51-52 

Allocation of Funds under Rural 
Development Schemes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 92-96 

Assessment of Rural Development 
Programmes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 197 

Awareness Campaign for Toilet Facilities 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 117-18 
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Closure of Banks in Rural Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 358 

Commercial Banking Network in Rural 
Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 357-58 

Committee on Mandatory Rural Services 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 145 

Communication Network in Rural Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 335-37 

Computer Literacy in Rural Areas 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 375-80 

Declining Number of Working Days 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 180 

Derailed Railway Projects in Rural and 
Backward Areas . 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 260-61 

Development oflT in Rural Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 342-43 

Family Welfare and Rural Health Schemes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.391-92 

Foreign Assistance for Rural Development 
Schemes 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 87-96 

Functioning of Health Centres 
(Deb. 9" Vol. XXX, 28-11-2007) 
Col. 248-52 

Higher Education to Rural Youth 
(Deb. 3, Vol. XXX, 20-11-2007), 
CoI.412-I3 

Implementation of Rural Development 
Project by NABARD 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 132-34 

Insurance for Rural People 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 56-57 

Launch of Community Based Services 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 446 

Linking of Villages through Satellite 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 109-12 

Loan to ConsumerslFarmers in Rur,1 Areas 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 39 

Migration of Rural Youth 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 318-23 

National Land Reforms Council 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 221-22 

Outstanding Banking Activities in Rural 
Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 378-79 

Pending Proposals Regarding Re-Survey 
of Lands 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 100-101 

Pending Proposals under Area 
Development 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 390-92 

Promotion of Rural Libraries 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 22-38 

Public Telephone in Villages 
. (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 492-93 
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Reduction in Allocation of Funds to 
States for RD Schemes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 146-47 

Review of Rural Development 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 258-S9 

areas and steps taken by the 
Government in this regard (CA) 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 6-21 

Special Rural Development Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.202'()3 

Rural Development Schemes Speed Post Facility in Rural Areas 
(Deb. 17, Vol. XXXI, 07-12-2007) (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 212-16 Col. 46-48 

Rural Development Schemes for Women 
(Deb. II, Vol. XXXI, 30-11-2007) Strengthening Legal System 
Col. 196-97 (Deb. 6, Vol. XXX. 23-11-2007) 

Co1.416-17 
Rural Health Schemes 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 196-97 

Rural Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 84-90 

Rural Information Technology Network 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 140-41 

Rural Infrastructure Development Fund 
(Deb. 17, Vol. XXXI, 01-12-2007) 
Col. 201 

Rural Livelihood Projects 
(Deb. 17, Vol. XXXI, 07-12·2007) 
Col. 192-93 

Rural Telephone Exchanges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Cot214-17 , 

Setting up ofOefence Production Unit in 
Rural Area 
(Deb. 7, Vol. XXX, 26-11-2007} 
Col. 109 

Shortage of Staffs for Rural Development 
Programmes 
~Deb. 2, Vol. XXX, 19-11-2007) 
Col. 139 

Study regarding Utilisation of Funds 
under Rural Development Schemes 
(Deb. 2, Vol. XXX, J 9-1 J -2007) 
Col. 118-20 

Survey on Health Facilities for Rural 
People 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 16-35 

Survey regarding Rural People 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 160-61 

Swindling of funds under Rural 
Development Schemes 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 360-61 

Teachers Absenteeism 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 69 

Telecom Facilities in Villages 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 341-42 

Telecom Services in Rural Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 233-35 

Situation arising out offall in the levelbf Telephone Connections in Villages 
ground water, resulting in scarcity of (Deb. 2, Vol. XXX, 19-11.2007) 
water in the country particularly in rural Col. 355-56 
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Utilisation of Funds under Watershed 
Development Programmes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 163-65 

Water Supply in Rural Areas 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 198-99 

World Bank Aid or Rural Finance System 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 193 

Rural Electrification 
Electrification of Villages 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. ISO 

Need to release funds for Rajiv Gandhi 
Gramin VJdyutikaran Yojana in Ramgarh 
and Hazaribagh districts of Jharkhand 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 515-16 

ROOVY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 67-68 

Rural Electrification 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 147-52 
(Deb. 6, VoL XXX, 23-11-2007) 
Col. 60-66 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 23742 

Village Electrification through Solar and 
Bio-Gas Energy 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 25-3 1 

Rural Employment Generation 
Programme 

Merger o(PMRY and REGP 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.I94~96 

Rural Employment Generation Programme 
(Deb. 14. Vol. XXXI. 04-12-Z007) 
Col. 156-59 

Russia 
Co-operation between Brazil, Russia, India 

and China 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 323 

Indo-Russia Collaboration for Mission to 
Moon 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 314 

Indo-Russian Defence Deal 
(Deb. 7, Vol. XXX, 26- 11-2007) 
Col. 57-59 

Prime Minister's Visit to Russia 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 129 

Visit of Ex tema I Affairs Minister to China 
and Russia 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 336-37 

Sachar Committee 
Committee on Implementation of Sachar 

Committee Recommendations 
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 92 

Monthly Review of IS Point Programme 
and Sachar Committee 
Recommendations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 112 

Sachar Committee 
(Deb. 3, Vol. XXX, 20- 11-2007) 
CoI.4034f 

Salnlk Nigam 

Establishment ofSainik Nigam 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 207-08 

Salary and AUowances 
Bonus to the Workers ofRINL 

(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 167-68 
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Need to extend the enhanced productivity 
linked bonus to all the employees of 
the Central Government (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 526-21 

Non-functional Pay Scales in CSIR 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.15S 

Regularisation of Daily Wagen 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 150 

Frequency for Radio Conununication 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 219-20 

Impact of FOJeSt Ri,ht Act on National 
Parb/Sanctuaries 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 482 

NaxaJites and Mafia Caught in Sanctuaries 
and Tiger Reserves 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 103 

Review of Pay Scales of Teachers 
(Deb. 3, Vol. XXX, 20-11-2007) Operation Gaja 
Col. 276-78 (Deb. IS, Vol. XXXI, 05-12-2007) 

Salaries of Judicial Officers Col. 299 

(Deb. 17, Vol. XXXI, 07-12-2007) Sandalwood 
Col. 269 

Salary to Teachers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 98-99 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(AInendrnm) Bil~ 2007 - Consid. & Pas 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.S71-603 

Sampooon;aa Gnmeen Rozpr Yojana 

ImplementationofSGRY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
001.252-53 

Violation ofGuidelines-ofSGRY 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 32 

SanduarylNational Park 

Banneraghatta Biological Park 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 100 

Birds Sanctuaries 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 273-74 

Import of Sandalwood 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 353-S4 

Sanitation 

Awareness Campaign for Toilet Facilities 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 117-18 

Manual Scavenging 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 109-10 

MilleMiuR'l Development Goals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 8-17 

Misappropriation of Funds under Total 
Sanitation Campaign 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 27-30 

National Mission on Sanitation 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 143 

Regularisation of Services of Part-Time 
Sweepen 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 133-34 
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Review of Drinking Water and Sanitation 
Programmes 
(Deb. II, Vol. XXXI, 30-11 -2007) 
Col. 81-83 

Sanitation Facility for Houses under lAY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 178 

Seventh World Toilet Summit 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.258~ 

World Bank Assisted Project under TSC 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 457 

Sarva Shiksha Abhlyan 

Achievement of Targets under §arva 
Shiksha Abhiyan 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 25 

Children with Special Needs 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 457-58 

Foreign Loan for Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 219-20 

Funding Pattern under SSA 

Women Teachers Under SSA 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.211-16 

Sashastr. Seema Ral 
Need to regularize the services of 

volunteers trained by Sashastra Seema 
Bal in Gorilla Warfare in Uttarakhand 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S44 

Non-Combat Wing of SSB 
(Deb. 8, Vol. XXX, 27-.11-2007) 
Col. 82 

Satellite 

Edusat Scheme ofISRO . 
(Deb. 15; Vol. XXXI, 05-12-2007) 
Col. 223-24 

Savings 

Invest India Savings and Income Survey 
(Deb. 6, Vol. XXX, 23-1'1-201)7) 
Col. 227-28 

Scavenging 

Manual Scavenging 
(Deb. n, Vol. XXXI, 30-11-2007) 
Col. 109-10 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 185 Scholarship 

Progress under Sarya Shiksha Abhiyan 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 241-43 

Sarva Shiksha Abhiyan 
(Deb. 8, Vol. XXX, 27-11 -2007) 
Col. 369-74 

Target under Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 222-34 

Target under SSA 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 483 

Utilisation of Funds under SSA 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 406-12 

Central Scholarship Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 257-58 

Free admission and Scholarship to SCIST 
~tudents ,. 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 249 

Introduction of Means-Cum-Merit 
Scholarship 
(Deb. IS, Vol. XXXI, 05-1-2-2007) 
Col. 62 

National Means-cum-Merit Scholarship 
Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 55 



2~0 LOK SABHA 

Post Matric Scholarship for VINTs, OBCs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 130 

Post-Matric Scholarships to OBCs 
Students 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. '123-24 

Scholarship for Post Graduate Course 
(Deb. 14, Vol. XXXI, 04-12~2007) 
Col. 227 

Scholarship to Economically Backward 
Students 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 172 

Scholarships for Higher Education to SC 
Students 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.I 09-11 . 

Scholarships for Higher Education to 
Students 
(Deb. II, Vol. XXXI, 30-11-2007) 

~ Col. 199 
School (5) 

Admission to Poor Children 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 128-29 

Affiliation of Schools by CBSE 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 427-21 

Basic Amenities in Schools 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.I~7 

Boarding Facilitia for Girls 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 52-53 

CDSE Affiliated Schools in Foreign 
Countries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 170-77 

Corporal Punishment in Schools 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 294-95 

Donation 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 254 

Drop Out Rate among Girls 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 401-02 

Eklavya Model School 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 444 

Establishment ofSainik Schools 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 246-47 

Evaluation of School Readers and Text 
Books 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 356-57 

Facilities in Government Schools 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 237-38 

Fee Structure in Private Schools 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Co1.2~3 

Improvement of Standards in Schools 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 312-86 

Inclusion of Waste Management in 
School Curriculum 
(Deb. I, Vol. XXX. 27-11-2007) 
Col. 239-40 

Infrastructure in Schools 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 270-71 

Junk Food in Schools 
(Deb. 11. Vol. XXXI, 30-11-2007) 
Col. 107 

Con.~ ofNDMC Navyug Schools Kasturba Gandhi Dalika Vidyalayaa 
(Deb. 3, Vol. XXX, 20-11-2007) (Deb .• , Vol. XXX. 27-11-2007) 
Co1.14~7 Col. 132-36 
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Legislation on Ragging I Schools without Buildings 
(Deb. 8, Vol. XXX, 27-11-20(7): (Deb. 3. Vol. X~XX. 20-11-2007) 
Col. 4Q I . Col. 405 

Making Sports Mandatory in Schools/ (Deb. 14, Vol. XXXI. 0~-12-2007) 
Institutions Col. 145-47 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 133-34 

Model Schools 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 157-58 

National Centres and Model Schools for 
Disabled Persons 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 79-80 

Need to open a 'Sainik School' in Churu 
Parliamentary Constituency, Rajasthan 
(MUR377) • 
(Deb. 8, Vol. XXX. 27-11-2007) 
Co 1.5 12-\3 

Opening of Schools for Blind Persons 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 79-81 

Residential Public Schools 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 431-32 

ResidentiallNon-Residential Schools for 
Scheduled Castes Children 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 35-40 

Rural Public School 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 109-10 

Safety Norms in Schools 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 254-55 

School Milk Programme 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 67 

School without Blackboards 
(Deb. 3, Vol. XXX. 20-1 1-2007) 
Col. 350-53 

Shortage of Primary Schools and Teachers 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col.416-17 

Shortage of Teachers in Residential 
Schools 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 328-29 

Standard of Sainik Schools 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 71-74 

Visit ofNCPCR to Play Schools 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 187 

Science .tnd Technology 

Achievement in Space Research 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 302-04 

Application of S&T to Improve 'Living 
Standard 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 106 

Collagen based Products for Wound 
Dressing 
(Dcb. 17, Vol. XXXI,07-12-2007) 
Col. 66-67 

Encouragement of Young Scientistsl 
Students 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 39-41 

Hindi In Science Express 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 98-101 

Human Gl'nome Diversity Project 
(Deb. 17, Vol. XX X I. 07 12-2007) 
Col. 69-70 
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Indo-Russia Collaboration for Mission to 
Moon 
(Deb. IS, Vol. XXXI, 05-12-2007) 
0>1.314 

Inspire'Programme 
(Deb. 6, .Vol. XXX, 23-11-2007) 
0>1.3940 

Achievement ofTlI1et on Tribal Welfare 
(Deb. 17, Vol. XXXI, 07-12-2007) 
0>1.261~2 

Allocation of Funds for Tribals under 
CAPART 
(Deb. 6, Vol. XXX, 23- I 1-2007) 
0>1.371 

Investment in Research and Development 
(Deb. IS, Vol. XXXI, 05-12-2007) AJlocation of Funds under SCSP 
Col. 227-28 (Deb. 5, Vol. XXX, 22-11-2007) 

Launch of Space Craft to Mars 
(Deb. IS, Vol. XXXI, 05-12-2007) 
0>1.99-100 

Nanotechnology Centre 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.37-39 

Propagation of Scientific Temper 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 141 

R " 0 in Science and Technology 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 24243 

Researchers in Science and Technology 
(Deb. 17, Vol. XXXI, 07~12-2007) 
Col. 247-48 

SBIRI 
(Deb. 17 .. Vol. XXXI, 07-12-2007) 
0>1.~2 

Col. 200 

Appointment of Non-Official Directors 
from SCIST Community 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 157 

Appointment of SC Lecturers 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 148 

Atrocities against Dalits 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 136-42 

Atrocities against SC/ST 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 120 

Awards to Tribal Students 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.3~7 

(Deb. 6, Vol. XXX, 23-11-200'7) Backlog of SCiSTs in IOC 
Col. 124-26 (Deb. 10, Vol. XXX, 29-11-2007) 

ScieRce and Technology Proposals from 
Andhra Pradesh 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 54-SS 

Science and Technology Proposals from 
Maharashtra 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 179-80 

SCslS1iIOBC. 
Reno~ of Hostels for the Students 

of Scheduled Tribes 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Co1.6~ 

Co1.165~ 

Central Scholarship Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 257-58 

Coaching Centres for SC and OBe 
Candidates 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 253-58 

Commercial Pilot Training to SC/ST 
Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.204-0S 
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Committee on Economic Backwardness of 
OOCs 
(Deb. I, Vol. XXX, 15-11-2007) 
CoI.B3 

Condition of Primitive Tribal Groups 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 136-37 

Data ofOSC Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 427 

DataonOBC 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 369 

Deletion of Castes from SC List 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 22-23 

Development of Primitive Tribal Groups 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 132 

Development of Scheduled Castes 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 154-55 

Discrimination against Dalits and Muslims 
in Securing Jobs in the Private Sector 
(Deb. 5, Vol. XXX, 22-11-2007) 
Co1.205~ 

Discrimination against Tribal Students 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 238-39 

Displacement ofTribals 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 309 

Educational and Loan Facilities to 
Minority and Backward Community 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 129-30 

Employees .Strength in National 
Commission for Backward Classes 
(Deb. 10, Vol. XXX, 29-11-2007)· 
Col. 325-26 

Enlisting of Denotified, Nomadic arid 
Semi-Nomadic Tribes 
(Deb. I, Vol. XXX, 15-11-2007) 
Col 108 

Exclusion ofCastcs from OBCs List 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 303 

Free admission and Scholarship to SCIST 
Students 
(Deb. I, Vol. XXX, 27-11-2007) 
CaJ.249 

Funds for Welfare of primitive Tribal 
Groups 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.415-16 

Grievances ofSC/ST Employees in Banks 
(Deb. 6, Vol. XXX, 23.,11-2007) 
CoI.305~ 

Grievances ofSClST Employees in NDMC 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.III 

Grievances Redressal for Backward 
Classes 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 57-58 

Hostel Facilities for SCs 
(Deb. 5, Vol. XXX, 22-1lr2007) 
Col. In 

Hostels for SC Students 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 147 

Hostels for ST Students 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 13940 
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11l1:1i"h)l1 ill ST I.ist 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 139 

Inclusion into the List of Scheduled Tribes 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 389-90 

(Deb 17."\'01. XXXI, 07-12-2007) 
Coll~9-60 

! Need to include the fishermen 
communities of Kerala in the list of 
Scheduled Castes (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 523·24 

Need to take steps to mon itor the progress 
in implementation of reservation for 
other Backward Classes (MUR 377) 
(Deb. 4, Vol. XXX, 21·11·2007) 

Indusion of Lavana Caste ill the List of Col. 763-64 
Schedul~d Trihes New Developmental Schemes for 
tDeb. 2. Vol. XXX. 19.11.2007) EmpowcrrnentofSCsiSTs 
Col. 161 (Deb. 7, Vol. XXX, 26·11-2007) 

'11I1u.\ of General Population in Andalllan: Col. 24243 
dnd Nicobar Islands i Post Matrie Scholarship for V JNTs, OBCs 
(lkb. 6. Vol. XXX. 23-11-2007)! (~eb. 16, Vol. XXXI. 06-12-2007) 
(oL 181.8::! f Col. 130 

I . R A SCIS"r' : Post-Matrie Scholarships to OBC Students _Itcracy ate mong , I 
I (Deb. 10, Vol. XXX, 29·11-2007) 

(Deb. 8. Vol. XXX, 27-11-2007) I Col. 123-24 
Col:271-76 

Modification in List of Scheduled Tribe 
(Deb. 6'. Vol. XXX. 23-11-2007) 
Col.419 

.... ational Mission for Develop~ent of I 
Skills ofDalits and Minorities 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 111-12 

Need to expedite the issuance of 
notification regarding the Scheduled 
Tribes and other Traditional Forest 
Dwellers (Recogn ition of Forest 
Rights), Act, 2006 (Sub.) 
(Deb. 10. Vol. XXX, 29-11·2007) 
Col. 378 

!\ced to include people belonging to 'Kol' 
community under backward caste 
category in Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. XXX. 27-11-20(7) 
Col. 513 

Need to include 'Sanwara' Community of 
Chhattisgarh in the list of Scheduled 
Tribe Category (MUR 377) 
(Deb .. 15, Vol. XXXI. 05-12-2007) 
Col.4IO-11 

Practice of Untouchability and Caste 
Discrimination 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 98-102 

Recognition as Scheduled Tribes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 128-29 

ResidentiallNon-Residential Schools for 
Scheduled Castes Children 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 35-40 

Revision in Hostel Scheme for Other 
Backward Classes (OBCs) 
(Deb. 16, Vol. XXXI. 06-12·2007) 
Col. 186 

Scheme for "Exchange of Visits by Tribals" 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 232-34 

Scholarship to Economically Backward 
Students 
(Deb. 3. Vol. XXX. 20·11-2007) 
Col. 172 

Scholarships for Higher Education to SC 
Students 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.I09-11 
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Scholarships for Higher Education to 
Students 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 199 

Setting up ofSC/ST Cell in Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 148-49 

Special Central Assistance 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 321-24 

Statement Correcting reply to unstarred 
Question No. 4745 dated 9-05-2007 
regarding Retrenchment of Adivasis 
and Dalit Persons (St.) 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 606-07 

Status of Scheduled Castes to Scheduled 
Tribes 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 92 

Subversion of Tribal Lands Right 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 365-66 

Welfare of Denotified. Nomadic and Semi-
nomadic Tribes 
(Deb. 5. Vol. XXX. 22-11-2007) 
Col. 178 

Welfare of Scheduled Tribes 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 113-14 

Welfare ofTribals 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 281-86 

Seafarers 
Pension of Seafarers 

(Deb.,9, Vol. XXX, 28-11-2007) 
Col. 299-300 

Securities and Euhanle Board oflndla 
Meltdown due to SEBI Announcement on 

PN 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 108-09 

Non-Compliance .0fCorporate Regulation 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 205-06 

Review of DIP Guidelines 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 59-60 . 

Review of the Functioning of IRDA and 
SEBI 
(Deb. 11. Vol. XXXI, 30-11-2007) 
Col. 136 

Sealing of Demat Accounts 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 145-47 

Security 
Conference of Chief Ministers on Intcrnal 

Security 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 451-53 

Law on Mob Control 
(Deb. 14, Vol. XXXI. 04-12.2007) 
Col. 368-69 

Seed(s) 

Availability of Certified Seeds and 
Fertilisers 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col.SI 

Fake Bt. Cotton Seeds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 21-24 

. Global Trade in Seeds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 33-34 

I mport of Seeds 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 197-200 

Infrastructure for Soil, Seeds and Crops 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 72 . 

Local Seeds 
(Deb. 7. Vol. XXX. 26-11-2007', 
Col. 182-84 
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Need to ensure adequate availability of 
seeds and chemical fertilizers to the 
farmers in the country (MUR 377) 
(Deb. 7, Vol. XX~, 26-11-2007) 
Col. 500 

Poor Quality Seeds 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.2IS-IS 

Seed Insurance 
(Deb. 7, Vol. XXX, 26-11-2007) 
. Col. 321 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007 - Consid. &. 
Pass 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 491-536 

Pension to Senior Citizens 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. lSI 

Welfare of Older Persons 
. (Deb. 10, Vol. XXX, 29-11-2007) 

Col. 294-300 
Seed Research Sericulture 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 426 Special Package/Subsidy to Scriculture 

Subsidy on Seeds 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 323-24 

(peb. 7, Vol. XXX, 26-11-2007) 
Col. 357-60 Sethusamundnlln Project 

Supply of Seeds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 230-34 

Unavaila&liJity of Seeds 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col 193-96 

Self Help Groups 
Reduction in Interest Rate on Loans to 

SHGs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 157-59 

Subsidy to Self-Help Groups 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 232-36 

Senior Citizen 
Health Insurance Scheme 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 146 

ISSue of Senior Citizens Identity Card 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.62~3 

IT Exemption for Senior Citizens 
(Deb. 6, Vol. XXX, 23-11-2007) 

. Col. 232 

Sethusamundram Project 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 379-80 

Sri Lanka's Concerns over Sethusa-
mundram Project 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 305 

Supreme Court Directives on 
Sethusamundram Project 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 113 

Sex-Ratio 
Decline in Sex Ratio 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 513-22 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 396-97 

SIUp(s) 

Cruise Shipping Policy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 29S-99 

Private Institutes for Marine Engineering 
(Deb. 9, Vol. XXX, 2S-11-2007) 
.C01.2S7 
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Restrictions on Older Ships 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 142-43 

Setting up of Ports and Shipyards 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 287-88 

Shipyards in the Country 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 166-70 

ShlppinlCorpontion or India Umlted 
Blue Print for Sea Transportation 

(Deb. 15. Vol. XXXI, 05-12-2007) 
Co1.267~8 

Procedure for Appointment of Agents in 
SCI 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 146-48 

Sikklni 
Registration of Indian Nationals as 

Foreigners 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 98-99 

Silk 
Production and Demand of Various 

Varieties of Silk 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 226-34 

Upliftment of Silk Producers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 168-72 

Sixth Pay Commission 

6th Pay Commission 
(Deb: 6, Vol. XXX, 23-11-2007) 
Col. 79-81 

Need to include Khadi and Village 
Industries Commission and Indian 
Coffee Board in the terms of reference 
of Sixth Central Pay Commission 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 321 

Service Request before the 6th CPC 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 196 

SKY Bus Metro System 

SKY Bus Metro System 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 134-35 

Slum 

Foreign Assistance for Urban Slums in 
Himachal Pradesh 
(Deb. 2, Vol. X XX, 19-11-2007) 
Col. 69 

Fund for Urban Slum Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 189-96 

Houses for the Slums 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 403 

National Slum Development Programme 
(Deb. II, Vol. XXX I, 30-11-2007) 
Col. 249-50 

Population Growth and Slum 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 127-30 

Proposal from Rajasthan under IHSDP 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 211-22 

Rehabilitation of Slum Dwellers 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 181-82 

Removal of Jhuggi Clusters and Slums 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 286-88 

Small Industries Development Bank or 
India 

Branches of SIOBI 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 19-22 
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Small Scale Industry(s) 
Allotment of Land to Small Scale Industrial 

Units 
(Deb. 6. Vo/. XXX. 23-11-2007) 
Col. 147-48 

Credit Availability to Small Scale Industries 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 143-44 

Credit Fldw in Small Scale Industries 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 405-07 

Credit Guarantee Fund Scheme 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 38S-87 

De-reservation ofSSI items 
(Deb .. 14. Vol. XXXI. 04-12-2007) 
Col. 236-37 

Disbursement of Loan by Canara Bank to 
Micro and S~allindustry Units 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col.ISO-81 

Employment for Women in SSI Sector 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 40-52 

Entrepreneurship Development Programme 
underSSI i 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 379-82 

Loan to Small Units 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 203-04 

Misuse ofSSI Schemes 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 239 

Promotion of Micro, Small and Medium 
Enterprises 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 23 1-32 

Promotion of Small and Medium 
Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 282-83 

Reservation of SSI /terns 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.350 _ 

.1 

Revivalp{Sick SSls 
(De·b. 6, Vol. XXX. 23-11-2007) 
Col. 116 

Revival of Small Scale Induslrie~ 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 357-59 

Schemes for Small Scale Sector 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 266-69 

Setting up of Clusters 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 64-128 

Share of Small Scale Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.6-27 

Small Industry Cluster Development 
Programme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 260-62 

Training Programme for Weaker Sections 
(Deb.·3. Vol. XXX. 20-IJ-2007) 
Col. 406 

Smuggling 
National Institute for Micro. Small and . fi 

Medium Enterprise' I Con Iscated Goods· 
(Deb. 14. Vol. XXXI. 04-12-2007)! (Deb. 2. Vol. XXX. 19-11-2007) 
Col. 241-42 Col. 109-10 

Non-availability of Credit 
(~eb. II. Vol. XXXI, 30-11-20(7) 
Col. 440 

Cross Border Smuggling 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 157 
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Smuggling Activities in Gulf of Mannar 
Area 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col.312 

Smuggling of Bamboos 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Col. 295 

Smuggling of Bears 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Col. 277-7. 

Smuggling of Gold and Silver through 
Parcel Wagons 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 116·19 

Smuggling of Medicine Out of the 
Country 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 68 

South Asian Association for Regional 
Cooperation 

14th SAARC Summit 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 281-82 

SAARC Home Ministers Conference 
. (Deb. 3. Vol. XXX, 20-11-2007) 
Col. 240-41 

South Asian Free Trade Area 
Promotion of Regional Trade 

(Deb. 14. Vol. XXXI. 04-12-2007) 
Col.B2-B3 

South Eastern Coalfields Limited 
financial Irregularity 

(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 173 

Non-Payment by various Contractors to 
SECL 
(Deb. 9. Vol. XXX'. 28-11-2007) 

Smuggling of Narcotics Col. 105-06 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 136-37 Special Economic Zone (5) 

. . I Acquisition of Land 
SmugglmgofNorkyaVanaspatlfromthe (Deb. 2. Vol. XXX. 19-11-2007) 

Forests Col. 461-63 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 294 

Smuggling of Weapons 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 114-18 

Social Security Card 
Social Security Card 

(Deb. 2. VOl. XXX, 
Col. 265-66 

Soft Drink 

19-11-2007) 

Ingredients Permitted in B~vera8es 
(Deb. 15, Vol. XXXI, 05-12-2007) 

I Col. 127-28 I 

Mandatory 1 :st for Soft Drink Water 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 124 

Creation ofSEZ in A&N Islands 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 200 

Deployment of Personnel in SEZ 
fDeb. 2, Vol. XXX. 19-11-2007) 
Col. 117 

Foreign Direct Investment in Special 
Economic Zones 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 257-58. 

Loss ofFore!\l cover due to Setting Up of 
SEZs 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 240 

Manufacturing Investment Region Policy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 305.06 



26Q LOK SABHA 

Multi Product Special Economic Zone 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.J98400 

Need to provide adequate compensation 
to the farmers of Nag pur whose land is 
being acquired for setting up of Special 
Economic Zone (MUR 3n) 
(Deb. 2, Vo/. XXX, 19-11-2007) 
Col. 523 

Opening of Bank Branches in SEZs 
(Deb. I I, Vol. XXXI, 30-11-2007) 
Col. 420-22 

Private Promoters in Special Economic 
Zones 
(Deb. 3, Vo/. XXX, 20-11-2007) 
Col. 421-26 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.60S-756 

Revenue Loss due to SEZs 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 43940 

Setting up ofa Special Economic Zone in 
Manglore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 198-99 

Setting up of Auto Tracing Track 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 384 

Setting up of Special Economic Zones 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 480-S4 

SEZ for Gems and Jewellery 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 404-05 . 

SEZ for higher education 
(Deb. 8, Vol. XXX, 27-1) -2007) 
Col. 377-78 

SEZs in Collaboration with Russia 
(Deb. 8, Vol. XXX, 27~1-i -2007) 
Col. 85-86 

Special Economic Zone Projects 
(Deb. 8, Vol. XXX, 27-1 1-2007) 
Col. 150-51 

Target for Export of Goods under SEZI 
EOUs 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 483-84 

Spice (s) 

Chilli Development Board 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 329-30 

Export of Spices 
(Deb. 3, Vol. XXx. 20-11-2007) 
Col. 13840 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 263 

Import of Pepper, Cardamom and Rubber 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 191-92 

Spices Park 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 334 

Sport (I) 
Allocation of Funds for Sports during 

Eleventh Plan 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 199 

Candidate Under Sports Quota 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 367-68 

Congratulating Parliament Eleven Cricket 
Team on winning a match against 
Haryana Chief Minister's Eleven 
Cricket Team 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 44243 
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Congratulating woman archer Ms. Dola 
Banerjee for winning World Archery 
Championship and felicitating the 
Indian Cricket Team on their victory 
against Pakistan 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 431-32 

Construction of Additional Stadia for 
Sports Facilities 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 301 

Investigation on Formula One Car Racing 
(Deb 17, Vol. XXXI, 07-12-2007) 
Col. 49-50 

Making Sports Mandatory in Schools/ 
Institutions 
(Deb. 9, Vol. XXX, 28-11'-2007) 
Col. 133-34 

Promotion of Sports 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Co1.2S2-S3 

Promoting Various Sport Disciplines 

World Military Games 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 79-80 

Sports Autbority or India 
Vacancies of Coaches in SAl 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 109-10 

Sri Lanka 
Free Trade Agreement with Sri Lanka 

(Deb. 3, Vol. XXX, 20-11-2007) 
CoL 395-97 

Rehabilitation of Displaced Persons 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 226-27 

Sri Lanka's Concerns over Seth usa-
mundram Project 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 305 

State Electricity Boards 
Losses of SEBs 

(Deb. 2, Vol. XXX, 
Col. 85-98 

19-11-2007) 

(Deb. IS, Vol. XXXI, 05-12-2007) I Re-Structuring of SEBs 
Col. 171-72 (Deb. 6, Vol. XXX, 23-11-2(07) 

Col. 1-12 Proposals for Sports Facilities 
(Deb. IS, Vol. XXXI, 05-12-2007) . 
Col. 64-65 

Railway Passes to Hockey Players 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 202-03 

Study of Sports Science in Training 
Programme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 101-02 

Synthetjc Surfaces for various Sports 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 297-98 

Tunnel Between J.N. Stadium and Games 
Village in East Delhi 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 74 

State Reorganisation Commission 
Setting up of Second State Reorganisation 

Commission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.18S ' 

State (5) 

Constitution of Human Rights 
Commission in States 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 399-401 

Excess Withdrawal of Foodgrains 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 256 

Matching Contribution required from 
States 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 108-09 



262 LOK SABHA 

Need to appoint a nodal agency for 
monitoring the Special Central 
Assistance to Tribal Sub Plan in States 
(MUR377). 
(Deb. 9, Vol. XXX, 28-t 1-2007) 
Col. 378-79 

Non-Utilization of Electricity by States 
(Deb. 2, Vol. XXX, 19-/1-2007) 
Col.s-B 

Outstanding Amount Against State 
Government 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 229-30 

Re-Structuring ofSEBs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 1-12 

Supply of Vaccines to States 
(Deb. 9, Voi. XXX, 28-11-2007) 
Col. 171-78 ., 

Utilisation of Loans by Stat!o=s 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 109 

Statement (s) 

Alleged harassment meted out to 
participants of the rally organised by 
the Hindu Rights Action Force 
(HNDRAF) in Kuala Lumpur 011 

25 Novem~er, 2007 and subsequent 
related matters. (St.) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 54546 

Azadi Express (St.) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 393-99 

Bomb blasts at Lucknow, Vatanasi and 
Faizabad in.Uttar Pradesh (St.) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col 520 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 443 ' 

Devastation caused by recent cyclone 
that struck the coastal areas of 
Bangladesh (St.) 
(Deb. 2, Vol. XXX, 19-11-2007) 

. Col. 510-1 I 
Indira Gandhi National Old Age Pension 

Scheme (IGNOAPS) (St.) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 494-96 

Nat~onal Policy for Farmers, 2007 (St.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 44041 

Reconciliation of Revenue and Fiscal 
Deficit as in Finance Accounts 
2006-07 and Accounts-At-A-Glancel 
Budget-At-A-Glance(St.) 
(Deb. 17, vat. XXXI, 07-1~-2007) 
Col.3l1-13 

Statement Correcting Reply to Starred 
Question No. 603 dated 17th May, 2007 
regarding Exodus of Employees from 
Railwiys and Reasons for Delay in 
Correcting the Reply (St.) 
(Deb. 10, Vol. XXX, 29-11-2007) 

·Co1.372 
Statement Correcting reply to unstarred 

Question No. 2186 dated 29-08-2007 
regarding Financial Assistance to Poor 
and Needy Patients (St.) 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 605-06 

Statement Correcting reply to unstarred 
Question No. 4745 dated 9-05-2007 
regarding Retrenchment of Adivasis 
and Dalit Persons (St.) 
(Deb. 4, Vol. XXX, 2 ~ -11-2007) 
Col. 606.-07 

Statement Correcting reply to unstarred 
question No. 5313 dated 15.5.2007 
Regarding Bharat RatnaAwards (St.) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 500'()1 



SUBJECT INDEX 263 

Status of implementation of Components ! Production of Steel 
of Sharat Nirman relating to the (Deb. 16. Vol. XXXI 06-12·2007) 
Ministry of Rural Development (St.) Col. 116·17 • 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 467-72 

Production of Steel in Chhallisgarh 
(Deb. 16. Vol. XXXI. 06-12-2007) 

Status of National Rural Employment Col. 124·25 
Guarantee Act (NREGA)(St.) .. 
(Deb. 8. Vol. XXX. 27-11-2007), ProfittoPubhcScctorSteclPlants 
Col. 460-67 . i (Deb. 5. Vol. XXX. 22-11-2007) 

Col. 196-98 
Stay of MS.Taslima Nasreen in India (St.) 

(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 351-52 

Violence by All Adivasi Students 
Association of Assam (AASAA) on 
24th November. 2007 (St.) 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 455-59 

Setting up of New SLeel Plant in 
Maharashtra 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 113-14 

Status of Infrastructure Sector to Steel 
Sector 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 246 

Stationery 
Purchase of Stationery II Steel Pricing Policy 

(Deb. 14. Vol. XXXI. 04-12-2007) (Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 92-93 Col. 302-03 

Steel Taking Over of Steel Complex Ltd. by SAIL 
(Deb. 10, Vol. XXX, 29-11-2007) 

Expansion of Salem Steel Plant Col. 241-43 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 127-28 SteelAuthorityofindia Umited 

Foreign Investment in Steel Sector 
(Deb. I. Vol. XXX, IS-I 1-2007) 
Col. 48-49 . 

Formation of Special Purpose Vehicle by 
Steel Companies 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col.III-12 

Import of Steel Scrap 
(Deb. 10. Vol'. XXX. 29-11-2007) 
Col. 103-04 

Acquisition of Coking Coal Assets 
(Deb. I. Vol. XXX, 15-11-2007) 
Col. 46 • 

Cooperation between SAIL and 
MIs Arcelor Mittal 
(Deb. I. Vol. XXX. I S-II-2007) 
Col. 84-85 

Expansion and Modernisation of Plants 
and Mines by SAIL 
(Deb. S. Vol. XXX. 22-11-2007) 
Col. 293-94 Policy for Comparative Cost Advantage 

(Deb. 16, Vol. XXXI, 06-12-2007) Expansion Programme of SAIL and RINL 
Col. 190 (Deb. S. Vol. XXX. 22-11-2007) 

Pollution Control Equipment in Sponge 
Iron Industries 
(Deb. IS. Vol. XXXI. 05-12-2007) 
Col. 59 . 

Col. 271 
Linking of Iron Ore Mines in the Country 

(Deb. 5. Vol. XXX. 22-11-2007) 
Col. 278-79 
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Merger ofOMC with SAIL and NMDC 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoJ.270-71 

Reduction in Rebate on Sale of Products 
by SAIL 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 43-50 

Setting up of Processing Units of SAIL 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 195-96 

Taking Over of Steel Complex Ud. by SAIL 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 24143 

Stock Market 

Boom in Stock Market 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 119-20 

Capital Investment in Share Market 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 265 

Complaint Regarding IPO 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 58 

Data on Stock Exchanges 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 225-28 

FFl's in Domestic Share Market 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 21-22 

Foreign Investment in the Stock Market 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 59-61 

Protection of Shareholders 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 200 

Report of Expert Group on Stock Market 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 160 

Sealing of Demat Accounts 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 14547 

Value of Equities Acquired Through PNS 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.417-19 

Volatility in the Stock Market 
(Deb. 17, Vol. XXXI, 07-) 2-2007) 
Col. 123-24 

StrikelLock Out 

Strike in BSNL 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 454-55 

Strikes in Banks 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 148 

Student (s) 

Awards to Tribal Students 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 306-07 

Beating of Students in Jammu Tavi 
Express 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoI.218-19 

Collection of Interest free Loan from 
Students 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.331-32 

Compulsory Working in ISRO by Students 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 488-89 

Data ofOBC Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 427 

Discrimination against Tribal Students 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 238-39 

Educational Institutions for Minority Girl 
Students 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 253 

Effects of Caste on Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 367 
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Encouragement of Young Scientists/ 
Students 
(Deb. 2, Vol. XXX, J 9- J 1-2007) 
Col. 39-41 

Foreign Students in India 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 258-59 

Indian Medical Students Abroad 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 324 

Provision for Laptop to Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 229-30 

Residential Accommodation to Students 
ofNVs 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 185 

Scholarship to Economically Backward 
Students 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 172 

Selection of Minority Students for Public/ 
Private Coaching Institutions 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 179-80 

Students Undergoing CA' Courses 
(Deb. 2, Vol XXX, 19-11-2007) 
Col. 162-63 

Teacher-Student Ratio 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 268-72 

Submissions by Memben 

Disappearance of two Railway wagons 
carrying ammunitions from Ordnance 
factory in Bolangir, Orissa (Sub.) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 501-02 

Need te.> ban the film' Aa Jaa Nachle' (Sub.) 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 25-27 

Need to conduct a CBI. inquiry into the 
alleged irregularities and malpractices 
in DOordarshan (Sub.) 
(Deb. 11, Vol. XXXI, 30-11-2(07) 
Col. 516-17 

Need to consult mineral producing Stiles 
before finalisation of the National 
Mineral Policy (Sub.) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 402-09 

Need to provide aerobridges at airports 
to avoid accidents on tarmac (Sub.) 
(Deb. 14, Vol. XXXI, 04-12.2007) 
Col. 513-17 

Serial bomb blasts in Uttar Pradesh (Sub.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 446-91 

Subsidy(s) 

Agricultural Subsidy 
(Deb. 2, Vol. XXX, 19-U-2007) 
Col. 51-53 

Drawing of Unauthorized Subsidy by 
Fertilizer Companies 
(Deb .. 5, Vol. XXX, 22-11-2007) 
Col. 98-99 

EtTect of Subsidy on Growth 
(Deb.,Ji, Vol. XXX, 23-11-2007) 
Col. 268 

Food Subsidy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 290-91 

Need to provide subsidy to farmers 
directly with a view to improve their 
conditions (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col.377 

Outstanding Amount of Subsidy 
(Deb. 16. Vol. XXXI, 06-12-20(, I) 
Col. 185-86 

Reduction in Fo~d Subsidy 
(Deb. 7, Vol. XXX, 26- 11-2007) 
Col. 423-24 
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Subsidy on Fertilizers 
(Deb. 10, Vol. XXX,29-l1-2007) 
Col. 79,243 

Subsidy on Power to Farmers 
(De~. 6, Vol. XXX, 23-11-2007) 
CoI.9S-97 

Subsidy on Products of Rural Industries 
(Deb. I, Vol. XXX, 27-11-2007) 
Co1.2~7 

Subsidy on Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 238-39 

Subsidy on Seeds 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 357-60 

Subsidy on the Petroleum Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 174-75 

Subsidy Scheme for Housing for Urban 
Poor 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 175 

Subsidy to Self-Help Group 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 232-36 

Transport Subsidy 
(Deb. 8, Vol. XXX, 27-11-2007)-
Col. 71 

Transport" Subsidy Scheme 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 261-64 

Withdrawal of LPG Subsidy for PAN Card 
Holders 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 245-46 

Sudall 
Loans to other Countries 

(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.3S9-90 

Sugar 
Assistance for Sugar Mills 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 345-46 

Excise Duty on Sugar 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Co1.SO-SI 

Loan to Sugar Mills 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.JIl 

Need to fix remunerative price of sugarcane 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 357-58 

Need to give Central Excise Duty 
exemption to Sugar Mills in 
Maharashtra (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 758 

Need to grant licences to Sugar Mills in 
Maharashtra (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 549-50 

Non Procurement of Levy Sugar 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 193 

Package for Sugar 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.17S 

Sugar Export to Bangladesh 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 333-34 

Sugar Import 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 225-26 

Sugar Production 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 411-12 

Sustainable Development of Sugarcane 
(Deb. 2, Vol. XXX, 19-] 1-2001) 
Col. 236-37 
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Surrogacy 
Laws to Regulate Surrogacy 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 160 

Swa Shakti Pariyojana 
Upliftment of Women 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 105-07 

Swajaldhara Scheme 
Implementation ofSwajaldhara Scheme in 

Bihar 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 68-69 

Irregularities in SwajaJdhara Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 147 

Need to implement 'Swajaldhara' scheme 
in Mehsana Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 521-22 

Swarnjayanti Gram Swarojgar Yojana 
Pending Projects under SGSY 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 27-29 

Reduction in Interest Rate on Loans to 
SHGs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 157-59 

Swayamsidha Scheme 
Swayamsidha Scheme 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 217 

18iwan 
• Acceptance of China-Taiwan Relationship 

(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 126-27 

Tamil Nadu 
Airports in Tamil Nadu 

(Deb. I, Vol. XXX, 15-11-2007) 
Col. 178-79 

. Development of Infrastructure for 
Judiciary in Tamil Nadu 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Co\.350-51 

Direct Funding to a Panchayat by U.K. 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 223-24 

Financial Assistance to farm sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.217-18 

Mass Rapid Transit System in Chennai 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.315-16 

Need to establish an Airport at Dindigul 
in Tamil Nadu (MUR 377) 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 508 

Need to expedite four-Ianing of NH-7 
between Tuticorin and Tirunelveli in 
TamiINadu(MUR377) 
(Deb. II, Vol. XXXI, 30-1\ -2007) 
Col. 535 

Need to ;ntroduce helicopter services for 
pilgrims visiting Thiruvannamalai, a 
temple town of Tamil Nadu (MUR 37'1) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 501 

Operation Black Board 
(Deb. 8, Vol. XXX, 27-11-2007)-
Col. 131-32 

Prediction of Monsoon 
(Deb. 2, Vol. XXX, 19-11-2007) 
C61.125 

Repair and Maintenance of NH in 
TamiiNadu 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 232 

Reservation for Muslims/Christians in 
Tamil Nadu 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 162-63 
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s.t T Institute in Tamil Nadu 
(Deb. 11, Vol. XXXI, 30-JJ-2007) 
Co1.J4J-42 

Setting up of Power Project by NTPC at 
Cheyyur in Tamil Nadu 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 65-66 

Setting Up of Ultra Mega Power Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 156-57 

'laDDDia 
Loans to other Countries 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 389-90 

1Uation 
CBllnquiry Against Revenue Officers 

(Deb.- 6, Vol. XXX, 23-11-2007) 
Col. 246-47 

Cess on Crude Production by National Oil 
Companies 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 43-44 

C~s on Diesel and Petrol 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 272 

Cess on Exploitation of Ground Water 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 333 

Cess on Petrol and Diesel 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 157-60 

Charging of Octroi by Cantonment Board 
(..Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 181-83 

Collection oflncome Tax Fro,m Metros 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 250 

Collection of Tax from Domestic Air 
Passengers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. t87-88 

Collection of Toll on Banas Bridge 
(Deb. 9, Vol. XXX. 28- J J -2007) 
Col. 94-95 

Committee on Toll Tax 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col.3IS 

Declaration of Assets 
(Deb. 11. Vol. XXXI, 30-11-2007) 
CoI.214-15 

Direct Tax Collection 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 192-93 

Discontinuation of AD Valorem Duty 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 93 

Dual Tax Rates 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 162 

Duty on Import of Petroleum 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 187-88 

Education Cess 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. IS6-88 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 67-68 

Evasion of Excise Duty 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 193-94 

Excise Duty on Sugar 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 50-51 

Exemption from Cess 
lOeb. 2, Vol. XXX, 19-11-2007) 
CoI.309-10 

Exemption from Import Duty 
, (Deb. 14, Vol. XXXI, 04-12-2007) 

Col. 453-56 
Export Duty on Coconut 

(Deb. 17, Vol. XXXI, 07-I2~2007) 
Col. 167-68 
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fBT on Stock Options . 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.158~O 

filing of AIR 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 325-26 

financial Irregularity 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 173 

Fixing Rate structure oflT 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 177-78 

Implementation of Excise Duty on Naphtha 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 155-56 

Import Duty on RBD Palmolein 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 269-70 

Imposition of Toll Tax on the Users off our 
Lane Roads 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 483-86 

Increase in Import Duty on Conon 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 72 

IT Exemption for Senior Citizens 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 232 

Items under VAT 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 227 

Meeting of Top Brass CE and Customs 
Officers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 235-37 

Need to give Central Excise Duty 
exemption to Sugar Mills in 
Maharashtra (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 758 

lIteed to give exemption of tax to co-
operative Banks in the country 
(MUR377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 412 

New IT Law 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoJ.I06 

Pending I1Refunds 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 242-43 

Raid by Central Excise Intelligence on 
Gutka Manufacturers 
(Deb. 17, Vol. ""XI, 07-12-2007) 
Col. 160-62 

Recovery of Taxes . 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 180-81 

Redefining Wealth Tax 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 51 

Reimbursement ofStatc and Local Level 
Duties 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.l10-11 

Revised Text on Duty Reduction by WTO 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 313-14 

Service Tax on Packaged Tours 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 266 

Share in Central Taxes and Grant-in-Aid 
(Deb. 17,.Vol. XXXI, 07-12-2007) 
Col. 204-05 

Tax BenefItS to Exporters 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 251-S2 

Tax Deducted at Source (TDS) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 215-16 
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Tax Demands I Floor Price for Tea Growers 
(Deb. 17, Vol. XXXI, 07-12-2007) (Deb. 3,Vo\. XXX, 20-11-2007) 
Col. 284-85 Col. 330 

Tax Evasion by Export Oriented Units 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 129-31 

Tax Exemption Provided Outside SEZ 
(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 24243 

Tlix Related Benefits to Farm Sector 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 251 

Tax Related Incentives to Exporters 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 392-96 

Taxes Against Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 71-72 

Taxes-Levied on Diesel and Petrol 
~Deb. 10, Vol. XXX. 29-11-2007) 
Col: '208-12 

TDS Paid by Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 71-72 

Widening of Tax Net 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 181-82 

Withdrawal of LPG Subsidy for PAN Card 
Holders 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 245-46 

Tea 
Auction Price of Tea 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 417-18 

Closure of Tea Gardens 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 235-36 

Decline in Export oflndian Tea 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 223-24 

Tea Industry 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 66-67 

Tea Production 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 102-03 

Teacher(s) 
Appointment ofSC Lecturers 
. (Deb. 8, Vol. XXX, 27·11·2007) 

Col. 148 
Need to appoint regular college lecturers 

in Andaman & Nicobar Islands 
(MUR377) . 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 507.08 

Qualifications ofTeachers 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 149-50 

Retirement Age of Teachers in Central 
Universities 
(Deb. 14. Vol. XXXI, 04-12·2007) 
Col. 228-29 

Review of Pay Scales of Teachers 
(Deb. 3, Vol. XXX. 20-11·2007) 
Col. 276-78 

Salary to Teachers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 98-99 

Shortage of Primary Schools and Teachers 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 416-17 

Shortage of Professors in Medical 
Colleges 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 549-52 

Shortage of Teachers in Residential 
Schools 
(Deb. 8, Vol. XXx. 27-11-2007) 
Col. 328-29 
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Sting Operation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.411 

Teacher-Student Ratio 
(Deb. 8;· Vol. XXX, 27-11-2007) 
Col. 268-72 

Teachers Absenteeism 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 69 

Teachers Day 
(Deb. 3, Vol. XXX. 20-11-2007) 
Co1.316-18 

Vacant Post of Teachers 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 367-68 

Telecom Rqulltory Authority of Indll 
Recommendations made by TRAI 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 319-20,437-40 

Review in Functioning ofTRAI 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 233-3S 

Telecomm unicltlon(s) 
Action Against Violating Telecom 

Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 481-82 

Allocation of 20 Spectrum 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 316 

Allocation of Spectrum 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 431 

Allocation of Spectrum to OSM Operator 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Co1.218-19 

Allotment of Additional Spectrum 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col.SOS-06 

Auction of Spectrum 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 163-64 

Auctions for 3G Spectrum 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 371-72 

Ban on Recruitment in Telecom 
Department 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.4SI-S2 

Communication Network 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 202-04 

Complaints regarding Irreaularities in 
Telecom Sector 
(Deb. 13,. Vol. XXXI. 03-12-2007) 
Col. 217 

Concession on Telecom Tariff 
(Deb. 7. Vol. XXX, 26-11-2007) 
CoI.IIS-64 

Constitution of Multi-Disciplinary Panel 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 201-02 

Expansi.,n and Development Plan for 
Telecom Services 
(Deb. 7, Vol. XXX, 2~-11.2007) 
Col. 234-36 

Extension of One India Plan 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 209-1 1 

Improvement in Customer Services 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 27S-80 

Issue of New Telecom Lirences 
(Deb. 2. Vol. XXX 19-11-2007) 
eol.469 

Licences to New Operators 
(Deb. 7, Vol. XXX 2"_11-2007) 
eol.l86-88 
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Need to conduct a CBI Inquiry into the 
free of cost excess spectrum allotted 
to private GSM Operators (MUR 377) 
(Deb. IS, Vol. X.XXI, 05-12-2007) 
Col. 415 

Need to review the allocation of spectrum 
~(fth~. priute GSM operators in 
_Telecom sector (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 524-25 

Utilisation of Spectrum 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 76-77 

Telemedieine 
National Policy on Telemedicine 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 385-86 

Tele Medicine Units in the Country 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 87-88 

New Spectrum Policy 
(Deb. 7; Vol. XXX, 26-11-2007) TelephoDe(s) 
Col. 14-18 

New Telecom Rules 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 463 

Penalt)l,on Telecom Company 
(Deb. " Vol. XXX, 26-11-2007) 
Col. 115 

Private Companies in Telecom Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 69-72 

Report of Spectrum Allocation 
(Deb~ 7, Vol. XXX, 26-11-2007) 
Co1..l12-14 

Review for Spectrum Allocation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 188-89 

Security conc~rn over allotment of 
SpectJ'Un1. 
(Deb. 13, Vor. XXXI, 03-12-2007) 
Col.213 

Services under Telecom Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.lI4 

Allocation of Spectrum to GSM Operator 
(Deb. 13, Vol. XXXI, 03-12-20Q7) 
Col. 218-19 

Allotment ofPCO Booths 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 386-87 

Communication Network in Rural Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 335-37 

Construction of Building for Telephone 
Exchanges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 393 

Conversion of Telephone Exchanges 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 250-51 

Functioning of Public Telephone Booths 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 404-07 

Increase in Tele-Density 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 275-76 

Technical Feasibility for Tele.com FaCility Internet Teleph<?ny Call Charges 
(Deb. 7, Vol. XXX, 26-11-2007). (Deb. 13, Vol. XXXI, 03--12-2007) 
Col. 197 Col. 257 

Telecom Services in Rural Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 233-35 

Local Call between Delhi and Bhiwani 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 21 1-12 
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Mobile Number Portability Unsatisfactory Telephone Service 
(Deb. 13, Vol. XXXI, 03-12-2007) . (Deb. 2, Vol. XXX, 19-11-2007)· 
Co\. 351-52 Col. 471-72 

PCO Connection at Panchayat Level 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 3 19-20 

Public Telephone in Villages 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 492-93 

Rural Telephone Exchanges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.214-17 

Shortage of Telephone Cables 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 289-90 

Supply of Equipments 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 307-10 

Target for Telephone Subscribers 
(Deb. 7,Vol. XXX, 26-11-2007) 
Col. 367-70 

Telecom Facilities in Villages 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 341-42 

Telecom Facility 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 364-66 

Telecom Tariff Rates 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 24-58 

Teleph6ne Connections 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 375-76 

Telephone Connections in Villages 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 355-56 

Telephone Exchanges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 220, 334-35 

Telephone Upgradation Work 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 208-09 

Waiting List of Telephone Connections 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 252 

WLL Telephone Connections 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 310-11 

Television 

Conditional Access System 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 211-12 

Control on Sting Operation 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 207-08 

Direct to Home Service 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 313-84 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 90-95 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 239-40 

Documents of Mahatma Gandhi in 
Custody. of Private TV Production 
Company 
(Deb. 16, Vol. XXXI, 06-12-2007) 
C-ol. 91-92 

Foreign Direct Investment in TV Channels 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 76-77 

Functioning of Tata Sky 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 280-81. . 

Global Pact on TV Signal Theft 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co\. 179-80 

Income from Private Cable Network 
Company 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 386-87 
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Internet Protocol Television 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 55-56 

Licence to Television Channels 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 133-42 

New Cable Rates 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 181-84 

News and Entertainment Channels 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.4SI-52 

Private Dish Operator 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 327-29 

Proposal for Cable TV Network 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 363-64 

Sting Operation 
(Deb. 14, Vol. XXXI, 04-11-2007) 
Col. 41 I 

T. V. Coverage in Tribal Areas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.304-OS 

Television Transmission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 392-96 

TV Channel rates vis-a-vis Foreign 
Country 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 386-87 

TV on Mobile Service 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 222-23 

TV lRadio Relay Centre 
(Deb. 8, Vol. XXX" 27-11-2007) 
Col. 402-34 

Violation of Broadcasting Norms by 
Foreign Companies 
(Deb. 14, Vol. XXXI, 04.12-2007) 
Col. 44-50 

Terrorism 
Activities ofHUJI 

(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 110-11 

Activities ofULFA 
(Deb. 3, Vol. XXX, 20-11·2-007) 
Col. 33-34 

Administrative Reforms Commission on 
Anti-terrorism Mechanism 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 384-86 

AI-Badar Threats 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 179 

Anti-terrorism Training to Foreign Armies 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 180-82 

Bomb Blasts at Lucknow, Varanasi and 
Faizabad in Uttar Pradesh (St.) 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 520 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 443 

Compensation to Riot and Terrorist Victims 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 107-08 

Compensation to Victims of Delhi Bomb 
Blasts 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 193-94 

Condemning acts of terrorism and 
expressing condolences to bereaved 
families due to serial bomb blasts in 
Uttar Pradesh and Assam 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col.I 

Dossier on Terrorism in Jammu and 
Kashmir 
(Deb. 14, Vol. XXXI. 04- t 2-2007) 
Col. 285-86 
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Extortion by Militants in North-Eastern 
States 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.57~1 

Financial Sources of Terrorists 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 341 

Huji Militants in Bangladesh 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 183-84 

Infiltration from POK 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.414 

lSI Activities in India 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 333-34 

Joint Mechanism to Combat Terrorism 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 89 

Killing of Hindus in J&K 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 285 

Meeting of Anti-terrorism 
(Deb. 8, Vol. XXX. 27-11-2007) 
C~.~O ! 

Militant base in Delhi 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 436-37 

Misuse of Mobile Phones by Terrorists 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 444-46 

Need to jive compensation to dependents 
ofse'curity personnel who laid down 
their lives in counter insurgency 
operations, at par with martyrs pfKargil 
(MUR317) 
([)eb U. Vol. XXXI, 03-12-2007) 
Col. 546 

Presenc : of Terrorist Organisations in 
India 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 130-31 

Purulia Arms Drop Case 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 241 

Rehabilitation of Militants in NE Region 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 189-91 

R,eimbursement of Security Related 
Expenditure 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 64-66 

Security in Militancy affected Districts of 
Assam 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 434-35 

Self Defence Comminees 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 75-76 

Serial bomb blasts in Uttar Pradesh (Sub.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 446-91 

Shifting Base of Militant to South India 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 305 

Strengthening Financial Intelliience 
Network 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 46S-67 

Surrender and Rehabilitation of Militants 
lOeb. 3, Vol. XXX, 20-11-2007) 
Col. 14244 

Talks with Militant Organisations in NE 
Region 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 369-70 

Task Force tQ Fight Extremism 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 325-26 

Terrorist Threat to Kamataka 
(Deb. 14, Vol. XXXI, 04·12-2007) 
Col. 34344 
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Terrorist Training Camps in Neighbouring 
Countries 
(Deb. 14, Vol. XXXI, 04- I 2-2007) 
Col. 147-49 

Threat by ULFA Militant to ONGC in 
Assam 
(Deb. 10, Vol. XXX, 29- 11-2007) 
Col. 348 

Text Book 
Evaluation of School Readers and Text 

Books 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 356-57 

Privatisation of Government 'of India Text 
Book Presses 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 221-22 

Tntile(s) 
Child Labour in Textile Industry 

Domestic Technical Textile Sector 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 372-73 

Economic Backwardness of Weavers 
Community 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 335-36 

Export of Handicrafts and Carpet 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.~07-09 

Export of Knitwear 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 402-03 

Export of Man-made Textile Fibre 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 339-40 

Export of Modem and Processed Clothes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.218-21 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 257-58 . Export ofTextilelGarments 

(Deb. 13, Vol. XXXI, 03- I 2-2007) 
Competitiveness of Textile Industry 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 337-39 

Cost of Cotton Products 
(Deb. 7, Vol. XXX, 26- I 1-2007) 
Col. 276-78 

Credit Linked Capital and Interest 
Reimbursement Scheme 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 83-84 

Decline in Export ofTextiles 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 66-67 

Development of Handicrafts and Textile 
Sectors 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 449-S0 

Dhariwal Mills 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 437-39 

Col. 183-88 
Export of Woolen Textile 

(Deb. 13, Vol. XXXI, 03- I 2-2007) 
Col. 314-32 

Fake Weavers 
(Deb. 2, Vo I. X XX, 19-11-2007) 
Col. 344-48 

Financial Package to Hand loom Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.416-17 

Grievances of Textile Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 239-40 

Illegal Export of Readymade Garments 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 382-83 

Import of Textile Machinery 
(Deb. 13, Vol. XXXI, 03- I 2-2007) 
Col.211-12 
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Incentives to Exporters of Textiles 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 500-01 

Increase in Production ofTasar Silk 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 495-98 

Integrated Textile Parks 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 72-73 

Labour Laws in Textiles Industry 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 376-77 

Modifications in Technology 
Upgradation Fund Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 401-04 

New Textile Policy 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 401-02 

NTC Mills under Joint Ventures 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 292-96 

Opening of New Fashion and Textile 
Technology Institutes 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 324-25 

Plight of Employees in Garment Industries 
(Deb. 2. Vol. XXX, 19-.1 1-2007) 
Col. 64 

Policy for Reinvigoration ofTextile Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.5~7 

Production of Cotton Clothes 

Reimbursement of State and Local Level 
Duties 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 110-11 

Schemes for Textile Sector 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 427-30 . 

Shortage of Skilled Manpower in Textile 
Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 346-47 

Synthetic Fibre under Technology 
Upgradation Fund Scheme 
(Deb. 2, Vol. XXX, 19- I 1-2007) 
Col. 490 

Technological Obsolescence in Textile 
Sector 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 190-91 

Technology Upgradation Fund Scheme 
(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 43-46 

Textile Design Exhibition 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 488-89 

Textile Parks 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 337 

Textiles Workers Relief Fund Scheme 
(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 70-71 

Trade Fairs and Exhibitions 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 167-68 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 246-49 Thailand 

Quality of Textile Items 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.318-19 

Rehabilitation and Health Insurance for 
Textile Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 446-48 

Free Trade Agreement between India and 
Thailand 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 277-78 

India-Myanmar-Thailand Highway 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 323 
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Visit of Thailand's Prime Minister to India I Development ofSomnath and Dwarka 
(Deb. 15, Vol. XXXI, 05-12-2007) (Deb. 16, Vol. XXXI, 06-12-2007) 
Col. '9' -95 Col. 268-69 

Thirteenth Finance Commission 
'3th Finance Commission 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 383-84 

Thorium 
Use of Thorium as Fuel 

(Deb. 4, Vol. XXX, 21-11-2007)' 
Col. 1-16 

lObaeeo 
Consumption and Production of Tobacco 

Products 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 81-82 

III Effects ofTobacco 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 259-61 

Raid by Central Excise Intelligence on 
Gutka Manufacturers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 160-62 

Tourism 
Bed and Breakfast Scheme(s) 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 117-18 

Child Sex Tourism 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.313-14 

Cruise Shipping Policy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 298-99 

Cruise Tourism 
~Deb. 10, Vol. XXX, 29-11-2007) 
Col. 291-92 

Development of Chand ubi Lake, Guwahati 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 233 

Development of Tourism 
(Deb. I, Vol. XXX, 15-/1-2007) 
Col. 14748 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 131-32 

Development ofTourism in Kerala 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 115-16 

Development of Tourism Infrastructure in 
States 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 180-94 

Eco-Tourism 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 187-90 

Entry Fee 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 299-300 

Facilities for Tourists 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 263-64 

Harassment of Foreign Tourists 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 127 

Helicopter Services for Tourist Spots 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 176-77 

Hospitality Institute 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 128 

Impact of Polio on Tourism Sector 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 228 

India at Sixty Event in United States 
(Deb. 10, Vol. XXX, 29-1 1-2007) 
Col. 225-27 

Industry Status to the Tourism 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 249-50 
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Integration ofTribal Art and Culture with 
Tourism 
(Deb. 5, Vol. XXX 22-11-2007) 
Col. 240-41 

Major Tourist Spots 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 7-18 

Medical Tourism 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 187 

Medical Visa to Foreign Tourists 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.359~0 

Need to bring forth a legislation for 
regulating the functioning of travel 
agencies in the country (MU R 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 384 

Non-Presence of Route Maps 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 114 

Opening ofSiachen to Tourists 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 206 

Palace on Wheels on Ahmedabad-
Udaipur Route 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 51 

Promotion of Tourism 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 45-46 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 252-53 

Promotion of Tourism in Andaman and 
Nicobar 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 234 

Protection of Tourist Sites 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 228 

Revenues Earned from the Tourist Spots 
in Andhra Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 106-07 

Service Tax on Packaged Tours 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 266 

Setting up of Tirthatan 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 195 

Special Facilities for Foreign Tourists 
(Deb. I. Vol. XXX. 15-11-2007) 
Col. 188 

Tour Operators 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 309 

Tourism Development in 
Arunachal Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 2 I 7-22 

Tourism in Himalayan States 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 115-16 

Tourist Offices 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 20244 

Tourist Places in Uttar Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 146-47 

Tnnsgender 
Transgender Population 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 260 

Tnnsport 
Integrated Transport Policy 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 316-17 

MRTS in Cities 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 352-56 
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National Urban Transport System 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 360 

Pollution Free Transport System 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 96-97 

Public Private Partnership in Rapid Mass 
Transport 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 131-32 

Safer Transport System under JNNURM 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 56 

Traffic in Major Cities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 237 

Transport Subsidy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 71 

Urban Transport 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 228-29 

Tribal Area(s) 
Development of cities in Tribal Area 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 174 

Development ofTribals Town 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 397-98 

Extension of one India Plan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 209-1 I 

Grants for Tribal Areas 
(Deb. II, Vol. J;CXXI, 30-11-2007) 
CoJ.178 

Losses in Cooperative Banks in Tr(bal 
Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.460-66 

Malnutrition in TribaT Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 247-S4 

Oil Depots in the Tribal Areas 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.304~ 

PDS in Tribal Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.ISI-S4 

Performance of Grain Banks Scheme 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 67-70 

Re-Survey of Tribal Area 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.312 

T. V. Coverage in Tribal Areas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.304-OS 

Tribal Co-operative Marketing 
Development Federation of India 
Umited 

Tribal Co-operative Marketing 
Development Federation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 27S-77 

Tribal Sub Plan 
Need to appoint a nodal agency for 

monitoring the Special Central 
Assistance to Tribal Sub Plan in States 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 378-79 

Tsunami 
Post Tsunami Construction Activities 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. SI 

Shelter for Tsunami 2004 Victims 
(Deb. 17, Vol. XXXI, ·07-12-2007) 
Co\.66 

Tsunami 
(Deb. 17, Vol. XXXI, 07-1.2-2007) 
Co\. 191-92 

Tsunami Relief Fund 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 172-74 
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Tsunami Warning System 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 152-53 

Utilisation of Tsunami Rehabilitation 
Funds 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 30-33 

Turkey 

Setting up of a Refinery in Turkey by IOC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 160 

Tyre 

BIS Marking on Tyres 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 242-43 

Tyre Corporation oflndia Umited 

Tyre Corporation of India Limited 
(Disinvestment of Ownership)' Bill, 
2007-Consid. & Pass 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 481-500 

Uganda 

Loans to other Countries 
(Deb. II. VOl. XXXI, 30-11-2007) 
Col. 389-90 

Unemployment 

Increase in Number of Shifts 
(Deb. 2, Vol. XXX. 19-1 1-2007) 
Col. 238 

Jobless due to closed industrial units in 
Rajasthan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 362-66 

New Schemes for Eradication of 
Unemployment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 343-44 

Problem of Un employment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 166 

Self Employment Scheme 
(Deb. 6. Vol. XXX; 23-11-2007) 
Col. 199-200 

Social Security for Unemployed Persons 
(Deb. 2, Vol. XXX. 19·11-2007) 
Col. 501-02 

Training to Unemployed Handicapped 
Youths 
(Deb. I. Vol. XXX. 15-11-2007) 
Col. 87-88 

Unemployment in Agriculture 
(Deb. 7, Vol. XXX, 26-11-2001) 
Col. 327-30 

Unemployment in Mining Industry 
(Deb. 3, Vol. XXX, 20-11·200.7) 
Col. 220-21 

United Arab Emirates 

Indians Detained in UAE 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 306-07 

United Nations 

Hindi as an UN Official Language 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 201-02 

India's Contribution to UN Regular 
Budget 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 317-18 

UN Assistance for Drinking Water Projects 
(Deb. 17. Vol. XXXI, 07-12-2007) 
. Col. 51-52 

UN Conference on Global Warming 
(Deb. I I, Vol. XXXI, 30-11·2007) 
Col. 135·36 

UN Convention Jlgainst Corruption 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 199-20 I 

UN Report on Health and Family Welfare 
(Deb. IS, Vol. XXXI, 05-12-2D07) 
Col. 205-06 
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Uaited Nations Children's Fund 

Mobile Learning Resource Vans 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 153 

Cdited Nations Conference on Trade and 
Development 

India's Rank in Trade Development Index 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.61~2 

United Nations Educational, Scientific 
aad Cultural Oraanization 

UNESCO's concern over Historical Sites 
(Deb. 5, Vol. XXX, 22-11-2007) 
-C01.160~1 

United Nations Security Council 
Permanent Seat in UN Security Council 

(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 253-54 

Permanent Seat in UNSC 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 256 

Reconstitution of UN Security Council 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 272-73 

UN Security Council 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 286-87 

United States of America 
Export of Artifacts 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 164 

Import of Bad Quality Apples from 
America 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 334-35 

India at Sixty Event in United Slates 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 225-27 

Indo-US Agri Knowledge Initiative 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 229 

Indo-US Civil Nuclear Deal 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.304"()5 

Indo-US Joint Military Exercise 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 297-98 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 4 I 1-592 

Logistic Support Agreement with USA 
(Deb. 4, Vol. XXX, 21-11,-2007) 
Col. 521-22 

Red Flag Exercise with US 
(Deb. 7, Vol. XXX, 26-11~2007) 
Col. 352·53 

US Sanctions Imposed on Iran 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 179 

US Support to Protect India's Wild Tigers 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col.307"()8 

Visit of US Business Delegation 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 161-62 

Unlvenlty Grants Commission 

Recognition of Institutions 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.3S9~6 

Setting up of Centre of Excellence in Life 
Science 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 416 

Univenity(s) 

Accreditation of Colleges and 
Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 54-55 

Allocation of Funds to State Universities 
(Deb.,14, Vol. XXXI, 04-12-2007) 
Col. lSO-81 
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Aviation University 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 39 

Award of degrees to DU Students 
(Deb. 14, Vol. XXXI, 04-1.2-2007) 
Col. 71 

Ban on Sale ofJunk Food and Cold Drinks 
in Universities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 260 

Counselling Centres in Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 331 

Curriculum in Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 259-60 

Declining Rand D Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 191-93 

Deemed Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 120-32 

Deemed University Status for AFMC, Pune 
(Deb. 13, Vol. XXXI, .03-12-2007) 
Col. 199-200 

Education by IGNOU 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.21S-16 

Enrolment of Un i'Versity level 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 174-76 

Environment and Study Centres under 
IGNOU 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 418-20 

Fake-Foreign Universities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Cot413 

Fake Universities and Colleges 
(Deb. 8, Vol. XXX, 27-11-200.7) 
Col. 264-66 . 

Foreign Untversitiea 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 214 

Grants to Tczpur and Assarri· Universities 
(Dob. 14, Vol. XXXI, 04-12-2007) 
CoI.22S 

Guidelines for Financial Orants to 
Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 78-80 

Introduction of Physiotherapy Course 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 223-2S 

Leak Free Examinatjons by Anna 
University 
(Deb. 8, Vol. XXX, 27-1l-2007) 
Col. 394 

Monitoring of Private Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 183-84 

Need to set up a Central University in 
Gadchiroli district, Mahirashtra 
(MUR377) 
(Deb. 7 .... Vol. XXX, 26-11-2007) 
Col. 497-98 

Need to waive otTthe condition of NET I 
SET examination for University 
lecturers appointed prior to 04-04-2000 
in Maharashtra and Goa (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 496 

Oper,ing oHoreign Universities 
(Deb. 3, Vol. XXX, 20-11-2007) 
COl. 323-24 

Retirement Age of Teachers in Central 
Universities 
(Deb. 14, Vol. XXXI, 04-1~2007) 
Col. 228-29 

Setting up of Aviation University 
(Deb. 5, Vol. XXX, .22-11-2007) 
Col. 281-82 
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Setting up of Central Universities ( swasthya Bima Yojana for Unorganised 
(Deb. 3, Vol. XXX~ 20-11-2007) Workers 
CoJ.169 (Deb. 7, Vol. XXX, 26- 11-2007) 

Setting up oflndira Gandhi National Tribal Col. 253-56 
University Welfare Scheme for Unorganised Labour 
(Deb. 3, Vol. XXX, 20-11-2007) (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 38-39 Col. 472-74 

Setting up ofSC/ST Cell in Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 148-49 

Setting up of Tribal University 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col 190-91 

Setting up of University for Women 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 147 

status of Deemed University to CIBS, Leh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 125-26 

~Iecasting of Educational Programmes by 
IGNOU 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 351·53 

Tobacco Free Campus for Universities 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 91-92 

Universities with Potential for Excellence 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 227 

Violation ofNonns by Private Universities 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 54 

UDoll_nised Seetor 
Exploitation' of Employees in Unorganised 

Sectors 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 230 

National Commission for Enterprises in 
Unorganised Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 216-18 

Untouchability 
Practice of Untouchability and Caste 

Discrimination 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 98-J02 

Uranium . 
Indigenous Uranium for Nuclear Power 

Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 303-04 

Uranium Found in Ladakh 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 237-38 

Uranium Processing Plant 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 251-52 

Uranium Produced in the Country 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 249-50 

Urban Area (5) 

Accommodation to the Poor in Urban 
Areas 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 204-14 

Basic Services to Urban Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 144-46 

Categorization of Cities 
(Deb. 17, Vol. XXXI, 07-12.2007) 
Col. 147-48 

Civic Facilities to Urban Poor 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.137-38 
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Cleaner Mobility in Urban Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 7 

Contractual System 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 165 

Crime Rates in Metro Cities 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 57-59 

Development Programmes for Small and 
Medium Towns 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 206-10 

Eco-City Project 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col.66~8 

Facilities in Metropolitan Cities 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 177 

Financial Grants for Development of Cities 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 84-86 

Fund for Urban Slum Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 189-96 

Housing Facilities for Urban Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 103-12 

Mega City Programme 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.165~6 

Modified Rent Control Norms 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 390-91 

MRTS in Cities 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 352-56 

National Urban Transport System 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 360 

Nodal Department for Urban Transport 
and Planning by States 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 224 

Promotion of Fly Ash Bricks 
(Deb. 6, Vol. XXX, 23-11-2001) 
Col. 162 

Proposals from States under UIDSSMT 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 346-50 

PURA Schemes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 375-76 

Redefining Urban Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 403-04 

Reforming of Delivery of Urban Services 
in Local Government 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 130 

Reforms in Urban Land Ceiling 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 387 

Schemes of Urban Development in 
Rajasthan 
(Deb. 6, Vol. XXX, :d-II-2007) 
Col. 346 

Schemes Regarding Clear Land Titl~ and 
Records 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 197-98 

Township Development and Fake 
Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 144-45 

Traffic in.MajorCities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 237 

Traffic in Metropolitan Cities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 192 
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Urban Academies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 210 

Urban Development Planning with Green 
Component 
~Deb. 11, Vol. XXXl, 30-11-2007) 
Col. 131-32 

Urban Local Bodies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 160-61 

Urban Poverty Alleviation Scheme 
(Deb. 6, Vol. XXX, 23- 11-2007) 
CoI.259~2 

Urban Services for P<>or in 
Andhra Pradesh 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Cal. 149 

.' ';Urban Transport 
(Deb. 6, Vol. XXX, 23-11-2007) 
COl. 228-29 

Uttar Pradesh 
Air Services from Allahabad 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 129 

Airport at Greater Noida 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 230 

Bomb blasts at Lucknow, Varanasi and 
Faizabad in Uttar Pradesh (St.) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 520 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 443 

Civil Aviatioh Projects in Uttar Pradesh 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 179-80 

Condemning acts of terrorism and 
expressing condolences to bereaved 
families due to serial bomb blasts in 
Uttar Pradesh and Assam 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. I 

Construction of Additional Stadia for 
Sports Facilities 
(Deb. 9,' Vol. XXX, 28-11-2007) 
Col.301 

Drinking Water Quality in Cities in UP 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 49 

Functioning ofTriveni Gramin Bank 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 454-55 

Handover of Institute to ICAR 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 347 

National Lake Conservation Plan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 141 

Need to absorb the emplo)lecs of District 
Rural Development Agency, 
Uttar Pradesh in Panchayati Raj 
Department of the State (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 322 

Need to allot the remaining land earmarked 
by Defence Ministry for residential 
purpose to Ex-servicemen in Bijnore, 
Uttar Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 389 

Need to carve out a new State of 
Harit Pradesh from the Western Parts 
of Uttar Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 542-43 

Need to check recurring floods in the 
Eastern parts of Uttar Pradesh caused 
due to the rivers emanating from Nepal 
(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 762 
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~ed to check the problem of recurring 
floods in Kheri ParI iamentary 
constituency of Uttar Pradesh by 
constructing dams on rivers originating 
from Nepal (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoL415-16 

Need to construct a by-pass and railway 
over bridge on N.H.24 in Bareilly 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 354·55 

Need to construct a flyover on 
Railway Crossing No. 122-C in 
Lucknow-Bareilly division, 
Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 499 . 

Need to construct a road over-bridge at 
Koshi railway crossing in Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. XXXI, 06- I 2-2007) 
Col. 356-57 

Need to ensure availability offertilizer to 
farmers in Uttar Pradesh (MUR 377) 
(Deb. 10. Vol. XXX, 29-1 1-2007) 
Col. 386 

Need to ensure regular supply of power 
from NTPC Diviyapur to the farmers of 
District Auriya, Uttar Pradesh 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 525-26 

Need to expedite the pending Railway 
projects in Bareilly, Uttar Pradesh 
(MUR377) 
(Deb. I I, Vol. XXXI, 30-11-2007) 
CoI.S32-33 

Need to expedite the setting up of Rail 
Coach Factory (Repairing and 
Maintenance Unit) at Jhansi, 
Uttar Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007-) 
Col. 547-48 

Need to include Mirzapur in Uttar Pradesh 
under Jawahar Lal Nehru National 
Urban Renewal Mission (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 549 

Need to include people belonging to 'KoI' 
community under backward caste 
category in Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.SI3 

Need to install tubewells in Bundelkhand 
region. of Uttar Pradesh facing acute 
shortage of water for irrigation 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
COl.49S 

Need to introduCje rail services in 
Maharajganj Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.412-13 

Need to open Kendriya Vidyalayas in 
district Kaushambi, Uttar Pradesh 
(MUR377) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col.S34 

Need to re-open the closed unit of Fertilizer 
Corporation of India in Gorakhpur, 
Uttar Pradesh (MUR 317) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 333 

Need to reconstruct the 'Mahesara Setu' 
on NH29 (E) between Gorakhpur and 
Sonauli in Uttar Pradesl:t (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 319-20 

Need to release a commemorative postal 
stampm honour ofPandit Parmanand, 
a gre.. freedom fighter from 
Bundelkhand region of Uttar Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 380-81 
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Need to renovate Monuments of 
Archeological Imporlance at Kalai 
Nagar in Jalaun Parliamentary 
Constituency. Uttar Pradesh 
(MUR377) 
(Deb. 14, Vo/. XXXI, 04-12-2007) 

. CoJ.523 
Need to send a Central team to survey 

and recommend measures for 
renovation of 'Gopamau', a historical 
place at Hardoi district, Uttar Pradesh 
(MUR377) 
(Deb. 7, Vo/. XXX, 26-11-2007) 
Col. 500-01 

Need to shift the railwaygate at Sasrai in 
Etawah, Uttar Pradesh (MUR 377) 
(Deb. 13, Vo/. XXXI, 03-12-2007) 
Col. 548 

Need to undertake the restoration work of 
'Surya Mandir' a historical monume:1t 
'in BuAdelkhand region of Uttar Pradesh 
(MUR37-7) 
(Oeb .. 17, Vol. XXXI, 07-12-2007) 
Col. 322-23 

Need to upgrade the Agra airport to the 
level of an International Airport 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 380 

Need to upgrade the existing State 
Highway No. 26 linking 
Bareilly- Pillibhit-Basti in Uttar Pradesh 
to the level of National Highway 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 526 

Nithari Case 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 399-400 

Opening of LPG Agencies in U.P. 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. lSI-54 

Package for Sugar 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 175 

Proposal from U. P. 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 120-22 

Proposals for New Airports in 
Uttar Pradesh 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 72 

Serial bomb blasts in Uttar Pradesh (Sub.) 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 446-91 

Services under Telecom Sector 
(Deb. 2, Vo/. XXX. 19-11-2007) 
Col. 314 

Status of Scheduled Castes to Scheduled 
Tribes 
(Deb. 16. Vo/. XXXI, 06-12-2007) 
Col. 92 

Tourist Places in Uttar Pradesh 
(Deb. 16. Vol. XXXI. 06-12.2007) 
Col. 146-47 

Waiting List for BSNL SIM Cards 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col. 207-08 

Uttarakhand 

Grants for Tribal Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 178 

Need to regularize the services of 
volunteers trained by Sashastra Seema 
Sal in Gorilla Warfare in 
Uttarakhand(MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 544 

Rehabilitation Programme for the Oustees 
ofTehriDam 
(Deb. II, Vol. XXXI, 30-11·2007) 
Col. 254-55 
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Relocation of Parking Space in Lansdowne I Supply of Vaccines to Slales 
Cantonment (Deb. 9, Vol. XXX. 28-11-2007) 
(Deb. 13, Vol. XXXI. 03-12-2007) Col. 171-78 
Col. 442 

Vacant Post(s) 
Filling up of Vacant Posts 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 142-43 

Procedure for Filling up Post of Director 
inDDA 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 275 

Vacancies of Coaches in SAl 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 109-10 

Vacant Post of Teachers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL367~8 

Vacant Posts in Central Government and 
Public Sector Undertakings 
(Deb .. 17, Vol. XXXI, 07-12-2007) 
CoL 256 

Vacant Posts in Labour Courts 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 374-75 

Vacant Posts in Primary Health Centres 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 381-82 

Vaccine 
Contaminated Polio Vaccines 

(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 169 

Expired Poljo Drops 
(Deb. I S, Vol. XXXI, OS-12-2007) 
CoL 134 

Hepatitis-E Vaccine 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoLSI3 . 

Pre-Import Inspection of Vaccines 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoLS7-S8 

Vaidyanathan Committ" 
Vaidyanathan Committee 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 141-42 

Valedictory Reference 
Valedictory Reference 

(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 323-36 

Van VilYan Kendras 
Van Vigyan Kendras 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 317-88 

Vanilla 
Synthetic Vanilla 

(Deb. 14. Vol. XXXI. 04-12-2007) 
Co 1.39 I 

Veterinary Council or India 
Proposal to set up Veterinary Council of 

India 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL 229 

Videsb Sanchar Nigam Limited 
Sale of Vacant Land ofVSNL 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL ISS 

Visa 
DiffICulties Faced by Foreigners in Getting 

Visa 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoL 138-39 

I SSUfonce of Visa at Airports 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoL lOS 

Long Tenn Visa 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 94 



LOK SABHA 

Medical Visa 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 240-4J 

Visa Racket Cases 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 94-9S 

Voter Identity Card 
Voters Identity Card 

(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 24-28 

Voten List 
Voters List 

(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 374-7S 

Wadhwa Committee 
Wadhwa Committee on PDS 

(Deb. 2. Vol. XXX. 19- 11-2007) 
Col. 243-44 

Wage Boards for Working Journalists 
and NOD-Journalists 

Wage Boards for Working Journalists and 
Non-Journalists 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 56 

WarehouH(l) 
Cold Storage Facility 

(Deb. I, Vol. XXX, 27-11-2007) 
Col. 374-76 

Garbage Disposal 
(Deb. 17, Vol. XXXI. 07"'2-2007) 
Col.227-~8 

Import of Waste 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 282-83 

Inclusion of Waste Management in 
School Curriculum 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 239-40 

Wasteland 
Development of Wastelands 

(Deb. 6, Vol. XXX, 23-1 1-2007) 
Col. 240-44 

Technology Development Extension and 
Training for Wasteland Development 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 346-S2 

Water Resources 
Development of Water Resources 

(Deb. 2, Vol. XXX. 19-11-2007) 
Col.417-26 

Hydrology Project II 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 339-40 

Law on Water Harvesting 
(Deb. 2, Vol. XXX. 19-11-2007) 
CoL 59 

Hiring of Godowns NABARD Fund for Construction of Ponds 
(Deb. 13, Vol: XXXI. 03-12-2007) (Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 240-4 I ' Col. 208~9 

NCDC Assistance for Sening up of Cold 
Storages 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.J73-BO 

Waste Products 
Dumping of Urban Waste by Developed 

Countries 
(Deb. I S. Vol. XXXI, 05-12-2007) 
Col. 60-6 I 

Privatisation of Water Sector 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 219 

Repair and Renovation of Water Bodies 
(Deb. 13, Vol. XXXI, OJ-12-2007) 
Col. 24S-48 

Utilisation of Water Reservoirs 
(De". 7, Vol. XXX, 26-11-2007) 
Col. 260 
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Water Audit 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 394 

Water Crisis in Reservoirs 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 372-74 

Water Distribution 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 110 

Water Management 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.265~7 

White Paper on Availability of Water 
(Deb. 7, Vol. XXX, 26- 1'1-2007) 
Col. 326 

Watenhed Development Proaramme 
Utilisation of Funds under Watershed 

Development Programmes 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col.163~S 

Waterways 
Development of Inland Waterways 

(Deb. 1 S, Vol. XXXI. 05-12-2007) 
Col.5S-57 

Extension of National Waterways 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 139-41 

Weaven 
Loans to Weavers 

(Deb. 7, Vol. XXX, 26-11-2.007) 
Col. 2"7-72 

Primary Weavers Cooperative Societies 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 407-11 

Website 
Mandatory Uploading of Information in 

Websites 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 298-99 

I 

Market Focussed Website 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 215-16 

Registration of Online News 
(Deb. I, Vot XXX, 27-11-2007) 
Col. 330-3 I 

Welt Ben.al 
Allocation to Non Governmental 

Organisations 
(Deb. 3, Vol. XXX, 20-11-2007) 
C01.3S3-5S 

Asset offices in West Bengal, Assam and 
Nonh East 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 147-48 

Durgaduani Tidal Power Project in West 
Bengal 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 64 

Flights from Kolkata Airpon 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 198-99 

Grant-in-aid to NGOs in West Bengal 
(Deb. S. Vol. XXX. 22-11-2007) 
Col. 193-94 

Land Losers of Mejia Thermal Power 
Stations 
(Deb. 17, Vol. XXXI, 07-12-::!007) 
Col. 188-89 

Land M iReS and Arms Recovered from 
"N and igram 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.4S6-57 

Modernisation of Airpon in West Bengal 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 189 

Need to expedite the Darjeeling Drinking 
Water Project of Balasan in 
West Bengal (MUR 377) 
(Deb. I, Vol. XXX, 19-11-2007) 
Col.S21 
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Need to review the licensing policy for 
allotment of shops in the 'Puja 
Complex' a railway property in 
Kharagpur, West Bengal (MUR 377) . 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.3S6 

NGOs engaged in Minority Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. I 53-S4 

NHRC Report on Nandigram 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.372-73 

Promotion of Culture in West Bengal 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 235-38 

Proposal to set up Special Economic Zone 
in Nandigram. West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 608-756 

Purulia Arms Drop Case 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 241 

Railway Projects in West Bengal 
(Deb. 16. Vol. XXXI, 06-12-2007) , 
Col. 260-66 

Raising of Platform at Jhargram and 
Sardiha Railway Stations, West Bengal 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 141 

Status of Petitions Submitted by 
Employees ofHFCL, Durgapur 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.2S8-S9 

Subarnarekha Project 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 177-78 

Toxic Rice 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 294-9S 

Wetland 
Regulatory Regime for Wetlands 

(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 31 1-20 

Wildlife 
Committee for Preservation of Life Forms 

(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 101 

Death of Endangered Deer in Delhi Zoo 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 303-04 

Death of Lions 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 366-67 

Declining Population ofTigers 
(Deb. 4, Vol. XXX, 21-II-Z007) 
Col. 161-66 

Declining Population of Tigers in Sariska 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 299-302 

Decreasing Gharials 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 92-93 

Decreasing Population of Tigers 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 119-22 

Destruction Caused by Wild Animals 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 13940 

Guidelines for Creating Wildlife Habitats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 4248 

Horns in Captivity 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 238-39 

Impact of Tribal Act on Wildlife 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 238 

Measure for Safety of Tigers 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.16S~8 
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Measures to save Leopards I Women 
(Deb. 9, Vol. XXX, 28-11-2007) Abuse of Anti-Dowry Law 
Col.76-81 (Deb. II, Vol. XXXI, 30-11-2007) 

Medical Facilities to Zoos and Wildlife Col. 132-33 
Wings Anaemia in Teenaged Girls and Pregnant 
(Deb. 15, Vol. XXXI, 05-12-2007) Women 
Col. 255 (Deb. II, Vol. XXXI, 30-1/ -2007) 

Naxalites and Mafia Caught in Sanctuaries Col. 63-64 
and Tiger Reserves Anti-Dowry Laws 
(Deb. 9, Vol. XXX, 28-11-2007) (Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 103 Col. 257-58 

NH Across the Core Area of Project Tiger I Committee on Sexual Harassment 
(Deb. 15, Vol. XXXI, 05-12-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 66-72 Col. 53-55 

Poaching of Tigers in Dudhwa National 
Park 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.216-19 

Population of Wild Elephant 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 330 

Project Snow Leopard 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 316-17 

Protection of Wildlife 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 319 

Resurfacing of Tigers 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 136-37 

Smuggling of Bears 
(Deb. 15, VQI. XXXI, 05-12-2007) 
Col. 277-78 

Survey on Endangered Species 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoU61-62 

Tiger Conservation and Protection 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 141 

US Support to Protect India's Wild Tigers 
(Deb. 9, Vol. XXX, 28-11-2007) I 
Col. 307-08 

Compulsory Registration of Pregnancy 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 220 

Condition of Widows and Abandoned 
Women 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 115-16 

Day Care Centres in Hostels for Working 
Women 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 84-86 

Employment for Women in SSI Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 40-52 

Employment Opportunities for Women 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 1-9 

Female Workers in Coal Sector 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 179-82 

Funds for Welfare of Women 
, (Deb. 6, Vol. XXX. 23-1 1-2007) 

Col. 173-78 

Hostels for Working Women 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 66-68 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 12-23 
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Incentive 10 Women Entrepreneurs 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 246-52 

Infertility in Women 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 584-85 

Law for Safety of Working Women 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 184-87 

Mother-Child Care Plan 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 366 

Need to launch campaign for prevention 
of AIDS among women (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 54142 

New Scheme for Deserted Indian Women 
(Oeb. IS, Vol. XXXI, 05-12-2007) 
Col. 83-86 

Pending Proposals 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 363-64 

Programmes for Women 
(Deb. 13, Voi. XXXI, 03-12-2007) 
Col. 273-76 

ProofofDemand for Dowry 
(Deb. 17, Vol. XXXI, 07-12-7.007) 
Col. 260"61 

Relief and Incidental Action Regarding 
Rate Victims 
(peb. 6, Vol. XXX, 23-11-2007) 
Col. 367 

Review of Legislation regarding Women 
and Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 264-66 

R~ral Development Schemes for Women 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 196-97 

Scheme for Destitute Women 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 315-16 

Schem~s for Women and Child 
Development 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 204 

Setting up of University for Women 
(Deb. 8, Vol. XXX, 27~11-2007) 
Col. 147 

Sexual Harassment of Women 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 172-76 

Short Stay homes Scheme for Women 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 107 

Trafficking of Women and Children 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 34245 

Upliftment of Women 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 105-07 

Women Employed in Government Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 471 

Women Quota in Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 205-06 

Women Reservation Bill 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 154-55 

World AIDS Day 
World AIDS Day 

(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 2 

World Bank 
Assistance from World Bank for National 

Agricultural Technology Project 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 328-30 

Change in Conditionalities of World Bank 
Loans and ADB Loans 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 4849 



SUBJECf INDEX 295 

Global Carbon Trading Market 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 257 

Loan from World Balk 
(Deb. II, Vol. XXXI, 30-11 -2007) 
Col. 14849,417-18 

Poverty Alleviation Measures by IMF and 
World Bank 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 73-74 

T.B. Eradication Programme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 123 

Vis~t of World Bank Chief to India 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 100 

World Bank Aid or Rural Finance System 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 193 

World Bank Assistance 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 194-98 

World Bank Assistance for Afforestation 
Programme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 127-29 

World Bank Assistance to Andhra Pradesh 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 70 

World Bank Assisted Project under TSC 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 457 

World Bank Loan 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 9-10 

World Biink Sponsored Nutrition Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 201-02 

World Bank Assistance 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.283-84 

World Eeonomic: Forum 
World EM>nomic forum Report 

(Deb. 17, Vol. XXXI, 07- 12-2007) 
Col. 71-72 

World Trade Orpnisation 

Challenge Paper Published by WTO 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 230-31 

Doha Round of Talk 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 346-48 

Review of India's Trade Policy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 360 

Revised Text on Duty Reduction by WTO 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.3l3-14 

Yop 
Patent for Yoga 

(Deb. 14, Vol. XXXI, 04-12-2007} 
Col. 449 

Promotion of Yoga . 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 319-36 

Youth 

Higher Education to Rural Youth 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co 1.4 12-13 

Illiteracy Among Youth 
(Deb. 14, Vol. XXXI, 04-12·2007) 
CoJ.417·18 

Migration of Rural Youth 
(Deb. 3, Vol. XXX, 20·11-2007) 
CoJ.318-23 

World Bank Study on River Development . Migration of Youth . 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 17, Vol. XXXI, 07-12-2007) 
~3~ ~5M4 
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Proposal for Youth Festivals/ i ZooIOlic:a1 Park(s) 
Programmes Death of Endangered Deer in Delhi Zoo 
{Deb. 9, VOL XXX, 28-11-2007) (Deb. 15, Vol. XXXI. 05-12-2007) 
Col. ISO-81 Col. 303~ 

Self Employment Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 199-200 

Medical Facilities to Zoos and Wildlife Wings 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 255 



PART II-NAME INDEX 



NAME INDEX 299 

Aaron Rashid, Shrt J.M. 

Allotment of Small Mining Blocks 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 222-23 

Auction of Spectrum 
(De~. 13, Vol. XXXI, 03-12-2007) 
Co1.163+i 

Border Dispute between India and China 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 309-10 

Clearance of Mining Lease Applications 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 71-72 

Control on Sting Operation 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 207-08 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth . 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 566-68 

Diversion of Revenues by GMR 
(Deb. 16, VoLXXXI. 06-12-2007) 
Co1.214-15 

Emission of Greenhouse Gases 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 50-52 

Export oflron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 188-89 

Free and Compulsory education upto 
Higher Secondary Level by Shri Ram 
Kripal Yadav (Res) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 523-25 

Growth of Economic Development 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 230 

High Level Meeting on Road Accidents 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 169-71 

Irregularities in Health Insurance 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 140-41 

New Coal Distribution Policy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 226-28 

Publishing of Papers and Patents through 
NIPER 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 96-97 

Service Conditions ofPrasar Bharati 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. lOS 

Shortcomings un~er PMGSY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.215-17 

Testing of Samples of Electronic Meters 
(Deb. 17, Vol. XXXI, 07-)2-2007) 
Col. 58-j9 

Abdullakutty. Shrl 
Development of Infrastructure Sector 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 5 

Integrated Child Development Services 
Scheme 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 7 

Acharia. Shrl BRsu Deb 

AdditionlExclusion of Medicines frOlTl the 
List of Controlled Medicines 
(Deb. 5, Vol. XXX, 22-11-2007) 
COI.S-9 

Auction or Coal Blocks 
(Deb. 9, Vol..XXX, 28-11w2007) 
Col. 103-04 

Closure of Coal Mines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 15-16 
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Cooperation between SAIL .and MIs 
Arcelor MinaI 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 84-85 

Discontinuation of AD Valorem Duty 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 93 

Regional Leprosy Training and Research 
Institutes 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 232-36 

Revision of Pay Elements in RRB 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 345 

Enhancement in Postal Technology Selling up of Joint Venture Projects by 
(.Deb. 7. Vol. XXX. 26-11-2007) I RCF 
CoJ:64~ (Deb. 10. Vol. XXX. 29-11-2007) 

Freight Corridor Routes Col. 352 
(Deb. 10, Vol. XXX, 29-11-2007) Setting up of Nuclear Power Plants 
CoU20-21 (Deb. 4, Vol. XXX. 21-11-2007) 

Illegal Iron Ore in the Wagons I Col. 369 
(Deb. 16. Vol. XXXI. 06-12-2007) I Standing Committee on Railways-32nd. 
Col. 193 33rd and 34th Reports-Presented 

KirlCiskar Pneumatic for Road Railers (Deb. 2. Vol. XXX. 19-11-2007) 
(Deb. S. Vol. XXX. 22-/1-2007) Col. 515-16 , 
Col. 163-64 

Need for effective Implementation of Child 
Labour (Prohibition and Regulation) 
Act, 19!6 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 500-04 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 740-43 

PuruliaArms Drop Case 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 241 

Rate of invest on RRB Deposit 
(Deb. 6, Vol. 'XXX, 23-11-2007) 
Col. 151-52 

Re~tructuring ofSEBs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Cot 10-1 1 

RC(;Ognition of Auociation ofRRBs 
(Deb .. 17, Vol. XXXI, 07-12-2007) 
Col2S8 

Standing Committee on Railways-35th 
Report-Presented 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 492 

Takeover of Rolling Stock Sick Units 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 145-46 

Welfare Measures for Lie Agents 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 97-98 

Acharya, Shri Prasanna 
Need for harmonious functioning of three 

organs of State-Legislature, Judiciary 
and Executive (DUR 193) 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 600-07 

Adltya Nath, Yogi 

Activities ofHUJI 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 110-11 

Activities of ULFA 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 33-34 
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Encroachment on Railway Land I Allocation to Education Sector 
(Deb. 10, Vol. XXX, 29-11-2007) (Deb. 8, Vol. XXX, 27-11-2007) 
CoU3 Co1.391-92 

lSI Activity at In~o-Nepal Border I Ban on Export oflron Ore 
(Deb. 8, Vol. XXX. 27-11-2007) (Deb. 3, Vol. XXX. 20-11-2007) 
Col. 224-25 Col. 468.72 

National Lake Conservation Plan 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 141 

Need to include 'Bhojpuri' language in the 
Eight Schedule to the Constitution 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 523-24 

Need to reconstruct the 'Mahesara Setu' 
on NH 29 (E) between Gorakhpur and 
Sonauli in Uttar Pradesh (MUR 377) 

City Gas Distribution Networks 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 160-61 

Collection of Funds for AfforestatIon 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 133-34 

Committee on Economic Backwardness of 
OBCs. 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 83 

(Deb. 17. Vol. XXXI, 07-12-2007) Containers of Waste Oil Lying in Ports 
Co1.319-20 (Deb. 4, Vol. XXX, 21-11-2007) 

Poor Mobile Service ofBSNL Col. 335-36 
(Deb. 7, Vol. XXX, 26-11-2007) Credit Availability to Small Scale Industries 
Col. 60 (Deb. i, Vol. XXX, 19-11-2007) 

Revival ofClosed/Sick Fertilizer Units Col. 143-44 
(Deb. 5, Vol. XXX, .22-11-2007) CreditTa~tofBanks 
Col. 13942 (Deb. II, Vol. XXXI, 30-11-2007) 

Situation arisirfg out of spread of Col. 457-58 
Encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 477-78,489-93 

Terrorist Training Camps in Neighbouring 
Countries 
(Deb. 14, Vul. XXXI, 04-12-2007) 
Col. 14749 

Adsul, Shri Anandrao Vlthoba 
13th Finance Commission 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 297 

Agricultural Policies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.4S9-61 

De-leasing of Property by Navy 
(Deb. 2, Vol. XXX, 19-11 ~2007) 
Col. 46S-66 

Decline in Sex Ratio 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.SI3-22 

Deolining Number of Working Days 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. laO 

Delays in Project at MOL 
. (Deb. 7, vor. XXX, 26-11-2007) 

Col. 307 

Development in Railways 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 178-79 



302 WKSABHA 

Development of Group Housing and . Fuel Efficiency Norms for Automotive 
Commercial Projects by the Railways Sector 
(Deb. 16, Vol. XXXI, 06-12-2007) (Deb. 9, Vol. XXX, 28-11-2007) 
Col. 196 Col. 125-26 

I'levelopment of Tourism 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 131-32 

Distribution of Kerosene 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.lDO-02 

Domestic Violence Act 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col2S" 

Drop Out Rate 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 457-62 

Drop Out Rate among Girls 
(Deb. 3, Vol. XXX, 20-11-2007) 
Cot. 401-02 

. Eradication of Child Labour 
(Deb. hl, Vol. XXXI, Ol-12-2007) 
Col. 247-48 

Evaluation ofRTI Act 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.6S 

Excellence Awards 
(Deb. 10, Vol. XXX, 29-1I-2007) 
CoI.3ID-1I 

Extension ofNREGS 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.IIS-16 

FDI in Industries 

Funds Collected from Coal India limited 
Employees for Prime Minister's Relief 
Fund 
(Deb. 4, Vol. .XXX, 21-11-2007) 
CoI.511-13 

Gender Gap 
(Deb. 17, Vol. XXXI, 07-12-2001) 
CoI.210 

Government Plans to Start Housing Index 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.l43-44 

Growth of Dairy Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 206-07 

Housing Schemes for Rural Landless 
Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.I64-6S 

III Effects of Tobacco 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.2S9-61 

III Effects of Mobile Phones 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 477-79 

Implementation of Rural Development 
Project by NABARD 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 132-34 

(Deb; 14. Vol. XXXI, 04-12-2007) Import of Goods from China 
CoI.S (Deb. 3, Vol. XXX, 20-11-2007) 

Foreign Assistance for Rural Development 
Schemes 
(Deb. II, Vol. XXXI, 30-] 1-2007) 
Col. 87-96 

Forward Trading of Retinery Products 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 226 

Col.l26-28 
Import of Wheat 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.IS9-61 

Inter-State Transfer of Electricity 
(Deb. II, Vol. XXXI, 30-11-2007) 

. CoI.473 
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International Co-operation on Fake 
Currency 
(Deb .. 8, Vol. XXX, 27-11-2007) 
Col. 180-83 

Investment in Research and Development 
(Deb. 1 S. Vol. XXXI, 05-12-2007) 
Col. 227-28 

Joint development of futuristic Combat 
Aircraft 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 338-39 

Land Allotment to Political Parties 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.64~S 

Laws to Regulate Surrogacy 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 160 

Laying of New Railway Line through 
Public-Private Partnership 
(Deb. S. Vol. XXX, 22-11-2007) 
Col. 294-95 

Maternal Mortality Rate 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 186-90 

Mega Projects 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 244-50 

Mining policy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 141-43 

Mobile Signals 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 347-48 

Mobilization of Funds 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 131 

National Family and Health Survey-3 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 307-09 

National Floor Level Minimum Wages 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 225-26 

Need to accord approval to the 
amendments made by the Maharashtra 
LegisJativeAssembly to the Prevention 
of Food Adulter.ation Act, 1954. 
(MUR3n) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 527 

Need to create separate Development 
Board for Konkan region (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007)' 
Col. 514 

Oil Imports 
(Deb. 10, Vol. XXX, 29- )1-2007) 
CoJ.321-23 

Patent on Ayurvedic Medicines 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 63-64 

Pipeline Transmission Network 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 169-71 

Power Generation Target 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 459-60 

Power Shortage 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 10-20 

Preferential Trade Agreement 
(Deb. 14, Vol. XXXI, 04-J~20()7) 
Col. 186-87 

Preservation of Minor Languages 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 401-02 

Prices of Chemical Fertilizers 
(Deb. I, Vol. XXX" 15-)1-2007) 
Col. 143-45 

Prices of Pharmaceutical Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 137-38 

Private Investment in Technical and 
Higher Education 
(Deb. 3, Vol. XXX, 20~11-2007) 
Col. 446-47 
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Re-Development of Mumbai High by 
ONGC 
(Deb. S, Vol. XXX, 22-11-2007) 
CO!.23S 

Regulator for Domestic Carriers 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 161 

Review of Legislation regarding Women 
and Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.264~ 

Revival of Sick PSUs 
(Deb. /, Vol. XXX. /5-1/-2007) 
Col. 131-44 

Road Transport Act 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 101-02 

Scraping State Level Common Entrance 
Tests 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 111-12 

Setting up of Funds for the Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 217 ' 

Setting up of Institutes of Science 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 323 

Shortage of Doctors, Nurses and Para-
Medical Staff 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 29S-97 

Shortage ofSkiIJed Manpower in Textile 
Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co!. 346-47 

Small Hydro Power Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 48 

Standing Committee on Transport, 
Tourism and Cultu~ I 24th, 125th and 
I 26th Reports-Laid 
(Deb. 3, Vol. XXX, 20- 11-2007) 
Col. 504 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Pa)meflt of Bon us 
(Amendment) Bill. 2007-Consid. & 
Passed 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 589-90 

Supply orGas to Power Projects 
(Deb, 10, Vol. XXX, 29-11-2007) 
Col. 227-28 

Swasthya Bima Yojana for Unorganised 
Workers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 253-56 

Theft of Strategic Information from 
Defence Establishment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 303-04 

Transportation of Agriculture Products 
through Rail Network 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 277-78 

Upgradation of Small Airports 
(Deb. I, Vol. XXX, I S-II-2007) 
CoI.IS9-60 

US Support to Protect India's Wild Tigers 
(Deb. 9, Vol. XXX. 28-11-200.7) 
Co!. 307-08 

Advani, Shri LK. 
Indo-US Nuclear Agreement (OUR 193) 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 42S-41 

Proposal to set up Special Economic Zone 
in Nandigra'm, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 608-31 
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AIUWII, Dr. Dhirendrl 
Assistance to Non-Governmental Organisation 

(D.eb. 9; Vol. XXX. 28-11-2007) 
Col. 332-33 

Capacity Utilisation of Ordnance Factories 
(Deb. 13. Vol. XXXI. 03-12~2007) 
Col. 2S8-64 

Global Study on Indian Rivers 
(Deb. 4, Vol. XXX, 21·11-2007) 
Col. 145-46 

Growth Centres 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 150-60 

Hydrology Project II 
CBllnquiry against Otlicers I (Deb. 7, Vol. XXX, 26-11-2007) 

(Deb. IS. Vol. XXXI. OS-12-2007) Co1.339-40 
Col. 279-80 

Compulerisation of Panchayats 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 469-70 

Constitution of Hindi Salahkar Samiti 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 372 f 

Construction in Violation of Court Order 
(Deb. 17. Vol. XXXI. 07-12·2007) 
Col. 124 

Death due to Snake Bites and Monkey Biles 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 306-07 

Disinvestment in Mining Industry 
(Deb. 14. Vol. XXX\. 04-12-2007) 
Col. 432-33 

Expansion and Development Plan for Telecom 
Services 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 234-36 

Financial Assistance to the State Governments 
(Deb. 16. Vol. XXXI, 06·12-2007) 
Col. 30S-10 

Financial Sources ofTerrorists 
(Deb. 3, Vol. XXX, 20·1\·2007) 
Col. 341 

Fire Incidents at ONGC Production Areas 
(Deb. S, Vol. XXX, 22-11·2007) 
Col. 201 

Funds to Panchayats 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 68-70 

Implementation of Excise Duty on Naphtha 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. ISS-56 

Improvement in the Working of Passport 
Offices 
(Deb. 9. Vol. XXX, 28-11-2007) 
·CoI.22S-26 

Investments in Undertakings 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 126 

Irregularities in Motor Vehicle Insurance 
Claims Settlement 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 132 

Irregularities in Selection of Board of 
Directors in Banks 
(Deb. II, Vol. XXXI, 30·11-2007) 
Col. ISS 

Irregularities in Swajaldhara Scheme 
(Deb. 6, Vol. XXX, 23-11·2007) 
Col. 147 

Land Auction by DDA at Low Rates 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.l31 

Loans by HUDCO to Jharkhand 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.3ll-12 

Meters of Private Power Supply 
Companies 
(Deb. II, Vol. XXXI, 30-1J ·2007) 
Col. 419-20 
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Metro Rail for Jharkhand 
(Deb. ", Vol. XXXI. 30-" -2007) 
Col. 252 

Misuse of Concessions by Exporters of 
Handicrafts 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 175 

National Family and Health Survey-3 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 307-09 

Naxalites and Mafia Caught in Sanctuaries 
and Tiger Reserves 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 103 

NCDC Assistance for Setting up of Cold 
Storages 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 373-80 

Non-procurement of Levy Sugar 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 193 

Non-availability of Medical Books in 
Hindi Medium 
(Deb. I 5. Vol. XXXI. 05-12-2007) 
Col. 132 

Private Consultants in CPWD, DDA and 
HUOCO 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 267-68 

Private Power Supply Companies Under 
RTIAct 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 133-34 

Progress under Sarva Shiksha Abhiyan 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 241-43 

Protection of Witnesses 
(Deb. 3, Vol. XXX. 20-11-2007) 
Co1.212-13 

Recognition under NCTE 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 271-78 

Reduction in Interest Rate opfLoans to 
SHGs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 157-59 

Reforms in Banking Sector 
(Deb. 6. Vol. XXX, 23-11-2Q07) 
Col. 367-68 

Royalty on Gas and Oil 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 56-58 

Sugar Export to Bangladesh 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 333-34 

Supply of Kerosene Oil to Jharkhand 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 53-55 

Television Transmission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 392-96 

Unemployment in Mining Industry 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 220-21 

Utilisation of Water Reservoirs 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 260 

Village Electrification through Solar and 
Bio-Gas Energy 
(Deb. II. Vol. XXXI, 30-11-2007) 
Co1.25-31 

Violation of Broadcasting Norms by 
Foreign Companies 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 44-50 

Violation of Norms by Private Power 
Distribution Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 179-80 

Ahir. Shri Hansraj G. 
Khesari Dal 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 228 
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Addition/Exclusion of Medicines from the 
List of Controlled Medicines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Co/.'l-II 

Agricultural Information 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 478-79 

Amendment in Labour Laws 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 228-29 

Asia-Pacific Economic Cooperation Forum 
(APEC) 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 43-44 

Ban on Export of Non-Bas mati Rice 
(Deb. 3. Vol. XXX. 20-11-2007) 
CoI.213-14 

Ban on Manufacturers of Spurious Drugs 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 142-43 

Ban on Rice Expon 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 309 

800m in Stock Market 
(Deb. 6, Vol. XXX. 23-11-2007) 
Co1.l19-20 

Civic Facilities to Urban Poor 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 137-38 

Constitution (Scheduled Castes) Order 
(Amendment of the Schedule) by 
Shri Hansraj G Ahir-Int. 
(Deb II, Vol. XXXI. 30-11-2007) 
Col. 570 

Constitution (Scheduled Tribes) Order 
Amendment Bill 2007 by Shri Hansraj 
GAhir-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 571 

Crisis in Mid-day Meal Scheme 
(Deb. 3. Vol. XXX. 20-11-2007) I 
Col. 188-92 

Cunailment of Flight Hours for CPl 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 251-52 

Curtailment of Staff Strength in CIl 
Subsidiaries 
(Deb. IS. Vol. XXXI. OS-12-2007) 
Col. 148-50 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General), 200S-06 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 425-26 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Repon of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 536-37 

Development of Inland Waterways 
(Deb. I S, Vol. XXXI, OS-12-2007) 
Col. 5S-S7 

Displaced Farmers (Rehabilitation and 
Other Facilities) Bill. 2007 by 
Shri Hansraj GAhir-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 569-70 

Doha Round of Talk 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 346-48 

Domestic Violence Act 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 386-87 

Drawing of Unauthorized Subsidy by 
Fenilizer Companies 
(Deb. 5. tVol. XXX, 22-11-2007) 
Col. 98-99 

Encyclopaedia of Revolutionaries and 
Freedom righters 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 250 
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Enlisting of Denotitied, Nomadic and 
Semi-Nomadic Tribes 
(Deb. I, Vo/. XXX. 15-1.1-2007) 
Col. 108 

Environmental Restoration Projects 
(Deb. IS, Vo/. XXXI, 05-12-2007) 
Col. 250-51 

Ethanol Blended Petrol 
(Deb. I, Vol. XXX, 15-11-2007) 
Col.4647 

Export of Handicrafts and Handlooms 
Products 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 68-70 

Extension ofNREGS 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 115-16 

Fake Auto Finance Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 186-87 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 177-78 

Houses for Weaker Sections 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 24-28 

Import of Goods from China 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 326-28 

Increase in Working Days under NREGS 
(Oeb. 2, Vol. XXX, 19-11-2007) 
Col. 75-76 

Indo-Israel Defence Deal 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.413 

hftroduction of New Courses by CSSE 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 243 

Jail Reforms 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 3 10-27 

Loan for Cooperative Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 191-92 

Loans by Cooperative Banks 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 342-45 

Losses suffered by Exporters 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 392-94 

Medicinal Plants 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 382-84 

Mumbai as International Financial Centre 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.1l0 

National Bamboo Mission 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 267 

Need to lift ban on production of'Khesari 
daJ'·(MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 355-56 

Need to set up a Central University in 
Gadchiroli district, Maharashtra 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 497-98 

Nithari Case 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 399-400 

Organ Transplantation Facilities 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 493-96 

Procurement of Rice 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 77-83 

Programme to Check Malnutrition 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 509 

Qualifications of Teachers 
(Deb. 8, Vol. XXX, 21-11-2007) 
Col. I 49-SO 
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Railway Passes to Hockey Players 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 202-03 

Reforms in Higher Education 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 262-63 

Rehabilitation of Children Living on 
Footpath 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 373-74 

Request for Supply of Additional Coal 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 547-48 

Residential Schools for Child Labour 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 389-91 

Restructuring of Agricultural Loans 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 238-4 I 

Review of Police Act 
(Deb. 3. Vol. XXX. 20-11-2007) 
CoI.3I'-13 

Role of Panchayati Raj Institutions in 
Implementation ofNREGS 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 327-28 

. Setting up of New Plants by NMDC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 53 

Situation arising out of fall in the level of 
ground water, resulting in scarcity of 
water in the country particularly in rural 
areas and steps taken by the 
Government in this regard (CA) 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 6, 9-11 

Smuggling of Bamboos 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 295 

Smuggling of Bears 
(Deb. 1 S. Vol. XXXI, 05-12-2007) 
Col. 277-7' 

Supply of Sub-standard Coal to Power 
Piants 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 89-91 

Support Price for Crops 
(Deb. 2, Vol. XXX, 19- II -2007) 
Col. 427 

Trade with Pakistan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 344-45 

Transportation of Cargo by Air 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 175-76 

Use of Railway Surplus Land for 
Agricultural Purposes 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 270-71 

Vacant Posts of Judges 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col.4-5 

Water Management 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 265-67 

Ajaya Kumar. Shrl S. 

Agricultural Growth 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 419-20 

AIDS Awareness Programme • 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 89-96 

Cancellation ofFJights from Calicut 
(Deb. 5, Vol. XXX. 22-11-2007) 

. Col. 277-78 

Education Loan 
(Deb. 2, Vol. XXX, 19-1 1-2007) 
Col. 42-44 
(Deb. 11, Vol. XXXI. 30-11-2007) 
CoI.4S6 

Import ofFish 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 473-78 
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Import of Palm Oil 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 39 
(Deb. 13, Vol. XXXI, 03-.12-2007) 
Col. 298-99 

Kayamkulam Power Project 
(Deb. 2, Vol. XXX, 19-1 '-2007) 
Col. 158-59 

Krishnapattanam Ultra Mega Power 
Project 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 136 

Opening of Kendriya Vidyalayas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 187-88 

R&D in Science and Technology 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 242-43 

Review for Spectrum Allocation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 188-89 

Right to Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 465-66 

Setting up of Energy Management Centre 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.1J6-17 

Setting up of Renewable Energy Projects 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 265 

Shoa:tage of LPG 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 29-34 

Slow Pace of Gauge Conversion 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. 104 

Social Security Card 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 265-66 

Survey for New Railway Lines 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. 3142 

T.O. Eradication programme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 123 

Ajlalle, Shri Guhlflm 
Construction of Seep at Power Project 

(Deb. 6, Vol. XXX, 23.-11-2007) 
Col. 148-49 

Need to include 'Sanwara' Community of 
Chhattisgarh in the list of Scheduled 
Tribe Category (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.4IO-11 

Ajnala, Dr. Rattan Singh 
Proposal to set up Special Economic Zone 

in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.702-OS 

Ananth Kumar, Shri 
CNG Facilities 

(Deb. 16. Vol. XXXI. 06-12-2007) 
Col.216-17 

Creation of Vacancies for Persons with 
Disabilities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 130-31 

Illegal Mining oflron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 32-34 

Rejection of indigenous Weapons by 
Armed Forces 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 119-20 

Review of Dr inking Water Schemes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 115-20 . 

Rural Electrification 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 237-42 
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Standing Committee on Finance-
58th Report-Presented 
(Deb. 8. Vol. XXX. 27-11-2007) 
CoJ.449 

Standing Committee on Finance-59th to 
65th Report-Presented 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 490-91 

Statutory Resolution Re: Approval. of 
Proclamation by President in Relation 
to the State of Karnataka (Res.) 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 507-14 

Storage and Transit Losses 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 397401 

Welfare Schemes for Disabled Persons 
lOeb. 16, Vol. XXXI, 06-12-2007) 
Col. 110-11 

Angadi, Shrl Surcsh 
Creation of Buffer Zone in Belgaum, 

Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 335 

Decrease in Export ofSTPI 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 199 

Durgaduani Tidal Power Project in West 
Bengal 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 64 

Eco-Tourism 
(Deb. 5, Vol. 'XXX. 22-11-2007) 
Col. 187-90 

Elected Memt1ers in Panchayati Raj 
Instittttions 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 74-78 

Exclusion of Castes from OBCs List 
(Deb. 10. Vol. XXX. 29-11 ~007) 
Col. 303 

Incentive to Women Entrepreneurs 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 246-52 

Increase in Mobile Towers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.301"()3 

Interest Subvention Scheme 
(Deb. 13. Vol. XXXI, 03-12-2007) 
CoJ.204"()S 

Investment Proposals from NRls . 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 108 

Laws to Regulate Surrogacy 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 160 

Measure for Safety of Tigers 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 165-68 

Medicinal Plants in Hilly Areas 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 358-59 

Modifications in Technology 
Upgradation Fund Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.401..()4 

Nanotechnology Centre 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.37-39 

Need to modernize Belgaum Airport in 
Karnataka (MUR 377) 
(Deb. 15. Vol. XXXI, OS-12-2007) 
Col.4II-12 

Need to re-schedule and reduce the travel 
timings ofuRani Chennamma Express" 
between Bangalore &. Belgaum 
(MUR317) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 49S-96 

Oillmp6rts 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 321-23 



312 LOKSABHA 

Organ Transplantation Facilities 
(Deb. 4. Vol. XXX. 2'-' '-2007) 
Col. 493-96 

Pay Revision ofPSU's Employees 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 95-96 

Plight of Employees in Garment Industries 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 64 

Project for Identification of Heritage Sites 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 161'{;2 

Railway Projects in Karnataka 

Ansari, ShrfAtBl 
Demands for Supplementarry Grants 

(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-Jl-2007) 
CoJ.S30-31 

Antony, Shri A.K. 
Armed Forces Tribunal Bill. 2007-

Consid. and Passed 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 362-63 

Appadurai, Shri M. 
Airports in Tamil Nadu 

(·Deb. I, Vol. XXX, 15-11-2007) 
(Deb. 16. Vol. XXXI, 06-12-2007) Col. 178-79 

. Col. 285-93 I· Cargo Handling by Ports 
Recognition of Institutions I (Deb. IS, Vol. XXXI, 05-12-2007) 

(Deb. 14. Vol. XXXI. 04-12-2007) I Co1.30S-10 
Col. 359-66 I Crime Rates in Metro Cities 

(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 57-59 Satellite Imagine for Rail Navigation 

(SIMRAN) 
(Deb. 5. Vol. XXX. 22-11-2007) 
Col.61~3 

Scarcity of Drinking Water in Cities 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 23S-39 

Setting Up of Renewable Energy Projects 
(Deb. 6. Vol. XXX. 23-11-2007) 
CoI.26S 

Six-Laning ofNH 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 98-110 

Spurious Gas Cylinders 
(Deb. 16. Vol. XXXI. 06-12-2007) 

Development of Handicrafts and Textile 
Sectors 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 449-50 

Diversion of foodgrains 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 497-500 

Education Loan 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 42-44 

Encroachment on Railway Land 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 197-98 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 29-35 

Export ofTextileiGarments 
(Deb. '3. Vol. XXXI, 03-12-2007) Col. 41-42 

. CoI.IS3-SS 
Supply of LPG Cyhnders 

I Fake Universities and Colleges 
(Deb. 10. Vol. XXX. 29-1J -2007)! (Deb. S, Vol. XXX. 27-11-2007) 
Col. 207-08 . COt: 264~6 
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GUidelines for Film Certification I Rehabilitation Work in Tsunami Affected 
(Deb. 8, Vol. XXX, 27-11-2007) Areas 
C_LI4 (Deb. 4, Vol. XXX, 21-11-2007) 

Harassment of Foreign Tourists Col. 243-48 
(Deb. 5, Vol. XXX, 22-11-2007) S & T Institute in Tamil Nadu 
Col. 127 (Deb. 11, Vol. XXXI, 30-11-2007) 

Indigenous Uranium for Nuclear Power Col. 141-42 
Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.30H)4 

Integrated Transport Policy 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 316-17 

Issuance of Visa at Airports 
(Deb. 8, Vol. XXX. 27-11-2007) 

Setting up of Power .Project by NTPC at 
Cheyyur in Tamil Nadu 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.65~6 

Strikes in Banks 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 148 

Col. 205 Sustainable Develorwent of Sugarcane 

I (Deb. 2, Vol. XXX, 19-11-2007) Jobs to Handicapped Persons 
(Deb. 13. Vol. XXXI, 03-12-2007) i Col. 236-37 
Col. 269-74 Urban Poverty Alleviation Scheme 

Need for harmonious functioning of three (Deb. 6, Vol. XXX, 23-11-2007) 
organs of State i.e Legislature, Co1.259~2 
Judiciary and Executive (DUR 193) Argal, ShrlAshok 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 572-74 Assistance to Families of Martyrs 

(Deb. 2, Vol. XXX, 19-11-2007) 
Need to expedite four-Ianing of NH-7 Col. 476 

between Tuticorin and Tirunelveli in 
Tamil Nadu (MUR 377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 535 

Private Insurance Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 141-42 

Promotion of Tourism 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 252-53 

Protection of Shareholders 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 200 

Recruitment of Group 'C' & 'D' Posts 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 302 

Diversion of Excess Water 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 302-08 

Licensing of Arms 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 257-58 

Maintenance of Bungalows of MPs 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 256-57 

Need to expedite the four laning ofNH-3 
passing through Murena Parliamentary 
Constituency, Madhya Pradesh 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 320 
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Need to undatake puge conversion of 
OwaUor-sbeopur rai~~ine in Jhansi 
DiYision (MUR177) 

Backlog ofSCslSTs in JOC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 165-66 

(Deb.', Vol. XXX. 21~J 1'-2007) Bannin, on Pre-Natal Diagnostic Test 
(Deb. U. Vol. XXXI, 05-12-2007) Col 511 . 

Plantation alon, Agra-OwaHor 
Expntuway 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 97-98 

TelephoQe Tower on Rent 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.3n-f18 

Tennination of Services of Officials of 
PMF . 
(Deb. 8; Vol. XXX, 27-11-2007) 
Col. 95-96 

Alkan' Kumar, Sbri 
Indian Boilers (Amendment) Bill, 2007-

Consid. and Pus 
(Deb. JJ, Vol. XXXI, 30-11-2007) 
Col. 537-f 1,563-65 

. Atb8W81e, Sbrl Ramdu 
Addiction of Alcoholism 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 51-52 

Agricultural Subsidy 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoUI-53 

Allocation of Additional Fund from lAY 
in Flood Affected Areas 
(Dib. 2, Vol. XXX, 19-11-2007) 
CoL 102'()3 

Allocation of Funds to DRDAs 
(Deb. 17, V<?1. XXXI, 07-12-2007) 
Col. 30-31 

A110tmeat of Land to Small Scale Industrial 
UW 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 147-41 

Atrocitiet apinlt sc/ST 
(Deb. 5, Vol. XXX, 22-11-2007) 
Coi.110 

0>1.177-79 '. 
Biographyof1'r_edom 'Fighters on 

Doordwan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 398-f02 

Bonus Points on Air-Mileage 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 89-91 

Cattle Survey 
(Deb. 7, Vol. XXX, 26-1) -2007) 
Co1.263-66 

Committee on Contract Labour 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 164-65 

Computer Education in Panchayats 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 183-85 

ConstructionlMaintenance of NH 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.S22-l2 

Corruption Cases in Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 422-26 

Cross Border Smuggling 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 157 

Decline in Export oflndian Tea 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 223-24 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 603-04 



NAME INDEX 315 

Digging of Wells 
(Deb. )3, Vol. XXXI, 03-12-2007) 

. Col. 254 
Dwelling Units for Urban Poor 

(Dob. 6, Vol. XXX, 23-11 .. 2007) 
Col 400-1 0 .. , 

Expansion of Health Services in AIIMS· 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 282 

Facilities for Vaishno Devi Pilgrims 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 8S-89 

Financial Assistance to the State 
Governments 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 305-10 ... 

Fish Production .. 
(Deb. 13. Vo/.XXXI, 03-12"2007) 
Col. 403 -. 

Flying/Gliding Clubs 
(Deb. I, Vol. XXX, 15-11-2007) 
CoI.tS2-83 

Free Legal Aid to Poor 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 236-41 

Funds for Inter-State Bridges and Roads 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 181-86 

Governance of Reservation Policy 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 284-SS 

Government Quarters 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoL22S-38 

Guidelines for Film Certification 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 34 

High Commissioners and Ambassadors 
Posted in Indian Mission . 
(Dcb .. IS, Vol. XXXI, 05-12-2007) 
Col. 259-60 

Hostel Facilities for SCa 
(Dob. 5, Vol. XXX, 22~1l-2007) 
Col. 177 . 

ll1epJ Export of~o GII'IIIIII1I ~ 
(Deb. 11, Vol. XXXI; 30-U-2oo7)" 

. eol. 312-13 . 

Increase in Production ofTuar Silk 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 495-98 

Indo-US NuclearAgreement(DUR 193) 
(Deb. 9, Vol. XXX. 28-11-2007) 
Co1.5~7 

Launch of Community Bued ServiCes 
(Deb. 11, Vol. XXXI. JO-IIr2007) 
Col. 446 

Minimum Support Price for Cotton 
(Deb. 13, Vol. XXXI, 03-1t-2007) 
Col. 63-64 

Minority Cell 
(Deb. 3, Vol. XXX, 20-11 .. 2001) 
Col. 463 

Modernisation of Railway Stations in 
Maharashtra 
(Deb. 5,-VoJ. XXX, 22-11-2007) 
Col. 239-40 

Mother Dairy Booths 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 429-3 I . 

Navodaya Vidyalayas 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 29 

Need .for harmonious functioning ofdlroe 
organs of State-Legislature, Judiciary 
and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 623-25- -, 

Need to provide 20" reservation/1ft jobs 
to the people be10nging to General 
Category on~the basis of their 
pOpll1at1oni~R J 77) 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 766 
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Need to resist reported violation in Indian 
territory by China at Tawang in 
Arunachal Pradesh (MUR 377) 
(Deb. B. Vol. XXX. 27-11-2007) 
Col. SIB 

Organisation of Exhibition on Indian 
Industries 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 186 

Outstanding Amount against State 
Government 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 229-30 

Patriotic Films 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 304-12 

Pending Industrial Cases 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 355-57 

Pl-ople .Living in Unauthorized Colonies 
in Delhi 
(De~. 17, Vol. XXXI. 07-12-2007) 
Col. 149-50 

Pilferage of Petrol and Diesel 
(Deb. I, Vol. XXX. 15-1/-2007) 
Col.lB7-B8 

Pollution in Delhi 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Col. 327-28 

Production of Aluminium 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 426-27 

Productio(lofFertilizers 
(Deb. 5; VoL XXX. 22-11-2007) 
Col. 45-58 

ProjectS/Proposals from Gujarat Finance : 
and Development Corporation 
(Deb. 5. Vol. X XX, 22-11-2007) 
Col. 28()..8} 

Publication of Books 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 305-24 

Rehabilitution of Employees affected b) 
Sealing oflndustrial Units 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 252 

ResidentiallNon-Residenlial Schools for 
Scheduled Castes Children 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 38 

Rural Electrification 
(Deb. 2. Vol. XXX. 19-1/-2007) 
Col. 147-52 

\ 

Sardar Sarovar Project 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 330·31 

Security Arrangement at Tis Hazari 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 255-56 

Setting up of Eeo-Clubs 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 336-38 

Setting up of Primary Health Centres in 
Backward Villages 
(Deb. 4. Vol. XXX. 21- 11-2007) 
Col. 150-60 

Share of Small Scale Industries 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 23-24 

Short term Computer Operator Training 
Course 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 184 

Shortage of Medicines for Dog Bites 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 20·21 

Strike by Chemists 
(Deb. IS, Vol. XXXI, 05- 1 2-2007) 
Col. 53-55 

Suggestion on Violence in Police Custody 
(Deb. 8, Vol. XXX, 27- II -2007) 
Col. 167-69 
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Supply of Water to Delhi 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 45 I-52 

Technology Mission for Livestock 
Development 
(Deb. 7, Vol. XXx', 26-11-2007) 
Col. 346 

Television Transmission I 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 392-96 I 

Textile Design Exhibition 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 488-89 

Training of Officers of Indian Oil 
Corporation 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 248-50 

Trauma Centres in Delhi 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col.I02.(n 

A~dikesavulu, Shrl D.K. 
Indo-USN uclear Agreement (DU R 193) 

(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.517-i9 

Azmi, Shri lIya, 

Need to send a Central team to survey 
and recommend measu res for 
renovation of ' Gop am au', a historical 
place at Hardoi district, Uttar Pradesh 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.SOO-01 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large s~ale vinlence 
(DUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 687-88 

'Bachda', Shri Oachi Singh Rawa' 
Inter-Cantonment Transfer of Staff 

(Deb. 13, Vol. XXXI, 03-12-2007) 
TV IRadio Relay Centre Col. 118 

(Deb. 8, Vol. XXX, 27-11-2007) • 
Col. 402-34 I Need to regularize the services of 

I volunteers trained by Sashastra Seema 
Bal in Gorilla Warfare in Uttarakhand 
(MUR377) 

Voters List 
(Deb. 6, Vok XXX, 23-11-2007) 
Col. 374-75 

Workers of Closed Industrial Units in Delhi 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 185-86 

World Bank Sponsored Nutrition Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 201-02 

Atwal, Shri Charnjit Singh 

Committee on Private Members' Bills and 
Resolutions-33rd Report-Presented 
(Deb. IS, Vol XXXI, 05-12-2007) 
CoI:356 

Uniform Syllabus in Educational 
Institutions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 27-28 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S44 

Relocation of Par king Space in Lansdowne 
Cantonment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 442 

Bahuluna, Shrl Vijay 
Charging of Octroi by Cantonment Board 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 181-83 

Four-Laning ofJ'iH . 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 43 

Grants for Tribal Areas 
(Deb. I J, Vol. j·XXI, 30-11-2007) 
Col. 178 
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Guidelines for Creating Wildlife Habitats 
(peb. 4, Vol. XXX, 2 J -J J -2007) 
Col 47 

New National Highways 
(Deb. 9-4 Vol. XXX: 28-11-2007) 
Col. 25-27 

~ilitation Programme for the OUBtees 
ofTehriDam 
(Deb. JJ, Vol. XXXI, 30- I 1-2007) 
CoI.~54-55 

g-.hastra Seema Bal Bill, 2007-Consid. 
&. Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Co1.6t~3 

Supply of LPG in the Himalayan States 
(Deb. 10, Vol. XXX, 29-11-2007) 
CQU78-79 

TQuri$m in Himalayan States 
(Deb. 10, Vol. XXX. 29-11-2007) 
CoI.-1IS-16 

.... 1, Sbrl Pawln Kumar 
Demands-for Supplementary Grants 

(General}-2007"()8 and Demands for 
Excess Grants (General)-2005..()6 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.603"()5 

Band. Sbrl Juubhal Dh.Dabhal 
Air Travel Fare 

(Deb. I, Vol. XXX, 15-11-2007) 
CoI.I02"()3 

Amendment in Existing Rules of 
Construction 
(Deb.5.~ Vol. XXX, 22-11-2007) 
Col 138 

Appointment of Director in DDA 
(Deb. 6. Vol. XXX, 23-11-2007) 
CoL411-12 

City Gas Distn"ution Networks 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.I~1 

Coding Scheme for Kala-Azar 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 265-66 

Collection of Funds for Afforestation 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 133-34 

Control on Sting Operation 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoJ.207"()8 

Death of Lions 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.366~7 

Discrimination against Dalits and Muslims 
in Securing Jobs in the Private Sector 
(Deb. 5, Vol. XXX, 22-11-2007) 
Co1.20S..()6 

Encouragement to Registration of Birth 
of Girl Child and Girl Education 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col.318 

Fair Practice Code in Recovery of Loans . 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 137 

Fuel Efficiency Norms for Automotive 
Sector 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 125-26 

Growth of Dairy Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.206"{)7 

Inclusion of Waste Management in 
School Curriculum 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 239-40 

Investment in Research and Development 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 227-28 

Investment of Money 
(Deb. 16, Vol. XXXI, 06-12.2007) 
Col. 89 
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Land Dispute atlndo-Bangladesh Border I Upgradati~n of Industrial Training 
(Deb. 3, Vol. XXX, 20-11"-2007) Institutes 
CoI.370~71 (Deb. 2, Vol. XXX, 19-11·2007) 

Mother-Child Care Plan 
Col. 55 

(Deb. 6, Vol. XXX, 23-11-2007) Visit of World Bank Chief to India 
Col. 366 (Deb. 2, Vol. XXX, 19-11-2007) 

Col. 100 
New Coal Distribution Policy 

(Deb. 9, Vol. XXX, 28-ll-~007) 
Col. 226-28 

Open Toilet System in Railway Coaches 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 24-25 

Pesticides used by Farmers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 125 

Promotion of Homoeopathy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 280-81 

Protection to Marine Species 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 229-30 

Public Private Partnership in Rapid Mass 
Transport 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 131-32 

World Bank Study on River Development 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.3S4 

Barku. Shrt Shlnpd. Damod.r 
Committte to Ban Lottery Trade 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 225-26 

Barman. Prot Basudeb 
Indira Gandhi National Tribal University 

Bill, 2007-Coniid; &: Pass 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col.4S9~1 

Use of Thorium as Fuel 
(Deb. 4, Vol. XXX, 21"-11-2007) 
Col. 8 

Barman,.Sbri Hlten 
Agricultural Land 

(Deb. 7, Vol. XXX, 26-1 f-2007) 
Col. 272-74 

. . Food Parks 
SAARC Home MmlstersConference (Deb. 10, Vol. XXX. 29-H-20(1) 

(Deb. 3, Vol. XXX, 20-11-2007) Col. 333-35 
Col. 240-41 , 

Food Testing Laboratories 
Scraping State Level Common Entrance (Deb. 5, Vol. XXX, 22.11-2007) 

Tests Col. 255-56 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 111-12 

SEZfor Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 317-78 

Theft of Strategic Information from 
Defence Establishment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 303-04 

Foreign Loan for Sarva ShikshaAbhiyan 
(Deb. 3, Vol. XXX. '20-11-2007) 
Col. 219-20 

Gap between Rural and l:!rba"l EducatIon 
(Deb. 8, Vol. XXX. 27-11-2007) 
CoI.I~7 

Increase in Number of Shifts 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 238 
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Jobs for Physically Challenged Persons 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 67 

Local Seeds 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.· J 82-B4 

New Complaint fonns for Catering Service 
in Trains 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 86-87 

Production from Animal Husbandry 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.209-J I 

RO:M' 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 163-74 

Supply of LPG Cylinders 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 207 

Barman, Shri Ranen 

Concession for Ethanol Production 
(Deb. 2, Vol. XXX. 19-11-2007) 
0,1.4849 

Electrification of Villages 
(Deb. 6, Vol. XXX, 23-1/-2007) 
Col. ISO 

Energy from Urban and Industrial Waste 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 245-52 

Food Parks 
(Deb. ·10, Vol. XXX, 29-11-2007) 
Cot 333-35 

Food Processing Units 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 40-46 

Foodgrains Processed by Cottage 
Industries 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 72-73 

Health Schemes for Poor People 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 65-88 

Literacy Rate among SC/ST 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 271-76 

Opening ofllTs 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 51-58 

Power from Urban Waste 
(Deb. 6, Vol. XXX, 23-11 -2007) 
Col. 309-/0 

Rehabilitation Package to Farrtlers 
(Deb. 7. Vol. XXX, 26- J 1-2007) 
Col. 4244 

Second Green Revolution 
(Deb. 7, Vo/. XXX, 26-JJ -2007) 
Col. 226-27 

Stem Cell 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 280 

Utilization of Fruits and Vegetables 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 59-60 

Barq, Dr. Shaflqur Rahman 

Setting up of Low-Cost Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 45-46 

Dauri, Shrimati Susmita 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007-Consid. & 
Pass 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 531 

Baxla, Shri Joachim 

Fruit Pulp Industries 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 63-66 

Import of Flour 
(Deb. 2, Vol. XXX, 19-1/-2007) 
CoI.312 

Irregularities in Indian Education System 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 285-86 
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Jawahar Navodaya Vidyalayas ,. Rise in Price of Consumer Items 
(Deb. 3, Vol. XXX, 20-11-2007) (Deb. 7, Vol. XXX. 26-11-2007) 
Col. 432-44 Col. 93-99 

Paediatric Doses of Anti-Retroviral Drugs I Rules for Foreign Institutional Investors 
(Deb. 4, Vol. XXX, 21-11-2007) I (Deb. II, Vol. XXXI. 30-11-2007) 
Col. 251-52 Col. 163-64 

Production of Pulses and Oilseeds 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 51 

Scholarship to Economically Backward 
Students 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 172 

Training Institute in Goa 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 148-49 

Benarmin, Shrl A. V. 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 548-49 

Education Loan 
(Deb. 11, Vol. XXXI. 30-11-2007) 
Col. 456 

Meltdown due to SEBI Announcement on 
PN 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 108-09 

Money Deposited in Non-Banking 
Finance Companies 
(Deb. 6, Vol.' XXX, 23-11-2007) 
Col. 307-09 

Multi-Modal Treatment for Cancer 
Patients 
Wdl, 4. Vol. XXX, 21-11-2007) 
Col. 121-22 

Rt >resentation Received Regarding Four 
LaningofNH 
(Deb. 9, Vol. XXX. 28-11:2007) 
Col. 134-35 

Safety and Security of I. T. Employees 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 195-96 

Setting upon Nursing and ANM Schools 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 2 1-26 

Bhadana, Shri Avtar Sinlb 

Export of Major Minerals 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 162-63 

Growth of Mining Industry 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 111-12 

Payment by Directorate of Advertising and 
Visual Publicity 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 283-84 

Review of DIP Guidelines 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 59-60 

Bhalora, Shri Mahavir 
14th SAARC Summit 

(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 281-82 

Accelerated Urban Water Supply 
Programme 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 408-14 

Agricultural Land 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 272-74 

Allotment of House~ under Indira AwlS 
Yojana 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 223-24 
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Anaemia in Teenaged Girls and Pregnant 
Women 
(Deb. II, Yol. XXXI, 30-1 J -2007) 
Col. 63-64 

Anganwadi Centres 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 22S-26 

ATM Facility 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 156-57 

Census of Irrigation Projects 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 243-44 

Children with Special Needs 
(Deb. 3. Yol. XXX. 20-11-2007) 
CoI.4S7-58 

Command Area Development and Water 
Management Programme 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 212-16 

Declining Population of Tigers 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 161-66 

Development of Water Resources 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 417-26 

Discontinuation of Centrally Sponsored 
Scheme 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
Col. 45-46 

Diversion of Foodgrains 
,(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 497-S00 

Dryland Farming 
(Deb. 13. Vol. XXXI.. 03-12-2007) 
Col. ]44-49 

Eye Donation' 
(Deb. ] 5, Vol. XXX~, 05-12-2007) 
Col. 161-66 

Four-Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 27-51 

Funds Saved due to Discontinuation of 
Schemes 
(Deb. IS. Yo I. XXXI, 0~-12-2007) 
Col.2S7 

Indira Gandhi National Tribal University 
Sill, 2007-Consid. & Pass 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 466-68 

Infrastructure for Soil, Seeds and Crops 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 72 

Integrated Child Development Services 
Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
C01.3S3-62 

Kisan Credit Card 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 272·74 

Kutir-Jyoti Yojana under Tribal Sub Plan 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col. 397 

Malnutrition and Underweight among 
Children upto Three Years 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 428·38 

Manufacturing of Cheaper Iron Tablets 
(Deb. 5, Vol. XXX, 22·11-2007) 
Col. 114 

Mid-Day Meal Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 29-32 

Missing Persons 
(Deb. 3, Vol. XXX, 20-11·2007) 
CoI.3S6-68 

Modification in List of Scheduled Tribe 
(Dtb. 6, Vol. XXX, 23·11-2007) 
Col.41!ll 

National Highways during II th Five Year 
Plan 
(Deb. 9, Vol. XXX, 28·11·2007) 
Col. 234-31 
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National Small Industries Corporation 
(Deb. 14. Vol. XXXI. 04.12·2007) 
Col. 409·12 

National Urban Transport System 
(Deb. JI. Vol. XXXI. 30· II ·2007) 
Col. 360 

Need to release funds for • Jal Grahan 
Yojana' in Udaipur district, Rajasthan 
(MUR377) 
(Deb. 17. Vol. XXXI. 07·-12·2007) 
Col. 321 

New Schemes for Eradication of 
Unemployment 
(Deb. 13, Vol. XXXI. 03·12·2007) 
CoJ.34344 

Nonns for NAIS 
(Deb. 7, Vol. XXX, 26· 11·2007) 
CoI.3So.SI 

Post Harvest Loss 
(Deb. 2, Vol. XXX, 19· 1f·2007) 
Col. 476·78 

Scholarships for Higher Education to 
Students 
(Deb. II. Vol. XXXI, 30.JI·2007) 
Col. 199 

Shortage of Primary Schools and Teachers 
(Deb. 3, Vol. XXX, 20·1 1·2007) 
Co1.416·17 

Shortage of Teachers in Residential 
. Schools 

(Deb. 8, Vol. XXX. 27·11-2007) 
Col. 328·29 

Target under Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXX, 20·11·2007) 
CoJ.222·34 

Targets and Achievements under Public 
Secto~ Undertakings 
(Deb. 14, Vol. XXXI, 04·12·2007) 
Col. 98 

Teacher·Student Ratio 
(Deb. 8, Vol. XX~, 27·11·2007) 
Col. 268·72 

Pradhan Mantri Rozgar Yojana . T rt S b'd S h ranspo U 51 Y c erne 
(Deb. 8, Vol. XXX, 27-11-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 208-12 

Profit/Losses by Indian Bank Branches 
Abroad 
(Deb. 17, Vol. XXXI, 07·12-2007) 
Col. S2-S3 

Progress ofNH Projects in Rajasthan 
(Deb. 4, Vol. XXX, 21-1 1-2007) 
Col. 171-82 

Reduction in Food Subsidy 
(Del:r. 7, Vol. XXX, 26-11-2007) ,. 
Col. 423-24 ' 

Col. 261-64 
BhaUal. Shri 
Renovation of Hostels for the Students 

of Scheduled Tribes 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.6S~ 

Committee on Economic Backwardness of 
OBCs 
(Deb. I, Vol. XXX, IS-II-2007) 
Col. 83 

Rural Livelihood Projects Compensation for Delay in Revision of 
(f)eb. 17., Vol. XXXI. 07-12-2007) I Coal Royalty Rates 
Col 1~2-j;} (Deb. 4, Vol. XXX; 21-11-2007) 

Scholarships for Higher Education to SC' Col. 57-S8 
StuClents. Development of Airstrips 
(Deb. 10, Vol. XXX, 29-11-2007) (Deb. lO, Vol. XXX, 29-11-2007) 
Col. 109-1 I ' Col. 299-300 
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Old Age Homes I Condition of Primitive Tribal Groups 
(Deb. 10. Vol. XXX. 29-11-2007) (Deb. 2, Vol. XXX, 19-11-2007) 
Col. 140-41 : Col. 136-37 

Practice of Untouchability and Caste I Creation ofSEZ in A&N Islands 
Discrimination i (Deb. 17, Vol. XXXI. 07-12-2007) 
(Deb. 10. Vol. XXX. 29-11-2007)· Co1.200 
Col. 98-102 

Rainfall During Monsoon 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 288 

I 

Development of Renewable Energy 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 171-72 

Solar Energy I Disaster Risk Management Programme 
(Deb. 17. Vol. XXXI, 07-12-2007) I (Deb. 8. Vol. XXX, 27-11-2007) 
Col. 132-34 ' Col. 225-26 

Terms for Allotment of Kiosks at the: 
Railway Stations : 
(Deb. 16. Vol. XXXI. 06-12-2007) i 
Col. 2-3 

Educational and Loan Facilities to 
Minority and Backward Community 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 129-30 

Bhakta, Shri Manoran.ian Floor Price for Tea Growers 
Agricultural Wing at Rome (Deb. 3, Vol. XXX, 20-11-2007) 

(Deb. 13, Vol. XXXI, 03-12-2007) i Col. 330 
Col. 126-28 . Funds Collected from Coal India Limited 

Airlines to Fly Overseas 
(Deb. I. Vol XXX, 15-11-2007) 
Col. 158 

Employees tor Prime Minister's Relief 
fund 
(Deb. 4. Vol. XXX. 21-11-2007) 

Allotment of Additional Spectrum I Col. 511-13 
(Deb. 2. Vol. XXX. 19- 11-2007) " Garbage Disposal 
Col. 505-06 

Assessment o~ New Railway Zones 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 196-98 

Assistance for IT Companies 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 243 

Changes in Company Law 
(Deb. 2, Vol. XXX, 19-'11-2007) 
Col. 99-100 

Oearance of Mining Lease Applications 
(Deb. 14, yol. XXXI, 04-12·2007) 
Col. 71-72 

Competition Commission 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 177 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 227-28 

Incentives to Exporters of Textiles 
(Deb. 2, Vol. XXX, 19~1 1-2007) 
Col. 500·501 

India-Myanmar-Thailand Highway 
(Deb. 15, Vol. XXXI, 05·12-2007) 
Col. 323 

Inter-Ministerial Group for Auto Policy 
(Deb. 10, Vol. XXX, 29· 11·2007) 
Col. 293-94 

Introduction of Electric-Cum-Diesel 
Hybrid Locomotives 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 22S-26 
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Irregularities in Indian Education System I Re~u/arjsation of Daily Wagers 
(Deb. 8, Vol. XXX, 27-11-2007)! (Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 285-86 : Col. I SO 

ITDC Hotels in the Country 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 328-30 

Rehabilitation of Displaced Persons 
(Deb. B, Vol. XXX, 27-11-2007) 
Col. 226-27 

Long Term Visa Sale ofHaldia Unit ofHFCL 
(Deb. 14. Vol. XXXI, 04-12-2007) I (Deb. 16. VO/. XXXI, 06-12-2007) 
Col. 94 i Col. 257-5.8 

National Horticulture Board ! Sale of Surplus Land of Sick CPS·~ Js 
(Deb. 2. Vol. XXX. 19-11-2007), (Dcb. I, Vol. XXX, 15-11-2007) 
Col 357-63 ; Col. 168 

Need 10 appoint regular college lecturers : Salient Features of Deemed Forest 
in Andaman & Nicobar Islands i (Deb. 4. Vol. XXX. 21-11-2007) 
(MUR 377) I Col.24142 
(Deb. B. Vol. XXX. 27-11-2007) : 
Col. S07'()B ; Setting up of Power Exchanges 

(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 159 Need to check the further spread of i 

'Leppropyrocis' in Andaman and I 
Nicobar Islands(MUR 377) I Shelter for Tsunami 2004 Victims 
(Deb. 2. Vol. XXX. 19-11-2007) i (Deb. 17. Vol. XXXIJ 07-12-2007) 
Col. 522-23 : Col. 66 

New Resettlement and Rehabilitation I Stoppage of Through Trains at Major 
Policy I Terminals 
(Deb. 6. Vol. XXX. 23-11-2007) I (Deb. I. Vol. XXX, IS-II~2007) 

Col. BI-83 i Col. 60-61 
Penalty on Delay/Cancellation of Flights 

(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 151 

Pollution Free Transport System 
(Deb. I S. Vol. XXXI. 05-12-2007) 
Col. 96-97 

Programmes for Women 
(Deb. H, Vol. XXXI, 03-12-2007) 
CoL2i3-76 

Public-Private Partnership for FPI in 
Andaman and N icobar Islands 
(Deb. 10, Vol. XXX. 29-11-2007) . 
Col. 121-22 

Public-Private Partnership in 
Collaboration with K VIC 
(Deb. 8, Vol. XXX. 27-11·2007) 
Col. 113 

Task Force for Railway Security 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoLIBS 

Tax Benefits to Exporters 
(Deb. 17, Vol. XXXI. 07-12-2007) 
('01.251-52 

Tsunami Relief Fund 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 172-74 

Use of Fireworks during Diwali in A & N 
Islands 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col.2SI-52 

Vacant Post of Teachers 
(Deb. 14,- Vol. XXXI, 04-12-2007) 
Col. 367-68 



326 LOKSABHA 

Water crisis in Andaman and Nicobar 
Islands 
(Deb. 2, Vol. XXX, 19-1.1-2007) 
Col. 266 

White Paper on Availability ofWarer 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 326 

Women Employed in Government Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 471 

Bhardwaj, Shri H.R. 
Need for harmonious functioning of three 

organs of State i.e Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 586-608 

Bbal'Java, Sbri Glrdb.ri Lal 

Entry Fee 
(Deb. 16,-Vol. XXXI, 06-12-2007) 
Col. 299-300 

. Foreign Pilots in the Cockpit 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 173 

Guidelines for Film Certification 
(Deb. 8, Vol. .XXX, 27-H-206i%) 
Col. 3-4 

Land Allotted toNGOs by the Let 00 in 
NDMCArea 
(Deb. n, Vol. XXXI, 30-11-2007) 
CoI.2SJ-S4 . 

Manual Scavenging 
(Deb. I I, Vol. XXXI, 30-H .. 2~7,) 
Col. 109-10 . 

Millennium Development Goals 
(Deb. 9, Vol. XXX, 2S-I1-2007) 

Air fare for Haj Pilgrims Col. 15-16 
(Deb. 16, Vol. XXXI, 06-12-2007) NCRB Report on Death and Suicide ease. 
Col. 103-04 (Deb. 14, Vol. XXXI, 04-12-2007) 

Allocation of Spectrum to GSM Operator 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.21S-19 

Average Number of Working Days under 
NREGS 
(Deb. -U, Vol. XXXI, 30-11-2007) 
Col. 170-73 

Award of degrees to DU Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Cpt. 71 

Cart~lisation by the Air.line Companies 
(Deb. 10, Vol. XXX, 29-11-2007) 
COl. 2-4 

Cess on Exploitation of Ground Water 
(Deb. 13, Vol. XXXI, 03-1"2-2007) 
CoI.)33 

Corlusion Among GSM Operators 
(Deb. 13, Val. XXXI, 03-12-2007) 
Col. 371-72 

Complaint apinIt BPCL Officiala 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 309-10 

Col. 162-74 
Need to convert NH-8 between New Delhi 

and Jaipur into six lane (MUR 371) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.3S4 

Need to upgrade Malviya Engineering 
College at Jaipur to the level ofIndian 
Institute ofTec:hnology (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.3S3 

Policy for Allocation of Funds 
(Deb. 9, Vol. XXX, 28~11-2007) 
Col. 283-87 

Retirement' Age of Teachers in Central 
Universities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 228·29 

Situation arising out of shortage of 
fertilizers in various parts of the 
country and steps taken by the 
Government in this regard (CA) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col.37S 
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Standard of Higher Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 143-44 

Threat to Indian Economy 
(Deb. 8, Vol. XXX, 27- JJ -2007) 
Col. 107-08 

Direct-ta-Home Service 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 239-40 

Export of Arms by Ordnance Factories 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 361.{';2 

< UN Assistance for Drinking Water Projects Field Hospitals of Army 
(Deb. 17, Vol. XXXI, 07-12-2007) (Deb. 7, Vol. XXX, 26-11-2007) 
Col. 5 I-52 Col. 308 

Utilisation of Spectrum 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 76-77 

World Military Games 
(Deb. 7; Vol. XXX, 26-11-2007) 
Col. 79-80 

Dishnol, Shri Kuldeep 
Assistance to Workers Deported from Gulf 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 364.{';S 

Guidelines for E-Waste 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 296-97 

Harassment to Passengers by TIEs and 
Security Staff 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.IS6-S7 

Helicopters Hired by ONGC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 76 

Autistic/Mentally Retarded Passengers Improvement in Quality of Buffaloes 
(Deb. S, Vol. XXX, 22-11-2007). (Deb. 7, Vol. XXX, 26-11-2007) 
Col. 174-75 Col. 71-72 

Capacity Utilisation of Ordnance 
Factories 
(Deb.' 13, Voi. XXXI, 03-12-2007) 
CoI.2S8-64 

Causes of Increasing Road Accidents 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 290-93 

Introduction of Means-cum-Merit 
Scholarship 
(Deb. I S, Vol. XXXI, OS-12-20<J7) 
Col. 62 

Leech Therapy 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Co1.2S2 

Check on Fraudulent Activities of Local Call between Delhi and Bhiwani 
Companies (Deb. 2, Vol. XXX, 19-11-2007) 
(Deb. 11, Vol. XXXI, 30-11-2007) CoI.2lJ-12 
Col. 120-21 

Closure of Ordnance Factories 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoJ.228 

Conatruction of Fly over on NH~2 between 
Deihl and Faridabad 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 122-23 

Minting of Visual Handicapped Friendly 
Coins 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoJ.99 

MSP for Crops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 107-0. 
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Non-Combat Wing ofSSB f Borkataky, Sbrl N .... YIID Chandra 
(Deb. 8, Vol. XXX, 27-1 J -2007) Situation arISing out of violen~t: during 
Col. 82 and after the recent demonstration by 

Old Age Pension Scheme 
(Deb. 17, Vol XXXI, 07-12-2007) 
Col. 195-96 

Oral Substitute Therapy Programme 
(Deb. 9, Vol. XXX, 28-11-2007) I 
Col. 86-88 , 

Rai! Linkage from Bhiwani and Hissar to 
Shirdi 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col.IOO~1 

Release ofUfe Convicts 

All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 498-99 

Bose, Shri Subrata 
Adoption of Children 

(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 117 

Allocation to Non Governmental 
Organisations 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 353-55 (Deb. 3, Vol. XXX, 20-11-2007) 

Col. 133-34 I Appropriate use of Fertilisers 
. (Deb. 7, Vol. XXX, 26-11-2007) 

(Deb. 6, Vol. XXX, 23-11-2007) I Col.77 
Col. 163-74 Digitization of Material for Higher 

Rice Export 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 100 

Setting up of Independent National 
Commission for Naturopathy and Yoga 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col,146 

Study on Himalayan Glaciology 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 45-46 

Survey on Endangered Species 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 361-62 

Time-Scale Promotion in Armed F orees 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 320 

Uniform Power Tariff Policy 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 312-13 

Education 
(Den. 3, Vol. XXX, 20-11-2007) 
Col. 132-33 

Energy from Urban and Industrial Waste 
(Deb. II, Vol. XXXI. 30.11-2007) 
Col. 245-52 

Food Parks 
(Deb. 10, Vol. XXX, 29-11·2007) 
Col. 333-35 

Food Processing Units 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 40-46 

ILO Project for Creation of Employment 
Opportunities 
(Dcb. 2, Vol. XXX, 19-11-2007) 
Col. 287-89 

Improvement of Science Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 76 . 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 546-48 
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Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(DUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 730-3-1 

Strengthening of Agricultural Sector 
through Science 
(Deb. 6, Vol. XXX, 23-1 1-2007) 
Col. 33-36 

Botcha, Shrimati Jhansi Lakshml 
Budget for AAY 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 220-24 

Child Protection 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 203-04 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 398-400 

Demands for Supplementary Grallts 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 577-79 

Diversion of Foodgrains to Bangladesh 
(l'eb. 2, Vol. XXX, 19-11-2007) 
Col. 489-90 

Flight Safety Record of Services 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 196-97 

Horns in Captivity 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 238-39 

Huji Militants in Bangladesh 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 183-84 

Indira Gandhi National Tribal University 
BiI~ 2007-Consid. &. Pass 
(Deb. 1 S, Vol. XXXI,OS-12-2007) 

, Col. 483-84 

Indo-US Joint Military Exercise 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 297-98 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
COI.SS3-SS 

Misuse of Passenger Train Services 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 125 

Need for harmonious functioning of three 
organs' of State i.e Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.5S8-S9 

Need to launch campaign for prevention 
of AIDS among women (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.S41-42 

Non-functional Pay Scales in CSIR 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. ISS 

Organic Farming 
(Deb. 17, Vol. XXXI, 07-12~2007) 
Col. 22-26 

Resurfacing of Tigers 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 136-37 

Shifting Base of Militant to Soutlrfndi~ 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.30S 

Sting Operation 
(Deb. 14, Vol. XXXI,.04-12-2007) 
Col. 411 

Strengthening of the Rupee 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 86-87 

BudhoUa, Shrl RaJDlrayaD 
Cargo Shipping Service with Pakistan 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 89 
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Compulsol)' Security CheCks in the Trains I Need to undertake the restoration work of 
(Deb. 16, Vol. XXXI, 06-12-2007) 'Surya Mandir' a historical monument 
Col. J4(4) in Bundelkhand region ofUuar Pradesh 

(MUR377) 
Coverap of Aksshwani and Doordarshan (Deb. 17, Vol. XXXI, 07-12-2007) 

(peb. 14, Vol. XXXI, 04-12-2007) i Col. 322-23 
Col. 233-34 

Direct Tax Collection 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 192-93 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.ln-78 

Funds for Construction ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 123-24 

lrido-Bulgaria Agreement on Atomic 
Energy 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 265 

Indo-Myanmar Trade' 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.263~5 

Indo-Pale Trade 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 341-44 

Modernization of Ports 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Co1..128-30 

Need to form a New State ofBundelkhand 
(MUR3n) 
(Deb. S, Vol. XXX, 22-1) -2007) 
Col. 332-33 

Need to release a commemorative postal 
stamp in bOnQur ofPandit Parmanand, 
a great freedom fighter from 
B\lndel~d region of Uttar Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
eoi.380-81 

New Civil Aviation Policy 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 229-30 

Permanent Seat in UNSC 
(Deb. IS, Vol. XXXI, 05:'12-2007) 
COl.2S6 

Promotion of Regional Trade 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 82-83 

Public Sector in Retail Business 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 209 

Purchase of New Aircrafts 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 49-50 

ROJVY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 163-74 

Setting up ofDii Refineries 
(Deb. 10, Vol. XXX, 29-11-2007) 
C01.12S-26 

Shortage of Light Combat Aircraft in Air 
Force 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. lOS 

Upliftment of Silk Producers 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 168-12 

Welfare ofDlder Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 294-300 

Bwiswmuthlary, Shrl' Sun •• 
Khunuur 

Development oflrription 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 32 
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Indira Gandhi National Tribal University 
Bill, 2007 - Consid. &, Pass 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 481-83 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 483-86 

Vacant Posts of Judges 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 8 

Chakraborty, Dr. Sujan 
Cases Registered with NHRC 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 23 

Density of Herbal Plants 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 32·33 

Statutory Resolution Re: Approval of 
Proclamation by President in.Relation 
to the State of Kama taka (Res.) 
(Deb. 7. Vol. XXX, 26-11-2007) 
Co/.S27-29 

Chakraborty, Shri Swadesh 
Development oflrrigation 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 18-34 

Filing of Patents in India 
(Deb. 8, Vol. XXX, 27-] i-lOO7) 
Col. 104-06 

Need to give compensation to dependents 
of security personnel who laid down 
their lives in counter hl$~Jrgcmcy 
operations, at 'Par with martyrs ofKargil 
(MUR377) 
(Deb. J3, Vol. XXXI, 03-12-2007) 
CoI.S46 

Organic Fertilizers 
(Deb. 13, Vol. XXXI, 03-12-.2007) 
Col. ]21-24 

Professional Educational Institutions 
Chakraborty,ShrlAjoy (Deb. 3, Vol. XXX, 20-11-2007) 
Ingredients Permitted in Beverages Col. 164~8 

(Deb. IS, Vol. XXXI, 05-12-2007) Retail Trade 
Col. 127-28 (Deb. 13, Vol. XX?,I, 03-12-2007) 

Limits on Use of Pesticides Col. 139-40 
(Deb. 15, Vol. XXXI, 05-12-2007) Rise in Price of Consumer Items , ' 
Col. 222-23 (Deb. 7, Vol. XXX, 26-] 1-2001) 

Need to review the allocation of spectrum Col. 93-99 ';.1 
to the private GSM operators in Sale of Gas by'the Reliance Company i' . 
Telecom sector (MUR 377) (Deb. 10, Vol. XXX, 29-1J-2007) 
(Deb. 14, Vol. XXXI, 04-12-2007) Col. 79-80 
Col. 524·25 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-J2=2007) 
Col. 480·81, 82·83 

Statut~ry Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and Nati.9J1al Capital 
Territory M Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
&, Pass. 
(Deb. 8, Vol. XXX, 27-11·2007) 
Col. 532-33 
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Tyre Corporation of India Limited 
(DiaiIvesIment ofOwnersbip) BiI~ 2007 
-Consid. a: Pap 
(Deb. 6, Vot XXX .. 23-11-2007) 
Col. 485-86 

Demands for Supplementary Grants 
(Genera/), 2007-08, and; Demands for 
Excess GntntB (OcncraI), 2005-06 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 406-09 

. Density of Herbal Plants 
vacant POItIin Central Government and (Deb. 15, Vol. XXXI, 05-12-2007) 

Public Sector Undertakings Col. 31-32 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COIlS(; 

ClraUba, Sbrl KJrtp 
Need for harmonious functioning of three 

organs. of State i. e Legislature, 
Ju~iciary and Executive (DUR 193) 
(De~. 14, Vol. XXXI, 04-12-2007) 
CoI.5S9-63 

Electoral Reforms Commission Bill, 2006 
by Shri C.K. Chandrappan-Consid. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col.611-IS 

Food Security Mission 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 34-38 

formation of Special Purpose Vehicle by 
Steel Companies 

Situation arising out pf violence during (Deb. I O,Vol. XXX, 29-11-2007) 
and·after·the recent demonstration by Col. I I 1-12 
All Adivasi Students Association of I Free and Compulsory education upto 
As$am (AASAA) on 24th November, Higher Secondary Level by Shri Ram 
2001 at Guwahati and steps taken by Kripal Yadav (Res.) 
the·Government in this regard (CA) (Deb. 6, Vol. XXX, 23-11-2007) 
(Deb. 13, Vol. XXXI, 03-12-2007) Col. 553-55 
Col. 493-94 Free Trade Agreement with ASEAN 

Standing Committee on Petrole.um and 
Natural Gas-1 Sth, 16th and t 7th 
Reporu--Presented 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. SIS 

Cbaadrap .. a, Shrl C. It 
Boom in Stock Market 

(Deb. -6 .... Vol. XXX, 23-11-2007) 
Col. J.l9-2Q 

Corporatisation ofDMS 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 201 

CUt in LPO Production by Reliance 
Industries Ltd. 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 106 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 355-56 

Indira Gandhi National Tribal Unlvenity 
Bill, 2007-Consld. " Pus 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
Col. 464-66 

Indo-Iran Gas Pipeline 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 44-45 

Indo-US Nuclear Agreement (DUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 496-99 

Millennium Development Goals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 8-17 

NH Project on BOT Buisln Kerala 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.311 
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Railway Facilities for Sabarimala 
Pilgrimage in Kerala 
(Deb. 5, Vol. XXX, 22-11-2007, 
COl.14S 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007-Consid. &. Pass 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.525-26 

Rules under Forest Rights Act 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 21 

Sashastra Seema Bal Bill, 2007- Consid. 
&. Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 54-55 

Seventh World Toilet Summit 
(Deb. 17, Vol. XXXI. 07-12-2007) 
CoI.258~0 

Shortage of LPG 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoJ.33-34 

Streamlining Passport Offices 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 98-100 

Supply of Medicines to CGHS 
Dispensaries 
(Deb. 4, Vol.'-XXX. 21-11-2007) 
Col. 48-50 

US Sanctions Imposed on Iran 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 179 

World Bank Assistance 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 194-98 

Charenamel, Shrl Mani 

Afforestation Project 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 141-44 

Chatterjee, Sbrl Saatalrl 
Demands for Supplementary Grants 

(Rai/ways) 2007-08 lAd Resolution Ie: 
.ApprovalofR~inSixth 
Report pf Railway' ConYen,ton 
Committee (2004) . 
(Deb. 10, Vol. XXX, 29-11-1007) 
Col. 480 

FDI in Industries 
(Deb. 14, Vol. XXXI, 04-12-2001) 
CoI.3~ 

Need to take suitable action on the 
demands of employees working in 
Regional Rural Banks (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.S47 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of BOIl Us 
(Amendment) BilL 2007-CorUt." Pas 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 579-83 

Supply of Medicines to CGHS 
Dispe~saries 
(Deb. 4, Vol. XXX, 2 1·1 1-2007) 
Col. SO 

Chaure, Shrl Bapu Harl 
Action Plan to Combat Water-Borne Diseases 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 278-79 

Amendment in Labour Laws 
(Deb. 2, Vol. XXX, 19-11-2001) 
Col. 228-29 

Anti-terrorism training to Foreign Armies 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. ]80-82 

Anusandhan Vikas Ratna to Private 
Companies 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 238 

Atrocities against DaHts 
(Deb. 8, Vol. XXX, .a-II-2007) 
CoI.13~2 

Awareness Campaign for Toilet Facilities 
(Deb. 6, Vol. XXX '2'L lI-2007) 
Col. 117-18 
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Bonus to the Workers ofRINL 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 167-68 

Clinical Trials by Multinationill Companies 
(D~b. 9, Vol. 'XXX, 28-11-2007) 
Col. 301-02 

Construction of Hotels Near International 
Airports 
(Deli . .5, VoJ. XXX, 22-11-2007) 
0,1. 112-13 

Directions to New Mobile Compinies 
(Deb. ~, Vol. XXX, 19-11-2007) 
Co1.2~7 

Disbursement of Loan by Canara Bank to 
Micro and Small Industry Units 
lDeb •. J I; Vol. XXXI, 30-11-2007) 
Col.I8O-t1 

Drying up of Riven in Maharashtra 
(Dell. 9, Vol. XXX, 28-11-2007) 
Co1.183. 

Fir~ T~.trhg I..ab in DRSO 
(Deb. 10, Vol. XXX, 29-11-2007) 
COJ.2S2-S3 

Global Warming 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col.2ts . 

High Power Committee 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.32S 

Import of Foodgrains 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.176' 

Investment in Potrochemical Sector 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.~2 

Killing ofPenons by Blue Line Buses 
(Deb. 8, Vol. XXx. 27~11-2007) 
Col. 211-91 

Mid Day MNI Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 331 

Minimum Support Price for Wheat and 
Pulses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 338 

Modernisation of Khadi and Village 
Industry Training Centres 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 296-302 

Multi Product Spe.cial Economic Zone 
(Deb. 3, Vol. XXX, 20- 11-2007) 
Col. 398-400 

National Flood Control Commission 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoJ.236 

New Professional Courses 
(Deb. 3, Vol. XXX, 20-11~2007) 
CoI.44-4S 

New Railway Lines in Maharashtra 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 229 

Online Board Examination 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 238-39 

Pension to Senior Citizens 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 181 

Private Companies in Telecom Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 69-72 

Progress of IT Companies 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoJ.68 

Sachar Committee 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 403-04 

Sale of Equity Share 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 28S-86 

Selling of Government Shares in Public 
Sector Exploration Company 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 199-200 
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Setting up of IT Investment Sector 
(Deb. 2,\101. XXX, 19-11-2007) 
Col. 312 

Setting up' of New Steel Plant in 
M aharashtra' 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 113-IA 

Setting up of University for Women 
(Deb. 8, Vol. XXX, 27-1 J -2007) 
Col. 147 

Setting up of Zonal Offices 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 133-34 

Teachers Day 
(Deb. 3, Vol. XXX, 20-11-2007). 
CoI.316-18 

Training of Officers Abroad 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 449-S2 

Chavda, Shri Harisinh 

Action Against Violating Telecom 
Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 481-82 

Admission to Poor Children 

Cases with Economic Offences Wing 
(Deb. 11, Vol. XXXI, 30.11-2001) 
Col. 381 

CBI Inquiry Against Officers 
(Deb. IS, Vol. XXXI, OS·I2-2007) 
CoJ.279-80 

Children Working in Restaurants and 
Hotels 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 418-22 

Commercial Use of Airports 
(Deb. 10, Vol. XXX, 29-11.2007) 
Col. 231 

Compen~tion to.fanners by ONGC 
(Deb. 10, Vol. XXX, 29-1 1-2001) 
Col. 311-l2 

Competitiveness of Textile Industry 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 337-39 

Computer Literacy in Rural Areas 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 37S-80 

Contractual System 
(Deb. 17, Vol. XXXI, 07-12.2007) 
Col. 165 

(Deb. 14, Vol. XXXI, 04-12-2007) Corruption in Immigration Departm~, 
Col. 128-29 (Deb. 14, Vol. XXXI, 04-12-2,007) 

Allotment ofPCO Booths CoI.2S9-60 

(Deb. 13, Vol. XXXI, 03-12-2007) Education by IGNOU 
Col. 386-87 (Deb. 3, Vol. XXX,20-l I ·2007) 

Benefits to Drought Areas Due to Sardar 
Sarovar Project 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 34041 

BPL Families 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 368-71 

Cases Registered under MRTP Act 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 87-90 

Co1.215-16 

Exploration ofOas Reserves by ONOC 
(Deb. S, Vol. XXX, 22.11.20(7) 
Col. 38-39' 

Fake Weavers 
(Deb. 2, Vol. XXX, J !l·ll-2007) 
Col. 344-48 

Fine Against Companies 
(Deb. 6, Vol. XXX,"? }1. -2007) 
Col. 307 
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Handing over Oil wells back to Families 
after Extracting Oil and Gas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 279 

h11plementation of Labour Laws in 
Companies 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 24142 

Implementation ofMPLAD Scheme 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 486 

Involvement of Officials of MCD in 
Unauthorised Construction 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 37.1-72 

Jail Reforms 
(Deb. 8, Vol. XXX, 27- ) 1-2007) 
Col. 310-27 

Leaking of Entrance Test Papers 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 14243 

Manufacturing of Drugs 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 168-70 

Misuse of Export Oriented Units Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 193-94 

National Commission for Women 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 224-28 

Non Procurement of Levy Sugar 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 193 

Non-Utilization of Electricity by Stales 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 5-8 

Opening of LPG Agencies in Gujarat 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 70-71 

Pending Court Cases 
(Deb. 11. Vol. XXXI, 30-11-2007) 
Col. 369-72 

Raids Against FCI Officials 
(Deb. 2, Vol. XXX, 19- ) ) -2007) 
Col. 237 

Reservation ofSSlltems 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 350 

Revenue from Advertisements 
(Deb. 10, Vol. XXX, 19-11-2007) 
Col 259-62 

Review of Drinking Water Schemes 
(Deb. 17, Vol. XXXI, 07- ) 2-2007) 
Col. 115-20 

Rotten Foodgrains 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 24142 

. . . Royalty on Gas and Oil 
Need.todecIaretheroadshnktngPa~anpur- (Deb. 16. Vol. XXXI, 06-12-2007) 

Kandla-Khed Braha-Shyamla and I C I 56-58 
Ahmedabad-Abu road as National o. 
Highways (MUR 377) SUTvey Regarding Demand of Food grains 
(Deb. 16, Vol. XXXI, 06-12:.2007) (Deb. 2, Vol. XXX. 19-11-2007) 
Col. 353 Col. 464 

Need to restore local rail service between 
Palanpur & Gandhidham, and 
augmentation of DMU rail service 
between PaJanpur and Ahmedabad 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 494-95 

System for Fixing Minimum Support Price 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 75-76 

Technical Feasibility for Telecom Facility 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 197 
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Vacant Posts in Banks/Insurance 
Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 383 

Violation of Human Rights by Police 
Personnel 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 303 

Violation of Norms by Private Power 
Distribution Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 179-80 

Chldambaram, Shri P. 
Appropriation (No.4) Bill, 2007-lnt, 

Consid. & Pass 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 443-4S 

Appropriation (No. S) Bill, 2007-lnt, 
Consid. & Pass 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 44S-46 

Authority for Advance Rulings on Central 
Taxes Bill, 2007-lnt. 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.31S 

Demands for Excess Grants (General), 
200S..()6 
(Deb. 3, Vol. XXX, 20-11-2007) 
COI.S06 

Demands for Supplementary Grants 
(General),2007-08 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.SOS-06 

Demands for Supplementary Grants 
(General), 2007-0S and Demands for 
Excess Grants (General), 200S-06 
(Deb. 10. Vol. XXX, 29-11-2007) 
C'ol, 'I"i-3d 

Payment and Settlement Systems Bill, 2006 
-C:)nsid. 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.SOO-S07 

Payment and Settlement Systems Bill, 2006 
-Consid. & Pass 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.S99-603 

Reconciliation of Revenue and Fiscal 
Deficit as in Finance Accounts 
2006-07 and Accounts-At-A-GJanc~ 
Budget-At-A-Glance (St.) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 311-13 

Chinta Mohan, Dr. 
Agricultural Development 

(Deb. 2, Vol. XXX, ) 9-11-2007) 
Col. 297-99 

Cess on Crude Production by National Oil 
Companies 
(Deb. I, Vol. XXX, IS-II-2007) 
Col. 43-44 

Closure of Nuclear Power Generation Units 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 148-49 -

Doha Round of Talk 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 346-48 

Export-Import 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 27S-79 

Foreign Direct Investment 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 36 

Indigenous Uranium for Nuclear Power 
Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 303-04 

Outflow of Funds from the Country 
(Deb. 2, Vol. XXX, 19-11-2001) 
Col. 116-17 

Profit Earned by PSU Refineries 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 22S-30 
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Profit of Oil Companies due to Rise in Value 
of Rupee 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 105 

Purchase of Ethanol 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 106-110 

Recognition to Medical Colleges 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 6 

Report of Expert Group on Stock Market 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 160 

Setting up of Special Economic Zones 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 480-84 

Situation arising out of shortage of 
fertilizers in various parts of the 
country and steps taken by the 
Government in this regard (CA) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 364, 375-76 

Taxes Levied on diesel and Petrol 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 208-12 

Volatility in the Stock Market 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 123-24 

Water Crisis in Reservoirs 
(Deb. 13, Vol. XXXI, 03-12-2007)' 
Col. 372-74 

Chltthan, Shrl N.S. v. 
Administrative Reforms Commission on 

Anti-terrorism Mechanism 
(Deb. 8, Vol. XXX, 21-11-2007) 
Col. 384-86 

Conversion of Telephone Exchanges 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 250-51 

Development of Handicrafts and Textile 
Sectors 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 449-50 

Employment Opportunities for Women 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 1-9 

Foreign Assistance 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 220-22 

IREP 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 175-77 

Movement of Fertilizers 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 67-69 

Need to announce early special Incentive 
Price for paddy in the country 
(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 757 

Need to provide loans on easy terms to 
farmers engaged in Animal Husbandry 
Sector(MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.41O 

Need to usher in second Green Revolution 
in the country (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 510 

New Technologies for Agricuiture 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 326-28 

Operation Black Board 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.131-32 

Quality of Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 118-20 

Re-Structuring ofSEBs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 6 
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Repair and Maintenance ofNH in Tamil 
Nadu 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 232 

Revival ofSic:k SSII 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 116 

RaNY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 163-74 

Security of Railway Passengers and 
Properties 
(Deb . .5. Vol. XXX, 22-11-2007) 
Col. 268 

SelfEmployment.Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 199-200 

Speed Post Facility in Rural Areas 
(Deb. 2. Vol. XXX. 19-1 )-2007) 
Col. 46-43 

Status of Centrally Sponsored Schemes 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 105-08 

Treatment of Spinal Injury through Stem 
Cell 

. (Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 93-94 

Welfare Schemes for Disabled Persons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 110-1 ) 

Choudhury, SbrlAbu HaRm Khan 
Proposa~:to set up Special Economic Zone 

in Nandigram, West Bengal and 
consequent large scale violence 
(DUR 193) 
(Deb 4 Vol. XXX, 21-11-2007) 
L.;J. ;.1: \0 

Choudhury, Shrf Oansagopal 
Closure of Coal Mines 

(Deb. 4. Vol. XXX, 21- I 1-2007) 
Col. 14 

Chowdbary, Shri PankaJ 

AI-Badar Threats 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 179 

Appointment of Marketing and Recovery 
Officers by RB I 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 271 

8ankins Services through Mobile Phones 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 132 

Calculation of Rate oflnflation 
(Deb. 17, Vol. XXXI, 07~12-2007) 
Col. 283 

Construction of HeJipads 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 303-04 

Damage to the House of Indian High 
Commissioner in Islamabad 
(Deb. 1.5, Vol. XXXI, '().5-12~2007) 
Col. 203-0.5 

Demolition of Lord Buddha Statue in 
Pakistan 
(Deb. 1.5. Vol. XXXI, 0.5-12-2007) 
Col.J 17-18 

Electrocution of Running Train Near Betul 
(MP) 
(Deb . .5, Vol. XXX, 22- 11-2007) 
Col. 286-87 

Entry of Male Passengers into Ladies 
Coaches 
(Deb . .5, Vol. XXX, 22-11-2007) 
Col. 249-51 

Establishment of Knowledge City 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 160 

Fake Universities and Colleges 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.264~ 

Food Security 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 86 
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Foreign Currency Exchange Counter 
(Deb. 13, Vol. XXXI, 03- ) 2-2007) 
Col. 190-91 

General Insurance by SBI 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 124-25 

Import of Bad Quality Apples from 
America 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 334-35 

'ncome Earned by the Rai/ways from the 
Passenger and Goods Trains 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col.101~2 

Indo-US Civil Nuclear Deal 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.304~5 

Terminal Markets 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.2S2-93 

Chowdhury, Shri Adhlr 

Air Pollution Due to Pesticides 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 329-30 

Appointment as Notary 
(Deb. 17, Vol. XXXI, 07-) 2-2007) 
Col. 270 

Building Plans Pending with DDA 
(Deb. 'I, Vol. XXXI, 30-11-2007) 
Col. 127-29 

Cases against blacklisted NGOs 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 27S-SI 

Child Labour in Cotton Field 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 193-94 Interest Rate on Short Term Deposit 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 197-99 Coal Shortage in Power Plants 

Juvenile Crime (Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 223-24 

~~~i2~i3vol. XXX, 23-11-2007) Coding Scheme for Kala-Azar 
(Deb. I " Vol. XXXI, 05-12-2007) 
Col. 265-66 Naxal Activities 

(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.17S-79 

Need to, introduce rail services in 
Maharajg!nj Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
toI.412-13 

Opening of Bank Account 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.16S-77 

Rise in Price ofConsu!1ler Items 
(Deb. 7, Vol: XX,:" 26-1 )-2007) 
Col. 93-99 

Setting up of Tirthatan 
(Deb. S, Vol XXX, 22-11-2007) 
CoI.19S 

Corruption in Central Educational 
Institutions 
(Deb. 14, VoL XXXI, 04-12-2007) 
Col. 219-24 

Crisis in Mid-day Meal Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.ISS-92 

Decreasing Population ofTjgers 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 119-22 

Delay in East-West Corridor Project 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 206-16 

Demands for Supplementary Grants 
(General), 2007·0S and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX,29-11-2007) 
Co1.3~3 
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Exploration of Oil and Gas 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 189-91 ' 

Export of Defence Systems 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 333 

External Debt 
(Deb. 2, Vol. XXX. 19-11-2007) 
CoI.IS4-55 

Faith of people in Judiciary 
(Deb. 2. Vol. XXX. 19- J 1-2007) 
Col. 127-28 

Fire in IT Department Bui/dings 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 187-88 

Fraudulent Withdrawal of Money through 
ATM 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 134 

Fuel Efficiency in the Aviation Sector 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 52 

Hydrogen Blended CNG 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.16S 

Illegal Mining oflron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 29 

Import of LNG from Qatar 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 7-8 

Import of Wast~ 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 282-83 

Improvement in Quality of Medicines 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 321-22 

Increase in the Drua Retail Prices 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.l64-6S 

India's Rank in Trade Development Index 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 61-62 

Indira Gandhi National Tribal University 
Bill, 2007 (Consid.) 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col.610-14 

Int.er Connection of Stal: Employment 
Exchanges 
(Deb. 2. Vol. XXX. 1~·11-2007) 

Col. 455-57 
Investment in Food Processing Sector 

(Deb. 5. Vol. XXX. 22-11-2007) 
Col. 69-72 

Issuance of Indian Commercial Pilots 
Licence 
(Deb. 10. Vol. XXX, 29-11-2007) 

. Col. 348-49 
Maintenance and Welfare of Parents and 

Senior Citizens Bill, 2007 - Consid. &, 
Pass 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 518-20 

Militant base in Delhi 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 436-37 

Mobile Number Portability 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 351-52 

Near Air Collision 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 236-37 

New Enquiry Committee on Godhra 
Incident 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 310-1 1 

Oil Imports 
(Deb. 10: Vol. XXX, 29-11·2007) 
Col. 321-23 

Pharmaceutical Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 69-70 
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Pilot Project for Central Jail 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 332-34 

Policy to Check Pollution in Cities . 
(Deb. 4, Vol. XXX, 2'-"-2007) 
Col. 95-98 

Prices of Commonly Used Medicines 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 20-22 

Punishment in Dowry Death Cases 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoJ.207 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007-Consid. & 
Pass 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Cot. 529-31 

Recommendation of NHRC on Jail 
Conditions 

. (Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.330-32 

Regularisation of Unauthorised Colonies 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoJ.318-20 

Research and Development by Pharma 
Industries 

. (D'eb. 10, Vol. XXX, 29-11-2007) 
CoJ.250-51 

Restrictions bn Older Ships 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 142-43 

Review of Drinking Water and Sanitation 
Programmes 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 81-83 

Scarcity of Water 
(Deb: 2,' Votxxx, 19-11-2007) 
Col. S9-60 

Sixth NnturafOasConference 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. 99-101 

Smuggling of Narcotics 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 136-37 

Soil Tests 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co/.13 

Special Credit Cards to Farmers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co 1.1 71-73 

Special Package for Exporters 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 41 1-12 

Swindling of funds under Rural. 
Development Schemes 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 360-61 

Target under SSA . 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 483 

Time Limit for Construction of Houses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 199-200 

Touts and Unauthorised Travel Agents 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 152-53 

Toxic Rice 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 294-95 

Visit of Ex tema I Affairs Minister to China 
and Russia 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 336-37 

World Bank Loan 
(Deb. 2, Vol. X XX, . 19-11-2007) 
Col. 9-10 

Oanpwas, Shri Bbanwar Sinp 
Demands for Supplementary Grants 

(Railways) 20~7-O8 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29.11'-2007) 
Col. 481 
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Development of Irrigation 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 30 

Integrated Child Development Services 
Scheme 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 9 

Need to generate electricity using Coal 
Bed Methane in Nagaur, Rajasthan' 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 543 

Das, Shri Khagcn 

Demands for Surplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 504-05 

Four-Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 48 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 16 

Dasgupta, Shri Gurudas 
Agreements with Foreign Countries for 

Oil ExplorationlProduction 
(Deb. I, Vot XXX, 15-11-2007) 
Col. 25-32 

Boom in Stock Market 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 119-20 

Corporatisation of OMS 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 201 

Cut in LPG Production by Reliance 
Industries Ltd. 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 106 

Formation of Special Purpose Vehicle by 
Steel Companies 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 111-12 

Integrated Child Development Services 
Scheme 
(Deb. II, Vol. XXXI, 30-11-2007) 
COl. 8-9 

Millennium Development Goals 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.8-l7 

Need for harmonious functioning of three 
organs ofStatc-Legislature, Judiciary 
and Executive (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
C01.5S2-S7 

Need for harmonious functioning of three 
organs of State-Legislature, Judiciary 
and Executive (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. SSI-S2 

Presentation of Petition-Presented 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 442 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(DUR193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 688-94 

Rules under Forest Rights Act 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 21 

Situation arising out of High Cost ofHeaJth 
Services and Need to Evolve Laws to 
Regulate Private Nursing Homes (C.A.) 
(Deb. S I Vol. XXX, 22-11-2007) 
Col. 303,306-12 
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US Sanctions Imposed on Iran 
(Deb. 9, Vol. XXX, 28· I 1-2007) 
Col.'J79 

Dasmunsl, Shrl Prlya Ranjan 

Azadi Express (St.) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 393·99 

Need for harmOniOUs functioning of three 
organs of State I.e. Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 532-39 

Proposal to set up SpCI: inl Economic Zone 
in Nandigram. Wcst Bengal and 
consequent ",rgc scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX. 21·11-2007) 
CoI.631-47 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bill, 2007-Consid &. 
Pass 
(Deb. I, Vol. XXX, 27.11.2007) 
Col. 596 

Deo, Shrl Blkram Keshari 
Demands for Supplementary Grants 

(General), 2007-01 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29·11-2007) 
Col. 393-95 

Demands for Supplementary Grants 
(Railways) 2007-01 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-]] -2007) 
Col. 588-91 

Need for harmonious functioning of three 
organs of State I.e. Legislatu're, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 579-11 

Need to raise Minimum Support Price for 
paddy with a view to promo'te paddy 
cultivation (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 522 

Rabi and KharifDues 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 5-6 

Sashastra Seema Bal Bill, 2007-Consid. 
&. Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 61-62 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007~onsid. 
&. Pass 
(Deb. I, Vol. XXX, 27-11-2007) 
CoI.SS6·S7 

Deo, Shrl V. Kishore Chandra S. 

Committee ofPrivilegcs-9th Report- Laid 
(Deb. 5, Vol. XXX, 22·11-2007) 
Col. 298 

Guidelines forCrealing Wildlife Habitats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 46-47 

Need for harmonious functioning of three 
organs ofState-Lelislature, Judiciary 
and Executive (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 566-75 

Deora, Shrl Mllind 

Age Limit for Enrolment as Lawyet 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 66 

Air Fare for Haj Pilariml 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 103-04 
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Airport at Navi Mumbai 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 176-77 

Armed Forces Tribunal Bill 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 123-25 

Armed Women's Battalion/Women 
Commandos in Trains/Stations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 24546 

Assistanc.e from Asian Development Bank 
for Power Project in J & K 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Cot 126 

Availability of Certified Seeds and 
Fertilisers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 81 

Bill on Special Economic Zone and 
Designated Areas Act, 2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.~78 

Boom in Stock Market 
(Deb. 6, Vol. XXX';' 23-11-2007) 
Co1.119-20 

Declining Population of Tigers in Sariska 
(Deb. 4,· Vol. XXX, 21·)] ·2007) 
Col. 299·302 

Demolition in Lutyen's Bungalows Zone 
(Deb. 17, Vol. XXXI, 07·12-2007) 
Col. 14849 

Deployment ofTamil Nadu Police at Tihar 
Jall 
(Deb. 14, Vo~. XXXI, 04.12-2007) 
Col. 82 

Development Plan of Eastern Coastal Part 
ofMumbai 
(Deb. IS, Vol. XXXII" 05-12-2007) 
Col. 13940 

Electronic Stamping 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 97-98 

Extension of Mid -day Meal Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 355-60 

Extension ofNREGS 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 115-16 

Firing at Sewri Hari Masjid 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 73-74 

Cleanliness Drive at Railway Stations 
(Deb. I, Vol. XXX, 15-11-2007) HealthPolicyforBPOEmployees 
Col. 58-59 (Deb. 9, Vol. XXX, 28-11-2007) 

Col. 273 
Committee on Implementation of Sachar ' 

COi'nminee Recommendations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 92 

Committee on Infrastructure 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 294 

Conference of Flight Safety 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 326 

Death of Endangered Deer in Delhi Zoo 
(Deb. IS, Vol. XXXI, OS~12-2007) 
Col. 303-04 

Ill-Effects of Mobile Phones 
(Deb. 4, Vol. XXX, 21-11·2007) 
Col. 4:77-79 

Increase in the Share Capital ofNMDFC 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 154 

Installation of ATMs in Trains 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 276 

Introduction of Business Visa between 
India and Pakistan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 95-96 
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Issue of V ... to PakistaDi Cricket fans Recruitment of HIV Positive Persons 
(Deb. 4, Vol. XXX. 21-11-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 392-93 Col. 245-46 

Joiat development of futuristic Combat Red Flag Exercise with US 
AJrcnft (Deb. 7, Vol. XXX, 26-11-2007) 
(Deb. 2, Vol. XXX, 19-11-2007) I Col 352-53 
Col. 338-39 Rehabilitation of Slum Dwellers 

Literie)' Rate antong SC/ST (Deb. I, Vol. XXX, I S-] 1-2007) 
(Deb. I, Vol. XXX, 27-11-2007) Col. 111-82 
Col 271·76 

Loss due to Forest Fire 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 95-96 

Management Strategy for Winter Fog 
(Deb. 16, Vol. XXXI, 06-12·2007) 
CoL 255-56 " 

Misuse of Mobile Phones by Terrorists 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 44446 " 

Nagpur Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 103 

Narrow Escape to Mumbai-bound Flight 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 186 

New Mobile Exhibition Train 
(Deb. 16, Vol. XXXI, 06-12·2007) 
Cot. 64-65 

Opening ~ Siachen to Tourists 

Relief and Incidental Action Regarding 
Rate Victims 
(Deb. (;, Vol. XXX, 23-11-2007) 

, Cot.367" 
""" .,./ 

Retrrement Age of Pilots 
(Deb. I, Vol. XXX, IS·] 1-2007) 
Col. 191 

Safeguards against Grenade and lED 
Explosives 
(Deb. 3, Vol. XXX, 20-1 ]-2007) 
Col. 242 
~ 

Salaries'ofJudicia' Officers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 269 

Service Request before the 6th CPC 
(l1eb. Jl, VoL.XXXI, 30-11-2007) 
Col. 196 ~" ... 

Setting up of Central Un'iversities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 169 

(Deb. 2, Vol. XXX, 19-] 1-2007) Shortage of Pilots 
Col. 206 (Deb. I, Vol. XXX, 15-11-2007) 

Paralysis Caused due to Conjectivitis 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.149-SI " 

Pilot Project for Centr81 Jail 
(Deb, 1. Vol. XXX, 20-11-2007) 
Col 332-34 

Promotion of Tourism in Andaman and 
Nicobar 
(Deb. S, Vol. XXX, 22-11.2007) 
Col. 234 

Col. I 94-9S 
Status of Commonwealth Games Projects 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 112-]4 

Sugar Import 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col. 225-26 

Tiger Conservation and Protection 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 141 
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Trade with Pakistan 
(Deb. 3, Vol. XXX, 20- I 1-2007) 
Col. 149-50 

Train for AIDS Awareness 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 306 

Tunnel between J. N. Stadium and Games 
Villages in East Delhi 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 74· 

TV on Mobile Service 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 222-23 

Deora, Shrl Murli 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007-Consid. & Pass 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 51240 

Deshmukh, Shri Subhash 
Sureshchandra 

Acts for Welfare ofBeedi Workers 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 490-91 

Allocation of Funds for Tribals under 
CAPART 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 371 

Allotment of Petrol Pumps and LPG 
Agencies 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 269 

Alternative Advanced Clean Fuel 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 192 

Arsenic 'Pollution Diseases 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 202-04 

Assistance by National Sanskrit Sansthan 
(Deb. 8, Vol. XXX. 27-ll~2007) 
Col. 243-48 

Availability of Child Care Housing 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.18S-87 

Check on Excess Expenditure in Election 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.24S 

Coal Shortage in Power Plants 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 223-24 

Compensation Claims Cases before RCT 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 161-63 

Computerization of All India Radio 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoJ.462-63 

Construction of Building for Telephone 
Exchanges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.393 

Cyber Crimes 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 4-24 

Data on Stock Exchanges 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 225-28 

Demand and Supply of Petroleum Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 212-22 

Demand of Indian Workers Abroad 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 324 

Development of Amamath Caves 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.IS6-S7 

Development of cities in Tribal Area 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 174 
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Development ofTribals Town 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 397-98 

Educational Technology Scheme in 
Schools 
(Deb. 8, Vol. XXX .. 27-11-2007) 
Col. 145 . 

Encroachment on Indian Nautical Region 
(Deb. 13, Vol. XXXI, 03-12-2007) 
eol.235 

Establishments oflndustrial Units 
(Deb. JO, Vol. XXX, 29-))-2007) 
Col. 336-40 

Foot and Mouth Diseases 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 332-38 

Functioning of Public Telephone Booths 
, (Deb. 7, Vol. XXX, 26-11-2007) 

Col 404-07 

Gram Paryatan Pariyojana 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 104-12 

Grants to Private Educational Institutions 
(Deb. 8, Vol. XXX, 27-11-2007) 

• Col. 292-93 

Growth of Air Cargo 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 134-36 

High Commissioners and Ambassadors 
Posted in Indian Mission 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 259-60 

Illegal Beef Trading 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 426-27 

Imposition ofTolJ Tax' on the Users offour 
Lane Roads 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 483-86 
• Jncomc from Doordanhan and Akashwani 

(Deb. 14, VO),e XXXI, 04-12-2007) 
Col. 435-48 

Increase in Refining Capacity of Crude Oil 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 148-49 

Increase in Dependence on Import of 
Crude Oil 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 86-87 

Installation of Metro Channel Transmitter 
(Deb. 8, Vol. XXX, 27-H-2007) 
Col. 437-38 

Irrigated Agricultural Land 
(Deb. 2, Vol. XXX, J 9-1 J -2007) 
Col. 369-76 

Linking of Villages through Metalled 
Roads 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 160 

Loans to other Countries 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 389-90 

LokAdalats 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 135-36 

Losses in Cooperative Banks in Tribal 
Areas 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Co1:4~ 

Misleading Advertisement by Media 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.375-76 

Most Polluted Cities 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 253-56 

National Livestock Policy 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 93-94 

Need·to four-lane N.H. 9 and N.H. 13 in 
Sholapur Parliamentary Constituency, 
Maharashtra and setting up of 
Accident Trauma Centres along the 
highways (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 759 



NAME INDEX 349 

Need to provide air connectivity to 
Sholapur, Maharashtra (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.3S4 

Non-functional Benches of High Courts 
(Deb. 17, Vol. XXXI, 07~ 12-2007) 
Col.24S 

Oil Depots in the Tribal Areas 

Recruitment of PhysicaJly ChaJlenged 
Persons in PSUs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 269-70 

Refining of Crude Oil by RefinerieS/Oil 
Companies 
(Deb. 16, Vol. XXXI,06·12·2007) 
Col. 230-34 

(Deb. 10, Vol. XXX, 29-11-2007) RevenuefromFERAUldMRTP 
Col. 304-06 (Deb. 6, Vol. XXX. 23-11-2'O()7) 

Pending Industrial Proj!,cts 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 26S-66 

Performance of NGOs in Literacy 
Campaign 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.SS-5S 

Policy on Export of Agricultural Products 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 285-302 

Practice of Untouchability and Caste 
Discrimination 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col,98-102 

Private Promoters in Special Economic 
Zones 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 421-26 

Production of Heavy Water 
(Deb, IS, Vol. XXXI, OS-12-2007) 
Co1.S8 

Proposal for Construction of Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 291-92 

Publication of Latest Edition of the 
Constitution 

Col. 419-20 
Rural Development Schemes 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 212-16 

Schemes for Controlling Industrial and 
Environmental Pollution 
(Deb. 4, Vol. XXX, 21-.11-2007) 
Col. 567-82 . 

Schemes/Projects received by State 
Governments -, 
(Deb. 5, Vol. XXX;, 22-11-2007) 
CoJ.223 

Setting up of Defence Production Unit in 
Rural Area 
(Deb. 7, Vol. XXX, 26-1I~2007) 
Col. 109 

Setting up of Pr.imary Health Centres in 
Backward Villages 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col.lS~ 

Setting up of Special Economic ZoneS 
(Deb. 3, Vol. XXX, 20-1-1-2007) 
CoI.4S0-84 

Sexual Harassment of Women 
(Deb. 2, Vol. XXX, 19-1J.-2007) 
Col. 172-76 

(Deb. 11, Vol. XXXi, 30-11-2007) Shortaae of Fodder 
CoI.2S2-23 (Deb. 2, Vol. XXX, 19-11-20(7) 

Radio-Activity Leakage in Atomic Power 
Plants 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 147-48 

Col. 290-91 
Social Security for Unemplcyed Persons 

(Deb. 2, Vol. XXX, 1 '~!i-2007) 
Col. S01-02 
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Spread of Blindness 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 535-42 

Spurious Gas Cylinders 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CQI.4J-42 

Supply of Food to Patients in Government 
Hospitals 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.318 

Taxes against Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 71-72 

Training to Soldiers on Bomb Disposal 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 341-42 

TVlRadio Relay Centre 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 402-34 

Use of Forest Land for Public 
Development Scheme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 336 

Utilisation of Funds under Watershed 
Development Programmes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 163-65 

Utilisation of Loans by States 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 109 . 

Utilisation of~PLAD Funds 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 352-56 

Vacant PostS'in l..;abour Courts 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 374-75 

Waiting List of Telephone Connections 
(Deb. 7, Vol. XXX, '26-11-2007) 
Col. 252 

Welfare of Scheduled Tribes' 
(Deb. 17, Vol. XXXI, 07-12-2007)· 
Cot. 113-14 

Welfare Scheme for Unorganiscd Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 472-74 

Dev, Shrl Sontosh Mohan 
NEPA Limited (Disinv.estment of 

Ownership) Bill, 2007-lnt. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 329 

Tyre Corporation of India Limited 
(Disinvestment of Ownership ) Bill, 2007 
-Consid. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 424 

Tyre Corporation of India Limited 
(Disinvestment of Ownership ) Bill, 2007 
-Consid. &. Pass 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 491-97 

Devegowda, Shrl H.D. 
Statutory Resolution Re: Approval of 

Proclamation by President in Relation 
to the State of Karnataka (Res.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 555-76 

DhananJu, Dr. K. 

Eye Donation 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 161-66 

Dhindsa, Shrl Sukhdev Slnlb 
Compensation for Riot Victims 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 151-56 

Demand of Workers ofFCI 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 203-05 

Production and Consumption.of Rice 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 292-94 

Recruitment of Muslims in PMF 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 160-61 
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Setting up of New Power Projects in the 
States 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 12-20 

Setting up of Second State Reorganisation 
Commission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. ISS 

Dhotre, Shri SanJay 
Accelerated Power Development and 

Disbursement of Loan by Canara Bank to 
Micro and Small Industry Units 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. IS0-81 

Drying up of Rivers in Maharashtra 
(Deb. 9, Vol. XXX, 28 .. 11-2007) 
Col. 183 

Fire Testing Lab in DRSO 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 252-53 

Reforms Programme . Global Wanning 
(Deb. II, Vol. XXXI, 30-11-2007) I (Deb. ll, Vol. XXXI, 30-11-2007) 
Col. 32-60 Col. 21 S 

Action Plan to Combat Water-Borne HighPowerCommittee 
Diseases (Deb. 10, Vol. XXX, 29-11-2007) 
(Deb. 9, Vol. XXX, 2S-11-2007) Col. 325 
Col. 27S-79 

Amendment in Labour Laws 
(Deb. 2, Vol. XXX, 19-11-2007} 
Col. 22S-29 

Anti-terrorism Training to Foreign Annies 
(Deb. 7, Vol. XXX, 26~ 11-2007) 
Col. 180-S2 

Atrocities against Dalits 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 13642 

Awareness Campaign for Toilet Facilities 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.117-IS 

. Bonus to the Workers ofRINL 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 167-68 

Clinical Trials by Multinational Companies 
(Deb. 9, Vol. XXX; 28-11-2007) 
Col. 301-02 

Construction of Hotels Near Intemationkl 
Airports 
(Deb 5, Vol. XXX, 22-11-20tl7) 
Col. 112-13 

Directions to New Mobile Companies 
(Deb. 2, Vol. XXX, 19-11-2007)' 
Col. 206-07 

Increase in Mid-Day-Meal Scheme 
Allocation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 95-97 

Integrated Forest Protection Scheme 
: (Deb. 9, Vol. XXX, 28-11-2007) 

Col. 65-66 
Investment in Petrochemical Sector 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 60-62 . 

Jawahar Navodaya Vidyalayas 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 432-44 

Killing of Persons by Blue Line Buses 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 288-91 

Mid Da.y Meal Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 331 

Minimum SuppO~ Price for Wheat and 
Pulses 
(Deb. 2, Vol. XXX, .9-11-2007) 
Col. 338 

Multi Product Special Ec('>nomic Zone 
(Deb. 3, Vol. XXX :':;-11-2007) 
Col. 398-400 
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National Flood Control Commission 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 236 

Online Board Examination 
(Deb. B, Vol. XXX, 27-11-2007) 
Col. 23B-39 

Pension to Senior Citizens 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 181 . 

Proiress of IT Companies 
(Deb. 7, Vol. XXX, 26- J 1-2007) 
Col. 68 

Requirement of Urea 
(Deb. 10, Vol. XXX, 29-1 i-2007) 
Col. 56-58 

Sachar Committee 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 403-04 

Sale of Equity Share 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 215-86 

Selling of Government Shares in Public 
Sector Exploration Company 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 199-200 

Setting up of New Steel Plant in 
Maharashtra 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 113-14 

Setting up of University for Women 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 147 

Setting up of Zonal Offices 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 133-34 

SUicides by Fanners 
(Deb. 2, Vol. XXX, 19-JI-2007) 
Col. 458-60 

Teachers Day 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 316-11 

Training of Officers Abroad 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 449-52 

Dhum.J. Prof. Prem J(umlr 
Airports in Himachal Pradesh 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 58-59 . 

Application of S&T to Improve Living 
Standard 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 106 

Condition of Health Services 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 82-13 

Cultivation of Herbal Crops 
. (Deb. 4, Vol. XXX, 21-11-2007) 

Co1.l17-11 
Development of IT in Indian Languages 

(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.41O-I3 

E-Mail, Internet and Computer Facility 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 323-24 

Employees of Merged Airlines 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 94-95 

Export of Modern and Processed Clothes 
(Deb. 2, Vol. XXX; 19-11-2007) 
CoJ.211-21 

Foreign Assistance for Urban Slums in 
Himachal Pradesh 
(Deb. 2, Vol. XXX, /9-11-2007) 
Col. 69 

Import of Agro Products 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 135 

Inclusion of Lavana Caste in the List of 
Scheduled Tribes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 161 
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Judicious use of Defence Lands 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 236 

Krishi Vigyan Kendras 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 379-86 

Medicinal Plants 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 401 

Migration of Youth 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 53-54 

Oustees ofBBMB 

Setting up ofSTPI 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 311-14 

Shortage ofStatl's for Rural Development 
Programmes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 139 

Solar Energy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 167-70 

Telecom facility 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 364-66 

(Deb. 6, Vol. XXX, 23-11-2007) Trust for Badrinath, Kedamath Temples 
Col. 101~2 (Deb. I, Vol. XXX, 15-11-2007) 

Policy on Export of Agricultural Products 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 285-302 

Post Office in Panchayat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. III 

Power Generation from Atomic Energy 
Sources 
(Deb. 9, Vol. XXX, 28-1t -2007) 
Col. 160 

Promotion of Animal Husbandry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 494-95 

Recommendations oflCAR 
(Deb .. 2. Vol. XXX, 19-11-2007) 
Col. 486-87 

Relax~~oJT in Opening of Post Offices 
(Deb. 2, Vol. XXX, 19-11·2007) 
Col. 440-47 

RorieckArtGdlery 
(Drb. ~. Vv:. XXX, 22-11-2007) 
Col.I02~J 

Rural Elecf 'itication 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 237-42 

Col. SI-S2 
Vigilance Cases against Bureaucrats 

(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 294·98 

Wages to Agricultural Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 6-14 

Dlkshlt, Shrl Sandeep 
Guidelines for Creating Wildlife Habitats 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 44-45 

Integrated Child Development Services 
Scheme 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 10 

Wages to Agricultural Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 13 

Dome. Dr. Ram Chandra 
AJllndia Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. &, Pass 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 372-76 
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Dube, Shri Rlmesb 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution ke: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 531-32 

. Need to include Mirzapur in Uttar Pradesh 
under Jawahar Lal Nehru National 
Urban Renewal Mission (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 549 

Standing Committee on Information 
Technology-51 st to 54th Reports-
Presented 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 491-92 I 

/ 

Dubey, Shri Chandra Sbekhar 

Allotment of Land to Aryan Coal 
Beneficiation Limited 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.2S4 

Dividend Earned by BALCO 
(Deb. 8, Vol. XXX, 27-11·2007) 
Col. 378-79 

Funds Collected from Coal India Limited 
Employees for Prime Minister'S Relief 
Fund 
(Deb. 4, Vol. XXX, 21-11·2007) 
Col. S 11·13 

Illegal Construction of Road on NTPC 
Land 
(Deb. 4, Vol. XXX, ~1·11-2007) 
CoI.l80 

Medi-CIaim Pl)licy by NBCC 
(Deb. 17, Vol. XXXI, 07.12-2007) 
Col. 67-68 

Need to conduct an inquiry into the works 
undertaken by NBCC in border fencing 
along Indo-Bangladesh border 
(MUR3n) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.494. 

Non-Payment by various Contractors to 
SEQ. 
(Deb. 9, Yol. XXX, 28-11-2007) 
CoI.IOS~ 

Use of Chinese Machinery 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 449 

Fanthome, Shri Frane" 
Assistance for Jatropha Plantation 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 23-24 

. Auditing of Defence Purchases 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 294 

Effect of Climate Change on Wetland 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 14849 

Indo-US Nuclear Asrmnent(DUR 193) 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 548-52 

Linkage of Kedarnath and Badrinath to 
Rishikesh 
(Deb. S, Vol. XXX, 22-11-2007) 
Co1.1S9-60 

Periodical Evaluation of Defence 
Equipment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 193 

Private Institutes for Marine Engineering 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.2S7 

Proactive Measures for Disaster 
Management 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 336-37 
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Pr'!curement of Intelligence Gathering 
Equipment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 360 

Standinl Committee on Science and 
Technology, Environment and Forests-
I 77th to 183rd Reports-Laid 
(Deb. I, Vol. XXX, 27-11·2007) 
Col. 449·50 

Statutory Resolution Re: Disapproval of 
Payment or. Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bill, 2001--Consid. " Pass 
(Deb. I, Vol. XXX, 21-11-2007) 
COJ.S93-96 

Value of Equities Acquired through PNS 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.417-19 

Fernandes, Shri Georae 

Statutory Resolution Re: Disapproval of 
'Payment of Bonus (Amendment) 
Ordinance, 2007 ind Payment of Bonus 
(Amendment) BiI~2007~id." Pass 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 572, 599-602 

Fernandes, Shri Oscar 

Constitution (Amendment) Bill, 2007 by 
Shri Mohan Singh-Consid. and 
Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007r 
Col. 511-93 

Need fQr ~trective Implementation 'ofChiJd 
Lab~ur (Prohibition and Regulation) 
Act, 1916 
(Deb. 8, Vol. XXX, 27-11-2007) 
Ull. ~Ot'·(j: , ~OS'()7 

Payment of Bun us (Aritendment) Bill, 2007 
-Int. 
(Deb: S, Vol. XXX, 22-11-2007) 
Col. 328-29 

Caddllouda" Shri P.C. 

Abolition of Devadasi Practic:e 
(Deb. 6, Vol. XXX", 23-11·2007) 
Col. 255 

Birds Sanctuaries 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 273-74 

Branches ofSIDBI 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 19-22 

Broad Gauge line between Shapur to 
Kudachi 
(Deb. 10, Vol. XXX, 29-11.2001) 
Col.2S9 

BSNLTower 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.34S 

Coal Blocks to Bellary Power Project 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 160-61 

Consb'UdionlReplacement of Bridle on 
NH 
(Deb. 15, Vol. XXXI, OS-12·2007) 
Col. 174-11 

Development ofBId ... i Monuments 
(Deb. 16, Vof. XXXI, 06-12-2007) 
Col. 214 

Diselie Due to Depletina Ozone Layer 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 311-19 

Economic Backwardness of Weavers 
Community 
(Deb. 2. Vol. XXX. 19-11·2007) 
Col. 33'-36 

Export of MaIze . 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 206-12 

Export of Pulses 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 236 
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Funds from Asian Development Bank 
(Deb. 16. Vol. XXXI. 06-) 2-2007) 
Col. 6-7 

· Jail Refonns 

Protection of Monuments in Bagalkol. 
Kamataka 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 177-78 

(Deb. 8, Vol. XXX, 27-1 I -2007) Quality of Food in Trains/Stations 
Col.310-27 (Deb. S, Vol. XXX, 22-11-2007) 

Krishi Vigyan Kendra 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 208-09 

Losses in Horticulture 

Col. 282-8S 
Railway Projects in Kamataka 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 28S-93 

(Deb. 2. Vol. XXX. J 9-/1 -2007) Rural Heahh Schemes 
Col. 64-65 (Deb. 4, Vol. XXX. 21-11-2007) 

Mini Aerodrome at Badami 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 159-60 

Non-Presence of Route Maps 
(Deb. 10, Vol. XXX, 29- 11-2007) 
Col. 114 

Opening of Engineering Colleges 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 239-40 

Power Generation and Power Theft 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 73-80 

Power Generation from Almati Dam 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 189 

Preservation or Historic Monument-
Kappe Arabetteda Shasana 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 162 

Prices of Petrol and Diesel 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 153 

Promotion of Agro Industries 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 32-31 

Proposal for Youth FestivalslProgrammes 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.1S0-81 

Col. 196-97 

Rural Infonnation Technology Network 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 140-41 

Setting up of Handicrafts Complexes 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 297 

Setting up of Medicinal Plants Board 
(Dei;. IS, Vol. XXXI, 05-12-2007) 
Col. 98 

Shortage of Medicines for Doa Bites 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 18-21 

Gadhavl, Sbrt p.s. 
Appointment of Foreian Nations by the 

Domestic Airlines 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 151-52 

Comprehensive Scheme on Coastal 
Security 
(Deb. 14, Vol. XXXI, 04-12-2907) 
Col. 61-64 

Diversion of Revenues by GMR 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 214-15 

Environmental Clearance for Ports 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. S9-60 
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Export ofiron Ore 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 64 

Grant to Evening Courts 

Return of Onc Oil Block in Kutch by 
Reliance Industries 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 169-70 

(Deb. 6, Vol. XXX, 23-11-2007) ShontomingsunderPMGSY . 
Col. 294 (Deb. 17, Vol. XXXI, 07-12-2007) 

Growth of Economic Development 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 230 

Growth of Mining Industry 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. II ]-12 

Gujarat Control Organised Crime Bill, 2003 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 471-72 

Industrial Infrastructure Upgradation 
Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 376-79 

Investment by PIO in the Aviation Industry 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 248 

New Spectrum Policy 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 14-18 

Notaries in Gujarat 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 216-17 

Permission to Private Airlines to Fly on 
Gulf Countries 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 17-18 

Pipavav P~wer Project 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 136-37 

Prospecting Licence for Iron-Ore 
(Deb. 14, Vol.' XXXI, 04-12-2007) 
Col. 244 

Recovery of Loan by ICICI Bank 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 166-67 

CoI.21S-17 
Special Mining Zoncli 

(Deb. 8, Vol. XXX.' 27-11-2007) 
Col. 119 

Testing of Samples of Electronic Meters 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 58-59 

Widening of NH between Vadodara and 
Surat 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 252-53 

Galkwad, Shri Eknath Mahadeo 

Appointment of Non-Official Directors 
from SCIST Community 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 157 

Autonomy to Major Ports 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 144-45 

Baba Saheb Ambedkar Smarak 
(Deb. 13, Vol. xxxr, 03-12-2007) 
Col. 205-06 

Cancellation of Licences of Pharmaceutical 
Companies 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 165-66 

Companies Act, 1956 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 127-28 

Concession Scheme on Sale of De-
controlled Fertilizers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 132-33 

Decreasing Forest Cover in the Country 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 479-81 
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Dedicated Freight Corridor Project Extension of Bankin, Hours in Urban 
(Deb. S, Vol. XXX, 22-11-2007) Areas 
CoL 226 (Deb. 11, Vol. XXXI, 30-11-2007) 

Del . . b -- -~--- Col. 450-5 I ay In DIS ursement OJ o-.J ' .. 
(Deb. II, Vol. XXXI, 30-11-2(001)-- foreign Investment in the Railways 
Co/.2l/ -'(Beb.)6, Vol. XXXI, 06-12-2007) 

Co/.302·· 
Denial of Central Freedom Fighter Pension 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 339 

Development ofSomnath and Dwarka 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 268-69 

Diabetes Drugs under Charak Samhita 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 307 

Domestic Technical Textile Sector 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 372-73 

ECB Norms for Infrastructure Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 137 

Electrification of Railway Lines 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. S4 

Environment Damage Caused by Plastics 
(Deb. 4, V~. XXX, 21-11-2007) 
Col 58S-86 

Estimated Gold Reserves in the Country 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 466-68 

-... ~ .. -... 
Foreign Students in India 

(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.2S8-S9 

Illiteracy Among Youth 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.417-18 

linpact of Climate Chance on World 
Heritage Sites 
(Deb. 9, Vol. XXX, 28-11-2007) 
C01.1S5-56 

Implementation of Hameed Committee 
Report on CAPART 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 127 

Incentives to Exporters of Textiles 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.SOO-SOI 

Increase in Divorce Rate 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 397-98 

Increase in the Quantum ofCRF 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 586-89 

Indian Share in world Handicraft Market 
(Deb. 7, Vol. XXX, 26-11-2007) 

Expansion Programme of SAIL and RlNL Col. 243-46 . 
(Deb. S, Vol. XXX, 22-11-2007) Indo-Iran Gas Pipeline 
COJ.271 (Deb. S, Vol. XXX, 22-11-2007) 

Expenditure incurred on Indo-Iran Gas Col. 292-93 
Pipeline Loan to Small Units 
(Deb. I, Vol. XXX, 15-11-2007) (Deb. 6, Vol. XXX, 23-11-2007) 
Col. 101-02 Col. 203-04 

Expenditure on Education 
(Deb. 3, Vol. XXX, 20-11-201)7) 
CQ1.314~15 

Malnutrition in Tribal Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 247-54 
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Manufacturing Investment Region Policy 
(Deb. 8, Vol. XXX, 21-11-2007) 
CQ1.30S~ 

Matching Amount under JNNURM 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 366 

Modifications in Technology 
Upgradation Fund Scheme 
(Deb. 7, Vol. XXX, 26-11-2007). 
CoI.4014t 

New Cargo Hubs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. IS3-S4 

Opening of New Kendriya Vidyalayas 
(D~b. 3, Vol. ... XXX, 20-11-2007) 
Col. 429-32 ... 

Opening of. Retail Outlets of Drug 
Manufacturing Companies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 197 

Operation of Foreign Law Firm in the 
Country 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 154 

Parli and Paras Plants 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 174-75 

Payment to Local Bodies " 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 183 

Permanent Court of Arbitration 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 42 

PPP in Port Sector 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.559~0 

Production of Cotton Clothes 
(Deb: 2, Vol. XXX, 19-11-2007) 
Col. 24649 

Promotion of Handicrafts Industry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 469-70 

Provision for Laptop to Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 229-30 

Regularisation of Services of Part-Time 
Sweepers 
(Deb. 2, Vol. XXX, 19-1 '-2007) 
Col. 133-34 

Residential Accommodation to Students 
ofNVs 
(Deb. 8, Vol. XXX, 2~-11-2007) 
Col. 18S 

Revival of Viable PSUs 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 24S48 

Right to Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 465-66 

Shortage ofNeuro Surgeons 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 351 

Shortage of Skilled Manpower in Textile 
Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 34647 

Shortcomings under PMGSY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 215-17 

Special Package/Subsidy to Sericulture 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 323-24 

Strengthening Balance Sheets of Regional 
Rural Banks 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 224-25 

Supply of LNG for Dabhol Plant 
(Deb:~16, Vol. XXXI, 06-i2-2007) 
CoL241 

Survey RegardingCancer Disease-
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 258-59 
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Synthetic Fibre under Technology 
Upgradation Fund Scheme 
(Deb. 2, Vol. XXX, J 9-11-2007) 
Col. 490 

Synthetic Surfaces for various Sports 
(Deb. 9, Vol. XXX, 28-1 J -2007) 
Col. 297-98 

Gandhi, Shrimati Maneka 

All India Institute of Medical Sciences and 
the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. &. Pass 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 344-62 

Task Force on Socia-Economic Conditions Guidelines for Creating Wildlife Habitats 
of Minorities (Deb. 4, Vol. XXX, 21-11-2007) 
(Deb. !, Vol. XXX, 15- JJ -2007) Col. 46 
Col. 14-15 

Tax Related Incentives to Exporters Ganesan, Shrf L 

(Deb. 6, Vol. XXX, 23-11-2007) Indo-US Nuclear Agreement (DUR 193) 
Co/.392-96 (Deb. 9, Vol. XXX, 28-11-2007) 

Technology Upgradation Fund Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 43-46 

Train Manufacturing by the Private Sector 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col.IS9 

Tsunami 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 191-92 

Upgradation of Mental Hospitals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 261-62 

Uranium Produced in the Country 
(Deb. I S, Vol. XXXI, OS-12-2007) 
Col. 249-50 

Weavers Health Insurance Scheme 

CoI.SIO-I3 
Gangwar, Shri Santo.b 

Agreements with Foreign Countries for 
Oil Exploration/Production 
(Deb. I, Vol. XXX, 15-11-2007) 
CoI.2S-32 

Agriculture. Cost 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 80-81 

Arrest oflndian by Kuwaiti Government 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 126 

Border Dispute between India and China 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 309-10 

(Deb. 2, Vol. XXX, 19-11-2007) CGHSFacilitiestoGovemmentEmployees 
. Co/.354-55 (Deb. 9, Vol. XXX, 28-11-2001) 

Gamang, Shri Giridhar 

Disruption of Rayagada to Koraput 
Railway Line 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 349-S0 

Indira Gandhi National Tribal University 
Bill, 2001-Consid. &. Pass 
(Deb. IS, Vol. XXXI, 05-12.2001) 
Col. 468·70 

Col. 27S-76 

Change in Specification of 'Paryte' 
Material 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 247-48 

Construction of Additional Stadia for 
Sports Facilities 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 301 
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Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 506-16 

Density of Herbal Plants 

Kameng Hydro Power Project in Arunachal 
Pradesh 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 359-60 

Kisan Credit Card 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 272-74 

(Deb. IS, Vol. XXXI, 05-12-2007)' Lapse ofLlC Policies 
Col. 26-33 (Deb. 17, Vol. XXXI, 07.12-2007) 

Encroachment of Railway Land Col. 189 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 67-68 

Exorbitant Rate ofInterest on Credit Cards 
Transaction 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 246 

Export of Onions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 8-17 

Fire Incidents at ONGC Production Areas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 2,01 

FM Radio Station 
(Deb. 3, Vol. XXX, .20-11-2007) 
Col. 161-62 

Four-Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 27-51 

Immediate Implementation ofBai! Order 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 408 

Import of Bad Quality Apples from 
America 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 334-35 

Increase in Maternity Leave to 
Government Employees 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 125-26 

Issuing Demand Drafts by Rural Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 442-43 

Life Insurance Corporation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 156 

Marketing of Health Care Products 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 308 

Minimum Wages for Maids/Nurse's in 
Overseas Countries 
(Deb. 9, Vol. XXX, 28-11-2007) 
Go1.215-I6 

Mobile Connections 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 473 

Naxal Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 178-79 

.Need to construct a by-pass and railway 
over bridge on N.H. 24 in Bareilly 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 354-55 

Need to expedite the pending Railway 
projects in BareiIly, Uttar Pradesh 
(MUR377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 532-33 

New Cable Rates 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.18J-84 
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New Doordarshan and All India Radio 
Kendra 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 57-59 

NewTBDrua 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoL 3$7-5' 

Non-laue of SIM 

Promotion of Small and Medium 
Industries 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 282-83 

Proposal from SASOL for Conversion of 
Coal into Oil 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 150-51 

(D.b. 7. Voi. XXX, 26-11-2007) Proposal From UP 
Q»L 257-'9 (Deb. 2, Vol. XXX, 19-11-2007) 

Oil Pilferage from Trains 
(Deb. 5; Vol. XXX, 22-11-2007) 
Col. 123-24 

Onion Cultivation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.226 

Opening of Branches of Cooperative 
Banks 
(Deb. 17. Vol. XXXI. 07-12-2007) 
CoL 134-35 

PRBS Scheme ofONGe 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 94-95 

Presence of Terrorist Organisations in 
India 
(Deb. 14. Vol XXXI, 04-12-2007) 
Co1.130-31 

Procurement of Wheat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.341 

Production of Milk in States 
(Deb. 7, Vol XXX, 26-11-2007) 

- Col. 100-01 

Pro~otion ofHorticultur.e and Vegetative 
crops 
(Deb. 13, Vol. XXXI, .03-12-2007) 
CGllt8-92 

Promotion ofNew IIDCI Renewable Enerl)' 
@.OUfcn 
(Deb., 2, Vol. XXX, 19-11-2007) 
Col 30-36 

Col. 120-22 
Ragging in Educational Institutions 

(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 34().4 I 

Recommendation of Central Information 
Commission 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 324-25 

Reduction in Rate of Postal Material 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 439 

Reduction in Sale ofPostaJ Items 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 457 

Regional Rural Banks in the Country 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 61-63 

Removal of Vendors from Railway Stations 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 103-04 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoJ.58 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 93-99 . 

Rural Electrification 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 237-42 

Setting up of a Special Economic Zone in 
Manglore 
(Deb. 16, Vol. XXXI, 06-12.2007) 
Col. 198-99 
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Setting up of Second State Reorganisation 
Commission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 185 

Setting Up of Ultra Mega Power Projects 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 71-72 

Spread of Blindness 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 535-42 

Stampede at Mughalsarai Railway Station 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 241-43 

Status of Porters 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 326 

Tax Deducted at Source (TDS) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 215-16 

Telephone Connections 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 375-76 

Visit of PM to African Countries 
(Deb. 4, Vol. XXX, ZI-II-2007) 
COl.2SS 

GIO, Shrl18pir 
Acceptance of China-Taiwan Relationship 

(Deb. 15, Vol. XXXI, OS-12-2007) 
Col. 126-27 

Achievement of Target on Tribal Welfare 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 261-62 

Airports in the NE Region 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 109-10 -

Assam Government's Proposal for NH-S2 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 222 

CBI Enquiry in PDS Operation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 150-51 

Central Pool Fund for Deptt. of North-
Eastern Region (Doner) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 289-90 

Constitution (Scheduled Tribes) Order 
(Amendment) BiI~ 2007 (Amendment of 
the Schedule) by Shri Tapir Gao-Int. 
(Deb. II .. Vol. XXXI, 30-11-2007) 
CoI.S72 

Delegations of Financial Powers to 
Panchayats 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 268-70 

Demands for Supplementary Grants 
(Railways) 2007-OS and Resolution Re: 
Approval ofRecommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 580-83 

Indira Gandhi National Tribal University 
Bill, 2007-Consid. & Pass. 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 47S-79 

Look East Policy 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.1SI-82 

Maintenance ofNH-52 by BRO 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 244-45 

Rail Projects to Connect the North-East 
States 
(Deb. 16, VoL XXXI, 06-12-2007) 
Col. 164-65 

Sashastra Seema Bal Bill, 2007-Consid. 
& Pass. 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 41-45 

Tourism Development in Arunachal 
Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 217-22 
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Vacant Posts in Banks/Insurance 
Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Co1.3~ 

Gino, SbrtmlU Bblvln. Pund.Ukno 
Accelerated Power Development and 

Refonns Programme 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI . .32-60 

Action Plan to Combat Water-Borne 
Diseases 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 278-79 

Amendment in Labour Laws 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 228-29 

Anti-terrorism Training to Foreign Armies 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 110-82 

Anusandhan Vikas Ratna to Private 
Companies 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 238 

Atrocities against DaHls 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 136-42 

Awareness Campaign for Toilet Facilities 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.Il7-18 

Bonus to the Workers of RINL 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 167-68 

Clinical Trials by Multinational Companies 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 301-02 

Construction of Hotels Near International 
Airports 
(Deb. S, Vol XXX, 22-11-2007) 
Col. 112-13 

Directions to New Mobile Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col 206-07 

Disbursement of Loan by Canara Bank to 
Micro and Small Industry Units 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 180-11 

Drying up of Rivers in Maharashtra 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 183 

Fire Testing Lab in DRSO 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 252-53 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 177-78 

Global Warming 
(Deb. II, Vol. XXXI, 30-11-2007) 
COl.21S 

High Power Committee 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 325 

Import of Foodgrains 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 176 

Increase in Mid-Day-Meal Scheme 
Allocation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 95-97 

Investment in Petrochemical Sector 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 60-62 

Jawahar Navodaya Vidyalayas 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 432-44 

Killing of Persons by Blue Line Buses 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 288-91 

Minimum Support Price for Wheat and 
Pulses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 338 
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Modernisation of Khadi and Village 
Industry Training Centres 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 296-302 

Multi Product Special Economic Zone 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 398-400 

National Flood Control Commission 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 236 

New Professional Courses 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 444S 

Online Board Examination 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 238-39 

Pension to Senior Citizens 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 181 

Private Companies in Telecom Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.69-72 

Progress of IT Companies 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 68 

Requirement of Urea 
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 56-58 

Sale of Equity Share 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 285-86 

Selling of Government Shares in Public 
Sector Exploration Company 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 199-200 

Setting up of IT Investment Sector 
(Deb. 2, Vol. XXX. 19-11-2007) 
CoI.312 

Setting up of New Steel Plant in. 
Maharashtra 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 113-14 

Setting up of University for Women 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 147 

Setting up of Zonal Offices 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 133-34 

Teachers Day 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.3 16-18 

Training of Officers Abroad 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 449-52 

Geete, Shrl Anant Ganlaram 
All India Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. &, Pass. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 402-05 

Land Allotment to Political Parties 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.64-6S 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
&, Pass. 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.S61-63 

Gehlot, Sbrl Tbawar Chand 
Free and Ct'mpulsory education upto 

Higher Set.~lldary Level by Shri Ram 
Kripal Yada, (Res.) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 525-30 

Information Jechnology Institutes 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. ISS-56 
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Need to repair stretches of National 
Highwayrrom Agra to Mumbai and 
Indore to Baitul in Sbajapur 
Parliamentary Constituency, Madhya 
Prodesh (MUR371) 
(Deb. 7, Vol. XXX, 26'-/1-2007) 
Col. 495 

Payment and Settlement Systems Bill, 2006 
-Consid. 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 507-09 

Payment and Settlement Systems Bill, 2006 
-Consid. & Pass. 
(Deb. 7, Vol. XXX, 26-11-2007) 
COI.S87-89 

Private Dish Operator 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 327-29 

Indian Boilers (Amendment) Bill, 2007-
Contd. 
(Deb. JJ, Vol. XXXI, 30- JJ -2007) 
CoI.SS8-60 

Need to review the decision resardins 
privatization of distribution of power 
for allocation to States from mega 
power projects (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 361 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007-Consid. Ii: Pass. 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S32-33 

Sashastra Seema Bal Bill, 2007-Consid. Ii: 
Pass. 
(Deb. 12, Vol. XXXI, 01-12-2007) 
COI.S9-60 

Ghunn Ram, Shri 
Setting up ofl.T. Parks/Centres 

(Deb. 13, Vol. XXXI, 03-12-2007) Binda CoJlieryat Bhandaria 
Col.JSO (Deb. 4, Vol. XXX, 21-11-2007) 

Col. 171 
Setting up of Renewable Bnergy Projects 

(Deb. 6, Vol. XXX, 23-11-2007) BSNLTower 
CoJ.265 (Deb. 7, Vol. XXX, 26-11-2007) 

Terrorist Training Camps in Neighbouring 
Countries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 147-49 

Timely Supply of Chemical Fenilizers to 
States 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 18-19 

Georae, Shd K. Frands 
Demands for Supplementary Grants 

(General), 2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 410-11 

Greenfield Airports Policy 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 17 

Col. 109-10 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.S64 

Drousht Affected States 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 300 

Kanhar Irrigation Project 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 377 

Need to embark on 'Kanhar Irrigation 
Project' in Jharkhand (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 416 
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Need to provide three phase power supply 
for irrigation purpose under Rajiv 
Gandhi Gramin Vidyutikaran Scheme 
(MUR377) 
(Deb. 7, Vo I. XXX, 26-11-2007) 
Col. SOO 

New Railway Line in Chhattisgarh and 
Jharkhand 
(Deb. S, Vol. XXX, 22-1] -2007) 
Col. 271-72 

Opening of LPG Agencies in Jharkhand 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 227 

Passenger Train between Barvadih and 
Bhavnathpur 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 100 

Gowda, Sbrimatl 'Jejaswini 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Kart'!ataka (Res.) 
(Deb. 7, Vol. XXX, 26-] 1-2007) 
Col. 514-18 

Goyal, Sbrl Surendn Pnkub 
Complaint Regarding IPO 

Gudbe, Sbri Aunt 

Agents ill Post Offices 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 156-58 

Financial Grants for Dewlopment ofeidel 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 84-86 

Law on Water Harvelting 
(Deb. 2, Vol. XXX, 19-1 t -2007) 
Col. 59 

New Doordarshan and All India. Radio 
Kendras . 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 57-59 

Policy on Renewable Enerl)' 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.12S 

Proposal to set up Special Economic Zone 
in Nandigram, Welt Benlal and 
consequent larac Icale violence 
(DURI93) 
(Deb. 4, Vol. XXX, 21-1100'2007) 
Col. 69S-98 

Repre.enta~ion on Projectl for 
Handicapped Penonl 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 147-48 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. SS· Sanitation Facility for Houses under lAY 

(Deb. 17, Vol. XXXI, 07-l2-2007) 
FERA Violation Col 178 

(Deb. 6, Vol. XXX, 23-11-2007) Settinl up of Wind Power Plants 
Col. 124 (Deb. 6, Vol. XXX,23-11-2007) 

Minine Lease CoI.l'n-78 
(Deb. 14, Vol. XXXI,.04-12-2007). Status of Brid,es on theNarkhed Railway 
Col. 1 05~7 Line 

Need to carve out a new State of Harit (Deb. S, Vol. XXX, 22-1 ~2007) 
Pradesh from the Western Parts of Uttar 
Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 54243 

Col. 114-15 
Use of Saline Land bydte Railways 

(Deb. 16, Vol. XXXI, 06-12-2001) 
CoI.SS 
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Gupta, Shri Shyama Charan 
Functioning of Triveni Gramin Bank 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 454-55 

Hamza, Shri T.K. 
Indian Boilers (Amendment) Bill, 2007-

Contd. 
(Deb. 11, Vol. XXXI, 30-11-2(07) 
Col. 560-61 

Hatndique, Shrl B.K. 
Free and Compulsory education upto 

Higher Secondary Level-Contd. 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. ,1.1. 

National Capital Territory of Delhi Laws 
(Specidl Provisions) Bill, 2007-
Witndrllwn 
~Oel 5, Vol. XXX, 22-11-2007) 

,1327 

lI. .. dor:al Capital Territory of Delhi Laws 
(SpeciAl "rovisions) Second Bill, 2007 
---Int. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 327-28 

Hanumanthappa, Shri N. Y. 
Need for harmonious functioning of three 

organs of State i.e. Legislature, 
Judiciary and Executive (DUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 566-70 

Statutory Resolution Re: Approval of 
Proclamation ~y President in Relation 
to the State of Karnataka (Res.) . 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 531-40 

Hassan, Ch. Muna".lr 
Availability of Medicill S I ;", Market 

(Deb. 10, Vo' XXX, 29-11-2007) 
Col. 306-07 

Collection 01 Samples of Medicines by 
NPPA 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 339-40 

Drug Producing Small Scale Units 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 136 

Fixed Dose Combinations . 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 190-216 

Missing Files Pertaining to Overcharging 
of Prices of Medicines 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 108-09 

Pre-Import Inspection of Vaccines 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 57-58 

Smuggling of Medicine Out of the 
Country 
(Deb. 1'7, Vol. XXXI, 07-12-2007) 
Col. 68 

Hooda, Shrl Deepender Sinah 
AI-Badar Threats 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 179 

Expenditure on Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 301 

LPG Agencies in Rohtak 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 123 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 17 

Setting up of Low-Cost Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co\,44 

Hussain, Shri Anwar 
Conference on Higher Education 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Co\'412-13 

4 
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Discount to Physically Challenged 
Passengers 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 126 

Drop Out Rate 
(Deb .. 14, Vol. XXXI, 04-12-2007) 
Col. 457-62 

Fishery Development 
(Deb. 13, Vol. XXX I, 03 -12-2007) 
Col. 196-97 

GOP Growth Rate in North Eastern Region 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 24041 

Grants to Tezpur and Assam Universities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 225 

Import of Wheat 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 159-61 

India-Myanmar-Thailand Highway 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 323 

Introducing Smart Card 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 137 

Introduction of Nano-Technology 
Courses 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 334 

Shortage of Doctors, Nurses and Para-
Medical StatT 
(Deb. 2, Vol. XXX, 28-11-2007) 
Col:295-97 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 1'3, Vol. XXXI, 03-12-2007) 
Col. 501-02 

HUllaln, Shrl Syed Shahnawaz 
Constitution (Amendment) Bill, 2007 

(Amendment of the Eighth Schedule) 
by Shri Shahnawaz Hussain-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.S71 

Houses for Weaker Sections 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 27 

Need to include 'Angika' language in the 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 54445 ... 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 731-37 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
& Pass. 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 544-51 

Jadhao, Shrl Prakash B. 
Central 'Sponsored Scheme 

(Deb. IS, Vol. XXXI, OS-i2-2007) 
Col. 118 

De-leasing of Property by Navy 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 465-66 

Funds Allocated to Maharashtra 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 100-01 

Funds for Ongoing Projects in 
Maharashtra 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 133-34 
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Gauge Conversion ofBhimapur-Nagbhid 
Railway Line 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 219 

Gosikhurd Irrigation Project 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. lSI 

Increase in Import Duty on Cotton 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 72 

Land Allotment to Political Parties 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COI.~S 

Minimum Support Price for Cotton 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S8-64 

New Coal Mines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 266-70 

New Railway Line from Narkhed to 
Amravati 
(Deb. S, Vol. XXX, 22- 11-2007) 
Col. 143 

. NOOs in Health Sector 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 228-32 

Pending Proposals under Area 
Development 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoJ.390-92 

Upgradation of Highways and Roads 
(Deb. 4, Vol. XXX, 21-11-2'007) 
Col. 271-78 

Welfare of Trib a Is 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.2SI-I6 

Japnnath, Dr. M. 
Agricultural Growth 

. (Deb. 7, Vol. XXX, 26-11-2007) 
Col. 419-20 

Allocation of Funds under SCSP 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 200 

Asian Ministerial Conference on Disaster 
Risk Reduction 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 51-54 

Assistance from World Bank for National 
Agricultural Technology Project 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 328-30 

Bed and Breakfast Scheme(s) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 117-18 

Biomass Co-generation Power Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 126 

Calamity Relief Fund 
(Deb. 3, Vol. XXX, 20- ) 1-2007) 
CoJ.25-29 

Project Proposals under NCLP Competitive bidding ForrnulaIMechanism 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 238-39 Col. 193-95 

Scarcity of Water 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.261~ . 

Special Package for Digging of Well. 
(Deb. 2, Vol. XXX, 19- I 1-2007). 
Col. 223 

Telcc:om Facilities in Villages 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 341-42 

Credit Guarantee Fund for Education Loan 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 140 

Credit Guarantee Fund Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 38S .. 7 

Crop Insurance Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 487-88 
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Deep Sea Tuna Fishing 
(Deb. 2, Vol. XXX, 19-11-2007) 
COl.49S 

Development of Muslim Anisans 
(Deb. 16, Vol. XXXI, 06-12-2007). 
Col. 226-27 

Fanners Insurance Income Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 450-S I 

Fixed Dose Combinations 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 190-216 

Food Testing Laboratories 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI.2SS-S6 

Illegal Mining ofIron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 30-31 

Impact of Private Sector in Dairy Industry 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 167 

International Conference on Poveny 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. S8-S9 

Invest India Savings and Income Survey 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co!. 227-28 

National Steering Committee 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.ln-79 

NCRB Report on Death and Suicide Cases 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 162-74 

New Atomic Energy Research Centre 
(Deb. I S, Vol. XXXI, OS-12-2007) 
Col. 6-12 

Opening of New Agricultural Accounts 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 103'()S 

Organ Transplantation Facilities 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 493-96 

Pending Cases against Manufacturers 
(Deb. 11, Vol. XXXI. 30-11-2007) 
CoJ.391 

Policy of Reservation In RRBs 
(Deb. 11. Vol. XXXI. 30-11-2007) 
CoJ.198 

Pradhan Mantrl Rozgar Yojana 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 286-94 

Procurement Cost under Decentralised 
Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 49 

Jawahar Navodaya Vidyalayas PSEs under BRPSE 
(Deb. 3, Vol. XXX. 20-11-2007) (Deb. I. Vol. XXX. IS-II-2007) 
Col. 432-44 Col. 89-90 

Modifications in TechnoloiY 
Upgradation Fund Scheme 
(Deb: 7. Vol. XXX. 26-11-2007) 
Col. 401-04 

National Policy on Telemedicine 
(Deb. 4, Vol. XXX, 21-11 ~2007) 
Col. 38S-86 

National Rating System for Green 
Buildings 
(Deb. 11. Vol. XXXI. 30-11-2007) 
Col. 66-67 

Purchase Preference Policy 
(Deb. I. Vol. XXX. I S-II.2007) 
CoJ.183-84 

Rajiv Gandhi Institute of Petroleum 
t~hnology Bill. 2007-<Onsid." Pas. 
(Deb. 13. Vol. XXXI. 03-12-2007) 
COI.S3S-36 

Recommendations of NKC on Survey 
Outcomes 
(Deb. I S. Vol. XXXI, OS-12-2007) 
Co 1.1 70-71 
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Recruitment of Personnel on Contract 
Basis 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 14344 

Review of Functioning ofNVS 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 349 

Revision in Hostel Scheme for Other 
Backward Classes (OBCs) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. /86 

RevivalofBHPV 
(Deb. 5, Vol. XXX, 22- /1-2007) 
Col. 130-31 

Setting Up of an Accident Data Base 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 384-85 

Setting up of Petrochemicals Refinery 
Complex at Vishakhapatnam, Andhra 
Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 115-16 

Setting up of Vehicles Inspection Centre 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 268 

Shortage of Foodgrains 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 261 

Special Central Assistance 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 321-24 

Universities with Potential for Excellence 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 227 

Jal Prakash, Shri (Mohanlal Ganj) 

Laboratories Closure 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 263-6S 

Use of Mobile Phone 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.l30 

Jal Prakash, Shrl (Hlssar) 
Demands for Supplementary Gra~ts 

(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 454 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(DUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 718-22 

Jain, Shrl Pusp 
Corporate Sector in Retail Business 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 85-86 

Food Subsidy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 290-91 

Production of Milk in States 
(Deb. 7, Vo I. XXX, 26-11-2007) 
Col. 100-01 

Schools without Buildings 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.40S 

Shortage of Medicines in Hospitals 
(Deb. 9, Vo'!. XXX, 28-11-2007) 
Col. 124-2S 

Coal Gasification 
(Deb. 16, Vol. XXXI, 06-12-2007) Jalswal, Shrl Shrlprakash 
Col. 104-05 Statement Correcting reply to un starred 

Investment in Agriculture 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 17S-76 

question No. 5313 Dated 15.S.2007 
Regarding B"":d ~ . tna Awards (St.) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.SOO-01 
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Jalappa. Shri R.L. 
Statutory Resolution Re: Approval of 

Proclamation by President in Relation 
to the State of Karnataka (Res.) 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 542-50 

J.tiy •• Dr. Saty.n .... y.n 
Achievements under JNNURM 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 40-60 . 

Availability ofFenilizers to Farmers 
(Deb. 5. Vol. XXX. 22-11-2007) 
Col. 152-56 

Creation of New Railway Track Capacity 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 62-64 

Employment Opportunities in 
Unorganised and Organised Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.415-16 

Expon and Impon of Commodities 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 217 

Impon of Foodgrains 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 56-58 

Indo-US Civil Nuclear Deal 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 304-05 

Maintenance and Welfare of Parents and 
SeniorCitizensBiI~2007-Consid.& Pass. 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col.S25-29 

Major Tourist Spots 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 7-18 

Need to ensure adequate supply of power 
from Central pool to Madhya Pradesh 
(MUR377) 
(Deb. 5. Vol. XXX, 22-1 1-2007) 
Col. 330 

Setting up of Radio Stations and 
Doordarshan Kendras 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 376-78 

Standing Commi~ on Coal and Steel-
28th to 30th Repons-Presented 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 309 

Textiles Workers Relief Fund Scheme 
(Deb .. 7. Vol. XXX, 26-11-2007) 
Col. 70-71 

Utilisation of Central Road Fund. 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 40-44 

Jawale. Shri Haribhau 
Demands for Supplementary Grants 

(General), 2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 424-25 

Development of Infrastructure Sector 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 4 

Need to give Central Excise Duty 
exemption to Sugar Mills in 
Maharashtra (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 758 

Need to waive off the condition of NET I 
SET examination for University 
lecturers appointed prior to 04-04-2000 
in Maharashtra and Goa (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 496 

New Train between Nasik and Pune via 
Kalyan 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 113 

Use of Water Soluble Fertilizers by 
. Farmers 
(Deb. 16, Vol. XXXI, 06- I 2-7007) 
Col. 183-84 
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J.y.p .... , Shrimld 
Demands for Supplementary Grants 

(Rai/ways) 2007-0& and Resolution Re: 
Approval ofRec::ommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. S40-42 

Need to construct a road over-bridge at 
Koshi railway crossing in UltarPradcsh 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
COI.3S6-S7 

Jenl, Shri Mobln 
Deletion of Castes from SC List 

(Deb. I, Vol. XXX, IS-II-2007) 
Col. 22-23 

Development of Primitive Tribal Groups 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 132 

Integrated Education for the Disabled 
Children 
(Deb. 3, Vol. XXX, 20-1 J -2007) 
Col.S3-S6 

Literacy Programme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 324-26 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007-Consid. & 
Pass. 
(pcb. 15, Vol. XXXI, 05-12-2007) 
Col. 523-25 

Modernization of Governl1)ent of India 
Presses 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 185 

Need to expedite implementation ofRajiv 
Gandhi Gramin Vidyutikaran Yojana in 
Jaipur district, Orissa (MUR 377) 
(Deb. 14, Vo/. XXXI, 04-12-2007) 
Co/. 527 

Need to undertake measure!l .-; . .,event 
accidents on NH-S and NH-5A at 
Chandikhol Crossing, Orissa 
(MUR377) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.S3S 

POC, CC from DDA 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 138-39 

Powers and Functions of Chief 
Commissioner for PWD 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 287-89 

Privatisation of Government ofIndia Text 
Book Presses 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 221-22 

ROJVY 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 71-86 

Rural Electrification 
(Deb. 2, Yo/. XXX, 19-11-2007) 
Co/. I 47-S2 

Talcher Bimlagarh Rail Projec::t 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 144 

Jha, Shri Raghunath 
Approval of the General Budget of 

Societies 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 452-S3 

Basic Amenities at the Platforms 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co\. 54-56 

Basic Amenities in Schools 
(Deb. 8, Yol. XXX, 27-11-2007) 
CoI.IS7 ' 

Collection of Interest free Loan from 
Students 
(Deb'. 8, Vol. XXX, 27-11-20(7) 
Col. 331-32 
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Comminee on Price Rise 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 423 

Death of Endangered Deer in Delhi Zoo 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 303-04 

Delay in Implementation of Central 
Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 471-74 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of RaHway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 481-82 

Diversion of Funds Meant for Rural Job· 
Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 298-99 

Excess Withdrawal of Foodgrains 

Payment of Transportation Charges 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. Ito-II 

Procurement by NAFED 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 266-67 

Railway Convention Committee-
Statements-Laid 
(Deb. 12, Vol. XXXI, 01-12-2007) 
COI.S 

Registration of FIR 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 127-28 

Standard ofSainik Schools 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 71-74 I 

Utilization Certificate 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 143-44 

Wadhwa Committee on PDS 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 243-44 

(Deb. 7, Vol. XXX, 26-11·2007) 
Col. 256 Jindal, Sbri Naveen 

Filing of AIR 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 325-26 

High Level Meeting on Road Accidents 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 169-71 

Hiring of God owns 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 240-41 

Killing of Persons by Blue Line Buses 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 288-91 

Misappropriation of Funds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 364-68 

Negligence by Doctors 
(Deb. 4, Vol. XXX; 21-11-2007) 
Col. 147-48 

Agreement by ONOC with. Norwegian 
Company 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 7S-76 

Aviation Museums 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 87-88 . 

Cleanliness of Railway Tracks and 
Stationary Coaches 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 302-03 

Conference of Po lice Chiefs and Heads of 
PMF 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 303 

Decline in the Standard of Medical 
Education 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 293-94 
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Delay in East-West Corridor Project 
(Deb. 15, Vol. XXXI~ 05-12-2007) 
Col. 206-16 

Direct Tax Collection 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 192-93 

Employment in Manufacturing Sector 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 465-66 

Export by Micro and Medium Enterprises 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 196-97 

Facilities at the Airports 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 81-82 

Foreign Pilots in Indian Carriers 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 171 

Impact of Low Fare Airlines 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 159-60 

Impact of Polio on Tourism Sector 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Col. 228 

Import of Mercury 
(Deb. IS. Vol. XXXI. 05-12-2007) 
Col. 83 

Indian Bank Branches Abroad 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 91-92 

Indian Boilers (Amendment) Bill. 2007-
Consid. and Pass. 
(Deb. 11, Vol. XXXI. 30-11-2007) 
Col. 542-44 

Indo-Israel Defence Deal 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.413 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 539-46 

Law on Mob Control 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 368-69 

Losses suffered by Exporters 
(Deb. 8, Vol. XXX, 27-1 J -2007) 
Col. 392-94 

Non-availability of Credit 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 440 

Over-Exploitation of Ground Water 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 187-88 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 17 

Setting up of Aviation University 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 281-82 

Shortage of Trained Nurses 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 58-61 

Social Audit ofNREGS 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 343-45 

Stampede at Mughalsarai Railway Station 
(Deb. 5, Vol. XXX, 22-11-200'7) 
Col. 241-43 

Strikes by Doctors in AIJMS 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 475-76 

Synthetic Surfaces for various Sports 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 297-98 

Trade between India and China 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 237-38 

Trade with Pakistan 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 149-50 

Vacant Plots under the Postal DepartmCQt 
(Deb. 2, Vol. XXX, 19-1 1-2007) 
Col. 267-88 
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White Paper on Availability of Water 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoJ.326 

Wire Transfer Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Cot 101~2 

JOli, Shri Ajit 
Anti Naxal Activities 

(Deb. 8, Vol. XXX, 27-11-2007) 
CoJ.I69-70 

Ban on Sale of Junk food and Cold Drinks 
in Universities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 260 

Biomass Co-generation Power Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 126 

Contaminated Polio Vaccines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 169 

Engineering Colleges for Blind 
(Deb. 8, Vol. XXX, 27-11-2007) 
COl.2S6 

Enrolment of University Level 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 174-76 

Evaluation of Answer Sheets 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 394-95 

Production of Steel in Chhattispril 
(Deb. 16, Vol. XXXI, 0(;-12~2007) 
Col. I 24-2S 

Restructuring of Agricultural Loans 
(Deb. 2, Vol. X'XX, 19-11-2007) 
Col. 23841 

Schools without Buildings 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 145-47 

Joshi, Shri Pralhad 
Commission forLlC Agents 

(Deb. II, Vol. XXXI, ')O~ 11-2007) 
Col. 44344 

Demands for Supplemontary Grants 
(Railways) 2007-08 and Resoiution Re: 
Approval of Recommendations in Sixth 
Rerort of Railway. COllvention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. S()()"SOI 

Earning of Revenues by AAI 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 234-42 . 

Headquarters for New Railway Zones 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 90-91 

Housing Facilities for Urban Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 103-12 

Fake Encounter Indian Workers in Gulf Countries 
(Deb. 3, Vol. XXX, 20-11-2007) . (Deb. I S, Vol. XXXI, OS-12-2007) 
Col. 249-S4 Col.IIO-ll 

Illegally Occupied Government 
Bungalows 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 290-92 

Misappropriation of Funds 
(Deb. 2, Vol. XXX, 19-11-2007) 
COl, 364-68 

New Fertilizer Projects 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 3940 

Law Relating to Internet Service Provider 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.210-IS 

Lcs!'> of Imponed Wheat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.J 13 

Need to confer the status of a classical 
language to Kannada (MU!! 377) 
(Deb. 8, Vol. X"XX, 27.1 ),,·2007) 
Col. S 11-12 
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Non-functional Mobile Towers 
(Deb. Il, Voi'. XXXI, Ol-12-2007) 
Col. 296 

PJJpt of Onion Growers 
(D.b. 7, Vol. XXX, 26-11-2007) 
CoI.lOl~3 

Target in Respect of Urban Development 
under JNNURM 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 14246 

Wages to Agricultural Labourers 
(Deb. 7, Vol. XXX, 26- I 1-2007) 
Col. 12-13 

Promadna Various Sport DiJclplines .Kader MobJdeeo, Prot K.M. 
(Deb. I', Vol. XXXI, 0'-12-2007) Setting upon Nursing and ANM Schools 
COl 111-72 (Deb. I', Vol. XXXI, 0'-12-2007) 

PropaptiOft ofSc:lendfic Temper Col. 25 
(Deb. 17, Vol. XXXI, 07-12-2007) Kamat.SbriGurud •• 
Col. 141 

"....mina ora Train between Hubli and 
Banplore 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 126-27 

Jlec;overy of Loan by ICICI Bank 
(Qeb. 17, Vol. XXXI, 07-12-2007) 
Col. 166-67 

Scheme for Destitute Women 

Standing Committee on Energy-22nd 
Report-Presented 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 44142 

Standing Committee on Energy-23rd 
Report-Presented 
(Deb. I, Vol. XXX, 27-11-2007) 
CoI.449 . 

kaDodla, Sbri M.bnb 

(Deb. 6, Vol. XXX, 23-11-2007) Food Security 
Col. 31",16 (Deb. 7, Vol. XXX, 26-11-2007) 

Col. 16 
Seetin, up of AERA 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 149-'0 

Settina Up of Renewable Enerl)' Projects 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 26' 

Setting upon Nursing and ANM Schook 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 26 

Statutory Resolution Re: Approval of 
Proct.malion by President in Rel.ation 
10 til, State of Kamataka (Res.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL'29-31 

Suprcane Prien 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 95 

Indo-Iran Co-operation in Power Sector 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 215 

Re-Introduction of Pension Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co 1.3 10-11 

Regularisation of Unauthorised Colonies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 311-20 

Karunakaran, Shri P. 
Bud Root Disease in Coconut 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 301-02 

Demands for Supplementary Grants 
(General), 2007~', and Demands for 
Excess Grants (General), 2005-06 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 393-400 
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Demands for Supplementary. Grants 
(Railways) 2007"()8 and Resolution Re: 
Approval ofRecommendatiClns in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 537-38 

loint Venture Company 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 151 

LNG Terminal at Vallarpadam 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 231-32 

Need to augment operation of direct flights 
between Calicut (Kerala) and Gulf 
Countries (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 331 

Tribal ForestAct, 2006 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 83-84 

Kaswan,.Shri Ram Sineh 
Need to open a 'Sainik School' in Churu 

Parliamentary Constituency, Rajasthan 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 512-13 

Kathiria, Dr. VaUabhbhai 

Adult Illiteracy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 332-52 

Development ofirrigation 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 33 

Generation and Shortage of Power in 
States 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 67-80 

Growth ofindustrial Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 160-63 

Industrial .Investment 
(Deb. 3, Vol. XXX, 20-11·2007) 
Col. 242-50 

Ongoing Power Projects 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 217-22 

Khaire, Sbri Chandrakant 
Computerised Rail TicketCounters 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 14S-S0 

Constitution of Multi-Disciplinary Panel 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.201"()2 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-n -2007) 
Col. 491-95 

Internet Telephony Call Charges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 257 

Loss Making Public Sector Undertakings 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 28 

Maintenance of Government Bungalows 
(Deb. 1'1, Vol. XXXI, 30-11-2007) 
Col. 183-84 

Need to bring a legislation banning cow 
slaughter in the country (MUR 37'1) 
(Deb. 16, Vo\. XXXI, 06-12-2007) 
CoI.3SS-S9 

Need to include Aurangabadunder 
Jawahar Lal Nehru National Urban 
Renewal Mission (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 387-88 

Plantation of'Vativer Grass' by KRC 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 209-10 
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Rail Museums 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col .• 7". 

Re-Struc:turing ofSEBs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col .• 

Sale ofOoId Coina 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoL 1.041-42 

Sholtap ofLPO 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 33 

Shortage of Rake Points for Fertilizers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Cot. 247-48 

Ute of Mobile Phone while Driving 
(Deb. 14, Vol. XXXI, 04-] 2-2007) 
Co1.211-19 

DaB, ~rl Sunll 
Allotment ofCoa] Blocks 

(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 77-78 

Assistance to Combat Maoist Threats 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 79 

Average Number of Working Days under 
NROOS 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.17Q-73 

Filling up of Vacant Posts 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 142-43 

Land Losers of Mejia Thennal Power 
Stations 
(Dob. 17, Vol. XXXI, 07-12~2007) 
Col. 1 .... 9 

Need to improve the service conditions 
of drivers of ExpressIMail trains in 
Sealdah and Howrah Divisions of 
Eutem Railways (MUR 377) 
(Dob. 7, Vol. XXX. 26-11-2007) 
COl. 498-99 

Need to resolve the issue of concession/ 
subsidy claimed by lFFCO on purchase 
of surplus Ammonia frem Oman India 
Fertilisers Company Limited (MUR 377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.414-IS 

Non-availability ofF ood Items at Old Delhi 
Railway Station 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 7.3-74 

Participation of private sector in Defence 
Production 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 161-63 

Sale of Gas by the Reliance Company 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 79-80 

Staff Quarters ofH.S.C.L. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 213 

Standing Committee on Chemicals and 
Fertilizers-21 st to 24th Reports-
Presented 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 502-03 

Status of Petitions Submitted by 
Employees ofHFCL, DurgapUl' 
(Deb. 16, Vol. XXXI, 06-12-2007) 
C01.2S8-S9 

TDS Paid by Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 71-72 

Khanna, ShriAvlnash Ral 
Amritsar Sahib Rail Project 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 92-93 

Arrest of Indian in France 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 166 

Cases Registered with NHRC 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 24 
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Compensation to the Dependents of 
Deceased Pilots 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 14445 

Demands for Supplementary Grants 
(Genera!), 2007-08 and Demands for 
Excess Grants (Genera!), 2005-06 
(Deb. 10, Vol. XXX, 29- II -2007) 
Col. 403-04 

Demands for Supplementary Grants 
(Railways) 2007"()8 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.SS6-S8 

Development Projects for Punjab 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 73 

Drought Conditions in Some Districts 
(Deb. 13. Vol. XXXI, '03-12-2007) 
Col. 19 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007-<:onsid. & 
Pass. 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 497-502 

Need to bring forth a legislation for 
regulating the functioning of travel 
agencies in the country (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
('...01.384 

Need to ensure adequate supply of LPG 
in· Hoshiarpur Parliamentary 
Constituency, Punjab (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 330 

New Trains between Nangal and Haridwar 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 76-77 

Non-Functional Mobile Towers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 296 

Non-issuance of visas and pauportI to 
Indians living abroad· (HAH 
Discussion) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 576-10 

Opening of Gas Agency in PuJUIb 
(Deb, 10, Vol. XXX, 29-11-20CV1) 
Col. 316 

Plannina at Grasl-Root Levels by tho 
Panchayats 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.17-11 

Rates ofiron OrelFinlshed Goods 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. J63 

Recovery of Loan by ICICl Bank 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 166-67 

Road Over Bridge in Ropar, NanpJ IIId 
Oarf1sbankar . 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 246-47 

Setting up of New Power Projects in the 
States 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 18-19 

Situation arising out of shortage Qf 
fertilizers in various parta of the 
country and steps taken by the 
Government in this regard (CA) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.377 

Withdrawal of Money 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 433-36 

Khan-enthan, Sbri S. K. 
Adverse Drug Reaction Monitorina 

Centres 
(Deb. 9, Vol. XXX. n-\\-lOO'7) 
CO\'26S~9 

Aerobatics Shows by Air Force 
(Deb. 13. Vol. XXX~, 03-12-2007) 
CoI.2J.8 
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All India Institute of Medical Sciences and 
the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007~onsid. & Pass 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 400-02 

Automatic Ticket Vending Machines 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 92-93 

Benefits for Employees of All India Radio 
and Doordarshan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 392-93 

Crimes in the Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 145-46 

Demands for Supplementary Grants 
(Genera!), 2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.412-IS 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 

Bhasha Samman Award Col. SaS-8a 
(Deb. 10, Vol. XXX, 29- II -2007) -Disaster Preparedness Course 
Col. 71-72 (Deb. 3, Vol. XXX, 20-1 )-2007) 

Brain Drain. Col. 42) 
(Deb. a, Vol. XXX, 27-11-2007) Dome~icFreighterService 
Col. 81 (Deb. -2, Vol. XXX, 19-11-2007) 

Centrally Sponsored Schemes Col. 482-83 
(Deb. 13, Vol. XXXI, 03-12~2007) Encroachmentat Railway Tracks 
Col. 367 - (Deb. I, Vol. XXX, I S-I1-2007) 

Cleaning of Polluted Rivers 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 333-34 

Clearance at Borders 
(Deb. 8, Vol. XXX, 27-1] -2007) 
Col. 361-62 

Commonwealth Games, 20 I 0 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 281-84 

Constructio!! ofNDMC Navyug Schools 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 145-47 

Construction of Roads along Mansarovar 
Route 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 226 

Control Charting System 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 79 

Col. 56-57 
Energy Efficient Kerosene Lamps 

(Deb. II, Vol. XXXI, 30-11 .. 2007) 
Col. 427 

Exemption from Cost Audits 
(Deb. 17, Vol. XXXI, 07-12-20()7) 
Col. 146 

Expansion and Modernisation of Plants 
and Mines by SAIL 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 293-94 

Export of Flowers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 49-50 

Export of Spices 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 263 

Fast-Track Mega Forest Projects 
(Deb. 4, Vol. XX~, 21-11-2007) 
Col. 510 
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Foodgrains Production 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 38-41 

Foreign Students in IITs 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COl.23S 

Freight Carriage 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 314-1 S 

Gold Deposit in Orissa 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 340-42 

Houses for Weaker Sections 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 26-27 

Incentives to the Regional Airlines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 274-75 

Inclusion of Cities under JNNURM 
(Deb. 2, Vol. XXX, 19-11-2001) 
Col. 200-04 

India-China Discussions on Water 
Sharing 
(Deb. 9, Vol. XXX, 28-11-2001) 
Col. 156 

Indira Gandhi National Tribal University 
Bill, 2007--Consid. &. Pass. 
(Deb. 15, Vol. XXXI, 05-12-2001) 
Col. 479-80 

Indo-US Nuclear Agreement (OUR 1.3) 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.564~ 

Institutes of Hotel Management 

Inter-State River Water Re,ulatory 
Authority Bill, 2007 by Shri ~ 
Singh~onsid. and Withdrawn 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 600-02 

Junk Food in Schools 
(Deb. 11, Vol. XXXI, 30-11·2007) 
Cot 107 

Linldn, ofVilla,es throuah s.n .... 
(Deb. 4, Vol. XXX, 21·11·2007) 
Col. 109-12 

Madarsa Modernisation Pro ....... 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 386 

Maintenance and Welfare o'fPInnCIIIId 
Senior Citizens Bill, 2001--Con1ic1..t 
Pass 
(Deb. IS, Vol. XXXI, 0~-12-2007) 
CoI.S0244 

Meeting of Top Bras CE and CUIt()mS 
Officers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 23S-37 

MeIJer ofPMRY and REaP 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 194-96 

Mulla Periyar Dam 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 369-71 

National Investment Fund 
(Deb. 6, Vol. XXX, 23-11-2001) 
Col. 111-13 

(Deb. 16, Vol. XXXI, 06-12-2007) National Policy on Freedom FiJhten 
Col. 271-73 (Deb. 3, Vol. XXX, 20-11-2007) 

Insurance Cover for Girl Child 
(D·eb. 11, Vol. XXXI, 30-11-2007) 
COI.40S 

Inter-Island Connectivity 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 216-77 

CoI.4S8~2 

Need for hannonious function in, of three 
organs ofS~Lcaislature, Judic*y 
and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-12.2007) 
Col. 620-23 
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Need to enhance the strength of judges 
with a view to reduce the pendency of 
cases in the courts (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.542 

Need to establish an Airport at Dindigul 
in Tamil Nadu (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.SOS 

Need to fix a· higher Minimum Support 
Price for Paddy (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
COI.S20-21 . 

New Programme for Welfare of Minorities 

Qualily of Textile Items 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.318-19 

Rajiv Gandhi Shilpi Swasthya Bima Yojana 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.4J3-IS 

Recovery of Loan by IClel Bank 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.I66-67 

Regional Branch Secretariat Offices of 
MEA 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.3IS 

(Deb. S, Vol. XXX, 22-11-2007) Research on Himalayan Glaciers 
Col. 169-70 (Deb. 6, Vol. XXX, 23-11-2007) 

New Regional Airlines Col. 264-6S 
(Deb. I, Vol. XXX, 15-11-2007) Revenue by Selling Advertising Space 
Col. 195-96 (Deb. 5, Vol. XXX, 22-11-2007) 

New Terminals in Metropolitan Cities Col. 23 1-32 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.IS9 

Obstruction in Delhi Metro Rail Work 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 110 

Opening of Overseas Branches by 
Nationalised Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.JSl 

Paddy Processing Research Centre 
(Deb. I, Vol. XXX, I S-II-2007) 
Col.ISO-SI 

Paynlent and Settlement Systems Bill, 2006 
-Consid. & Pass. . 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.589-91 . 

Pension of Seafarers 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 299-300 

Preservation of Languages 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 309 

Review of Pay Scales of Teachers 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 276-78 

Revival ofRatnagiri Gas and Power Private 
Limited 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 205-06 

Revival Packages for Cooperatives 
(Deb. 17, Vol. XXXI, 07.12-2007) 
CoI.2:t6 

Sashastra Seema Bal Bill, 2007-Consld." 
Pass. 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col.64-6S 

Schemes Regarding Clear Land Titles and 
Records 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. I 97-9S 

Setting up of Environment Statistics Cell 
(Deb. I S, Vol. XXXI, OS-12-2007) 
CoI.29S 
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Setting up of Industrial Clusters 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 433-35 

Setting up of Medical Parks 
(Deb. 15, Vol. XXXI, 95-12-2007) 
Col. 64 

Setting up of New Body for Promotion of 
Drugs 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 73-75 

Setting up of Small Power Projects 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 141-42 

Setting up of Ultra Mega Power Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 156-57 

Shimla Toy Train in the World Heritage 
List 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 345 .... 6 

Shortage of Manpower in BHEL 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 244-45 

Shortage of Professors in Medical 
Colleges 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 549-S2 

Shortage of Small Denomination Currency 
Notes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 272-73 

Smuggling Activities in Gulf qf Mannar 
Area' . 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 312 

Speedy Clearance of Cargo Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 

. CoJ.34 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bil~ 2007-Comid. & Pac;s. 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 577-79 

Students Undergoing CA Courses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 162-63 

Support Price for Crops 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 434-38 

Surplus Land of Railways 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 191 

Switch over to Organic Farming 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 63-64 

Temporary Employees in Public and 
Private Sectors 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 502-06 

Tunnel Advertisements in Delhi Metro Rail 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 72-73 

Tyre Corporation of India Limited 
(Disinvestment ofOwnership),Bill, 2007 
-Consid. & Pass. 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 482-85 

Uniform Registration for Transport 
Vehicles 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 151 

Upliftment of Construction Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.64~ 

Uranium Processing Plant 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 25 I-52 

Stagnation in Defence Servi~es Van Vigyan Kendras 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 4, Vol. XXX, 21-11-2007) 
CoI.314-1S Col. 387-88 
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Visit ofNCPCR to Play Schools 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 187 

Weather forecast for farmers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 52 

Withdrawal of LPG Subsidy for PAN Card 
Holders 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 245-46 

Ko.hll. Shri Rllhuveer Sinlh 
Action Plan by BSNL and MTNL 

(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 484-86 

Allocation offunds from PMSSY 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 319-20 

Arrest of Persons by RPF/GRP 
(Deb. S, Vol. XXX, 22-1 1-2007) 
Col. 173 

Brahmos Missile 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 363 

Care of Orphans 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 377-78 

Cess on Petrol and Diesel 
(Deb. 9, Vol. XXX, 28- I 1-2007) 
Col. 157-60 

Closure of Central Industrial Units in 
Rajasthan 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 346 

Cognizable Crimes 
(Deb. 8, Vol. XXX, -27-11-2007) 
Col. 62-72 

Compensation regarding Delay in Justice 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 55-56 

Compensation to Accident Victims 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.51-54 

Compulsory Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 34546 

Corruption in Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.413-14 

Crop Improvement and Management 
(Deb. 7, Vol. XXX, 26- 1 1 -2007) 
Col. 394-400 

Cruise Shipping Policy 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 291-99 

Curriculum in Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 259-60 

Decline in Industrial Growth Rate 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 276-77 

Decrease in GSM Subscribers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 230-33 

Direct to Home Service 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 383-14 

Education to Child Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 493 

Election of Student Union 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 171-72 

Establishment ofSainik Nipm 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 207-08 

Export of Flowers 
(Deb. I, Vol. XXX, 27-11-2007) 
CoI.18S-86 

Fake Orders in the Name of Courts 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.14S-46 

False Implication in Dowry Death Cue. 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 161-62 



NAME INDEX 387 

Fast Track Courts 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 140-41 

Female Train Drivers in Kota Division of 
West Central Railway 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoUIS 

Frauds in Banks 
(Deb. 6, Vol. XXX, 23-1 1-2007) 
Col. 182-87 

Fund for Railway Colonies 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 99-100 

Gauge Conversion of Gwalior-
Shyopurkala 
(Deb. 5, Vol. XXX, 22- 11-2007) 
Col. 233-34 

Hindi in Science Express 

Lack of High Speed Goods Trains and 
Wagons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.2034t 

Loss Making Public Sector Undertakings 
(Deb .. IO, Vol. XXX, 29-11-2007) 
Col. 4-29 

Medical Facilities in Railway Hospital, 
Kota 
(Deb. I, Vol. XXX, 15-11-2007) 
COJ.S7-S. 

Meeting of Army Commanders 
(Deb. 2, Vol. XXX, 19-1 1-2007) 
CoI.217 

Memorials of Martyrs of First. 
Independence Struggle of 1857 
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. IS3-S4 

(Deb. II, Vol. XXXI, 30-11-2007) Mercy Petition 
Col. 98-101 (Deb. 8, Vol. XXX, 27-11-2007) 

Incidents of Looting of Passengers in the 
Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 141-44 

Increase in Rates of Mobile Service 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 320-24 

Indo-Iran Gas Pipeline 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 44-45 

Insurance Cover to Rail Passengers and 
Goods. 
(Deb: 16, Vol. XXXI, 06-12-2007) 
CoI.244~S 

Jobless due to closed industrial units in 
Rajasthan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 362-66 

Joint Venture on FDI 
(Deb. 14, Vol. XXXI, 04-12:2007) 
Col. 74-78 

Col. 306-08 
MRTS in Cities 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 352-56 

National Highways Act, 2002 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 63 

National Policy on Telemedicine 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 385-86 

Need to improve the mobile services 
provided by MTNL and BSNL in the 
country (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 375-76 

New Opium Policy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 107-09 

Payment of Insurance Amount 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 209 
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Petty Crimes 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 195 

Preservation of Forts in Rajasthan 
(Deb. I. Vol. XXX, 15-11-2007) 
Col. 152 

Production of Fertilizers 
(Deb. S, Vol. XXX, 22-11-2001) 
CoI.4S-S8 

Promotion of Animal Husbandry and 
Poultry in Rajasthan 
(Deb. 1, Vol. XXX, 26-11-2007) 
Col. 13-14 

Promotion of Micro. Small and Medium 
Enterprises 
(Deb. 14, Vol. XXXI, 04-12-2001) 
Col. 231-32 

Rail-Road Linking of Ports 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 308-16 

Re-structuring ofSEBs 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 1-12 

Recommendations made by TRAI 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 431-40 

Recovery of Loan 
(Deb. 2, Vol. XXX. 19-11.2007) 
Col. 71 

Revival oflDPL and HAL 
(Deb. S, Vol. XXX, 22-11-2001) 
Col. 27S-76 

Road of Strategic Importance 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 262-66 

Sale of Ration in Open Market 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoLIOO~1 

Sarva Shiksha Abhiyan 
(Deb. 8, Vol. XXX, 21-11-2007) 
Col. 369·74 

Schemes of Urban Development in 
Rajasthan 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 346 

Sethusamudram Project 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 379-80 

Sri Lanka's Concerns over 
Sethusamudram Project 
(Deb. IS, Vol. XXXI, OS·12·2007) 
CoI.30S 

Stoppage of Trains 
(Deb. I, Vol. XXX, 15·11-2001) 
Col.l64-6S 

Strike in BSNL 
(Deb. 13, Vol. XXXI, 03-12-2001) 
CoI.4S4-SS 

Subsidy on Fertilizers 
(Deb. 10, Vol. XXX, 29·11-2001)' 
Col. 243 

Suicides Deaths and Injuries to the Indian 
National Abroad 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 139 

Supply of Equipments 
(Deb. 13, Vol. XXXI. 03·12-2007) 
CoL 301-10 

Supreme Court Directives on 
Setusamudram Project 
(Deb. 4, Vol. XXX, 21·11·2007) 
CoL1I3 

Surrender and Rehabilitation of Militants 
(Deb. 3, Vol. XXX, 20-11·2007) 
Col. 142-44 

Terrorist Training Camps in Neighbouring 
Countries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 147049 

Theft of Goods during Transportation by 
the Rai Iways 
(Deb. 16. Vol. XXXI, 06~12-2007) 
Col. 279-86 
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Training for Cyber Crime Cases 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.3ll 

Visit of German Chancel/or to India 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 283-94 

XDR and MDR for ofT.B. 
(Dtb. 9, Vol. XXX, 28-11-2007) 
Col. 7S-76 

Koya, Dr. P.P. 
Need for harmonious functioning of three 

organs of State-Legislature, Judiciary 
and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 608-1 I 

Krlplanl, Shrl Srlehand 
Conference of Chief Ministers on Internal 

Security 
(Deb. 14, Vol. XXXI, 04-12~2007) 
CoI.4SI-S3 

Depositors in Financial Institutions 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 289-90 

Funding Pattern under SSA 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.18S 

Narcotic Crimes 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 208-1 I 

Opening of LPG Gas Agency in Rajasthan 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 102-03 

PNG/CNG Facilities 
. (Deb. 16, Vol. XXXI, 06-12-2007) 
Col. I 93-9S 

Power to States for Mining 
(Deb. 8, Vol. XXX, 27-1'1-2007) 
CoL 287 

Progress ofNH Projects in Rajasthan 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col 171-82 

Quota for Importing Marble Blocks 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 98 

Rabi and Kharif Dues 
(Deb. 7, Vol. XXX. 26-/ / -2007) 
Co1.2~ 

Rajasthan Forestry and Bio-Diversity 
Projcct 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 381 

Rural Electrification 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 237-42 

Share of Rajasthan Under Baidyanathan 
Revival Package 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 244-4S 

Sharing of River Water by Rajasthan and 
Haryana 

.(Deb. 7, Vol. XXX, 26- 11-2007) 
Col. 321-23 

Study of Indian Bureau of Mines on 
Asbestos 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 230-31 

Violation ofEIA Notification, 2004 
(Deb. 4, Vol. XXX, 21-11-2007) 
COI.2S6-S7 

Krishna, Shri Vljoy 
Agricultural Development 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 297-99 

Allocation for Khadi and Village Industry 
(Deb. 3, Vol. XXX. 20-11-2007) 
Co1.418-20 

Allocation of Fair Price Shops for 
Minorities 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.310 

ATM Facility 
(Deb. 17, Vol. XXXI, 07-12-20(7) 
CoI.IS6-S7 
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Debt Recovery under RDB Act, 1993 I Extension of Rural Credit 
(Deb. 6, Vol. XXX, 23-11-2007) (Deb. 11, Vol. XXXI. 30-11-2007) 
Col. 138-39 Col. 345 

Dedicated Security Force for Railways 
Security 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 241 

Demands for Supplementary Grants 
(General), 2007-08, and; Demands for 
Excess Grants (General), 2005-06 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 409-1 I 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29- I J -2007) 
Col. 609 

Development of Various Cheaper Systems 
of Medicines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 305-06 

Device to Spot the Damage to Tracks 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 186 

Direct to Home Service 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 383-84 

Distribution under PDS 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 209-10 

Electoral Reforms 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 182-83 

Expenditure of Advertisement 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 97-98. 

Export of Agricultural Products 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 393 

Fee Structure of Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 258 

Fire-Retardant Coaches 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 61 

Funds for Healthcare Facilities 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 459-70 

Indebtedness of Farmers 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 479-81 

Introduction of Physiotherapy Course 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 223-2S 

Legislation Regarding Model Code of 
Conduct 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 26-27 

Lower Interest Rates 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 427-28 

Minimum Support Prices 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 297-302 

Monitoring of Private Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 183-84 

NACO Programmes 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 97 ' 

Physiotherapy and Occupational Therapy 
Graduates 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 196 

Procurement of Rail Security System from 
Israel 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 140 
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Production of Khadi 
(Deb. 3, Vol. XXX, 20-11-2007) , 
Col. 235-37 ' 

Sening up of New Power Projects in the 
States 
(Deb. I 1, Vol. XXXI, 30-11-2007) 
Col. 17 

Special Drive for Immunization 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 319-22 

Subsidy on Seeds 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 357-60 

Survey on H.ealth Facilities for Rural 
People 
(Deb. 4, Vol. XXX, 21-) 1-2007) 
Col. 16-35 

Unrecognized Law College 
(Deb. 6, Vol. XXX, 23-) 1-2007) 
Col. 323-24 

krlshnada., Shrl N. N. 

Cancellation of Flights from Calicut 
(Deb. 5, Vol. XXX. 22-1) -2007) 
Col. 277-78 

Closure of Banks in Rural Areas 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 358 

Cultivation ofBT. Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 246 

Decentralisation of Powers 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 191 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway .Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.4S7~1 

Dumping of Urban Waste by Developed 
Countries 
(Deb. 1 S, Vol. XXXI, 05- J 2-2007) 
Col.60~1 

FDI in Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 6 

Foodgrain Quota to States 
(Deb. 7, Vol. XXX, 26- 11-2007) 
Col. 46-S4 

Grameen Oak Workers 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 342 

Indians Detained in UAE 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 306-07 

Integrated Child Development Services 
Scheme 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 3-1 1 

Labour Welfare Measures in IT Sector 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 373 

Merger ofInstrumentation Limited 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 235-36 

Merger of State Bank ofTravancore 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.ISO-SI . 

MilleMium Development Goals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 14-15 

Need to construct a new railway line 
between Kollengo~e to Thrissur in 
Southern Railway (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 321-22 

Need to set up an Indian Institute of 
Technology at Palakkad in Kerala 
(MUR317) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 499 
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Opening of Foreign Universities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 323-24 

Opening of IITs 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 51-58 

Opening of New Fashion and Textile 
Technology Institutes 
(Deb. 7, Vol. XXX, 26-11~2007) 
Col. 324-25 

Payment to Employees of Mini-
Anganwadi Centres 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 292-93 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 18 

Permission to Private Airlines to Fly to 
Foreign Destinations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 223-26 

Pollution by NTPC Power Plants 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 248-50 

Practice of Untouchability and Caste 
Discrimination 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 98-102 

Reduction in Production of Certain 
Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 306 

Shortng.: of LPG 
(Deb. 5, Vol. XXX, 22-] 1-2007) 
Col. 29-34 

Suicides by Farmers 
(Deb. 2, Vol. XXX, 19-11-2007) 
Gol4~8~ 

Utilisation Certificate under PMGSY 
(Deb. II, Vol. XXXI, 30-11-2007) . 
Col. 201-03 

Wage Boards for Working Journalists and 
Non-Journalists 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 56 

Krishnan, Dr. C. 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-1 J -2007) 
Col. 549-52 

Indo-US Nuclear Agreement (OUR 193) 
·(Deb. 9, Vol. XXX, 28-) )-2007) 
Col. 519-2] 

Krishnaswamy, Shri A. 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution Re: 
Approval tlfReconunendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
COl.S32 

Four-Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 49 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007-Consid. & 
Pass. 
(Deb. 15, Vol. XXXI, OS-12-2007) 
Col. 511-13 

Need for harmonious functioning of three 
organs of State-Legislature, Judiciary 
and Executive (OUR 193) . 
(Deb. ]3, Vol. XXXI, 03-12-2007) 
Col. 592-95 

Re: Need to reconsider the proposal for 
use of Hindi as a language in High 
Court and the Supreme Court 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 363-66 
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Kullste, Sbri FIIPD SIDlh 
Need to restore the original quota ofPDS 

to Madhya Pradesh(MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S44 

Request to Augment the Capacity of 
Aryan Coal Washery 
(Deb. 1 S, Vol. XXXI, OS·12.2007) 
Col. 90 

Kunnur, Sbrt MlnJunltb 
Allocation to Educational Institutions 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 186-90 

Boarding Facilities for Girls 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 52-53 

Consumer Redressal Mechanism 
(Deb. 6, Vol. XXX, 23·11·~007) 
Col. 142-43 

Decline of Art and Culture 
(Deb-. 5, Vol. XXX, 22·11-2007) 
Col. 263 

Defaulters of Loans 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 64-65 

Flood and Cyclone Warning System 
(Deb. II, Vol. XXXI, 30-I1-2007) 
Col. 187-90 

Free Legal Aid to Poor 
(Deb. II, Vol. XXXI, 30·11-2007) 
Col. 236-41 

Leather Clusters 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 374·75 

Losses of PSUs 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 138-40 

Medical Grants Commission 
(Deb. 4, Vol. XXX, 21-11-2007) 
COl.3S8 

Merger of IA and AI 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 204-05 ' 

Opening of New Kendriya Vidyalayas 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 429-32 

Organic Fanning 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 25·26 

Performance of All India Radio 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.2SS-SB 

Permanent Seat in UN Security Council 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 253-S4 

Permission to Private Airlines to Fly to 
Foreign Destinations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 223-26 

Prices of Generic Drugs 
(Deb. 5, Vol. XXX, 22-11.2007) 
Col. 220 

Proliferation of Nuclear Weapons 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 265-66 

Protection of Tourist Sites 
(Deb. 5, Vol. XXX, 22-11-20'07) 
Col. 228 

Public Sector Undertakings 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 88-98 

Recognition under NCTE 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 74-75 

Setting up ofCyber Cafes 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 209 

Setting up of Industrial Clusters 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 433-3S 
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Simplification or Process of Grant of 
EnviroDmental Clemnce 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.S93-94 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Kamataka (Res.) 
(Deb. 7. Vol. XXX. 26-11-2007) 
CoLSS4-SS 

traffic in Metropolitan Cities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col 192 

Kuppl".1, Sllri C. 
Committee on Estimates-Ejection 

Encroachment of Railway Land 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.67~8 

Laksbmt, Sbrhati Plnabaka 
Standing Committee on Urban· 

Development-25th to 27th Repons-
Presented 
(Deb. S, Vol. XXX, 22-1 J -2007) 
Col. 299-300 

'Lalan', Sbri Rajlv RaaJ •• Siqb 
Acquiring Land in Brazil for Sualrcane 

Production 
(Deb. 10, Vol. XXX, 29-11-2007) • 
CoJ.303 

(Deb. 4, Vol. XXX, 21- J J -2007) Agreement on Mutual Trade 
Col. 607 (Deb. 14, Vol. XXXI, 04-12-2007) 

Estimates Committee-15th Report-
Presented . 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.3S6-S7 

Need to extend the enhanced productivity 
linked bonus to all the employees of 
the Central Government (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoLS26-27 

Statutory Resolution Re: Disapproval of 
Payment ·of S'onus (Amendment) 
Ordinance, 2or7 and Payment of Bonus 
(An1cDhent)Bill, 2007-Consid. & Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.'88-89 

,Kurup,Adv. Sunlli 
Need for hannoni()JIS functioning of three 

organs of State i.e. 'Legislature, 
Judiciary II1d Executive (OUR 193) 
(Deb. 14, Vol. XXXI. 04":12-2007) 
CoLS43-46 

~,Dr. aa.krilbna 
DemanCls for Supptementary Grants 

(OeaeraI), 2007-08 and Demands for 
ExCIII Grants (General), 200S-06 
(Deb. 10~ Vol. XXX, 29-11-2007) 
Co1.401~3 

Col. 129-30 
Agricultural Development 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 297-99 

All India Institute of Medical Sciences end 
the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. & Pass 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 388-9S 

Benefits for Employees of All India Radio 
and Doordarshan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 392-93 

Capital Investment in Share Market 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 265 

Coarse Grains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.341 

Collaboration ofKVIC with Big Industri~1 ~ 
Houses 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.302"()3 

Committee OR Toll Tax 
(Deb. 9, Vol. XXX, 28-lJ -2007) 
Col. 318 
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Consumer Price Index 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 87-92 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 181-92 

Development· of Infrastructure Sector 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 5 

Doha Round of Talk 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 34648 

Export-Import 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 278-79 

FFl's in Domestic Share Market 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 21-22 

Foreign Direct Investment in the 
Petroleum Sector 
(Deb. I, Vol. XXX, 15-11-2007) 
Co1.13Q-31 

FT A between India and other Countries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 56-58 

Gas Reserves Discovered at Krishna 
Godavari Basin 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 197-98 

Increase in the Domestic and Foreign 
Capital Invesbnent 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 43-45 

Indigenous Uranium for Nuclear Power 
Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Cot: 303-04 

Indo-US Nuclear Agreement (DUR 193) 
(Deb. 9, Vol. XXX, 28-ll-2007) 
Col. 504-06 

Inflation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 273-75 

Investment in Coal Mines Abroad 
(Deb. IS, V~1. XXXI, Q5-I2-2007) 
Col. 57-58 

Investment in Food Processing Sector 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 69-72 

Losses of Subsidiary Company oflOC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 336 

Losses to Oil Companies 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 61-62 

Monthly Review of 15 Point Programme 
and Sachar Committee 
Recommendations 
(Deb. 10, Vol. XXX, 29-11 -2007) 
Col. 112 

National Commission for Enterprises in 
Unorganised Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 216-18 

New Fertilizer Projects 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 39-40 

Outflow of Funds from the Country 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 116-17 

Problem of Unemployment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 166 

Production of Ethanol 
(Deb. S, Vol. XXX, 22-~1-2007) 
Col. 194-95 

Profit Earned by ONGC 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 249 

Profit Earned by PSU Refineries 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 228-30 

Purchase of Ethanol 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 106-10 
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.... 'iWlIIIdon ofPlanning Commission· 
onFDI 

Lllmaa, Shrimatl Susheela 8ao.al1l 
By-Pass Roads Around Jaipur City 

(Deb. IS, Vol. XXXI, OS-12-2007) 
Co&.'2S6:-S7 

(Dob. 4. Vol. XXX. 21-11-2007) 
Col 453 

.... GII rrice IUIo 
(o-b. 2. Vol. XXX. 19-11-2007) 
CoL 226-27 

itoctorw.. 
(Deb. 7. Vol. XXX. 26-11-2007) 
CoL 325-26 

r .... DLoues 
(D.b. 6, Vol. XXX, 23-11-2007) 
CoL 120-22 

U. ofTborium as fuel 
(Deb. 4,Vol. XXX, 2 I - I 1-2007) 
CoL 1-16 

Wider Crisis in.RtIervoin 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoLl72-74 

WPI and Inflation 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.I44-46 

IAla , ..... d, Sltrl 

Appropriation (Railways) No.4 Bill, 
2001-lnt. ,COIUid. &: Pus 
(Deb. 10, Vol. XXX, 29-1J-2007) 
CoL 622-24 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval ofRccommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol, XXX, 29-11-2007) 
CoI.~22 

Conferem:e of Chief Ministers or '-mal 
Security .. 
(Deb. 14, .Vol. XXXI, 04-1"1·1007) 
Col. 4'1-'3 

JailRefonns 
(Oeb. a, Vol. XXX, 27- I 1-2007) 
Col. 310-27 

Legislation for Protecting the Interest of 
Depositors 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 111-12 

Sharing of River Water by Rajasthan and 
Haryana 
(Deb. 7, Vol. XXX, 26-II-Z~07) 
Col. 321-23 

Universalisation of Secondary Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 183 

Libra, Sardar Sukhdev SIRlh 

Investigation on Formula One Car Racinl 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 49-50 

Recruitment of Muslims in PMF 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 160-61 

Setting up of New Power Projects in the 
States 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 12-20 Demands for Supplementary Grants 

(Railways}2007:-2008-Presented 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 44' 

. Madbavraj, Shrimati Manora .. 

Resolution Re: Approval of 
kecommendations of Railway 
Convention Committee 
(Deb. 15, Vol. XXXI, 05-12-2001') 
Cot. 399-400 

Carbon Credit Scheme 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 93 

Declining Industrial Growth 
(Deb. a, Vol. XXX, 27~ 11-2007) 
Col. 219-22 
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RTI Act, 2005 
(Deb. IS, Vol. XXXI, 05-12-2007) 
C01.30S..()6 

SBIRI 
(Delt. 17, Vol. XXXI, 07-12-2007) 
Col. 60-62 

M ........... tlladtn 

Tuk Foret to Fight Extremism 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.325-~ 

Women Teacherl Under SSA 
(Deb. 14, Vol. XXXI. '04-12-2eo7) 
CoL211-t6 

Ma ... ...., .. rt ........ 
De-Cllulftcaiion of POll Records ofWII'I . Accommodation to the Poor ia U'-

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 84 

Extension of Railway Lines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 57-S9 

Installing Cameras at Borders 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 404 

Lifting of Ban on Export of Milk 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 329-30 

Negliaence by Doctors 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoL 147-48 

Production of Milk 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 49-50 

Regional Rural Banks in the Country 

Area 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 204-14 

Asses"ment reprdin, shortap of Blood 
Banles 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 33-40 

Assistarice to Carpet Indumy 
(Deb. 7, Vol. XXX, 26-11-2001) 
Col. 240 

Bhiradi-Delhi-Ahmedabad Railway· .... 
into Broadpuae 
(Deb. 16, Vol. XXXI, 06-12-2001) 
Col. I 34-3S 

Border Fencing . 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 3940 

(Deb. II, Vol. XXXI, 30-11-2007) By-Pass Roads Around Jaipur City 
Co1.61~3 (Deb. IS, Vol. XXXI, OS-12-2007) 

Services of Anaanwadi Workers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. SO 

Single Railway Track in Madhya Pradesh 
and Chhattisgarh 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 185 

Co1.2S6-S7 
Causes of Increaina Road Accidenta 

(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 290-93 

Change in the Shape of the Earth 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 24647 

Supplying Gas through HBJ Pipeline 
(Deb. 10, Vol. XXX, 29-11-2007) Collection ofTolI on Banas Bridge 
Col. 101-02 (Deb. 9, Vol. XXX,21-11-2007) 

Swasthya Bima Yojana for Unorganised 
Workers 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.2S3-S6 

Col. 94-95 
Computer Literacy in Rural Area 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 375-80 
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'Counsellinl Centres in Universities 
(Deb. I, Vol. XXX, ·27-11-2007) 
Col. 331 

CrimeApinst Children 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.407-OB . 

Jute Advisory Board 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.3S2-SS 

Kota AirPort 
(Deb. I, Vol. XXX. 15-11-2001) 
CoI.B4 

Criteria for Construction ofNew Rail Track License for Quality oflron Ore 
(Deb. S, Vol. XXX, 22-11-2007) (Deb. I, Vol. XXX, 27-11-2007) 
Col. 96-91 Col. 217-71 

Development of Cheaper Bio-diesel by Linkinl of Military Hospitals 
1'«1 (Deb. 7, Vol. XXX, 26-11-2007) 

(Deb.. 17, Vol. XXXI, 07-12-2007) 
CoI.2S3 

Expenditure on Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.314-IS 

Export of Knitwear 
(Deb. 13, Vol. X~XI, 03-12-2007) 
Col. 402-03 

FM Radio Frequency 

Col. 79 
Misappropriation of Funds under Area 

Development ProJl'lll1Ul1e5 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 13940 

Misbehaviour with Passengers by Railway 
Staff 
(Deb. S, Vol. XXX, 22-11-2007} 
Col. 272 

~ew Civil AviatiOlJ Policy 
(Deb. 8, Vol. XXX, 27-11-2007) (Deb. S, Vol. XXX, 22-11-2007) 
Col. 364-70 Col. 229-30 

Forest Right Act 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 379-10 

New IT Law . 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 106 

Housing Construction Companies New TechnololY for Renewable EnelJ)' 
(Deb. 2, Vol. XXX, 19-11-2007) (Deb. 6, Vol. XXX, 23-11-2007) 
Col. 69-70 COI.314-iS 

Incentives to Exporters of Textiles 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.SOO-SOI 

Increase in Divorce Rate 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 397-98 

Indian Workers in Gulf 
(Deb. 4, Vol. XXX, 21-))-2007) 
Col.l444S 

Installation of Wind Mills 
(Deb. 6, Vol. XXX. 23-11-2007) 

'.68-72 

Opening of New Kendriya Vidyalayu 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 429-32 

Organic Fertilizers 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 121-24 

Overloading of Vehicles 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 49S-97 

PCO Connection at Panchayat Level 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 319-20 
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Primary Weavers Cooperative Societies 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.407-11 

Private Insurance Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 14142 

Project Proposals from Rajasthan Finance 
and Development Corporation 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.207~8 

Promotion of Vasectomyrrubectomy 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Co1.154-62 

Proposal from Rajasthan under IHSDP 
(Deb. -17, Vol. XXXI, 07-12-2007) 
Co1.218-22 

Purification of Water 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.217 

Quality and Prices of Drugs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 50-51 

Railway Stations having ISO 9000 and ISO' 
14000 Certificates 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 90 

Right to Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 465-66 

Rise in T. B. Cases 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.247-52 

Setting up of Testing Laboratories 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 372-80 

Short term Computer Operator Training 
Course 
(Deb~ 14, Vol. XXXI, 04-12-2007) 
Col. 1M 

Soil Tests 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 12-13 I 

Special Facilities for Foreip Tourists 
(Deb. 1, Vol. XXX, IS-II-2007) 
Co1.188 

Supply of Fodder and Drup 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 253-S4 

Supply of Vaccine I to States 
(Deb. 9, .vol. XXX, 21-11-2007) 
Col. 171-78 

TechnololY Development Extension .... 
Trainin, for Wuteland Development 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 346-52 

Time Table for Goods Traina 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 20 

Unauthorised Constructions on 
Commercial and Residential Properties 
ofGovemment 
(Deb. 11, Vol. XXXI, 30-11-2007) 
COl.3S9 

Unemployment Allowance 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.61~3 

Use of Nano-Technology to Filter the 
Polluted Water 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 183-85 

Violation ofNorms by Private Universities 
-(Deb. 8, Vol. XXX, 27.;11-2007) 
Co1.S4 

Women Quota in Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.205~6 

Mabato. Shrl Nanbarl 
Agrarian Crisis 

(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 53-54 

Asset offices in Welt Benlal, Alum and 
North East 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 14748 
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Contract Fanning 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 314-18 

Enrolment of University Level 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 174-76 

Expenditure on Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.314-15 

New Technoiogies for A,ricu/ture 
Development 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.414-18 

Setting up of Regional Cancer Centre at 
Shillong 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 170 

tsunami and Earthquake Identifi~ation 
Centre 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 295-96 

Village Electrification through Solar and 
Bio-Gas Energy 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 25-31 

Mabato, Sbrimati Suman 
Employment Opportunities for Women 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 8 

Setting up of New Power Projects in the 
States 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 16 

Mahesbwari, Sbrimati Kinn 
Allocation of Funds to State Universities 

(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.lSO-81 

Anganwadi Centres 
(Dc=b. II, Vol. XXXI, 30-11-2007). 
Col. 134-35 

CDMA Mobile Service 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 53-55 

Development of Wastelands 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 240-44 

Excavation of Site in Rajasthan 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 118 

Expired Polio Drops 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 134 

Food Security Mission 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 37 

Generation of Nuclear Power 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 315-16 

Hostels for Working Women 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 21 

Import of Wheat (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 319 

Inclusion of Medicines in the List of 
Controlled Medicines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 166-67 

Loan to ConsumerslFanners in Rural Areas 
(Deb. 17. Vol. XXXI. 07-12-2007)" 
Col. 39 

Maoist Intrusion in India 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 145-46 

Need for harmonious functioning of three 
organs of State i.e. Legislature. 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 574-77 
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Oil Imports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 321-23 

Promotion of Fly Ash Bricks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 162 

Recruitment of Pakistanis in Government 
Jobs in Jammu and Kashmir 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 393 

Reforms in Power Sector 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.i66-68 

Rural Electrification 
(Deb. 6, Vol. XXX, 23- II -2007) 
Col.60-66 

Share of Small Scale Industries 
(Deb. I", Vol. XXXI, 04-12-2007) 
Co1.2S-26 

Telecom TaritfRates 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.24-51 

Training of Disaster Management to 
Foreign Countries 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 237 

Mahtab, Shrl B. 
Assistance for Jatropha Plantation 

(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 23 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General), 200S-06 
(Deb.' 10, v<?1. xxx, 29-11-2007) 
Col. 404-07 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 543-4S 

Fake Bt. Cotton Seeds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 23 

Free and Compulsory education upto 
Hisher Secondary Level by Shri Ram 
Kripal Yadav (Res.) 
(Deb. 6, Vol. XXX, 23-1 1-2007) 
CoI.S37-44 

Inadequate Pon Facilities 
(Deb. 9, Vol. XXX, 2.-1) -2007) 
Col. 23-24 

Indian Boilers (Amendment) Bill, 2007-
Consid. and Pass 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.S49-S2 

Indo-US Nuclear Agreement (DU R 193) 
(Deb. 9, Vol. XXX, 28- I 1-2007) 
Col. 481-87 

Mid-Day Meal Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 31 

Need to fixation of royalty on coal and 
other minerals at 20% of sale price on 
ad valorem basis (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 527-28 

Need to formulate and embark on a plan 
to prevent erosion of sea-beaches in 
Orissa (MUR 377) 
(Deb. I, Vol. XXX, 27-11-2007) 
CoI.SI4-IS 

Sashastra Seerna Bal Bill, 2007 -Consid. cl 
Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 51-53 

Sitl..ation arising out of fall in the level of 
ground water, resulting in scarcity of 
water in the country particularly in rural 
areas and steps taken by the 
Government In this regard (CA) 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. IS 
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Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Karnataka (Res.) . 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 525-27 

Mlhto. Shrl Tek 1.11 
Aluminium Units in Foreign Countries 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 293 

Appointment on Compassionate Grounds 
inDVC 
(Deb. 6, Vol. XXX, 23-/ /-2007) 
Col. 244 

Auctioning of Vacant DDA Plots 
(Deb. 17, Vol. XXXI, 07-12-2007) . 
Col. 268 

Child Labour in Textile Industry 
(Deb. 13, Vol. XXXI, 03-12-2007) , 
Col. 257-58 

Closure of Coal Mines 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 11-16 

Complaints against Quacks 
(Deb. 9, Vol. XXX, 28-11-2007) 
C01.18S-86 

Conversion from Leasehold to Freehold 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 262-63 

Corporate Social Responsibility of 
Government Coal Companies 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 55-56 

Economic Security to the Workers of 
MITCO 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 146-47 

Families Displaced due to Acquisition of 
Land by Coal Mines 
(Deb. 4, Vol. XXX. 21-11-2007) 
CoI.4~3-59 

Funds for National Water Development 
Agenc), 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 248-50 

Improvement in Agriculture Sector 
(Deb. 7, Vol. XXX, 26-11·2007) 
Col, 102-03 

Indo-US Civil Nuclear Deal 
(Deb. 4, Vol. XXX, 2 I -I 1-2007) 
Col. 304-05 

Poultry Farming 
(Deb. 2, Vol. XXX, 19-1 )-2007) 
Col. 258-62 

Production of Aluminium 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 173-74 

Production of Gold and Diamond 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 247-49 

Reservation of Coal Blocks for Power 
Generation 
(Deb. I S. Vol. XXXI, 05-12-2007) 
Col. 53 

ROOVY 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 67-68.163-74 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 93-99 

Unemployment in Agriculture 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 327-30 

Unused Coal 
(Deb. 15. Vol. XXXI. 05-12-2007) 
Col.3ll-12 

Zonal Tenders for Building Works 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 99-100 

Majhi. Shri Panuram 
Grievances ofSC/ST Employees in Banks 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 30S-06 



NAME INDEX 403 

Grievances ofSClST Employees in NOMC Density of Herbal Plants 
(Deb. 8, Vol. XXX, 27-11-2007) (Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 111 Col. 26-33 

Land Allotment to Societies/Cultural 
Association 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 328-44 

ResidentiallNon-Residential Schools for 
Scheduled Castes Children 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.35~0 

MaJb., Sbr. Shankhlal 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
COI.S9S-97 

Pension for Unmarried Daughter 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 96-97 

Malhotra, Prof. VIJay Kumar 

Agreement with Myanmar for Exploration 
of Oil 
(Deb. ~, Vol. XXX, 15-11-2007) 
Col. 62-63 

AIDS Awareness Programme 

Edible Oil 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 84-94 

Export of On ions 
(Deb. I, Vol. XXX, 27-11-20.07) 
Col.S-J7 

Illegal Coal Mining 
(Deb. 4, Vol. XXX, 2 I - I 1-2007) 
Col. 40 

Immediate Implementation of Bail Order 
(Deb. I I, Vol. XXXI, 30-11-2007) 
Col. 408 

Import of Sad Quality Apples from 
America 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 334-35 

Internal Security (OUR 193) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.421-37 

Misleading Advertisement by Media 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 375-76 

Naxal Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.l71-79 

(Deb. 4, Vol. XXX, 21-11-2007) New Cable Rates 
CoJ.89-96 (Deb. 3. Vol. XXX. 20-11-2007) 

Arrest oflndian by Kuwaiti Government Col. 111-14 
(Deb. is, Vol. XXXI, 05-12-2007) NewTS Drug 
Col. 126 (Deb. 4, Vol. XXX. 21-11-2007) 

Border Dispute between India and China 
(Ileb. 4, Vol. XXX, 21-11-2007) 
Col. 309-10 

Committee on Public Accounts-61 st 
Report-Presented 
(Deb. 12, Vol. XXXI. 01-12-2007) 
Col. 3 

Col. 357-51 
Oil Pilferage from Trains 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 123-24 

Onion Cultivation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 226 
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Poor Quality Wheat 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.61~2 

Presence of Terrorist Or,anisations in 
India 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.B0031 

Procurement ofWhear 
(Deb. Il, Vol. XXXI, 03-12-2001) 
Col. 341 

Production of Milk in States 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. I ()().O I 

Promotion of Horticulture and Vegetative 
Crops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 388-92 

Public Accounts Committee-57th Report 
-Presented 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 298 

Public Accounts Committee-60th and 
62th ReportS-Presented 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 493-94 

Recommendation of Central Information 
Commission 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 324-25 

Reduction in Sale of Postal Items 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 457 

Reports of Public Accounts Committee-
58th and 59 Reports-Presented 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 441 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 93-99 

Rural Electrification 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 231-42 

Seed Research 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 426 

Situation arisin, due to supply of inferior 
quality wheat to 8PL families &QIder the 
Public Distribution System and ItepI 
taken by the Government in this reprd 
(CA) 
(Deb. 6, Vol. XXX, 23-11-2001) 
Col. 450-5 I, 453-57 

Spread of Blindness 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 535-42 

Stampede at Mughalsarai Railway Station 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 241-43 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territor), of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
&: Pass 
(Deb. 8, Vol. XXX, 27-11-2001) 
Col. 525-28 

TBControl 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 51-55 

Mal1ikarjunlah, Shrl S. 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.SOS-06 

MandaI, Shri Sanat Kumar 
Allotment of Additional Spectrum 

(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.SOS-06 

Aviation University 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 39 



NAME INDEX 40S 

Broadcasting Service Reaulation Bill 
(Deb. 8,Vol. XXX, 27-11-2007) 
Col. 228-29 

Captive Power Generation 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 63.04 

Constitution of Human Rights 
Commission in States 
(Deb. J, Vol. XXX, 20-11-2007) 
Col. 399401 

Control on Sting Operation 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 207-08 

Conversion of Telephone Exchanges 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 250-51 

Corporate Sector in Retail Business 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 85-86 

Delay in Implementation of Central 
Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 471-74 

Development of Infrastructure Sector 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 1-6 

Direct-ta-Home Service 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 90-95 

Diversion of Foodgrains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 497-500 

Funds for Inter-State Bridges and Roads 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 181-86 

Grant-in-aid to NGOs in West Bengal I 

(Deb. S, Vol. XXX, 22-11-20U7) I 

Col. 193-94 
Hoarding of Wheat 

(Deb. 7. Vol. XXX, 26-11-2007) 
Col.33l 

Indo-US NucJearAgreement(DUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col.SS2 

Leaislation on Ragaina 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoJ.401 

Minin, policy 
(Deb. 8, Vol. XXX, 21-11-2001) 
Col. 14143 

National Knowledae Commission 
Recommendation 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 393-95 

Natural Gas Grids 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 212-\3 

New Fertilizer Investment Policy 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 24749 

Operation of Cargo Flights 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.2SI-S3 

Payment to Employees of Mini-
Anganwadi Centres 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 292-93 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 731 

Purchase of Aircrafts 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 285-86 

Representation of Religious Minorities in 
Police and Para Military Forces 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 87 

Restructuring of Agricultural Loans 
(Deb. 2, Vol. XXX; 19-11-2007) 
Col. 23841 
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Sonpur-Canning Track Doubling Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 1S4-55 

Strengthening of Panchayati Raj 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 128-31 

Tsunami Warning Centres 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co 1.3 16-17 

Delay in Disbursement of Loan 
(Deb. II, Vol. XXXI, 30-11.2007) 
Col. 231 

Denial ofCentra1 Freedom Fighter Pension 
{Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 339 

Development ofSomnath and Dwarka 
(Deb. 16, Vol. XXXI, 06-12-2007) 
COl. 268-69 

UN Security Council Diabetes Drugs under Charak Samhita 
(Deb. 8, Vol. XXX, 27-11-2007) (Deb. 9, Vol. XXX, 28-11-2007) 
Col. 286-87 

White Paper on Availability of Water 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 326 

Mane, Sbrimati Nivedita 
APDRP 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 167 

Autonomy to M~or Ports 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 144-45 

Baba Saheb Ambedkar Smarak 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 205..()6 

Border Fencing 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 39-40 

Cancellation of Licences ofPhannaceuticaJ 
Companies 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 165-66 

Companies Act, 1956 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 127-28 

Concession Scheme on Sale of De-
controlled Fertilizers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 132-33 

Decreasing Forest Cover in the country 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 479-81 . 

Col. 307 

Domestic Technical Textile Sector 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 372-73 

ECB Norms for Infrastructure Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 137 

Electrification of Railway Lines 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 54 

Environment Damage caused by Plastics 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 585-86 

Expansion Programme 6fSAIL and RlNL 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 271 

Expenditure on Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.314-15 

Export of Handicrafts and Carpet 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 507-09 

Extension of Banking Hours in Urban 
Areas 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 450-51 

Foreign Investment In the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 302 
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Foreign Students in India ' Opening of New Kendriya Vidyalayas 
(D~b. 8, Vol. XXX, 27-11-2007) (Deb. 3, Vol. XXX. 20-11-2007) 
Col. 258-59 ! Col. 429-32 

Illiteracy among Youth : Opening of Retail Outlets of Drug 
(Deb. 14, Vol. XXXI, 04-12-2007)' Manufacturing Companies 
Col. 417-18 (Deb. 16, Vol. XXXI, 06-12-2007) 

Impact of Climate Change on World 
Heritage Sites 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 155-56 

Implementation of Hameed Committee 
Report on CAPART 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 127 

Increase in Divorce Rate 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 397-98 

Indian Share in world Handicraft Market 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 243-46 

Indo-Iran Gas Pipeline 
(Deb. 5, Vol. XXX, 22- U -2007) 
Col. 292-93 

Loan to Small Units 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 203-04 

Malnutrition in Tribal Areas 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 247-54 

Manufacturing Investment Region Policy 
(Deb. 8, Vol. XXX, 27-11~2007) 
Col. 305-06 

Matching Amount under JNN URM 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 366 

Modifications in Technology 
Upgradation Fund Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 401-04 

New Cargo Hubs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 153-54 

Col. 197 
Operation of Foreign Law Firm in the 

Country 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.IS4 

Parli and Paras Plants 
(Deb. I. Vol. XXX, 15-11-2007) 
Col. 174-75 

Payment to Local Bodies 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 183 

Permanent Court of Arbitration 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 42 

PPP in Port Sector 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 559-60 

Production of Cotton Clothes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 246-49 

Promotion of Handicrafts Industry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 469-70 

Provision for Laptop to Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 229-30 

Repair Work in Chandrapur Unit 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 103-04 

Shortage of Neuro Surgeons 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 351 

Shortage of Skilled Manpower in Textile 
Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 346-47 
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Simplification of Process of Grant of Tsunami 
EnvironmentaiClearanc:e (Deb. 17, Vol. XXXI, 07·12·2007) 
(Deb. 4, Vol. XXX, 21·11·2007) Co1.l91-92 
CoL 593·94 Upgradat;on of Mental Hospitals 

Spec;al PaclcaselSubsidy to Ser;culture (Deb. 9, Vol. XXX, 2B·JJ ·2007) 
(Deb. 7, Vol. XXX, 26·11-2007) Col. 261-62 
Col. 323·24 Ul'IIlium produced in the Country 

Strengthenin.Balanc:eSheetsofllqional (Dob. 15, Vol. XXXI, 05-12-2007) 
Rural Banks CoL 249-50 
(Deb. 17, Vol. XXXI, 07·12-2007) Vacancies of Coaches in SAl 
Col. 224-25 (Deb. 9, Vol. XXX, 28-11-2007) 

Supply of LNG for Dabhol Plant Col. 109-10 
(Deb. 16, Vol. XXXI, 06-12-2007) Weavers Health Insurance Scheme 
Col. 241 (Deb. 2, Vol. XXX, 19-11-2007) 

Survey Regarding Cancer Disease Col. 354-55 
(Deb. 15, Vol. XXXI, 05-12-2007) Manoj, Dr. Ko5. 
Col. 258-59 

Synthetic Fibre under Technology 
Upgradation Fund Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 490 

Synthetic Surfaces for various Sports 
(Deb·. 9, Vol. XXX, 28-11-2007) 
Col. 297-98 

Target for Export of Goods under SEZJ 
EOUs 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 483-84 

Task Force on Socio-Economic Conditions 
of Minorities 
(Deb. I, Vol. XXX, IS-II-2007) 
Col. 14-15 

Tax Related Incentives to Exporters 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 392-96 

.Technology Upgnulation Fund Scheme 
(Deb. 7; Vol. XXX, 26-11-2007) 
Col. 43-46 ' 

All India Institute ofMedica1 Sciences and 
the Post Graduate Institute ofMedic:a1 
Education and Research (Amendment) 
Bill, 2007-Consid. &. Pass 
(Deb. 5, Vol.-XXX, 22-11-2007) 
Col. 409-10 

Amendment of Coastal Regulation Act 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.I01~2 

ASIDE Scheme for Promotion of Coir 
Products 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 334-35 

Budget Allocation for Fisheries 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 331-32 

Cadre Review in MES 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 361 

Casual Employees of Air India in CIAL 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL 266 

Train Manufacturing by the Private S~tor Coir Workers Welfare Scheme 
(Deb. 5, Vol. XXX, 22-11-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 159 Col. 413 
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Deemed University Status for AFMC, I Maintenance and Welfare of Parents and 
Pune I Senior Citizens Bill, 2007-Consid. & 
(Deb. 13, Vol. XXXI, 03-12-2007) Pass 
Col 199-200 (Deb. 15, Vol. XXXI, 05-12-2007) 

Evaluadon ofEmplO)Wl Pension Scheme, 
1995 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 432 

.. Financial Assistance to Blood Banks 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.13S-37 

Free and Compulsory education upto 
Higher Secondary Level by Shri Ram 
Kripal Yadav (Res.) 
(Deb. 6, Vol. XXX, 23-11-2007) 
COI.S33-37 

Ground Handling Services at Airports 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 238·39 

Col. 520-21 
Need to grant Swatantra Sainik Sanunan 

Pension to the surVivors of freedom 
struggle in Kerala (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 38S-86 

Need to include the fishermen 
communities of Kerala in the list of 
Scheduled Castes (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COI.S23-24 

Need to provide road connectivity from 
Thuravoor on N.H.-47to Main Central 
Road in Kerala under Central Road 
Fund Project (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 525 

Hospitality Institute Opening of New Kendriya Vidyalayas 
(Deb. 16, Vol. XXXI, 06-12-2007). (Deb. 3, Vol. XXX, 20-11-2007) 
Col. 128 Col. 429-32 

Import of Palm Oil 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 298-99 

Increase in Cancer Cases 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.170-71 

IncFeaSe in the Quantum ofCRF 
(Deb. 4, Vol. XXX, 21-11-2007) 
COl.S86-89 

Introduction ofGarib Rath Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 192 

Life Style Diseases 
(Deb. IS, Vol. XXXI, 05·12-2007) 
Col. 274-75 

Livestock Insurance Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. " 

Pending NH Projects 
(Deb. 1 S, Vol. XXXI, 05-12-2007) 
Col. 324-28 

Procurement of Aircraft for Indian Navy 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 241 

Recommendations of NKC on Survey 
Outcomes 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 170-71 

Share of Small Scale Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 25 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) BiIl,2007-Consid. &. Pats 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 599 
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Studyoa~ 
(DIOb. U.-VoJ. XXXI, 0'-12-2007) 
CoL24I~2 

SuJcid411 DeIdII and IJprieIIO die IndfIn 
NelOnaI Abroad 
(Deb. U, "" •• XXXI, .".12-2007) 
CoLI" 

Survey orFiIberitI 
(Deb. 13, Vol. XXXI. 0) .. 12-2007) 

~ CoL 409-1 0 
U&i1iaation of ~l r .. habilitation 

Fundi 
'- (Deb. 3, Vot XXX, 20-11-2007) 

Co1.3G-33 

~R.iIbI 
,. ,;cbtb; 17, YoI. XXXI. 07-12-2007) 

~ .. COL 114-1~ 
~ ao.dI for WGrkJq JoumaUata IlId 
~'. ~JoumaUlti f •. 
~'·(~.a .. Vol. XXX, 19-11-2007) -'"tot" ' : , 

WeIDIIlIlelervadoa Bill 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoJ.lS4-" 

MMood,s ..... a ....... 
Allotment orLand to Embulies 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col 329-32 

Baglu. Powa' Project 
(Deb, 6, Vol. XXX, 23-11,-2007) 
Col. 237-31 

Bbatinda Refinery Project 
(Deb. 10, Vol. XXX, 29.11-2007) 
Col. 113-14 

Commitlee to Review ICS Syllllbul 
(Deb. U, Vol. XXXI, 0'-12-2007) 
Col" 

CompuIIory ....... "'PI". • 
(Deb. 11, Vol. XXXI. 01-12.2001) 
CoLllO 

ConpIdon in ....... Tr.m .....,. .,... 
(Deb. 10, Vol. XXX. 2'·' 1-2007) 
CoLI" 

Conwnion ofF. Pu .... Train _ 
..... TJiIn ' 
(D.b. 5. Vol. XXX. 22-11-2007) 
CoL 137·31 ' 

Cort Network 0"" under PMOSY 
(D.b. 6, Vol. XXX, 23-11-2007) 
CoL31N2 ' 

Coapo .... for Adminiop In K.adriy. 
VIdyaIayIa 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoL3~ , 

ElICI'OIChment on DDA Parb 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col 159 

Export ofHandicrafta and Carpet 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.S07-09 

Holte" for Workiq Women 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 12-23 

Hotels Without Licence in Delhi 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 373-74 

Introduction ofTratllc System Intqrated 
Transport Management 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 279-80 

Irregularities in Completion ofFlyowr fteII' 
AkshIrdham Temple 
(Deb. 17, Vol. XXXI. o.,7-12~2007) 
Col. 278 . 

Commuaic8kwl NecworIt JaJ Board Scam 
(Deb. 13, Vol. XXXI, 03-12-200, 7) (Deb' Vol XXX 21 II 1 ., " • - -200) 
Col202..()4 Col 144045 
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Licence 1.0 Television Channels 
. (Deb. 14, Vol. XXXI, 04-12-2007) 

CoL.l33-42 
Licensing of Anna 

(Deb. 3. Vol. XXX, 20-11-2007) 
CoL 2$7·51 

Loan to Supr Mills 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoUll 

Mer.er of IA and AI 
(Deb. 5, Vol. XXX. 22-11-2007) 
CoL2()4.Q5 

Mobile Tower by MTNL 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoUll 

Orphans 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoL 414-15 

Persons aft'eeted by Hepatitis - E 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. II ()"22 

Rocommendation ofNationai Knowledge 
Commission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 420-21 

• Sealing of Demat Accounts 
(Deb. lI, Vol. XXXI, 30-11-2007) 
Col. 14547 

• Smoking in aogies 

• 

• 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 129-30 

Supply of Gas to Power Proj~ts 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 227-28 

Water Supply in Delhi 
(Deb. 17, Vol. XXXI, 07-]2-2007) 
Col. IS2-S3 

Medlyam, Dr. Babu Rao 
Compensatory Afforestation on· Land 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 325-30 

Destruction Caused by Wild Animals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 139-40 

For~t Villages 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 371-73 

National Afforestation and Eco-
Development Board 
(Deb. 9, Vol. XXX~ 28-11-2007) 
Col. 62-64 

Need to appoint a nodal agency for 
monitoring .the Special Central 
Assistance to Tri~1 Sub-Plan in States 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 378-79 

Need to undertake measures to increase 
the Intellectual Property Rights fill~p 
by India (MUR 377) 
(Deb. IS, Vol. XXXI, 05-]2-2007) 
CoI.4IS 

ONGC KG Buin MlII18p11Cmt 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 105 

Operation Gaja 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 299 

Recognition to Medical Colleges 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.S-6 

Special Central Assistance 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 321-24 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bill, 2007-Consid. &, Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
COl.S97 

Supply of Naphtha 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 137-38 
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Mellta,SlIrt AIok K ... r 
Allocation of Power 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 28-33 

Benches of High Court in Bihar 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 129 

Deemed Universities 
(Deb. 8, Vol. XXX, 27 11-2007) 
Col. 120-32 

Demands for Supplementary Grants 
(General); 2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 407-10 

Export of Onions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 16 

Increasing Retirement Age 
(Deb. 15, Vol. XXXI, OS-12-2007) 
Col. 304 

Loans by NABARD 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 176-77 

Mismanagement in LlC 
(Deb. II, Vol. XXXI, 30-11-2007) 
0>1.389 

National Commission for Youth Bill, 2007 
by Shri Alok Kumar Mehta-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 569 

Need to open a Centrally aided Polytechnic 
in Samastipur Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 514 

Project in Bihar through HUDCO 
Assistance 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 249 

Research Institute for Bia-gas and Bic-
diesel Energy 
(Deb. 5, Vol. XXX, 22-11-2007)· 
Col. 23-29 

Survey for Opening of Rural Bank 
Branches • 
(Dob. II, Vol. XXXI, 30-11-2007) 
CoL 167~8 

Melita, 511rt BbllYUelhwar Pnud 
Bao on Export of Iron Ore 

(Deb. 3, Vol. XXX, 20-11-2007) • 
Col 468-72 

Bonded Child Labour 
(I?eb. 7, Vol. XXX, 26-11-2007) 
Col. 420-23 

BSNLTowers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.3~1 

Cancellation of Flights 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 106-07 

Cases of Fraud Before Company Law 
Board 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 119-22 

Closure of Coat Mines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 11-16 

Conversion of Hard Coke into Soft Coke 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 323 

Evasion of Excise Duty 
(Deb. 17, Vol. XXXI, 07-12-2007)' 
Coli 93-94 

Excess Payment to Coal Contracton 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 101 

Exploitation of Employees by Banking and 
Insurance Companies 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 247 
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Export of Iron-Ore by Private Lease 
Holders 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 176-78 

Protection of Wildlife 
(Deb. IS, Vol. XXXI, 05-12·2007) 
Col. 319 

Revenue Policy of AAI for DIAL 
'ForeiinToW'SbyOfflcialsofGAIL(lndia) (Deb. 16, Vol. XXXI, 06-12-2007) 

Limited Col. 9a.99 
(Deb. 16, Vol. XXXI, 06-12-2007) Rural Electrification 
CoI.I07~8 (Deb. 17, Vol. XXXI, 07·12-2007) 

Hindi u an UN Official Lanpage Col. 237 .. 2 . 
(Deb. IS, Vol. XXXI, 0$·12-2007) SaleofVBCantLandofVSNL 
CoI.201~2 (Deb. 13. Vol. XXXI, 03-]2-2007) 

Implementation of Official LanBuage, 
Hindi 
(Deb. 14, Vol. XXXI, 04.12-2007) 
Col. 203.()4 

Implementation of the Recommendations 
ofBth World Hindi Conference 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col.Ill 

Naawan Airports 
(Deb. I, Vol. XXX, IS-11-2007) 
Col. 166 

Need to e~ite the completion ofKonar 
Canal Irrigation Project in District 
~odenna, Jharkhand (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.S28 

Need to releue ftmds for ~iv Gandhi 
Gramln Vid)WIcIrm Yoj_ in RImpItI 
&: Huarlbqh districts of lhIrkiland 
(MUR371) I • '.' 

(peb .• , Vol. XXX, 27-11-2007) 
0)1.SIS-16 

CoL ISS 
Security at the Airports 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 23 1-32 

Shortage of Fertilizers 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 142-44 

Shortage of Telephone Cables 
(Deb. 2, Vol, XXX, 19,.11-2007) 
Col. 289-90 

Swindling of funds under Rural 
Development Schemes 
(Deb. 11, Vol: XXXI, 30-11-2007) 
Co1.3~1 

Melnya, Dr. Thokdaom 
Assistance for 1atropha Plantation· 

(Deb. 11, Vol. XXXI, 30-11·2007) 
Col. 20-25 

Oeclinina IndUltrial Growth 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 219-22 

FM Station in Imphal 
NewGroundHandlinaPolicyforAirports. (Deb. 14, Vol. XXXI, 04-12-2007) 

(Deb. I; Vol. XXX, I S-II-2007) COI.J44-4S 
CoI.IS4-SS 

Power Projects 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.4.S 

Promotion of Tourism 
(Deb. I, Vol. XXX, I S-II-2007) 
C01.4S-46 

Helicopter Services for Tourist Spots 
(Deb. 16, Vol. XXXI, 06.12-2007) 
CoI.176-n 

Indira Gandhi National Tribal University 
Bill, 2007-Consid. & Pass 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 473-7S 



414 LOKSABHA 

Indo-Myanmar Trade M .... n,Dr. Raj .... 
(Deb. 14. Vol.. XXXI. 04-12-2007) Auction of Spectrum 
Col. 263-65 (Deb. 13, Vol. XXXI, 03-12-2007) 

Indo-Russia Collaboration for Mission to Col. 163-64 
Moon 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 314 

Matching Amount under JNNURM 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 366 

Matching Contribution required from 
States 
(Deb. 9, Vol. XXX, 28-1 1-2007) 
Col. 108-09 

Need for harmonious functioning of three 
organs of State i.e. Legislature. 
Judiciary and Executive (OUR 193) 
(Deb. 14. Vol. XXXI, 04-12-2007) 
CoI.SS6-S8 

Non-availability of Vaccines in CGHS 
Dispensaries 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoL 131 

Payment and Settlement Systems Bill, 2006 
-Consid. & PISS 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 59S-97 

Supply of Sub-Standard Equipment by 
BEL to Air Force 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 194-95 

Threatening of Railway Officials 
(Deb. 16, Vol. XXXI. 06-12-2007) 

.II. 99--100 
Training under ARWSP 

(Deb. II, Vol. XXXI, 30·11-2007) 
Col. 204 

Metra Kumar, Sbrlmati 
M",illtenance and Welfare of Parents and 

Seoior Citizens Bill, 2007-Consid. ct 
Pass 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 492-97, S33 

Border Dispute between India and China 
(Deb. 4, Vol. XXX, 2t-II-2007) 
Col. 309-10 

Broadcastin, in ~on-empanelled 
ProgrImmeIofDAVP 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 39'-96 

Clearance ofMininllMsl Applications 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 71·72 

Control on StinK Operation 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.207'()8 

Diversion of Revenues by OMR 
(Deb. 16; Vol. XXXI, 06-12-2007) 
CoI.214-IS 

Emission of Greenhouse 0_ 
(Deb. 4, Vol. XXX, 21-11·2007) 
Col. 50-52 

Export oflron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 188-19 

Growth ofE<:onomic Development 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 230 

Hip Levcl Mcetin, on Road Accidents 
(Dcb. 3, Vol. XXX, 20-11-2007) 
Col. 169·71 

Licences to New <;)perators 
(Deb. 7, Vol. XXX,.26-11-2007) 
Col. 186-18 

National Land Reforms Council 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 221-22 

New Coal Distribution Policy 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 226-28 
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lUlL 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoLI ... 

s.mc. CoadIdaaI ofPruar Bhad 
(D.b. I, Vol. XXX, 27-11-2007) 
CoLJOI 

Special Minina z.aa. 
(D.b. I. Vol. XXX. 27-11-2007). 
Calli' 

rlldaa of SImp" ~BJeetraaIc MIters 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 51-'9 

~,SllI't M8dIlUllldaD 

Proposal to Nt up Special Economic Zone 
in Nandi,ram, Welt Ben,al and 
eonlequent larle scale violence 
(DUR193) 
(D.b. 4, Vol. XXX, 21-11-2007) 
CoL 744-45 

M .............. LII 
.wodroIM iD BiIIIpur 

(Deb. I, Vol. XXX, 15-11-2007) 
CoL 117 

Air semc. oflA 
(D.b. I, Vol. XXX. 15-11-2007) 
Col. lIN' 

Allotantm of LPQ A •• ftcl.. in. 
Chhatti.prtI 
(Deb. 16. 'Vol. ~, 06-12-2007) 
Col112-13 ' 

AnpnwldJ Ctntrea 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 134-35 

Auiatance to HMdicnftl ~radon 
(Deb. 2. Vol. XXX. 19-11-2007) 
CoL 250-56 

Cooklna System unellr Mid-Day Mtal 
Sellae 
(Deb. 14, Vol. XXXI. Q4-12-2007) 
Col. 132-33 

COlt ofLayina Now Rail Lm 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 13 

0IpIItment for IntemItIonai Dowlo ..... 
(Deb. 14. Vol. XXXI, 04-12·2001) 
Col 259 

Deaip for Houaes CoIIItNCted under lAY 
(Deb. 6, Vol. XXX, 23· U -2007) 
CoLlO) 

'Developmtnt ofOraZlna Land 
(Deb. 7, Vol. XXX, 26-"-2007) 
Col. 243-44 

Developmtnt ofRailwayl it) ChhIItitpr1I 
(Deb. 5, Vol. XXX, 12·1)·2007) 
Col.l6I~ 

Development of Scheduled CUtes 
(Deb. 10, Vol. XXX, 19·11-2007) 
Col. 154-55 

Edible Oil 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 14-94 

Environment CIIII'II1Ce 
(Deb. 15, Vol. XXXI, O~-12·2007) 
Col. 221 

Export ofMInerab 
(D.b. 3" Vol. XXX. 20-11-2007) 
Col. 61063 

Fundi for National Family Welfar. 
ProwillU'lll 
(D.b. 4. Vol. XXX, 21-11-2007) 
Col. 116-90 

Fundi for Wolf.,. of primitive Tribal 
Oroups 
(Deb. 6, Vol. XXX:, 23.11-2007) 
Col. 415-16 

Livelihood from IntCllrl'ed pore.t 
ActivitiOl 
(Deb. 17. Vol. XXXJ. 07-12-2007) 
CoI.na 

NABARD Alliltancf 'for Ini.ation 
Projec:U 
(Deb. 7, Vol. XXX, ,26-11-2007) 
CoI.61Q 
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Need to raise the Minimwn Support Price 
for Paddy (MUR 377) 
(Deb. 4, Vol. XXX, 21-11·2007) 
Col. 759-60 

Oil Fired Steam Engine 
(Deb. 10, Vol. XXX, 29·11·2007) 
Col. 1 16-17 

Technology for Welfare and Rehabilitltion 
of the Handicapped 
(Deb. 6, Vol. XXX, 23·11·2007) 
Col. 99-100 

Training to Unemployed Handicapped 
Youths 
(Deb. I, Vol. XXX, IS-II-2007) 
Col. " .. 8 Pending Projects under SGSY 

(Deb. 17, Vol. XXXI, 07-12-2007) UpliftmentofWomen 
Col. 27-29 (Deb. II, Vol. XXXI, 30-11-2001) 

Pending Proposals 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoL 363-64 

Pending Proposals under Area 
Development 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 390-92 

Pending Proposals under PMGSY 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 384-86 

Reduction in Allocation of Funds to 
States for RD Schemes 
(Deb. I', Vol. XXXI, 07-12-2007) 
Col. 146-47 

Role of Nehru Youth Centres in 
implementation ofNREGS 
(Deb. IS, Vol. XXXI, 05·12-2007) 
Col. 65-66 

Rw'ti Electrification 
(Deb. 2, Vol. XXX, 19-11·2007) 
Col. °147-52 

CoL 105-07 
Women Courts 

(Deb. 11, Vol. XXXI, 30·11.2007) 
Col. 197 

World Banks Assistance 
(Deb. 17, Vol. XXX., 07·12·2007) 
Col. 283-84 

Mohan, Sbri P. 
Broad Gauge line between Villupuram and 

Dindigul 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.114·1S 

Committee on Mandatory Runl Services 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 145 

Demands for Supplementary Grants 
(Railways) 2007.08 and Resolution Re: 
ApprovaJof~inS~ 
Report of Railway Convention 
Conunittee (2004) 
(Deb. 10, Vol. XXX, 29·11-2007) 
Col. 553-" 

ScnlP Stolen from Railway Godowns Functioning of Health Centres 
(Jeb. 1&, Vot XXX, 29-11·2007) (Deb. 9, Vol. XXX, 28.11.2007) 
( :01. 72-73 Col. 248-52 

Special Central Assistance to 
Chhattisgarh 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col. 100-101 

Special Rural Development Projects 
(Deb. 17, Vol. XXXI, 07-12·2007) 
CoI.202-Ol 

Need to open Procurement Centres in 
paddy arowing areas (MUR 371) 
{Deb. 9, Vol. XXX, 28-11-2007' 
Col. 379 

Organ Retrieval Bank Organisation 
(Deb. 9, Vol. XXX, 28-11·2007) 
Col. 335-36 
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MoIId. "'''Ir, Shrl 
Aaeument ofNHDP under 10th Plan 

(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.25~ 

Asaistance 10 Workers Deported from Oulf 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 364-65 

Kisan Credit Cards 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 127 

Lower Interest Rates 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 427-28 

Minimum Support Prices 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 297-302 Ban on Export orNon-Bllmati Rice 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 213-14 Opening of New Kendriya Vidyalayas 

Collection of Bed Debts 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 429-32 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 230-31 . Policy on Adoption of Children 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 245 Cruelty to Animals 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 114-16 

Decreasing Forest Cover in the Country 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 479-81 

Exemption ftom Import Duty 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 453-S6 

Expenditure on Education 
(Deb. 3, Vol. XXX, 20 .. 11-2007) 
Col. 314-15 

Extortion by Militants in North Eastern 
States 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.57~1 

Funds for Welfare of Women 
(Deb. 6,· Vol. XXX, 23-]] -2007) 
Col. ]73-78 

Instanatlon of\yind Mills 

Representation of Minority Communities 
in Armed Forces 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.S5 

Review of Ganga and Yamuna Action Plan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 279-80 

Right to Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.465~ 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 93-99 

Shortfall In Wheat Procurement 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL 336-37 

Study of Sports Science in Training 
Pqramme 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoL]0]..o2 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 68-72 Time Schedule.for Issue of Pus ports 

{Deb. 9, Vol. XXX, 28-11-2007) 
Col. 72 Internet Protocol Television 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 55-56 

Irregularities In DDA Flats 
(Deb. ] 7, Vol. XXXI, 07-12-2007) 
Col. 142 

MoUah, Shrl HanDa. 
Committee on Papen Laid on the Table-

] 4th and ] 5th Reports-Presented 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 350 
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Plannin.at Grass-Root Levels by the 
PanC4hayat. 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 19 

Moadal, $lin Abu A¥et 

011 Based Power Project 
(Deb. 17, Vol. XXXI. 07-12-2007) 
CoI.J7U4 

Increue in Child Labour 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 351-53 

Achievement in Space Raeln:h Increase in CRR by RBI 
(Deb. 9, Vol. XXX, 21-11-2007) (Deb. II, Vol. XXXI, 30-11-2007) 
CoI.302~ Col. 230 

Achievements Reports from NELP Internet Telephony Call Cha ..... 
(Deb. 16, Vol. XXXI, 06·12-2007) (Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 274-7S CoI.2S7 

Attacks on Indians Workin. Abroad Irrawaddy Dolphins 
(Deb. 4, Vol. XXX, 21-11-2007) (Deb. 9, Vol. XXX, 21-1l-2007) 
Col. 490-93 Col. 111-12 

CGHS Facilities to CSIR Pensioners 
(Deb. 6, Vol. XXX, 23-11·2007) 
Col. 317·1. 

Clennce to NTPC Projects 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 126 

Cultural Hubs 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 91 

Demands for Supplementary Grants 
(Railways) 2007-01 and Resolution Rc: 
Approval of Recommendations In Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col.S70-71 

Disbursal of Farm Loan 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 378-82 

Diversion of Foodgrains 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 497-S00 

Funds Collected trom Coal India Limited 
Employees for Prime Minister's Relief 
Fund 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. sa 1-13 

Joint development of futuristic Combat 
Aircraft 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 331-39 

Labour Problems 
(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 226-27 

Missin. Security Personnel 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 176-77 

MoU sianed by liT, Kanpur 
(Deb. I, Vol. XXX, 27-11·2007) 
CoI.2S1 

Open in, of Petroleum Retail 0utIetI by 
Private Sector 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 124-25 

Population Growth and Slum 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 127-30 

Reaistration of Indian National. a. 
Foreigners 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.9B-99 

Report of National Knowled,e 
Commission 
(Deb. 4, Vol. XXX, 21·11-2007) 
Col. 225-27 
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Review of Ganga and Yamuna Action Plan· Solar Enerl)' 
(Deb. 9, Vol. XXX, 28-Jl-2007) (Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 279-80 Col. 132-34 

RevivalofMAMC 
(Deb. 10, Vol. XXX, 29-11-2007) M.kllerJee,SlarlPra •• b 
Col. 200-201 Alle,ed harassment meted out to 

Setting up of Blood Storage Centres 
(Deb. 9, Vol. XXx. 28-11-2007) 
Col. 68 

Simplification of Medical Reimbursement 
Rules 
(Dob. 4, Vol. XXX, 21-11-2007) 
Col. 365-66 

Subversion of Tribal Lands Right 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.l65~ 

Supply of Gas to Gu Based Projects 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 1'7-58 

Survey on Leprosy Patients 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 302-03 

participants of the rally orpnlted by 
the Hindu Rights Action Force 
(HNDRAF) in Kuala Lumpur on 25 
November, 2007 and subsequent 
related maners.,(St.) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.S4,-46 

Devastation caused by recent cyclone 
that struck the coastal area. of 
Ban,ladesh (St.) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 510-11 

Indo-US Nuclear Agreement (DUR 193) 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 574-92 

Trade Fairs and Exhibitions Stay of MS.Taslima Nasreen in India (St.) 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 9, Vol. XXX, 28-11-2007) 
CoI.167~8 Col. lSI-52 

Utilization of Fly-Ash Muldyappa,Sbri K.H. 
(Deb. 11. Vol. XXXI, 30-11-2007) Four-LaninlofNH 
Col. 149-54 (Deb. 9, Vol. XXX, 21-11-2007) 

More, Sbrl Va .. ntrao 
Committee to Ban Lottery Trade 

(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 225-26 

Doublirla of Jalgaon and Udhana Rail-Line 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 128-29 

Female Public Prosecutors and Notaries 
(Deb. II. Vol. XXXI. 30-11-2007) 
Co1.161~3 -. 

Proposals from States under UIDSSMT 
(Deb. 11. Vol. XXXI. 30-11-2007) 
Col. ~46-S0 . 

Col. 43-45 
Muntbl Ram, Sbrl 
Bridges on the Railway Crossing 

(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 85 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX. 29-11-2001) 
Col. 527-21 
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Need to allot the remain ina land earmarked 
by Defence Ministry for residential 
purpoIe to Ex-servicemen in BijnoR, 
Uaar Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 389 

Cafeteria Model System of Medicine 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.317-1. 

Calamity ReliefFun.d 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 25-29 

Private Sector in Defence Production 
(Deb. 2, Vol. XXX, 19-11-2007). ConcessiononTelecomTaritT 
Co1.217-18 (Deb. 7, Vol. XXX, 26-11-2007) 

Col.llS-64 
Sale of Commercial LPG by Distributors 

(Deb. 16, Vol. XXXI, 06-12-2007) Corporal Punishment in Schools 
Col. 59 (Deb. 14, Vol. XXXI, 04-12-2007) 

Sale of Gu Stove, Gu Rubber Pipes by 
GuAlencles 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.68~ 

Slow Progress of Work under PMOSY 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 130-34 

Utilisation of Funds by the Panchayats 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 22'-30 

Murmu, Sbrl Hemlal 
Agricultural Projects 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 356 

Air and Noise Pollution 
(Deb. 9, Vol. XXX, 2'-11-2007) 
Col. 59-61 

Anti-POI Equipmenta and Machines for 
Trains 
(Deb. ·16, Vol. XXXI, 06-12-2007) 
CoL311-13 

Beatinl of Students in Jamm.u Tawi 
Express 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 21'-19 

Bed and Breakfast Scheme(s) 
(Deb. 10, Vol. XXX, 29-lJ -2007) 
Col. 117-1' 

BPL Pamilies 
(Deb. 6, Vol. XXX, 23-1 1-2007) 
Col. 368-71 

Col. 294-95 
Derailment of Varanasi-Ranchi Intercity 

Express 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 206 

Development Programmes for Small and 
Medium Towns 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 206-10 

Education Societies 
(Deb .• ,. Vol. XXX, 27-11-2007) 
Col. 119-20 

Encroachment on DDA Land 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 362-63 

Eradication of Polio 
.~ (Deb. 4, Vol. XXX, 21-11-2007) 

Col. 52-55 
Expenditure of Advertisement 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 97-9. 

Facilities for ~ Pilpima 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 473-75 

Food Adulteration Testing Labs 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 302-03 

Food Parks 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 333-35 
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Free and Compulsory Education 
(Deb. 3, Vol. XXX, 20-"-2007) 
Co1.303~ 

Oirl Otild Day 

Need to monitor and augment Banking 
Services in Santha' Parganas, 
Jharkhand (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 417 

(Deb. J 7, Vol. XXXI, 07-12-2007) 
Col. 243 Need to stop outsourcing of services irr 

Eastern Coalfields Ltd. and implement 
Hawala Transactions community development schemes for 

(Deb. II, Vol. XXXI, 30-11-2007) the welfare of the workers engaged in 
Col. 95-96 Raj Mahal Lalmatia Project in 

Hosing Facilities for Commonwealth Jharkhand (MUR 377) 
Games (Deb. 4, Vol. XXX, 21-11-2007) 
(Deb. 10, Vol. XXX, 29-11-2007) Col. 764~S 
Col. 301-02 I NHRC Suggestion to Courts and Union 

Government 
Import of Wheat (Deb. 8, Vol. XXX, 27-11-2007) 

(Deb. 13, Vol. XXXI, 03-12-2007) Col. 288 
Col. IS~I 

Outsourcing of Work by CIL 
IncreaseinBPLPopulation (Deb. IS, Vol. XXXI, 05-12-2007) 

(Deb. II, Vol. XXXI, 30-11-2007) Col. 132-33 
Col. 200 Package ¥>r Farmers 

Land Mines and Arms Recovered from (Deb. 11, Vol. XXXI, 30-11-2007) 
Nandigram Col. 444-46 
(Deb. 14, Vol. XXXI, 04-12-2007) Passengers Amenities 
C01.4S6-S7 (Deb. 16, Vol. XXXI, 06-12-2007) 

Loan to Consumers/Fanners in Rural Areas Col. 223-26 . 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 39 

Mini RatnaAward toCCL 
(Deb. IS, Vol. XXXI, 05-12-2007) 

Proposed Dialogue between Naxals and 
the Government 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 401-02 

Col. 224-26 Railway Staff Quarters 

Mobile Learning Resource Vans 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 153 

(Deb. 16, Vol. ~XXI, 06-12-2007) 
Col. 184-85 

Ram Setu Stones 
(Deb. 16, Vol. XXXI, 06-12-2007) 

Mobile Switching Centres Col. 69-70 
(Deb. 2, Vol. XXX, 19-11-2007) RevivalofHEC 
CoI.26S (Deb. 10, Vol. XXX, 29-11-2007) 

National Mission for Development of Col. 129-30 
Skills ofDalits and Minorities 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoI.IIl-12 

Robhery in Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 217-22 
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Rural Electrification 
(D.b. 6, Vol. XXX, 23-11-2007) 
Col.~ 

Servin, of Sub-Standard Food under 
Mid-Day Meal Scheme 
(Deb. I, Vol. XXX, 27-11-2007) 
CoL 233-36 

Settln, up of Administrative Reforms 
Institute for Jail Administration 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 175 

Situation Irisin, out of violence durin. 
and after the recent cIemonItntion by 
All Adival Students Auoc:iation of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken ~y 
the Government in this re,ard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 493 

Social Audit ofNItEOS. 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 343-4' 

Special Trains 
(Deb. " Vol. XXX, 22-11-2007) 
Col. 262 

Strengthening of Police Intelligence 
Agencies 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 392 

Training for PDS Employees 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 178-82 

Murmu, Shrl Rupcband 
Ban on Recruitment in Telecom 

Depw1ment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 4'1-'2 

Clean Development Strategy for Climate 
Chan,e 
(Deb. 1 $, Vol. XXXI, 05-12-2007) 
Col. 109-10 

Indians Detained in UAE 
(Deb. IS, Vol. XXXI, 0'-12-2007) 
Col. 306-07 

Indira Gandhi National Tribal University 
Bill, 2007~onsid. &: Pas 
(Deb. IS, Vol. XXXI, 0'-12-2007) 
Col. 471-73 

PDS in Tribal Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. "1-54 

Raisin, of Platform at Jhar,ram and 
Sardiha Railway Stations, Welt Dena" 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoL 141 

Repair and Renovation of Water Bodiel 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 24$-t1 

Situation arisin, out of violence durin, 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this reprd (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 496-97 

Use of Chemical Fertilisers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 199-200 

Nalk, Sbrt Sbrlpad Yeuo 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations' in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 601-09 

Nubula, Shrl D. 
Need to expedite the Darjeeling Drinking 

Water Project of Balasan in West 
Bengal (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
COl.S21 
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NIyak.1Iui A ..... 
RenoVlldon of HaIre .. tor the SIudenaI 

of Scbecluled Tribes 
(Deb; II, Vol. XXXI, 30-11-2007) 
CoI,6U6 

Air and Water Pollution in Oriua 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 91-92 

Import of What 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col 159-61 

KIonjblr Airport 
(Dtb. 10, Vol. XXX, 29-11-2007) 
CoUll 

~CeatNforNIVY 
(Deb. 2, Vol. XXX, 19-11-2007) 

Air Service &om Bodhpya Col. 431 
~~' Vol. XXX, 29·11-2007) Minerala Reserved Areas 

AJJocatioa ofFertilizen 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 124-26 

Auessment reprdina .... of Blood 
Banks 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col3J--«) 

Ban on Export of Iron Ore 

(Deb. 14, Vol. XXXI, 04.12-2007) 
Col 100-01 

Miluse ofSSI Schemes 
(Deb. I, Vol. XXX, 27-11-2007) 
Col 239 

NlldonaJ Floor Level Minimum Wages 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col 225-26 

(Deb. 3, Vol. )fXX, 20-11 -2007) NaxalAft'ected Districts in Orissa 
Col 461-72 (Deb. 14, Vol. XXXI, 04-12-2007) 

Bilateral CooptI'Ition 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col 239 

Coconut Production 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 103-06 

Committ~ to Review ICS Syllabus 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 99 

Corporal Punishment in Schools 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 294-95 

Decreasing Forest Cover in the Country 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 479---31 

Funding Pancrn under SSA 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.la5 

Houses for the Slums .. " ;-.'.! . 
(Deb. II, Vol. XX. XI,.}"";;") 1-2007) I 
Col. 403 ...... ... 

' .. ~" . 

Col. 463-65 
Need to introduce an express train between 

Bhubaneshwar and Tatanagar via 
Keonjhargarh and extend Howrah-
Barbil Jana Shatabadi Express upto 
Keonjhargarh (MUR 377) . 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 761 

Need to repair the stretch ofN .H.2IS from 
Paniloili to Rajamunda in Orissa 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 37. 

Need to upgrade the domestic airports at 
Silsuan and Barbil in Orissa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 522 

Norms for Central Deputation for 
Bureaucrats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 239-40" 
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Outstandin, Dues of AAI 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 331-32 

Prawn Culture 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 3 16-20 

Protit to Public Sector Steel Plants 
(Deb. ~. Vol. XXX, 22-))-2007) 
Col. 196-9. 

Promotion offT in Orissa 

SEls in Collaboration with Russia 
(Deb. I. Vol. XXX, 27-11-2007) 
CoI.8S-86 

Trade with South West Asilll CounCries 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 338-39 

Tribal Co-operative Marketin, 
Development Federation 
(Deb. 6. Vol. XXX. 23-11-2007) 
Col. 275-n 

(Deb. 13. Vol. XXXI. 03-12-2007) Underground Coal Mines 
Col.ln (Deb. 9. Vol. XXX. 28-11-2007) 

Proposal to set up Veterinary Council of 
India 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 229 

R and D Activities in Public Health 
(Deb. 9, Vol. XXX, 28-11-2007). 
Col. 17. 

Review ofPerfonnance of Mother Dairy 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 297 

Review of the Functioning Atomic Power 
Plants 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 168 

Scheme for "Exchange ofVisits by Tribals" 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 232-34 

School of Open Learnin, 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 292 

Setting up of Atomic Power Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 369-70 

Setting up of Farmers Training Institute 
inOri ... 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 233-34 

Setting up of international Airports 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 252 

Col. 269-73 
Verification ofSubscriben 

(Deb. 7. Vol. XXX. 26-11-2007) 
CoI.67.Q 

Welfare of Older Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 294-300 

Nayak, Shrbud Ardul .. 
Constitution (Amendment) Bill. 2007 by 

Shri Mohan Sinah-Conlid. and 
Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.S80-82 

Demands for Supplementary Grants 
(Railways) 2007~8 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10. Vol. XXX, 29-11-2007) 
COI.S~ 

Employme.,t Opportunities for Women 
(Deb. 13, Vol. XXXI, 03-12·2007) 
Col. 8 

Hostels for Working Women 
(Deb. 6. Vol. XXX. 23-11-200-7) 
Col 22 

Integrated Child Development Services 
Scheme 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 11 
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Loss Makln& Public Sector tJndertakinp 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co\. 16 

Coal Shortage in Power Plants 
(Deb. 11, Vo\. XXX\\ 1\).\\.1~') 
Col. 223-24 

Maintenance and Welfare of Parents and Coding Scheme for Kala-Azar 
Senior Citizens Bill, 2007-Consid. & (Deb. 1 S, Vol. XXXI, OS-12-2007) 
Pass. Col. 26S-66 
(Deb. 15, Vol. XXXI, OS-12-2007) 
Col. 513-14 

Need to accelerate the growth in 
Agriculture Sector (MUR 377) 
(Deb; I S, Vol. XXXI, OS-12-2007) 
Col. 416-17 

Nikbil Kumar, Shrl 
Accreditation of Colleges and 

Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 54-55 

Air Pollution due to Pesticides 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 329-30 

Allocation of Funds to Colleges 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 216-19 

Committee fot Fixing Menu and Tariffof 
Standard Meals 
(Deb. I, Vol. XXX, 15-11-2007) 
Col.lSS-S6 

Corruption in Central Educational 
Institutions 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 219-24 

Crisis in Mid-day Meal Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 188-92 

Direction to Locker Holders 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 135-36 . 

Emission of Gaseous Pollutants 
(Deb. 4, Vol. XXX, 21-11-2001) 
Col. 360-61 

Applications for Overseas Services ENEM by Delhi High Court 
(Deb. 5, Vol. XXX, 22-11-2007) (Deb. 6, Vol. XXX, 23-11-2007) 
Col. 180 Col. 149-50 

Appointment of Dealers by Fertilizers 
Companies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 83-84 

Bird Hit Incidents 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 34-35 

Blood Banks 
(Deb. 4, Vol. XXX, 21-11-2007) 
CQJ.489-90 

Cases against blacklisted NGOs 
(Deb. 17, Vol. XXXI, 07-12-2007) 
·CoI.278-81 

Eradication ofTB 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 299-301 

External Debt 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. IS4-S5 

Faith of people in judiciary 
(Deb. 2, Vol. XXX, 19-11-2007) .:" 
Col. 127-28 

Fake Currency 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 98-99 

. Fire in IT Department Buildings 
Child Labour in Cotton Field. 7) (0 b 17 Vol XXXI 07-12-2007) (Deb 13 Vol XXXI 03-12-200 e.,. , 

Col. 1'93-94" I Col. 187-88 
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Hydro"n Blended CNG 
(o.b. 1~, Vol. XXXI, 06-12-2007) 
COl.16S 

Impon of Waste 
(Dob. " Vol. XXX, 27-11-2007) 
Col. 282-1} 

Indian Workers in Gulf 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 14M' 

Indo-US Nuclear Agreernwt fOUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.52~28 

Need to construct an underpass and a 
pedestrian over bridge under Goldtm 
Quadrilareral Roads Project inAurangabad 
Parliamentary Constituency in Bihar 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 509 

I Need to set up a railway halt on Grant 
Chord Railway Line at Godhina, district 
Aurangabad, Bihar (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-20(J7) 
Col. 526-27 

New Enquiry Committee on Godhra 
Incident 

Inter Connection of State- Employment : (Deb, 16, Vol. XXXI, 06-12-2007) 
CoI.3IO-Il Exchanses 

(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.4SS-57 

,Internal Secwity (OUR 193) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 43&---+4 

Issuance of India' Commercial Pilots 
Licence 
(Deb. 10, Vol. XXX, 29-11-20.7) 
Col. 34849 

Law on Water Harvesting 
(Deb. 2, Vol. XXX, 19-'lI-2007) 
Col.S9 

Life S~le Diseases 

OjlImports 
(Deb. 10, Vol. XXX, 29-) 1-2007) 
Col. 321-23 

Oil Industry Safety Directorate(OISD) 
under the Regulator 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 127-28 

Pilot Project for Central Jail 
(Deb. 3, 'Vol. XXX, 20-11-2007) 
Col. 332-34 

Planes Skidding off Runway 
(Oeb. 10, Vol. XXX, 29-11-2007) 
CeI.211-12 

Punishment in Dowry Death Cases 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoL 207 (Deb. IS, Vol. XXXI, 05-12-2007) 

Col. 274-7S I . Res1fietions on Older Ships 
Miaorl.opJ Hlirs " \ :fDeb. 9, Vol. XXX, 28-11-2007) 

(Deb. 10,Voi. XXX, 29.;11-2007) ',' CoI.14243 
Col. 97-98 

Model Producjon Sharing C~ntract 
(Deb. 10, Vol. XXX, 29-11-2007) 
COJ.20S-06 

Near Air Collision~' " \ 
(Deb. S, Vol. XxX: '2~1-2007) 
Col. 236:-37 

. Review of Drinking Water and Sanitation 
Programmes 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 81-83 

Sashastra Seema Bal Bill, 2007 - Consid, & 
Pass. 
~_· .. 12, Vol. XXXI, 01-12-2007) 
Co1.4S-48 
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Strate&ic Crude Oil Reservellt 
(Deb. I, Vol. XXX,' I S-II-2007) 
Col. 49-S0 

Swindlin& of fundi under Rural 
Development Schemes 
(Deb. 11. Vol. XXXI. 30-11-20(7) 
Col. 360-61 

ToUts and Unauthorised Travel Agents 
, (D.b. 1, Vol. XXX. 15-11-2007) 

Col: 1S2-S3 ' 
" ToxicRice • (Deb. 13, Vol. XXXI, 03-12-2007) 

Col. 294-9S 
Unavailability of Seeds 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col 193-96 

Universalisation of Elementary Education 
Programme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 332-33 

Onm, Shri JUII 

Need to declare Biju Patnaik Airport at 
Bhubaneswar as an, International 
Airport (MUR 377) 
(Deb. a, Vol. XXX, 27-11-2007) 
Col.SI2 

Onon, Dr. Rameshwlr 
Ban on Criminal Ground People 

(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 263-64 

Bookln& of Railway Tickets on Internet 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. ISO-51 

Dalton8Jl1j Airport. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 241 

Electronic Alarm System for Detection of 
Infi1tration 
(Deb. 13,Vol. XXXI, 03-12-2007) 
Col. III 

Employment to the Disabled Persons in 
the Railways 

'(Deb: 16, Vol. XXXI, 06-12-2007~ 
Col. 210-1 I 

Export Oriented Units 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 123-25 

Insurance for Rural People 
(Deb. 1 17, Vol. XXXI, 07-12-2007) 
Col.S6-S7 

Irrigated Agricultural Land 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 369-76 

Land under Paddy 
(Deb. 2, Vol. XXX, 19-11 -2007) 
Col. 324-2S 

Loans Against Foodstock 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.m 

Operation of AI Express to Gulf Countries 
(Deb.S, Vol. XXX, 22-11-2007) 
Col. II 

Outstanding Funds of Jharkhand Towards 
the Railways 
(Deb. t6, Vol. XXXI, 06-12-2007) 
Col. 18-19 

Policy on Renewal Energy 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.12S 

Royalty Rates 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 132 

Situation arisin, out of violence durin, 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 49S-96 
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Telephone Exchan,el 
(Deb. J 3, Vol. XXXI, 03·)2-2007) 
Col. 220 

owIhJ, SbrfAllduddla 
J 3m Finance Commillion 

(Deb. JJ, Vol. XXXI, 30-11-2007) 
Col. 383-84 

Acquisition ofOefence Equipment 
(Deb. 2, Vol. XXX, 19-11-2007)' 
Col. 340-41 

Acquisition of Land 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 461-63 -

Agreement with Mau~itius / 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 259-60 

Agreement with NetherJands 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 192 
(Deb. 9, Vol. XXX. 28-11-2007) 
CoI.IS6-57 

Amendment in EPFO Rules 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.2S3 

Appreciation of Rupee 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. ISO-51 

Decllnin, Industrial Orowth 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 219·22 

Decreas1na Forest Cover In the Country 
(Deb. 4, Vol. XXX, 21.11-2007) 
Col. 419-81 

De,d.loflnfonnat;on under RTI Act 
(Deb. 9, Vol. XXX, 28-) 1-2007) 
Col. 27407S 

Diversion of Foodgrains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 497-500 

Dual Tax Rates 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.I~2 

Entry Fee 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 299-300 

Eradication of Leprosy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.3~ 

Estimated Gold Reserves in the Country 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 466-68 

Extortion by Militants in North Eastern 
States 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 57-61 

CBI Probe Sting Operation ofTehelka 
(Deb. 8, Vol. XXX, 27-11.2007) Facilities for unaccompanied Train 
Col. 284 Passenger 

CNG Facilities I (Deb. S, Vol. XXX, 22-"11-2007) 
(Deb. 16, Vol. XXXI, 06-12~2007)! Col. 217·18 
Col. 216-17 . Health Insurance Scheme 

Gonstitution of Human . Rights (Deb. 6, Vol. XXX, 23·11·2007) 
"Commission in States Col. 278-79 

(Deb. 3, Vol. XXX, 20-11-2007) Hostels for Working Women 
C91.399401 (Deb. 6; Vol .. XXX, 23-11-2007) 

ConStruction Activities in Forest Area for 
SocioEconomic Purpose 
(Deb. IS, Vol. XXXI, OS-f2-2007) 
. Col. 329. 

Col. 12-23 
I,ndo-Iran Gas Pipeline Project 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 338-39 
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Indo-L'S Nuclear Al"eement(DUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
'Col. SS9-61 

Influx of General Population in Andaman 
and N icobar IsllUlds . 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 181-82 

Interest Free Loan to Industrial Backward 
Districts 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 396-98 

Interest Rates on Second Home 
(Deb. 2, Vol. XXX, ] 9-11-2007) 
Col. 135-36 

Liberhan Commission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 280 

Logistic Support Agreement with USA 
(Deb. 4, Vol. XXX, 21-] 1-2007) 
Col. 521-22 

Losses of Regional Rural Bank 
(Deb. 2, Vol. XXX, 19-U-2007) 
Col. 157-58 

Model Production Sharing Contract 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.20S-06 

Monitoring of I S Point Pro,ramme for 
Minorities 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 300-01 

NHRC Report on Nandigram 
(Deb. 14, Vol. XXXI, 04-12-2007) , 
CoI.372-73 

Non-Government Finanein, Companies 
(Deb. 17, Vol. XXXI, 01-12-2007) 
Col. 243-45 

Opening of New Polytechnics 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 353 

Operation of AI Express to OulfCountries 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 81 ' 

Participation of private sector in Defence 
Production 
(Deb. 13, Vol. XXXI, 03- ) 2-2007) 

Malnutrition among Children Col. 161~3 
(Deb. 6, Vol. XXX, 23-11-2007) PNG as Domestic Fuel 
Col. 268~9 (Deb. 16; Vol. XXXI, 06-12-2007) 

Malnutrition in Tribal Areas Col. 71-72 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 247-54 

Management Strategy for Winter Fog 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.2SS-56 

Medical Visa 
(Deb. 14, Vol. XXXI,' 04-12-2007) 
Col. 240-41 

Misuse of Mobile Phones by Terrorists 
(Deb. 3, ~. XXX, 20-11-2007) 
Col. 444-46 

Mobile Number Portability 
(OO~I 3, Vol. XXXI, 03-12-2007) 
c.ol~ 3!11-S2 

Policy on Bio-Diesel 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 143-44 

Power Shortage ; 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 10-20 

Powers and Functions of Chief 
Commissioner for PWD 
(Deb. 5, Vol. XXX, 22-] 1.2007) 
Col. 287-89 

PPP in Port Sector 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 559-60 
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Practice of Qntouchability and CUM 
DiscriminItion 
(Deb. 18, Vol. XXX, 29-11-2007) 
Col. 98-102 

Proposal to .. up Special Economic Zone 
in Nandigram, West Benlal and 
consequent larle scale violence (OUR 
193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI..725-~0 

Purchase of Super Computer for Weather 
Forecasting. 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 183-14 

R" D in Science and Technology 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 242-43 

Recommendation ofNationai Commission 
for Minorities 
(Deb. 1 0, Vol. XXX, 29-11-2007) 
Col. 113 

Reduction ofGrocnhouse Gas Emission 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.337~38 

Rep'lrt of Spectrum Allocation 

Scarcity of Water 
(Deb. 2, Vol. XXX, 19-J 1-2007) 
Col. 59-60 

Schemes for Handicapped Orphan 
Children 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 162-63 

Six-Lanin,ofNH 
(Deb. 4, Vol. XXX, 21-11-20{)7) 
Col. 98-110 

Special Suicide Prevention Programme 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 260-64 

Swasthya 8ima Yojana for Unorganised 
Woden 
(Deb. 7, Vol. XXX, 26-11-2007) 
C01.2S3-S6 

Target. and Achie"ements under 
Afforestation Programmes 
(Deb. I 5, Vol. XXXI, 05-12-2007) 
Col. 285-88 . 

Transparency in Awarding Kiosks 
Contracts 
(Deb'. 10, Vol. XXX, 29-11-2007) 
Col. 332-33 . 

(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 112-14 UN Conference on Global Warminl 

Research on LlveltOCk and Fisheries by 
leAR 
(Deb. 7, Vol. XXX, 26-11-2007) 
('01.257 

Revamping of National River 
Conservation Proaramme 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 61-62 

Re\ iew of the Workins of the Constitution 
(Deb. 2, Vol. XXX, 19-11-2007) 
:01.171 

R oild Transport Act 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.lOI~ 

(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 135-36 

UN Report on Health and Family Welfare 
(Deb. 15, Vol. XXXI, 0'-12-2007) 
Col. 20S..()6 

Urban Academies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 210 

Utilisation of Funds for Education 
(Deb. 14, ,Yol; XXXI, 04-12-2007) 
Col. 461-63 

Violation ofNonns by PriVite Universides 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 54 
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Wind Energy Generation by NTPC 
(Deb. 11, Vol. XXXI, 01-12-2001) 
Col. 4148 

Pal, Shri Rupchand 

Committee on Public Undertaking-23rd 
Report-Presented . 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 473 

Committee on Public Undertakinp-21 It 
and 22nd Reports Presented 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 350 

Committee on Public Undertakings-:.24th 
Report-Presented 
'(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 490 

Committee on Public Undertakin,s-
Action Taken Statement-Laid 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 357 

Illegal Mining oflron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 30 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28.11·2007) 
Col. 413·25 

Rajiv Gandhi Institute of Petroleum 
Techriology Bill, 2001-Consid" Pus 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 5 19-21 

Pall.ni Shamy, Shrl K.C. 
ATM Facility 

(Deb. 17, Vol. XXXI. 01-12-2007) 
Col. 156-57 

Bio-Diesel Units 
(Deb. 16, Vol. XXXI, 06.12-2007) 
Col. 138-39 

Categorization ofCilies 
.(Deb. 11. Vol. XXXI, 07-12-2007) 
Col. 14748 

Closed Jute Mills 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 368-72 

CoJ.lU1lonwcalth Games Villaae 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 191 

Demands for Supplementary Orants 
(Railways) 2007-08 and Resolution 
Re:Approval ofRecommendationa in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX. 29·11-2007) 

. Col. 488-91 
Development of Infrastructure for 

Judiciary In Tamil Nadu 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoJ.3S0-5J 

Electricity from Wind Generaton 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 347-48 

. Employees under New Pension &heme 
(D.b. 11, Vol. XXXI, 30-11-2007) 
CoL 107~8 

Establishment of Aerospace Command 
(Deb. 13, .Vol. XXXI, 03-12~2007) 
COl.41S 

Export ofCotfee 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 414-16 

Facelift ofNDMC Mlrketl 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 84-86 

Financial Auistance to fannHCtor 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 217-11 

Industrial Corridor Projects 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 111-19 

Introduction ofE-Smiaration.FaciUty 
(Deb. 15, Vol. XXXI, 05-12-20Q7) 
CoI.168~9 
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Loss of Cheques 
(Deb. II, Vol. XXXI, lO-l1-2007) 
Col. 427-28 

Mandatory Fuel Efficiency Stand.,ds 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 266 

Mass Rapid Transit System in Chennai 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.lIS-16 

Modernization of Ports 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 128-30 

National Institute of Food Technology 
Management 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 161-62 

New Promotion Policy in Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
COI.404-OS 

ONGC Projects 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 273-74 

Pin Code fOI Speedy Postal Delivery 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 311-12 

Pollution on Sea Coasts in Indian Sub-
continent 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 199-200 

Providtn~ Amenities by Industrialists on 
the Railway Stations 
(Deb. \6, Vol. XXXI, 06-12-2007) 
':01.63-64 

Quota of Tatkanickcts 
(Deb. 10, Vol. XXX, 29-1 J -2007) 
CoI.SS 

Sater Transport System under JNNURM 
(Deb. 17, Vol. XXXI, 07-12-2007) 
COl.S6 

Se ting up of Medical Evaluation Centres 
(Deb. 16, Vol. XXXI, 06-12-2007) . 
Col. 246-47 

Shortage ofSSC Officers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 112-13 

Status of Infrastructure Sector to Steel 
Sector 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 246 

Subsidy to Amarnath Pilgrims 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 302 

SWllSthya Sima Yojana for Unorganised 
Workers 
(Deb. 7. Vol. XXX, 26-11-2007) 
Co1.2S3-S6 

Tea Production 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COl. 102-03 

Tele Medicine Units i~ the Country 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 87-88 

Tsunami Rehabilitation Project 
(Deb. 8, Vol. XXX; 27-rt-2007) 
Col. 293-94 

Panda, Shri Bnhmananda 
Constitution (Amendment) Bill, 2007 by 

Shri Mohan Singh-Consid. and 
Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 587-88 . 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Appreval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 497-99 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.SS8-62 
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Need for harmonious functioning of three . 
or,ans of State i.e. Legislatute. 
Judiciary and Executive (OUR 193) 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 577-79 

Shar~ of Small Scale Industries 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 24 

Vacant Posts of Judges 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.S 

Panda, Shrl Pl'lbodh 
All India Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill. 2007-Consid. & Pass 
(Deb. 5. Vol. XXX. 22-11-2007) 
Col. 397 

CBSE Affiliated Schools in Foreign 
Countries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 170-77 . 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.50I4t 

Education Loan 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 456 

FlightS fi'om Kolkata Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 198-99 

Free Trade Agreement with Ottawa 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.4S7 

Loss Making Rail Rou,Jes 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 122-23 

Maint.nance and Wcl&rc of Parents and 
Senkx'CiIbms BiI~2007.....Qnid. &; Pass 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.S14-16 

Missing ofTagore's Noble Medal 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 93-94 

Modernisation of Airport in West Bengal 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 189 

Need to fix remunerative Minimum Suppon 
Price for paddy and make arrangements 
for procurement of paddy directly from 
the farmers (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 388-89 

Need to review the licensing policy for 
allotment of shops in the • Puja 
Complex' a railway property in 
Kharagpur. West Bengal (MUR 377) 
(Deb. 16, Vol. XXXI. 06-12-2007) 
CoI.3S6 

NGOs Engaged in Minority Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.l53-S4 

Organic Farming 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 24 

Poor Standard of Higher Education 
(Deb. 8, Vol. XXX, 27-11-2001) 
Col.2S6-S7 

Promotion of Culture in West Bengal 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 23S-38 

Railway Projects in West Bengal 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 260-66 

Revival of Sanskrit Language 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 327 
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Seetin, up of New Power Projects in the 
States 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 20 

StBndin, COlM1ittee on Agriculture-33rd 
to 36th Reports-Presented 
(Deb. II, Vol. XXXI, 30-11 -2007) 
Col. 494e95 

Subarnarekha Project 
(Deb. 13, Vol. XXXI, 03-12.2007) 
Col. 177-78 

Withdrawal orMSP 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 219--20 

Pandey, Dr. Lalmlnanyan 
Bharat Ohara Scheme 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 4445 

Cancellation Charges on the Reserved 
Tickets 
(Deb. 5. Vol. XXX, 22-11-2007) 
Cot. 86 

Child Sel( Tourism 
(Dob. 6, Vol. XXX, 23.11.2007) 
Col. 313-14 

Committee on Prices Fixation of Petroleum 
Products 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 295-98 

Compensation to Victims of Delhi Bomb 
Blasts 
(Deb. 8, Vol. XXX, 27.11-2007) 
Col. 193-94 

Construction Work on Yamuna River Bed 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 195 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
~pproval of Recommendations in Sixth 
Report of Railway Convention 

Demolition of Lord Buddha Statue in 
Pakistan 
(Deb. IS, Vol. XXXI, OS· I 2-2007) 
Col. 117-18 

Development of Airstrips 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 299-300 

OOS&D Certificates 
(Dob. 14, Vol. XXXI, 04-12.2007) 
Col. 235-36 

Diversion of Foodgrains 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 263-64 

Expenditure incurred on GRP (Rai/way 
Police) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 135-36 

FDI in Broadcasting Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 77-78 

Fee for Commercial Pilot Training Course 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 200 

Increase Forest Cover 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. lSI-53 

Increasing Quantity ofN itroaen in the Air 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 84-85 

Indian Workers in Gulf 
(Deb .. 4, Vol. XXX, 21-11-2007) 
Col. 144-45 

Insects in Apples 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 73-74 

Involvement of Police in Illegal Liquor 
Trading 
(Deb. 14, Vol. XXXI, 04-1-2-2007) 
Col. 232-33 

Committee (2004) I Kidnapping Cases in Delhi 
(Deb .. IO. Vol. XXX. 29-11-2007) \: (Deb. 14. Vol. XXXI. 04-12-2007) 

·CoI.449-54 Col. 379-82 
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Loan for BulldenlDevelopen 
(Deb. 11. Vol. XXXI, 01-12-2007) 
Col. 145 

Losses Incurred by the Oil PSU. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 53-56 

Standin, Committee on E~Affairs-
17th, 11th and 19th Reports-
Presented 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 503 

Subsidy on Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 

~allZines Provided Durin, Fliaht Col. 79 
(Deb. 16, Vol. XXXI, 06-12-2007) Threats to Non-Kuhmirla In J4K 
CoI.6I-62 . (Deb. 14, Vol. XXXI, 04-12-2007) 

Mobilization OrpUM. Col. 91-92 
(Deb. 6. Vol. XXX, 23-11-2007) Township Development and Fake 
CoL 131 CompInIea. 

NABARD Fund forConatructIon ofPonda 
(Deb. 13, Vol. XXXI, 03-12-2001) 
CoI.208~ 

New Guidelines for Adoption of Child 
(Deb. II, Vol. XXXI, 30-11-2007). 
Col. 437-39 

Non-payment ofWqes Under NREGS ' 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 72-110 

Oxytocin Injection 

(Deb. 17, Vol. XXXI, 07-12-200.) 
Col.loM-45 , 

Use of Thorium as Fuel • • 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 1-16 

Vaidyanathan Committee 
'(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 141-42 

Water Management 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 265-47 

(Deb. 13, Vol. XXXI, 03-12-2001) 
CoL 344 Pante, Sbrl Oalpat Sialb 

Policy on Adoption of Children 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 245 

Production of Urea 
(Deb. 10, Vol. XXX, 29-11·2007) 
Col. 12 

RestructurinlofRPFISRPF 
(Deb. 16, Vol. XXXI, 06-12-2001) 
Col. 204 

l~' • 

Situation ari.ins out of shortase of 
fertilizers In various parts of the 
country and steps taken by the 
Government in this reprd (CA) 
(Deb. 15, Vol. XX~I, 05·12·2007) 
Col. 371 

Small Savina ~hemea 
(Deb. 17, Vol. XXXI, 07-12·2007) 
Col. 31-32 

Abuse of Anti-Dowry Law 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 132-33 

Adoption Issues 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 57-51 

Border DI.pute between India and China 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 309·10 

Cleanlna of Polluted Riven 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 333·34 

Declaration on Fundamental Principles 
and Right at Work 
(Deb. 7, Vol. XXX, 26-11·2007) 
Col. 71 

Decrealn, Gharlals 
(Deb. 15, Vol. XXXI, 05·12-2007) 
Col. 92-93 
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Defacina of Walls 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoJ.I1I-14 

Definition of Forest under Forest Laws 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 242 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29 .. 11-2007) 
Col. 606 

Discrimination against Tribal Students 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 238-39 

Diversion of Foodgrains 
(Deb. 2, Vol. XXX, 19-11"-2007) 
Col. 497-500 

Eradication of Leprosy 
(Deb. 9, Vol. XXX. 28-11-2007) 
CoI.304~ 

Fake Auto finance Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 186-87 

Grant of Financial Aid 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 85-86 

Grants for Old Age Homes 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 13. 

Guidelines for Finan~ial Grants to 

Infiltration from POK 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 414 

Issue of Senior Citizens Identity Card 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 62-63 

Measures to save Leopards 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 76-81 

New Cable Rates 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 111-84 

Opening of Gas Agencies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 243-44 

Project Snow Leopard 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.316-17 

Promoting Various Sport Disciplines 
(Deb. IS, Vol. XXXI, 05-J2-2007) 
Col. 171-72 

Railway Passes to Hockey Players 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 202·03 

Rajiv Ratna Awas Yojana 
(Deb. 17, Vol. XXXI,. 07-12-2007) 
Col. 271-72 

Recommendation of NHRC on Jail 
Conditions 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 330-32 

Universities . Recruitment of Muslims in PMF 
(Deb. 8. Vol. XXX. 27-11-2007):1 (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 78-80 Col. 160-61 

Health Insurance Scheme I Relief to Rape Victims 
(Deb. 6, Vol. XXX, 23-11-2007) (Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 278-79 Col. 335-36 

ILL-Effects of Mobile Phones 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.4n-79 

Remittances by NRI 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 364-10 
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Reservation for Mu.tims/Chriltians in 
TamilNadu 
(Deb. 5, Vol. XXX, 22-11-2007) 
CoI.162~3 

Smualing ofBem 

Necd to rcopen Indian Oil Corporation 
depot in Forbeslanj, district Araril, 
Bihar (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 320-21 

(Dcb. 15, Vol. XXXI, 05-12-2007) OpenlnlofOuAlencies 
Col. 277-78 (Deb. 10, Vol. XXX, 29-11-2007) 

Special Suicide Prevention Programme. Col. 131-32 
(Deb. 15, Vol. XXXI. 05-12-2007) Payment ofExtraWaaes underNREOS 
Col. 260-64 (Deb. 17, Vol. XXXI, 07-12-2007) 

Survey on Consumer Preference for 
Foodgrains 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 204 

Use of Mobile Phone 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 130 

Use of Railway Surplus Land for 
Agricultural Purposes 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 270-71 

Paswln, Sbrt Ram Vilas 
Situation arising out of shortage of 

fertilizers in various parts of the 
country and steps taken by the 
Government in this regard (CA) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 364-76,385-93 

Paswan, Sbri Sukdeo 
Demands for Supplementary Grants 

(General). 2007-08 and Demands for 
Excess Grants (General). 2005-06 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 423-24 

FDI Guidelines 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 152 

Inadequate Port Facilities 

Col. 37 
Rural Electrification 

(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 237-42 

Rural Infrastructure Development Fund 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 201 

Paswan, Sbri Vlrcbandn 
Need for harmonious functioning of three 

organs of State i. e. Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 547-50 

Patasanl, Dr. Prasanna Kumar 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 461-62 -Patel, Sbrt Dahyabhai Vallabbbbal 

NH Projects in Daman and Diu 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 95-96 

Promotion to lAS Cadre 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 227-28 

(Deb. 9. Vol. XXX, 28-11-2007) Patel,SbrtJlvabbalA. 
Col. 21-25 

Liquidation of Cooperative Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 144 

Action Against Violating Telecom 
Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 481-82 . 
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Alternatives for Petrollftd Dietel 
(Deb. 10, Vol. XXX, 29-1J-2007) 
Col. 64-66 

Area under Cultivation 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 421 

Benefits to Drouaht Area Due to Sirdll' 
Sarovar Project 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 340-41 

Cases Registered under MRTP Act 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 87-90 

CBllnquiry AgaiRstRevenue Officers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 24647 

CBI Raid on Delhi Police 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 211 

Commercial Use of Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.231 

Committee to Check the Increase of 
Litigations 
(Deb. 2, Vol. XXx. 19-11-2007) 
Col. 8-9 

Compensation to Fannen by ONGC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 311-12 

Exploration o(Ou IleserveI by ONOC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 31-39 

F ..... in Private Airlinel 
(Deb. 5. Vol.· XXX. 22-11-2007) 
CoL 10'" 

Finanelal ~ ofTerrorilts 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 341 

Food Processin,lndUJtries in Oujarat 
(De~. 16, Vol. XXXI, 06-12-2007) 
Col. 72-73 

Food Proceuin,lnduatries in the States 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 110-84 

Guj .... FII'IMI'I 
(Deb. 7, Vol. XXX, 26-11-2007) I 
Col 74 

Handing over Oil wells badt to Families 
after ExtnICtina Oil and au 
(Deb. 5, Vol. XXX, 22-11-20(7) 
Col 279 

lIIepl Mini ... oflron Ore 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 27-38 

Import ofOoId 
(Deb. II, Vol. XXXI, 30-11-2007)· 
CoL 228 .' 

Corruption in Immigration Department Inspection of Pusport Offices 
(Deb. 14, Vol. XXXI, 04-12-2007) (Deb. 9, Vol. XXX, 21-11-2007) 
Col. 2S9~ Co1.l30-33 

Cost Recovery for Pilfered Foodgrains 
(Deb. 7, Vol. XXX, 26- i 1-2007) Inveabnent by Non-Resident IndllUll 
Col. 411 '(Deb. " Vol. XXX. 27-11-2007) 

Delay 'in Implementation of Central 
Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 471-74 

Expansion and Development Plan for 
Telecom Services 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 234-36 

Col. 99-102 
Inviting tender for NLC in Blkaner 

(Deb. IS, Vol. XXXI, 05-12-20Q7) 
Col. 313 

Involvement of Officials of MCD in 
Unauthorised Construction 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 371-72 
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Involvement of Police Personnel in Illegal 
Activities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 429·32 

IREP 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.I75-n 

Kerosene Mixed Petrol and Diesel 
(Deb. 10, Vol. XXX, 29-11-2007) : 
Col. 341-44 

Labour Courts and Tribunals 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 455-56 

Land Auction by DDA at Low Rates 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.l31 

Loan at Reduced Rate to Farmers 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 147-48 

Mandatory Treatment of Poor Patients in 
Hospitals 
(Deb. 9, Vol. XXX, 28- 1,1-2007) 
Col. 179-80 

Mutual Funds Scam 
(Deb. II, Vol. XXXI, 30-11-2007) I 
Col. 243-44 

National Family and Health Survey-3 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 307-09 

NCDC Assistance for Setting up of Cold 
Storages 
(Deb. 13, Vol. XXXI, 03-12-2007)·· 
Col. 373-80 

Need to implement 'Swajaldhara' scheme 
in Mehsana Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 521-22 

Need to upgrade Himmatnagar-Vijayapur-
Mehsana-Radhanpur State Highway in 
Rajasthan to the level of a National 
Highway (MUR 377) 
(Deb. 7, Vol. XXX, 26·11-2007) 
Col. 493-94 

Passengers Travelling Without Tickets 
and Carrying Unbooked Luggage in 
the Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 177-82 

Production and Demand of Cotton Thread 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 387·90 

Production of Gas by Public Sector 011 
Companies 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 238·39 

Reduction in Interest Rate on Loans to 
SHGs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 157·59 

Reduction in Subscribers ofMTNL 
(Deb. 2, Vol. XXX, 19·1 1-2007) 
Col. 339-40 

Review in Functioning ofTRAI 
(Deb. 13, Vol. XXXI, 03·12-2007) 
Col. 233-35 

Review of the Functioning oflROA and 
SEBI 
(Deb. II, Vol. XXXI, 30- I 1-2007) 
Col. 136 

Royalty of Gas and Petroleum 
(Deb. 10, Vol. XXX, 29·11·2007) 
Col. 173 

Scrap at Ports 
(Deb. 15, Vol. XXXI, OS-ll-200~) 
Col. 124-25 

Soil Tests 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 10·14 

Sugar Export to Bangladesh 
(Deb. 13, Vol. XXXI, 03-12·2007) 
Col. 333-34 

Supply of Seeds 
(Deb. 2, Vol. XXX, 19-11·2007) 
Col. 230·34 
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Violation of Norms by Prlvite Power 
Distribution Companies 
(Dob. 6, Vol. XXX, 23-11-2007) 
CoI.I1NO 

,."1, Sbrl Klsba.bba. V. 
Advertinment in Relional Lenluale 

Newspapen . 
(Deb. " Vol. XXX, 27-11-2007) 
Col. 275-76 

Credit Linked Capital and Interost 
Reimbunement Scheme 
(Deb. 13, Vol. XXXI, 03-12-2~07) 
Col. 13-14 

Currency Swap Apeemont 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.239-W 

Data on Malnutrition 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 22-23 

Affiliation ofSchools~by CBSE 
(Deb. 3, Vol. XXX, 20-11-2007) DefencePactwithNileria 
Col. 427-28 (Deb. 7, Vol. XXX, 26-11-2007) 

Col. 373-i4 
Agriculture Rural Credit Programme 

(Deb. 17, Vol. XXXI, 07-12-2007) DensueCasesinMCDandNDMCAreas 
Col. 38-39 (Deb. 8, Vol. XXX, 27-11-2007) 

Co1.201.()2 
Allocation of Spectrum 

(Deb. 2, Vol .. XXX, 19-11-2007) Deployment of Personnel in SEZ 
Col. 24546 (Deb. 2, Vol. XXX, 19-11-2007) 

Amendment in,Labour Laws 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 221-29 

Appreciation of Rupee 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 150-51 

Col. 117 
Discontinuation of Centrally Sponsored 

Scheme 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.4S-46 

Diversion of Foodgrains to Bangladesh 
(Deb. 2, Vol. XXX, 19-11-2007) 

Ban Oil Night Flights Col. 489-90 
(Deb. 16, Vol. XXXI, 06-12-2007) Employment for Women in SSI Sector 
Col. 267-68 (pcb. I, Vol. XXX, 27-11-2007) 

Cattle Research Centres , Col. 40-52 
(Deb. 13, Vol. XXXI, 03-12-2007) Export of Man-made Textile Fibre 
Col. 404-08 (Deb. 13, Vol. XXXI, 03-12-2007) 

Co-operation between Brazil,'Russia, India Col. 33940 
and China 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 323 

Committee on Crop Insurance 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 332-33 

Extension of NREGS 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.IIS-16 

FBT on Stock Options 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.IS8-60 

Complete Overhaul of Accountina System Food Parks 
'(Deb. 15, Vol. XXXI, 05-12-2007) (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 293-95 Col. 333-35 
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Food Processing Industries in the States 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 180-84 

Free Trade Agreement between India and 
Thailand 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.2n-78 

Free Trade Agreement with ASEAN 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.416-17 

Free Trade Agreement with Sri Lanka 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 395-97 

Freighters of Al Cargo 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 240-41 

Health Insurance Policy 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 36-37 

Implementation of SGRY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 252-53 

Incentives to Private Entrepreneurs in FPls 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 143-47 

India's Contribution to UN Regular 
Budget 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.317-18 

Indo-Afghanistan Agreement on Health 
Care and Medicine 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 148 

Issue of New Telecom Licenses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 469 

Joint Exploration of Coal 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 275-76 

Linking oflron Ore Mines in the Country 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 278-79 

Luxury Tourist Trains by Private 
Companies 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 38 

Military Transport Aircraft 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 404 

Modernisation of Coir Industry 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 463-65 

National Means-cum-Merit Scholarship 
Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 55 

Navigation Facilities at JNPT 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 297 

New Developmental Schemes for 
Empowerment of SCsiSTs 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 242-43 

NH Projects in Gujarat , 
(Deb. 4, Vol. XXX, 21-11.2007) 
Col. 227-28 

NHRC Report on N and igram 
(Deb. 14, Vol. XXXI, 04-12-2007) 

Infi'astNcture and Technological U pgradation Col. 372-73 
(Deb. 1, Vo I. XXX, 15-11-2007) Outstanding Dues of AAI 
Co1.l28-29 (Deb. 10, Vol. XXX, 29-11-2007) 

Insurance Regulatory and Development 
Authority 
(Deb.' 6, Vol. XXX, 23-11-2007) 
Col. 161-62 

Col. 331-32 
Pending IT Refunds 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 242-43 
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Procedure for Appoinbnent of Agents in 
SCI 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 14648 

Production and Demand of Various 
Varieties of Silk 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 226-34 

Production ofKharifCrops 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 55-51 

Promotion of Handicrafts Industry 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 353-54 

Recovery of Loans 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 146-47 

Registration of Online News 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 330-31 

Revised Text on Duty Reduction by WTO 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 313-14 

Setting up of Processing Units of SAIL 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 195-96 

Subsidy to Agro Based Industries 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 300-02 

Surveillance Technology Across the 
Country 
(Deb. I, Vol. XXX, 1 S-II-2007) 
Col. 59-60 

Technical Cooperation with Germany 
(Deb. I, Vol. X~X, I S-II-2007) 
Col. IS7-58 

Transparency in Sale of Scrap 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 237 

Tribal Co-operative Marketing 
Development Federation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 27S-77 

Universalisation of Elementary Education 
(Dob. 14, Vol. XXXI, 04-12-2007) 
Col. 280-82 

Rubber Plantations Use ofNeem Toothpaste 
(Deb. 8, Vol. XXX, 27-11-2007) (Deb. 4, Vol. XXX, 21-11-2007) 
Col. 363~ Col. 338-39 

Rural Self Employment Scheme in the 
Eleventh Plan 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. I 58-S9 

Scheme for "Exchange of Visits by Tribals" 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 232-34 

Seed Insurance 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 321 

Service Tax on Packaged Tours 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 266 

Setting up of Indira Gandhi National Tribal 
University 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 38-39 

Welfare of Older Persons 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 294-300 

Welfare Schemes for Disabled Persons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.lIO-II 

WPI and Inflation 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 144-46 

Patbak, Sbrl Drajesb 
Adoption of Children 

(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 117 

Assessment of ;NHDP under lOth Plan 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.2S9~ 
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Assistance to Workers Deported from Gulf Motor Vehicles Regulation Bill 
(Deb. 4, Vol. XXX, 21-11-2007) (Deb. 14, Vol. XXXI, 04.12-2007) 
Col. 364~S Col. 68~9 

Ban 00 Export of Non-Basmati Rice 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 213-14 

Border Dispute between India and China 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 309-10 

Causes of Increasing Road Accidents 

Naxal Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 178-79 

Shortage of Neuro Surgeons 
(Deb. 4, Vol. XXX, 21-11-2007) 
COl.3S1 

(Deb. 9, Vol. XXX, 28-11-2007) TextileParks 
Col. 290-93 (Deb. 2, Vol. XXX, 19-11-2007) 

Crime against Children Col. 337 
(Deb. 11, Vol. XXXI, 30-11-2007) Pathak, Shri Harln 
Col. 407-08 

Decreasing Forest Cover in the Country 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 479-81 

Delay/Cancellations of AI Flights 
(Deb. 10, Vol. XXX, 29- 11-2007) 
Col. 352-53 

Enrolment of Students from Educationally 
Backward Districts 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 87-89 

Import of Cement 
(Deb. 8, Vol. XXX, 27-1 1~2007) 
Col. 202-04 . 

Import of . Pulses 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 223-25 

Import of Steel Scrap 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 103-04 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.460~1 

Infiltration in Jammu and other Areas 
(Deb. 8, Vol. XXX, 27-11-2007) 
C01.3S4~S6 

Klsan Credit Cards 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 127 

Industrial Park Scheme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 269-70 

Pipavav Power Project 
(Deb. II, Vol. XXXI, 30-11·2007) 
Col. 136-37 

Patit, Sbri Balasaheb Vikhe 

Bill on Special Economic Zone and 
Designated Areas Act, 2006 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 278 

Demand and Supply of Petroleum Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.2J2-22 

Development of North-Eastern Region 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 589-92 

Discontinuation of Ad Valorem Duty 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 93 

Economic Growth Rate 
(Deb. 6, Vol. XXX, 23-11-2007) 
eo!. 231-32 

Fake Bt. Cotton Seeds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 24 
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FWIIII.£ollodcdfrom CoaHndia Limited 
E~for,Pri .. Ministcr·s Relief 
Flied: 
(!nb.4, Vol. XXX, 21-1)-2007) 
CoL'1l-13 

IndooIUS Civil Nuclear Deal 
(Deb. 4, Vol. XXX, 21-11-2007) 
Cot3()4..0~ 

P.tH, Shri J.y ....... G.ik",.d 
Demand. for Supplementary Grants 

(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
CornmiUee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 606-08 

~ofS,..Crat\ to Mars Pltll,Sbri PnUk,P. 
(Deb~ IS, Vol. XXXI,05-12-2007) 
Col 99-100 Ban on Life Saving Drug. 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 257-58 LiitintofBIftOD RiccExport 

(Deb; 7, Vol. XXX, 26-11-2007) 
Coll73~76 

LouMlkins,Public Sector Undertakings 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col 27 

M .... laOian Economy Strong 
(Dare: 6, Vol. XXX, 23-11-2007) 
OllU2: 

POBAtinw, Proposals uDder Area 
DneR,-
(Deb. 6, Vol. XXX, 23-11-2007) 
Col390-92 

PoarQuality Seeds 
(Deb. 7, VoL XXX~ 26-11-2007) 
Col2JS;·1a 

Proof'Ofo-dfor Dowry 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 260-61 

°URAScbeaIcs 
(Deb. 6, Vol XXX, 23-11-2007) 
Col 37S-76 

Refonnation of Education Policy 
(Deb. 14, Vol. XXXI. 04-12-2007) 
CoI.IS3 " 

S .... tIfJ 1Jf Agriculture Export Zone 
(Deb; 8, Vol. XXX, 27-1) -2007) 
Col. 177-78 
Up~n .of Highways and Roads 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 271-78 

Candidate under Sports Quota 
(Deb, 13, Vol. XXXI, 03-12-2007) 
Col. 367-68 

Compensation on Road and Rail Freight 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 178 

Compensation to Riot and Terrorist Victims 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 107-08 

Conservation of Archaeological Sites 
(Deb. 10, Vol. XXX, 29-11-2007) 
C01.3S3-S4 

Delay of Air India Flights 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 239-40 

Facilities to Awardees of Fire Service 
Medal 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.24S 

Foreign Direct Investment in Special 
Economic Zones 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.2S7-58 

Free Trade Agreement with ASEAN 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 416-17 

Frequency for Radio Communication 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 219-20 
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Infant and Young Child Feeding 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 151-54 

Insurance Claims of Flood Victims in 
Maharashtra 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 244 

MCD under Control of Home Atfairs 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 416 

Minority Cell in Nationalised Banks 
(Deb. 17, Vol. XXXI. 07- I 2-2007) 
Col. 140 

Modernisation ofMir~ Railway JunctiQn 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 93-94 

Plot for Construction of Post Office 
Buildings 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 117 

PNG/CNG Facilities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 193-95 

Poisonous Chemicals in Water 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 85-87 

Registration of Cement with Bureau of 
Indian Standards 
(Deb. 8. Vol. XXX, 27-11-2007) 
Col. 178-79 

Smuggling ofNorkya Vanaspati from the 
Fcrests 
(Deb. 9. Vol. XXX, 28-1 1-2007) 
Col. 294 

Tobacco Free Campus for Universities 
(Deb. IS, Vol. XXXI. 05-12-2007)· 
Col. 91-92 

Use of Fly Ash in Cement 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 312-13 

Withdrawal of Money 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 433-36 

Working days in High Courts 
(Deb. I I. Vol. XXXI, 30-11.;.2007) 
Col. 124-26 

Patil, Shri Shtvraj V. 
Bomb Blasts at Lucknow, v.a.ai.8Dd 

Faizabad in Uttar Pradesh (St.) 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 520-23 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 443 

Constitution (One Hundred and Sevendt 
Amendment) Bill. 2007 (Amendment of 
Articles 244 and 332)-lnt. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 537 

Proposal to set up Special Economic be 
in Nandigram, West Benlal· and 
consequent large scale violence (OUR 
193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 745-52 

Sashastra Seems BaI BiI~ 2007-Consid." 
Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 39-41,68-70 

Situation arisin. out of violence durin. 
and after the recent demonstrmon by 
All Adivasi Students Association of 
Assam (AASAA) on 24th Nowmber. 
2007 at Guwahati and steps'.an by 
the Government ill thi.reprd (CA) 
(Deb. 13, Vol. XXXI, 03-12~2007) 
Col. 481-82, 504-1 I 

Sixth Schedule to the Constitution 
(Amendment) BiI~ 2007-1nt. 
(Deb. 1 I. Vol. XXXI. 30-11-2007) 
Col. 536-37 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Kamataka (Res.) 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 502-07,502-16 
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Violence by All Adivasi Students 
Association of Assam (AASAA) on 
24th November, 2007 (St) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 455-59 

Pltle, Sbri Sbl.bupal N. 

EKemption from Import Duty 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 453-56 

Irregularities in DDA Flats 
(Peb. 17, Vol. XXXI, 07-12-2007) 
Col. 142 

Need to ensure adequate wages and social 
security to Beedi workers in Bhandara 
and Gondia districts of Maharashtra 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 376 

Paul, Dr. Sebl.dlD 

Free and Compulsory education upto 
Higher Secondary Level by Shri Ram 
Kripal Yadav (Res.) 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 544-46 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
COI.SS7-S9 

Need for harmonious fUnctioning of three 
organs of State-Legislature. Judiciary 
and Executivt (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 628-29 

Need for hannonious functioning of three 
organs of State i.e Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 528 

. Need to set up a Cashew Board with 
headquarters in Kochi, Kerale 
(MUR377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.SSO-5l 

Sashutra Seema Bal Bill, 2007-Consid. 
" Pass 
(Deb. 12, Vol. XXXI, 0 I -12-2007) 
Col. 60-61 

Plwar, Shri Shand 
National Policy for Fanners, 2007 (St.) 

(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 440-41 

Situation arising due to supply of inferior 
quality wheat to BPL families under the 
Public Distribution System and steps 
taken by the Government in this regard 
(CA) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 57-67,451-52 

Pilot, Sbrl SlehlD 
Indo-US Nuclear Agreement (OUR 193) 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 487-96 

Plnlle, Shrl Dlvldas 
Expenditure on Education 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 314-1S 

Increase in Divorce Rate 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 397-98 

Right to Education 
(Deb. 3, Vol. XXX, iO-II-2007) 
CoI.46S-66 

Prabhu, Shrl Suresb Prabhakar 
Need for harmonious functioning of three 

organs of State-Legislature, Judiciary 
and Executive (OUR \93) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 596-600 
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Pradh8n, Sbrl Dhumendra 
Activities ofULFA 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 33-34 

Misbehaviour ~ith Pallenaers by 
Railway Staff 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 272 

Border Dispute between India and China Misuse of Mobile Phones by Terrorists 
(Deb. 4, Vol. XXX, 21-11-2007) (Deb. 3, Vol. XXX, 20-11-2007) 
Col. 309-10 Col. 444-46 

Commercial Use of Domestic LPG 
Cylinders 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.66~8 

Construction of Roads in Border Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 99 

Demolition of Lord Buddha Statue in 
Pakistan 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 117-18 

Food Security 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 86 

Indo-US Civil Nuclear Deal 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 304-05 

Jail Refonns 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 310-27 

Lifting of Ban on Export of Milk 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 329-30 

Liftina of Ban on Rice Export 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 173-76 

Losses due to Aryan Coal Company 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 61-62 

Losses suffered by Exporters 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 392-94 

Maternal Mortality Rate 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.I86-90 

Non-Compliance with CIC Instructions 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 83 

Opening of Siachen to Tourists 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 206 

Penalty on Telecom Company 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 185 

Prime Minister's Visit to Russia 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 129 

Private Participation in Educational 
Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 142 

Production of SSP Fertilizers 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 201-03 

Share of Public and Private Sector 
Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 242-43 

Strengthening of Police Intelligence 

F~~i;~ Vol. XXX, 20-11-2007) 
.Cl392 

Subsidy on Power to Farmers 
(Deb. 6, Vol. XXX, 23- 11-2007) 
Col. 9S-97 

Survey of Muslim Dominated Districts 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 95 

Tax Related Incentives to Exporters 
(Deb. 6, Vol. lXXX, 23-11-2007) 
Col. 392-96 
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World Economic Forum Report 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 71-72 

Pnsad, Shrl Hlrikewll 
Adulteration in the LPG 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 257-58 

Auction of MIG and HIG Flats by DDA 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. I 28-t9 

Benefits to Drought Prone Areas 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 189 

Catering Policy of the Railways 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 10-11 

CBJ Inquiry against Revenue Officers 
(Deb. 6, Vol. XXX, 23- I 1-2007) 
Col. 246-47 

Children Working in Restaurants and 
Hotels 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CuI. 418-22 

Civil Aviation Projects in Uttar Pradesh 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 179-80 

Computerisation of Panchayats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 469-70 

Constitution of Hindi Salahkar Samiti 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.372 

Construction in Violation of Court Order 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 124 

Corruption in Appointment of Notaries 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 189-94 

Corruption in DDA 
(Deb. 2, Vol. XXX, 19-11-2001). 
Col. ,t4-46 

Cost Recovery for Pilfered Foodgrains 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 411 

Cultivation of Vegetables 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 173-74 

Death due to Snake Bites and Monkey 
Bites 
(Deb. 4, Vol. XXX, 2 I -11.2007) 
Col. 306-07 

Demands for Supplementary Grants 
{Railways)2007-oS and Resolution Re: 
Approval ofRccommondations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29.11·2007) 
Col. 486-88 

Donation 
(Deb. '4, Vol. XXXI, 04-12-2007) 
Co1.2S4 

Education by IGNOU 
(Deb. 3, Vol. XXX. 20-11-2007) 
CoI.2IS-16 

Enhancement of Assistance for 
Modernisation of Police 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 134-3S 

Filing False Affidavits 
(Deb. 17, Vol. XXXI. 07-12-2007) 
COI.2SS-S6 

Financial Assistance to the State 
Governments 
(Deb. 16. Vol. XXXI. 06-12-2007) 
CoI.30S-10 

Financial Package to Handloom Sector 
(Deb. 13. Vol. XXXI. 03-12-2007) 
CoI.416-17 

Fire Incidents at ONGC Production Areas 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 201 
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Funds to Panchayats 
(Deb. 9, Vol. XXX, 28-11 -2007) 
Col. 68-70 

Getting Employment by Fake Certificate 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 382-90 

Governance of Reservation Policy 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.284-85 

Illegal Coal Mining 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 35-42 

Implementation of Labour. Laws in 
Companies 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 241-42 

Improvement in the Working of Passport 
Offices 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 225-26 

Inclusion in ST List 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 139 

Inequality in Education 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 34546 

Irregularities in KVS 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 144 

Irreg,!larities in Motor Vehicle Insurance 
Claims Settlement 
(Del!: 17, Vol. XXXI, 07-12-2007) 
Col. 132 

Irregularities in Selection of Board of 
Directors in Banks 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 158 

Killing of Persons by Blue Line Buses 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 288-91 

Kisan Sahayak Kendra Scheme 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 131-33 

Loans to Weavers 
(Deb. 7. Vol. XXX. 26-11-2007) 
Col. 267-72 

National Centres and Model Schools for 
Disabled Persons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 79-80 

National Policy for Hawkers 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 235-36 

Need to check recurring floods in thv 
Eastern parts of Uttar Pradesh caused 
due to the rivers emanating from Nepal 
(MUR377) '" 

/ (Deb. 4, Vol. XXX. 21-11-2007) , 
Col. 762 / 

Need to ensure adequate availability of 
seeds and chemical fertilizers to the 
farmers in the country (MUR 377) 
(Deb. 7" Vol. XXX, 26-11-2007) 
Col. 500 

Need to fix remunerative price ofsugarcane 
(MUR377) 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 357-58 

Non-availability of Medical Books in 
Hindi Medium 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 132 

Norms for Setting up of Railway Stations 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 61-62 

OpeningofLPGAgencies in U.P. 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 151-54 

Pradhan Mantri Rozgar Yojana 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 208-12 
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Private Security Agencies Purandeswari, Shrimatl D. 
(Deb. 8, Vol. XXX, 27-11-2007) Indira Gandhi National Tribal University 
Col. 238 

Bill, 2007 (Consid.) 
Production and Demand of Cotton Thread 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 387-90 

Progress under Sarva Shiksha Abhiyan 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 241-43 

Recognition under NCTE 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 271-78 

Services under Telecom Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.314 

Soil Tests 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 10-14 

Supply of Seeds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 230-34 

Tourist Places in Uttar Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 146-47 

Unsatisfactory Telephone Service 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 471-72 

Vacant Posts in Banks/Insurance 
Companies 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 383 

Waiting List for BSNL SIM Cards 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.207~8 

Praud, Shrl Ram SWlroop 
Need to provide stoppage of Lokmanya 

Tilak Express (Train No. 2142) at Nasik 
(MUR377) 
(Deb. 16, VoL XXXI, 06-12-2007) 
Col. 356-S7 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 608-09 

Indira Gandhi National Tribal University 
Bill, 2007-Consid. & Pass 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 484, 485·88 

Radhlkrl.bnan, Sbrl Varkala 

Wages to Aaricultural Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 12 

All India Institute of Medical Sciences and 
the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. & Pass. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 407-08 

Cargo Operations at Thiruvananthapuram 
Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 91 

Cleaner Mobility in Urban Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 7 

Coconut Production 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 103-06 

Development of Tourism 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 147-48 

Indira Gandhi National Tribal University 
Bill, 2007-Consid. & Pass. 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 475-76 _r 
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Introduction of Suburban Trains in Kerala 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 85-86 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007 - Consid. &, 
Pass 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 505-08 

Memorials for Freedom Fighters 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 103 

Need for harmonious functioning ofthr. 
organs of State-Legislature, Judiciary 
and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-r2-2007) 
Col. 575-79 

Non-issuance of visas and passports to 
Indians living abroad (HAH 
Discussion) 
(Deb. 7, Vol. XXX, 16-11-2007) 
Col. 581 

Patent for Traditional Indian System of 
Therapeutic Practices 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 243-45 

Payment and Settlement Systems Bill, 2006 
-Consid. &, Pass 
(Deb. 7, Vol. XXX, 26-11·2007) 
Col. 591-95 

Regiona.l Research Centres for Ayurveda 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 95 

Repeal of Official Secrets Act, 1923 
(D.eb. 8, Vol. XXX, 27-11-2007) 
Col. 7 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Karnataka (Res.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 518-22 

Ordinance, 2007 and National Capital 
Territory of Delhi .Laws (Special 
Provisions) Second Bill, 2007·Comdd. 
&, Pass 
(Deb. 8, Vol. XXX, 27·11-2007) 
Col. 520-24 

Thiruvananthapuram Airport 
(Deb. I, Vol. XXX, 15-11-7007) 
Col. 186-87 

Tyre Corporation of India Limited 
(Disinvestment of Ownership) Bill. 
2007-Consid. " Pass. 
(Deb. 6. Vol. XXX, 23-11·2007) 
Col. 489-91 

Vacant Posts of Judges 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 6 

Ral, Shrl Nakul Das 
Removal of JhuUi Clusters and Slums 

(Deb. 6, Vol. XXX, 23-11-2007) 
CoJ.286-88 

Unauthorised Construction in 
Government Colonies 
(Deb. 17. Vol. XXXI, 07·12-2007) 
Col. 143 

RaJagopel, Shri L 

Allocation of2G Spectrum 
(Deb. 7. Vol. XXX. 26-11-2007) 
CoJ.316 

Allocation of Additional Fund from lAY 
in Flood Affected Areas 
(Deb. 2, Vol. XXX. 19-11·2007) 
Col. 102-03 

Amendment in Arms Act 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.285 

Statutory Resolution Re: Disapproval of Anti-Dowry Laws 
National Capital Territory of Delhi (Deb. 17, Vol. XXXI. 07-12-2007) 
Laws (Special Provisions) Second Col. 257-58 
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Armed Women's Battalion/Women I Education Cess 
Commandos in Trains/Stations I (Deb. 14. Vol. XXXI. 04-12-2007) 
(Deb. 10, Vol. XXX, 29-11-2007) Co1.67~8 
Col. 245-46 

Ban on Export of Non-Bas mati Rice 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.213-14 

Ban on Import of Prawns 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 449-52 

Benches of Supreme Court 
(Deb. 6, Vol. XXX, 23-11·2007) 
Col. 97 

Bio-diesel Plant in Andhra Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 166 

Cases of Mental Disorders 
(Deb. 4, Vol. XXX, 2] -11-2007) 
Col. 552-60 

Compulsory Registration of Marriages 
Bill, 2007 by Shri L. Rajagopal -Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 567 

Compulsory Working in ISRO by Students 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 488-89 

Constitution (Scheduled Castes) Orders 
(Amendment) Bill. 2007 by Shri L. 
Rajagopal-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.567~8 

Construction of Basement under NREGS 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 376-77 

Decrease in Medical Seats 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 232-36 

Deep Vein Thrombcsis Disease 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Co1.62~3 

Export Duty on Coconut 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.167~8 

Export of Onion I 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. IS 

Fair Practice Code in Recovery of Loans 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 137 

Fake Bt. Cotton Seeds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 21-24 

Free Legal Aid to Poor 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 236-41 

Funds for Strengthening PR Institutions 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. I 23-2S 

High Court of Andhra Pradesh 
(Establishment of a Permanent Bench 
at Vijayawada) Bill, 2007 by 
Shri L. Rajagopal -Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 568 

Human Genome Diversity Project 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 69-70 

Increase in Bonus Limits 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 76-77 

Integrated Train Enquiry System 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. 52-53 

Investment by BSNL 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 483-84 

Economic Growth in Six Core Sectors Investment in Petrochemical Sector 
(Deb. 6, Vol. XXX. 23-11-2007) I' (Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 153-54 I Col. ~2 
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Model Schools 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 157-58 

MSPofRice 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 65-66 

National Institute of Pharmaceutical 
Education and Research, Hyderabad 
(Deb. I 0, Vol. XXX, 29-11-2007) 
Col. 195-96 

National Urban Health Mission (NUHM) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 128 

Navratna Status PSUs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 188-89 

New Cable Rates 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 181-84 

Oil Bonds 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 166 

Outsourcing of Parcel Services 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 324-25 

Plantation Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.381-83 

Policy on Handling of Air Traffic 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 184 

Prohibition on use of Caste or Religious 
Title Bill, 2007 by Shri L. Rajagopal-
Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 568 

Purchase of Food grains from Open Market 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.437 

Recommendations made by TRAI 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. J 19-20 

Recommendations of A.V. Singh 
Committee 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 357-58 

Remittance in the Country 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 253·54 

Repo Rate 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 137-38 

Residential Public Schools 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 431-32 

Retail Trade 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 139-40 

Revival of Cooperatives in Andhra 
Pradesh 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 236-37 

FaNY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 163-74 

Semester System in Existing Examination 
System 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 140-41 

Separation of ATC from AAI 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 160-61 

Setting up of Low-Cost Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 4046 

Spices Park 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 334 

Stone Age Paintings 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 90-91 

Study on Autopsies of AIDS Deaths 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.2n 
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Subsidy on Rice 
(Dcb. 7, Vol. XXX, 26-11-2007) 
Col. 238-39 

Subsidy to Self-Help Group 
(Deb. 6, Vol. XXX, 23- I 1-2007) 
Col. 232-36 

Swayamsidha Scheme 
(Deb. 17, Vol. XXXI, 07.12-2007) 
CoI.217 

Need to expedite the construction of 
Quiton (Kollam) by-pass in KeraJa 
tMUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.3S6 

Scheme of Fund for Regeneration of 
Traditional Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 197-200 

Target for Telephone Subscribers Setting up of Energy Parks 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. II, Vol. XXXI, 30-11-2007) 
Col. 367-70 Col. 118-20 

Turkmenistan-Afghanistan-Pakistan Gas 
Pipe Line Project 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 83·84 

Rajendran, Shrl P. 
Allocation of Kerosene and LPG to States 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 72-80 

Awareness about Child Marriage Act 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 39-40 

Salawadis in the Country 
(Deb. 6, Vol. XXX, 23·11-2007) 
Col. 294-9S 

Compensation for Kuwait War Victims 
(Deb. 4, Vol. XXX, 21- 11-2007) 
. Col. 298-99 

Dumping orE-waste 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 392 

Extension of National Waterways 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 139-41 

Inadequate Port Facilities 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 24 

Increase in Child Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.3SI-S3 

Setting up of Special Economic Zones 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 480-84 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) BiI~ 2007-Consid. &. Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.S98-99 

Tsunami Warning Centres 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.3I6-17 

RaJenthiran, Shrlmati M.S.K. Bhavani 
Development oflrrigation 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 29-30 

Setting up of New Power Projects in the 
States 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 19 

Ramada.., Prof. M. 
AccidentslDerailmentIFire in Trains 

(Deb. I, Vol. XXX, 1 S-II-2007) 
Col. 63-82 

Agro Climatic Zones 
(Deb. 13, Vol. ~XXI, 03-12-2007) 
Col. 189·90 
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Allocation of Funds under Rural 
Development Schemes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 92-96 

Anti National Activities at Religious Places 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 428-29 

Black Marketing of LPG 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 157-59 

Central Sponsored Scheme 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col.l18 

Comprehensive Advertisement Policy 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 370-71 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 417-20 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 528-30 

Development of Agro and Rural 
Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 159-60 

Dissemination of Indian Art and Culture 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 158-59 

Dues Outstand ing against State 
Governments 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 269-70 

Encroachment of Defence Lands 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 354-55 

Export-Import 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 278-79 

Fake Degree 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.415-16 

Fire Incidents in Ordnance Depots 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 332-33 

Foodgrain Policy 
(Oeb. 1, Vol. XXX, 26-11-2007) 
Col. 198 

Free and Compulsory Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 303-04 

Funds Provided to NGOs through 
Centrally Sponsored Schemes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 126-27 

Hike in Cement Price 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 454-57 

Improvement in Customer Services 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 275-80 

Improvement of NH in J&K and 
Pondicherry 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 79-84 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.S07-10 . 

Infrastructure in Schools 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 270-71 

Killing of own Colleague by Personnel of 
PMF 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 477-79 

Loan for Self-employment 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 387-92 
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Loss Suffered by Indian Airlines 
(Deb. I, Vol. XXX, 105-11-2007) 
CoJ.I69 

Losses to Cotton Crops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 359-60 

Modernisation of Airports 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 108-28 

Money Order Service 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 284"-85 

Need for harmonious functioning of three 
organs of State i.e. Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 540-43 

Need to evolve a policy on deep sea 
fishing with a view to protect the 
interest oflndian fishermen (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 0525 

Need to take steps to monitor the progress 
in implementation of reservation for 
Other Backward Classes (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 763-64 

Poor Quality Foodgrains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 191-93 

Prices of Agro Products 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 202-03 

Promotion of Homoeopatby 
(Deb. 9, Vol. XXX, 28-11-2007) 
Co1.2S0-S1 

Proposal to set up Special.Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence (OUR 
193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 722-25 

Revival of Sick PSUs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 131-44 

Rice Export Policy 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 392-93 

Rotten Foodgrains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 241-42 

Rural Electrification 
(Deb. 2, Vol. XXX, 19-11-2007) 
Cof.147-52 

Safety Arrangements in Coal Mines 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 230-34 

School without Blackboards 
(Deb. 3, Vol. XXX, 20-11-2007) 
Cal. 350-53 

Security Lapses at Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 139-40 

Share of Small Scale Industries 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 6-27 

Signals which have outlived their Lives 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. ISS-S9 

Simplification of Process of Grant of 
Environmental Clearance 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 0593-94 

Speed Post Facility in Rural Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.46-4S 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bill, 2007-Consid. and 
Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 0594 
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Study regarding Utilisation of Funds) Situation ari.ling out ()/ H{I'# /2?.# #/ 
under Rural Development Schemes IksM Services and Need (0 Evolve 
\Ot~. 1, \lo\. X:X.X, \q-\\-1.~~,\\ \.~~\. \~ ,,~~~,\'-,,\\'\\.\~ ,,~\\\\\\ 
Col.IIS-20 Homes (C.A.) 

Unauthorised Constructions in the 
Airport Areas 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 3-4 

Uniform Rate of Drugs 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 223-24 

Upgradation of Safety at Nuclear Power 
.. Plants 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 363-64 

Utilization of Fund under Abolition of 
Child Labour Programme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 452-56 

Voters Identity Card 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 24-28 

World Bank Assistance foMfforestation 
Programme 
(Deb. 9, Vol. XXX, 28.11.2007) 
Col. 127-29 

Ramadoss, Dr. Anbumanl 

All India Institute of Medical' Sciences and 
the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007~onsid. & Pass 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 335,343-44,410-24 

Central Supervisory Board-Election 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 302 

Paramedical and Physiotherapy Central 
Councils Bill, 2007-lnt. 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 501-02 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 303-05, 313-IS 

Situation arising out of spread of 
Encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 8, Vol. XXX, 27- J 1-2007) 
Col. 478-88,495.99 

Statement Correcting reply to unstarred 
Question No. 2186 dated 29-08-2007 
regarding Financial Assistance to Poor 
and Needy Patients (St.) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 605-06 

Ramakrishna, Shri 8adiga 
Achievement of Targets under Sarva 

Shiksha Abhiyan 
(Deb. 3, Vol. XXX, 20·11-~007) 
Col. 25 

Assistance to Poultry Farms 
(Deb. 1 ; Vol. XXX, 26-1 J -2007) 
Col. 35J-S2 

Boost in Outsourcing 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 274 

Compulsory Working in ISRO by Students 
(Deb. 4, Vol. XXX, 2 J -11-2007) 
Col. 488-89 

Congestion Charges from Air Travellers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 120-21 

Day Care Centres in Hostels for Working 
Women 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 84-86 

Delay of Work on Newly-Declared NH 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 54647 

Development of Renewable Energy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 153 
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Educational Status of Muslims 
(Deb. 3. Vol. XXX, 20-11-2007) 
CoI.2I4-1S 

Export of Leather 
(Deb. " Vol. XXX. 27-11-2007) 
Col. 252-53 

FlourosiJ Mitigation Centre 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 124 

Funds for Strengthening PR Institutions 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 123-2S 

Higher Toxic content in Traditional 
Medicines 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 121 

Implementation ofCIPA Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
COl. 303-04 

Inspire Proaramme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 39-40 

Khadi Institutions 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 29S-96 

Khadi Karigar Jana!t-,rec 8ima Yojana 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.3¥-92 

Loss/Profit-Making Airports 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 206-16 

Madarsas and Makhtabs 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 103-04 

Medical Visa to Foreign Tourists 
c;, (beb. 4, Vol. XXX, 21-11-2007) 
Co1.35~ 

National Culture Fund 
(Deb. ,. Vol. XXX, 22-11-2007) 
Col. 256-60 

National Institute of Pharmaceutical 
Education and Research, Hyderabad 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 195-96 

New Courses in Industrial Training 
Institutes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 466-69 

NIMH Model Special Education Centres 
for Disabled 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 293 

Nutrition for Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 166 

Petrochemical Research and Development 
Fund 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 237-38 

Pre and Post Litigation Disputes 
Settlement Centre 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 126-27 

Private Airports in Andhra Pradesh 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 189-90 

Production of Cotton 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 191-92 

Production of Groundnut 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 351-59 

Purchase of Aircrafts 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 285-86 

Regulation of Courier Services 
(Deb. 2, Vol. XXX, 19-11-2007) , 
CoI.3SI . 

Reimbursement of State and Local Level 
Duties 
(Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 110-11 
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Review ofIndia's Trade Policy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 360 

Revival ofClosedlSick Fertilizer Units 
(Deb. S, Vol. XXX, 22.-11-2007) 
Col. 13942 

Setting up of Tribal University 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.J90-91 

Strategic Crude Oil Reserves 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 49-50 

Study on Landslides and Avalanches 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 9S-98 

Task Force on IT and IT-Related Services 
(Deb. 13, Vol. XXXI, 03-t2-2007) 
Col. 408-09 

Technologies for Food Production 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 244-4S 

Training Programme for Weaker Sections 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 406 

Urban Local Bodies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 160-61 

Utilisation of Services oflAF Pilots 
(Deb. 13, Vol. XXXI, 03-12.2007) 
Col. 212 

Weather Forecastina 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 41-42 

Workshed Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.4S3-S4 

Rana, Shri Kashlram 
Change in Consumer Laws 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 168-76 

Declining number of Class III &; IV 
• Employees 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 112-13 

Delay in Implementation of Central 
Projects 
(Deb. 4, Vol. XXX, 21-11·2007) 
Col. 471-74 

Fake Weavers 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoJ.34448 

Foodgrain based schemes for homeless 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.439-41 

Grant for Railway Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.IS8 

High Charges by Private and Foreign 
Banks 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 97-98 

Hike in Prices of Petro leum Products 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI.2S4-SS 

Import of Food Items without Prescribed 
Checks 
(Deb. 1 S, Vol. XXXI, OS-12-2007) 
Col. 266 

International Diamond Trade Centre 
(Deb, 14, Vol. XXXI, 04-12-2007) 
Col. SO-52 '. '~" 

Investments in Undertakings 
(Deb. I 0, Vol. XXX, 29-11-2007) 
Col. 126 

Leaking of Entrance Test Papers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 142-43 

Mega City Programme 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 165-66 
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- Modemiution of Postal Department Recovery ofNPA 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 6, Vol. XXX, 23-11-2007) . 
CoL 111-12 Col. 129-30 

ModernUtion of Traditional Industries 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 163 

Modernization of Ports 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 121-30 

"Mutual Funds Scam 
(Deb. 11, Vol. XXXI~ 30-11-2007) 
Col. 243-44 

'.National Slum Development Programme 
(Deb. 11, Vol. XXXI. 30-11-2007) 
CoL 249-S0 

Need to give exemption of tax to 
co-operative Banks in the country 
(MUR377) 
(Deb. 1 S, Vol. XXXI, OS-12-2007) 
Cot. 412 

. Need to take measure to facilitate 
'availDility of farm credit @ 7% to 
farmers in Gujarat (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoL 760-61 

NOO's in Urban Development Schemes 
'(·Deb. 17, Vol. XXXI, 07-12-2007) 
Col. )23 

i\ Noft..Qovenunent Directors in Navratna 
: -and Miniratna Companies 
:(Deb. I, Vol. XXX, I S-11-2007) 

- CoLl5-22 . 
"Non-Utilization of Electricity by States 

(Deb. 2, Vol. XXX, ) 9-) ) -2007) 
Col. 5-8 

. Nanna for Research Work by MNC Drug 
.. CoMpanies 
-.(Deb. 17, Vol. XXXI, 07-12-2007) 
·Col. 266-68 

; .. ......mg.c.e. ofEPF 
:,tDeb. 13, Vol. XXXI, 03-12-2007) 
- CoI,442-45 

Setting Up o(Committee to Study Spread 
of Plague 
(Deb. 4, Vol. XXX, 21-) 1-2007) 
Col. 541-44 

Sick Industries 
(Deb. 3, Vol. XXX, 20-) 1-2007) 
Cof.34-38 

Tax Evasion by Export Oriented Units 
(Deb. ) 7, Vol. XXXI, 07-12-2007) 
Col. 129-31 

Telephone Exchanges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 334-3S 

Tourist Offices 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 202-04 

Violation of Norms by Private Power 
Distribution Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 179-80 

Rua, Shtl RabinderKumar 
Standing Committee on Energy-

24th Report-Presented 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 4 

Raul, ShrimaU K. 
Demands for Supplementary Grants 

(Railways)2007-01 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.S68-69 

Greenfield Airports Policy 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 16 
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Ranjan, Shrimati Raujeet 

• Need for harmonious functioning of three 
or,ans of State i.e. Legislature, 
Judiciary and Executive (DUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 564-66 

Survey on Health Facilities for Rural 
People 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.3l~)2 

RIo, Dr. Dasari Naraya. 
Closure of Coal Mines 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 16 

Statement Correcting reply to Unstarrcd 
Question No. 4745 dated 9-05-2007 
regarding Retrenchment of Adivasis 
and Dalil Persons (St.) , 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 606-07 

Rao, Shri D. Vittal 
Need to revive the Bharat Heavy Plate and 

Vessels Limited, Visakhapatnam (MUR 
377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.409-IO 

Scholarship for Post Graduate Course 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 227 

Setting up of School of Planning and, 
Architecture 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 109 

Rao, Shrl K. S. 
• Availability of Natural Gas from Krishna-

Godavari Basin 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 289-90 

Bt. Cotton 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 254-56 

Constitution (Amendment) Bill, 2007 by 
Shri Mohan Singh-Consid. and 
Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.5n-SO 

Construction of CGHS Dilpen~ 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 12S-26 

Consumption and Production of Tobacco 
Products 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 81-82 

Declining Population of Tigers 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 161-66 

Demand of Petroleum ProductBINatural 
Gas 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 121-24 

Demands for Supplementary Grants 
(General), 2007-08, and demands for . 
Excess Grants (General), 200S-06 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 383-93 

Demands for Supplementary Granh 
(General) 2007-08 and Demands for 
Excess Grants (General) 2005-06 
(Deb. 8: Vol. XXX, 27-11-2007) 
Col. 621 

Domestic Violence Act 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 386-87 

Effects of Caste on Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 367 

Electoral Reforms Commluion Bill, 2006 
by Shri C.K. Chandrappan-Consid. 
(Deb. J I, Vol. XXXI, 30-11-2007) 
Co1.61S-18 

Encouragement to Coir IndulU'y 
(Deb. 3, Vol. XXX. 20·11-2007) 
Col. 40-44 
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Equity Investments in Pharma Retail 
Sector 
(Deb. J 0, Vol. XXX, 29- JI-2007) 
Col. 71 

Facilities for TQurists 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 263-64 

Foodgrains for Mid-Day Meal Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 208 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 177-78 

Genetically Modified Organisms 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 197-98 

Genetically Modified Organisms in 
Processed Food 
(Deb, IS, Vol. XXXI, 05-12-20(7) 
Col. 257-58 

Handmade Paper Manufacturing Unit 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 309-10 

Health Policy for BPO Employees 

Indigenous Uranium for Nuclear Power 
Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 303-04 

inter-State Check Post on NH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col 300 

Law Regarding Professionals 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 109 

Local Seeds 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoL 182-84 

Manufacturing of Power Generation 
Equipments 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.200~1 

Minimum Support Pricetfor Cotton 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 62-63 

Modified Rent Control Norms 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 390-91 

National Commission for Minorities 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 173-74 

(Deb. 9, WI, XXX, 28-11-2007) 
Col. 273 National Electronic Fund Transfer System 

(Deb. 2, Vol. 'XXX, 19-11-2007) 
Col. 348-S2 Holiday Homes 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 255-S6 

III Effects of Tobacco 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.2S2..-61 

Implementation of Recommendations on 
ICSSR 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 266-67 

Indian Boilers (Amendment) Bill, 2007-
Contd. 
(Deb. 11, Vol. XXXI, 30-11-2001) 
Col. 557-58 ' 

Policy for Comparative Cost Advantage 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 190 

Policy for Reinvigoration of Textile Sector 
(Deb. 2, Vol. XXX, 19-11-2007) 
COI.S06~7 

Policy Regarding Merger/Acquisition of 
Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.SS 

Poor Loan Recoveries by NMDFC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 99-100 
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• Price offoodgrains Under MDM Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 189-90 

• Production of Ethanol from Sugarcane 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.4S3-S4 

~ 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007~onsid. &. Pass 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.S16-19 

Rehabilitation and Health Insurance for 
Textile Workers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 446-48 

Relaxing Norms for Health Insurance 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 168 

Repeal of Official Secrets Act, 1923 
(Deb. 8, Vol. XXX,_ 27-11-2007) 
Col. 4-8 

Selection of Minority Students for Publici 
Private Coaching Institutions 
(Deb. 5, Vol. XXX, 22-II-f007) 
Col. 179-80 

Semi-conductors Manufacturing Units 
(OeD. 13, Vol. XXXI, 03-12-2007) 
Col. 137-38 

Setting up of Renewable Energy Projects 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 265 

Shipyards in the Country 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 166-70 

Strengthening Financial Intelligence 
Network 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 465-67 

Study in Glaciers Conducted by ISRO 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 88-89 

Subsidy on the Petroleum Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 174-75 

Tax Exemption Provided Outside SEZ 
(Deb. 14, Vol. XXJ:(I, 04-12-2007) 
Col. 242-43 

Wadhwa Committee on PDS 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 243-44 

Working Group on Population 
Stabilization 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 46-49 

Rao, Shri Rayapad Sam .... v. 
Achievements of National Knowled.e 

Commission 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 195-96 

Adolescent Education Programme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 149-54 

Allocation for Educational Schemes 
(Deb. 8, Vol. XXX. 27-11-2007) 
Co1.165~8 

Allocation for Housing 
(Deb. 11. Vol. XXXI, 30-11-2007) 
Col. 164-66 

Applications Received under RTI 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 581-83 

Cargo Handling by Ports 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 308-10 

Communication Network in Rural Areas 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 335-37 

Customer Satisfaction by the Airlines 
Services 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 138-39 
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Development of the Outer Ring Road 
(Deb.2, Vol. XXX, 19-11-2007) 
Col. 182 

Drop Out Rate 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 457-62 

Eradication of Polio 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 52-55 

FDI in Aviation Sector 
(Deb. I, Vol. XXX, I S-II-2007) 
Col. 157 

FDI in Insurance Sector 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 458 

Financial Assistance to the State 
Governments 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 305-10 

Food Security Mission 
([l"b. 7, Vol. XXX, 26-11-2007) 
, ',34-38 

h:c:,'n Investment in Steel Sector 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 48-49 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 177-78 

Functioning ofPanchayati Raj 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 544-46 

Funds fOf_Construction ofNH 
(Deb. 9: Vol. XXX, 28-11-2007) 
Col. 123-24 

Global Warming on Indian Coasts 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 134-35 

Grievances ofPDS beneficiaries 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 385-86 

Grievances of Textile Workers 
(Deb. 13, Vol. XXXI, 03.12-2007) 
Col. 239-40 

Introduction ofBio-Toilet in Trains 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 167-68 

Irregularities in CGHS 
(Deb. 4, Vol. XXX, 21-) 1-2007) 
CoI.487-88 

Loss of Forest cover due to Setting Up of 
SEZs 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 240 

Medical Grants Commission 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 358 

Modernisation of Airports 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 108-28 

Monsoon Forecasting System 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 446-48 

National Judicial Council 
(Deb. 6, Vol. XXX, 23-11-2007) 

. Col. 223 
Pending Court Cases 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 37-40 

Permanent Seat in UNSC 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 256 

Prediction of Monsoon 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1:12S 

Prices of Diesel, Petrol, Cooking Gas and 
Kerosene 
(Deb. 5, Vol. XXX, 22-11.2007) 
Col. 146-50 

Prices of Generic Drugs 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 220 
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PSUs for fighting HI V / AI DS 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 141-42 

Revenues Earned from the Tourist Spots 
in Andhra Pradesh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 106-07 

RaiVV 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 163-74 

Satellite Technology for Curing Diseases 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 103-04 

Schemes for Small Scale Sector 

Utilisation of IHSDP Fund for 
Infrastructure 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 32-36 

Viability Gap Funding for Metro Project 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 166 

Violation of Human Rights by Police 
Personnel 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 303 

Welfare Scheme for Tobacco Workers 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 251-52 

(Deb. 14, Vol. XXXI, 04-12-2007) Rathod,Shri Haribhau 
Col. 266-69 

Schemes for Women. and Child 
Development 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 204 

Standing Committee on Water Resources-
8th Repon-Presented 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 300 

Traffic in Major Cities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 237 

Tsunami Warning System 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 152-53 

Upliftment of Construction Workers 
(Deb: 13, Vol. XXXI, 03-12-2007) 
Col. 64-66 

Urban Poverty Alleviation Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 259-62 

Urban Services for Poor in Andhra 
Pradesh 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 149 

Allocation of Coal Blocks to MSMC 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 258-59 

Anganwadi Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 363-65 

BPL People in Metros, Big and Small Cities 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 255-56 

Commonwealth Youth Games 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 242-44 

Communal Harmony Awards 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 256-57 

Concession Policy for Handicapped 
People in Railways 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 244 

Criteria for Fixation of Retirement Salary 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 445-46 

Cultivetion in Vidharbha 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI . .325 
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Demands for Supplementary Grants I Maintenance and Welfare of Parents and 
(General), 2007-08 and Demands for . Senior Citizens Bill, 2007-Consid. & 
Excess Grants (General), 2005-06 Pass 
(Deb. 10, Vol. XXX, 29-11-2007) (Deb. IS, Vol. XXXI, 05-12-2007) 
Co1.415-16 Col. 531-33 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Rc: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 593-95 

Development Plan of Eastern Coastal Part 
of Mumbai 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 139-40 

DPR under JNNURM for Maharashtra 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 391-402 

Establishment ofSainik Schools 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 246-47 

funds for Special Employment Exchanges 
for Physically Handicapped Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 104-05 

Inclusion into the List of Scheduled 
Tribes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 389-90 

Inclusion ofGosikhurd Irrigation Project 
as National Project 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.I66~7 

Indian Boilers (Amendment) Bill, 2007-
Consid. and Pass 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 541-42 

Industrial Investment 
(Deb. 3, Vol. XXX, 20-11-2007) , 
Col. 242-50 i 

Making Sports Mandatory in Schools/ 
Institutions 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 133-34 

Movement of fertilizers 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 67-69 

Non-payment of Wages Under NREGS 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 72-\10 

Post Matric Scholarship for V JNTs, OBCs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 130 

Projects from Maharashtra under 
UIDSSMT 
(Dcb. II, Vol. XXXI, 30-11-2007) 
Col. 467 

Projects undertaken under BRGf Scheme 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 235-40 

Refund of Loss 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 299 

Regional EPf Appellate Tribunals 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 66 

ResidentiallNon-Residential Schools for 
Scheduled Castes Children 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 38-39 

SBIRl 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 124-26 

Science and Technology Proposals from 
Maharashtra 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 179-80 
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Separate Statutory Development BOird 
for North Maharashtra 
(Deb. 8, Vol. XXX, 27-11-20Q7) 
Col. 179-80 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bill, 2007-ConsW. &. Pats 
(Deb. I, Vol. XXX, 27-11-2007) 
COI.S92-93 

Tea Industry 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.66~7 

Textile Parks 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 337 

TV Channel rates vis-a-vis Foreign 
Country 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 386-87 

Urban Poverty Alleviation Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
C01.2S9~2 

Vacant Posts in Central Government and 
Public Sector Undertakings 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.2S6 . 

Welfare of De notified, Nomadic and Semi-
nomadic Tribes 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 178 

Ravhldran, Shri Pannlan 
Deman~s for Supplementary Grants 

(Rai1ways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
COIIlmittee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.S69-70 

Free Trade Agreement with ASEAN 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 355-56 

NH Project on BOT Basis in Kerala 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co 1.3 II 

Railway Facilities for Sabarimala 
Pilgrimage in Keral. 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 145 

Streamlining Passport Offices /' 
(Deb. 9, Vol. XXX. 28-V"2007) 
Col. 98-100 

Supply of Medicines to CGHS 
Dispensaries 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 41-50 

World Bank Assistance 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 194-98 

Rawlle, Sll1i Mohl" 
Beedi Workers Welfare Fund . '" 

(Deb. 2, Vol. XXX, 19-H .. %607) 
Col. 294-98 

Collection oflncome Tax From Metros 
(Deb,~ 17, Vol. XXXI, 07-12-2007) 
Cot2S0 

Conditional Access System 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 21 1-12 

Development Plan of Eastern Coastal Part 
ofMumbai 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 139-40 

Drought fond it ions in Some Districts 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 18 

Effect of Climate Change on People 
Residing in Forests . 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 93 

Environmental Clearance for Setting up 
of INS Vikrant 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 230-31 
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Excise Out)' on Sugar I Mobilization of Funds by PFC 
(Deb. 17. Vol. XXXI. 07-12-2007) (Deb. 11. Vol. XXXI, 30-11-2(07) 
Col. SO-5 I Col. 194-95 

. Expanding Financial Inclusion in India 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.lll 

Expenditure on Education 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 314-1.5 

Modified Voluntary Retirement Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.203~8 

Non-Stop Flights of AI 
(Deb. S, Vol. XXX, 22-11-2007) 
CoI.2IS-I7 

Funds for Fast Track Courts Norms for Buffer Stock 
(Deb. 11, Vol. XXXI. 30-11-2007) I (Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 121-24 : Col. 106-07 

Fund~ for Ongoing Projects in II NTC Mills Under Joint Ventures 
Maharashtra . (Deb. 7, Vol. XXX. 26-11-2007) 
(Deb. 10, Vol. XXX. 29-11-2007): Col. 292-96 
Col. 133-34 I Organic Farming 

Health Insurance Scheme 
, (Deb. 17. Vol. XXXI, 07-12-2007) 

(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 146 

Col. 24 
Power Generation and Power Theft 

(Deb. 6. Vol. XXX. 23-11-2007) 
Increase in the Depth of Indian Ports Col. 73-80 

(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 368 I Purchase of Aircrafts 

. (Deb. 5, Vol. XXX. 22-11-2007) 
Indo-US NuclearAgreement(DUR 193) I Col. 285-86 

(Deb. 9. Vol. XXX. 28-11-2007) . 
Col. 466-8 I Rate of Growth of various Sectors 

I (Deb. 15, Vol. XXXI. 05-12-2007) 
Integrated Transport Policy I Col. 123-24 

(Deb. 9, Vol. XXX. 28-11-2007) I Royalty Rates 
Col.;J 16-17 ! (Deb. 14. Vol. XXXI. 04-12-2007) 

Investigation Agency for Crime against I Col. 132 
N' IS . I atlona ecunty. i Scam in Pawan Hans Helipcopt~r Limned 
(Deb. 8. Vol. XXX. 27-11-2007); (Deb. 5, Vol. XXX. 22-11-2007J 
Col. 83-84, I Col. 141-42 

Investment in Infrastructure Development ' Tax Demands 
(Deb. 17. Vol. XXXI. 07-12-2007) 'I (Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 197 I Col. 284-85 

Labour Laws in Textiles Industry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 376-77 

LOllS Suffered by Exporters 
(Deb. 14, Vol. XXXI. 04-12-2007) , 
Col. 38-42 

Trafficking of Women and Children 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 342-45 

Welfare scheme for Artisans 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 474-76 
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Rawat, Prof. Rasa Singh 
AIlI-ndia Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Edueation and Research (Amendment) 
Bill, 1007-Consid. &. Pass 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 397-400 

Arrangement at Ajmer SharifDargah 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 81-82 

Closed Gas Outlets 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 290-91 

Closure ofNuclear Power Generation Units 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 148-49 

Closure of Post Office 
(D~b. 2, Vol. XXX, 19-11-2007) 
Col. 227-28 

Constitution of NyayaPanchayats 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 155 

Construction of ROB in Ajmer and Jaipur 
(Deb. 16, Vol. XXXI, ()6-12-2007) 
Col. 82-84 

Criterion of Supply of Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 49 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.571-77 

Disinvestment Policy 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 293-94 

Exploration/DrillingfRefining of Petro leum 
and Natural Gas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 264-68 

Facilities to Beedi Workers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 237-38 

Financial Assistance to NGOs and 
Medical Colleges 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 129-31 

Inadequate Generation of Additional 
Power 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 9-13 

Indian Workers in Gulf 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 144-45 

Indigenous Uranium for Nuclear Power 
Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.303~ 

Inter-State River Water Regulatory 
Authority Bill, 2007 by Shri Mohan 
Singh-Consid. and Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 602-06 

Management of Shrine of Moinuddin 
Chisti 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 168 

Misuse of Mobile Phones by Terrorists 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 44446 

Need for harmonious functioning of three 
organs of State i.e. Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 528-32 

Need to cover more villages under 'Rajiv 
Gandhi Gramin Vidyutikaran Scheme' 
in Rajasthan (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 524 
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Need to give an early approval to the water I Situation arisina out offall in the level of 
projects underJNNURM for supply of ground water, resulting in scarcity of 
drinking water in Ajmer, Rajasthan water in the country particularly in rural 
(MUR377)' areas and steps taken. by the 

Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 545-46 Col. 13-14 

Need to undertake measures for desiltation Standing Committee on Human Resource 
and beautification of Anna Sagar Lake DeveIopment-20Istkl206dtReporU-Laid 
and Pushkar Sarovar in Ajmer, (Deb. IS, Vol. XXXI, 05-12-2007) 
Rajasthan (MUR 377) I Col. 358-59 
(Deb. II, Vol. XXXI. 30.11-2007) I Statutory Resolution Re: Disapproval of 
Col 531-32 i Payment of Bonus (Amendment) . ! Ordinance, 2007 and Payment of Bonus 

Non-issuance of visas and passports to i (Amendment) Bill, 2007-Consid. &. Pass 
Indians living abroad (HAH! (Deb. 8, Vol. XXX. 27.11-2007) 
Discussion) Col. 572-74,77 
(Deb. 7, Vol. XXX, 26-11-2007) Tsunami and Earthquake Identitication 
Col. 580-81 Centre 

Private ~romoters in Special Economic 
.Zones 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 42)-26 

Rajiv Gandhi Institute of Petroleum 
-Technology Bill, 2007-Consid. &. Pass 

(Deb. 13, Vol. XXXI. 03-12-2007) 
Col.S26-29 

Rate ofll\terest on EPF 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 62-63 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 295-96 

Rawlt, Shri Dhln Slnlb 
Indira Gandhi National Tribal University 

Bill, 2007~onsid. &. Pass 
(Deb. IS, Vol. XXXI. OS·) 2-2007) 
Col.472 

Reddy,ShriG Klrun.kln 
Adult Illiteracy 

(Deb. 8, Vol. XXX, 27-)) -2007) 
Col. 332-S2 

AIDS Control Programme 
(Deb. ) 5, Vol. XXXI, OS-12-2007) 

Rise in Price of Consumer Items Col. 167-68 
(Deb. 7, Vol. XXX. 26-11-2007) I Bill forHousingSector 
Col. 93-99 I (Deb. 2. Vol. XXX, 19-) 1-2007) 

S h S B I . I Col. 72 
as astra eema a Bill, 2007-Consid. ! 

Biscuit Industries &. Pass 
(Deb. )2, Vol. XXXI;·01.12-2007) 
Col. 55-51 

Shortfall. in Wheat Procurement 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 336-37 I 

(Deb. ) 0, Vol. XXX, 29-11.-2007) 
Col. 166-67 

Committee on Prices Fixation of Petroleum 
Products 
(Deb. 16, Vol. XXXI, 06.12.2007) 
Col. 295-98 
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Complaints under PMRY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 102-03 

Completion of Nuclear Power Projects 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 296 

Confiscated Goods 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 109-10 

Consolidated Dairy Development Plan 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 229-30 

Construction of Bellary-Hospet Road in 
Karnataka 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 298 

Construction/Maintenance of NH 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 522-32 

CRR Schemes in CPSEs 
(Deb. 5. Vol. XXX. 22-11-2007) 
Col. 171-73 " 

Decline of Art and Culture I 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 263 

Demand-Supply of Hotel Rooms 
(Deb. 10, Vol. XXX, 29- 11-2007) 
Col. 327-28 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 597-602 

Development of Renewable Energy 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 206-15 

Doordarshan and FM Studio in Kamataka 
(Deb. 3, Vol. XXX, 20-.}\ -2007) 
Col. 147-4Q 

Duty on Import of Petroleum 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 187-88 

Education and Training of Helpless 
Children 
(Deb. 1, Vol. XXX, 15-11-2007) 
Col. 56 

Educational Institutions for Minority Girl 
Students 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col2S3 

Environment and Study Centres under 
IGNOU 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 418-20 

Facilities in'Metropolitan Cities 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 177 

FDI in Industries 
(Deb. 14, Vol. XXXI, 04- I 2-2007) 
Col. 1-6 

Funds for Schemes 
(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 362-63 

Implementation of Master Plan Delhi 2021 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 372-78 

Import of Cheap Agricultural Products 
(Deb. 8, Vol. XXX, 27- 11-2007) 
Col. 435-46 

Import ofFish 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 473-78 

Import of Pepper, Cardamom and Rubber 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 191-92' 

Import of Textile Machinery 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 211-12 

Improving Customer Service in Banks 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 143-44 
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Inadequate Generation of Additional 
Power 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 9-13 

Income from Private Cable Network 
Company 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoJ.386-87 

Increase of Plan Outlay 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 276-77 

Items under VAT 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 227 

Krishi Shramik Samajik Suraksha Yojana 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 308-10 

Law for Safety of Working Women 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 184-87 

Linking of Villages through Satellite 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 109-12 

Loan to Small Farmers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 353 

Loss Suffered by National Film 
Development Corporation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 346-54 

Losses due to Delay of Flights 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 149-50 

LPG Based Community Kitchens 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 74-75 

Manufacturing Units under the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.200~2 

Mining Projects on Forest Land 
(Deb. 4,1 Vol. XXX, 21-11-2007) 
Col. 395-454 

National Environment Awareness 
Campaign 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 560-62 

New Railway Tracks in Karnataka 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoJ.292 

New Textile Policy 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.401~2 

News and Entertainment Channels 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 451-52 

NGOs Working for Blindness 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 216-24 

Number of Employes in IT Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 428-30 

Patent on Wheat 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 243-44 

Pension to Widows of Freedom Fighters 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 278-80 

Policy Initiative by Top Management in 
Undertakings 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 192-94 

Privatisation ofCCI Units 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 185 

Promotion of Sports 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 252-53 

Proposals for Sports Facilities 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col.64-6S 

Public Telephone in Villqes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 492-93 
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Re(:ruitment and Training of Air Traffic 
Contro1lers 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 95-96 

Reduction in Prices of Computers 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 348:50 

Reforms in Secondary Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 59-60 

Reservation in Jobs for Minorities 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 140 

Review the Functioning of Employment 
Exchanges 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 482 

Revival ofClosed/Sick Fertilizer Units 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 13942 

Route Dispersal Guidelines 
(Deb. I, Vol. XXX, 15-11-2007) 
CoL 189-90 

Scheme for Distribution of Food grains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co1.312-13 

Setting up ofVehic1es Inspection Centre 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 268 

Small Industry Cluster Developmtnt 
Programme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 260-62 

Standardization of Ayurvedic Drugs 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 64-65 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Kamataka (Res.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 550-54 I 

Strengthening Legal System 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.416-17 

Study on Air Crashes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 433 

Survey regarding Rural People 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL 160-61 

T and D Losses 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 395-96 

Target and Achievement of Rural Credit 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoL 198-99 

Tax Related Benefits to Farm Sector 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoL 251 

Utilisation of Funds for ILS 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 69 

Violation of Guidelines by Private 
Operators 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 54-55 

Wages to Agricultural Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 6-14 

Water Audit 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 394 

Water Distribution 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 110 

Welfare of Older Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 294-300 

Reddy, Shri M. Raja Mohan 
Allocation for Educational Schemes 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 165-68 
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Assistance to Workers deported from Gulf Indian Workers in Gulf Countries 
(Deb. 4, Vol. XXX, 21-11-2007) (Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 364.oS Col. 110-11 

Bucl8d Hotels 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 323-24 

Child Obesity 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 71 

Constitution of Nyaya Panchayats 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. ISS 

Crisis in Mid-day Meal Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 188-92 

Docline in Export ofIndian Tea 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 223-24 

Display of Pesticides Limit on Food hems 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 307-08 

Diversion of Funds Meant for Rural Job 
Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 298·99 

Employment to Agricultural Graduates 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.·IS8-S9 

EDC:I'oachment on Railway Land 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 29·35 

Enrolment of University Level 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 174-76 

FundsAN.ocated from Backward Regional 
OrantFund 
(Deb. 4, Vol. XXX, 21·11-2007) 
CoL 197·226 

Hike in PriCes of Crude Oil at International 
lAvel '"" 
(Deb.'" Vol. XXX, 22-11·2007) 
CoI.12J~22 

Maternal Mortality Rate 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 186-90 

Media Commission 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.2IS 

Priority Sector Credit Target for 
Underprivileged Sections 
(Deb. I I, ~J. XXXI, 30-11-2007) 
CoJ.44849 

Production of Wheat 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 107-08 

Railway Line to Tirumala via Tirul?ati , 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.2S1 

Release of Funds to Andhra Pr~esh 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 169-72 

Rotten Foodgrains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 24142 

Rural Public School 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 109-10 

Subsidy on the Petroleum Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Go1.174-7S 

Tea Industry 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 66-07 

Vacant Posts of Judges 
(Deb. 17, Vol. XXXI, 07-12-2007) ... 
Col. 2-9 

Reddy, Sltrl M. Sreenlv •• ulu 

Accreditation of Collele. and 
Universities 
(Deb. I, Vol. XXX, 27-11 .. 2007) 
CoI.S4-SS 
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Airlines to Fly Overseas 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 158 

Artificial Limbs for Poor Disabled Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 130-31 

Ban on Manufacturers of Spurious Drugs 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 14243 

Capacity Augmentation on Saturated 
Routes 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 59-62 

Centres of Excellence 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 182 

Collection of Real Time Data on Crops 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 204-05 

Declining Rand D Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 191-93 

District Institutes of Education and 
Training 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 283-85 

Employment Infonnation Service 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 103 

Enrolment of University Level 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 174-76 

Higher Education to Rural Youth 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 412-13 

Hostels for Working Women 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 66-68 

Improvement of Standards In School. 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 382-86 

Inadequate Port Facilities· 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 21-25 

Integrated Child Protection Scheme 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 172 

Integration of Tribal Art and Culture with 
Tourism 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 240-41 

Life Expectancy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 24143 

Maulana Azad Education Foundation 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 186 

Merchant Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 281 

Meteorology Service System 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 184-86 

Mid Day Meal Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.331 

Minority Concentrated Districts 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 86 

National Mission on Sanitation 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 143 

Patent for Yoga 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 449 

Per-Capita Consumption of Foodgrains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 95-97 

Proposal for Cable TV Network 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 363-64 
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QuaJity EdlolC8tion in CoUcges 
(Dcb. 8, Vol. XXX, 27-11·2007) 
Col216 

RuhU:iya SwllStbya Bima Yojana 
(Deb. 2, Vol. XXX, 19-11-2007) 
,CoJ.227 

Reforming of Delivery of Urban Services 
in Local Government 
(~b. 6, Vol. XXX, 23-11-2007) 
Col. 130 

Jt.efurms in Highcr E'ducation 
(Dcb. 8, Vol. XXX, 27-11-2007) 
CoJ.262~3 

Reforms in Urban Land Ceiling 
(Deb. II, Vol. XXXI, 30-1/-2007) 
Col. 387 

Regulatory Authority for Coal Sector 
(Deb. 4, Vol. XXX, 21-11-2007) 
'Col. 229 

Sohoo1 Milk Programme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 67 

Short Stay homes Scheme for Women 
(Deb. 2, Vol. XXX, 19-1 1-2007) 
Col. 107 

Shortagc of Manpowcr in Banks 
(Deb. 11, Vol. XXXI, 30-11-2007) 
'~.427 

Spices Park 
(Deb. 3, Vol. XXX;, 20-11-2007) 
CoL 334 

Urban Development Planning with Green 
Component 
(Dcb. II, Vol. XXXI, 30-11-2007) 
Col. 131-32 

WIler Supply in' Rural Areas 
«Deb. 11, Vol. XXXI, 30-11-2007) 
'CoI.l98-99 

~SbrlN,"""""aa 

CJnnias ofPoUuted Jlivers 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 333-34 

Commiaee on Petroleum and Natural Gas '. 
101h, 11 tb and 13 th Reports-Laid 
(Deb. 13, Vol. XXXI, 03-12-2007) 
'Col. 474-75 

Construction ofCGHS Dispensary 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.12S-26 

Diabetes Cases 
(Deb. IS, Vol. XXXI, OS-12-2007t 
Col. 49-S1 

Hike in Prices of Crude Oil at InternationaJ 
Level 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 121-22 

Increase in Maternity Leave to 
Government Employees 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 125-26 

Killing of Persons by Blue Line Buses 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 288-91 

Revamping of National River 
Conservation Programme 
(Deb. 9, Vol. XXX, 28-11-2007) . 
Co1.61~2 

Rise in Prices of Edible Oil 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 171-73 

Standing Committee on Petroleum and 
, Natural Gas-18th Report-Presented 

(Deb. 4, Vol. XXX. 21-11-20tJ'7) 
Col. 604 

'Study of ICRIER 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 172-73 
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Reddy. Shri S. JaJpal 

• Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 

• Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
& Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 521-24, 563-70 

Reddy. Shri Suravaram Sudbakar 

Constitution (Amendment) Bill, 2007 by 
• Shri Mohan Singh-Consid. and. 

Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 582-84 

Enrolment of University Level 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 174-76 

Financial Irregularity 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 173 

Indian Boilers (Amendment) Bill, 2007-
Contd. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 555-56 

Kasturba Gandhi Balika Vidyalayas 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 132-36 

Need for harmonious functioning of three 
organs of State-Legislature, Judiciary 
and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03~ 12-2007) 
Col. 61 1-14 

PaYment and Settlement Systems BiI~ 2006-
• Consid. & Pass 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 597·99 

Standing Committee on Labour-25th 
Report-Presented . 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 473 

Renae Padl. Sbri Tulw:alaG ........... 
Admission to Poor Children 

(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 128-29 

Adulteration in the LPG 
(Deb. 10, Vol. XXX, 29-11-2007) 
C01.2S7-S8 

Appeal filed against CAT 
(Deb. 9, Vol. XXX, 28-11.2007) 
Col. 334-3S 

Auction of MIG and HIG Flats by DDA 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 128-29 

Cases deposited by CBI 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 116-18 

Cases with Economic Offences Wing 
(Deb. II, VoL XXXI, 30-11-2007) 
Col. 381 

. Changes in AUWSP Scheme 
(Deb. II, Vol. XXXI, 30·11-2007) 
Col. 110 

Committee to check the Increase of 
Litigations 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 8-9 

Construction in Violation of Court Order 
(Deb. 17, Vol. XXXI, 07·12·2007) 
Col. 124 

Contractual System 
(Deb. 17, Vol. XXXI, 07·12-2007) 
Col. 165 

Corruption in Appointment of Notaries 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 189-94 

Cultivation of Vegetables 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.l73-74 

Delay in Implementation of Central 
Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 471-74 

Donation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 254 
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Fake Bt Cotton Seeds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 21-24 

Financial Package to Handloom Sector 
(Deb. 13, Vol. X?,XI, 03-12-2007) 
Col. 416-17 

Food Processing Industries in Gujarat 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 72-73 

Getting Employment by Fake Certificate 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 382-90 

Kerosene Mixed Petrol and Diesel 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 34144 

Killing of Persons byBlue Line Buses 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 288-91 

Krishi Vigyan Kendras 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 379-86 

Leasing of Swimming Pools ofKendriya 
Vidyalayas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 287-88 

Global study on Indian Rivers 
(Deb. 4, Vol. XXX, 2 I _ I I -2007) Loan under PMRY 
Col. 145-46 (Deb. 6, Vol. XXX, 23-11-2007) 

Col. 89-91 
Guidelines on FDl 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 334-40 

Health Schemes for Poor People 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 65-88 

Hydrology Project II 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 339-40 

Implementation of Excise Duty on Naphtha 
(Deb. 16, Vol. XXXI, 06-12-2007) 
COI.1SS-S6 

Increase in the Expenditure on Charitable 
Work by Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 76-77 

Inequality In Education 

Mandatory Treatment of Poor Patients in 
Hospitals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 179-80 

Meters of Private Power Supply 
Companies 
(Deb. 11, Vol. XX"'I, 30-11-2007) 
Col. 419-20 

National Policy for Hawkers 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 235-36 

Need to grant !incences to Sugar Milk in 
Maharashtra (MUR 377) 
(Deb. 13; Vol. XXXI, 03-12-2007) 
Col. 549-S0 

New Coal Mines 
(Deb. 4, Vol. XXX, 21-1) -2007) 
Col. 266-70 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 345-46 Packing Facilities at the Airports 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.228 ti Investment by MTNL 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 241 

Kasturba Gandhi Balika Vidyalayas 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 132-36 

Passengers Travelling Without Tickets 
and Carrying Unbooked Luggage in 
the Trains 
(Deb. ) 6, Vol. XXXI; 06-12-2007) 
Col. 177-82 
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Private Security Agencies 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col 238 

Protection of Witnesses 
(Deb. ·3, Vol. XXX, 20-11-2007) 
Col. 212-13 

Recognition to Medical Colleges 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 1-8 

Reduction in Subscribers ofMTNL 
(Deb. 2, Vol. XXX, 19-11-2007)· 
Col. 33940 

Rural Banks in the Country 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 270-71 

Violation of Norms by Private Power 
Distribution Companies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 179-80 

Violation of Rail Tourist Aaents Rule~ 
(Deb. S, Vol. XXX, 22-11-2007) 
C01.3S-38 

Welfare Schemes for Beedi Worken 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 37948 

RJjlju, Sbrl Kiren 
Achievement ofTaraet by KVIC 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 189,204 

Rural Telephone Exchanges Assistance for Satropha Plantation 
(Deb. 13, Vol. XXXI, 03 .. 12-2007) (Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 214-17 Col. 24-2S 

Self Employment Credit Card Scheme Border Dispute between India and China 
(Deb. 7, Vol. XXX, 26-11-2007) (Deb. 4, Vol. XXX, 21-11-2007) 
Col. 355-56 Col. 309-10 

Shortage of Kerosene in Maharashtra 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 77-79 

Special Court under Electricity Act 
(D.b. 17, Vol. XXXI, 07-12-2007) 
Col. 193 

Telephone Exchanges 
(Deb. 13, Vol. XXXI, 03-12-2007) 
0:).1. 334-35 

Telephone Upgradation Work 
(Deb. 2, Vol. XXX, 19-11-2007' 
Col. 208-09 

Tourist Offices 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 202-04 

Unsatisfactory Telephone Service 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 471-72 

Utilisation of Water Reservoirs 
(Deb. 7, Vol. XX}S:, 26-11-2007) 
Col. 260 

Commercial Use of Domestic LPG 
Cylinders 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 66--68 

Committee on Prices Fixation ofPelroleum 
Products 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 295-98 

Constitution (Amendment) Bill, 2007 by 
Shri Mohan Singh-Consid. and 
Withdrawn 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 574-77 

Construction of Roads in Border Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 99 

Debts from Banks 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 441 
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Demands for Supplementary Grants 
(Railways) 2007"()8 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 

'Committee(2004 ) 
(Deb. 10, Vol. XXX, 29-" -2007) 
Col. 485-86 

Demolition of Lord Buddha Statue in 
Pakistan 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 117-18" 

Diversion of Foodgrains 
(Deb. 2, Vol. XXX, J9-11-2007) 
Col. 497-500 

Eve-teasing and Manhandling with 
Women in Passenger Trains 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. BO-BI 

Food Security 
(Deb. 7, Vol. XXX. 26-11-2007) 
Co1.B6 

Fpur-Laning ofNH 
(Deb. 9, Vol. XXX,2B-II-2007) 
Col. 46-47 

Funds Disbursed by NEDFC 
(Deb. 9, Vol. XXX, 28-J 1-2007) 
Col. 24S-4B 

Import of Bad Quality Apples from 
America 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 334-35 

Increase Forest Cover 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 151-53 

Indo-~S CiVil Nuclear Deal 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 304-05 

J ail Reforms 
(Deb. B, Vol. XXX, 27.11.2007) 
Col. 3 10·27 

Labour Housing Scheme 
(Deb. 13, Vol. XXXI, 03·12·2007) 
Col. 304-06 

Lifting of Ban on Export of Milk 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 329-30 

Lifting of Ban on Rice Export 
(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 173-76 

Losses due to Aryan Coal Company 
(Deb; IS, Vol. XXXI, 05-12-2007) 
Col. 61-62 

Losses suffered by Exporters 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 392-94 

Maternal Mortality Rate 
(Deb. 9, Vol. XXX, 28·11-2007) 
Col. 186-90 

Meltdown due to SEBI Announcement on 
PN 
(Deb. II, Vol. XXXI, 30·1 1-2007) 
Col. IOB..()9 

Misbehaviour with Passengers by Railway 
Staff 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 272 

Misleading Advertisement by Media 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 37S-76 

Misuse of Mobile Phones by Terrorists 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 444-46 

Naxal Activities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 178-79 

Negotiations with Bangladesh and Burma 
for Laying Pipelines 
(Deb. fO, Vol. XXX, 29-11-2"007) 
Co1.1S8-S9 

Non-Compliance with CIC Instructions 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 83 

Oil Security 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 20 
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Opening of Gas Agencies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 24344 

Opening of Siachen to Tourists 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 206 

Outstanding Amount of Subsidy 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.ISS-S6 

Penalty on Telecom Company 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 185 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 13-19 

Prime Minister's Visit to Russia 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 129 

Private Participation in Educational 
Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 142 

Production of SSP Fertilizers 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 201-03 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007-Consid. &. Pass 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 513-16 

Secur1ty conc,ern over allotment of 
Spectrum 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.213 

Share of Public and Private Sector 
Companies 
(Deb. 2, Vol. XXX, 19·11·2007) 
Col. 24243 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 486-88 

Strengthening of Police Intelliaence 
Aaencies 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 392 

Subsidy on Power to Farmers 
(Deb. 6, Vol. XXX, 23-))-2007) 
Col. 95-97 

Supply of Uranium to India by Australia 
(Deb. IS, Vol. XXXI, 05·12-2007) 
Co1.S5-86 

Survey of Muslim Dominated Districts 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 95 

Survey on Health Facilities for Rural 
People 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 33 

Tax Related Incentives to Exporters 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 392·96 

Threats to Non·Kashmiris in J&K 
(Deb. 14, Vol. XXXI, 04·12·2007) 
Col. 91·92 

Ultra Mega Power Projec::ts 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 157-58 

Water Manasement 
lOeb. 13, Vol. XXXI, 03-12-2007) 
Col. 265-67 

World Economic Forum Report 
(Deb. 17, Vol. XXXI, 07-12·2007) 
Col. 71-72 
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Riyan, Shri Baju Ban 
Situation arising out of violence during 

and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at GDWlhati and steps taken by 
the Government In Chis regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 495 

Sal Prlthlp, Shrl A. 

Closure of Unmanned Level Crossing 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. I 19-20 

Construction of Multi-Storeyed 
Apartments for MPs 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. i71-79 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29:-11-2007) 
Col. 496-97 

Survey by NUEPA 
(Deb. 3, Vol. XXX, 20-11-2007) 

Col. 180-81 
Sal, Shrt N •• d Kumar 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Conunittee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 602-03 

Sashasrra Seema Bal Bill, 2007-Consid. 
cI: Pass 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Co1.65~ 

SaJJan Kumart Shrt 
Statutory Resolution Re: Disapproval of 

National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2oo7-Consid. 
cI: Pass 
(Deb. I, Vol. XXX, 27-11-2007) 
Col. 528-32 

Food Subsidy Salim, Md. 
(Deb. 2, Vol. XXX, 19-11-2007) Branches ofSIDBI 
Col. 290-91 (Deb. 17, Vol. XXXI, 07-12-2007) 

Free and Compulsory Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 303-04 

New Train between Bangalore and 
Vijaywada 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 129-30 

Post Tsunami Construction Activities 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.SI 

Production and Consumption of Rice 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 292-94 

Recruitment of Muslims in PMF 
(Deb. 14, Vol: XXXI, 04-12-2007) 

Col. 160-61 

Col. 21 
Criterion of Supply of Fertilizers 

(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 50-51 

Internal Security (OUR 193) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 444-s8 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21.11-2007) 
Col. 649-75 

Slnlliana, Dr. H.T. 
Expenditure on Refreshment 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 127 
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LTC to North-East "egion 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 161-62 

New Railway Line in M izoram 
(Deb. 10, Vol. XXX, 29-11·2007) 
Col. 150 

Recruitment in Banks 
(Deb. 17, Vol. XXXI, 01.12-2007) 
Col. 46-47 

Sashastra Seema Bal Bill, 2007~onsid. 
& Pass 
(Deb. 12, Vol. XXXI, 01·12·2007) 
Col. 63-64 

Special LTC Packages for Employees of 
North·East Region 
(Deb. 15, Vol. XXXI, 05·1'2·2007) 
Col. 138 

Sangwan, Sbrl Kisban Singb 

Committee on Petitions-32nd to 34th 
Reports-Presented 
(Deb. 11, Vol. XXXI, 30·11.2007) 
Col. 494 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
. Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 531-35 

Saradgl, Shri Iqbal Ahmed 
Review of Norms for Expenditure under 

CRF 
(D~6. 3, Vol. XXX, 20·11·2007) 
Col. 14445 

Agreement for Dtagnostic and. 
Therapeutic Technologies 
(Deb. 15, Vol. XXXI, 05·12·2007) 
Col. 273 

Allocation of Spectrum 
(Deb. 13, Vol. XXXI, 03-12·2007) 
Col.431 

Amendment in the Emigration Act 
(Deb. 4, Vol. XXX, 21.11·2007) 
Col. 533·34 

Anganwadi Workers 
(Deb. II, Vol. XXXI, 30·11·2007) 
Col. 189-90 

Assistance to Sugarcane Growers 
(Deb. 13, Vol. XXXI, 03·12·2007) 
Col. 407-08 

Auto and Food Cluster Project in 
Kamataka 
(Deb. IS, Vol. XXXI, 05·12·2007) 
Col. 296-97 

Aviation University 
(Deb. 16. Vol. XXXI, 06·12·2007) 
Col. 39 

CBI Coordination with Karnataka Police 
(Deb. 14, Vol. XXXI, 04-12·2007) 
Col. 238·39 

Cess on Diesel and Petrol 
(Deb. 6, Vol. XXX, 23·11·2007) 
CQ1.272 

Child Adoption 
(Deb. 17, Vol. XXXI, 07·12·2007) 
Col. 209 

Cities covered under E·governance 
Programmes 
(Deb. 17, Vol. XXXI, 07·12·2007) 
Col. 161 

Climate Change 
(Deb. 4, Vol. XXX, 21-11.2007) 
Col. 562-65 

Conference on Reproductive Sexual 
Health and Rights 
(Deb. 9, Vol. XXX, 28·11·2007) 
Col. 239-40 

Control on Sting Operation 
(Deb. 3, Vol. XXX, 20·11·2007) 
Col. 207-08 

Cruise Tourism 
(Deb. 10, Vol. XXX, 29-11·2007) 
Col. 291·92 
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CVC on Corruption Gauge Conversion for Shimoga-
(Deb. 15, Vol. XXXI, 05-12-2007) Talaguppa Railway Line 
Col. 290-91 (Deb. S, Vol. XXX, 22-11-2007) 

Data ofOBC Students Col. 98 
(Deb. 14, Vol. XXXI, 04-12-2007) Gender Budgeting 
Col. 427 (Deb. 6, Vol. XXX, 23-11-2007) 

Depletion of Bamboo Forest 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 101~2 

Derailed Railway Projects in Rural and 
Backward Areas 
(Deb. 5, Vol. XXX, 22-11-2007) 
·CoI.2~1 

Development of Airpons in Kamataka 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 175-77 

Development of Tourism Infrastructure in 
States 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.ISO-94 

Divenion of Foodarains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 497-500 

Equity Investment by PGCIL 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 188 

Expansion of Education Sector during 
Eleventh Plan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 289-90 

Federal Crimes 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 328-30 

-Fishermen Development Rebate on HSD 
C'iI 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.213-14 

Fodder Development in Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 208 • 

Foodgrain Quota to States 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 46-54 

Col. 413 
Harassment of Foreign Tourists 

(Deb,S, Vol. XXX, 22-11-2007) 
Col. 127 

High Powered Committee on Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 40 

Hoarding of Wheat 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col.331 

Home Secretary Level Talks 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 262-63 

Illiteracy in India 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.402~3 ,.-

Implementation of JNNURM 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 177-79 

Increase in Child'Labour 
(Deb. 2, Vol. XXX. 19-11-2007) 
Co 1.3 5 I-53 

Independent Regulatory Authority for 
Road Development Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 112 

Indo-US Agri Knowledge Initiative 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 229 

Integrated Child Development Services 
(ICDS) Scheme 
(Deb. 11, Vol. XXXI, 30:,11-2007) 
Col. 349-50 . 
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Inter-Ministerial Group on Greenfield 
Airports 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 218 

Investment for Railway Modernisation 
(Deb. 10, Vol. XXX,-29-11-2007) 
Col. 327 

Kishori Shakti Yojana 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col.96-97 . . 

Law Commission recommendations for 
Terminally ill Patients 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 275-76 

Licencing of Arms 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 80-81 

Loans from World Bank 
(Deb. II, Vol. XXXI, 30-11-2007) 
Co1.417-18 

Maize for Poultry 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 307 

National Knowledge Commission 
Recommendation 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 393-9S 

Need to enhance annual allocation of 
funds for doubling of railway line 
between Ramanagaram-Mysore 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 519-20 

Need to release Central assistance for 
providing relief and rehabilitation to 
the flood-affected people in Karnataka 
(MUR377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.318-19 

Need to sanction new railway projects in 
Kamataka (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 492-93 

N HRC Report on Health 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 237-38 

Out-of-School Children 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 192-93 

Passenger Train between Banaalore and 
M~alore . 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 78-79 

Pending Proposals Regarding Re-Survey 
of Lands 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 100-101 

Poverty Alleviation Measures by IMF and 
World Bank 
(Deb. 2, Vol. XXX, .19-11-2007) 
Col. 73-74 

Press and Registration of Books Act, 1867 
(Deb. 8, Vol. XXX, 27- 11-2007) 
Col. 330 

Pricing of Gas from Auctioned Acreages 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 289 

Punishment for Denial of Emergency 
Treatment 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 102-03 

Railway Projects in Kamataka 
(Deb: 10, Vol. XXX, 29-11-2007) 
Col. 83-84 

Railway Zones 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Co1.2S6-S7 

Reforms in Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 262-63 

Regional Science Centre Pilikula 
Mangalore 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 55 
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Registration of Marriages 
(Deb. 2, Vol. XXX, 19-11-2007) 
Co~ IS9-OO 

Reloc;ation of Anganwadi ~entrcS' 
(Deb. 2, Vol. XXX, 1'9-11-2007) 
Col. 111-12 

Remote Area Rail Sampark Yojana 
T (Deb. -I, Vol. XXX, 1 S-II-2007) 
Co1.163~ 

Study on Himalayan GlaCiology 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.4S-46 

..... k.Force on Civic Needs to Minority 
Community 
(Deb. I, Vol. XXX, I S-II-2007) 
Col 173-74 

Terrorist Threat to Kamataka 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 343-44 

Reservation Policy in VOsINGOs 
(Deb. I, Vol. XXX, IS-Il-2007) TimelyClearancetoPowerProjects 
CoJ.91-92 (Deb. II, Vol. XXXI. 30-11-2007) 

CoJ.439 
Review of Rural Development 

(Deb. 6, Vol. XXX. 23-11-2007) 
Co1.2S8-S9 

Royalty Rates 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 132 

SAARC Home Ministers Conference 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 240-41 

Setting up of Institutional Mechanism to 
Procure International Energy Deals 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 136-38 

Setting up of Low-Cost Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 43 

Shortage of Manpower in Courts 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.IS4-S6 

Sound and Light Shows 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.204-OS 

Steel Pricing Policy 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 302-03 

Strenatheninl of ~sh CollclO. 
(Deb. 4', Vol. XXX, 21-11-2007) 
Col. 297-98 

Ultra Mega Power Projects 
(Deb. 17, Vol. XXXI, 07-12·2007) 
COI.IS7-S8 

Utilisation Certificate 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 100-101 

White Paper on Availability of Water 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 326 

Sardinha, Shrl Francisco 
Need to expedite the survey work for 

upgradation of National Highway 
No. 17 in Goa (MUR 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
COl.S21 

Sarma, Dr. Arun Kumar 
Air Service and Training Institute in NER 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.211-12 

Allocation for North East 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 106-08 

Anti-Dowry Laws 
(Deb. 17, Vol. XXXI, 07-12-2007) 
C01.2S7-S8 

Auction Price ofTet 
(Dcb. 3, Vol. XXX, 20-11-2007) 
Col. 417-18 
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Blockage ofNagaon-Juria-Balikitia Road 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 84-8S 

Flood Control in Assam due to Dikrona 
River 
(Deb. 6, Vol. XXX, 23-1 ]-2007) 

Boundary Dispute CoI.114-IS 
(Deb. 8, Vol. XXX, 27-11-2007) GlobalWarmina 
Col. ]S8-S9 (Deb. 4, Vol. XXX, 2]-] ]-2007) 

. By-Passes along NH-S2 and NH-37 Col. 534 . 
(Deb. IS, Vol. XXXI, OS~12-2007) Indo-US Nuclear Agreement (DUR 193) 
Col. 89-90 (Deb. 9, Vol. XXX, 28-11-2007) 

Closure of Tea Gardens Col. 555-51 
(Deb. 2, Vol. XXX, 19-]]-2007) Legislation of HI VIA IDS 
Col. 23S-36 (Deb. IS, Vol. XXXI, 05-12-2007) 

Commissioning of Gas Cracker Projects 
by BCPL 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 134-36 

Construction of Bridge Over Brahmaputra 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 482-83 

Decn Dayal Hathkaraha Protsahan Yojana 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 34243 

Destruction Caused by Wild Animals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 13940 

Development ofDibrugarh Airport 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.3S3-S4 

Eleventh Plan Proposal ofNEC 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 293-94 

Entrepreneurship Development 
Programme under SIS) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 379-82 

Erosion due to diversion from 
Brahmaputra Channels 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.1l3-1S 

Expansion, Modernisation and 
Diversitlcatlon ofRetlneries in Assam 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Cot: 249-S1 

Col.2S3-SS 
National Bamboo Mission 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 278-80 

Need to give financial assistance under a 
Special Central Scheme to non-
commercial Public Educational Institutes 
in Assam (MUR 377) 
(Deb. S, Vol. XXX, 22-lt-2007) 
Col. 334-3S 

Need to undertake the flood c:ontrol 
measures to minimize the damage 
caused by river Brahmaputra in Assam 
(MUR377) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
COl.S3S 

Non-Utilization of Sanctioned 
Development Funds 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 24041 

Occupation of Land by Army 
(Deb. 7, Vol. XXX, 26-11-2007) 
COI.SS 

Polluting City 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 149-50 

Population of Wild Elephant 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 330 
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Production of Crude Oil and Natural Gas 
in Assam 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoJ.275·78 

Production of Gas in Assam 
(Deb. 16, Vol. XXXI, 06·12·2007) 
Co1.1S2·54 

Proposal under JNNURM from Assam 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoJ.453·54 

PSUs in North Eastern Region 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 278·79 

Updation of National Register of Citizens 
(Deb. 3, Vol. XXX, 20·11-2007) 
Col. 240 

Urban Infrastructure Project in North East 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 324-25 

Viability Status ofUnits Under BVFCL and 
APL 
(Deb. 10, Vol. XXX, 29·11-2007) 
Col. 132-33 

Saroj, Shri D.P. 
Doordarshan Building 

(Deb. 8, Vol. XXX, 27-11-2007) 
Restructuring ofNEC Col. 113-14 

(Deb. 4, Vol. XXX, 21-11-2007) Satheedevl,ShrimatIP. 
Col. 340-50 

Shukla Commission Report on NE Region 
(Deb. IS, Vol. XXXI, 05-12-i007) 
Col. 169-70 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 491-92 

Slow in Implementation of North East 
Industrial and Investment Promotion 
Policy, 2007 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 125-27 

Special Package for North-Eastern Region 
(Deb. 4, Vol. XXX, 21-11·2007) 
CoJ.565-67 

T. V. Coverage in Tribal Areas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 304005 

Talks with Militant Organisations in NE 
Region 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 369·70 

Artificial Scarcity of LPG 
(Deb. 10, Vol. XXX, 29-11·2007) 
Col. 133 

Delay/Cancellations of AI Flights 
(Deb.· 10, Vol. XXX, 29-11-2007) 
Col. 352-53 

Frauds in Regional Rural Banks 
(Deb. II. Vol. XXXI. 30- t 1·2007) 
Col. 459 

Investment of Profit within Country by 
Foreign Banks and Companies 
(Deb. II, Vol. XXXI, 30-11·2007) 
Col. lSI 

. Need to construct a new bridge at 
Dharmadam-MuzhappiJangad on N .H.-
17 in Kannur district, Kerala (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 761-62 

Need to expedite the construction of 
Thalassery-Mahe Bye pass in Kerala 
(MUR377) 
(Deb. 8, Vol. XXX. 27-11·2007) 
CoUl3 

Review ofThermal Power Plants 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 256-344 
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Setting up of a National Marine Police I Rajiv Gandhi Institute of Petroleum 
Academy Technology Bill, 2007~onsid. & Pass. 
(Deb. 8, Vol. XXX, 27-11-2007) (Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 170 Col. 523-25 

Satpathy, Shrl 1Ithalata 
AIIMS-Type Super Speciality Hospitals 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 55-58 

Armed Forces Medical College in Orissa 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 239 

Benches of High Court of Orissa at 
Sambalpur and MayurbhanJ 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 115 

Dilapidated Condition ofNH in Orissa 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 294-95 

Diversion of Funds Meant, for Rural Job 
Scheme 
(Deb. 6, Vol. XXX, 23-11-2(07) 
Col. 298-99 

Expansion and Modernisation of Plants 
and Mines by SAIL 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 293-94 

Exploration in Mahanadi Basin of Orissa 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 87-90 

Indo-US Nuclear Agreement (DUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 568-70 

Naxal Affected Districts in Orissa 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 463-65 

Opening of New Fashion and Textile 
Technology Institutes 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 324-2S 

Procurement of Rice 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 77-83 

Revival ofClosed/Sick Fertilizer Units 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 13942 

RaJW 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 163-74 

Setting Up of Atomic Power Plants 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 369-70 

Setting up of Information Technology 
Institute 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 77-78 

Setting Up of Ultra Mega Power Projects 
(Deb. '6, Vol. XXX, 23-11-2007) 
Col. 71-72 

Satyanarayana, Shri·Sarvey 

Production of Steel 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 116-17 

Scindia, Shrl Jyotiradltya M. 

AamAadmi Beema Yojana 
(Deb. 6, Vol. X~X, 23-11-2007) 
Col. 262 

Agricultural Growth 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 419-20 

Atomic Power Plants in Tarapur 
(Deb. 9, Vol. XXX, 28-11.2001) 
Col. 143-44 

Border Dispute between India and China 
(Deb. 4, Vol. XXX, ~ 1-11·2007) 
Col. 309-10 

Committee on Land Reforms 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 84 
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Computer Aided Learning Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 60-61 

Decline in Agricultural Production 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 99 

Decline in Poverty in South Asian Region 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 156 

Declininglndu8trial Growth 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 219-22 

Declining Regular Posts 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 262 

Dossier on Terrorism in Jammu and 
Kashmir 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 285-86 

Drought Conditions in Some Districts 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 17 

GOP ofBimaru States 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.I04'()8 

Import ofCompone·'t for Bilaspur Power 
Project 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 398-99 

Plan for Improving Infrastructure 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 289-90 

Reconstitution of UN Security Council 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 272-7) 

Reduction of Greenhouse Gas Emission 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoJ.257-58 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 93-99 

Rules for Foreign Institutional Investors 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 163-64 

Setting up of a Refinery in Turkey by IOC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 160 

Setting Up of an Accident Data Base 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 384-85 

Setting up of Low-Cost Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 4046 

Setting up of Small Airports 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 228 

Indo-China Border Talks Target for Elementary Education 
(Deb. 4, Vol. XXX, 21-11-2007) (Deb. 8, Vol. XXX, 27-11-2007) 
Col. 509-10 Col. 281-82 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 44149 

Inflation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 273-7S 

Measures to Check Depletion of .Ozone 
Layer 
(Deb. 15, Vol. XXXI,. 05-12-2007) 
Cel.237 

Theft of Explosives 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.310-ll 

Urban Transport 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 228-29 

Visit of US Business Delegation 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 161-62 
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Seal, Shri Sudhangshu 
Demands for Supplementary Grants 

(General)-2007-08 and 
Demands for Excess Grants (General)-

200S-06 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 395-97 

Demands for Supplementary Grants 
(Railways) -2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Dc:b. 10, Vol. XXX, 29-11-2007) 
Col. 524-27 

Need to include Khadi and ViJ 
Industries Commission and Indian 
Coffee Board in the terms of reference 
of Sixth Central Pay Commission 
(MUR377) 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 321 

Senthll, Dr. R. 
All India Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. & Pass. 
(Deb. 5. Vol. XXX, 22-11-2007) 
Col. 405-07 

Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2007 (Amendment of 
the Schedule) by Dr. R. Senthil-Int. 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col.S73 

Demands for Supplementary Grants 
(Railways) -2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 552-53 

Diversion of Foodgrains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 497-S00 I 

Effective Functioning of Local-Self 
Government· 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.361-63 

Language of Entrance Examinations 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 29-30 

Motor Vehicles (Amendment) Bill, 2007 
(Amendment of Section 129) by Dr. R. 
Senthil-Int. 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 572 

Need to review the serving ·of alcohol in 
domestic flights in the country 
(MUR377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 517 

Oil Security 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 18-24 

Pending Petitions 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col.18S 

Review of Po I ice Act 
(Deb. 3,. Vol. XXX, 20-11~2007) 
Co1.311-13 

Uniform Syllabus in Educational 
Institutions 
(Deb. B, Vol. XXX, 27-11-2007) 
Col. 24-28 

Shaheen, Shrl Abdul Rashid 
Allocation and release of funds for 

Minority Concentration Districts 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 291 

Basic Services to Urban Poor 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 144-46 

Condition of Widows and Abandoned' 
Women 
(Deb. \I, Vol. XXXI, 30-11-1007) 
Col. 115-16 
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DeIllUd. for Supplementary Grants 
(RaUways)-2007-O. and Resolution 
Re: Approval ofRecornmendations in 
Sixth bport of Railway Convention 

. emn_(2004) 
(Deb. 10, Vol. XXX, 29-))-2001) 
CoL~ 

·~fioom U .... audlndUS1rial Waste 
(Deb. JJ, Vol. XXXI, 30-11-2001) 
CoL24'~S2 

.iIpIOJatioRofMmerals 
(Deb. 8, Vol. XXX, 21':) ~-2001) 
CoLJ04'()S 

Forest Fire Contro) Device 
(Deb; 4, Vol. XXX. 21-11-2007) 
CoL 264-65 

Funds· 8anetioned for Advertisement 
'(Deb; I, Vol. XXX, 27-11-2007) 
Cot~ 

Investment by Multinational Pharma 
Companies 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. ISO 

Jail Reforms 
(Deb. 8, Vol. XXX, 27-11-2001) 
CoL 110-27 

Land_lides/Snow Avalanches in the 
Country 
(Deb. 8, Vol. XXX. 27-) 1-2007) 
Col.·)03-04 

Mobile Number Portability 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.3SI-S2 

National Institute for Micro, Small and 
~ Enterprise . 
(Deb. 14. Vol. XXXI, 04-)2-2007) 
CoL"241-42 

,.....:Judicial CoUDcil 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 223 

Need for harmonious functioning ofthret 
orpRS ofStato-LegisJature, Judiciary 
and Executive (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 625-28 

Need to extend the construction of' 
Udhampur-Baramulla railway line to 
Kupwara in Jammu and Kashmir 
(MUR377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoJ.525-26 

New Scheme for Deserted Indian Women 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 83-86 

Non-Submission of Utilization Certificate 
byNGOs 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 146-47 . 

Proposals for Jammu and Kashmir for 
Welfare of Fishermen 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 289-92 

Reimbursement of Security Related 
Expenditure 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 64-66 

Review of Functioning of IIMs 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 254-55 

Revival ofHMT Watches Limited 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 215-16 

Routes of Low Cost Domestic Airlines 
(Deb. 16, ~ol. XXXI, 06-12-2007), 
Col. 134 

Running of Garib Rath Train between 
Delhi and JanvnulUdhampur . , , 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 102 

Sashutra Scoma Bal Bill, 2007~onsid. 
8L Pass. 
(Deb. 12, Vol. XXXI, 01-.12-2007) 
Col. 55 
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Shortaae of Food8l'Una 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 201-02 

• Simplification of Medical R.eimbursement 
Rules 
(Deb. 4, Vol. XXX, 21-11-2007) 
C01.36S~ 

Udhampur-Baramulla Rail Line 
(Deb. 16, Vol. XXXI, 06-12-2007) 
COI.2S4-SS 

Utilisation of Excess Water trom Nepal 
(Deb. 7, Vol. XXX, '26-11-2007) 
COI.3S6-S7 

Wine and Beer on the Domestic Flights 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. SI 

Sliallendn Kumar. Sbrl 
AdditionlExclusion of Medicines fi'om the 

List of Controlled Medicines 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 7-8 

Administrative and Legal Right to ST 
Commission 

Bl'IDCbes of51081 
(Deb. 17, Vol. XXXI, 07-12~2007) 
Col. 22 

Cases Registered with NHRC 
(Deb. 8, Vol. XXX, 27-11 .. 2007) 
CoL 21 

Commercial Pilot Training to SC/ST 
Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
COI.204-OS 

Demands for Supplementary Orant. 
(General), 2007-08 and Dem8IIdt for 
Excess Grants (General}-200S-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 397-98 

DeRl~ds for, Supplementary Orant. 
(Railways) 2007"()81Dd R.esolution Re: 
Approval ofRecommcndadona in Sixdl 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 463-66 

(D~b. 11, Vol. XXXI, 30-11-2007) Election of Student Unjon 
Col.4SS-S6 (Deb. 3, Vol. XXX, 20-11-2007) 

Air Services from Allahabad Col. 171-72 
(Deb. 10, yol. XXX, 29-11-2007) Export Growth Rate 
Col. 129 (Deb. 14, Vol. XXXI, 04.12-2007) 

All India Institute of Medical Sciences and Col. 216-17 
the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. & Pass. 
(Deb. S, Vol. XXX, 22-11-2007)' 
Col. 39S-99 

.. Appointment ofSe Lecturers 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 148 

Averap Number of Working Days under 
NREGS 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 170-73 

Export of Food Producta 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 435-37 

Formulation of New Policy on H" 
Education ; 
(Deb. 14, Vol. XXXI, 04-12...;2007) 
Col. 177-78 

Free admission and Scholarship CD SClST 
Students 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 249 
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Free and Compulsory education upto 
Hialler Secondary Level by Shri Ram' 
Kripal Yadav (Res.) 

Progress under Sarva Shiksha Abhiyan 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 241-43 

'(Deb. 6, Vol. XXX, 23-11-2007) 
Col 530-32 

Hoarding in Govt. Colonies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 270 

Illegal Mining oflron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 32 

Indian Boilers (Amendment) Bill, 2007-
Contd. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 561-63 

Integrated Child Development Services 
Scheme 
(Deb. JJ, Vol. XXXI, 30-11-2007) 
Col. 6 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007-Consid, & 
Pass. 
(Deb. IS, Vol. XXX1, 05-12-2007) 
Col. 521-23 

NCC Training in Educational Institutions 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col 299-300 

Need to open Kendriya Vidyalayas in 
district Kaushambi, Uttar Pradesh 
(MUR377)' 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 534 

Non-payment ofWagcl under NREGS 
(Dcb.-Il, Vol. XXXI, 07-12-2007) 
Col. 72-1 10 

Packagc for Sugar 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 175 

Payment to Employees of Mini-
Anpnwadi Centres 
(Deb. 6, Vol. XXX, 23-11-2007) 
COl. 292-93 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007-Consid. & Pass. 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 521-23 

Registration of Births and Deaths 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 360-61 

Salary to Teachers 
(Deb. 14, Voi'. XXXI, 04-12-2007) 
Col. 98-99 

Sashastra Seema Bal Bill, 2007-Consid. 
& Pass. 
(Deb. 12, Vol. XXXI, OJ ·12-2007) 
Col. 48-50 

Situation arising out offall in the level of 
ground water, resulting in scarcity of 
water in the country particularly in rural 
areas and steps taken by the 
Government in this regard (CA) 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 14-15 

Status of Scheduled Castes to Scheduled 
Tribes 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 92 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bill, 2007-Consid. & Pass. 
(Deb. 8, Vol. XXX, 27-1 1-2007) 
Col. 584-S7 

Telecom Tariff Rates 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 57-58 

Violation of Norms by Private Power 
Distribution Companies 
(Deb. 6, Vo •. XXX, 23-11-2007) 
Col. 1 79-S0 
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Withdrawal of Amount by Cheques 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 194 

Sharma, Shri Madan La) 

Adult Education 
(Deb. 3, Vol. XXX, 20-11-2007) 

Works under Central Housing Scheme Col. 387-91 
(Deb. 17, Vol. XXXI, 07-12-2007) Agricultural Growth Rate 
Col. 281-83 (Deb. 13, Vol. XXXI, 03-12-2007) 

World Bank Assisted Project under TSC Col. 97-98 
(Deb. II, VOl. XXXI, 30-11-2007) Allotment of Defence Land. for 
Col. 457' Commercial use 

Shakya, Shrl Ra&huraJ SlnSh (Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 428 

Need to ensure availability offertilizcr to 
fanners in Uttar Pradesh (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 386 

Need to ensure regular supply of power 
from NTfC Diviyapur to the fanners of 
District Auriya, Uttar Pradesh 
(MUR377) 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 525-26 

Need to shift the railway gate at Basrai in 
Etawah, Uttar Pradesh (MUR 377) 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 548 

Sharma, Dr. An-ind 
Concessional Treatment to Poor and BPL 

Persons 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 154-55 

Ingredients Permitted in Beverages 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 127-28 

Limits on use of Pesticides 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 222-23 

Sharma, Shri Anand 
Non-issuance of visas and passports to 

Indians living abroad (HAH 
Discussion) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 582-87 

Blackmarketina of Kerosene 
(Deb. 10, Vol. XXX, 29-lJ -2007) 
Col. 171-73 

Centrally Sponsored Schemes for 
Agricultural Development 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 412-13 

Child Labour in Carpet and Glass Industry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 60-61 

Decline in Sex Ratio 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 513-22 

Difference in Retail and Wholesale Price 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 346-S0 

Emergency Landing due to Technical 
Snags 
(Deb·. 5, Vol. XXX, 22-11-2007) 
Col. 137 

Employment for Women in SSI Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 40-52 

Evaluation of Drug Policy and Pric~ 
Controlling Mechanism 1 
(Deb:. 5, Vol. XXX, 22-11-2007)' 
Col. 203.()4 

Facilities/Services at the Metropoli~ 
Airports ' 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 320-23 
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Female Workers in Coal Sector 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 179-82 

Food Management 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 347-48 

Global Trade in Seeds 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 33-34 

Grants to NGOs for Eradication of Cancer 
and AIDS 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 270-71 

Improvement of NH in J&K and 
Pondicherry 
(Deb. is, Vol. XXXI, 05-12-2007) 
Col. 79-84 

Industry Status to the Tourism 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 249-50 

Khadi Sales Outlets 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 231-33 

Loss Making Public Sector Undertakings 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 4-29 

Miaration of Rural Youth 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 318-23 

Need to conduct a special recruitment drive 
in Akhnoor, Jammu and Kashmir for 
recruitment of youths in Defence and 
Para Mitttary Forces (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 520 

Packa8e for Cottage Industry 
(Deb. 3; Vol. XXX, 20-11-2007) 
Col. 45-52 

Production of Cotton 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 391-92 

Quality Product ofKVIC 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 394-95 

Rural Employment Generation Programme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 156-59 

Safety Measure in Mines 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 248-53 

Signals which have outlived their Lives 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 158-59 

Storage and Transit Losses 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 397-401 

Technological Obsolescence in Textile 
Sector 
(Deb. 7, Vol. X~X, 26-11-2007) 
Col. 190-91 

Transfer ofEPF Sluu'e 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 271-72 

Unauthorised Constructions in the 
Airport Areas 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 3-4 

Shivajlrao, Shri Adhalrao Patil 
Agricultural Policies 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 459-61 

Assessment of Rural Development 
Programmes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 197 

Awards under NREGS 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 361-62 

City Gas Distribution Networks 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col.l~1 
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Collection of Funds for Afforestation 
(Deb. 15, Vol. XXXI, OS-12-2007) 
Col. 133-34 

Committee on Economic Backwardness of 
OBCs 
(Deb. I, Vol. XXX, 1S-11-2007) 
Col. 83 

Containers of Waste Oil Lying in Ports 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 33S-36 

Credit Availability to Small Scale Industries 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 143-44 

Decline in Export of Textiles 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 66-67 

Drop Out Rate 
(Deb. 14; Vol. XXXI, 04-12-2007) 
C01.4S7~2 

Drop Out Rate among Girls 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 401-02 

Effects of Interest Rate on Economy 
(Deb. 11, Vol. XXXI, 30-11-2007) 
CoI.41S-17 

Egg Scam in Armed Forces 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 396-97 

Eradication of Child Labour 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 247-48 

Excellence Awards 
(Deb. 10, Vol. XXX, 29-11-2007) 

Decline in Sex Ratio Col. 310-1 I 
(Deb. 6, Vol. XXX, 23-11-2007) ExtensionofNREGS 
Col. 396-97 . (Deb. 2, Vol. XXX, 19-11-2007) 

Definition of Forest 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 126 

Delays in Project at MOL 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 307 

Development in Railways 
(Deb. 5, Vol. XXX, 22~ 11-2007) 
Col. 178-79 

Development of Group Housing and 
Commercial Projects by the Railways 
(Deb. 16, Vol. XXX I, 06-12-2007) 
Col. 196 

Deve,19pment of Tourism 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 131-32 

Distribution of Kerosene 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 100-02 

Domestic Violence Act 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 257 

Col. 115-16 
Foreign Assistance for Rural Development 

Schemes 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 87-96 

Forward Trading of Refinery Products 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 226 

Fuel Efficiency Norms for Automotive 
Sector 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 125-26 

Funds Collected from Coal India Limited 
Employees for Prime Minister's Relief 
Fund 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.511-13 

Gender Gap 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.210 

Greenfield A irports Policy 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 11-18 
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Guidelines for Creating Wildlife Habitats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 42-48 

Housing Schemes for Rural Landless 
Labour 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 164-65 

Implementation of Rural Development 
Project by NABARD 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 132-34 

Import of Wheat 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 159-61 

Inclusion of Waste Management in 
School Curriculum 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 239-40 

Infertility in Women 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 584-85 

International Co-operation on Fake 
Currency 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 180-83 

Mining policy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 141-43 / 

Misappropriation of Funds under Total 
Sanitation Campaign 
(Deb. ~, Vol. XXX, 19-11-2007) 
Co1.2i-30 

Mqbile Signals 
/" (Deb. 2. Vol. XXX, 19-11-2007) 

Col. 347-48 
MSPofRice 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 65-66 

National Family and Health Survey-3 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 307-09 

National Floor Level Minimum Wages 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 225-26 

National Literacy Mission 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 280-83 

New Atomic Energy Research Centre 
(Deb. 15, Vol. XXXI. 05-12-2007) 
Col. 12 

Investment in Research and Development 
(Deb. IS, Vol. XXXI, 05-12-2007) New Cargo Hubs 
Col. 227-28 (Deb. I, Vol. XXX, 15-11-2007) 

Joint dovelopment of futuristic Combat 
Aircraft 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 338-39 

Laying of New Railway Line through 
Public-Private Partnership 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 294-95 

Maternal Mortality Rate 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 186-90 

Mega Projects 
(Deb. IS, Vol. XXXI, 05-12-2007~ 
Col. 244-50 

Col. 153-54 
New Coal Distribution Policy 

(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 226-28 

New Guidelines for Adoption of Child 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 437-39 

Nodal Department for Urban Transport 
and Planning by States 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 224 

Oil Imports 
(Deb. 10, Vol. XXX, 29-11-2007~ 

. Col. 321-23 . 
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Patent on Ayurvedic Medicines 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 63-64 

Preferential Trade Agreement 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 186-87 

Preservation of Minor Languages 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 401-02 

Prices of Chemical Fertilizers 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 143-45 

Prices of Pharmaceutical Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 137-38 

Quality Education in Colleges 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.216 

Re-Development of Mumbai High by 
ONGC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 235 

Regularisation of Unauthorised Colonies 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 318-20 

Regulatory Regime for Wetlands 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 31 1-20 

Relief and Incidental Action Regarding 
Rate Victims 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 367 

Review Qf Legislation regarding Women 
and Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 264-66 

Revival of Sick PSUs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 131-44 

Road Transport Act 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 101-02 

Schools without Buildings 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 405 

Scraping State Level Common Entrance 
Tests 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 111-12 

Serving of Sub-Standard Food under 
Mid-Day Meal Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 233-36 

Setting up of Institutes of Science 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 323 

Shifting of Education from Concurrent List 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 452 

Shortage of Skilled Manpower in Textile 
Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 346-47 

Supply of Gas to Power Projects 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 227-28 

Swasthya Bima Yojana for Unorganised 
Workers 
(Deb. 7, Vo I. X XX, 26-11-2007) 
Col. 253-56 

Transportation of Agriculture Products 
through Rail Network 
(Deb. 5, Vol. XXX, 2~- i 1-2007) 
Col. 277-78 

Upgradation of Small Airports 
(Deb. 1, Vol. XXX, 105-11-2007) 
Col. 159-60 

Utilisation of Funds by the Panchayats 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 228-30 

Value of Equities Acquired through PNS 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.417-19 
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Shlvanna, Shri M. 
6th Pay Commission 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 79-81 

Airbus Engineering and Training Centre 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 294 

Bangalore Metro Project 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 138-39 

Banneraghana Biological Park 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 107 

Boundary Dispute 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. IS8-59 

Compensation Package regard ing 
Bangalore Metro Rail 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 153-54 

Corporate Sector in Retail Business 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.8S-86 

Delay in Bangalore Metro Rail Project 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 113 

Delay in Four Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 14546 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General)--200S-06 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col. 402-06 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 591-93 

Export of Onions 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 14 

flow offlights in Bangalore Airport 
(Deb. t 6. Vol. XXXI. 06- t 2-2007) 
Col. 270 

Grants for development of Tamil and 
Kannada LanJUqes 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 251 

Import of Wheat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 159-61 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. S28 

Lifting of Ban on Rice Export 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 173-76 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007~onlid. &: 
Pass. 
(Deb. 15, Vol. XXXI, OS-12-2007) 
COI.S29-30 

Market Focussed Website 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.215-16 

Modular Kitchens in the Trains 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 329-31 

Need to confer the status of a classical 
language to Kannada(MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 382-83 

New Railway Line between SatyaInIftIla 
and Bangalore 
(Deb. 16. Vol. XXXI, 06-12-2001) 
Col. 242 

Passenger Train between Banplore and 
Manplore 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col; 78-79 
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Production and Demand of Various I Black Marketing of LPG 
VarieticsofSilk (Deb. 5, Vol. XXX, 22-11-2007) 
(Deb. 13, Vol. XXXI, 03-12-2007) Col. 157-59 
Col. 226-34 

Rail Connectivity of Mysore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 111-12 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 93-99 

Sugarcane Prices 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 95 

Third RailwayT~rminal to Connect 
Bangalore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 175 

Touch Screen Terminals at the Railway 
Stations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 197-98 

UN Convention against Corruption 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 199-201 

Shiwankar, Prof. Mahadeorao 

Absorption of D~putationists 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 254-55 

AccidentslDerailmentlFire in Trains 
(Deb. I, Vol. XXX, 15-11-2007) 

. Col.63-82 
Agro Climatic Zones 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 189-90 

Allocation of Funds under Rural 
Development Schemes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 92-96 

Anti National Activities at Religious Places 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 428-29 

Central Sponsored Scheme 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 118 

Comprehensive Advertisement Policy 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 370-71 

Crime Rates in Metro Cities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 57-59 

Development of Agro and Rural 
Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 159.60 

Displacement of Tribals 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 309 

Dissemination of Indian Art and Culture 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 158-59 

Dues Outstanding against State 
Governments 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 269-70 

Employment Opportunities in Agricultural 
Sector . 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 58-59 

Encroachment of Defence Lands 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.3S4-55 

Encroachment on Railway Land 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 197-98 

Export of Textile/Garments 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 183-88 

Export-Import 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 278-79 
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Fake Degree 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.415-16 

Fire Incidents in Ordnance Depots 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 332-33 

Foodgrain Policy 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 198 

Funds Provided to NOOs through 
Centrally Sponsored Schemes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 126-27 

Hike in Cement Price 
• (Deb. 3, Vol. XXX, 20-11-2007) 

Col. 454-57 

Improvement in Customer Services 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 275-80 

Infrastructure in Schools 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 270-71 

Killing of own Colleague by Personnel of 
PMF 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 477-79 

Loan for Self-employment 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 387-92 

Loss Suffered by Indian Airlines 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 169 

Modernisation of Airports 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. \08-28 

Money Order Service 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 284-85 

Need to provide adequate compensation 
to the farmers of Nag pur whose land is 

being acquired for setting up of Special 
Economic Zone (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 523 

Need to start production of Coal in Besur 
and Nanded units of Western Coal 
Fields Limited in Maharashtra 
(MUR377) 
·(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 385 

Poor Quality Foodgrains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 191-93 

Prices of Agro Products 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 202-03 

Procedure for Filling up Post of Director 
inDDA 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 275 

Promotion of Homeopathy 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.2S0-SI 

Promotion of Tourism 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 252-53 

Recruitment Rules in DDA 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 268-69 

Revival of Sick PSUs 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 131-44 

Rice Export Policy 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 392-93 

Rotten Foodgrains 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 241-42 

Rural Electrification 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 147-52 
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Safety Arrangements in Coal Mines 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 230-34 

School without Blackboards 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 350-53 

Share of Small Scale Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 6-27 

Signals which have outlived their Lives 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 158-59 

Simplification of Process of Grant of 
Environmental Clearance 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 593-94 

Study regarding Utilisation of Funds 
under Rural Development Schemes 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 118-20 

Uniform Rate of Drugs 
(Deb. 5, Vol. XXX, 22- I 1-2007) 
Col. 223-24 

Upgradation of Safety at Nuclear Power 
Plants 
(Deb. 4, Vol. XXX, 2 I -11-2007) 
Col. 363-64 

Utilization of Fund under Abolition of 
ChHd Labour Programme 
(Deb. 2, Vol. XXX~ 19-11-2007) 
Col. 452-56 

Voters Identity Card 
(Deb. 2, Vol. XXX, 19- 11-2007) 
Col. 24-28 

World Bank Assistance for Afforestation 
Programme 
(Deb. 9, Vol. XXX, 28- I 1-2007) 
Col. 127-29 

Shukla, Shrimati Karuoa 
Employment Opportunities for Women 

(Deb. 13, Voi. XXXI, 03-12-2007) 
Col. 7-8 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007---Consid. & 
Passed 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 516-18 

Siddeswara, Shrl G. M. 

Achievements of National Knowledge 
Commission 
(Deb. IS, Vol. XXXI, 05- I 2-2007) 
Col. 195-96 

Air Services from Karnataka 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 177-78 

.Amalgamation/Closure of Banks 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 414 

Balika Sainridhi Yojana . 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 102 

Bio-Mass in Rice Mills 
(Deb. 6, Vol. XXX, 23-1 1-2007) 
Col. 237 

Central Institute for Fishery Technology 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 434 

Commercial Banking Network in Rural 
Areas 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 357-58 

Complaints regarding Irregularities in 
Telecom Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 217 

Cost of Cotton Products 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 276-78 

Credit Flow in Small Scale Industries 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 405-07 

Crisis in Mid-day Meal Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 188-92 
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De-reservation ofSSI items 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 236-37 

Declining Industrial Growth 
(Deb. 8, Vol." XXX, 27-11-2007) 
Col. 219-22 

Demand and Supply of Supporting 
Equipment for Handicapped Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col.IS7 

Employment Opportunities in 
Unorganised and Organised Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col.4JS-J6 

Encouragement of Railway Siding to 
Industrial Units 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 82 

Enhancement of Assistance for 
Modernisation of Police 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 134-35 

Environmental Degradation 
(Deb. IS, Vol. XXXI, 0.5-12-2007) 
Col. 166-67 

Establishment of Postal Office 
(Deb. 2, Vol. XXX, 19-11-1007) 
Co 1.3 13 

Expansion and Development Plan for 
Telecom Services 
(Den. 7. Vol. XXX, 26-11-2007) 
Col. 214-31' 

Export dSpices 
(Deb. J. Voi XXX, 20-11-2007) 
Col. 138-40 

Family Welfar~' and Rural Health Schemes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 391-92 

Financial Assistance to the Cancer 
Affected Children 
(Deb. 4, Vol. XXX, 21-11-2007) I 
Col. 55 I-52 ! 

Fire Insurance 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 73 

Food Processing Industries in Karnataka 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 93-98 

Foreign Direct Investment in TV Channels 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 76-77 

Fund for Urban Slum Areas 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 189-96 

Funds for Higher Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 283-84 

Harihar Railway Station 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 57 

Indo-Pak Trade 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 341-44 

Infrastructure Projects 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 129-31 

Infrastructure Status for Coal Sector 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.510-I1 

Intercity Express between Hubli and 
Bangalore 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 199-200 

Iron and Iodine Deficiency Problem 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 283-84 

Loan to Farmers/Artisans 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 142-43 

Mobile Tower in Karnataka 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 207 
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Opening of Branches of Cooperative 
Banks 
(Deb. 17, Vol. XXXI, 07-!2-2007) 
Col. 134-35 

Outstanding Banking Activities in Rural 
Areas 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 378-79 .-. 

Passenger Traili between Harihar and 
Birur . 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 76-77 

Performance of Grain Bank Scheme 
(Deb. 13, Vot XXXI, 03-12-2007) 
Col. 67-70 

Prarambhik Shiksha Kosh 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 419-28 

Pre-paid Cards for Fuel 
(Deb. 16. Vol. XXXI. 06-12-2007) 
Col. 24243 

Procedure for Shooting of Films 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 221-22 

Rural Development Schemes for Women 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 196-97 

Rural Self Employment Scheme in the 
Eleventh Plan 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 158-59 

Setting up of Call Centres by the Railways 
(Deb. 16, Vol. XXXI, 06-)2-2007) 
Col. 293-94 

Shortage of Land in Delhi for Residential 
Purposes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 148 

Shortage ot"LPG 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 198-99 

Special Purpose Vehicle 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 113-14 

'Stoppage of Passenger Train at 
Huchhavvanchalli Village 
(Deb. 1. Vol. XXX. lS-11-2007) 

Proposal for Four Laning ofNH Col. 164 
(Deb. IS. Vol. XXXI. OS-12~2007) StrikesinPSBs 
CoI.SI-S2 (Deb. 2, Vol. XXX, 19-11-2007) 

Rate oflnterest on EPF Col. 11 0 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 62-63 Survey Regarding Cancer Disease 

(Deb. IS, Vol. XXXI, OS-12-2007) 
Re-structuring ofSEBs 

(Deb. 6, Vol. XXX, 23-1'1-2007) 
Col. 1-12 

Redefining Wealth Tax 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.Sl 

Reduction in Interest Rate on Loans to 
SHGs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 157-59 

ROBIRUB in KarnaIaka 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 139-40 

Col. 258-59 
Teachers Absenteeism 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 69 

Telecasting ofEdue&tionai Programmes by 
IGNOU 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 351-53 

Ticketing System in the Protected 
Monuments 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 261-90 
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Trade Fajr I Direct Rail Linkage Between Amritsar and 
(Deb. 3, Vol. XXX, 20-11-2007) Ferozpur 
Col. 261-76 (Deb. 5, Vol. XXX, 22-11-2007) 

Trained Pilots for Low Visibility Foggy Col. 142-43 
Conditions. Reforms in Banking Sector 
(Deb. S, Vol. XXX, 22- 11-2007) (Deb. 6, Vol. XXX, 23-11-2007) 
Col. 253-54 Col. 367-68 

Treatment for Cleft Lip Palate Defect 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.M 

Unhygienic Public Conveniences at 
Suburban Railway ·Stations 
(Deb. I, Vol. XXX, IS-II-2007) 
Col. lSI-52 

Upgradation of Chikkajajur Railway 
Station 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 326-27 

Upgradation of Medical Education and 
Teaching Skills ; 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 295-96 

Utilisation of Funds under SSA 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 406-12 

Water Crisis in Reserviors 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 372-74 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 200-01 

WithdrawalofBiometricATMs 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.163-M 

WLL Telephone Connections 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 310-11 

Sidbu, Sbrl Nlvjot Sh;:lb 
Declining Population ofTigcrs 

(Deb. 4, Vol. XXX, 21-11-2007) 
Co1.l61~ I 

Strengthening of Disaster Response 
Force 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 255 

Upgradation of Highways and Roads 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 271-78 

Sikdar, Shrimlti Jyotirmoyee 
Adolesc.:nt Education Programme 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. I 49-S4 

Pending Proposals under PMGSY 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 384-86 

Performance ,)fNational Level Monitors 
underPMGSY 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 458-59 

Publicity ofNREGS 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 169-70 

Utilisation Certificate under PMGSY 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 201-03 

Works and Monitoring under NREGS 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 250-52 

Slolh Deo, Shrlmlti Sinleetl Kumarl 

Adulteration in Petrol, Diesel and 
Kerosene 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 9-10 
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Allocation to Non-Governmental 
Organ isations 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 353-55 

Alternatives for Petrol and Diesel 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 64-66 

Benefits to Drought Prone Areas 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 189 

Capacity Utilisation of Ordnance 
Factories 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 258-64 

Cases Against Children 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 70 

Cases Deposited by CBI 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 116-18 

CBl Inquiry against Revenue Officers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 246-47 

Change in Consumer Laws 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 168-76 

Competitiveness of Textile Industry 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 337-39 

Computer Literacy in Rural Areas 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 375-80 

Construction Work on NH in Orissa 
(Deb . .4, Vol. XXX, 21-11-2007) 
Col. 280-81 

Contractual System 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 165 

Corrl'ption in DDA 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 44-46 

Disinvestment in Mining Industry 
(Deb. 14, Vol. XXXI, ()4-12-2007) 
Col. 432-33 

Fake Foreign Universities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 413 

Fee Structure in Private Schools 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 253 

Grant for Railway Project 
(Deb. 16, Vol. XXX}, 06-12-2007) 
Col. 158 

Guidelines on FDl 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 334-40 

High Charges by Private and Foreign 
Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 97-98 

Hike in Prices of Petroleum Products 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 254-55 

Illegal Mining offron Ore 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 27-38 

Implementation ofMPLAD Scheme 
(Deb. 4, Vol. XXX, 21-11.2007) 
Col. 486 

Import of Food Items without Prescribed 
Checks 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 266 

Jail Reforms 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 310·27 

Labour Courts and Tribunals 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 455-'6 

Loans to Weavers 
(Deb. 7, Vol. XXX, 26·11-2007) 
Col. 267-72 
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Manufacturing of Drugs 
(Deb. J 0, Vol. XXX, 29-1 1-2007) 
Col. 168-70 

Meters of Private Power Supply 
Companies 
(Deb. lJ .. Vol. XXXI, 30-lJ -2007) 
Col. 419-20 

Misuse of Export Oriented Units Scheme 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 193-94 

Modernisation of Postal Department 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 111-12 

National Commission for Women 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 224-28 

Need for harmoniOUS functioning of three 
organs of State i.e. Legislature, 
Judiciary and Executive (DUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 583-86 

Opening ofCNG Outlets 
(Deb. S, Vol. XXX, 22-11-2007) 
Co1.17S-76 

Reforms in Banking Sector 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 367-68 

Revenue from Advertisements 
(Deb. 10, Vol. XXX, 29-11-2007) 
C01.2S9-62 

Review in Functioning ofTRAI 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.233-35 

Review of Drinking Water Schemes 
(Deb. 17. Vol. XXXI, 07-12-2007) 
Col. 115-20 

Sale of High Grade Coal at Lower Prices 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 312 

Setting Up of Committee to Study Spread 
ofP/ague 
(Deb. 4, Vol. XXX, 21-11-2007) 
Co/.54J-44 

Slow Progress of Work under PMGSY 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 130-34 

Smuggling of Weapons 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 114-18 

Swindling of funds under Rural 
Development Schemes 
(Deb. II, Vol. XXXI. 30-11-2007) 
Co1.360-61 

T and D Losses 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 120-22 

Violation of Norms by Private Power 
Distribution Companies 
(Deb. 6. Vol. XXX, 23-11-2007) 
GoI.179-80 

Violation of Rail Tourist Agents Rules 
(Deb. 5, Vol. XXX, 22-11-2007) 
Co1.3S-38 

Widening ofNH in Orissa 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 1 17 

Singh, Chaudhary Bljendra 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 516-21 

Slagh, Chaudhary La) 

Organic Farming 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.2S 



NAME INDEX 509 

Rabi,and KharifDues 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 5 

Slnlh, Dr. Ralhuvansh Prasad 
Indira Gandhi National Old Age Pension 

Scheme (IGNOAPS) (StJ 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 494-96 

Land Acquisition (Amendment) BiI~ 2007-
Int. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 351 

Rehabilitation and Resettlement 
BiII,2007-lnt. 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 351-52 

Status of implementation of Components 
of Bharat Nirman relating to the 
Ministry of Rural Development (St.) 
(Deb. 8, Vol. XXX,.27-11-2007) 
Col. 467-72 

Status of National Rural Employment 
Guarantee Act (NREGA) (St.) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 460-67 

Slnlh, Dr. Ram Lakhan 
Need to undertake repair works ofN .H. 92 

between Gwalior and Bhogaon 
(MUR377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 384-85 

Sinlh, Shri Chandra Shushan 
Acquisition of Coking Coal Assets 

(Deb. I, Vol. XXX, IS-] 1-2007) 
Col. 46 

Allocation of Coal Blocks 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 107-08 

Allotment of Scarce Electromagnetic 
Spectrum 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 238 

Cadaveric Transplantations 
(Deb. ]5, Vol. XXXl, 05-]2-2007) 
Col. 198-99 

Committee for Fixing Menu and Tariff of 
Standard Meals 
(Deb. I, Vol. XXX, 15-] 1-2007) 
Col. ISS-56 

Committee on Land Reforms 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 14 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 177-78 

Handover of Institute to leAR 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 347 

Hike in Central Issue Price 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoL46S 

Import of Wheat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. ]59-61 

Inadequate Supply of Gas to Power Plants 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 120-21 

Infection in.Operation Theatres (OT) 
(Deb. 4, Vol. XXX, 21-1 ]-2007) 
CoI.3aS 

Infertility Drugs 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col.2S8-59 

Mining policy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 141-43 

National Commission for E"terprises in 
Unorganised Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 216-18 

National Rating System for Green 
Buildings 
(Deb. 11, Vol. XXXI. ~tH I-Z007) 
Col. 66-67 
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New Advertisement Policy 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 194-207 

Pending Court Cases 
(Deb. 2, Vol. XXX, 19-1 J -2007) 
Col. 3740 

Requirement of Funds for Airports/ 
Infrastructure 
(Deb. I, Vol. XXX, 15-11-2007) 
COl. 107-08 

Special Economic Zone Projects 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. I SO-S 1 

Swasthya Bima Yojana for Unor~anised 
Workers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.2S3-S6 

Upgradation of Air Services in Winter 
Holiday Season 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 49 

Singb, Shri Chandrabhan 
Awards to Tribal Students 

(Deb. 6, Vol. XXX, 23-1 1-2007) 
Col. 306·.07 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-)) -2007) 
CoI.-'21-23 

DwarkaCity 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 164-65 

Lands for Lilitpur·Singrauli Rail Line 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 24344 

Fending Lake Conservation Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
C01.2SS-56 

Protected Forest Land 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 14041 

Renovation of Ancient Forts and Temples 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 11-13 

RroVY . 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 77-86 

Telecom Services in Rural Areas 
(Deb. 2, Vol. XXX. 19- I 1-2007) 
Col. 233-35 

Singh, Shri Devwr.t 
Constitution (Amendment) Bill, 2007 by 

Shri Mohan Singh-Consid. and 
Withdrawn 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 584-87 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention' 
Committee (2004) 
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 539-40 

Pollution Control Equipment in Sponge 
Iron Industries 
(Deb. IS, Vol. XXXI, 05- I 2-2007) 
Col. 59 

Sashastra Seema Bal Bill, 2007--Consid. 
& Passed .. 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 57-59 

Singh, Shrl Gane.h 
Basic Numbers in Mobile Phones 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 200-01 

Closed Oil Depot of Indian Oil and Bharat 
Petroleum 
(Deb. 10, Vol. XXX, 29- I I-20M) 
Col. 162-63 
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Committee for Preservation of Life Forms 
(Deb. IS, VQI. XXXI, 05·12-2007) 
Col. 101 

Declaration of Assets 
(Deb. II, Vol. XXXI, 30-11-2007) 
Co1.214-I5 

Demands for Supplementary Grants 
(General), 2007-08 and Demands for 
Excess Grants (General), 2OOS-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 426-27 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution I 
Re: Approval of Recommendations 
in Sixth Report of Railway 
Convention Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 477-79 

Education Cess 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 186-88 . 

Food Parks 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 333-3S . 

Forest Cover in the Country 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 191-96 

Formulation of New Policy on Higher 
Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 177-78 

Indira Gandhi National Tribal University 
BiII,2oo7-Consid. 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 609-10 

Indo-Bulgaria Agreement on Atomic 
Energy 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.26S 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 562-63 

LimeStone 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 82-83 

Need to develop a 'Ram Path' connecting 
all the pilgrim places having an 
association with Lord Rama (MUR 377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
C01.3S3-54 

Need to undertake repair works on N.H. 7 
and N.H. 7S passing through Satna 
Parliamentary Constituency in 
Madhya Pradesh (MUR 377) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 383-84 

Old Age Pension through Post Office 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 165 

Opening of Gas Agencies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 243-44 

Over Bridge at Mehar Railway Crossing 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 94 

Policy for Allocation of Funds 
(Dcb. 9, Vol. XXX, 28· 11-2007) 
Col. 213-17 

Purchase of New Aircrafts 
(Dcb. 16, Vol. XXXI, 06-12-2007) 
Col. 49-S0 

Quality Education in Colleges 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.216 

Recognition to Medical Colleges 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 7 

Rehabilitation of Bonded Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 287-90 

Self Employment Credit Card Scheme 
(Deb. 7, Vol. XX):, 26-11-2007) 
Co1.3SS-56 
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Setting up of Auto Tracing Track 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 384 

Valuable Minerals in Forest Areas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 70 

Violation of Guidelines ofSGRY 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 32 

Sialb, Sbri~aaelb Pnlld 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. J 0, Vol. XXX, 29-11-2007) 
Col. 583-84 

Indian Boilers (Amendment) Bill, 2007-
Consid. and Passed 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 548-49 

Khajuraho Airport 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 89-90 

Sashastra Seema Bal Bill, 2007-Consid. 
& Passed 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 50-51 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amcndmert) Bifi. 2007---Cmsid. & Peed 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.5~-88 

SlnSb, Sbri Klrtl Vardhan 
Concession Scheme on Sale of 

De-controlled Fertilizers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 132-33 

Illiteracy Among Youth 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.417-18 

Opening of Retail Outlets of Drug 
Manufacturing Companies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 197 

Provision for Laptop to Students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 229-30 

Shortage of Skilled Manpower in Textile 
Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 346-47 

Survey regarding Cancer Disease 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 258-59 

Slnlh, Shrl Lakshman 
Challenge Paper Published by WTO 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 230-31 

Development and Societal Target for 
Corporate Sector 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 194 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-1 1-2007) 
CoI,528-33 

Industrial Corridor Projects 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 117-19 

Inter-State River Water Regulatory 
Authority Bill, 2007 by Shri Mohan 
Singh-Consid. and Withdrawn 
(Deb. 11, Vol. XXXI, 30-1 1-2007) 
Co1.597~ 

Need for Harmonious Functioning of three 
Organs of State-Legislature, Judiciary 
and Executive (OUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 614-20 

Trading of Electricity 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 142-43 
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Tropical Dry Forest 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Co1.14S-46 

Vocational isation of Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 339-40 

Singh, Shrl Manlk 
MisappropriaticJn of Funds in NTPC 

Power Projects 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 140-41 

Slnlh, Shri Moban 
6th Pay Commission 

(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 79-81 

Appreciation of Rupee 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.ISO-SI 

ASEAN Conference 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoI.J 12-15 

Broadcasting of Political Activities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 164-65 

Constitution (Amendment) Bill, 2007 
(Insertion of new Article 24A) by Shri 

Mohan Singh-Int. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 573 

Constitution (Amendment) Bill, 2007 by 
Shri Mohan Singh-Consid. and 
Withdrawn 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 593-94 

Criterion ofSupj.l!Y of Fertilizers 
(Deb. 10, V.:.1. XXX, 29-11-2007) 
Col. 46-51 

Dhariwal Mills 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 437-39 

Doordarshan Building 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 113-14 

Drought Conditions in Some Districts 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 19-20 

Filing of Property Return by Judges 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.68~9 

Foreign Investment in the Stock Market 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 59-61 

Guidelines for Creating Wildlife Habitats 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 45 

Indian Boilers (Amendment) Bill, 2007-
Consid. and Pass 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 546-48 

Inflation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 273-75 

Inter-State River Water Regulatory 
Authority Bill, 2007 by Shri Mohan 
Singh-Consid. and Withdrawn 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 595-97,610 

Medical Tourism 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 187 

Need for harmonious functioning of 
three organs of State-Legislature, 
Judiciary and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.S79-8S 

Need to re-open the closed unit of Fertilizer 
Corporation of India in Gorakhpur, 
Uttar Pradesh (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 333 
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Planning at Grass-Root Levels by the 
Panchayats 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 19 

Prime Minister's Visit to Russia 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 129 

Statutory Resolution Re: Approval of 
Proclamation by President in Relation 
to the State of Kamataka (Res.) 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.~22-24 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
&, Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 533-36 

Use of Subsidy by Fertilizers Producing 
Units 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 227 

Wages to Agricultural Labourers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 14 

Wine and Beer on the Domestic Flights 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 51 

Slnlh, Shri Prabhunath 
AdditionlExclusion of Medicines from the 

List of Controlled Medicines 
(Deb. 5, Vol. XXX, 22- II -2007) 
Col. 10 

Approval of the General Budget of 
Societies 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.4~2-S3 

Basic Amenities in Schools 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col 157 

Cases of Unauthorised Construction 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.115 

Cases Registered against Blueline Buses 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 324-25 

Collection of Interest free Loan from 
Students 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co/. 331-32 

Committee on Petitions-35th and 36th 
Reports-Presented 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.3S7-58 

Contribution made by NOOs 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 218-20 

Development of Airports in the Country 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 167-76 

Diagnostic Facilities in Safdarjung 
Hospital 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.137-3~ 

Encroachment on Railway Land 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 34 

Four-Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-200!) 
Col. 49-S0 

Functioning ofTata Sky 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 280-81 

Grain Export Scam 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 138-39 

Kerosene for Printing Press 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 102 
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Mandatory Uploading of Information in 
Websites 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 298-99 

Need to expedite laying of railway line 
between Maharajganj and Mashrakh 
in Bihar(MUR377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 763 

Need to formulate a plan to check water 
logging and siltation in rivers flowing 
through Chhapra " Siwan Districts of 
Bihar (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-20(7) 
CoI.SI6 

Norms for Manufacturing of Health 
Friendly Paints 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 58-59 

Production of Paper 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 402-04 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence (OUR 
193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 70S-II 

Revenue Deficit and Fiscal Liability 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 291 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 93-99 

Use of Chemical Fertilisers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 199-200 

Vacant Posts of Judges 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 6 

Sinsh, Shrl Rakesh 
Accidents Due to Rail Fracture in Winter 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 152 

Agricultural Land 
(Deb. 7. Vol. XXX, 26-11-2007) 
Col. 272-74 

Bird Hit Incidents 
(Deb. 5, Vol. XXX. 22-11-2007) 
Col. 34-35 

Closing of Go sal pur Dundi Siding 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. ISS-56 

Closure of Broadband Service 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 220-22 

Purchase of Stationery Closure of Military Dairy Farm 
(Deb. 14, Vol. XXXI, 04-12-2007) (Deb. 13. Vol. XXXI. 03-12-2007) 
Col. 92-93 Col. 112 

Quality of Foodgrains 
(Deb. 13,. Vol. XXXI. 03-12-2007) 
Col. 268 

Re· ~t""tl:ring ofSEBs 
(Drb. 6, Vol. XXX, 23-11-2007) 
Col. 9 

Repeal of Official Secrets Act, 1923 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 8 

Closure of Military Dairy Farm 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 367 

Crisis Management Committee 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 81-12 

Decline in Quality ofBSNL Services 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 325 
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Dispute on National Emblem 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 255-56 

Edusat Scheme of ISRO 
(Deb. 15, Vol. XXXI, 05- I 2-2007) 
Col. 223-24 

Fee Structure of Higher Education 
(Deb. 8, Vol. XXX, 27-1 1-2007) 
Col. 251 

Gas Pipeline Network by PNGRB 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 75-76 

Import of Oil seeds 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 448-49 

Incentives to Defence Institutions 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 237 

Increase in Civil Area under Cantonment 
Areas 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 491-92 

Loan at Reduced Rate to Farmers 
(Deb. II. Vol. XXXI, 30-1 1-2007) 
Col. 147-48 

Mobile Number Portability 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 351-52 

Need to provide subsidy to farmers 
directly with a view to improve their 
conditions (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.3n 

Participation of private sector in Defence 
Production 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 161~3 

Pathetic Condition of College Education 
and Laboratories 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 93-94 

Per Capita Income 
(Deb. 9, Vol. XXX, 28- I 1-2007) 
Col. 182-83 

Perman"nt Seat in UN Security Council 
(Deb. 4. Vol. XXX. 21-11-2007) 
Col. 253-54 

Pictorial Warning on Junk Food Packets 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 94-95 

Questionnaire on NFHS 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 72-73 

Recruitment and Training of Air Traffic 
Controllers 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 95-96 

Recruitment in Defence Establishments 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 222-23 

Research Centre in Ordnance Factory 
(Deb. 7. Vol. XXX, 26-11-2007) 
CoI.3IS-16 

Sethusamudram Project· 
(Deb. 4, Vol. XXX. 2 I - I 1-2007) 
Col. 379-10 

Share of Public and Private Sector 
Companies 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 242-43 

Spurious Drugs in Hospital 
(Deb. 7. Vol. XXX. 26-11-2007) 
COl.7S 

Value of Equities acquired through PNS 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 417-19 

Sialh, Shri Rampal 
Achievement of Targets under Sarva 

Shiksha Abhiyan 
(Deb. 3, Vol. XXX. 20-11-2007) 
Col. 25 
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AdditionlExclusion of Medicines from the 
List of Controlled Medicines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. I-II 

Documents of Mahatma Gandhi in 
Custody of Private TV Production 
Company 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 91-92 

Health Melas 
(Deb. 4, Vol. XXX, 21-11-2007) DrinkingWaterQualityinCitiesinUP 
Col, 497-504 (Deb. 17, Vol. XXXI, 07-12-2007) 

Col, 49 
Production of Cotton 

(Deb. 7, Vol. XXX, 26-11-2007) 
Co1.391-92 

Setting Up of Community Health Centres 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 131-38 

Utilisation of Funds under NREGS 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 451-54 

Vacant Posts in Primary Health Centres 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 381-82 

Singh, Shri Rewati Raman 

Airports Operated by AAIIIAF 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 195-96 

Anti-Spam Law 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 76 

Commonwealth Games, 20 I 0 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 281-84 

Corporate Sector in Retail Business 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 85-86 

Declining Industrial Growth 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col, 219-22 

Delay in Speed Post Service 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 223-25 

Drought Conditions in Some Districts 
(Deb. 13, Vol. XXX!, 03-12-2007) 
Col. 14-20 

Earning of Delhi Metro Rail 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col, 218 

Exorbitant Rate oflnterest on Credit Cards 
Transaction 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 246 

Export of Artifacts 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 164 

FOI in Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col, 4 

Fire in IT Department Buildings 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col, 187-88 

Fixing Rate structure ofIT 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 177-78 

Foreign Exchange Reserve, 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 412 

Hike in Property Price in NCR 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 263-64 

Houses for Weaker Sections 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 24-28 

tnadequate Port Facilities 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 25 
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Increase in Tele-Density 
(Dcb. 7, Vol. XXX, 26-11-2007) 
Col. 275-76 

India at Sixty Event in United States 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 225-27 

Investment in PCPIR 

Norms for Central Deputation for 
Bureaucrats 
(Deb. 4, Vol. XXX, 21- 1 1-2007) 
Col. 239-40 

Oil Prices 
(Deb. 5, Vol. XXX, 22- 11-2007) 
Col. 123 

(Deb. 10, Vol. XXX, 29-11-2007) Oil Security 
Col. 69-70 (Deb. 5, Vol. XXX, 22-11-2007) 

Iran Gas Pipeline Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 156 

IT Exemption for Senior Citizens 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 232 

Jail Reforms 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 3 10-27 

Killing of Persons by Blue Line Buses 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 288-91 

Law on Mob Control 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 368-69 

Mercy Petition 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 306-08 

Need to include people belonging to 'KoI' 
community under backward caste 
category in Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.5I3 

New Cable Rates 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 181-84 

Night LandinglTake-Off Facilities at 
Airports 
(Deb. 5, Vol. XXX, 2'2-11-2007) 
Col. 251-'2 

Col. 20-21 
Production of Milk 

(Deb. 2, Vol. XXX, 19-11-200i) 
Col. 49-50 

Promotion Various Sport Disciplines 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 171-72 

Red Flag Exercise with US 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 352-53 

Reforms in Higher Education , 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 262-63 

Reservation in Educational Institutions 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI,384-85 

Review ofinterestRate 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 174-75 

Review of Police Act 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col,311-13 

Rise in Prices of Onion 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.431-33 

Rules for Foreign Institutional Investors 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 231-32 

Setting up of Low-Cost Airports 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 42-43 
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Situation arising out of fall in the level of 
ground water, resulting in scarcity of 
water in the country particularly in rural 
areas and steps taken by the 
Government in this regard (CA) 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 11-12 

Summit on Energy Co-operation 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 152-53 

Supply ofPNG 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 307-10 

Surgery for Diabetic Patients 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 122-23 

White Paper on Availability of Water 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 326 

Singh, Shri Sugrib 

Advertisement in Regional Language 
Newspapers 

Auctions for 3G Spectrum 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 371~72 

Ban on Night Flights 
(Deb. 16, Vol. XXXI, 06~12-2007) 
Col. 267-68 

Child Obesity 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 71 

Credit Linked Capital an-:l Interest 
Reimbursement Scheme 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 83~84 

Data on Malnutrition 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 22-23 

Deployment of Personnel in SEZ 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 117 

Development of Inland Waterways 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 55-57 

(Deb. 8. Vol. XXX, 27-11-2007) Diversion of Foodgrains to Bangladesh 
Col. 27S-76 (Deb. 2, Vol. XXX, 19-11-2007) 

Affiliation of Schools by CBSE Col. 489-90 
(Deb. 3, Vol. XXX, 20-11-2007) EklavyaModelSchool 
Col. 427-28 (Deb. II, Vol. XXXI, 30-11-2007) 

Agriculture Rural Credit Programme 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 38-39 

Allocation of Funds for Sports during 
Eleventh Plan 
(Deb. I S. Vol. XXXI, 05-12-2007) 
Col. 199 

Allocation of Spectrum 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 245-46 

Amendment in Labour Laws 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 228-29 

Col. 444 

Export of Flowers 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 49-50 

Export of Man-made Textile Fibre 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 339-40 

Extension ofNREGS 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 115-16 

Extemal Borrowing for Infrastructure 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 306 
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FBT on Stock Options 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoI.IS8-60 

Free Trade Agreement between India and 
Thailand 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.2n-78 

Free Trade Agreement with ASEAN 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col.416-17 

Free Trade Agreement with Sri Lanka 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 395-97 

Freighters of AI Cargo 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 24041 

Grants under Tribal Sub-Plan (TSP) 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 127 

Health Insurance Policy 
(Deb. 6, Vol. XXX, 23-]] -2007) 
Col. 36-37 

Impact of FQrest Right Act on National 
Parks/Sanctuaries 
(Deb. 4, Vol. XXX, 21-]] -200~) 
Col. 482 

Implementation ofSGRY 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Co1.2S2-S3 

Impon of Pulses 
(Deb. 13, Vol. XXXI, 01-12-2007) 
Col. 223-25 

Increased Use of Environment Friendly 
Bio-Fuels 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 22S-26 

India's Contribution to UN Regular 
Budget 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 317-18 

Indira Gandhi National Tribal University 
Bill, 2007-Consid. & Pass 
(Deb. I S, Vol. XXXI, OS-] 2-2007) 
Col. 462-63 

Indo-Afghanistan Agreement on Health 
Care and Medicine· 
(Deb. 4, Vol. XXX, 2] -] ] -2007) 
Col. 148 

Induction of AJT in Air Force 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 320-2] 

Information on OM Foodcrops 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 42]-2S 

Infrastructure and Technological 
Upgradation 
(Deb. I, Vol. XXX, 15-11.2007) 
Col. 128-29 

Insurance Regulatory and Development 
Authority 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. ]6]-62 

Issue of New Telecom Licenses 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 469 

Joint Exploration of Coal 
(Deb. 1 S, Vol. XXXI, OS-12·2007) 
Col. 275-76 ' 

Laws to Regulate Surrogacy 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 160 

Linking ofIron Ore Mines in the Country 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 278-79 

Luxury Tourist Trains by Private 
Companies 
(Deb. 5, Vol. XXX, 22·11-2007) 
Col. 38 

Merger ofOMC with SAIL and NMDC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 270-71 
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Modernisation of Coir Industry 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 463-65 

Modernisation of Police 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 228 

MOU with Afghanistan on Small 
Development Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 533 

Need to expedite the construction of 
Khurda Road-Bolangir raHway line in 
Orissa (MUR 377) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 388 

New Godowns in Oris$a 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 240-41 

New Initiatives for Orissa 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 320-21 

NHRC Report on Nandigram 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 372-73 

Nutan Deep Scheme in Orissa 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 83-84 

Online Redressal of Grievances of 
Personnel 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 387-88 

Outstanding Dues of AAI 
(Deb. 10, Vol. XXX, 29-11 ,2007) 
Co1.331-32 

Pending IT Refunds 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 242-43 

Production ofKharifCrops 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 55-58 

Promotion of Handicrafts Industry 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 353-54 

Recovery of Loans 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 146-47 

Registration of Online News 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 330-31 

Retail Price of Complex Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 199 

Review of Functioning ofIIMs 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.2S4-55 

Revised Text on Duty Reduction by WTO 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 313-14 

Rural Self Employment Scheme in the 
Eleventh Plan 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 158-59 

Service Tax on Packaged Tours 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI..266 

Setting up of Clusters 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 64-128 

Setting up of Ports and Shipyards 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 287-88 

Setting up of Processing Units of SAIL 
(Deb. 16. Vol. XXXI, 06-12-2007) 
Col. 195-96 

Share in Central Taxes and Grant-in-Aid 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 204-05 

Special Incentive for Industrial 
Infrastructure 
(Deb. 8, Vol. XXX, 27-1.1-2007) 
Col. 86-87 
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Sugar Production Singh, Sbri Uday 
(Deb. 7, Vol. XXX, 26-11-2007) Cleaning of Polluted Rivers 
Col. 41 1-12 (Deb. 9, Vol. XXX, 28-11-2007) 

Supply of Deep Water Rigs Col. 333-34 
(Deb. 10, Vol. XXX, 29-11-2007) Collection of Bad Debts 
Col. 93 (Deb. 6, Vol. XXX, 23-11-2007) 

• Surveillance Technology across the Col. 230-31 
Country Currency Swap Agreement 
(Deb. I, Vol. XXX, 15-11-2007) (Deb. 6, Vol. XXX, 23-11-2007) 
Col. S9~ Col. 239-40 

Tour Operators 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 309 

Transparency in Sale of Scrap 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 237 

Decreasing Population of Tigers 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.119-22 

Delay in Naval Projects 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 292 

Uranium Found in Ladakh Exploration of Oil and Gas 
(Deb. 9, Vol. XXX, 28-11-2007) (Deb. 5, Vol. XXX, 22-11-2007) 
Col. 237-38 I Col. 189-91 

Use ofNeem Toothpaste I Export of Defence Systems 
(Deb. 4, Vol. XXX, 21-11-2007) (Deb. 2, Vol. XXX, 19-1 1-2007) 
Col. 3~8-39 Col. 333 

Visit of Thailand's Prime Minister to India 
(Deb. I S, Vol. XXXI, 051..12-2007) 
CoI.l91-9S 

Welfare of Older Persons 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI,294-300 

Welfare Schemes for Disabled Persons 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 110-11 

WPI and Inflation 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 144-46 

Singb, Shri Suraj 
Growth of Advertising Industry 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 180 

Reduction in Rebate on Sale of Products 
by SAIL 
(Deb. ·16, Vol. XXXI, 06-12-2007) 
Col. 43-S0 

Foreign Fund Inflows 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 113-14 

Fuel Efficiency in the Aviation Sector 
(Deb. 10, Vol. XXX, 29-]) -2007) 
Col. 52 

Harm in Health for use of Mobile Phones 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 287 

lBP's COCO Outlets 
(Deb. 10, Vol. XXX, 29- t 1-2007) 
Col. 247 

Illegal Oil Business by Oil Mafias in the 
Country 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 317-20 

Increasing Cases of Arthritis and 
Osteoporosis 
(Deb. 4, Vol. XXX, 21-11-200?) 
Cob.161 
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Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 499-504 

lSI Activities in India 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 333-34 

Loan from World Bank 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 14849 

Militant base in Delhi 

Rehabilitation of People Displaced by 
Power Projects 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 114-16 

Review of Functioning ofUMs 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.2S4-55 

Selling of Sub-standard Fertilizers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 114-15 

(Deb. 8, Vol. XXX, 27-11-2007) Setting up of Power Stations by NTPC 
Col. 436-37 (Deb. 17, Vol. XXXI, 07-12-2007) 

Col. 39-44 
Mobile Number Portability 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 351-52 

Modernisation of Railway Stations into 
World Class Stations 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 6-7 

Nexus between Naxals and the Underworld 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 463 

Non Compliance of Corporate Regulation 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 205-06 

Policy on Company Owned Company 
Operated (COCOs) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 163-64 

Poor Mobile Service ofBSNL 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 60 

Pricing and Tariff Structure for Petroleum 
Products 
(Deb. 5, Vol. XXX~ 22-11-2007) 
Col. 191-92 

Raid by Central Excise Intelligence on 
Gutka Manufacturers 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 160-62 

Sixth Natural Gas Conference 
(Deb. I, Vol. XXX, IS-II-2007) 
Col. 99-101 

Smuggling of Narcotics 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 136-37 

Standard of Higher Education 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 143-44 

Streamlining Passport Offices 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 98-100 

Strengthening of Police and PMF 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 185-86 

Threat by ULFA Militant to ONGC in 
Assam 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 348 

World Bank Loan 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 9-10 

Singh, Shrl Vijayendra Pal 

Need for harmonious functioning of three 
organs of State i.e Legislature, 
Judiciary and Executive (DUR 193) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.SS4-S6 
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New Atomic Energy Research Centre 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 11 

NH Across the Core Area of Project Tiger 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 66-72 

Sippiplra~ Sbri Raviebaadraa 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 555-56 

Encroachment on Railway Land 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 32-33 

Need to provide stoppage at Sattur &. 
Kovilpatti in Tamil Nadu for train No. 
266512666 (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
COl.S02 

Soil Tests 
(Deb. 13, Vol. XXXI, ()3-12-2007) 
Col. 13 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bil~ 2007~id. &. Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 597-98 

Sol.nld, Shri Bhupendralinh 
Food Security 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 86 

Indo-Iran Co-operation in Power Sector 
(Deb. 6, Vol. XXX, 23·11-2007) 
C01.28S 

Re-Introduction of Pension Scheme 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 310-11 

Sonowal, Sbri Sarbananda 

Coal Production in NECF 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 288·89 

Destruction Caused by Wild Animals 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 139-40 

Four-Laning ofNH 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 47 

Fund for Development of Assam Medical 
Colleges 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 238-39 

Need to provide modern health care 
services in Hospitals situated in the 
Tea Estates of Assam (MUR 377) 
(Deb. 13, Vol: XXXI, 03-12-2007) 
CoI.SSO 

NH Projects in North East 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.l34-35 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.l6-17 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 489-90 

Soren, Shri Shibu 
Situation arising out of violence during 

and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 497 
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Soz, Prof. Saif-Ud-Din 

Inter-State River Water Regulatory 
Authority Bill. 2007 by Shri Mohan 
Singh~onsid. and Withdrawn 
(Deb. 11. Vol. XXXI. 30-11-2007) 
Col. 606-10 

Subba, Shri M.K. 

Agreement with Foreign Oil Companies 
for Exploration of Oil and Gas in North-
East 
(Deb. S. Vol. XXX, 22-11-2007) 
Col. 170-71 

All India Radio and Doordarshan in 
North- East Region 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 136-37 

Assam Renewal Project by ONGC 

North-East India Investments 
Opportunities 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 381-91 

Recognition as Scheduled Tribes 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 128-29 

Rehabilitation of Militants in NE Reaion 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 189-91 

Security in Militancy affected Districts of 
Assam 
(Deb. I, Vol. XXX. 27-11-2007) 
Col. 434-35 

Study on Cholera 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 92-93 

(Deb. 10. Vol. XXX. 29-11-2007) Transport Subsidy 
Col. 73 (Deb. 8, Vol. XXX, 27-11-2007) 

Development of Chand ubi Lake, Guwahati Col. 71 

(Deb. S. Vol. XXX, 22-11-2007) Tuirial HydelPower Project 
Col. 233 (Deb. 11. Vol. XXXI, 30-11-2007) 

Exploration and Production of Hydro 
Carbon Resources in Assam 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 8S-86 

Export of Flowers 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 259-61 

Investments Potential of IT Industry in 
NER 
(Deb. 4. Vol. XXX, 21-11-2007) 
Co1.1l1-21 

Jomt Boundary Conference of BSF and 
8DR 
(Deb. 3. Vol. XXX, 20-11-2007) 
CoI.414-IS 

Lower Subansiri Hydro Power Project 
(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 117-18 

Col. 194 
Upgradation of Airfields in North-East 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 218 

World Heritage Status to Kalka-Shimla Rail 
Track 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.2S3 

Subbarayan, Shri K. 

Agricultural Land 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 272-74 

Appreciation of Rupee 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.ISO-SI 

Cases Registered with NHJ ~ 
(Deb. 8. Vol. XXX. ~7-11· :007) 
Col. 17-24 
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Change in Conditionalities of World Bank 
Loans and ADB Loans 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 4849 

Committee on Sexual Harassment 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 53-55 

Credit Facility to Agriculture Sector 
(Deb. 17, Vol. XXXI, 07-12-2007) 
CoI.2JO-J2 

DataonOBC 
(Deb. 14. Vol. XXXI. 04-12-2007) 
Col. 369 

Discharge oflndustrial Waste into Rivers 
(Deb. 9. Vol. XXX. 28-11-2007) 
Col.56-~7 

Expansion of Salem Steel Plant 
(Deb. 10, Vol. XXX, 29- I 1-2007) 
Col. 127-28 

Gain due to Appreciation of Rupee 
(Deb. 11, Vol. XXXI, 30-1] -2007) 
Col. 377-18 

Inclusion in ST .List 
(Deb. ]], Vol. XXXl, 30- I] -2007) 
Col. 139 

Jail Reforms 
(Deb. 8. Vol. XXX. 27-11-2007) 
Col. 310-27 

Maternal Mortality Rate 
(Deb. 9. Vol. XXX, 28- I] -2007) 
Col. 186-90 

New Economic Zones and Export 
Processing Zones 
(Deb. lr-Vol. XXX, 27-11-2007) 
0>1.211-13 

Opening of Bank Branches in SEZs 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 42()'22 

People without Dwelling Unit 
(Deb. II, Vol. XXXI. 30-11-2007) 
Col. 229-30 

Privatisation of Water Sector 
(Deb. 7. Vol. XXX. 26-11-2007) 
CoJ.219 

Retail Trade 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 139-40 

Revenue Loss due to SEZs 
(Deb. II, Vol. XXXI. 30-11-2007) 
CoJ.439-40 

Rise in Price of Consumer Items 
(Deb. 7, Vol. XXX. 26- I 1-2007) 
Col. 93-99 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance. 2007 and Payment of Bonus 
(Amendment) Bill. 2007-Consid. & Pass 
(Deb. 8. Vol. XXX. 27-11-2007) 
COI.S92 

Survey on Farmer Profile 
(Deb. 7. Vol. XXX. 26-1 1-2007) 
Col. 359-61 

Teacher-Student Ratio 
(Deb. 8, Vol. XXX, 27- 11-2007) 
Col. 268-72 

Transgender Population 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 260 

Wage Parity 
(Deb. 7, Vol. XXX, 26-1 1-2007) 
Col. 305-06 

Workers in Retail Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 280-82 

Sujatba, Sbrimati C.S. 
Balika Samridhi Yojana 

(Deb. I 1. Vol. XXXI, 30-11-2007) 
Col. 102 

Corruption in Appointment of Notaries 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 189-94 
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Decline in Procurement of Wheat and Rice 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 63-64 

Destruction of Mangroves 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col.l36 

Development ofTourism in Kerala 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 115-16 

Employment Opportunities for Women 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 9 

Exploitation of Employees in Unorganised 
Sectors 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 230 

Foreign Airlines from Kozhikode and 
Cochin Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 80-81 

Import of Palm Oil 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 39 

Indian Boilers (Amendment) Bill, 2007-
Consid. and PaSs 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 545-46 

Kannur Airport 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 70-71 

Need to evolve proper mechanism to 
provide relief to the coconut growers 
in Kerala distressed due to adverse 
market situations (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 525 

NHRC Directions to CSI on Missing 
Children 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 326-27 

Supply of Naphtha 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoI.l37-38 

Visa Racket Cases 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 94-95 

Suklabaldya, Shri Lalit Moban 
Opening of Schools for Blind Persons 

(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 79-81 

Patriotism and Human Values as a Subject 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 163-64 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 499-500 

Suman, Shri RamJI Lal 
Acquiring Land in Brazil for Sugarcane 

'Production 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 303 

Agreement on Mutual Trade 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 129-30 

Benefits for Employees of All India Radio 
and Doordarshan 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 392-93 

Capital Investment in Share Market 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 265 

Closure ofNuclear Power Generation Units 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 148-49 

Coarse Grains 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 341 

Collaboration ofKVIC wi~ Big Industrial 
Houses 
(Deb. 14, Vol. XXX. ~.t12-2007) 
Col. 302-03 
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Committee on Toll Tax 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 318 

Consumer Price Index 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 87-92 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 181-92 

Demands for Supplementary Grants 
(General),2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 400 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 54648 

Doha Round of Talk 
(Deb. 3, Vol. XXX; 20-11-2007) 
Col. 34648 

FFI's jn Domestic Share Market 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 21-22 

Foreign Direct Investment in the 
Petroleum Sector 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 130-31 

FTA bctwecn India and other Countries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 56-58 

Gas Reserves Discovered at Krishna-
Godavari"Buin 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 197-93 

Growth of Advertisina Industry 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 180 

Import of Food grains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 56-58 

IntJation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 273-75 

Investment in Coal Mines Abroad 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 57-S8 

Losses of Subsidiary Company oflOC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 336 

Losses to Oil Companies 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 61-62 

Monthly Review of I 5-Point Programme 
and Sachar Committee 
Recommenqations 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 112 

National Commission for Enterprises in 
Unorganised Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 216-18 

Need to upgrade the Agra airport to the 
level of an International Airport 
(MUR377) 
(Deb. 9, Vol. XX", 28-11-2007) 
Col. 380 

Problem of Unemployment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 166 

Production of Ethanol 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 194-95 

Profit Earned by ONGC 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 249 

Profit 'of Oil Companies due to Rise in 
Value of Rupee 
(Deb. I, Vol. XXX. 15-11-2007) 
Col. 105 

Recommendation of Planning Commission 
onFDI 
(Deb. 4, Vol. XXX, 21-11-2007) 
COl.4S3 
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Reduction in Rebate on Sale of Products 
by SAIL 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 43-50 

Report of Expert Group on Stock Market 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 160 

Report on Price Rise 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 226-27 

Setting up of Special Economic Zones 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 480-84 

Situation arising out of violence during 
and after the recent demonstration by 
All Adivasi Students Association of 
Assam (AASAA) on 24th November, 
2007 at Guwahati and steps taken by 
the Government in this regard (CA) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 495 

Stock of Wheat 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 325-26 

T & 0 Losses 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 120-22 

Taxes Levied on Diesel and Petrol 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 208-12 

Volatility in the Stock Market 
(Deb. -17, Vol. XXXI, 07-12-2007) 
Col. 123-24 

WPI and Inflation 
(Deb. 2, Vol. XXX, 19-11-2007) 
'-:Ji P. 46 

Surendran, Shri Chengara 

Cess on I etrol and Diesel 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 157-60 

Export ofCoir Products 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 108-23 

Improvement of Quality of Engineers 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 89-90 

Inclusion into the List of Scheduled 
Tribes 
(Deb. 17, Vol. XXX I, 07-12-2007) 
CoI.1S9-60 

Involvement ofPRls in NREGS 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 112 

Kerosene Mixed Petrol and Diesel 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 341-44 

Project for Identification of Heritage Sites 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 161-62 

Spying by Bangladeshi Intruders 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 383-84 

Unknown Drugs 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 66-67 

Suryawan.hi, Shri Narsinlrao H. 
Committee to Ban Lottery Trade 

(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 22S-26 

Swain, Shri Kharabela 
Demands for Supplementary Grants 

(General)-2007-08 and Demands for 
Excess Grants (General}-2005-06 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 612-20 

Indo-US Nuclear Agreement (OUR 193) 
~Deb. 9, Vol. XXX, 28-11-2007) 
Col. 514-17 

Need for harmonious functioning of three 
organs ofState--Legislature, Judiciary 
and Executive (DUR 193) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 557-66 
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Oil Security 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 22 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 711-18 

Tyre Corporation of India Limited 
(Disinvestment of Ownership) 
Bill, 2007 -<:onsid. 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 425 

Tyre Corporation of India Limited 
(Disinvestment of Ownership) 
Bill, 2007 -<:onsid. & Pass 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 481-82 

Thakkar. Shrlmatl Jayaben B. 
AIIMS-Type Super Speciality Hospitals 

(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 55-58 I 

Allocation of Coal to Gujarat from Nearby 
Mines 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 279 

Allocation of Kerosene and LPG to States 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 72-80 

Distribution of Urea 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 77-78 

Exemption of State Maritime Board from 
IT Act 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 107 

Extension of One India Plan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.209-11 

Fixation of Transportation Charges of Gas 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 167-68 

Grants under CRF 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 81-82 

Gujarat Control Organised Crime Bill, 2003 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 471-72 

Gujarat Motor Vehicles Regulation Bill 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 275 

Habitat Infrastructure PJan 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 55 

Import Duty on RBD Palmolein 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 269-70 

Aviation Master Plan for Gujarat Import ofSKO/Kerosene 
(Deb. 5, Vol. XXX, 22-11-2007) (Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 230 Col. 65-66 

Bids for Sale of Natural Gas 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 68-69 

Chiranjeev Yojana and Janani Suraksha 
Yojana 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 386-87 

Commuriity Managed Drinking Water 
(Deb. 2. Vol. XXX. 19-11-2007) 
Col. 70-71 

Integrated Textile Parks 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 72-73 

Mandatory Permission from NHAI 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 154 

National Discipline Scheme 
(Deb. IS, Vol. XXXI. 05-12-2007) 
Col. 71-72 
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New Housins Policy 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 147 

Palace on Wheels on Ahmedabad-
Udaipur Route 
(Deb. I, Vol. XXX, 1 S-11-2007) 
CoI.SI 

Collection of Tax from Domestic Air 
Passengers 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 187-88 

Conversion of Coconut into Virsin Oil 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 300.01 

Re-Survey of Tribal Area Core Network of Roads under PMGSY 
(Deb. 6, Vol. XXX, 23-11-2007) (Deb. 6, Vol. XXX, 23-11-2007) 
CoI.312 

Recognition ofB.Ed. Courses by NCTE 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 99-100 

Reduction in ATF Prices 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.IS7 

Relaxation in Nonns ofPMGSY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 98-99 

Removal of Grains from Future Trade 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoI.IOS-06 

Setting up ofPCPIRlMEC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 243-44 

Vocationalisation of Secondary Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 141-42 

Thoma., Shrl P. C. 
Additional Condition for Education Loan 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 223 

Change in.Conditionalities of World Bank 
loanS' and ADB Loans 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 48-49 

Classification of Institutes for Minorities 
(Deh. 14, Vol. XXXI, 04-12-2007) 
Col. 'IS4-55 

Coconut Production 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 103-06 

Col. 380-82 
Encouragement of Young Scientists/ 

Students 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 39-41 

Evaluation of Employees Pension Scheme, 
1995 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 432 

Eviden<:e Act 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 104 

Excavation and Drilling in Cochin-High 
(Deb. I, Vol. XXX, I S-II-2007) 
CoI.8S 

Food Security Scheme 
(Deb. 7, Vol. XXX, 26-11-2007) 
CoI.2S9-60 

Free Trade Agreement with ASEAN 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 35S-S6 

FTA with European Union 
(Deb. 3, Vol. XXX, 20-11·2007) 
Col. 221-22 

High Power Committee on ~he 
Organisation of Railway Zones 
(Deb. 10, Vol. XXX, 29-11-2007) 
CoI.3S0-SI 

Hike in Cement Price 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.4S4-S7 
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Hostels for Working Women 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col.23 , 

Indian Medical Students Abroad 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 324 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.563~ 

Influence of Coconut Oil on Cardiac 
Health 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 259 

Investments by Foreign Airline Companies 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 137 

LNG Tenninal at Vallarpadam 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 23 1·32 

Modernisation of Sree Chitra Tirunal 
Institute for Medical Science and 
Technology 
(Deb. 2, Vol. XXX, 19·11-2007) 
Col. 125·26 

Need to constitute a separate fund for 
extending financial help to poor 
patients in the country (MUR 377) 
(Deb. 10, Vol. XXX. 29-11-2007) 
Col. 389 

Oil Security 
(Deb. 5, Vol. XXX, 22·11·2007) 
Col. 21 

j)ermanent Seat in UNSC 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 256 

Planning at Grass-root Levels by the 
Panchayals 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 13-21 

Pollution by NTPC Power Plants 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 248-50 

Production of Ammonium Sulphate 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Co1.117-19 

Production of Gypsum 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 229 

Releasing of Commemorative Coins 
(Deb. 11. Vol. XXXI. 30-11·2007) 
Col. 140-42 

Revenue from Carbon Credits 
(Deb. 17, Vol. XXXI, 07-12·2007) 
Col. 187 

Review of Drinking Water Schemes 
(Deb. 17, Vol. XXXI, 07.12·2007) 
Col. 115·20 

Revised Criteria for CSS Officers 
Empanelment 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 322-23 

Rubber Board 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 237 

Rubberised Roads 
(Deb. 9, Vol. XXX, 28·11-2007) 
Col. 144 

Safety of Dams 
(Deb. 7, Vo I. X XX, 26-11-2007) 
Col. 164-68 

Sale of Forest Land 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 179 

Setting up of Centre of Excellence in Life 
Science 
(Deb. 3, Vol. XXX, 20·11-2007) 
Col. 416 

Setting up of Geomatic and Environment 
Management 
(Deb. 3. Vol. XXX, 20-11-2007) 
Col. 457 

Statue ofSree Narayana Guru 
(Deb. 11, Vol. XXXI, 30·11-2007) 
Col. 456-57 
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Synthetic Vanilla 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 391 

Thummar, Shri v.K. 
Area under Cultivation 

(Deb. 2, Vol. XXX, 19-11-2,007) 
Col. 428 

CBllnquiry Against Revenue Officers 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 24647 

CBI Raid on Delhi Police 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col.211 

Dependence on Rain 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 424-28 

Expansion and Development Plan for 
Telecom Services 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 234-36 

Fares in Private Airlines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 183-85 

Fine Against Companies 
(Deb, 6, Vol. XXX, 23-11-2007) 
CoL 307 

Food-Processing Industries in the States 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 180-84 

Gujarat Farmers 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 74 

Import of Gold 
(Deb. II, Vol. XXXI, 30-11-2007) 
CoL 228 

Inclusion in ST List 
(Deb. II, Vol. XXXI, 30-1 1-2007) 
Col. 139 

Increase in the Expenditure on Charitable 
Work by Companies 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 76-77 

Inspection of Passport Offices 
(Deb. 9, Vol. XXX, 28-1) -2007) 
Col. 130-33 -, 

Investment by MTNL 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 241 

Investment by Non-Resident Indians 
(Deb. 8, Vol. XXX. 27-11-2007) 
Col. 99-102 

Inviting tender for NLC in Bikllner 
(Deb. IS, Vol. XX)(I, 05-12-2007) 
Col.313 

Involvement of Police Personnel in Illegal 
Activities 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 429-32 

!REP 
(Deb. I I, Vol. XXXI, 30- II -2007) 
Col. 175-77 

Irregularities in KVS 
(Deb. 8, Vol. XXX, 27-1 1-2007) 
Col. 144 

Kisan Sahayak Kendra Scheme 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 131-33 

Krishi Vigyan Kendras 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 379-86 

Leasing of Swimming Pools of Kendriya 
Vidyalayas 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoL 287-88 

Loan at Reduced Rate to Farmers 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 147-48 

Micro Irrigation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 102-05 

Modernisation of Traditional Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 163 
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ModernizatiQn of Ports 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoL 128-30 

Naxalites and Mafia Caught in Sanctuaries 
and Tiger Reserves 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 103 

Need to accord priority for conversion of 
metre gauge rt!!ilway line to broad gauge 
line in Saurashtra region of Gujarat 
(MUR377) 
(D~b. 13, Vol. XXXI, 03-12-2007) 
Col. 540-41 

Need to augment BSNL mobile service in 
Amreli Parliamentary Constituency in 
Gujaral (MUR 377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 493 

Need 10 expedite widening of N.H. 33 
between Rajkot and Bhavnagar in 
Amreli Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 757-58 

Non-Government Directors in Navratna 
and M iniratna Companies 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 15-22 

Pending Court Cases 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 369-72 

Production of Gas by Public Sector Oil 
Companies 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 238-39 

Recovery ofNPA 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 129-30 

Reservation ofSSlltems 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 350 

Rotten Foodgrail'ls 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 24142 

Rural Banks in the Country 
(Deb. 6, Vol. XXX, 23-11-2007) 
CoL 270-71 

Scrap at Ports 
(Deb. 15, Vol. XXXI, 05-12-2007) 
CoL I 24-2S 

Slow Progress of Work under PMGSY 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 130-34 

Survey Regarding Demand of Food grains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 464 

Tax Evasion by Export Oriented Units 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 129-31 

UNESCO's concern over Historical Sites 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 160-61 

Violation of Broadcasting Norms by 
Foreign Companies 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 44-S0 

Thupstan, Sbri Cbbewane 

Import of Seeds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co 1.1 97-200 

Status of Deemed University to CIBS, Leh 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoL 125-26 

Tiratb, Shrimati Krishna 

Committee on Empowerment of Women ~ 
14th Report-Presented 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 475 

Committee on Empowerment of Women-
Statement-Laid 
(Deb. II, Vol. X~XI, 30-11-2007) 
Col.49S 
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Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
& Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. SS7-61 

Topdar. Sbri Tarit Saran 
Indo-US Nuclear Agreement (OUR 193) 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 533-39 

Tripathl, Shri Chandra Manl 
Bharat Ohara Scheme 

(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 44-45 

Cancellation Charges on the Reserved 
Tickets 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 86 

Child Sex Tourism 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col.3l3-14 

Committee on Prices Fixation of Petroleum 
Products 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 295-98 

Compensation to Victims of Delhi Bomb 
Blasts 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 193-94 

Construction Work on Yamuna River Bed 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 195 

Debts from Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 441 

Demolition of Lord Buddha Statue in 
Pakistan 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 117-18 

Development of Airstrips 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 299-300 

Diversion of Foodgrains 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 263-64 

FDI in Broadcasting Sector 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 77-78 

Fee for Commercial Pilot Tra:nlng Course 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 200 

Increase Forest Cover 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 151-53 

Increasing Quantity ofNitrogen in the Air 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 84-85 

Indian Workers in Gulf 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 144-45 

Indo-Russ'ian Defence Deal 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 57-59 

Insects in Apples 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 73-74 

Involvement of Police in Illegal Liquor 
Trading 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 232-33 

Kidnapping Cases in Delhi 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 379-82 

Magazines Provided During Flight". 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 61-62 

Minimum Support Price for Cotton 
(Deb. 13, Vol. XXXI, 03-]2-2007) 
Col. 58-64 
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Mobilization of Funds 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 131 

NABARD Fund for Construction of Ponds 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Co1.208~ 

Need to release the Central subsidy for 
the Solar Energy Schemes proposed 
to be implemented in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 533-34 

Need to set up a Manganese Ore Plant in 
Rewa district, Madhya Pradesh 
(MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 413 

New Guidelines fqr Adoption of Child 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 437-39 

Oxytocin Injection 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 344 

Policy on Adoption of Children 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 245 

Production of Urea 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 82 

Township Development and Fake 
Companies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.l44-4S 

Vaidyanathan Committee 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 14142 

Trlpatby, Shri 8raj. Klsbore 
Acquisition of Railway Land 

(Deb. S, Vol. XXX, 22-11-2007) 
Col. 191 

Agreement between GMR and AAI 
(Deb. 16, Vol. XXXI, 06-]2-2007) 
Col. 95-96 

Airports for Private Jets 
(Deb. ], Vol. XXX, 15-11-2007) 
CoI.I08~ 

All India Institute of Medical Sciences and 
the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. & Pass 
(Deb. 5, Vol. XXX, 22-1] -2007) 
Col. 382-88 

Asian Ministerial Conference on Disaster 
Risk Reduction 
(Deb. 8, Vol. XXX, 27-11-.!~ 
Col. 51-54 

Assistance for Sugar Mills 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 345-46 

Restructuring ofRPF/SRPF BIPPA with Ethiopia and Mozambique 
(Deb. 16, Vol. XXXI, 06-12-2007) (Deb. 3, Vol. XXX, 20-11-2007) 
Col. 204 Col. 447-5 1 

SmaJl Saving Schemes 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.3l-32 

Subsidy on Fertilizers 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 79 

Threats to Non-Kashmiris in J&K 
(Deb. ]4, Vol. XXXI, 04-]2-2007) 
Col. 91-92 

Cold Storage Facility 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 374-76 

Computerisation of Post Offices 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 470-71 

Container Handling by Ports 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 62-65 
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De-contamination Kit by BARC 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 197 

Delay in Disbursement of Loan 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 231 

Demands for Supplementary Grants 
(General,), 2007-08 and Demands for 
Excess Grants (General), 2005-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 420-23 

Differential Rate oflnterest 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 118-19 

Eleventh Defence Five Year Plan 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 395-96 

Energy COordination Committee 
Recommendation on Allocation of Coal 
Blocks 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 282-83 

Expansion of Pipeline Network by GAIL 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 166-67 

Expenditure on Track Renewal 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 47-48 

Expo Orissa 2007 Fair 
(Deb. 8, Vol. XXX, 27-11-2007) 
Co1.213-15 

Export of Coffee 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Co1.414-16 

export of Woolen Textile 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 314-32 

Free Trade Agreement with European 
Union 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 331-32 I 

Free Trade Agreement with Gulf Countries 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 472-74 

Gas Based Power Project 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 178-84 

General Insurance by SBI 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 124-25 

Global Pact on TV Signal Theft 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 179-80 

Hepatitis-E Vaccine 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 513 

India-China Bilateral Trade 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 337-38 

Indian Aspirants in the Flying Schools 
Abroad 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 203-04 

Indira Gandhi National Tribal University 
Bill, 2007 - Consid. & Pass 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 477-78 

Indo-French Defence Cooperation 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 225-26 

Irregularities in Implementation ofNFFWP 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 279-82 

ISO Certified Trains and Facilities 
Provided in such Trains 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 128-30 

Janani Suraksha Yojana 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 339-40 

Launch of Space Craft to Mars 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 99-100 
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Loan under Poverty Alleviation 
Programmes by Private Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 154-56 

Losses of SEBs 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 85-98 

Medical Facilities to Zoos and Wildlife 
Wings 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col.255. 

Mil itary Transport Aircraft 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 404 

NAFED 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 184-85 

New Atomic Energy Research Centre 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 6-12 

Norms for Distribution of flow of Air Traffic 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CuI. 259-60 

Petroleum and Natural Gas Regulatory 
Board 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 127 

Prime Minister's Visit to Russia 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 129 . 

Promotion of Yoga 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 319-36 

Proposal for Growth Plan by NALCO 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 276-77 

Proposal to set up Special Economic Zone 
in Nandigram, West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 698-702 

Quality of Food in Trains/Stations 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 282-8S 

Rail Link between Puri and Konark 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 188-89 

Rajiv Gandhi Institute of Petroleum 
Technology Bill, 2007-Consid. & Pass 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 534-3S 

Recruitment of De fence Personnel 
(Deb. 13, Vol. XXXI. 03-12-2007) 
Col. 128-37 

Research on Food Products for Jawans 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 262-63 

Royalty Rates 
(Deb. 14, Vol. XXXI. 04-12-2007) 
Col. 132 

Rural Electrification 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 237-42 

Scarcity of Water for Irrigation 
(Deb. 13. Vol. XXXI, 03-12-2007) 
Col. 427-28 

Setting up of a Refinery Plant at Orissa 
(Deb. 10, Vol. XXX, 29- II -20'07) 
Col. 312-13 

Setting up of Liquid Gas Based Chemical 
Plants 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 244-45 

Setting up ofNew Post Offices 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 261-65 

Setting up of Plants by IOC at Haldia 
Refinery and Paradip in Orissa 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 156-57 

Setting up of Power Monitoring Panel 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 256-S7 
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Setting up of Subsidiary Companies for I System to Assess Degraded forest 
Ground Handling (Deb. 15, Vol. XXXI, 05-12-2007) 
(Deb. 16, Vol. XXXI, 06-12-2007) Col. 292-94 
Col. 298-99 

SEZ for Gems and Jewellery 
(Deb. 3. Vol. XXX. 20-11-2007) 
Col. 404-05 

Shatabdi Express between Puri and 
Paradip 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 230 

Shortage of Coal Stock 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 477-78 

SKY Bus Metro System 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 134-35 

Slow Progress of Infrastructure Projects 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 233-34 

Smuggling of Gold and Silver through 
Parcel Wagons 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 116-19 

Solar Energy 
(Deb. 17, Vol. XXXI, 07-12-2007)· 
Col. 132-34 

Specialised Design Centre 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col.361 

Statutory Resolution Re: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
& Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 536-39 

Statutory Resolution Re: Disapproval of 
Payment of Bonus (Amendment) 
Ordinance, 2007 and Payment of Bonus 
(Amendment) Bill, 2007-Consid. & Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 591-92 

Telephone Connections in Villages 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 355-56 

Tyre Corporation of India Limited 
(Disinvestment of Ownership) Bill, 
2007- COilsid. & Pass 
(Deb. 6. Vol. XXX, 23-11-2007) 
Col. 487-89 

Violation of Human Rights by Police 
Personnel 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 303 

Violation of Provisions for Natural 
Calamity Fund under lAY 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 271-72 

Wind Energy 
(Deb. 2. Vol. XXX, 19-11-2007) 
Col. 197-99 

World Bank Aid or Rural finance System 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 193 

Tytler, Shri Jaadish 
Statutory Resolution Re: Disapproval of 

National Capital Territory of Delhi Laws 
(Special Provisions) Second Ordinance, 
2007 and National Capital Territory of 
Delhi Laws (Special Provisions) Second 
Bill. 2007-Consid. & Pass 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 551-56 

Vallabhaneni, Shri 8alasbowry 
Agricultural Growth Rate 

(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 97-98 

Airport at Greater Noida 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 230 
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Allocation of Funds for Sports during 
Eleventh Plan 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 199 

Appreciation of Rupee 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. ISO-51 

Assistance from World Bank for National 
Agricultural Technology Project 
(Deb. 2, Vol. XXX, 19-1 1-2007) 
Col. 328-30 

BIS Marking on Tyres 
(Deb. 13, Vol. XXXI, 03-12-2007) 

Development oflT in Rural Areas 
(Deb. 2, Vol. XXX. 19-11-2007) 
Col. 342-43 

Drop Out Rate 
(Deb. 14, Vol. XXXI. 04-12-2007) 
CoI.4S7-62 

EtTect of Subsidy on Growth 
(Deb. 6, Vol. XXX. 23-11-2007) 
Col. 268 

Energy Conservation Code 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 245-46 

Col. 242-43 Exploration of Oil and Gas 
Blue Print for Sea Transportation (Deb. 5, Vol. XXX. 22-11-2007) 

(Deb. 15, Vol. XXXI, 05-12-2007) . Col. 189-91 
Co1.267~8 

Chilli Development Board 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 329-30 

Closure ofNuclear Power Generation Units 
(Dob. 4, Vol. XXX, 21-11-2007) 
Col. 148-49 

Coal Gasification 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 104-05 

Coal Production from Underground Open-
Cast Mines 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 219-22 

Collagen based Products for Wound 
Dressing 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 66-67 

Committee on Toll Tax 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 318 

Communication Network in Rural Areas 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 33S-37 

Decongestion Plan at Delhi Airport 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. 274 

Export of Meat 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 393-96 

Export Strategy for Horticulture 
(Deb. 14. Vol. XXXI, 04-12-2007) 
Col. 133 

Facilities at Work Sites under NREGS 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 222 

Fencing and Flood Lighting of Borders 
(Deb. 8,-Vol. XXX. 27-11-2007) 
CoI.4J3-34 

Foreign Universities 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 214 

Formation of Special Purpose Vehicle by 
Steel Companies 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 111-12 

Fonnulation of New Policy on Higher 
Education 

. (Deb. 14, Vol. XXXI, 04-12-2007) 
Co 1.1 77-78 

Global Carbon Trading Market 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col.2S7 
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Heritage Route Project 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 221-23 

Hurdles in the implementation ofMPLAD 
Scheme 
(Deb. t 5, Vol. XXXI, OS-12-2007) 
Col. 125 

I.T. Professionals 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 342-43 

Impact of Tribal Act on Wildlife 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 238 

International Conference on Federalism 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 143 

Investments in the African Countries for 
Fuel Supply 
(6eb. 10, Vol. XXX, 29-11-2007) 
Col. 128 

Joint Boundary Conference of BSF and 
BDR 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 414-15 

Leak Free Examinatio'lls by Anna 
University 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 394 

Lifting of Ban on Rice Export 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 173-76 

Literacy Programme 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 404-08 

Loss ofLand due to Soil Erosion 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 197-98 

Losses suffered by Exporters 
(Deb. 8, Vol. XXX, 2.7-11-2007) 
Col. 392-94 

Management ofIGRUA 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 204 

Meeting of Anti-terrorism 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 240 

Micro Credit Requirement .. 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 448 

National Highways during 11 th'Five Year 
Plan 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 234-38 

National Institute of Ocean Technology, 
Chennai 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 178-79 

Neem Project 
(Deb. 16, Vol. XXXI,06-12-2007) 
Col. 294-95 

New Telecom Rules 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 463 

Organ Transplantation Facilities 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 493-96 

Outsourcing of Manufacturing and 
Research to India 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 165 

Pollution in Delhi 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.I04-oS 

Power Saving Pilot Project in the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 183 

Prime Minister's Visit to Russia 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 129 

Promotion of Agricultural Growth 
(Deb. 7, Vol. XXX, 26-11·2007) 
Cot281·84 

Promoting Various Sport Disciplines 
(Deb. I S, Vol. XXXI, 05-12-2007) 
Col. 171·72 
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Researchers in Science and Technology 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 247-48 

Setting up aflndian Institute of Corporate 
Affairs 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 277-18 

Setting up of Inter RegulatOf'y 
Coordination Group 
(Deb. II, Vol. XXXI, 3fl-Il-2007) 
Col. 253 

Shortage of Fuel in Nuclear Power Units 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 371-72 

Strengthening of the Rupee 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 86-87 

Study on Problems of Labourers 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 233 

Subsidy Scheme for Housing for Urban 
Poor 
(Deb. 11, Vol. XXXI. 30-11-2007) 
Col. 175 

Time and Motion Studies under NREGS 
(Deb. 17; Vol. XXXI, 07-12-2007) 
Col. 186 

Wide Spread Pilferage of Explosives 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 348-49 

World Bank Study on River Development 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 354 

Varma, Shrt Rattlal Kalidas 
Committee on Welfare of Scheduled 

Castes and Scheduled Tribes-
Statement-Laid 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 289 

Vasava, Sbrl Mansuldlbbal D. 
Export of Food grains 

(Deb. 14, Vol. XXXf. 04-12-2007) 
Co1.l82-83 ' 

Investment in Mutual Funds 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 262 

Need to convert the Bharuch-Jambusar 
railway line into broad-gauge and 
restart the railway line between Netra 
and Ankleshwar extending it lIpon 
Nandurbar (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 522 

Need to restart the soil treatment project 
for maintenance of land fertility in 
Bharuch Parliamentary Constituency 
(MUR377) 
(Deb. 8, Vol. XXX, 27- 11-2007) 
Col. 510-1 I 

Raids Against FCI Officials 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 237 

Royalty of Gas and Petroleum 
(Deb. 10, Vol. XXX, 29-1 1-2007) 
Col. 173 

Sick Industries 
(Deb. 3, Vol. XXX, 20-11-2007) 
Cnl. 34-38 

Smuggling of Weapons 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 114-18 

Special Court under Electricity Act 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 193 

System for Fixing Minimum Support Price 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 75-76 

Television Transmission 
(Deb. 3, Vol. XXX, 20-1 i-2007) 
Col. 392-96 

Violation of Human Rights by Police 
Personne,l 
(Deb. 14, Vol. XXXI, 04-12-2007) 
C-ol.303 
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Veerendra Kumar, Shrl M.P. 
Alternate Medical Therapy 

(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 399-1 I 

Cash Reserve Ratio 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 136-37 

Coal Linkage for Farakka and Hahalgaon 
Power Plants 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 223-24 

Coal Shortage in Power Plants 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 223-24 

Community Radio Stations 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 184-85 

Decline in Export of Textiles 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 66-67 

Difficulties faced by Foreigners in getting 
Visa 
(Deb. 15. Vol. XXXI, 05-12-2007) 
Col. 138-39 

Financial Assistance from China for the 
Railways 
(Deb. 16, Vol. XXXI. 06-12-2007) 
Col. 127-28 

Hostels for SC Stud~nts 
(Deb. 10. Vol. XXX, 29-11-2007) 
Col. 147 

Hostels for ST Students 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 139-40 

Mega Power Plant Status 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 189-91 

Need for harmonious functioning of three 
organs of State i.e. Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI. 04-12-2007) 
COl.SSO-S4 

Need to declare Erumeli in Kerala as a 
National Pilgrim Centre (MUR 377) 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 333-34 

Need to pj:rmit operation of international 
flights from Calicut airport to 
Gulf Countries by foreign Airlines 
(MUR377) 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Co1.417-18 

Price Preference to Domestic Power 
Equipment Manufacturing Companies 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 190-92 

Prices of Cancer Medicines 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 113-14 

Procurement Price of Wheat 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 257-58 

Projects for Expansion of Airports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 313-14 

Redefining Urban Areas 
(Deb. 11, Vol. XXXI. 30-11-2007) 
CoI.403~ 

Rules for Foreign Institutional Investors 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 23 1-32 

Import ofFish Survey by NUEPA 
(Deb. 13, Vol. XXXI, 03-12-2007) (Deb. 3, Vol. XXX, 20-11-2007) 
Col. 219 Col. 180-81 

Indians Detained in UAE I Taking Over (I rSteel Complex Ud. by SAIL 
(Deb. IS, Vol. XXXI, 05-12-2007) I (Deb. 10. Vol. XXX, 29-11-2007) 
Col. 306-07 I Col. 241-43 
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Teacher-Student Ratio in IITs 
"(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.204-06 

Va, Shri Il. 
Statement Correcting Reply to Starred 

Question No. 603 Dated 17th May, 2007 I 

regarding Exodus of EmpJoyces from 
Railways and Reaaons for Delay in 
Correcting thcR.epIy (St.) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 372 

Veakata .. tby, Shri K. 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 461-65 

VeDUlopai, ShriD. 

Need to introduce helicopter services. for 
pilgrims visiting Thiruvannamalai, a 
temple town ofTarnil Nadu (MUR 377) 
(Deb. '7, Vol. XXX, 26-11-2007) 
(',ol. SOl 

Verma, Sbri Bbaau Pratap SIDIh 

Licensing of Arms 
(Deb. 3, Vol. XXX, 20-11-2007) 
CoI.2S7-S8 

·Maintenance of Bungalows ofMPs 

Progress in Higher and Compulsory 
Education 
(Deb. 8, Vol. XXX, 27-11-2007) 
CoI.3014t 

Revival of Small Scale Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 357-59 . 

Self Defence Comniittces 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 75-76 

Serving of Sub-Standard Food under Mid-
Day Meal Scheme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col: 233-36 

Subsidy on Products of Rural Industries 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 206-07 

Verma, Shri RaJesh 
Committee on Absence ofMcmbers from 

the Sitting of the House-9th Report-
Presented 
(Deb. 15, Vol. XXXI, 05-12-2007) 
COl.3S7 

Committee onAbscncc ofMcmbers fi'omthe 
Sittings ofthc House-Minutes--l..lid 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 364 

·(Deb. 17; Vol. XXXI, 07-12-2007) v.nna,SbriRavIPrakatb 
·Co1.2S6-57 

Nood toinstaJl tube.wells in Bundelkh 
,andr.ion of Uttar Pradesh faciqg 
.acute Ihertap ,'Of 'W8tIrfor irrigation 
(MlJlt377) 

.. (»ft. 7, Vol. XXX, 26-11-2007) 
cat.49S 

'Need 'to Tcnovate Monuments of 
~IIJnpcJtta:e.Kalai Nagar 
in Jala\uI 'Parliamentary Conatituency, 
Utw·PnIdah(t4laJ.7?) 
(a.. :14, Vol. :xxx.I, fM..!l2.02007) 
'CUt:m 

Asrecment between India and Germany 
for Scientific Cooperation 
(Deb. 6, Vol. XXX,23-11-2007) 
Col. 201-02 

Agricultural Policies 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.4S9~1 

Award of degrees to DU -students 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 71 

Awards under NREGS 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 361-62 
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Cases of Mental Disorders 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.S52-60 

City Gas Distribution Networks 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.I~1 

Collection of Funds for Afforestation 
(Deb. 15, Vol. XXXI, 05-12-2001) 
Col. 133-34 

Definition of Forest 

Effects of Interest Rate on Economy 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Co1.415-17 

Eradication of Child Labour 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoL 247-4& 

Evaluation of School Readers and Text 
Books 
(Deb. I, Vol. XXX. 27-11-2007) 
Co1.3S6-57 

Excellence AWII'ds 
(Deb. 9, Vol. XXX, 28-11-2007) (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 126 Col. 310-11 

Delay in Implementation of Central 
Projects 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.471-74 

Development in Railways 
(Deb. S, Vol. XXX" 22-11-2007) 
Col. 178-79 

Development of Group Housing and 
Commercial Projects by the Railways 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI,I96 

Development of Tourism 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 131-32 

Display ofBPL List 
(Deb. 2, Vol. XXX, 19-11-2007) 
CoI.l'S-S6 

Distribution of Kerosene 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 100-02 

Diversion of Foodgrains 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 497-500 

Domestic Violence Act 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col.lS7 

Drop Out Rate 
(Deb. 14, Vol. XXXI, 04-12-2007) 
CoI.4S7-62 

Facilities in Government Schools 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 237-38 

Food Security Mission 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 36 

Foreign Loan for Sarva Shiksha Ahhiyan 
(Deb. 3, Vol. XXX, 20-11-2007) 
COL 219-20 

Free and Compulsory education upto 
Higher Secondary Level by Shri RIm 
Kripal Yadav (Res) 
(Deb. 6, Vol. XXX, 23-11-2007) 
COL $48-53 

Fuel Efficiency Nonns for Automotive 
Sector 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col.12S-26 

Funds Collected from Coal India Limited 
Employees for Prime Minister's Relief 
Fund 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 511-13 

Fun~s for Free .n~ C.,mpulaory 
Education 
(Deb. I, Vol. XXX. 27-11-2007) 
Col. 249-S0 

GaId«Gap 
(Deb. 17, Vol. XX>t , 1)7-12-2007) 
Col. 210 
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Government Plans to Start Housing Index 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 343-44 

Greenfield Airports Policy . 
(Deb. S, Vol. XXX, 22-11-2007) 
Col. I I-II 

Growth of Dairy Sector 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 206-07 

Guidelines for Creating Wildlife Habitats 
(Deb. 4, Vol. XXX, 21-11 ~2007) 
Col. 4248 

Hydro Power Policy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 181-83 

Maternal Mortality Rate 
(Deb. 9. Vol. XXX, 28-11-2007) 
Col. 186-90 

Mega Projects 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 244-S0 

Mining policy 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 14143 

Mobilization of Funds 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. J31 

National F~i1y and Health Survey-3 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 307-09 

Implementation of Rural Development Need to check the problem of recurring 
ProjectbyNABARD floods in Kheri Parliamentary 
(Deb. 6, Vol. XXX, 23-11-2007) constituency of Uttar Pradesh by 
Col. 132-34 constructing dams on rivers originating 

Import of Wheat from Nepal (MUR 377) 
(Deb. 13, Vul. XXXI, 03-12-2007) I (Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 159-61 I Co1.41s-16 

Independent Regulatory Authority for 
NGOs 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 129 

Investment in Research and Development 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 227-28 

Jan Kerosene Pariyojana 
(Deb. I, Vol. XXX, 15-11-2007) 
Co1.171-73 

Joint development of futuristic Combat 
Aircraft 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 331-39 

Laws to RClulate Surrogacy 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 160 

Laying of New Railway Line through 
Public-Private partnership 
(Deb. S, Vol. XXX~ 22-11-2007) 
Col. 294-95 

Need to construct a tlyover on Railway 
Crossing No. 122-C in Lucknow-
Bareilly division, Uttar Pradesh 
(MUR377) 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 499 

Need to upgrade the existing State 
Highway No. 26 linking Bareil~y
Pillibhit-Basti in Uttar Pradesh to tile 
level of National Highway (MUR 377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 526 

New Coal Distribution Policy 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 226-28 

New Guidelines for Adoption of Child 
(Deb. ", Vol. XXXI, 30-11-2007) 
Col. 437-39 

Nodal Department for Urban Transport 
and Planning by States 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 224 
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Official Language Cadre 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 82-84 

Oil Imports 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 321-23 

Opening of Level Crossings 
(Deb. I, Vol. XXX, 15-11-2007) 
Col. 146-47 

Opening of LPG Agencies in the Country 
(Deb. I, Vol. XXX, 1 S-II-2007) 
Col. 175-76 

Plantation in Villages under lAY 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 76 

Preferential Trade Agreement 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 186-87 

Preservation of Minor Languages 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 401-02 

Price Hike of Petroleum Products 
(Deb. I; Vol. XXX, 15- I 1-2007) 
Col. 23-24 

Prices of Commonly Used Medicines 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 20-22 

Prices of Pharmaceutical Products 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 137-38 

Promotion of Education for Girls 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 294-302 

Road Transport Act 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 101-02 

Scraping State Level Common Entrance 
Tests 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 111-12 

Setting up of Institutes of Science 
Education 
(Deb. 14, Vol. XXXI, 04-12-::~007) 
Col. 323 

Setting up ofSC/ST Cell in Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 14849 

Shortage of Skilled Manpower in Textile 
Sector 
(Deb. 13. Vol. XXXI. 03-12-2001) 
Col. 346-47 

Single Voter List 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col.2S1 

Small Hydro Power Projects 
(Deb. 17. Vol. XXXI. 07-12-2007) 
Col. 48 

Solar Energy 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 167-70 

Standing Committee on Human Resource 
Development- I 99th and 200th 
Reports-Laid 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.S16 

Status of Oil Reserves 
(Deb. I. Vol. XXX. 15-11-2007) 
Col.I60~1 

Re-Development of Mumbai High by Supply of Gas to Power po; .)jee!s 
ONGC (Deb. 10. Vol. XXX. 29-1J-2007) 
(Deb. 5, Vol. XXX. 22-11-2007) I Col. 227-28 
Col. 235 Swasthya Bima Yojana for Unorganised 

Removal of Jhuggi Clusters and Slums Workers 
(Deb. 6, Vol. XXX, 23-11-2007) (Deb. 7. Vol. XXX, ..'6-11-2/)(;7) 
Col. 286-88 I Col. 253-56 
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Theft of Strategic Information from 
Defence Establishment 
(Deb. 13, Vol. XXXI, 03-12-2007) 
CoJ.303-04 

Transportation of Agriculture Products 
through Rail Network 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 277-78 

Unauthorised Construction in 
Government Colonies 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 143 

Utilisation of Funds by the Panchayats 
(Deb. 9, Vol. XXX, 28-)) -2007) 
Col. 228-30 

Vijayan, Shri A.K.S. 
Demands for Supplementary Grants 

(Railways) 2007-08 and Resolution 
Re: Approval of Recommendatiol'!s in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 475-77 

Vinod Kumar, Shri B. 
Need to construct railway line linking 

Bhadrachalam-Kovvur and Manugur-
Ramagundam in Andhra Pradesh 
(MUR377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 381-82 

Virendn Kumar, Shri 
Demands for Supplementary Grants 

(Generall, 2007-08 and 
Demands for Excess Grants (General), 

2OOS-06 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 416-17 

Need to grant clearance for the 
construction of Chandia Dam Project 
in district Sagar, Madhya Pradesh· 
(MUR377) 
(Deb. 9, Vol. XXX,. 28-11-2007) 
Col. 377-78 

Need to Undertake Atforestation work along 
four Lane Express Highway from 
Multhaun to Maharajpur in Sagar, 
Madhya Pradesh (M U R 377) 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 526 

Virupakshappa, Shri K. 
Branches ofSIDBI 

(Deb. 17, Vol. XXXI, 07-) 2-2007) 
Col. 19-22 

Incentives to National Level Artists 
(Deb. ) 6, Vol. XXX), 06-) 2-2007) 
Col. 304-05 

Krishi Vigyan Kendra 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 208-09 

Prices of Petrol and Diesel 
. (Deb. 17, Vol. XXXI, 07-12-2007) 

Col. 153 
Promotion of Rural Libraries 

(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 22-38 

Pro..posal for Youth FestivalslProgrammes 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 180-81 

Railway Projects in Karnataka 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 285-93 

Rural Information Technology Network 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 140-41 

Setting up of Handicrafts Complexes 
(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 297 

Setting up of Medicinal Plants Board 
(Deb. IS, Vol. XXXI, OS-12-2007) 
Col. 98 

Shortage of Medicines for Dog Bites 
(Deb. 9, Vol. XXX, 28- I 1-2007) 
Col. 18-21 
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SKN Boards in Different Languages 
(Deb. 16, Vol. XXXI, 06-12-2007) 
CoI.30S 

Sona Masoori Rice 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 225 

VundavllIi, Shri Aruna Kumar 
Free and Compulsory Education upto 

Higher Secondary Level by Shri Ram 
Kripal Yadav (Res.) 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 547-48 

Vadav, Dr. Karan Siop 
All India Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007~onsid. & Pass 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 362-72 

Coaching Centres for SC and OBC 
Candidates 
(Deb. 10, Vol. XXX, 29-1 1-2007) 
Col. 253-58 

Disbursement of Loans by NBCFDC and 
NSFOC 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 176 

Employees Strength in National 
Commission for Backward Classos 
(Deb. 10. Vol. XXX. 29-11-2007) 
Col. 325-26 

Grievances Redressal for Backward 
Classes 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 57-58 

Need to construct a road over bridge on 
N.H.8 in Bchrodt Rajasthan (MUR 377) 
(Deb 7. Vol. XXX. 26-11 ~2007) 
CoI.41J3 

Standin : Committee on Health and Family 
Well Jre-2Sth and 26th Repo~Laid 
(Deb. 17, Vol. XXXI. 07-12-2007) 
Col. 309 

Yadav,Prot RamGopai 
Indo-US Nuclear Agreement (DUR 193) 

(Deb. ~ Vol. XXX, 28-11-2007) 
Col. 449-55 

Need to conduct a CBI Inquiry into the 
free of cost excess spectrum allotted 
to private GSM Operators (MUR 377) 
(Deb. 15, Vol. XXXI. 05-12-2007) 
CoI.415 

Proposal to set up Special Economic Zone 
in Nandigram. West Bengal and 
consequent large scale violence 
(OUR 193) 
(Deb. 4, Vol. XXX. 21-11-2007) 
Col. 678-82 

Use of Thorium as Fuel 
(Deb. 4. Vol. XXX, 21-11-2007) 
Col. 9-10 

y.dav, Shri Anlrudh Prasad Alias Sadhu 
Demands for Supplementary Grants 

(Railways)2007-08 and Resolution Re: 
Approval of Recommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10. Vol. XXX. 29-11 ~2007) 
Col. 605-06 

Yadav, Shri aalah"ar 
Bio-Technoiogy Policy 

(Deb. II. Vol. XXXI. 30-11-2007) 
Col. 116-17 

Compensation to the Family Members of 
Fanners Committing Suicide 
(Deb. 13. Vol. XXXI. 03-12~2007) 
Col. 102 

Hidden Charges on Loan 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 228-29 

Implementation of Master Plan Delhi 2021 
(Deb. II. Vol. XXXI, 30-11-2007) 
Col. 372-78 

Inter-State Council 
(Deb. a. Vol." XXX, 27-1 1-2007) 
CoI.7S 
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Joint Mechanism to Combat Terrorism Yadav, Shri Girldhari 
(Deb. 15, Vol. XXXI, 05-12-2007) Cadre Review in MES 
Col. 89 (Deb. 13, Vol. XXXI, 03-12-2007) 

Proposals for New Airports in Uttar Col.361 
Pradesh 
(Deb. 10. Vol. XXX. 29-11-2007) I 
Col. 72 

Re-structure of National Population 
Commission 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col 227 

Reforms in Rural Banks 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 442 

Subsidy on LPG/Kerosene Oil 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 4-6 

Yadav, Shri Chandra Pal Singh 
Need to expedite the setting up of Rail I 

Coal:h Fal:tory (Repairing & I 
Maintenance Unit) at Jhansi, 
Uttar Pradesh (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 54748 

Yadav, Shri Devendn Prasad 
Indo-US Nuclear Agreement (OUR 193) 

(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 455-60 

Declining number of Class III & IV 
Employees 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 112-13 

Foodgrain Production in Bihar 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 107-09 

Governance of Reservation Policy 
(Deb. 15, Vol. XXXI, 05-12-2007) 
Col. 284-85 

Illegal Coal Mining 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 3542 

ImplementatioD ofSwajaldhara Scheme in 
Bihar 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 68-69 

Inviting tender for NLC in Bikaner 
(Deb. 15, -Vol. XXXI, 05-12-2007) 
Col. 313 

Loan Under PMRY 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Co1.102~ 

Need for harmonious functioning of three Need to ensure required quota of job 
organs of5tate-Legislature, Judiciary I reservation to oaCs in Goversunent 
and Executive (OUR 193) I Departments(MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007)· (Deb. 10, Vol. XXX, 29-11-2007) 
Col. 585-92 Col. 387 

Need to expedite the construction of a Post-Matric Scholarships to OBCs 
bridge on river Bhutahi-balan in Bihar I' 5t dents 
(MUR377) u 
(Deb. 1&, Vol. XXXI. 06-12-2007), ~;~2~-~4 Vol. XXX, 29-11-2007) 
Col. 358 I 

. . Promotion of Culture in Bihar 
Pr~posal to s~t up Special Economic Zone I (0 b 5 Y, I XXX 22-11-2007) 

In Nandlgram, West Bengal and e., o. , 
consequent large scale violence I Col. 84-85 
(OUR 193) i Sale oflTDC Hotels 
(Deb. 4. Vol. XXX, 21-11-2007) I (Deb. 10, Vol. XXX, 29-i 1-2007) 
Col. 682.S71 Col. 199-200 
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Science and Technology Proposals from I Irregularities in PMGSY 
Andhra Pradesh (Deb. 2, Vol. XXX, ) 9-) 1-2007) 
(Deb. )7, Vol. XXXI, 07-12-2007) Col. 165-66 
Col. 54-55 

Self Finance Housing Schemes for Weaker 
Sections 

Minimum Support Prices 
(Deb. 7, Vol. XXX. 26-11-2007) 
Col. 297-302 

(Deb. 6, Vol. XXX, 23-1 )-2007) 
Col. 293 Opening of New Kendriya Vidyalayas 

(Deb. 3, Vol. XXX, 20-11-2007) 
Unemployment in Mining Industry Col. 429-32 

(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 220-21 Policy on Adoption of Children 

(Deb. 6, Vol. XXX, 23-11-2007) 
Welfare Schemes for Beedi Workers Col. 245 

(Deb. 7, Vol. XXX, 26-11-2007) 
Col. 379-88 Poor Quality Wheat 

(Deb. 2, Vol. XXX. 19-11-2007) 
Yadav, Shri Jay Prakash Narayan Col. 61-62 

Situation arising out offall in the level of Price Hike of Petroleum Products 
ground water, resulting in scarcity of (Deb. I. Vol. XXX. 15-11-2007) 
water in the country particularly in rural Col. 23-24 
areas and steps taken by the 
Government in this regard (CA) I Recovery of Taxes 
(Deb. 12, Vol. XXXI. 01-12-2007) (Deb. 2, Vol. XXX. 19-11-2007) 
Col. 7 Col. 180-81 

Yadav, Shri Kailash Nath Singh 
An Agreement with China Regarding 

Freight Corridor Project 
(Deb. I, Vol. XXX, 15-11-2007) . 

Reduction in Fixed Deposit Rates by 
Nationalised Banks 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 35-36 

Col. 102 i Review of Ganga and Yamuna Action Plan 
Capacity Building for Panchayats (Deb. 9, Vol. XXX, 28-11-2007) 

(Deb. 4, Vol. XXX. 21-1I-2007) CoJ.279-80 
Col. 370-71 Review of Higher Medical Education 

Decline in Procurement of Wheat and Rice (Deb. 4, Vol. XXX, 21-11-2007) 
(Deb. 7, Vol. XXX, 26-11-2007) Col. 583-84 
Col. 63-{i4 Review of National Mental Health 

Expenditure on Education 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col 314·)~ 

Flon~~ l',i '.'it'; i' .. rc of Women 
(Ueb. 5, V,II. XXX. 23-11-2007) 
Co!. 17.1-78 

Internet I"rotocol Television 
(Deb. 8, Vol. XXX, 27-11,2007) 
Col. 55-56 

Programme 
(Deb. 4, Vol. XXX, 21-/1-2007) 
Col. 146-47 

Right to Education 
(Deb. 3, Vol. XXX, 20-)1-2007) 
Col. 465-66 

Rise in Price of Consumer Item~ 
fl)eb. 7, vat. XXX, 26-11-2007) 
Col. 93-99 
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·Settin.·up of Power Grid. Stadons 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 299-306 

NOO's in Urban Development Schemes 
(Deb. 17, Vol. XXXI, 07-12-i007) 
Col. 123 

Setting up of Power Project Per Cipita Length ofNH 
(Deb. 2, Vol. XXX, 19-11-2007) (Deb. 9, Vol. XXX, '28-:11-2007) 
Col. I" CoI.161~ 

Shortage of Neuro Surgeons 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. ')5 1 

Study of Sports Science in Training 
Programme 
(Deb. 9, Vol. XXX, 21-11-2007) 
Col. 101-02 

Post-Matric Scholarships to OBCs 
Students 
(Deb. 10, Vol. XXX, 29-1 1-2007) 
Col. 123-24 

Recognition to Medical Colleaes 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 1-1 Survey of Earthquake Prone Zones 

(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 123-26 Rural Health Schemes 

Survey on Health Facilities for Rural 
People 
(Deb. 4, Vol. XXX, 21-11-2007) 
CoI.I6-3S 

Target for Export of Goods under SEZi 
EOUs 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 483-14 

Textile Parks 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 337 

Vadav, Shri M. Anjan Kumar 
Cottage Industry 

(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 196-97 

Rural Industries 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 84-90 

Sale of IT DC-Hotels 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 199-200 

Self Finance Housing Sehemes for Weaker 
Sections 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 293 

(Deb. 3, Vol. XXX, 20-11-2007) T and 0 Losses 
Col. 258-59 (Deb. 6, Vol. XXX, 23-11-2007) 

Employment in Agro and Rural Industry 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 127-32 

Mega City Programme 

Col. 120-22 

World Bank Assistance to Andhra Pradesh 
(Deb. 2, Vol.' XXX, 19-11-2007) 
Col. 70 

(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 165~6 Y.dav, Shrl Mltruea 

National Slum Development Programme 
(Deb. 11, Vol. XXXI, 30-1) -2007) 
Col. 249-S0 

NCDC AuilWlce for Settina up of Cold 
Storaael 
(Deb. 13, Vol. XXXI, 03-12-2007) 
Col. 373-80 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Co1.412-1S 
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Need for harmonious functioning oftbree 
-organs of State i.e Legislature, 
Judiciary and Executive (OUR 193) 
(Deb. 14, Vol. XXXI, '04-12-2007) 
CoI.S70-72 

Vadav, Sbri Paras Natb 
Need to absorb the employees of District 

Rural Development Agency, Uttar 
Pradesh in Panchayati Raj Department 
of the State (MUR 377) 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 322 

Vadav, Sbri Ram Kripal 
All India Institute of Medical Sciences and 

the Post Graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Consid. & Pass. 
(Deb. 5, Vol. XXX, 22-1 1-2007) 
Col. 377-82 -

Allocation of Power 
(Deb. 6, Vol. XXX, 23-11-2007) 
Co1.2S-33 

Benches of High Court in Bihar 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 129 

Deemed Universities 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 120-32 

Demands for Supplementary Grants 
(Railways) 2007-08 and Resolution Re: 
Approval ofRccommendations in Sixth 
Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 19-11-2007) 
Col. 466-7S 

Free and Compulsory education upto 
Higher Secondary Level by Shri Ram 
Kripal Yadav (RCs.) 
(Deb. 6, Vol. XXX, 23-1) -2007) 
Col.SI0-23 

Increasing Retirement Age 
(Deb. ] 5, Vol. XXXI, 05-) 2-2007) 
Col. 304 

Indo-US NucJearAgreement(DUR 193) 
(Deb. 9. Vol. XXX, 21·11-2007) 
Col. 570-72 

Loans by NABARD 
(Deb. 7, Vol. XXX. 26-11-2007) 
CoI.176-77 

Maintenance and Welfare of Parents and 
Senior Citizens Bill, 2007~onsid. & 
Pass. 
(Deb. IS, Vol. XXXI, OS-12-2007) 
CoI.S08-1t 

Millennium Development Goals 
(Deb. 9, Vol. XXX, 28-11-2007) 
CoI.l6-17 

Mismanagement in L1C 
(Deb. II, Vol. XXXI, 30-11-2007) 
Col. 389 

Need to expedite the setting up of AIIMS 
at Patna (MUR 377) 
(Deb. 9, Vol. XXX, 28-11-2007) 
Col. 381 

Need to open an 1.1. T. in Patna, Bihar from 
the academic session 2008-09 
(MUR377) 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col.'26 

Need to start developmental work in Patna 
and Bodhlaya under Jawahar Lal 
Nehru National Urban Renewal 
Mission (MUR 377) 
(Deb. 13, Vol. XXXI, 03-12-2007) 
COI.S48-49 

Organic Farming 
(Deb. 17, Vol. XXXI, 07-12-2007) 
Col. 25-26 

Planning at Grass-Root Levels by the 
Panchayats 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 20 

Project in Bihar through HUDCO 
Assistance 
(Deb. 11, Vol. XXXI, 30-11-2007) 
Col. 249 



554 LOKSABHA 

Research Institute for Bio-gas and Bio- I Central Scheme fot Boarding and Hostel 
diesel Energy I Facilities 
(Deb. 5, Vol. XXX, 22-11-2007): (Deb. 14, Vol. XXXI, 04-12-2007) 
Cw.23-29 I Col. 59-62 

Sashastra Seema Bal Bill, 2007-Consid .. Central Scholarship Scheme 
&. Pass (Deb. 6, Vol. XXX, 23-11·2007) 
(Deb. 12. Vol. XXXI, 01-12-2007) Col. 257-58 
Col.~8 

Statutory Resolution R.e: Disapproval of 
National Capital Territory of Delhi 
Laws (Special Provisions) Second 
Ordinance, 2007 and National Capital 
Territory of Delhi Laws (Special 
Provisions) Second Bill, 2007-Consid. 
II. Pass 
(Deb. 8, Vol. XXX, 27·11-2007) 
Col. 539-44 

Survey for Opening of Rural Bank 
Branches 
(Deb. II, V,?1. XXXI, 30-11-2007) 
Col. 167-68 

Village Electrification through Solar and 
B io-Gas Energy 
(Deb. II, Vol. XXXI, 30·11·2007) 
Col. 29-30 

Yadav, Shri Sita Ram 
~mands for Supplementary Grants 

(Railways) 2007-08 and Resolution 
Re: Approval of Recommendations in 
Sixth Report of Railway Convention 
Committee (2004) 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 584 

Yerrannaldu, Shri Kllljlrapu 
Ad-hoc Group of Experts 

(Deb. 10, Vol. XXX, 29-11-2007) 
Cot.3S1-52 

Agreement between India and Germany 
for Scientific Cooperation 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 201-02 

Collaboration on Surveillance of Diseases 
(Deb. I S, Vol. XXXI, 85-12-2007)· 
Col. 267 

Committee to Study Naxalism 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 373·74 

Decreasing Population of Tigers 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col. 119-22 

Direct Funding to a Panchayat by U.K. 
(Deb. 9, Vol. XXX, 2!-11-2007) 
Col. 223-24 

Disaster Risk Management Programme 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 225-26 

Eco-City Project 
(Deb. 9, Vol. XXX. 28-11-2007) 
Col. 66-68 

Exemption from Cess 
(Deb. 2, Vol. XXX, 19-11-2007) 
Col. 309-10 

Fake Currency 
(Deb. 3, Vol. XXX, 20-11-2007) 
Co1.371-82 

Financial Assistance for the Girl Child 
(Deb. 4, Vol. XXX, 2 t -11-2007) 
Col. 548-49 

Import of Sandalwood 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 353-54 

Increase in Cash Reserve Ratio 
(Deb. 6, Vol. XXX, 23-11-2007) 
Col. 123·24 
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I'dia-Myanmar-Thailand Highway 
.~ (Deb. 15, Vol. XXXI, 05-12-2007) 

·i~' Col. 323 . 
~1lnternational Education Fair 
" (Deb. 8, Vol. XXX, 27-11-2001) 

Col. 112.3 
Killing of Hindus in J&K 

(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 285 

Mandatory Test for Soft Drink Water 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Co\. 124 

Need to depute a Central team to report 
on the causes of disease affecting 
people in Srikakulam district, Andhra 
Pradesh (MUR 377) 
(Deb. 8, Vol. XXX, 27-11-2007) 
Col. 517 

Need to fix remunerative price of coconut 
(MUR377) 
(Deb. 16, Vol. XXXI, 06-12-2007) 
Col. 360-61 

Need to take steps to ameliorate the plight 
of paddy growers (MUR 377) 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 765-66 

Oil Bonds 
(Deb. 5, Vol. XXX, 22-11-2007) 
Col. 166 

Per Capita Power Consumption 
(Deb. 17, Vol. XXXI, 07-12-2007) I 
CoLIS ~; 

Poachi-Ag of Tigers in Dudhwa National 
Park 
(Deb. IS, Vol. XXXI, 05-12-2007) 
CoI.2J.6-19 

GMGIPMRND-4094II(S5f)-9-11-2009. 

Pollution by Cement Industries 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 61-62 

Prevention of Diabetes 
(Deb. 4, Vol. XXX, 21-11-2007) 
Col. 476-77 

Recognition under NCTE 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 271-7S 

Safeguards against Grenacl.~ and lED 
Explosives 
(Deb. 3, Vol. XXX, 20-11-2007) 
Col. 242 

Safety Norms in Schools 
(Deb. 14, Vol. XXXI, 04-12-2007) 
Col. 254"55 

Schemes for Textile Sector 
(Deb. 7, Vol. XXX, 26-11-2001) 
Col. 427-30 '1 

Setting up of AERA 
(Deb. 10, Vol. XXX, 29-11-2007) 
Col. 149-50 

Widening of Tax Net 
(Deb. II, Vol. XXXI, 30-11-2007) 
Co1.1S1-82 

Zawma, Shri Vanlal 
Committee on Welfare of Scheduled 

Castes and Scheduled Tribes - 24th and 
25th Reports-Presented 
(Deb. 12, Vol. XXXI, 01-12-2007) 
Col. 4 

Need to enhance the quota of rice for 
Mizoram (MUR 377) 
(Deb. IS, Vol. XXXI, 05-12-2007) 
Col.41S 



~ 
Tht ,?rijjJ'&t vcrJ~o" C)(Lok Sabha pr~'~ipJs it .mlP.~'on earliarnOt\t of 

India ~~.,.t~, ~low.in"~4~s: " . " , 
. ,;http://www,.,.r'~.ismtmt,,tl.Qdi.:Jlidn .• 

~' ".' - " " . " -' 

LIVE reL.ECASToFJ,>~~~D~S()F·~~~; 
,'. 4o~ Sabha ~tQ~~~i~g~ "~l.let~!'.lec~t UVeotl~S~' T:V;~hll11\tl. 
L.IV~ tel".ia~ be,i~" alll ~.M ... ~ ,~t)'day~.Lq~.Satt1\as.l", t{!tt'he 
adjb1.lfntnem C)fihe House. . . , . " . . . . . . 

, '," ,- .... ' ,.' , ,', ' 

LOKSABHADE&ATE,SOW'SALE 
J'rlnl~ COpiH "fl~Oksa~h,~~bat~J~f;i&j~I",rsiOn. E,,¥llsh versiOn! 

J1lndi Yorsionand inl:iicenhereto, p~¢.repofu ·and·· otbor P.arliamcritarf 
Publication •• n. Souw';ir Me",. withl<J80 otPatliame~t Q,ey.iJ~ie .tors-Ie at 
ttl, Sal,. Counter,rtc~eptioi1. Parliame,tt Hews" (TeI.Nos. 23034126,23034495. 
230)449<1) ~ Delhi-l'i{)(lOl. The lnformailc>nabQln all th_~blication$ ~ 
itc{nS isalw.lvail"'te 01) the we"site mentio~.o\'~. ., 



, '06 
1- ., 

" 

II , , 
020098y ·LoK· ~A:8HASecltETARIAT 

Publis~ed Under Rules 319 .net 382 of the RutesofProcedurt and Conduct of 
, Bus~inLok Sabh. (ThiJ'teenthEdition) ~n4 primJd,by the Oon~ra' Manager. ' 

Governinentoflndi. Pre., ~lnt() Road. Now De.bl~ ItO 002 , 


	0001
	0002
	0003
	0005
	0007
	0009
	0011
	0012
	0013
	0014
	0015
	0016
	0017
	0018
	0019
	0020
	0021
	0022
	0023
	0024
	0025
	0026
	0027
	0028
	0029
	0030
	0031
	0032
	0033
	0034
	0035
	0036
	0037
	0038
	0039
	0040
	0041
	0042
	0043
	0044
	0045
	0046
	0047
	0048
	0049
	0050
	0051
	0052
	0053
	0054
	0055
	0056
	0057
	0058
	0059
	0060
	0061
	0062
	0063
	0064
	0065
	0066
	0067
	0068
	0069
	0070
	0071
	0072
	0073
	0074
	0075
	0076
	0077
	0078
	0079
	0080
	0081
	0082
	0083
	0084
	0085
	0086
	0087
	0088
	0089
	0090
	0091
	0092
	0093
	0094
	0095
	0096
	0097
	0098
	0099
	0100
	0101
	0102
	0103
	0104
	0105
	0106
	0107
	0108
	0109
	0110
	0111
	0112
	0113
	0114
	0115
	0116
	0117
	0118
	0119
	0120
	0121
	0122
	0123
	0124
	0125
	0126
	0127
	0128
	0129
	0130
	0131
	0132
	0133
	0134
	0135
	0136
	0137
	0138
	0139
	0140
	0141
	0142
	0143
	0144
	0145
	0146
	0147
	0148
	0149
	0150
	0151
	0152
	0153
	0154
	0155
	0156
	0157
	0158
	0159
	0160
	0161
	0162
	0163
	0164
	0165
	0166
	0167
	0168
	0169
	0170
	0171
	0172
	0173
	0174
	0175
	0176
	0177
	0178
	0179
	0180
	0181
	0182
	0183
	0184
	0185
	0186
	0187
	0188
	0189
	0190
	0191
	0192
	0193
	0194
	0195
	0196
	0197
	0198
	0199
	0200
	0201
	0202
	0203
	0204
	0205
	0206
	0207
	0208
	0209
	0210
	0211
	0212
	0213
	0214
	0215
	0216
	0217
	0218
	0219
	0220
	0221
	0222
	0223
	0224
	0225
	0226
	0227
	0228
	0229
	0230
	0231
	0232
	0233
	0234
	0235
	0236
	0237
	0238
	0239
	0240
	0241
	0242
	0243
	0244
	0245
	0246
	0247
	0248
	0249
	0250
	0251
	0252
	0253
	0254
	0255
	0256
	0257
	0258
	0259
	0260
	0261
	0262
	0263
	0264
	0265
	0266
	0267
	0268
	0269
	0270
	0271
	0272
	0273
	0274
	0275
	0276
	0277
	0278
	0279
	0280
	0281
	0282
	0283
	0284
	0285
	0286
	0287
	0288
	0289
	0290
	0291
	0292
	0293
	0294
	0295
	0296
	0297
	0298
	0299
	0300
	0301
	0302
	0303
	0304
	0305
	0306
	0307
	0308
	0309
	0311
	0312
	0313
	0314
	0315
	0316
	0317
	0318
	0319
	0320
	0321
	0322
	0323
	0324
	0325
	0326
	0327
	0328
	0329
	0330
	0331
	0332
	0333
	0334
	0335
	0336
	0337
	0338
	0339
	0340
	0341
	0342
	0343
	0344
	0345
	0346
	0347
	0348
	0349
	0350
	0351
	0352
	0353
	0354
	0355
	0356
	0357
	0358
	0359
	0360
	0361
	0362
	0363
	0364
	0365
	0366
	0367
	0368
	0369
	0370
	0371
	0372
	0373
	0374
	0375
	0376
	0377
	0378
	0379
	0380
	0381
	0382
	0383
	0384
	0385
	0386
	0387
	0388
	0389
	0390
	0391
	0392
	0393
	0394
	0395
	0396
	0397
	0398
	0399
	0400
	0401
	0402
	0403
	0404
	0405
	0406
	0407
	0408
	0409
	0410
	0411
	0412
	0413
	0414
	0415
	0416
	0417
	0418
	0419
	0420
	0421
	0422
	0423
	0424
	0425
	0426
	0427
	0428
	0429
	0430
	0431
	0432
	0433
	0434
	0435
	0436
	0437
	0438
	0439
	0440
	0441
	0442
	0443
	0444
	0445
	0446
	0447
	0448
	0449
	0450
	0451
	0452
	0453
	0454
	0455
	0456
	0457
	0458
	0459
	0460
	0461
	0462
	0463
	0464
	0465
	0466
	0467
	0468
	0469
	0470
	0471
	0472
	0473
	0474
	0475
	0476
	0477
	0478
	0479
	0480
	0481
	0482
	0483
	0484
	0485
	0486
	0487
	0488
	0489
	0490
	0491
	0492
	0493
	0494
	0495
	0496
	0497
	0498
	0499
	0500
	0501
	0502
	0503
	0504
	0505
	0506
	0507
	0508
	0509
	0510
	0511
	0512
	0513
	0514
	0515
	0516
	0517
	0518
	0519
	0520
	0521
	0522
	0523
	0524
	0525
	0526
	0527
	0528
	0529
	0530
	0531
	0532
	0533
	0534
	0535
	0536
	0537
	0538
	0539
	0540
	0541
	0542
	0543
	0544
	0545
	0546
	0547
	0548
	0549
	0550
	0551
	0552
	0553
	0554
	0555
	0556
	0557
	0558
	0559
	0560
	0561
	0562
	0563
	0564
	0565
	0566
	0567
	0569
	0570

